
, 
I 
\ 
t 

INDEX 
TO 

P. Par. S ..... I-V. z. 9 
". 

PARL~ENTARYDEBATES 

I ROUSE OF THE PEOPLl! 

, OFFICIAL RBPORT 

1 (P~ B-Proceedlngs other dum Questions aad Au.-ers) 
'. VOLUME I to V·· 

. ----
(lIth February to ISM May, 1'953) 

Two Rup.es 
(Inland) 

THIRD SESSION 
r953 

LOIt SABRA SECRETARIAT 
NEW DELBI 

Eight Shilling. 
(FFeign) 



CORRIGENDA 

to 

. 'arlillJlleIltllry Debate, Part II (Proceeclings other than Questions and Answers) of -the Third 
Selsion, 1953, of the House of the l'eople 

I. No. I, dated the lIth Febraary, 1953 
i (i) Col. 1.7, lor existing top line read 'Dealhl or. 

(if) Col. 28, for existing tOp line read 'Shri ao,aklSf«J",;'. 

2. NO.2, dated the 13th February, 1953 
(i) Col. 61, line 28,101' 'Keen' relld 'Korea'. 
(if' Col. 65, line 30, for 'India-China' read 'Ir.dc-Chins'. 
(iii.) Col. 91, line 9 from bonom, tJ{{ur 'of' in.sm'smell'. 
(iv) Col. 92, line 6 from bouc·m, for 'betief' read 'feeling'. 
(0) Col. 92, last line, for 'meet' read 'fill'. 
(en) Col. 93. line 8 from bonom, for "atmosphere' read 'approach'. 
(vi.) Col. 93, line 5 from bonom.for 'to' rtad 'for'. 
(oiit) Col. 93, last but one line, offer 'lome' inserl 'other'. 
(is) Col. 103, line 5 from bottom, for 'The natives there' 7ead 'Large p~ of Jimd'. 

3. NO.5, dated the 17th February, 1953 
(i) Col. 345, line 30, for 'critism' read 'criticism'. 

-~ ")~" ,~ oltq. J ff ,J u U~ '~r,a... rvr,..;,J~ (ii) 
- J.t.~ "..;,s" ~ 1.4 ,j " ...s;" " u~ r,so... rvv,...; ~ (iii) 

-~ "..,..,1.t" X ~ ..} (t~'-!" ~ 'r >'- II!! ~ rv, ~,J" (iv) 
- ~~ "1" ~ 1 '\J'.~" ~ V ,....... rA' ,.....; '" (v) 

-..1a}t """,.~" X t4. uS ",~" 0~ ,. ,Jc.. rA' ,...J ~ (vi) 
- J.A)l ",-,i" X 4..sS "t;i" ui" '0 ,a... rAI ~ rN (vii) 

- JAx "f.tt.:." ~ Itq. LoSS "~t.t..." ~ V ,a... rAr ~ r (viii) 
- .J.e)l ,cU1~" ~ "4 &.J "lm:,.," v~ V ,a... r Ar )+&J ~ (ix) 

-,J.A)I. ",,s" ~ d.t-~ ",s" u'" I r ,s:.... ~ ~ rAr ~ rJf (x) 
-~ ",I" X 4 uf "I.f"l~ I r ,... II!/I cf16<i rAr ,....; rk (xi) 

- ;")1. ",.xs~" ~ i "t;f" ~ ~ )b... ~ ~ rAr ,+oJ r* (xii) 
- ~)t "~" ".., 1 ".,)~" Ll~ f ,.. rAO ~ ~ (xiii) 

- .bH "»J ~" ~ 1 cc~ ~ ..,S" u'" ~ ,... rAO ,....; ,Jr (xiv) 
- ,J&'}t"~" .",.., 1 "I.J*~" 0~ ..,~i ,... rAY ,...; rr (xv) 

- J.ax "~" ,. 4 d c~" ~ tv"",. rA' ~ ,Jk (xvi) 
2'71 L.ID.-2 



- ~'}! "~" ~ 1. "d" ~ , >'- ~~.,; ,..., ,...... rIC (XX-' 
- ~ "uIII" ~ot L. "Uls:.J" 1.,)'''' I V )1<-.. 

-;.a.'}! "~x" .)At J. "","x" '&J'!" ,..0 ,Ja .. r" , .. ..; rJ" 
h ",,, ,"- S (( ." '- . . '" ( . , - c:-,t ,., ,t ~ I.S ,J ~t ... , )co. ~ .lftl r,v ,.. .... rJQ XIX" 
, "i" . (( I.' " ..JI(' ( ) -,~", ' ~ ~ .~~4:"',)40S»t v .... ,. ". r,A ,.....; r- xx ~ 

- ;.a.~ "~",...,," x ~ ...sf ",wl","",,,,. ,b.. ,..., ,.....; ~ (xxi{\ 
- oL~~ "~~" ~ot 1. ".c:/' u'" J v ,.r- ,... r ,....; r''' (xxii) i ~ 

- ~ "od .. !..." .4« ~ "u*'" ~)" u~" D ,b... ~..f"lJ ,..·r ,+ooi 1"''' .{,a.iiii, 
-~ "~l;l:.t.r )t 4:tq. uS ((~u ... r ut .. f· ,I:: .. ~ .If"'; r-·r ,,..; rt (xx5~ , ' 

-' "-,, ISct- s"~" f 1: • t( ,~ 
~~\Jt _:;y. ;~.s" ~ i' ,~~,~:~ : '; ~:CA ';: :~;X\~""" 

(xmi) Col. 408 after line 9 insert[owing, ;-
"the point your word Bhouldfrom" 

4· No.:6, dated the 18th Fcbruary, 1953 ' , 

(j) Col. 455, line IS from bottom, tl/tn 'we' iNSert 'will'. 
(il') Col. 464, linc so, for 'cnllli~' read 'cmi-.' 
(m) Col. 473, line 47,Jor '6456' rUld '456'. 
(it!) Co). 478, linc 202o,/or 'whma c' read 'Waghmarc'. 
(lI) Col. 513, i"UTt as last but one line, 'conc1ctettc. The Soil Mcchn ict.'. 

S. NO.7, dated thc 19th FebJ I:,;, )953 

(I) Col. '$90, line r5"fllOm bottcm,fot 'prcYisional"rllld 'PIOWlcilll', 
(n) Col. 596, line 11 from bottcm, afler ~~xtent' inurl 'It', 

6. No.8, dated the %oth February, 1953 
('i) 'Col. 610, far existing line 12, read 'the MbdstH of"CcladDcrc:e bd', 
(i'ilI", Col 696,jQr eliliftingJibe J.t\, Had 'T_#IIIotlon~'tII·4do".J; 
(iii) Col. 7IZ, line %4, for 'be int{rfercd witl: and even' read 'do anything. ,Thclcfore in', 

7,.N~. 9, dated the %3rd February, 1953 
'Col. 795, for existing line 40, re4d '367' I In May, J95%. The hltlation !fa,;: 

-II. '1Clo. II, dated the %5th Pebruary,1953 

, 
l ., 

(f) Col. '90% ~ter'llnt 9 from 'bonom iIll6l'z"checkcd-, then it will be difficult '-nn the railways 
to make this contribution.' 

.~iJ) Col. 934,1ine 15, after 'metre' inserl 'gauge', 

(It;;) COt 934. line '16 far" Nhras' f'e4d' Madras'. 
!eli/) CJol. 9M; lineS, hom bottom,..q/'ur 'is', irsm1: thi~, 

':~ Gol. 983,/or el5isting line 34 read 'w1atNhe -hOD. RaBway Minister on', 

9- )lo. ,J3,·~atedthe, %7th February, 1953 

flO 'lPI: U! \, ." ct~ ~ \ ,,'1ft ,~ ~' -j(; ,~~, "JJfi q1IJ~ 
~'-,~ '..- . ,,' • '. _ ',OJ t 



(iii) 

iilO. No. 14. dated the ~d March, 1953 
,;;,.,V) Col. 1167. line 7 from bottom, for 'Inadequcncy' read 'Inadequacy'. 

(iJ) Col. u67, after Une 29, ins8rt 'whether the new line should be a'. 
(iii) Col. II93, line 14, for 'SSt· 29' read '284' 29~. 
(i(l) Col. II98, last but one line,for« Mlruster' rsad 'MInistry'. 

,u. No. 16, dated the 4th March, 1953 

,. _ (it Col. 1409, thl8u Une 20. 
"- (iI) Col. I4IO,for existing line 24, rsad'see. There the working c1ass COlt of'. 
_ (m) Col. 1424. line 19, for 'some' rsad 'tbe'. 
-(i(l) Col. 1461, line J4,for '<;ompentent' rB4d 'component'. 

"{2. No. 17. dated the sth March, 1953 
-rj (I) Col. 1482, line 23, for 'her n, ' read 'berents', 

" (iI) Col. 1487, line u,for 'stuff' rsad 'staff'. 
!~ (iii) Col. 1499, line 29,for 'Rs. 783' read'Rs. 788' • 

• J. (if]) Col. 1562, line 10, for 'Bihar is putting tales' rsad <well, you know the'. 



CORRIGENDA 
[0 

the Parliamentary q. "ates Pan II (proceedings other than Questions and Answer.) of the Thir 
Session. 1953 of the House of the People. 

In Volume II. 
I. No, I, dated tbe 9th March, 1953 

Col. 1673, line Ui, after 'a' rtad'parasitic'. 

2o. No. 20, dated the loth Mlrch, 1953 
(j) Col. 1717, line 12, for 'Rs. 3' IS' read 'Rs. 8'15'. 

(ii) ~"lfI1f t"~"1 ~hr.r qf'fl ~ ~ ..n "tfrfl!;~ 1Ii~ ~ ~m 6'TIIi« ~ • 
~. 

3. NO.4, dated the urh March, 1953 

-.Ja", "~')" .c.C~ ..; ",.fl" L,)-'" V ,Ja- I ",. r1~ 

4. No.6, dated the 16th March, 1953 
(.) Col. ZUI, line 9, for 'funds in' read 'function'. 
Cia) Col 2IZ1,/or existing line 1Z yead'the State was not invit:d? I shall be', 

S. NO.7, dated the 17th March, 1953 
(I) Col. U48, line 19,/or '55' read '49'. 

(ii) B:rween Cols. z~H an:iz24l1,line IS from b:>ttom/or 'B!llkta, Shri B. Ro' rsad'5hacat 
Shd 5. Ro' 

6. No.8, dated the 18th March, 1953 
(f) Col. 22S8, line 6,for 'Re. I' r,ad ~R.s. 100'. 
Cia) Col. 2269, line 8 from bottom,for 'ever' read 'were'. 
(iii) f!3 '111''1' ~H~. q"~ qf'~, '~~' <i ;r~ 'fqofl:iq"",,,, ~ arq;n qr 

t' ""~ I 
(ifJ) C31. 23.U./or existing ftratHne Nad'SllI'lJ. R. Mehta I I believe thatif'. 

7. NO.9. dated the 19th March, 1953. 
(i) Cover page aft" 'Demand No. 46-Civil Veterinary Sert'ices (Cols. 2348-z319f 

iNert the following_: 
"Demand No. 47-Miscellaneous Department and Expenditure under the MInistry 

of Food and Agriculture rCols. 2. 348--2, 389J. 
Demand No. U3-Capital Outlay on Forests (Cols. 234S-~389J. 
Demand No. u4-Purcha!ICs of Foodgrains [Cols. 2348-~3891. 
Demand No. us-Other Capital Outlay of the Ministry of }lood and ~rieultur. 

[Cols. 20348-~390J. 
Demand No. 17-Mini&try of Education [Cols. 2.391-24S6]. 
Demand No. I8-Archaeology [Cols. 2391-2456). 
Demand No. l~ther Scientific Departments (ColI. 2391-2456). 
Demllnd No. zo-Education (Cob. 23920-24561. 
Demand No. 2l-Miscellaneous Departments and E$enditure under the Ministry • 

Education [Cols. 239z-Z456]. 
Demand No. I I s--Capital Outlay of the Ministry of Education (Cols. 2392-24S6),'. 

(q) Col. ~388,for the existing line r 5 from bottom read 'necessary to defray the charges'. 

(Iii) 'i1IO m ~~~'\. ~ cfflkr. 't!..... i ~ 'f~ ~ ~ qf¢ I 

(ifJ) Col. 2454. th,.., existing line 2S and imm'llfter line 26 'Pr6$lTVQrion of old histMicc -'. 



( ll) 

S. No. 10. dated the lOth March. 1953 

(i) 'f'iS '#I11r ~'\", SPR q'fiRf, ' l' .If orrmA' ~ ~ q'\ 'Ift.lf;n~ 
~I 

Cia) CoL Z57I.line 2.8, for 'Cenral' rud 'central'. 

,. Nc.; II, Utecll!be 21-1t Mardt. 1953 
(.) CoL z590,for existing tine Z3 from' bottom read "Calcutta, Sea1dah and Howroh'. 
Cia) Col. 2591, line 9, for 'pard' read 'Yard ' 

(iii) TE01IT'I' ~'\ \\, ~ q:~, ,1ft' ~~. tNfiIItn .'ff fit;" ~ 
(if,) Col. z616, tine 5, afur 'number' uad 'of starvatioo'. 

10. No. n, dated the 24th MarcIs, 1~3 
fJ,) Qol. 21,t9,liIlCt 3'f,fpr ..... ,.... 'Air~. 
(ia) Col. Z779, line II, from bottom for 'squadrOns have we g.)~' . read 'planes to 'carr 

our troops'. 

n. No. 13, dated the zSth March, 1953 
(I) OIl..2.8I'3,a/ter ftiItiDg!iDe 38, .."" 'pr.obJ.m&, o( ~ir hearthan4 homes,'. 
Cia) Col. Z813, dsl4t. existing line ~. . 
(iii) Col. :z828, line 4, for 'offen<leS' read 'officers'~ 
(itJ) Col. :z80, line Io,/or 'cair' ..... t:fwttir •• 
(tI) CoL 2814, line 24, from bottom,fiw 'HeINe' ~1ierP·. 

12. No. 14, dated the z6th March, 1953. 
Col. 3019, line 30, for 'thingilt' rw 'thought' • 

. i3· No. IS. dated 27th March, 1953 

(,) Col. 3101, a/ur ensting line 14. insert '31St day of March, 19$4, in'and til"", ~i.tinl 
line 16. . . : .' 

(ia) Col. 3u8, line IS from bouom,for. 'lllllllk' HIf/l't!\e ex·' • 

. l4- No. 16, dated the 28th .March • .l"3 
. (j)'Q,j. 3!94, line i3,for '~eatmn" f'H4 .~ia&". 

(is) Col. PD, lines 32 and 4O,jf1r 'CEDEll' rclJll'CEDO'. 
.' ;r 



CORRIGBNDA 

to 

the Parliamentary Debates Part II (Proceed ings other than QueRions and ADSVIen) of the 'I'hir1 
Se9Sion, 1953 of the House of the People. 

In Volwnc III. 

I. No. I, dated the 30th Much, 1953 

(i) C?1. 3230, line 17, for 'Slid Sluallletthl S.IIIIII' read cSIIri Slvamarthl SwamL 
(n) Col. 3313, line 21 from bottom, ftlt' 'OIIC proposed Deputy' rl4 d ' and he acted as the.' 

2. No.2, dated the 31St March, 1953. 

(i) Col. 3442, line 28, tor 'on' read 'no'. 
(n) Col. 3458, line 7, for 'moster' rBad 'mOllltet". 

3. NO.4, dated the 2nd April, 1953 
C I!. 3)) 2, for exj~ting line 6 from bottom, r,ad 'Tariff Comlllmion, he is again WI'OI1I'.' 

4- No. s. dated tbe 4th April, 19B 
(;) C~l. 3655, line 26, from bottom, for 'devlsion' rBad ·d~ising'. 
(ii) C~L 3690, deltte line II from bottom. 
(iii) Col 3690, line 10 from bottom, delete 'a'. 
(if}) Col. 3690. after existing line 10 from bottom instrt '~. So, Government have t( 

find a'. 

s. No.6, dated the 6th April, 1953 

Col 3709, for existing last line read 'of Commuted value of pensions'. 

6. No.8, dated the 8th April. 1953 

(I) Col. 3955, for existing line 26 from bo ttom reod 'fledsed Miojstry abouId be JDObili. 

7. No. 10, dated the 19th April, 1953 

Cli. 4153, afLer line 2 i.'1sert 'cate task, I bave to seek the (0-'. 

8. No. 12, dated the 15th Apru, 1953 
(i) Col. 4246, line 17, for 'discussion' read 'difference'. 
(ii) Col. 4267, line 37, tklete 'pro'. 

(iii) C>l. 4%57, lin: 3i, f3T 'jjJ nll: IP fir enough. It' read 'and far more radical thaD', 

9. No. 16, dated the 20th April, 1953. 

Col. 4643. line 9 from bottom, after 'the' read 'hon. Minister'. 

10. No. 17, dated the 2ISt April, 1953. 

(i) C)\. 47 I~. Ii n! 8, after 'it cIn' illsut ' mlke any proposals it wants to and'. 
(ia) Col. 4719, dehte existing line 10. 
(iii) Col. 4767, line 24, for 'bad' rl4d 'bold', 
(ill) Col. 4770. line 27, from bottom, for 'will be very costly. read 'if for no other", 



CORRIGENDA. 

to 

be Parliam:ntary D~bates Part II (Pro;:eeiings other than Questions and Answers) of the T"aird 
Session, 1953, of the House of the People. 

In Volume IV. 

I. No. I, dated the %.2nd April, 1953 
(s) Col. 4818, last but one line, afur 'about' inurt 'the'. 
(iJ) Col. 4818, last line, at"r 'which' inser' 'he'. 

2. NO.2, dated the 23rd April, 1953. 
(i) CoL 4&97, line 5, for 'Mr. Girl's' r~ 'Mr. Girl's'. 
(ii) Col. 49II, lilt but one line, for '£15' ,fad <£S'. 

3. NO.3, dated lhe 24th April, 1953 

~') C:ll. 499I,f07 existing line 29, rBtcl'Fifthly, some sort of lubsidy to'. 
ii) Col. 5039, line 8 from bottrnn, before 'brief' insert 'very'. 
iii) Col. S04~, line 7, at"r 'which' imert 'are'. 

". No. 'I. dated the 2Sth April, 1953 
Col. 5II9, for existing lines 17 and 18 from bottom rfad "Clause 15, as amended, was added 

to the Bill." 

S. No.6. dated the 28th APril, 1953 
(J) Cll, 5295, line 21 from b;)tto;n, for 'policies' "ad 'politics', 
(ii) Col. S319, lasI linc, for 'movey' T~ 'Moved'. 

6. NO.7, dated the 29th April, 1953 
(l) Cal. S359, line 27, for 'in1l.:ctioos' read 'rc1Iections'. 
(ii) C;)/. 53711, line 23 from b.>ttom, for 'or' r~ 'of'. 

1. NO.9. dated the lit May, 1953 
(i) C;)/. 5527, afler line 25 insert 'abOUt a new order or we should brioa'. 
(iJ) Col. 5527, dele" eltisting line 1.7. 

_If ~ II ~" t~ ..J II ,...AS " r ,....;,... d ~ 00'0 ,+oJ ~ (h) 
(i'O) ~IT v,\o'lf, q'f.t~ :n, ';mf~~ tJ ~ tR: 'mmr' ~ii , 

8. No. 10, dated the 2nd May, 1953 
(,) CoL 5643 line. 22, for 'Rs. 1",,,,87,700' read '&s. 1,10,67,600'. 
(ir) C()1. 5726, line 1., far 'depasiled' r~ 'deposit', 

9- No. u, dated the 5th May, 1953 
CoL 5853, line 5, at'" 'opp<>rtUnily to' iM,rt 'the owner of the undertakina to" 

10. No. 14> dated the 7th May. 1953 
(t) Cover page, line S from bou:om,foT '483' r~ '604B'. 
(ii) Col. 59~1I, line 19, for 'shaltJu' T~ 'Sharb'. 
(iii) Col. 5997, line 26. for 'The' rf4d 'and'. 
(iv) CoL 601. S. read line 3 as 'retrenched .... ' . 
(0) CoL 6o:A6, after existing line 22, imlrt 'holden, But in the case of liquidation·, 

n. No. IS. dated the 8th May, 1953 
(I) Col. 6080, faT existing line 13 rfad 'of the company. There are disputed'. 
(iJ) CoL 6n8, line 8 from bottom, for ',ubstitutt' T~ 'SUbstitute'. 

12. No. 16, dated the 9th May, 1953 . 
Col. 6234, line 29. fOT 'during the' ,fad 'curine Ot'. 

13. No. 17, dated the nth May, 19S3 
Col. 6346, line 36, for 'ordCIC' read 'odour'. 

279 L.S.D.-2 



CORRIGENDA 

to 

tbe Parllamcotary DebateI Part II (Proceedinp other than QuestiOlll and Aonren of the TbIrd 
Scation. 19S3. of the Houle of the Pcop~ 

laVolumeV. 

I. No. I, dated the uth May, 1953 

Coi. 6.432, line 13, b4/ar. 'issued' insm 'arransed to have been'. 

1. No. 2, dated the 13th May. 1953 

(l) CoL 6528, a/tu line 18 insm 'the death upto Ra. 2.500' and tifUt tiDe 33 itu#n 'etC., 
to the ateIlt of RI. 2,500'. 

(i) Col 6S28, deUu existing unes 19 and S4-
(iii) Col. 6561, line 2.5,for 'annual' rllJd '&mown". 
('V> CoL 658" lor existUlg line 30 read 'Members of thi, HOUR in CIOIIIIeCdoa'. 
(tI) Col. 6600, last line. lar 'T-aa,.' rIIJd 'TIwnday'. 



INOIIX 
TO 

PA.RLIAMENTARY DEBATES 
Part II-Third Scssion 1953 

Volume I to V -11th F~brullry to 15th May, 1953 
A 

UlDUS SATTAR, SHRI-

Air Corporations Bill-
yotlnn tn _f_ tn Select C0m-

mittee. 4707-08. 

Demand(s) for Grant(s}, 1953-54-

Ministry of Food and Agricul-
ture. 2369-71. 

ABID ALI, SHRI-

Annual Report and the Audited 
Accounts and Revised Budget 
Estimates of the Employees' 
State Insurance Corporation-
Laid on the Table. 631S. 

Half-an-hour discussion on officials 
of Trade Unions. 6550-54. 

Notification Amending Coal Mines 
'Rescue Rules-Laid on the Table. 
5512. 

ABSENCE, LEAVE 01'-

See "Leave of Absence" 

ACCESSORY (IES)-

Demand(s) for Grant(s) 1953-54-
SuppUea-

Motion to reduce the Demand-
Inordinate delay In obtain. 

in, Sl)8l'e parts of buses and 
lorries for Road Transport 
Department, Hydernbad 
State. 3436, 3438-3515. 

ACCIDENT(S)-
Notification reo in Champion 

Reef Gold Mines, etc.-Laid on 
the Table. 6601-02. 

ACCOMMODATION-
Demand(s) for Grant(s) 1953-54-

Capital Outlay on Mints-
Motion to reduce the Demand-

Structural defect in Alipore 
Mint and inadequate hous-

. ing-for labour and their 
amenities. 3716, 3717-94, 
3795-386S. 

Indian Posts and Telegraphs De-
partment (Including Working 
expenses)-
Motion to reduce the Demand-

-in G.P.O . Delhi. 3131, 3133 
-3219. 

Ministry of Labour-
Motion to reduce the Demand-

Serious shortage of housing 
-at Mathi Gold Fields, 
Raichur, Hyderabad State. 
2497, 2499--2580. 

ACCOUNTS-
Annual Report and the Audited 
-- and Revised Budget Estimates 
of the Employees State Insur-
ance Corporation-Laid on the 
Table. 631S. 

ACETONf}-
Demand(s) for Grant(s) 1953-~ 

Defence Services, Effective Army 

Motion to nduce tile Demand-
Possibility of full production 

of -and acids in the Cordite 
Factory, Aruvangadu to 
satisfy the country's need 
in full. 2723, 2727-2S02, 
2810--42, 2907-27. 



z HOUSE OF THE PEOPLE 

ACHAL SINGH. SETH-
Demand(s) for Grant(s), 1953-54-

Industries. 3602-08. 

Ministry of Commerce and Indus-
try. 3206-08. 

Demand(s) for Grant(s), 1953-54-
Bail~ 

Construction of New Lines-Capi-
'tal and Depreciation Fund-

Motion to reduce the Demand--
Policy Te construction of new 

Un.. 1229-33.' 

Miscellaneous Expenditure-

Motion to reduce the Demand-

Construction of 
workS and 
1229-33. 

extension 
overbridges. 

Ordinary Working Expenses-

Miscellaneous Expenses-

Motion to reduce the Demand-
Inadequacy of passenger 

amenities. 1229-33. 
JadIaD LIJb&hoUie (Amendment) 

Blll-
Motion to consider. 5143-44. 

Industries (Development and BI!IU' 
lation) Amendment BUl-

MoUon to consider as reported by 
Select Committee. 5781-82. 

()rphana&e Bill (b7 Sbri M. L. Dwi. 
ved1)-

Motion to consider and amend-
ment to reter to Select Com-
mittee. 5039-40. 

ACBINT RAM, LALA-

Adrr:lini8tratioo of Evacuee Property 
(Amendment) Bill-
Motion to consider a. re1'Ol1ed by 

Select Committee. 67&-16. 

Central ExclIeI and Salt (Amend. 
ment) Bill-
.Motion to consider. 4369-76, 

4393. 

ACHINT RAM, LALA--contd. 
Demand (5) for Grant (s), 1958-54-

Indian Posts and Telegraphs De-
partment (Including WorkinC 
Expenses) . 3206-09. 

Ministry of Communications. 
3206-09. 

Ministry of Rehabilitation-
Motion to reduce the Demand-

Compensation to the displaced 
persons from West Pakis-
tan. 2593--2604. 

Lands to the displaced agri-
cultural labourers. 25~ 
2604. 

Demand(s) for Grant(s) on Ac-
count, 
1953-54-PEPSU-

Elections; and Legislatures-Home 
Department. 3008-15. 
Miscellaneous. 3008-15. 
Police. 3008-15. 
Punjabi Department. 3008-15. 
State Excise Duties. 3008-15. 

Demand (s) for Grant (s), 1953-54-
Railways-
Ordinary WorkiDI 1!:ltpenseI.A4-

ministration-
Motion to reduce the Demand-

Corruption in Railway Admln-. 
istration. 1038-44. 

Railway Board-
Motion to reduce the Demand-

:proper financial control, COD-
dition of third class travel 
and living condition of 
railwaymen. 1038-44. 

Plnance BW-
Motion to consider. 4369-76, 
4393. 

G4i!neral discussion on the P.E.P.S.U. 
Budcet. 5602~. 

Muslim Walda BIll (b)' Sbri S78d 
Mohammed Ahmed Kazrni)-
Motion to refer to Select C0mmit-

tee. 2063. 

Patiala and East Punjab Statel 
Union Lecl51ature (De1QatioD crt 
Powers) Bill-

Motion to consider. 1444-51. 
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ACHUTHAN, SHRI-

Air Corporations B1l1-
Motion to refer to Select Commft. 

tee. 4778-81. 

Central Excises and Salt (Amend-
ment) Bill-

Motion to consider. 4286-90. 

Demand (5) tor Grant (8), UI53-54-
Industries. 3574-79. 

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand-
Encouragement and protection 

to cottage and small scale 
industries. 3574-79. 

Miscellaneous Departments and 
Expenditure under the Minis-
try of Commerce and Industry-
Motion to reduce the Demand-

Working of the Tariff Com-
mission. 3574-79. 

DiscUssion on food scarcity in 
Rajasthan. 5074. 

Finance Bill-
Motion to ·colllider. 4286-fO. 

Tea Bill-
Consideration of clauses. 8227. 

ACID(S)-

Demand (9) for Grant (5), 1953-54-
Defence Services, Effective--

Army-

Motion to reduce the Demand-
Possibility of tull production 

of acetone and -- in the 
cordite factory, Aruvangadu 
to satisty the country's need 
in full. 2723, 2727-2802, 
2810--42, 2907-27. 

ACT(S)-

Demand(s) for Grant(s), 1953-54-
Ministry of Home Affairs-

Motion to reduce the. Demand-
Handling of the Preventive 

Detention-3228, 3234-3318, 
3335-3428. 

ACT (S)-contd. 

Demand(s) for Grant(s), 1953-54-
contd. 
Ministry of Labour-

Motion to reduce the Demand-

Failure to enforce Employees 
State Insurance -- in cities 
and states other than Kan-
pur and Delhi. 2496, 2499-
2580. I 

Failure to enforce Plantatiq~{ 
Labour - 2497, 249y-

'2580. 

Lack of interest in lI.gricul-
tural labour and enforcement 
of Minimum Wages Act for 
agricultural labour. 2496, 
2580, 2499-2580. 

Low standard of living of 
labourers and failure to en-
force the Minimum Wages. 
- 2494, 2499-2580. 

Non-enforcement of the Mini-
mum Wages -- in certain 
category of Industries. 
2496, 2580, 2499-2580. 

Miscellaneous Departments and 
Expenditures under the 
Ministry of Home Affairs-

Motion to reduce the Demand-
Careless administration of 

the Indian Partnership--
1932. 3229-3318. 

Notiftcatio'n issued under the _uS-
sitioning and Acquisitioning of 
immovable Property --, 1952-
Laid on the Table. 126'7-88. 

Notifications issued under the Cell-
tral Excises and Salt --, 1944-
Laid CD the Table. 2'118. 

Notiftcations under section 11 of 
Salaries and Allowances of Kln-
lsters - 1952-Laid em _ 
Table. 4714. 

ADJOURNMENT, MOTIONS roll-

See "Motion(s) for adjournment" ! 
-;::-
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ADMINISTllATION-

Demand el) tor Grant (I>, It~ 
Cbandern~ 

Motion to reduce the Demand-
Undemocratic character of 

Chandernagore --. 2148-
2252. 

External Affairs-
Motion to red'!ce the Demand-

Corruption and bureaucratic 
methods prevailing in the 
Emigration Establishment. 
21-l7, 2148-2257. 

~tinistry of Finance-
'l.{OtioA to reduce the Demand-

Economy in -- 3711, 3717-
94,' 3795-3868. 

Ministry of Irrigation and Power-
Motion to reduce the Demand-

Maladministration and loop-
holes in the contract system. 
3M2. 

Working of the planning-
and the manner in which 
the plans are made out and 
executed. 3042. 

Ministry of Works, Housing and 
Supply-

Motion to reduce the Demand-
Economy and etJlciency in --

MS5. 
~ultiPurpose River Schemes-

Motion to reduce the Demand-
-- and working of d.i1f-

erent multipurpose river 
schemes. JM3. 

ADMDJISTRAT10N '. OF EVACUD 
PROPERTY (AMENDMENT) 
Bill-
See under "Bill" (s)" 

ADMINISI'RATION OF JUSTICE-
Demand (s) for Grant (a), 19:1S-K-
'3888, 38'14 .. 

Demands(s) for Grant(s) OIl A£-
count, 1953-54. 1280. 

Demands for Grants on Account.-
1953-54----PEPSU. 2977, 2983-
3023, 3027. 

ADMINISTRATION OF JUSTICE-
contd. 

Demand (8) for Grant (8) , 1953-54-
PEPSU 5637-38, 5645-66, 5668-
5692, 5694-5703, 5708. 

Demand(s) for Supplementary 
Grant(8) for 1952-53. 582-84. 

Demand (5) fOl- Supplementary 
Grant (8), 1952-53-PEPSU. 2931, 
2936-64, 2966. 

ADVANCE (8)-

Demand (a) for Grant (II), 1953·M-
Loans and Advances by the Cen· 

tral Government-

Motion to reduce the Demand-
Inadequate -- made fOr 

cultivators and 0 the r 
nation building purposes 
3716, 3717-94, 379S-
3865. 

ADVANCES BEARING INTEREST-
Demand (8) for Grant (8) on Ac-

count 1953-54-PEPSU. 2983-
3023,3032. 

Demand (s) for Grant (s)-PEPSU. 
56-l3, 5712-lS. 

ADVISER. (S)-
Demand(s) for Grant(s', 1953-54. 

PEPSU-
Ministers and Advisers-

Motion to reduce the Demand-
Adviser's salary. 5692, 5694-

5703. 

AERODROME (S)-

Demand (I) for GIant (I), 1953-5+-
Aviation-

Motion to reduce the Demand-
Need for improving and 

using -- at Cannanore. 
3132, 3133-3219. 

AFRICA, SOUTH- . 
Demand (8) for Grant (a), 19113-M-

External Affairs-
Motion to reduce the Demand-

Failure to secure facDJtI .. 
tor Indians to ~.enter 
- 21-lT, 2148-2252. 
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AGARA W AL, SHRI H. L.-

Demand (s) for Grant (s), 1953-54-
Ministry at Food and Acrieul. 

ture--
Motion to reduce the Demand-

General policy relating to 
agricult1.l1'e and food. 2302-
07. 

AGARTALA-
Demand (s) ~rant (s), 1953-54-

Supplies---
Motlon to reduce the Demand-

Failure to improve Power 
House in - 3436, 3438-
3515. . 

Trip1.l1'a-
Motion to reduce the Demand-

A fire brigade in the town of 
- 3233, 323~318, 3335-
3441. 

AGARWAL, PROF.-

Demand (s) for Grant (s), 1953-M-
Industries-

Motion to reduee the Dem8Dd-
Failure to develop coUqe 

industries. 3564-69. 

Policy of industrial deve-
lopment. 356~9. 

Policy regarding the de-
velopment of industry 
in the Five Year Plan. 
3564-69. 

Mlnistr7 of Commerce and In-
dustry-
Motion to reduce the Demand--

Encouragement and protec-
tion to cottage and small 
scale .industries. 3564-69. 

Khadi and other Handloom Indus-
tries Development (Additional 
Excise Duty on Clo~) Bill-
Motion to consIder and amend-

ments to circulate and to refer 
to Select Committee. _ 3999-
4005. 

Motion on Address by the Presl-
dent. 33, 43. 

Resoluti9'fl reo President's Procla-
mation in PEPSU. 19f6-48. 

AGENT (S>-
Demand (s) for Grant (8), 1953-K-

Taxes on Income Including Cor-
poration Tax-
Motion to reduce the Demand-

NeCessity of COII1pu~ 
allowances to manqinll 
-- on personal basis and 
not on company basis. 
3713. 3717-94, 37SI--
3868. 

AGRAWAL, Sl!Rl M. L.-

Demand (s) for Grant (a)-lSD-H. 
Railways-
Ordinary Worldnti: ElIpen-..Ad-

ministration-
Motion to reduce the Demand-

Corruption in Railway Ad-
ministration. 1097-1100. 

Fall in income iraQI. Railways. 
1097-1100. . 

Railway Board. 1100-01. 

AGREEMENT (8)-

between Rajprsmukh at 
Hyderabad and Reserve BaJIk of 
India-Laid on the Table. f71f. 

-- between the Rajpramukh of 
Mysore and the Reserve Bank of 
India.-Laid on the Table. 21'1. 

- In respect at the proprietarY 
rights over atomic mineraI.-
Laid on the Table. 3331. 

Discussion on renewed InternatloD-
al Wheat Agreement. 5211-32. 

AGRICULTURE-

Demand (s) tor Grant (8). 1953~ •. 
2256, 2200-2344, 23-48-88, 
2349. 
Aericulture-

Motion to reduce the Denulnd-
A eammlinitJr praject ill· ~ 

thur Taluq or ThiruvaraM-
burftrka. 2260, 2261-2344, 

2348-88. 
Failure to provide lands to 

the landless aJricultural 
population. 2261 - 2344-
2348-88. 
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AGRICULTURE--contd. 
Demand(s) for Grant(s), 1953-54-

cOntd. 
Motion to reduce the Demand-

contd. 
I'ailure to solve the food pro-

blem. 2280, 2261-2344, 
2848-88. 

Failure to utilise cultivable 
waste and the extstiJu[ 
fallow land 2261-2344. 
2S48-88. 

IIInlstry of Food and ~­
t~ 

Motion to reduce the DemaDd--
General policy t'elating to 
- and food. 2258, 2261-
2344, 2348-88. 

MIDistl'y of Laboul--
Motion to reduce the Demand-

Failure to secure liv~g 
waces and reasonable and 
better conditions of work 
to" agricultural labour. 
2497, 2499--2580. 

Lack of interest in agricul-
tural labour and enforce-
ment of Minimum Wages 
Act for agricultural labour. 
2496, 2580, 2499-=-2580. 

Demand (s) fer Grant (s) on 
Account, 1953-54. 1276. 

Demand (s) for Grant <.> on 
Account-1953-54 PEPSU. 2978, 
2~23, 3028. 

Oemand(s) for Grant(s), 1953-54-
PEPSU. 5639. 5645-66, 5668-92, 
5694-5703, 5709. 

'Demands for Supplementary Gnots. 
1952-53-
PEPSU-293'2, 293&-64, 2967. 

Motion to reduce the Demand-
Hup sum. spent for locust 

control measures. 2145-64. 
AOBICUL'1'tl8.1I AJID I'OD8'1' DE-

PARTMENT-
Demand (I) tor Supp~ta1'7 

Grant(s) 1952-53-PEPSU. 2931, 
2936-64. 2966. 

AGRICU1.TUKmT-
Su "fl'euant (s)" 

A~ 

Demand <I) for Grant (.), 1153-54-
Education-

Motion to reduce the Demand-
Inadequate finanCiai help to 

Scheduled Caste students. 
2455. 

Extraordinary Payments-
Motion to reduce1.he Demand-

Additional - to improve 
economic conditions of 
Scheduled Castes. 3711, 
d717--84, ~795-3868. 

Financing of industrial hous-
ing schemes. 3715, 3717-
94, 3795-3868. 

Necessity for granting addi-
tional -- to Travancore-
Cochio. 3711, 3717--94, 
3795-3868. 

Serious famine situation in 
districts of Ramnad, Cohn-
batore, South and North 
Arcots, Malabar and Tan-
jore of Madras State and 
need to grant --from 
Centre. 3715, 3717-14, 
3795-3868. 

Ministry of Food and AsricuJ 
ture-

Motion to reduce the Demand-
Help to scarcity and famine 

stricken area. 2258, 2281-
2344, 2:148-88. 

See also subsidy des)" 

AIR CORPORATIONS BIIL-
See under "'Bill<s)" 

AIR I'OBCE-

Demand (.) for Grant (.), leS3.N-

Defence Services, EffectIv(-,&'lr 
Force 

Motion to reduce the Demand-
Delay in formlna the Air Re-

lerves and the AuxfUuJ' 
- and formulating rut. 
for theaL 2727--2802, 2810.-
42, 2907-27. 
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AIRFORCE-contd. 
Demand{s) for GrantCs) 1953-54-

conte!. 
Defence Services, Effective-

. Air Force-contd. 
Motion to reduce Ihe Dl!meJ~d-­

conte!. 
DIscontent among -- mll!ll 

due to un5atistactory treat-
ment meted out to Other 
Rankll. 2726, 27e7-2802, 
2810--42, 2907-2'7. 

l'aUme to apprecla~ ~e vital 
role of Air defence in 
modem warf .... e. ;.!i'>'i, 
2802. 2810-42, 2907-27. 

Hardships of the -. -- In 
respect Of PIl7, allowances, 
food, medical aid, leave and 
pensions. 2'A'26, 2727-
2802, 2~10--4~, 2907-27, 

Utilisation of the Defence 
Se:vices in thp. f','r.!:' "ll"~ 
ret:onstruction of th.~ CO't.l-
try 2726,2727-2811:.1 ".mo 
-'l:O 2907-27. 

AIR FORCE SEI..EC'nONBOABD-
Sce '.'Selection Board (5)" 

AIR FORCE TRAINING CJ:N'l'l{Z-

"See Training Centre(a)". 
AlB BOUTE-

Demand{s) for Grant(s), 1953-54-
.\Y1atlon-

Motion to reduce the demand--
·Necessity of connectinl 

Gorakhpur with a sebedUl-
ed -. 3133-3219. 

AlYEa, SImI T. S. SANXARA-
Death of- {Sill. 

AJIT SINGH, SHRI-
General discussion on the P.E.P .s.U. 

Budget. 557H4_ 
Resolution reo President's Procla-

mation in PEPSU.· 1960-64. 
o\ItARPUBl., SARDAR-

Demand (8) fQr Grant (a), 1953-5+-
Acric:ulture-

Motion to reduce the Demand-
J'ailuft! to ~vilde lands to 

the landless agricultural 
population. 2294-2300. 

AKARPURI. SARDAR-ccmt:i. 
Demand{s) for Grant(s), 1953-54-

contd. .. 
Agriculture-contd. 

Motion to reduce the Demanct-
contd. 
Failure to solve the food 
prl.l:lem.2294-.!3~(I. 

Ministry 01. Food and Agricul-
ture-
Motion to reduce the Demand-

FaUureto carr,. out the drow 
lIIore Food Scheme_ 22M:-
2300. 

General policy relating to 
agriculture and food. 22M-
2300. 

Help to .scarcity aDd. tamiDe-
stricken areas. 229~2300. 

ALAGESAN, SHRI,-
Bilaspur Motor Vehicles Rules-

Laid on the Table. 1379. 
Delhi Road Transport AuthoriV 

(Amendment)Bill- . 
Motion to consider 6728-29, 6743-

47, 6748. 
Motion to pass. 6748. 6749. 

Demand (5)' for Grant (iI) 1953-64--
Railways-. 

Construction of NewT.mes-. 
Capital and DeDrecia:J\lll Fund-

Motion to reduce thcOe-
mand·-
New lines in South India. 

1253-56. 
Polir.·y re constructinn of n.:w 

lines. 1253-56. 
Quilon-Emakulam Railway. 

1253-56. 
Restoration of Kadinc1a-Koti-

palli line. 1.253-56. . . .. 
Miscellaneous Expenditure. 1253-

56. 
Open Li.~e WorkS-·l) .. ve1~pm('nt 

Funds. 1253-56. 
Ordinary WQrking ~ 

Labour Wf'lfare 12~--5t-

Ordinary Working ~ 
Miscellaneous Expenses. 1251-
56. 

PaYments to Indian StateS aDd 
Companies. .. 12&3-16. 
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ALAGESAN, SHRI-colltd. ALIPORE MINT-

:Qemand (s) for Supplementary 

Grant (s), 1952-53-Railways-

Construction of New Lines-

Motion to reduce the D~C1-
Economy. 13:;7-38. 

Dlvident Pay.bie to General 
Revenues. 1337-39. 

XIacellaneoua Expzndlture-

Motion to reduee the Demand-
Economy. 1312-14'. 

Expenditure on Exhibition. 
131.2-14-

Neeessity of limiting wastage 
in the Railway Centenary 
Exhibition. lSUo-l4. 

Ordinary Working Expense!'-
t.bour We1fate. 1337-39. 

Ordinary . Workinc Expenses 
Operation (Fuel). 1337-38. 

General discussion on the Raj)-
way Budget. 839-49. 

lndian' IJlhthQUR (Amendmeatj 
Blll-

Motion to cons1der. 5140-42, 
5147-48. 

Motion to pass. 5148. 
Indian Merchant S:upplng (Amend. 

ment) Bill-
Motion to consider. 5153-57, 

5162-5165-
Consideration of ('lau. ... .s. 5165 
M()tion to pass. 5186, 5168-69. 

'Utnistry' of Transp<>rt Notificationl 
-t.id on the Table. 4628. 

Motion for Adjoumment-
.M:cldent to Gaya Moghul Sara! 

Passenger. 1001. 
~~tkBl re sateguardtng of 

National Security Rules. 4458. 
Statement .correcting the repl)' 

Jiven to supplementaTy toS.Q. 
No. 1266 dated 27-6-52 reg~rding 
rolling ,stock from Japan- Laid 
on the Table. 6696. ' 

-------------, ,~--

Demand (5) tor Grant (s) 1953-M-
Capital Outlay on Mints-

Motion to reduce the Demand-
Structural defect ill -- and 

inad~quate housing accom-
modation for 'labour aDO 
their amenities. 3716, 3717-
94, 3795-38611. 

ALL INDIA BOARD FOR TECHNI· 
CAL STUDIES-
See "Board (5)" 

ALL INDIA COFFEE BOARD Ell· 
PLOYEES UNION-
See "Union (s)" 

ALL INDIA GENl:RAL· INSUBAKCE 
CO.-

See "InsuranCe" 

ALL INDIA MINISTERIAL STAn' 
ASSOCIATION-
See "Trade Union (a)" 

ALL INDIA RAILWAY INSPE:TOBS 
ASSOClATION-
See "Trade Union (5)" 

ALLOWANCE (8)-

Demand (s) tor Grant (s) 1953·04-

Detence Services, E1teetive.Alr 
Force-
MaCon to reduce the Demand-

Ha1'Chhipl of t he Air FOree 
personnel in respect of pal'. 
--,food. nledicalaid, 
leave and pensions. 2728, 
2727-2!102, 2810-42, 2907-
27, 

Defence Services, Effective--
Army-

Motion to reduce the' Demand-
DIscrimination shoWll In tbe 

grant ot hill -- to tile 
workers of the Cordite Fac-
tory. Arvan,adu.Nillrrtl 
2124, 2727-%802, 281U--
42, 2907-27. 
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ALLOWANCE (S)-contd. 

Demand(s) for Grant(s), 1953-54-
contci. 
Defence, Services, Effective--

contd. 
Army-
Motion to reduce the Demand-

contil. 
Hardships of the Other Rankl 

in respect of - housing, 
food, clothing, medical-
aid, leave and pensions. 
272'4, 2727-2802,,281tl--42, 
2907-27. 

Defence Services, Effective--
Navy-
Motion to reduce the O!!llUIl1tI-

Hardships of the Navy per-
sonnel Other Ranks in res-
pect of pay, -- fOOd. 
medical-aid, clothing 
leave and pensions. 2725, 
2727-2802, 281~ 2907 
-211. 

Indian Posts and Tele£1"aphs De-
partment (Including Working 
Expens:?s)-
Motion to reduce the Demand-

Better communications to 
villares and inadequate 
pay and -- Of village 
worloers. 3127, 3133-3219. 

Communications to villages 
and inadequate pay and 
allowances of village wor1[-
ers. 3130, 3133-3219. 

Ministry of Finance-
Motion to reduce the Demand-

Upgrading of eitiesae~ 
to population for comput-
ing comoenaatory and 
hou9~·rent allOW8D1!e8 to 
Governm~nt employees from 
1st October, 1952 as against 
1st I\pril, 1951. 3712;: 

3717-94, 3795-3868. 
SUperannuation Allowances and 
. PensiOns--
Motion to reduce the Demand-

Necessity of discontinuing 
forthwith payment of su-
perannuation allowances 
and pensions in England: 

3114, 3717~ 3795-3868. 

ALLOWANCE (S)-contd. 

Demand(s) for Grant(s) 1953-54-
contd. 
Taxes on Income including Cot-

poration Tax-
Motion to reduce the Demand-

Necessity of computing --
to managing agents on per-
sonal basis and not 011 
company basis; 3713, 3717-
--94, 3795-3868. 

Demand (8) for Grant (s) 1953-M-
PEPSU-
Privy Purses and Allowances of 

Indian Iilulers-
Motion to reduce the Demand-
-- given to relatives 01 

rulen. 5668-92, 5694-
5703. 

Demand (9) for Grant (s) 1953-M-
Bailways-

Railway Board-
Motion to reduce the Demand-

Grant of compensatory house 
rent. -- to Railway em-
ployees. 1016, 1020-80. 

ALTEKAR, SHRI-

Central Excises and Salt (Amend· 
ment) Bill-
Motion to consider. 4294-4300. 

Finance Bill-
Motion to consider. 4294-4300 

mdian Income-Tax (Amendment) 
Bill-
Motion to coIlfrlder as reported 

by Select Committee 4917-19. 
Union Duties of Excise (Distribu-

tiOn) BiU-
Motion to consider. 1360-63. 

ALVA, SHRI JOACHIM-

Air Corporations Bill-
Motion to refer to Select C0m-

mittee. 4696-4701. 
Motion to consider as .. etlOrted 

by Select Committee. 5897 ....... 
5996. 6023. 
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ALVA., -SHRI JOACHIM~ontd. 

Air Corporations, Bi1l~ontd_ 

Consideration of clauses. 
60. 

6059-

Motion to pass as amended. 
6136-39. 

Cf'.ntral Excises and Salt (Amend-
ment) Bill"":"" 
Motion to consider. 4401. 

Demand (s) for Grant (8) 1953-54-
Defence Capital Outlay. 
Defence Services, E1Jective--Air 

Force. 
Defence Services, Effective-

Army. 
Defence Services, Effective-

Navy. 2776-85. 
External Affairs. 
Miscellaneous Expenditure under 

the Ministry of External 
Affairs. 2123-28. 

Ministry of Defence-
Motion to reduce the Deman~ 

Failure to adopt modern 
trends of Defence Organi-
sation so as to ensure eco-
nomy while increasing effi-
ciency. 2776-85. 

Necessity of extending the 
National Cadet Corps in all 
schools, colleges and other 
institutions and expanding 
the activities, further poli-
cy. 2776-85. 

Discussion re restrictions on trade 
with China. 6042-43. 

. Finance Bill-
Motion to consider. 4401. 

Iudustries (Development and Recu-
lation) Amendment BUI-
Motion to coDlider a& reported by 

Select Committee. 5786-92, 
5799. 

Motion re association of Members of 
Council of States with Public 
Accounts Committee. 6572-78. 

Betlblution re President's Proda· 
matton in PEPsl1. 1943-46. -

----------

AMBASSADOR (5)-

. Demand (8) for Grant (5) 1953·54-

External Aftairs-

Motion to reduce the Demand-
Appointment of aDd 

High Commissioners. 2147, 
2148-2252. 

Appointment of -- and 
High Commissioners be-
longing to the Scheduled 
Q1Istes Commuruty. 214'1, 
2148-2262. 

Appointment of High Com-
mJaloners and - be-
longing to the Scheduled 
Castes. 2147, 2148-2252. 

AMENITY (IES)-

Demand (s) for Grant (s) 1953.54-

Capital Outlay on Mints-
Motion to redu("e the Demand-

Structural defect in Allpon 
Mint and inadequate hous-
ing accommodation tor 
labour and their -- 3716, 
3717--94, 3795--3868. 

AMENITY (IES), RAILWAY PAS. 
SENGERS-

Demand (s) tor Grant (s), 1953-"-. 
Bailways- . 

Ordinary Working Expenses--
Miscellaneous Expense&-
Motion to reduce the DemltDd-

Inadequacy of passenrer 
ame'!ities. 1167, 1172-126'1 . 

AMERICA, UNITED SrATES 01'-
Demand (8) tor Grant (8), 19113-M-

SuppUet-

Motion to reduce the Demand-
EConomy in expenditure or 
IndIa Supply Mission, U.S.A. 

3437, 3438-3515. 

Motion for Adjournment-
Visit of U.S. destroyers to Cal-

C!Utta. 1261-67. 
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AMERICAN (S)-

Demand (s) for Grant (5), 1953-M--
Miscellaneous Departments and 

Expenditure under the MIn1stry 
of Finance-

Motion to reduce the Demand-
Community Development· 

Projects and right of--
representative in them. 
3714, 3717-94, 3795-3868. 

AMIN, DR.-

Demand (s) for Grant(s)' 1953-54-
Ministry of Works, Housmg and 

Supply-
Motion to reduce the Demand-

Price policy re petroleum 
products particularly fur-
dace oil. 3436, 3485-00. 

AMJAD ALI, SHRI-

Demand (5) for Grant (5), 1953-54-
Ministry of Defence-

Motion to reduce the Demand-
Policy. 2839-42. 

General discWlllion on the Railway 
Budget. 879-62. 

AMRIT KAUR, RAJKUMARI-

Food Adulteration Bill-
Presentation of Report of Select 

Committee. 119. 
Orphanage Bill (by Shri M. L. Dwi-

vedi)-
Motion to consider and amend-

ment to refer to Select Com-
mittee. ~8-49. 

ANAND CHAND SHRI-

General discussion on the General 
Bu~t. 1734-41. 

ANCIENT AND HISTORICAL MONU· 
MENTS AND ARCHAEOLOGICAL 
SITES AND REMAINS (DECLA-
RATION OF NATIONAL IMPORT-
ANCE) AMENDMENT BILL, 1953. 
See under "Bill (s)" 

AND NICOBAR 

Demand (s) for Grant(s), 1953-54 
3225-3318. 

Motion to reduce the Demand-

Fall in Land revenue. 3230-
3318, 3335-3429. 

~eiPts under the head 'for-
ests'. 3229-3318, 333~. 

External Main-
Motion to reduce the Demand-

Urgent necessity of providlng 
colonising facilities for the 

people Of Kerala in Borneo, 
Andamans etc. 2147, 2/148-
2252. 

Demand(s) for Grant(s)on Account 
1953-54. 1278. 

Demand(s) for Supplementa'r"r 
Grant(s), 1952-53. 576-82. 

ANDHRA. STATE-

Demand(s) for Grant(s), 1953-:51-

Ministry of Defence-
Motion to reduce the Demand-
Necessity of opening Army and 

Air Force training centres 
in - 2722, 2727-2802 

281!1---42, 290'7-27. 

Ministry of states-
Motion to reduce the Demanu-

Abolition of Part C States. 
Disintegration of Hyderabad 

into its linguistic compo. 
nents and the formation of 
Karnatak, Maharashtra and 

Vishal--. 

Formation of Kerala State 
after the formation of --
3230, 3234-3318, 3335-
3429. 

Report of Mr. Justice Wanchoo on 
formation of --Laid on the 
Table. 2808-09. 

Statement re formation or--
2076-77. 2~8. 
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t\NTHONY, SHRI FRANK-

Demand(s) for Grant(s), 1953-54-
Defence Services, EffectiYf'-Air 

Force--
Motion to reduce the Dmland-

Failure to appreciate the vital 
role of Air Defence in mud-
ern marfare. 2829-34. 

Defence Services, Effective-
Army-
Motion to reduce the Demand-

Building of Defence Indus-
tries and import of arms 
from abroad. 2829-34. 

Failure to form suitable re-
lIerve8 and to expand the 
potential reserves. 2829-34. 

Failure to organise Ordnance 
Factories and other Defence 
industries so as to minimise 
purchases from outside. 
2829-34. 

Policy of building and main-
taining an efficient Army 
2829-34. 

Reorganisation of the Defence 
Services. 2829-34. 

Ministry of Defence-
Motion to reduce the Dem~-

Failure to adopt modern 
trends of the Defence Or-
ganisation so as to ensure 
economy while increasing 
efficiency. 2829-34. 

Policy. 2121. 
Ministry of Labour-

Motion to reduce the Demand- . 
Condition in Kolar Gold 

field. 2496, . 2512-16, 2580, 
2499-2580. 

Demand(s) for Grant(s), 1953-54. 
Railways. 1008, 1009, uno. 
Ordinary Working Expenses-

Operating Staft.-
Motion to reduce the Demand-

Disabilities of Railway staff. 
1019, 1044-50. 

Jncrease of basic pay of sta-
tion Master etc. 1044-50. 

I . 

ANTHONY, SHRI FRANK-contd. 
Dcmand(s) for Grant(s), 1953-5 .... 

Railways-contd. 
Railway Board-

Motion to reduce the Deland-
Overlooking of leniority 01 

running staff by drafting 
outsides. 1044-50. 

General discussion on Railway 
Bud&et. no-S9, 840, 849. 

Motion for Adjournment-
Lathi charge and tear gas on 

lie meetings in Bara Tuti. 
Motion on Address by the 

dent. 128-29, 35S-59. 

pub-
1591. 
P,re&i. 

Vindh:Ja Pradesh Legislative Assem· 
blY (Prevention of Disqualifica-
tion) Bill-
Motion to consider 6320-26. 
Consideration of clauses. 6504-

06. 
APPOINTMENT(S)-

Demand(s) for Grant(s), 1933-54-

External Affairs-
Motion to reduce the Demand-
-- of Ambassadors and 

High Commissioners. '-2147. 
2148-2"252. 

- of Ambassadors and 
-High Conunissionera be!oJtS. 
ing to the Scheduled Castes 
Community. 214,7, 2148-
2252. 

-- of High Commissioners 
and Ambassaddrs belonging 
to the Scheduled Castes. 
2147, 214c8-2252. 

Industries-
Motion to reduce the D"mand-

-of the Secretary to the 
R'ubber Board. 3542, 3543· 
3617, 3620-63. 

APPROPRIATION ACCOUNT(9.--

-etc. of the Defence Services-
Laid on the Table. 6401 

-- of the Defence Services for Ibe 
year 1949-50-Laid on the TaU .. 
3970. 
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APPROPRIATION ACCOUNT(S)-
contd. 

Commercial Appendix to the--
of the Defence Services for the 
year 1949-5G-Laid on the Table. 
3970. . 

Commercial Appendix to the-of 
the Defence Services for the year 
1950-51 and the audit report 
thereon-Laid on the Table. 6401 

Laid on. the Table. 6401 

APPROPRIATION BILL-

See under 'Bill(s)' 

APPROPRIATION (NO.2) BILL-
See under 'Bill(s)' 

APPROPRIATION (NO.3) BILL 
1953-
See under ''Bill (8)" 

APPROPRI,\TION 
BILL-

See under ''Bill (5)" 

(RAILWAYS) 

APPROPRIATION (RAILWAYS) NO. 
2 BILL-
See under ''Bill (s) .... .... . .••.. 

APPROPRIATION TO DEPRECIA· 
TION RESERVE FUND-
Demand (5) for Grant (5). 1953-54 

Railways. 1257. 1258. 

APPROPRIATION TO DEVELOP-
MENT FUND-
Demand(s) for Grant(s), 1953-54-

Railways. 125'1, 1259. 
APPROPRIATION (VOTE ON AC-

COUNT) BILL-
See under ''Bill(s)" 

/\RAM BAGH-
Demand(s) for Grant(s), 1953-54-

Railway&-
Miscellaneous Expe!lditure-

Motion to reduce the Dem:md-
Survey of new lines to--

1166, 1172-1251. 

ARCHAEOLOGY..,;,;. 
Demand(s) for Grant(s), 1953-54-' 

2391, 2392-2453. 2457-91. 
Motion to reduce the Demand-

Preservation of old histoncal 
monuments and forts in 
Mabarashtra. 2392-2453 
2454, 2457-91. 

Demand{s) for Grant(s) on Account, 
1953-54. 1271. 

ARIYALUR-
Demand(s) for Grant(s), 1953-54-

Railways-

Construction of New Ltnes--CapJ~ 
tal and Depl'eci&tion Fund-
Motion to reduce the Demand-

Line linldng -- and San-
kl!ridrug .. 1170,·1172-
1257. 

ARMY SELECTION BOARI>-
See "Selection Board(s)" 

ARMY TRAINING CENTRE-
See, "Trainina: Centre(s)" 

ARREST(S)-
-- of Shri V. G. Deshpande. 

2075-:76. 
-- of three Member&-

1. Shri 8. P. Mookerjee. 
2. 8hri N. C. Chatterji 
3. Shri Nand La1 Sharma. Ull-

73. 
Motion for Adjoumm:mt-
-- of certain persons (Disallow-

e~). 1873-78. 
Question of Privilege--
-- Of a Member (Dr. S. ? 

Mookerjee). 6423-25. 

ASAF ALI, SHRI-
Death of -. 3529-33. 

ASIAN COUNTRY(IES)-
Demand(s) for Grant(s) 1953·54-

External Affairs-
Motion to reduce the Demalld-

Leadership of India in Asia 
to proPllgate the message of 
peace to the Asian -people 
2146, 2148-2252 
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ATOMIC MINERALS-
See "Mineral(s)" 

ATI'ORNEY -GENERIAL-
See "Setalvad, Sbri M. C. (The 

Attorney -General)" . 

AUDIT-

Demand(s) for Grant(s). 3707, 3727-
94,3795-3868, 3889-70. 

Motion to reduce the Demand-
ArraJljleInents for better audit-

ing specially cost-account. 
ing of Government concerns 
and industrial undertakinp. 
3713, 3717-94, 3795-3868. 

Demand(s) fOr Grant(s) on Account, 
1953-54. 1274. 

AUDIT REPORT-

--, Defence Services, 1951-Laid 
on the Table. 3970. 

--, Defence Services, 1952-Laid 
on the Table. 6401. 

Commercial Appendix to the Appro-
priation Accounts of the Detence 
Services for the year 1950-51 and 
the -- thereon-Laid on the 
Table. 6401. 

flVIATlON-

Demand(s) tor Grant(s), 1953-54-
3125. 3132-3219. 3220. 
Aviation-

Motion to reduce the Demand-
Grievances of 10wer grade em· 

ployees and management of 
amcen, staff etc. 3132, 
3133-3219. 

Heavy hours of duty of em-
ployees and service coud!. 
tions. 3132, 3133-3219. 

Labour policy depriviDJ re-
coenitfon to Civil AviatloD 
Employees Union. 3132, 
3133-3219. 

Nationalisation of Civil Avia-
tion. 3132, 3133-3219. 

Necessity of connecting Go-
rakhpur with a scheduled 
air route. 3133--3219. 

AVIATION-contd. 
Demand (5) for Grant (s) 1953-54-

contd. 
Aviation-contd. 

Motion to reduce the Demand-
contd. 

Need' for improving and usinc 
aerodrome at Cannanore. 
3132, 3133-3219. 

Policy of subsidi5ation of .\'1-
ation companies. 3132, 

3133-3219. 

Demand(s) tor Grant(s) on AccolUlt, 
1953-54. 1270. 

AYYANGAR, SHRI GOPALASWAMl-

Death of --. ShriNalini Ranjan 
Sarkar and 9hri V. I. MunisWamf 
Pillai. 24-28. 

AYYANGAR. SHRI M. A.-
Khadi and other Handl00m Industri-

es Development (Additional Ex-
cise Duty on Cloth) Bill-

Motion to consider and a;nend-
ments to circulte and to refer 
to Select Committee, 3979-82. 

AZAD. MAULANA-
Death of Shri Asaf Ali. 3529-·32. 
Law Minister's speech Te Speaker'. 

Certificate on Indian Income-tax 
(Amendment) Bill. 5543, 5546, 
5548, 5555-58. 

Motion for Adjournment-
Strike at the Hindustan Shipyard, 

Visakhapatnam. 4696-97:. 
Muslim Wakfs Bill (by Sbri Syed 

Mohammed Ahmed Kazmi)-
Motion to refer to Select Commit-

tee. 2047-49. 2050. 
AZAD, SHRI BHAGWAT JHA-

Demand(s) faD. Grant(s), 19;)3·11~ 
industries. 3597-3602. 
Mini.str7 of Commerce and lndua-

try-

MotIon to reduce the Demand-
Import and export policy 

3597-3602 
General discussion on the Railway 

Budget. 82S-34 
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BACKWARD CLASS(ES)-
Demand'(s) for Grant(s), 1953-54-

Education-

Motion to reduce the Dema::\d-

Inadequate provision for 
Scholarships for Scheduled 
Castes, Scheduled Tribes, 
and other - 2456. 

Employment Exchanges and Be· 
settlement-

Motion to reduce the Demand-

E:llareini and re;organising 
employment exchanges for 
reservation of vacancies to 
scheduled castes and otber-

2498, 249~2580. 

Extraordinary Payments-

Motion to reduce the Demand-
Inadequate funds provided 

for welfare of --. 3715, 
3717-94, 3795-3868. 

Mini.stl'y of Defence-

Motion to reduce the Demand-
Desirability of encouragina the 

Scheduled Castes, Scheduled 
Tribes and - to join the 
Defence Services. 2722, 
2727-2802, 2810--42, 2907-
27. 

Union ExciJe DutRs-

Motion to reduce the Demand-
Difficulties of small ,rowers 0' -- b,. levy of excise 

cfuties on tobacco on stand-
in, crops. 3713, 3717-94, 
3795-3868. 

IlADlSADRI-
Demand(s) for Grant(s) 1953-54. 

Railways-

Miscellaneous Expenditure-

Motion to reduce the Demand-
-- and Neemuch., 1188, 

1172-1257, 

BAGDI, SHRI MAGAN LAL-
-Sworn. 1. 
Demand(s) for Grant (5) 1953-54. 

Ministry of Finance 3838--45. 
Taxes on Income Including cor-

poration Tax. 3838--45. 
IAHADUR SINGH, SHRl-

Demand(s) for Grant(s) 1953-54-
Education-

Motion to reduce the Demand-

Compulsory primary educa-
tion throughout India. 2434 
-40. 

Inadequate prOVISIon for 
scholarships for scheduled 
castes, scheduled trihes and 
other backward classes 
%434-40. 

Ministry of Education-
Motion to reduce the Demand.:.... 

Free and compulsory primary 
educatilo~. 2434--40. 

Demand(s) tor Grant(s) on Account 
-PEPsu-
Elections and Legislatures. 3000-

01 Mirusters illld Advisers- 3000-
101. 

DemlP.ld(s) for SUpplementary 
Grant(s), 1952-53-PEPsv-

Education. 2946-48. 
Genera) discussion on the PEPSU 

Budget. 5590-5600, 5601. 

President's Proclamation in PEPSU 
18o}0. 

Resolution reo Legislation on un-
touchabillity. 4493-94. 

BALAKRISHNAN, SHRl-

General discussicn on the General 
Budget. 1809-10. 

BALL BEARINGS AND STEEL 
BALL INDUSTRY-
See ''Industry(ies)'' 

BALMIKI. SHRI-
Demand(s) for Grant(s), UI53-54-

Ministry of Labour. 2549-55. 
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BANERJEE SHRI-
Demand{s) for Grant(s}, 1953-54-

Agriculture-

Motion to reduce the Demand-
Failure to solve the foOlf 

problem. 2200-02. 
IIblstry of rood and Aerie"l-

tuft'-
Motion to reduce the Demand-

Failure to carry out the 
Grow Mere Food Scheme. 
23(J()--02. 

General policy relating to 
agricultural and food 2300-
02-

Making the tillers of the soil 
the owners of it. 2300-02. 

Indian Income-tax (Amendment), 
Bill-
Consideration of clauses. 5109. 

5110-11-, 5113. 

BANK.{S)-
DemandCs) for Grant(s}, 1953-54-

Ministry of Commerce and In-
dustry-
Mction to reduce the Dema:ld-

Nationalisation of - and 
insurance companies, 3539, 
3543--3617, 3620--83. 

MInIstry of Finance- . 
Motion to reduce the ~o­

Problems of displaced--
from West PakIstan. 3711, 
3717-94, 3795--3868. 

MInistry of LabouI'-
Motion to reduce the Denumd-

Refusal of payment of dear-
ness allowance as per 
award to 1,400 employees by 
United -- of India, Cal-
cutta. 2497, 2499-2580. 

Pre-partition Payments-
Motion to reduce the Demand-
Problem of recoveries of 

funds belonging to displac-
ed -- from Wpst Pakis-
tan. 3'115, 3717-94, 3795-
8868. 

BANSAL, SHRI-

Air Corporations Bill 

Motion to refer to Select Com· 
mittee. 4719-21, 4722. 

Motion to conS:lder as reported by 
Select Committee. 5906, 5934 
-40. 

Motion to pass as amended. 6129. 

Central Excises and Salt (Amend-
ment) Bill-

Consideration of clauses_ 4612-
13. 

Demand(s) for Grant(s) , 1953-54-
Industl"ies. 3589-94. 
Ministry of Commerce and I:ldus-

try. 3589-94. 

Ministry of Finance. 3818-26. 
Union Excise Duties. 3818-26. 

Demand(sl for Supplementary 
Grants(s), 1952-53--
Miscella!1eous Departments and 

Expenditure under the Ministry 
of Commerce and Industry-

Motion to reduce the Demand-

Protection to automobiles. 
54&--550, 551. 

Finance Bill-
Cc.ns'derati'On of ciaUlU. 4511. 

4l32, 4539. 

General discussion on the General 
Budget. 1400-05. 

General discussion on the PEPSU 
Budget. 5561-67. 

Ind'ustries (I>evelopment and Retu-
lation) Amendment BUl-
Motion to refer to Select Com· 

mittee. 4861-67. 

Motion to consider as repor~ed by 
Select Committee. 5759-63. 
Consideration of clauses. 580'1-

08, 5833, 5846-47. 

Patlala and East Punjab States 
Union Legislature (Deleption 
of Powers) BiU-

Consideration of clauses. M85. 
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BANSAL, SHRI--contd. 

Tea BiU-
Motion to consitlel' as reported by 

Select Committee. 5875. 5876. 

SARABIL-
Demand (s) for Grant (s) 1953-54-

BARAB~ 
Miscellaneous Expenditure-

Motion to reduce the Demand-
New lines from -- to Sam-

balpur etc. 1166. 1172-1257. 

BAR1'4AN, SHRI-

. Central lbcises and Salt (Amend-
ment) Bill-
Consideration of c1ausel. 4617-

19. 

Estate Duty Bill-
MQtion to consider as npDrted 

by Select Committee. 6614. 
General discussion on the Railway 

Buda"e'. 89~01. 

Indian Income-tax (Amendme:lt) 
Bill-
Consideration of clauses. 5111. 

Resolutioo re legislation OIl Wl-
touchability. 4470-71. 

Tea Bill-
Consideration of clauses. 6194-
911, 6208, 6225-26, 6242-43. 

BARROW, SHRI-
Demand(s) for Grant(s) 1953-54-

Education-
Motion to reduce the DemaDd-

Inadequate provision for 
transcribing books i:l Bha. 
reU BratUe. 2414-18, 
1f!!4. 

Plight of the teachers. 241~ 
18. 

Pmrities in basic and social 
education. 2414-18. 2454. 

Scope of Secondary Educa-
tion Commission. 2414-18, 
2454. 

279 L.S.D.-

BARROD, SHRI-contd. 

Orphanqe Bill (by Sbri M. L. 
Dwivedi)_ 

l\f()tion to consider and amend. 
me:lt to refer to &teet Com. 
nuttee. 5013--16. 

BARS AND RODS CONVE 
CHARGES FOR ' RmON 

Tariff Commission's report on the 
-- etc. -- Laid on the Table 

6049-50. . 

BARUPAL, SHRI P. L.-

Demand(9) for Grant(s) , 111s.-54-

Expenditure on Displaced Pel'-
.,n~. 2684--38. 

1I(inistry of Rl!babilitatio:l 2684-
18. . 

Demand (9) for Supplementary 
Grant(s), 1952-53-RaiIwa:r_ 

Construction of New Lines-

Motion to reduce the Demand-
Economy. 1325--3l. 

Dividend Payable to General 
Revenues. 1325-31. 

Ordinary Working Expenses--
Admini~ration. 1325-31. 

Ordinary Working Expenses-
Labour VVeifare-

Motion to ~uce the Demand-
Need of better facrut.ies to 

raUwB7JBen reprd.inJ arant 
of pass etc. 1325-31. 

Ordinary Workinc Expenses-
OperatiO!l (Fuel). 1325-31. 

Ominary Working Expenan-
Repairs and Maintenance. 
1325-31. 

piscussion on food scarcity In 
Rajasthan. 5071, 5075-76. 

Resolution re legislation on UD-
touchability. 4478-82. 
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BASAPPA, SHRl-

Ind'l.an Income-tax (Amendment): 
Bill-

Mot~n to consider as reported 
by Select Committee. 4956-

60. 
Indian Tariff (Amendment) BiU-

Motion to consider. 1449-52, 

SASU, SHRI A. K.-

Motion on Address by the Presi-
dent. 136--40. 

Tea Bill-
Motiro to consider as l'I!POrted 

by Select Committee. 5870. 
71. 

8ASU, SHRI K. K.-

Aiit' CorparatioD8 BIll-
Consideration of clauses. 6036, 

6062-4J6, 6068-69, 8081-82, 
6089-90. 

Business of the House. 5153. 
Cinematography (Amendment) 

Bill-

Motion to consider. 
5132. 

5126-29, 

Comptroller and Auditor-General 
(Conditions of Service) Bill-

Motion to consider and Amend-
ment to refer to Select Commit-
tee. 5361~6. 

Consideration of clauses 5391-
92. 

Delhi Road Transport Authority 
(Amendment) Bill-

Motion to CO!lsioer. 8143. 

Demand(s) for GrantCs)-1953-54-

Audit-

I/Iotioa to reduce the Demand'-
ArrantementB for ~tter 

aucS1t.i1l&' sped...,. CilIt-
accountbg of Government 
concerns and lftdustdal 
undertakioas. 371a. 

BASU, sHRi: K K-<ont&. 
Demand(s) for Grant(s)-I&53-M-

eontd. 
t.. .... pltal OuUay on Mint_ 

MbUO:l to reduce the Demand-
Structural defect in Alipore 

mint and inadequate hous-
IDa accommodation for 
labour and the1r ameDlties. 
3716. 

Commuted Value of Pe'!lsionl"-
Mollon to reduce the Demand-

Policy of further payment of 
commuted value of pension 
specially in England. 3718. 

Extraordinary Payme:1ts-
Motion to reduce the Demand--

Financing of industrial hous-
ing schemes. 3715. 

Inadequate provision to land-
less -workers. 3715. 

UtillsaUon of youth eamps 
and labour services for 
party pUJ1;joses. 3715. 

Industries. 3594-97. 

Loans and Advanee, by the Cen· 
tral Government-

Motion to reduce the Demand-
Inadequate advances made tor 

culUvatorr and other Da· 
tion-building purposes. 3718. 

l.D:listry of Commerce aDd lDdua-
tr,r-

Motion to reduce the DemaDc1-
FaIlure to alter the charac-

ter of foreign trade special-
ly import policy. 3MO, 35H 
-97. 

Failure to protect the natloaal 
industries. 3540, 35M-8T. 

Ministry of J'it1an~ 

MotlD:l to reduce the Demand-
Economy tn admlnlstratiOD. 

3711. 
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BASU. SHRI K. K.-contd. 
Demand (5) for Grant(s)-1953-54--

contd. 
Miscellaneous Departments and 

Expenditure und'er the Ml:llstry 
of Flnan~ 

Motilon to reduce the Demand-

Community development pro-
jects and right of Ameri-
can representative in them. 
3714. 

Other Capital Outlay of the MInis-
try of Finance-

Motio!l to reduce the Demand-
Grant to community projects 

and Coklmbo Plan and 
policy underlybg thereilll. 
3716. 

!Payments to Retrenched Person-
nel-

Motiro to reduce the Demand-
Inadequate provlslon for 

pension to retre:lched per-
son specially ministerial 
staff and labour. 3716. 

'Taxes on Income Including Cor-
poration Tax-

Motio:l to reduce the Demand-
Working of Income Tax De-

varbnent and evasion of 
taxes speQilllly !by British 
CO!lcems. 3713. 

"l'erritorial and Political Pen-
alons--

Motio!l to reduce the Demand-
Steps to tax pensions pay-

able to rulers of former 
Indian States. 3714. 

Demand(s) for Grant(s), 1953-54-
Railways-..... "..,.". ... -....... 

Motion to reduce the Demand-
Jianga Barrage Scheme Sur· 

vey. 1166. . 
Survey of new line to Aram-

bagh. 1188. 

BASU, SHRI K. K.-contd. 

Demand (5) for Grant 
--Railways-contd. 
Ordinary Working 

Labour Welfare-
Motio!l to reduce the Deman 

Inadequate amenities. 
Ordinary Working Expense 

Miscellaneous Expenses-
Motion to reduce the Deman 

Increase in railway 
dents. 1187. 

Ordi!lary Working Expe 
Operation (Fuel)-
Motio!1 to reduce the Deman 

Low wages of shift chars 
men. 1167. 

Payments to Indian states 
Companies-
Motion to reduce the Deman 

Policy 
Demlftld(s) for SupplemEO 

Grant (5), 1952-53-
Administratiml of Justice. 

83. 
Andaman and Nicobar Islands 

580. 
Ministry of Commerce and Ind'us 

try. 528-29, 530. 
Miscella:leous Departments 

Expenditure under the Minii 
try of Commerce and Industry-
Motlro to reduce the Demand-

Economy. 537, 538-40, 541-
42. 

Protection to automobiles 
538-40, 541-42. 

Discussion on coir industry. 59511 
Dlscussio!l on renewed Intematiorul 

Wheat Agreement. 5222-23 . 
Discussion re advisibility of MotiOi 

for adjoumment. 111111-1%. 
East Pakistan. Refugee Women' 

home at Chunar. 4141. 
Evilctio:l of som~ M.Ps. froo 

Windsor Place. 1449. 
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BASU, SHRl K. K.~ontd. BASU, smu K. K.-Contd. 

Finance Bill-
Consideration o{clauses. 4554, 

4555-56, 4558, 4559-60,· 4589-'10. 
Motion to pass, as amended. 

4579--84, 4609-10. 

Half-an-hour discussion on officials 
of trade unions. 6549. 

Indian LiBbthouse (Amendment) 
BDl-

Motion to CO!lSider. 5143-44. 

Industries (Development and Be-
,wation) Amendment BiU-

Motion to ronsider lIS reported' by 
Select Committee. 5745-50. 
tlu. 

Consideration of clauses. 5808, 
5812-15, 5833, 5835, 5838, 
5844-46, 5851·5%. 

\lotion for Adjournment-

Detention ot three M.Ps. 1984. 
Strike of mailvan workers of the 

P. and T. Transport Service, 
Calcutta. 728. 

Patiala and East Pu:ljab States 
Union Legislature (De1e&ation of 
Powers) Bill-

Motion to consider. 5411, 5433. 

Consideration of clauses. 
5498. 

5490, 

Motion to pass, as amended. 
5503-(l5. 

Scheduled Areas (AaslmDatfon of 
Laws) Bill-

Motion to copsl<fer as passed by 
the COUDcll of States. 5130. 

Consideration of clauses .. 6173, 
6183, 6184, 6202, 6234--35, 6264. 

Union Duties of Excise (Distribu-
tion) Bill-

Motion to consider 1346-49. 

Motion to pass. 1374. 

Vlondhya Pradesh Lelialatlve 
Assembly (Prevention of DIa-
qualiflcation) BUl-

MotiUn to consider 6287, 6290. 
6311-12, 6346-58. 

BEGGAR(S)-

Demand(s) for Grant(s)-IIISS ... 
Railways-

Ordinary Working ExpeD •• 
.o\dmlnlstration-

Motion to reduce the Dema:ld-
Inability to prevent-in run-

ning trains. 1019, 1020-80.. 

BE!pAUK-
. I 

.;riemand(S) for Grete.), 1953-M-

Multipurpose River Schemes-

Motion to reduce the Demand-

Urpncy of fully devel~ 
the Ghataprabha Project 

and Koyana to irrigate the . 
scarcity and famine areas 
of Bijapur - Solapur, 
Satara and other areas of 
Maharashtra. 3043. 

BELLAMJ'ALU-

oetnand(s) for Grant(s) 1953-M-

MIonistry of Labour-

Uot!Dl\ tI;l reduce the DemaDd-

Serious shortage of houses 
for worken of coal IDfMa 
at Sinpreni eomen... 
KothgJ,ldium and -. 
2494, 2499-.,.2580. 

Mlscella."Ieous Departments ad. 
Expenditure under the MlaIa-
tTl 9I-~ 
Motion to reduce the Demand-

Delay in constitution of 
Mines Board of Health at 
Kothagudium and ---coal 
mines. 2498, 2499--2t88. 
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8HAKRA NANGAL PROJECT-
See ''Project(s)" 

BHAKTA DARSHAN, SHRI-

Demand(s) for Grant(s), 1953-54-
Defence Services, Effective 

Army-

Motion t!J reduce the Demand-

Hardships of the other 
Ranks in respect of allow-
ance, housing, food, cloth-
ing, medical aid, leave 
and pensilons policy. 

UtillsatiCT.ls of the Defence 
Services in the economic 
reconstruction of the coun· 
try. 2812-23. 

Discussion on food scarcity in 
aajasthan. 5074. 

BHARA TI BRAILLE-

Dellla!ld(s) for Grant(s), 1953..54-
EdUcatiOD-

Motion tt> reduce the Demand-
~I¥luatle pro~ion fM 

transcribing books in 
2454. 

BHARGAVA, PANDIT M. B.-

Demand(s) for Grant(s), 1953-54-
Ministry of Home Affair_. ' . 

Motion tt> reduce the Demand-

Efticiency 8Ild ecO:lomy in 
administration. 

Emciency iJn .eneral admInis-
tration. 

Ileorganisation of the ClvU 
Services. 

Trai:ling of Central Secreta. 
riat oiftcers. 3380-64. 

!\elations with States. 3360-64. 

Industries (Develoopment and Recu-
lation) Amendment Bill-

ConllderaUoD of claUlet. 0817-
21. 

BHARGAVA, PANDIT THAKUB 
DAS-

Administration of Evacuee PrCI 
perty (Amendment) Bill-

Motion to consider as reportee 
by Select Committee. 62( 

622-23, 642--67. 

Consideration of clauses. 716-
18, 725. 

Motion to agree to the amendmeD 
made by the Council of at.te 
in the Bill. 3037, 3038. 

Air Corporations Bill-

Presentation of Report of Com-
mittee on Petitions. 5325, 597~ 

Motion to consi\:l.er as reparteC 
by Select Committee. 59Q3.:-.20_ 

Motibn to pass, as amended. 6129-
31. 

Business of the House-

Allotment of time and days ~ the 
discussion on certai:l Bills, 
1377-78. 

Demand(s) for Grant(s), 1953.54-
~iculture- I 

MotiQn to reduce the Demand~ 
Failure to solve the f4 

problem. 2274-83. 
Expenditure on Displaced persODlj 

2622-31. I 
Ministry at Food and Agricul 

lure-

)(o~n to redUce the Demand __ 

Oe:leral policy 
IIIriculture 
2274-83. 

Ministry at Rehabllitatilon-

Compensation to disp 
persons from West PaJda 
tan. 2622-31. 



HOUSE OF THE PEOPLlt 
--------------- ---------_._ ... -
'iARGAV A, PANDIT THAKUR 
,DAS-contd. 

Demand(s) for Grant(s), 1953-54-
Railways. 1011-12, 1188-92. 

Construction of New Lines-

Capital and Depreciation Fund-

Motion to reduce the Demand-

Policy " eonstructioo of 
new lines. 1186-92. 

Ordinary Working Expenses-

Miscellaneous Expenses-

Motion to reduce the Demand-
Inadequacy of passenger 

amenities. 1186--82. 
Discussion of food scarcity in 
Rajasthan. 5073, 50'17, 50'78. 

I '~&tate Dut,. BUl-
Motion to ~.. reported 

tty Select Committee. Gll~2. 

'Fmance Bill-

Motion ~ consider. 4173-87. 

'General discussion O!l the General 
Budget. 1677. 

General discussion on the PEPSU 
Budget. 5557-58. 

!:1(ii~ Indome-tax (Amendment) 
B!ll-

Motion to ccr.lIItder as repr>rted. 
by Select Committee. 1923-37. 
37. 

Jndian Penal Code and the Code of 
CriIpinal Procedu~ (Amendment) 
Bill (by Pandit Thakur DBI 
Bhareava)-

Motion to consider and amend-
. ment to -circulate. 2008-28. 

!ndiAn t'J'arift (Amendment) Bill-
Motion to consider 1443- -48, 

1458. 

;Considention of clauses.' l-i65, 
~., )~:-67, 1468-69. 
ii;.., _"'JIotion tq. pas" lIS amended 

; {;, ". -' '1470'. 

BHARGAVA, PANDIT THAKUD. 
DAS-contd. 

Khadi and other Handloom Indus. 
tries Development (Additiooal 
Exc. Duty on Cloth) Bill-

Motion to consider and amend-
ments to circulate and tc) 
refer to Select Committee. 
3680-88. 

Consideration of claWNII- 4025. 
(026, (()J3, (()J6, 4038..J'p 

(()f1, (051. 

Law Minister's speech ,.. Speaker's 
~cate on IncUan Income tax 
(Amendment) Blll. 5546, sm, 
5549, 5550. 

Motion for Adioumment re vilil 
of U.S. destroYefl to Calcutta. 
1201. 

Kotioo on Addrea by the PreG-
dent. 288--301. 

KotiOlll ,.. detention of three Mem-
bers and others. 2852-57. 

Nomination of -- to the pa~el ot 
Chairmen. 11111. 

Patlala and East Punjab State. 
Union. Legislature (DelepUon or 
Powers) Bti-

Motion to consider. 5412-28'.' 

Consideration of clauses 548S-
88, 5489, 5495-116, 5499-5500. 
5509-10. 

Resolution re President's proclama-
tion on PEPstr. 1903. 

Salaries and Allowances ot O1'ftcett 
of Parliament BUl-

Motion to cOIIlIider . 
5270---80. 

Motion to pus. 53111. 

Tea BUl-

51'72-'n. 

Consideration of clauses. 61 N, 
6181, 6224-25, 6239-4%, '1248, 

,0247, 82'1-0, 6250, 6262-53. 
6254--~, . 8258, 82111-62. 



INDEX TO DEBATES, PART II, THIRD SESSION, 1953. 

BHARGAVA, PANDIT fHAKUR DAS 
contd. 

Union Duties of Excise (Distribu-
tion) Bill-

Motion to consider. 1356-57, 1363, 
1372. 

Motion to pass 1374-75. 
Vindhya Pradesh Legislative AIJ-

sembly (Prevention of Disquali-
fication) Bill-

Motion to consider. 8333, 63~ 
00. 

BHATT, SHRI C.-

Demand(s) for Grant(s) 1953·54-

IIIitI1Btry of Imption aDd 
~. 3080-13. 

..tft{ultipurpose River Schemes. 
3080-83. 

Other Capital Outlay of the Minis-
try of Irrigation and Power-

Motion to reduce the Demand-
Extension of electric supply. 

30110-83. 

BHEEKHA BHAl, SHRI-

Discussion on ~d sOircity in 
Rajasthan. 5075. 

BHONSLE, SHRI J. K.-

Administratifon of Evacuee Pro· 
perty (Amendment) Bill-
Motion to consider ame:'lclmerlt 

made by the Council 01 States 
in the Bill. 3038-

Motion to agree to the amend-
ment made by the Council of 
States. 3037. 

aIDARI, SHRI-

Demand(s) for Grant(s) 1953-54-
Grants-in-Aid to States. 4848-50. 

Loans and Advances by the 
Central Government. flt48-
50. 

BIJAPUR-

Demand(s) for Gra:lt(s), 1953-54-
~ultipurpose ftjyer Schemes-

Motion .to reduce the Demand-
Urgency of fully developing 

the Ghataprebha Prooject 
and Koyana to irrigate the 
scarcity and famine areas 
of --, Belgawn. Solapur, 
Satara and other areas o! 
Maharashtra. 3043. 

BILASPUR-

Demand(s) for GrantCs) 1953-54-
Motion to reduce the Demand-

Integration of Bilaspur with 
Himachal Pradesh. 

Integration of. the State wilth 
any "An State. 3226, 3231, 

3234-33111, 3335-3430 . 
Demand(s} for Grant(s) on Ac-

COU!lt, 1953-54. 1283. 

BILASPUR MOTOR VEHICLES 
RULFS-

-- Laid on the Table. 1379. 

Bn..L(S)-
Administration of Evacuee PropelV 

(Amendment) Bill-
Motion to consider as reported 

by Select Committee. 613--702. 
Consideration of clauses 702-

26. 
Motion to pass, as amended, 

726. 
(Passed, as amended). 726 
Message from the Council 01 

Shtes returning with amen~­
ment. The Bill, as passed by 
House of the People. 1081-82. 

Laid on the Table as amended by 
the Council of States. 1082. 

Motion to consider the amend-
ment made by the Counell of 
States in the Bill. 3036-37. 

Motion to aeree to the ame!WI-
ment made by the Council of 
States in the Bill (Agreed to). 
3031. 



HOUSE OF THE PEOPLIi 

LL (S) --cantil 

lUI- Corporations Bill-
Introduced. 2583. 
Motion to refer to Select Com-

mittee. 4629-4712, 4715-4804. 
(Referred to Select Committee). 

4802-04. 

Petitions presented. 4717, 5631. 
Presentation of Report of Com-

mittee on Petitions. 5325, 5972. 

Presentation of Report of Select 
Committee. 5406. 

Motion to consider as retiorted by 
select Committee. 5887--it54, 
5967--aoza. 

Consideration of clauses. 6028-
37, 805(1.......611 •• 

Motion to pass, as amended. 
611~. 

(Passed, as amended). 6142. 

Message from: the COW1cil of 
States agreeing without amend-
ment to the Bill, as passed by 
the House of the People. 6762-
63. 

Ancient and Historical Monuments 
and ArchaeolOlical Site. &:ld Re-
mains (Declaration of National 
Importance) Amendment Bill as 
passed by the Council of SUites)-

Message from the Council ot 
States forwarding the Bill to the 
House of the People. 4713. 

Laid em the Table. 4713-14-

Appropriation BiU-;-

.:ntroduced. Sen·08. 

)lOtion to consider. 80S. 

Motion to pall. 608 •. 
(Passed). •. 

... 
Mesaae frOm the CouncU of 

States returning the Bill with-
out teeOJl\m4!lldation. sat. 

Appropriatiert (New. 2) Bin-
Introduced. 3033-34. 

BILL (S) -con"'. 

Motion to consider. 3034-'-31. 
Motion to pass. 30311. 
(Passed). 3036. 

Message from the Council of 
States returnm, the BIl with-
out recommendation. 321-22-

Appropriation (No.3) Bill-
Introduced. 3879. 
Motion to consider. 3921-81. 
Motion to pass. 3966. 
(Passed). 3966. 
Message from the Council cil 

States returning the Bill with-
out recommendation. 4419. 

Appropriation (Railways) Bill-
Introduced. 1260. 
Motion to consider. 1288. 
Motion 10 pass. 1288. 
(Passed') . l2tI8 . 
Message from the Council of 

States returning the Bill with-
out recommendation. 1594-

Appropriation (Railways) No. 2 
Bill-
Introduced. 1341. 
Motion to CODSider. 1341-42. 
Motion to pus. 1342. 
(Passed). 1342. 

Message from the Council of 
States returning the Bill wtll-
out recommendation. 19M. 

A,pproprlaibl (Vote lOll Account) 
BW-
Introduced. 1292 . 
MotiO!l to CODd5er. 1M. 
Motion to pass, 1292. 
(Passed). 1292. 

Message from the Councn elf 
B1a~eturninC the Bill with-
out recommendation. 19M. 

Business of the House-
FiXation ot day for taJdD.r up the 

a.pealing and Amenclin& Bill, 
11153. 5152·53. 
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BILL (S)-ccmtci. 

~ 
0" 

Calcutta High Court (Extenaion ot. 
Jurisdiction) Bill (as passed by 
the Council of States)-

Message from the Council of 
States forwarding the Bill. 
to the House of the People. 
5233. 

Laid on the Table. 5233. 
Cantonments (Amendment) Bill-

Message from the Council of 
States forwarding to the Bouse 
of the People the Bill as passed; 
as amended by the Council of 
States. 612-

Laid on the Table. 612. 

Central Excises and Salt (Amend. 
ment) Bill-
Introduced. 4240. 
Motion to conSider. 42U-4308, 

019-4414. 

ConsideratilJn of clauses. telo-
22. 

Motion to pass. 4622. 
(Passed). 4622. 

Message from the Council of 
States returning the Bill with-
out recommendation. 5066-61. 

Children's Protection Bill-
Withdrawn by leave of the House. 

524. 
Cltlematograph(Amendme:lt) BW-

Motion to consider. 5120-32. 

Consideration of clauses. 6132-
37. 

Motion to pass, as amended. 
5137·38. 

(Passed, as amended). 5138. 
:Message from the Council of 

States agreeing without 
amendment to the Bill. as 
pllssed by the House of the 
People. 5511. 

Introduced. 290'7. 

BILL (S)-ccmtd. 

Comptroller and Auditor-General 
(Conditions of Services) Bill-

Introduced. 4241-42. 

Motion to consider. 5320-2f. 
53~. 

(Adopted). 5390. 

Amendment to refer to Select 
Committee. 5322--24, 5325-80. 

Consideration of clauses. 5390-
95. 

Motion to pasS, as amended. 
5395-98. 

(Passed, as amended). 5398. 

Message from the Council of 
States agreeing without amend-
ment to the Bill,. as passed by 
the House of the People. 6143. 

Delhi Road Tl'BllSJ)Ort Authority 
(Amendment) Bill (as passed by 
the Council of States)-

Message from the Counell of ' 
states forwarding the Bill to the 
House of the People. 6601. 

Laid on the Table. 6601. 

Motion_ to consider. 61211-48. 

Motion to pass. 6748-49. 

(Passed). 6749. 

Estate Duty Bill-

htensicm of time for presentation 
of report of Select Committee. 
119·20. 

Presentation of report of Select 
Committee. 3331. 

Motioa to consider as reported. 
by the Select Committee. 
~, 6602-75,. 6696--6728. 

Finance Bill-

Introduced. 1162. 

Petition received. 3533. 



HOUSE OF THE PEOPLE 

----------------------------~---------------.-----------
BILL (S)-contd. 

Finance Bill-contd. 

Motion to consider. 41~, 
4242--4308, 4319-4414. 

Consideration of clauses. 45O~ 
74. 

Motion to pass, as amended. 4574 
-4610. 

(Passed, as amended). 4610. 

lIessage from the Cqunci1 01 
States retuming the Bill with-
out recommendation. 5088-67. 

Pood Adulteration Bill-

Preeeotion of report OIl Select 
Committee. 119. 

Government Premises (Eviction) 
Amendment Bill-

Introduced. 2255. 

H,.derabad Colnqe and Paper Oar· 
rency (Miscellaneous Provisions) 
Bill (as passed by the ColDlcil 01 
States)-

Meaace from the Council 01 
States forwardine the Bill to 
the House 01 the People. 3222. 

Laid on Ute Table. 3%22. 

Motion to consider. 3318-30. 

Consideration of clauses. 3334. 
Motion to pass. 3334·35. 
(Passed). 3335. 

Hyderabad Paper Currency Repeal-
ing Blll-

!ntrodueed. 10113. 

Withdrawn by leave of the ·l{ouse. 
3123-24. 

Indian Jnoome·tax (Amendment) 
Bm-
Motion to consider as repor1ect by 

Select Committee. 4898-i980, 
5081-5100. 

Consideration 01 clauses. tllGO-
20. 

BILL (S)-contd. 

Indian Income-tax (Amendment) 
Bill-contd. 

Motion to pass, as amened. 
5120. 

(Passed, as amended). 5120. 

J4essqe from the Counctl of 
States returning the Bill with-
out recommendation. 5802. 

Indian Lighthouse (Amendment) 
Bill-

Motion to consider. 5140-48. 

Mot..'Qn to pus. 5148-41. 

(Passed). 5149. 

Messqe from the Cou:lcfi of 
States acreeiDc without amend-
ment to the Bill, as pa.aed by 
the House of the People. 1111. 

Indian Merchant Shippin, (Amend-
ment) Bill-
Motion to consider. 5153--65. 

Consideration of clauses. 5185-66. 
Motion to pass, as amended. 5188-
89. 
(Passed, as amended). 5169. 

Message ',from the Council of 
States agreeing without amend-
ment to the Bill as passed by 
the House of the People. S802. 

Indian Penal Code and the Code of 
Crimina.l)'rpcedm-e (Amendment) 
Bill (b1t ... pandit Thakur Du 
Bbarga .. ~ 

Motion to consider. 1992-2090. 
Amendment to circulate. 1992-

2028. 

(Negatived). 2030. 

Indian Tariff (Amendment) BUl-

Introduced. 613. 

Motion to conaider. 1433-41, 
1449-84. 



INDEX TO DEBATES, PART II, THlRD .SESSION, 1953 .. 27 

BILL (S)--contd. 

Indian Tariff (Amendment) Bill-
contd. 
Consideration at clauses. 1465-

•• 
Motion to pass, as amended.' 1469-

70. 
(Passed, as amended). 1470. 
:Message from the Council at 

States returning the Bill with-
out recommendation. 1'171-72. 

Ibdustries (Development and Beau· 
latlon) Amendment BlU, 1952-
Withdrawn by leave at the Bouse. 

4055.56. 
lIldustrles (Development and Bqu. 

lation) Amendment Bill, It51--
Introdueed. 4058. 
IIottcm to refer' to Select Com-

mlttee. 480&-02. 

Presentation at I'epOrt of Select 
Conmiittee. 5325. 

Motion to consider as reported by 
Select Committee. 5735-5802. 

Consideration of clauses. 5903-
53. 

Motion to pass, as amended. 
1I115:t-61. 

(Passed, as amended). 5861. 
Messaae from the Council of 

States 'agreeing without amend-
ment to the Bill as passed by the 
House at the People. 6482. 

B:badi and other Handloom 
Industries (Development) Cess 
Blll-

Withdrawn by leave of the 
House. 117-118. 

Khadi and other Handloom Indus-
tries Development (Additional 
Excise Duty on Cloth) Bill-
In~uced. 118·119. 
Motion . to consider. 3664-3702. 

3881-3920. 3971-4025. 
(Adopted). 4025. 

Amendment to circulate. 3889-
3702, 3881--3920, 3971--40!5. 

BILL (S) -contd. 

Khadi and other Handloom Indus-
trie5 Devc!opment (Additional Ex 
cise Duty on Cloth) Bill-contd. 

Amendment to refer to Select 
Committee. 3669:-3702, 3881-
3920, 3971--4025. 

Consideration of clauses. 4025-
54. 

Motion to pass. 4054. 
(Passed) . 4054. 
Meuace from the Council ot 

States agreeing without amend-
ment to the Bill, as paaed by 
the House at the People-. 

Livestock Importation (Amend-
ment) Bill (as paued by the 
Council of States)-
Messqe from the· Council of 

States forwarding the Bill to 
the House of the people. 612. 

Laid on the Table. 612. 

Minimum Wages 
Bill-

Introduced. 1485. 

(Amendmeul). 

Muslim Wakts Bill (by Shri Syed 
Mohammad Ahmad Kazmi)-
Motion to refer to Select Com-

mittee. 2033-65. 

(Referred to Select Commit¥e} 
2065. 

Orphanage Bill (by Shri M. L. 
Dwivedi)-
Motion 00 consider. 2066-74. 

4982-5066. 
Amendme'!lt to refer to Select 

Committee. 4988-5066. 
Patiala and East Punjab Stateii' 

Union Appropriation BiU-
Introduced. 2970·71. 

Motion to consider. 2971-72. 

Motion to pass. 2972. 

(Passed). 2972. 

Message from the Council of States 
retuming the Bill· without 
recommendation. 3321-22. 



BOUSE OF THE PJX>PI.a 

----------------------------~-----------------------------
IIILL(S)~td. 

Patiala ICld East Punjab states 
Union Appropriation (No.2) 
JW-
Introduced. 5713-15. 
Motion to pass. 5715. 
(Passed). 5715. 

.Message from the Council of Sta-
tes returning the Bill without 
recommendation. 6143. . 

Patiala and EaSt Punjab States 
Union Appropriation (Vote On 
Acc:oUDt) BiIl-

Introduced. 3032-33 . 
. Motion to consider. 3033. 
-Motion to pass. 3033. 
(Passed). 3033. 

Message from the Council of Sta-
tes retuminc the Bill without 
recommendation. 3221-22. 

"atiala and Eut Pun~ab States 
Uman Legislature (Delegation of 
Powers) Bill-
Introduced. 3705. 
.Motion to consider. 5399-5404, 

5406-83. 
Consideration of clauses. M83-

5500. 
Motion to pass. as amended. 

I 5500-09. 
(Passed, as amended). 5509. 

Message from the COUDcil of 
States agreeing without amend-
ment to the Bill as passed by 
the House of the People. 6482. 

?resident's assent to -
Laid on the Table. 30-31. 

Repealing and Amenclin« Bm (as 
passed by the Council of Sta-
tes)-
Message from the Council of 

States fOrwarding the Bill to the 
House of the People. 4713. Laid 
on the Table. 4713-14. 

J&epresentation of 1be People 
(Amendment) Bm--

tntioduee4. 1484. 

BILL (S)~Ofttd. 

Salaries and Allowance of otBeen 
ot Parliament Bill-
Introduced. 17'17. 
Motion to consider. 5169-6211. 

5233--6304. 
Consideration of clauael. S3M-

1T • 

Motion to pass. 5317-20. 

(:Passed) .5320 . 
Message trom the Council of 

States agreeinS without amend-
ment to the Bill, as passed . b,-
the House of the People. H80. 

Scheduled Areas (Assimilation of 
lAws) Bill (as passed by the 
Council of States)-
Message from the Council of 

States forwardinl the Bill to the 
House of the People. 4154. 

Laid on the Table. 41M. 
Motion to consider. 5138-S1I. 

Motion to pass. 61311. 
(Passed). 6139. 

Sea Customs (Amendment) SW-
Introduced. 4156. 

Statement re Law Minister's speech 
on Speakers certificate 011 Indian 
Income-tax (Amendment) Bill 

5881-87. 
Tea Bill-

Ptesentatlcn of report of SeleCt. 
Committee. 119. 

Motion to consider as reporied by 
Select Committee. 5715-U. 
5862-'18, 61~. 

Consideration of clauaes. .18'1-
11202, 6204--M. 

:Motion to pass, as ameDdt4. 
62tJ-81. 

(PUlled, &1 amended). mil. . 
Message from the Cotmcil of Sta·· 

tes agreeing without amend· 
metl't to the Bill as passed by Uu, 
House of the People. 6'163-64. 

Training and EmpioYtnent lWl-
Withdrawn by leave of the HOWIe 

52S-24. 
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BILL (S) --contd. 

Travancore-Cocbin High Court 
(Amendment) Bill (as passed by 
the Council of States)-
Message from the Council of 

States forwarding the Bill to 
the House of the People. 4154. 

Laid on the Table. 4154. 
Union Duties of Excise (Distribu-

tion) Bill-
Introduced. 1082. 
Motion to consider. 1342-73. 
Motion to pass. 1373-77. 
(Passed). 1377. 
Message from the Council of 

States returning the Bill with-
out recommendation. 1771-72. 

Vindhya Pracfesh Legislative Assem· 
bly (Prevention of Disqualifica-
tion) Bill-
Introduced. 3534. 
Point of Order whether the Bill 

be taken· into consideration 
during the current session. 
6281-85. 

Kc1tion td eonsidel'. 628~316, 
1J320-6400, 6408-23, 6425-76. 

Consideration of elaWlei. 6483-
6518. 

Motion to pass. 6518-20. 

(Passed). 6520. 
Voluntary Surrender of S8laries 

(Exemption from Taxation I 
Amendment Bill-

.!.; I::Itroduced. 119. 
:!EIRBAL SINGH, SHRI-
i General discussion on the General 
'1 Budget. 1799-1803 \t • fIREN DUTT, SHRI-

Demand(s) for Grant(s), 1953-54-
~ Tripura-r Motion to reduce the Demand-

A fire brigade in the town of 
Agartala. 3232-33, 3312-
16. 

BIREN DUTT, SHRI--contd. 

Demand (s) for Grant (s), 1953-54 
contd. 
Tripura--contd. 

Motion to reduce the Demand-
contd. 
Anti malaria mobile unit in 

Tripura. 3232-33, 3312-
16. 

Commercial road linkibJ: 
Tripura with the rest of 
India. 3232-33, 3312-
16. 

Compensatory allowance to 
the .State employees in-
Tripura. 3232~33, 3312-
16. 

Demands for primary a:ld 
secondary school teachers. 
3232-33, 3312-16. 

Drinking water in towns and' 
villages. 3232-33, 3312-
16. 

Economy aboliltkJR of the post 
of District Magistrate. 3232-
33, 3312-16. 

Failure to resettle refugees I:lI 
Tripura. 3232-33, 3312-
16. 

Fare charges of .Airways~ 
3232-33, 3312-16. 

Labour Exchange in Tripura. 
3232-33, 3312-16. 

Legal position of the people 
in relation to courts. 3232-
33, 3312-16. 

Legislative Assembly in ~ 
State. 3232-33, 3311-16. 

Municipal Laws for the ~ar­
tala Municipality and to 
i..,troduce new municip!ility 
in Tripura. 3232-33, 3312-
16. 

Permanent Judicial CommilJ-
sion for Tripura. 3232-33.-
3312-16. 

Requisitioning of the peasants 
land for refugee.3232-aa.. 

~.. Adequate help to the non- 3312-16. 
r government schools. 3232- ... 1 Tea industry in Tripura. ~-
~. __ 33_, _3312-16_. ___________ 33, 3312-16. 
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BIREN DUTr, SHRI-contci. 

Demand(s) for Grant(s), 1953-54-
contd. 

Tripura-contd. 
Motion to reduce the Demand-

contd. 

Training centres fOr nurses 
and midwives. 3232-33, 
3312-16. 

Demand(s) for Grant(s) 1953-54-
PEPSU-
Land Revenue-

Motion to reduce the Demand-
Tenancy Legislation. 5667. 

General discussion on the PEPSU 
Budget. 5570--74, 5616. 

.Moo:>n on Address by the Presi· 
a"ent. 54. 

BISW ADARIES-
Demand (5) for Grant(5) 1953-54--

PEPSU-
Land Revenue-

Motion to reduce the Demand-
Agrarian reforms viz. aboli-

tion of ---with minimum 
compensation as recom-
mended by PEPSU Assem-
bly by an unanimous reso-
lution in May, 1952. 5892, 
5694-5703. 

JUSW AS, SHRl-
AppropriatioN (No.3) Bill-

Motion to consider. 3926, 3963-
65. 

Comptroller and Auditor-General 
(Conditions of Service) Bill-
Motion to consider and Amend-

ment to refer to Select Com-
mittee. 045. 

Demand(s)t tor SupplementarY 
Grant(.), -1952-53--
Administration of Justice. 583, 

584-
Law Minister's speech ,.e Speaker'a 

certlftcate on Indian Ineome-tax 
(Amendment) BU. 5543, 5544, 
5545, 5548. 

Motion ,.e detention of three Mem-
bers and others. 2853. 

BISWAS, SHRI-contci. 

Muslim Walds Bill (by Shri S7ed 
Mohammed Ahmed Kazmi)-
Motion to refer to Select Com-

mittee. 2041-47. 
Orphanage Bill (by Shri M. L. 

Dwivedi)-
Motibn to consider Il!lcf amend-

ment to refer to Select Com-
mittee. 4998. 

Salaries and Allowances of Oftlcera 
of Parliamen. Blll-

Motion for leave to introduce. 
1777. 

Statement re Law Minister's speech 
O!l Speaker's ~cate OIl Indian 
Income-tax (Amendment) Bill. 
5884. 

Vindhya Pradesh Legilslative Assem-
bly (Prevention of Disqualifica-
tion) BiIl-

Motion to consider. 6465. 
Consideration of clauses. 65(M.. 

llepresentation of the People 
(Amendment) Bill-
Motion for leave to lntrod'Uce. 

1484. 

BrrrRAGUNTA-

Demand(s) for Grant(s), 19113-54-
Rallway_ 
Ordinary Wor4dDi Espeo __ 

Labour Welfare-
Motion to reduce the 

Demand-
Hoatel at --. 118t. 1l'12.-
1257. 

Railway school at --. 1111 
1l7~1257. 

BOAKD(S)-

Demand(s) tor Grant(s). 19113-54-
Industrle&-

Motion to reduce the Demand-
Appointment of the Secretal'J' 

to the Rubbefo Board. 
3542, 3543-3817; 3~ 

_~ __ ._. ____ . _____ ..c... ___ . ___ . ____ ._. ________ _ 
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BOARD (S)--cont4. 

Demand(s) for Grant(s) 1953-54-
contd. 

Ministry of Commerce and In-
dustry-

Motion to reduce the Demand-

Noo.implementation of the 
Central Pay Ccmmission's 
scales in respect of the 
employees under the Coffee 
----. 3539, 3543--3617, 3620 
-63. 

M'tl'stry of Educatic:l-

Motion to reduce the Demand-

Failure to award diplomas 
to the candidates who 
passed in the diploma exa-
'llination in Olmmerce and 
Business Administration in 
1948 conducted by All India 
-- for Technical studies. 
2454. 

Kiscellaneous Departments and 
Expenditure under the Ministry 
of Labo~ 

Motion to reduce the Demand-

Delay in constitution of 
Mines Board of Health at 
Kmhagndium and Bellam· 
j)IIllli COal mines. 2498, 
2499-2580. 

BOGAWAT, SHRI-

Delhi Road' Transport Authorit7 
(Amendment) Bill- . 

Motioo to consider. 6735. 

General discussion on the General 
Budget. 143~3. 

Indian Income.tax (Amendment) 
Bill-

Motion to consider as reported by 
Select Committee. 4919- 23. 

Resolution f'e safeguarding of Natio-
nal Security Rules. 4440-41, .us. 

BOMBAY-

Demand(s) for Grant(s), 1953-M-
Ministry of Commerce and Indus-

try-
Motion to reduce the Demand-
Discriminatory treatment met-

ed out to the staft' of the 
Textile Commissioner's Office 
in -- etc. 3540, 3543-
3617, 3620-63. 

• Large ,scale retrenchment 
brought in the Textile Com-
missioner's Office in --. 
3539, 3543--3617, 3620-63. 

Ministry of Labour-
Motion to reduce the Demand-

Retrenchment and unsatisfac-
tory treatment of employees 
of All India General Insur-
ance Co., --. 2497, 2499-
2580: 

BONUS-
Demand(s) for Gra:lt(s), 1953·54-

Ministry of Labour-
Motion to reduce the Demand-

Amending Coal Mines-
Rules so that period of leave 
with pay be treated as at-
tendance for purpose of 
computing qualifying period. 
2495, 2580, 2499-2580. 

BOOVARAGHASAMY, SHRI-
Demand(s) for Grant(s), 1953-54-
hital Outlay on Multipurpoae 

River Schemes-, 
Motion to reduce the Demand-

The construction of a new 
canal to divert the river 
Cauvery fur irrigation from 
Mohanoor. 3044, 3069-70. 

Ministry of Irrigation and Power. 
3069-70. 

Other Capital Outlay of the 
Ministry of Irrigation and 
Power--
Motion to reduce the Demand-

Extension of electric supply. 
3044, 3069-70. 
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BOOVARAGHASWAMY, 
contd. 

SHRI-

Demand(s) for Grant(s), 1953-~ 
Railways-
Construction of New Line&-Capi-

tal and Depreciation Fund-

• 

Motion to reduce the Demand-
Line linking Ariyalur and 

Samkarldrug. 1.170. 
Line linking Kumbakonam 

and Virdhachalam. 1170 . 
Policy re construction of new 

lines. 1170. 
Ozdinary Working Expenses-

Miscellaneous Expenses-
Motion to reduce the Demand-

InadequeDC7 of passeoger 
tllI\enities. 1167. 

:BORNEO-

Demand(s) for Grant(s), 1953-54-
Bxtemal Affairs-

Motion to reduce the Demand-
Ur,ent necessity of providing 

eolOJlising facilities for the 
people of Kerala In-, 
Andamans etc. 2147, 2143-
2252. 

BOSE, SHRI P. C.-

Demand(s) for Grant(s), 1953-54-
Ministry of Labour. 2507-10. 

Pemand(s) for Grant(s), 1953-54-
Railways-
Ordinary Work1ng Expenses-

Administration-
Motion to reduce the Demand-

Policy of administration 01 
railways. 1064-66. 

BOSE, SURI SUBHAS CHANDRA-

Demand(s) for Grant(s), 1953-~ 

External Affa1rs--
Motion to reduce the Demand-

Ascertainment of facts re-
garding the 8ueged death 
of -. 2146,2148-2282. 

BOTANICAL SURVEY-

Demand (5) for Grant (6), 1953-54:. 
3868-3874. 

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1280. 

BOYS TRAINING SCHOOL-

Demand(s) for Grant(s)-
Defence Servit:es, Effective-

Navy-
Motion to reduce tlhe Demand-

Failure to utilise the ChiIka-
Gopalpur area for Naval 
Defence and boys trainiDl 
establishment. 2726, 271:1-
2802, 281Q.-..42, 2907-2'1. 

Need for an immediate de-
cision for the establish· 
ment of a -- at Visa-
khapatnam. 2725, 2'127-
2802, 2810-42, 2907-27. 

BRIBERY-
See "corruption" 

BRITAIN-

Demand(s) for Grant(s), 19i3-~ 
Ministry of Food and Agricul-

ture-
Motion to reduce the Demand-

Tobacco crop in the hands of 
monopoly business mag-
nates of -- and other 
countries. 2259, 2281-
2344, 2M8--a8. 

BRmSU MONOPOLY AGENCY-
Demand(s) for Grant(s). 1953-54-

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand-
Predominance of the --

system in Commerce and 
Industry in India. 3539, 
.3543-361'1, 362O---e. 

BROADCASTING-
Demand(s) for Grant (a) , 1853-54 

3868, 3873. 
Demand(s) for Grant(S) on Aeeount, 

1933-54. 1m. 
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8UCHHIKOTAIAH, SHRI-

Demand(s) for Grant(s), 1953-54-
Ministry of Finance-
--Motion to reduce the Demand-

Loan taken from a foreign 
country and interest paid 
thereon. 3767-71. 

Taxes on Income including Cor-
poration Tax. 3767-71. 

Demand(s) for Grant(s) 1953-54-
RailwayS-
Construction of New Lines-Capi-

tal and Depreciation Fund-
Motion to reduce t~e Demand-

New Line from Cudivada. 
1169, 

JroDGET ESTlMATE(S)-. 
Annual report and the audited ac-

counts and· revised -- of the 
Employees' State Insurance Cor-
poration. 6318. 

Oamodar Valley Corporation--
for 1953-54-Laid on the Table. 
2347. 

BUDGET, GENERAL--

Demand(s) for Grant(s), 1953-54. 
2256-2344, 2348-141)6, 2907-29, 
2457-2582, 2583-2716, 3040-45, 
:1046--3107, 3124-3221, 3224--3318, 
3433-3517, 353~618, 3619--64. 

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1268-92. 

Demand(s) for 
Grant(s) 1952-53. 

Supplementary 
525-607, 2810. 

General discussion on the-1379-
1433, 1485--1566, 1594--1684, 1689 
-1770, 1777--1872, 1878--89. 

~ ~esentation of the --. 1137-62. 

BUDGET. GENE~PEPSU-­

Demand(B) for Grant(s), 1953-54. 
5632--6713. 

l. __ D_e_m_a_n_d_(S) for Grant(s) on Ac-t count. 2972--3032. 

BUDGET, GENERAL--PEPSU--contcl. 

Demand(s) for Supplementluy 
Grant(s), 1952-53. 2810, 2929-70. 

General discussion on the --. 
5513--43, 5556-5610. 

Presentation of PEPSU Budget for 
1953-54. 2809-10. 

BUDGET, RAILWAY-

Demand(s) for Grant(s), 1953-54. 
1008--1080, 1083-1136, 1164--
1260. 

General discussion on Railway Bud-
get. 502--23, 730--802, 804-882. 
883-986, 987-1008. 

Presentation of Demand(s) for Sup-
plementary Grants for 1952-53. 
803-04. . 

See also "Demands for Grants. 
Railways", 

BUDGET STATEMENT-

-- of Delhi State Electricity Board 
-Laid on the Table. 5406. 

BURAGOHAIN, SHRI-

Air Corporations Bill-

Motion to refer to Select Com-
mittee. 4657. 

Demand(s) for Grant(s), 1953-54-
Ministry of Works, Housing and 

Supply- . 

Motion to reduce the Demand-

Price policy 're petroleum 
products particularly fur-
nace oil. 3493-97. 

Supplies-

Motion to reduce the Demand-

Corruption and waste stOrell 
purchase of stores. 3493-

97. 

Scrutiny of stores indents of 
various departments before 
actual indent is placed in 
foreign, countries .• 3493--97. 
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BUSINESS ADMINISTRATlON-

Demand(s) for Grant(s), 1953-~ 

14inistry of Education-

Motion to reduce the Demand-
Failure to award diplomas to 

the candidates wbo passed 1:1 
the diploma examinatIon In 
commerce and -- in 1948 
conducted by All India 
Board for Teehnical Studies. 
2454. 

. BUSINESS OF THE HOUSE-

Allotment of time and days to the 
discussion on certain Bills. 
1377-78. 

Allotment of time to private Mem-
bers to introduce their BUls. 
2030-33. 

Business of the House. 120-22, 
5963-66, 6554-56, 6'149-50 . . 

- as approved. by the BusineSs 
Advisory Committee. 4415-19. 

Fixation of day for taking up the 
Repealing and Amending Bill. 
1953. 5152-53. 

Hours of sitting. 3967, 3968-70. 

c 

Demand(s) for Grant(s), 1953-54. 
3224-3318. 

Motion to reduce the Demand-

lleduc1ng the number of Mlnla· 
ters . and Deputy Ministers. 
3229--3318, 3335--3429. 

Transfer of the contiguous 
Oriya speaking tracts of Mad-
ras to Orissa. 3229-3318, 
3335-3429. 

Demand(s) for Grant(s) on Account, 
1853-54. 1277. 

CALCUTTA-

Demand(s) for Grant(s), 1953-M-

Ind1a,1 Posts and Telesraphs 0.-
paltment (Includinl WorJdq 
Expenses)-

Motion to reduce tile Demand-

Re-absorption of retrenched 
telephone operators in --
consequent on introductioD. 
of -- automatic system.. 
3128, 3133--3219 . 

System of split duty work in 
G.P.O. and other post oftlces 
in - 3131, 3131-3219. 

Ministry of Communications--

Motion to reduce the Demand--

Anti-Communist campaign 
permitted by postal service-
on postal covers sent from 
-. 3126. 3133--3219. 

Ministry of Labour--

Motion to reduce the Demand--

Refusal of payment of dear-
ness allowance as per award 
to 1400 employees by United 
Bank of India, --. 24a7~ 
2499--2580. 

Motion for Adjournment--
Strike of mailvau workers of the 

P. and T. Transport Service -
(talked out). 727--29. 

Visit of U. S. destroyers to -. 
1261--67. 

CALCUTTA HIGH COURT (EXTEN-
SION OF JURISDICTION) BILL-

See under "Bill(s)" 

CAMP (S)-

Demand(s) for Grant(s), 19S3-M--

Min1str;y. of RehabUitation--
MoUon to reduce the Dem.md-. 

Desertion from Goveraznent--
and colonies 2585, 2581-
2714. 
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CANADA-

Demand(s) for Grant(s), 1953-54-
Iliniatry of Labour-

Motion to reduce the Demand-
Appointment at Canadian ex-

perts to enquire into fre-
quent rock-bursts at Kolar 

Gold Fields. 2497, 2499-2580. 

CANAL (S)-

Demand(s) for Grant(s), 1953-54-
Capital Outlay on Multipurpose 

River Schemes-
Motion to reduce the Demand-

The construction of a new 
-- to divert the river 
Cauvery for irrigation from 
Mohanoor. 3044~ 

CANNANORE-

Demand(s) for Grant(s), 1953-54-
Aviation-

Motion to reduce .tbe Demand-
Need for improving and using 

aerodrome at 3132, 
3133-3219. 

CANTEEN (S)-

Demand(s) for Grant(s), 1953-54-
Railways-
Ordinary Working Expenses-

Labour Welfare-
Motion to reduce the Demand-
--in the Golden Rock work-

shops. 1168, 1172-1257. 

CANTONMENT 
BILL-

(AMl:NDNEHT) 

See under "Bill(s)" 

CAPITAL ACCOUNT OF IRRIGA-
TION, NAVIGATON, EMBANK-
MENT AND DRAINAGE WORKS 
OUTSIDE THE REVENUE . 
ACCOUNT-

Demand(s) ·for Supplementary 
Grant(s)-PlIlPSU. 2935, 2938-
84, 29fJ9. 

CAPITAL OUTLAY OF FOOl). 
GRAINS--

Demand(s) for Grant(s) OIl 
Account, 1953-54. 1288. 

CAPITAL OUTLAY OF THE INDIA 
SECURITY PRESS--

Demand(s) for Grant(s) em 
Account. 1953-54. 1287. 

CAPITAL OUTLAY OF THE MlNIS-
TRY OF COMMERCE AND INDUS-
TRY-

Demand(s) for Grant(s) 1953-54. 
3537, 3542-3617, 3620--63, 3664-
Motion to reduce the Demand-

Delay in setting up the iron and 
steel factory in Orissa. 3542, 
3543-3617, 3620--63. ' 

Vacillating policy regarding 
setting up of the iron and 
steel factory. 3542, 3543-
3617, 362~3. 

Demand(s) for Grant(s) on AccOU1l1, 
1953-54. 1286. 

CAPITAL OUTLAY OF THE MIJlIS. 
TRY OF EDUCATION-

Demand(s) for Grant(s) on Aceount, 
1953-54. 1287. 

C..APITAL OUTLAY OF THJ: MINIS-
../ TRY OF HEALTH-

Demand(s) for Grant(s) 1953-54,-
3868, 3878. 

Demand(s) for Grant(s) ClG 
Account, 1953-54. 1289. 

CAPITAL OUTLAY OF THE MlNIS-
TRY OF HOME AFFAIRS-

Demand (s) for Grant (8), 1953-K 
3225, 3234-3318, 3335-3430. 

Demand(s) for Grant(s) ClG 
Account, 1953-54. 1289. 

CAPITAL OUTLAY OF THE MJ:NI.&. 
TRY OF LABOUR- . 

'I 
Demand (.) for Grant (5) 1953-.1 

2493, 2581. 

Demand(s) for Grant{s) on AcJ 
count. 1953-54. 1290. I 
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1j. CAPITAL OUTLAY OF THE MINIS-
TRY OF PRODUCTlON-

Demand(s} for Grant(s}, 1953-54.-
3868, 3878. 

Demand(s) for Grant(s) 1953-54. 
Demand(s) for Grant(s) on 

Account, 1953-54: 1290. 
... :; 
'. CAPITAL OUTLAY OF THE MINIS-" i . TRY OF REHABILITATION-

Demand(s) for Grant(s) 1953-M. 
,~ 2584, 2116. 

:Demand(s) for Grant(s) on 
Ac:cowit, 1953-54. 1290. 

. CAPITAL OUTLAY OF THE !4INIS-
TRY OF STATES-

Demand(s) for Grant(s), 1953-54. 
3227, 3234-3318. 3335-3428. 3432. 

Demand(s) for Grant(s) on 
ACCQunt, 1953-54. 1290. 

Demand(s) for SupplelDentarY 
Grant(s), 1952-53. 564. 

CAPITAL OUTLAY ON BROAD-
CASTING-

Demand(s) for Grant(s) 1953-54. 
3888, 3878. 

Demand(s) for Grant(s) on 
Account. 1953-54. 1289. 

CAPITAL OUTLAY ON BUILDINGS-

Demand(s) for Grant(s) 1953-54. 
3435, 3517. 

Demand{s) for Grant{.) on 
Account, .1953-54. 1291.. 

CAPITAL OUTLAY ON CIVIL 
AVIATION-

Demand(s) for Grant(s), 1953-54. 
3125-26, 3221. 

Dem8lld(s) for Grant (8) on 
Account, 1953-54. 1288. 

CAPITAL OUTLAY ON CUBaENCY--Demand(s) lor Grant(s) 1953.54. 
3709, 3717-94,'3795--3868, 3871. 

De'Iftand(I) for G1'IIDt(.) em 
AccOunt. 1953-54. 1287. 

CAPtTAL OUTLAY ON lCI.J!X."1'Rla 
SCHEMES (WITHIN· THE HE-
VENUE ACCOUNT)-

Dem8'Dd(s) for Grant(l) GIl 
Account-PEl'SU. 2980, 2983-
~23, 3029-30. 

Demand(s) for Supplementar7 
Grantts). PEPSU. 2933, 2936-64, 
2968. 

.",cAPITAL OUTLAY ON FOJUESTS-

Demand(s) for Grant (.), leaa-16-
2257, 2389. 

Demand(s) for Grani(8) GIl 
Account, 1953-M. 1288 • 

CAPITAL OUTLAY ON INDIAN 
POSTS AND TELEGRAPHS (NOT 
MET ~M REVENUE)-

Demand(s) tor Grant(s) GIl 
Account, 1953-54. 1288. 

Pemand(l) for SuppJemtlltarF 
Grant($), 1952-53. 5ti3. 

CAPITAL OUTLAY ON INDUSTlUAL 
DEVELOPMENT-

Demand(s) for Supplementary 
Grant(s) PEPSU. 2934-35, 2936-

64, 2969. 

CAPITAL OUTLAY ON MINTS-

Demand(s) for Grant(s) 195.'J-54. 
3709, 3717--94, 3795-3888, 38'7J. 
MattoD to reduce the Demand-

8ttuctural defect lu AUpon 
Mint and 'inadequate houalnt 
accommodation tor labour all 
their amenit1ea. 3'118, 8717-
94, 3795-88Ga. 

Demand(s) for Grants 00 
Account. 1953-54. 1287. 

/CAPITAL OUTLAY ON MULTI-
PURPOSE RIVER ScHEMES-

Demand(s) fo~ Grant(s) 1953-54-
3042, 3044, 3045--3106, 3107. 
Motion to reduce the Demand-

Growing expenditure on rivet. 
scbemes already taken ill . 
band. 3044. 3046-3106. 
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CAPITAL OUTLAY ON MULTI-
PURPOSE RIVER SCHEMES-
contd. 

Demand(s) for Grant(s), 1953-5+-
contd. 

The Construction of a new 
canai ~o divert the river Cau-
very for irrigation from Moha-
noor 3044, 3046-3106. 

pemand(s) for Grant(s} on 
Account, 1953-54. 1289. 

Demand(s) for Supplementary 
Grant(s) 1952-53. 564. 

~ITAL OUTLAY ON MULTI-
/ ~~RPOSE RIVER SCHEMES-
, BHAKRA NAN GAL PROJECT-

Demand(s) for 
Account-PEPSU. 
3023, 3032. ' 

Grant(s) on 
2982, 2983-

Demand(s) for Grant(s) 1953-54-
PEPSU. 5643, 566a:..:.92, 5694-
5703, 5712. 
Motion to reduce the Demand-

Corruption and inefficiency in' 
Bhakra.Nangal· Project. 5861 

--92, 5694--5703. 
Demand(s) for Supplementary 

Grant(s) , 1952-53-PEPSU. 2935, 
2936-64, 2970. 

CAPITAL OUTLAY ON PORTS-
Demand(s) for Grant(s) 1953-54. 

3868,3878. 
Demand(s) for Grant(s) 011 

Account, 1963-M. 1291. 
CAPITAL OUTLAY ON POSTS AND 

TELEGRAPHS (NOT M£l' FROlll 
REVENUE)-
Demand(s} for Grant(s) 1953-54. 

3125; 3138-3219, .s220-~1. 
ldotion to reduce the Demand-

DiBunifonnlty in departmental 
. and extra-departmental IIe1'-

vices. 3133!-3219. 

CAPITAL OU'l'LAY ON ROADS-
Demand(s} for Grant(s), 1953.-54.-

3881, 38'18. 
Demand(!!) for Grant(s) on 

Aecount, 1953-54. 1291. 

CAPITAL OUTLAY ON sCHDo: 
OF AGRICULTURAL IMPROVl 
MENTS AND RESEARCH-

Demand(s) for Grant(s) 01 
Account, 1953-54-PEPSU. 298: 
2983-3023, 3031.. 

Demand(s) for Grar.:(s), 1953-54-
PEPSU. 5643, 5712. . 

CAPITAL OUTLAY ON SCHEME! 
OF STATE TRADING-

Demand (5) for Grant(s} on Ac-
count, 1953-54- PEP8U. 2982 
2983-3023, 3032. ' 

Demand(s) for Grant(s) 1953-54-
PEPSU. 5643, 5645-66, 5668--92 
5694-5703,5712. 

Demand(s) for SupplementarJ 
Grant(s), 1952-53-PEPSU. 2935 
2936-64. 2970. 

CAPITAL OUTLAY ON THE INDIA 
SECURITY PRESS-

Demand(s) for Grant(s) 1953-54. 
3709, 3717-94, 3795-3868, S87L 

CAPIT.u. OUTLAY ON THE MINIS-
TRY OF EDUCATION-

Demand(s) for Grant(s) 1953-54. 
2392, 2492. 

CAPITAL OUTLAY ON VIZAGA-
PATAM PORT:-

Demand(s) for Grant(s) 1953-54. 
Railways. 1257, 1281. 

CARRIAGE FOREMAN-

Demand(s) for Grant(s), 1953-54-
Rallwan-
Ordinary Workin, . Expen&elt-

Administraticm-

Motion to reduce· the DemaDd-

VicUmisation 
under --. 
1020---a0. 

of wONen 
Howrah. 1017, 
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r.:CATTLE-
Demand(s) for Grant(s), 1953-54-

Civil Veterinary Services-
Motion to reduce the Demand-

Presentation and improvement 
of the -- wealth. 2261 
-2344, 2348-88. 

"i/C~ITt)"y. RIVER-
,~7n:::~(s) for Grant(s), 1953-54-

Capital Outlay on Multipurpose 
River Schemes-
Motion to reduce the Demand-

The construction of a new 
canal to divert the -- for 
irrigation from Mohanoor. 
3044. 

i 
:a:NSORSHlP-t 

Demand (5) for Grant (s). 1955-M-
Indian Posts and Telegraphs De-

, partment (Includinc Worltin& 
Expenses)-
Motion to reduce the Demand-

Censoring of letters and tele-
grams. 3127, 3133-3219. 

\CENsus-
Demand(s) for Grant(s), 1953-54. 

3225, 3234--3318, 3335-3429. 
Demand(s) for Grant (5) 00. 

Account, 1953-54. 1277. 
CENTRAL EXCISES AND SALT 

, ACT-
See "Act(s)" 

CENTRAL EXCISES AND SALT 
, ) (AMENDMENT) BILL-
" See under "Bi11(s)" 
"CENTRAL EXCISES RULE--

See "Rule(s}" 

CENTRAL PAY COMMISSION-
Demand(s) for Grant(s), 19!is-M-

Ministry of Commerce and Indu".. 
try-

Motion to reduce the Demand·-
Non-Implementation of UIe 
~les in respect of the 
empleyees under the Coftee 
:Board. 3539, 3543-3617 
362~3. ---_._--

CENTRAL PUBLIC wotual D&. 
PARTMENT-

Demand(s) for Grant(s), 1953-M-

Ministry of Works, Houslna and 
Supply-

Motion to reduce the Demand-
Retrenchment of C.P.W.D. 

workers. 3436, 3438-3515. 

CENTRAL ROAD P'UN1>-

Demand(s) for Grant(s}, 1953-54. 
3868,3878. 

Demand(s} for Grant(s) GIl 
Account, 1953-54. 1284. 

CENTRAL WATER AND POWIB 
COMMISSION-

See "Commission(s)" 

CEYLON-

Demand(s) .for Grant(s), 11l~3-M­

External Mairs-

Motion to reduce the Demand-

Failure of Government to 
safeguard Interests ot 
Indians in--. 21-46, 2148-
2252 •. 

CHACKO, SHRI P. T.-

Demand(s) for Grant (e) , 1953-54-

Loans and Advances by the CeQ... 
tnl Govemment-
Motion to reduce the Demand-

Inadequate advances made for 
cultivators and otber nation 
building purposes. 3807-11. 

Necessity of co-ordination 
and integrated development 
plan ,before granting loans 
to states 3807-11. 

:Policy underlying advanc-
ing loans,for .l.rrigation pur-
poses. 3807-11. 



rima TO DEBATES, PART n, THIRD SESSION, 11#53 39 

CHACKO, SHRI P. T.~ontd. 

DemandCs) for Grant(s), 1953-54-
contcl. 

Ministry of Home Affairs-
• Motion to reduce the Demalld-

Grievances of the Central 
Government In Division 
Clerks. 3240-46. 

Handling of the Preventive 
Detenthm Act. 3240-46. 

Ministry of State-
Motion to reduce the Demand-

Intervention by State Minis-
try in the internal affairs 
of Part B States. 3240-46. 

Election of -- to Indian Central 
Coconut Committee. 4055. 

Finance Bill-
Consideration of clauses. 4528-29, 

4530, 4532, 4537, 4538, 4542, 4554. 
Indian Tarilf (Amendment) Bill-

Motion to consider. 1442-43. 

Motion for Adjournment re-visit 
of U. S. destroyers to Calcutta. 
1266. 

Point of order as to whether 
Vindhya Pradesh Legislative 
Assembly (Prevention of Dis-
qualification) Bill be taken into 
consideration. 6282. 

CHAIRMAN (EN), PANEL 01'--"-

Nomination to -- of Pandit Tha-
kur Das Bhargava, Sardar Hukam 
Singh, Shri Hari Vinayak Patas-
kar, Shrimati Ammu Swamina-
dhan, Shrimati B. Khogmen, anil 
Shrimati Renu Chakravartty. 
5151. ' 

CHAKRAV ARTTY, 
RENU-

SHRIMATI 

Administration of Evacuee Property 
(Amendment) Bill-

Motion to consider as reported by 
Select Committee. 640-42. ' 

Air Corporations Bill-

Motion to refep to Select Com-
mittee. 4642-52. 

i 
I 

1 

, CHAKRAV ARTTY, SHRIMATI RENO 
~ontd. 

Business of the House-

Allotment of time and days to the 
discussion on certain Bllls. 1378 • 

Demand(s) for Grant(s)" 1953-54-

Aviation-

Motion to reduce the Demand-
Heavy hours of duty of em-

ployees and service condi· 
tions. 3132, 3209-13. 

Labour policy depriving re-
cognition of Civil AviatiOR 
Employees Union. 3132, 
3209-13. 

Nationalisation of 'civil avia-
tion. 3132, 3209-13. 

Policy of subsidisation of 
aviation companies. 3132. 
3209-13. 

Expenditure on Displaced Per-
soni--
Mation to reduce the Demand--:-

Govindapur coiony in Uttar 
Pradesh. 2648-53. 

External Affairs-

Motion to reduce the Demand-
Failure of Government to fol-

low a steady dynamic and 
positive neutral foreign 
policy. 2226. 

Extraordinary Payments-

Motion to reduce the Demand-
Meagre provision for Indus-

trial Housing Scheme. 
8715. 

Industries-
Motion to reduce the Demand-

Policy of Government in 
overcoming the crisis in the 
tea industry 3541. 

Manipur-
Motion to reduce the Demand.-

Immediate demonstration of 
the state of Manipur 3234-
40. 

----~--------------------
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CIlA,KRA. V ARTTY, SHRIMATI RENU . 
-C01ltd. 

Demand(s) for Grant(s), 1953-54-
cantd. 
~try of Food and Agricul-

ture-
Motion to reduce the Demand-' 

Abolishing subsidy to reduce 
price of fooograin. 2258. 

Ministry of Home Affairs-
Motion to reduce the Demand-

Efficiency ~d economy in 
administration. 3234-40. 

Efficiency in general adminis-
tration. 3234-40. 

Grievances of the Central 
Government ill division 
clerks. 3234-40. 

Handling of the Preventive 
Detention Act. 3234--40. 

Reorganisation of the Civil 
Services. 323-4-40. . 

Upllitment -of Harijans, Sche-
duled Castes etc. 3234-40. 

Jdinistry of RehalfiIitation-
Motion to reduce the Demand-

Desertion from government 
camp~ and colonies. 2581. 

Lands to the displaced api-
cultural labourers. 2648=-
53 .. 

Rehabilitation of East Bengal 
Refugees. 2585, 2848-53. 

Unsatisfactory treatment of 
displaced pel'llODS migrating 
before the passport system. 
2585. 

Ministry of States-
Motion to reduce the Demand-

Policy _ dI. Discrimination bet-
ween pari A. B and C 
States. 3234-40. 

lfiscellaneous Departments and 
Expenditure under the Minis-
try of Finance-
:Motion to reduce tbe Demand-

Desirability of appointing a 
'S1*Cial Corruhlssion of· En-
quiry regardingesient' of 
foreign capital in the coun-
Uy • .871'-

CHAKRA V ARTTY. SHRlMATI REND 
-can'd. 
Demal'ld(s) for Grant(s) 1953-54--

contd. 
Supplies-

Motion to reduce the Demand:-

Economy in expep.diture 0It 
India Supply Mission .in 
U .SA 3437. 

Reduction of expenditure CD 
India Stores Department.. 
London. 3437. 

Scrutiny of stores inden~ of 
various departments before 
actual indel)t is placed in 
ioreign countries. 3437. 

Demand(s) for Supplementary 
Grant(s) 1952-53-

Expenditure on Displaced Persons.. 
584-88. 599-600. 

Ministry of Commerce and In-
dustry. 527, 528. 

Miscellaneous Expenditure under 
the Ministry of Food and Agri-
culture. 567-68. 

Police. 573. 
Eviction of some M'ps. from Winds« 

Place. 14.,. 
Half-an-hour Discussion-

East Pakistan Refugee Women". 
Home at Chunar. 4140-41,41G,. 
_ 41oq. 

Motion tor Adjournment toe visit 
01 U.S. Destroyel'll to caIeatta. .1*. 1266. 

Motion on Address by the PreaIdeaL 
428-32. 

Motion ,.e detention of tbtee Mem-
ber. and otbera. 2848-&0. 

Nomination of - to the panel of: 
chairmen. 5151. 

Salaries and Allowancee of 0ftk!eIIa 
of Parliament Bill- ,~ 

Motion to consider. 51~ 
Consideration of clauses. 5318-]'~ 

CHAMPION REEF -GOLD MI.NJS-
See "Gold IIine(I)." 
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CHANDA, SHRI ANIL K.-

Demand(s) for Grant(s}, 1953·54-

Chandernagore-
Motion to reduce the Demand-

Undemocratic character of 
Chandernagore administra-
tion.· 2161-6'1. 

External Affairs-

Motion to reduce the Demand-
Appointment of Ambassadors 

and High Commissioners. 
2661-67. 

Composition of the. Indian 
Delegation. to the United 
Nations. 2661-67. 

Corrtiption and bureaucratic 
methods prevailing in the 
emigration establishments. 
2661-67. 

Leadership of India in Asia 
to propogate the message of 
peace to the Asian people. 
2161-67. 

~. CBANDERNAGORE-

Demand(s) for Grant(s), 1953·54. 
2G78-2252. 
Motion to reduce the Demand-

Undemocratic character of 
Chandernagore administra-
tion. 2148-2252. 

Demand(s} for' Grant(s) on 
Account, 1953-54.. 1272. 

CBARAK, SHRI-

Demand(s} for Grant(s), 1953-54-
Defence Services, Effective 

Army-

Motion to reduce the Demand-
Complete Indianisation of all 

Command posts in the De-
fence Services. Z.7~. 

CHARGES ON ACCOUNT OF 
MOTOR VEHICLES ACT-

Demand (5) for Grant(s), .1953-54-
PEPSU. 5633, 5645-66, 5668-92-
5694-5703, 5704. 

Damand(s) for Grant(s) on 
Account-PEPSU. 2973, 2983-
3023, 3024. 

CHATTERJEA, SHRI TUSHAR-.:.. 

Deriumd(s) for Grant(s), 1953.54-

Chandernagore-

Motion to reduce the Demand-

Undemocratic character of 
Chandernagore administra-
tion. 2148. 

Min1siry of LaboiJr-

Motion to reduce the Demand-

Lack of policy for protecting 
Industrial workers from 
retrenchment. 2494. 

Minstry of Works, Housing and 
Supply-

Motion to reduce the Demand-

Inadequate measures in in-
dustrial housing. 3~5 .. 

~d(s) ,for Grant(s), 1953-54-
Railways-

Ordinary Working Expenses-
Operation (Fuel)-

Motion to reduce the ~~ 

State railway ~llieries. 1167. 

Motion on AddresS by the 
President. 54. 

CHATTERJEE, SHRI N. C.-

Air Corporation BiU-

Motion to consider as reported 
by Select Committee. 5979-85. Ministry of Defence-

~. C~sideration of clauses. 80'78-' 14otkm. to reduce the Demand..- ,VOo' I ____ ~P~o:~:y~.~2:7:85::8:a:, __ ~ ____ _L __ ~ __ 79_,_e_l00 __ -0_7_,_6_100 __ .~_. __ 61~1_2. __ _ 
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Arrest of-. 
Demand(s) for Grant(s), 1953-54-

External MairS-
- Motimi to ~uce the Demand-

Failure of Government to 
follow a steady, dynamic 
and positive neutral foreign 
policy. 2209-13. 

Failure of Government to 
safeguard interests of In-
dians in Ceylon. 2209-13. 

Failure to secure facilities for 
Indians to re-enter South 
Africa. 2209--13. 

Policy of appeasement to-
wards Pakistan. 2209-13. 

Policy of drift in foreign 
Mairs. 2209--13. 

Ministry of Rehabilitation-.:-

Motion to reduce the Demand-
Compensation to the displaced 

persons from West Pakis-
tan. 2607-ta. 

Rehabilitation of East Bengal 
refugees. 2607-12. 

: Discussion re situation in Jammu. 
2~ 

E~ Duty Bill-
Motion to consider as reportee! 

by Select Committee. 6538. 

General discussion of the General 
Budget. 1485--80. 

Indian Income-tax (A.mendmelntO 
aw-
J40tion to consider as reported 
by Select Committee. 49O't-17. 

Motion on address by the President. 
,252-59. 

Motion Te association at Members 
of Council of States with Public 
AeeOunts Committee. 8403.:04. 
·8568-72. 

ltJOtion Te detention of three 
Members and others. 2882. 

CHATTERJEE, SHRI N •. C.--4:OIStcL 

Question of Privilece re arrest of a 
Member (Dr. S. p. ~). 
6479-80. 

Vindhya Pradesh LesWative M-
sembly (Prevention of Disquali-
flcation) BUl-

lII,otion to .consider. 62tl1, G29I-
8304. 6313. 

CHA'ITOPADHYAYA, SHRI-
Demand(s) for Grant(l), 1953-54-

External Affail'II-
Motion to reduce tIle Demand-

Failure of Govemmeal to 
follow a ~. d)tDamie 
and positive neutral fote1&D 
polley. 

Withdrawal from the Com· 
monwealth of Na~. 
2220-25. 

General discussion on the Railwll1' 
Budget. 849-56. 

Motion on Address by the PresldeDL 
123-24, 232. 

CHAUDHURI, SHlU R. K.-

Air Corporations BiU-· 
Motion to refer to Select Com-

mittee. 46e0--e6. 
Central Excisel and Salt .(Amend-

ment) Bill-
Consideration of clauseS. 4614-

17. 
Demand(s) for Grant(s)-19S3.54-

Loans and Advancea b7 tbe CaD-
tral Gove~ent- ' 
Motion to reduce the Demand-

Inadequate advanoes made for 
cwtivators and other nation 
building purposes. 3789-93. 

Neceuity of cO-ordination and 
lDtqrated development plan 
before granting lorms' to 
States. 3789-93. 

PoHq underlyfn, advanc:tq 
loaDJ for Irri,.ttcm pur-
JIOIIII. 3'189-t3. 
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CHAUDHURI, SHRI R. K.-contd. 

Estate Duty Bill-

Extension ot time for presentation 
of report of Select Committee. 
120. 

Motion for adjournment re arrest 
of three Members. 1578. 

Motion on address by the Presi-
dent. 36~71. 

Orphanage Bill (by Shri M. L. 
Dwived1)-
Motion to consider arid amend-

ment to refer to Select Com-
mittee. 5057. 

CHAUDHURI, SHRI T. K.-
Air Corporation Bill-

Motion to consider as reported by 
Select Committee. 5998. 

Cinematograph (Amendment) Bill-
Motion to consider. 5124·25. 
Consideration of clauses. 5134. 

Demand(s) tor Grant(s), 1953-54-
Agriculture. 2260, 2285-89. 

Motion to reduce the Demand--
Jute policy. 2260. 

Defence Services, Effective-
Army-

Motion to reduce the Demand-
Complete Indianisation of all 

Command posts in the 
Defence Services. 2722. 

POliey of building and maIn-
taining an eftlcient Army. 
2722. 

Reorganisation of the Defence 
Services. 272!. 

btemal Affairs-
Motion to reduce the Demand-

Withdrawal from the Com .. 
monwealth of NatiODS. 
2146. 

Indian Posts and Te1egrapha 
Department (Including Work-
ing Expenses)-
Motion to reduce the Demand-

Re-absorption of retrenched 
telephone operators tn 
Calcutta consequent on tn· 
traduction of ~tomatic syS-
tem. 8128. 

CHAUDHURI, SHRI T. K.~OI\td. 
Demand(s) for Grant(s), 1953-54-

con~d. 

Indian Post and Telegraphs Depart-
ment (Including Working Expen-
ses)~ontd. 

Motion to reduce the Demand--
contd. 

Up-grading of pay scales of 
head·derks of Circle oftlcee. 
3127-28. 

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand.-
Import and export poliey. 

3628-30. 
Pollcy in regard to the control 

of foreign trade. 3538, 
3628-30. 

hedominance of the British 
. monopoly agency system m 

Commerce and Industry In 
India. 3628-30. 

Present crisis in the tea 
industry. 3628-30. 

Unfair discrimination in 
foreign owned firms in 
India against their Indian 
employees. 3538. 

Ministry of Food and Agriculture. 
2285-89. 

Ministry of Labour-
M9tion to reduce the Demand-

.- Inordinate delay in disposal 
of cases before Labour Tri-
bunals. 2494. 

Ministry of Rehabilitation-
Motion to reduce the Demand--

Refugee deserters from Gov-
ernment colonies. 2585. 

Rehabilitation of East Bengal 
refugees. 2585. 

Multipurpose River Schemes-
Motion to reduce the Demand-

Wastage and corruption in 
the execution of multipur-
pose river schemes. 3M3. 

Stationery and Printing-
Motion to reduce the Demand-

Grievances of Central Gov-
ernment Press employees. 
3437. 

Discussion on reneWed International 
Wheat A.lreement. 5228. 
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CHAUDHURI, SHRI T. K.-contd. 

Half-an-hour Discussion on East 
Pakistan Refugee Women's Home 
at Chunar. 4138-40. . 

Motion for adjournment 
mum nee structure . 
Bengal. 609-10. 

Tea BiD-
, 

re mini-
m west 

• Motion to consider as reported by 
Select Committee. 5871-78, 
614t}-M. 

Consideration of clauses. 6183, 
I" 6202, 6243-44. 

CBETl'IAR, SHRI T. S. A.-

Air Corporations Bill-

Motion to refer to Select Com. 
mittee. 4722-27. 

Death of Shri Pannalal Kausbill:.· 
6204. 

Demand(s) for Grant(s), 1953-54-
Education-

Motion to reduce the Demand-
Compulsory primary edu-

cation throughout India. 
2392-98. 

Priorities in basic and lOdal 
education. 239~. 

Scope of Secondary .Education 
Commission. 2392-98. 

ftIancle BiD-
Motion to coas1der. 4199-4204. 
CoDIideratiOD of clauses. 4519, 

4522, 4525, 4128, 4527, 4532, 
4539, 4540. 

IDdian Income-tax (Amendment) 
BIll-
Motion to consider as reporied b7 

Select Committee. 4944-49. 
Khad1 and otber Handloom Indus· 

tries Dev~ment (Additional 
ExCISe Out; OD Cloth) Bill-
.MotJon to consider and amend-

ments .10 drcala.", aDd to refer 
to Select ComtDlttee. 3893--97. 

·1IotioD . on AddreIa by the PnttIldeilt. 
~2. . 

CHETTY! SHRI SHANMUKHAK-

Death of -. 5879. 

CHIEF INSP\:cToR OF MINES-

Demand(s) for Grant(s), 1953·54. 
2492, 2499.-2580. 

Motion to reduce the Demand-

Refusal of supplies. 2498, 21180. 

Demand(s) fOr Grant(s) on .\ccount. 
llm-54. 1279. 

CHIEF MINISTER'S AND ADVISER'S 
SECRETARIAT-

Demartd(s) for Grant(s) on Account 
-PEPSU. 2974-75, 2983-3023, 
3025. 

Demand(s) for Grant(s), 1953-54-
PEPSU, 5635, 5645-66, 5688-92, 
5694-5703, 5705. 

CHn.DREN'S PROTECTlON BILL-, 
See under "Bill(s)" 

CBINA-

D.iacIlaion re restrictions on trade-
with -:--. 8037-4. 

CHINARIA, SHRI-
Demand(s) for Grant(s), 1953-54-· 

Agriculture. 2320-28. 

Mlnls&y of J'ood and AIdeu1-· 
~ 

Motiol\ to reduce the Demand-
Failure to carry out the Grow-

More Food Scheme. 2320-· 
ft. 

General polic7 relaUnc to all'J,.-
culture and food. 2320-21. 

Derriand(.) for Grant(s) on A,eeouDt-. 
PEPSU-
EclucaUon, .3OO2-CM. 
Punjabi Department. 3002-4t.. 
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CBINARIA, SHRI-contd. 

Demand(s) for Supp1ement.ar7 
Grant(s), PEPSU-
Adminis~ration of Justice, 2951-

59. 
District Administration. 2951-59. 
Election for legislatures. 2951-

59. 
Discussion on renewed International 

Wheat Agreement. 5226-2'1, 5231. 
General discussion on the PEPSU 

Budiet. 5514-25. 
Patiala and East Punjab States 
\ -Union Legislature (Deluation of 

Powers) B111-
Motion' to consider. 5426-31, 

5432, 5434-38. 
. Resolution re President's proclama· 

tion on PEPSU. 1951-5'1. 

CHlTTORGARH-

Demand(s) for Grant(s), 1953-5~ 
RaUw~ 

Cons,truction of New Lines-
Capital and 'Depreciation 
Fund-
Motion to reduce the Demand 

Line between and 
Kotah. 1171, 1172-1257. 

CHOWDARY, SHRI C. R.-
Demand(s) for Grant(s), 1953-54-

Currency-
Motion to redUCE: the Demand-

Failure to stop entrY into and 
transmission out of tba 
country of foreign capital 
and profit. 3826-30. 

Industries--
Motion to reduce the Demand-' 

Policy regarding the deve~ 
ment of industry In the Five 
Year Plan. -3541. 

1to1lnistry of Commerce and Indus-
try--

Motion to reduce the Demand-
Export and Import policy. 

3539. 

CHOWDARY, SHRI, C. R.-contd. 
Demand(s) for Grant(s) 1953-54-

contd. 
~tipurpose River Schemes--

Motion to reduce the Demand-
.- Investigation of Gandikota 

and Nandi Kanda projects 
on river Kistna. ~043, 
3077-80. 

Other Capital Outlay of the 
Ministry of Finance--
Motion to reduce the'DemaDd-

Grant to community project. 
and Colombo Plan and 
policy underlying therein. 
3826-30. 

Tea BUl-
Consideration of clauses, 6183, 

6202. 

CHOWDHURY, SHRI N. B.-

Central Excises and Salt (Ameu4. 
ment) Bill-
Motion to consider. 4257-CIl. 

Demand{s) for Grant(s), 1953-64-
Grant-ln-Aid to States- -

Motion to reduce. the Demand-
Improper distribution of. 

grants. 3715. 
Discussion re bidi industry. 668L 
Finance BiU-

Motion to consider. 425'1-61. 
Motion on Add~ by the Presi-

dent. M. 

CHUNAR-

half-an-hour discussion on East 
Pakistan Refugee Women's Home 
at --. 4137-53. 

CHuNnER. SHRI N. C.-
Death Of --. 1553. 

CINEMATOGRAPH (AMENDMENT) 
BILL-
See under "Bill (5)" 

CINEMATOGRAPH (c£NSoRSHJP) 
RULE-
See "Rules(s)" 
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ClTY(IES)-

Demand(s) for Grant(s) , 1953.M-
Ministry of Labour-

Motion to reduce the Demand-
Failure to enforce Employees' 

State Insurance Act in --
and States other than 
Kanpur and Delhi_ 24", 
2499-2580. 

CIVIL A VIATION-

Demand(s) for GrantCs), 1953-54-
Aviation-

Motion to reduce the Demand-
Nationalisation of -. 3132, 

3133-3219. 

CIVIL AVIATION 
UNION-

EMPLOYEES 

Demand(s) lor Grant(s), 1953-54-
Aviation-

Motion to reduce the Demand-
Labour policy depriving re-

cognition to -. 3132, 3133-
3219. 

CIVIL DEFENCE-

Demand(s) for Grant(s), 1953-M. 
2493,2581. 

Demand(s) for Grant(s) on 
- Account, 1953;-54. 1280. 

CIVIL SUPPLIES DIRECTORATE-

Demand(s) for Grant(l) on 
Account-PEPSU. 2977. 2983-
3033. 302'1. 

Demand(s) for Grant(s). 1953-54-
PEPsu. ~~, 5703, 570l-OS. 

CIVIL VETERINARY SERVICES-

Demand(s) for Grant(s), 1953-54-
2256, 2261-2344, 234~ 2389. 
Motion to reduce the Demand-

Prpsentation and improvement 
F; of the cattle wealth. 2281-

2344, 234B-88. 
Demand(s) for Grant(s} on 

Account, 1958-54. 12'18. 

Clvu.. WORKS- J; 

Demand(s} for Grant(s) on 
Account-PEPSU. 2979, 2983-
3023, 3029. 

Demand(s) for Grant.(s), 1953-5"-
PEPSU. 5640, 5694-5703, 571t1. 

Motion to reduce the Demand-

Economy-widening, 'Kandhagha~ 
Chail'. 594-5703. 

Failure to, -ensure speedy and 
economical execution of-. 
5e94-5703. 

Demand(s) for Sqpplementar)'" 
Grant (s)-PEPSu. 2933, 2938-
M, 2968. 

CLERK (S)-

Demand(s) for Supplementar)'" 
Grant{s}, 1952-53-PEPSu-

Elections for Legislatur_ 

Motion to reduce the Demand-

The low salaries paid to 
twenty-four temporary-. 
2945-M. 

CLERK(S), HAvn.DAR--

.' Demand(s) for Grant(s)-
Defence Services, Effective-

Army-

Motion to reduce the Demand-

Large-scale reversion of the-
2724, 2727-2802. 2810.--0. 
2907-27. 

CLOTHIN'G FACTORY-

Su ''Factory (jea) .. 

COAL MINE(S)-
See "Colliery (ies)" 

COAL MINES RESCUE RULBS-

Notiflcationam.ending-Laid OIl tM 
Table. 11512. 
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COASTAL DEFENCE-
Demand{s) for Grant(s)-

Defence Services, Effective-
Navy-
Motion to reduce the Demand-

Need for mobilisation and 
training of coastal sea 
farer3 for coastal mdustries 
and for -- through 
appropriate naval reserves 
or auxiliaries. 2726, 2727-
2802, 2810-42, 2907-27. 

COASTAL INDUSTRY-
See "Industry (ies) " 

COASTAL SEA F ARERS-

Demand(s) for Grant(s), 1953-54-
Defence Services, Effective-

Navy-
Motion to reduce the Demand-

Need for mobilisation and 
training of -- for coastal 
industries and for coastal 
defence through appropriate 
l'I~val reserves or awdlia-
f'iP.8. 2726, 2727-2802, 
2810---i2, 2907-27. 

COASTAL TRAINING-

Demand(s) for Grant(s). 1953-54-
Y:lefence Services, Effective-

Wavy-
"'otion to reduce the Demand-

lfeed for mobiliSation and 
training of coastal sea far-
ers for coastal industries 
and for cOastal defence 
,through appropriate naval 
reserves or auxiliaries. 2728. 
2727-2802, 2810--42. 

OOCONUT(S)-

Demand(s) for Grant(s), 1953-54-
Ministry of Commerce and Indus-

try-
1IIotion to reduce the Demand-

Rerious threat of fall in price 
of -- and -- oil. 3540, 
lIM3-lel7, 36J0-63. 

COCONUT (S)-contd. 

Kotion for Adjournment 1'e hard-
ship to the -- growers of the 
Western Coast of India-(Dia-
allowed). 2345-46. 

COCONUT OIL-
See "Oil" 

COJTEE-

Demand(s) for Grant(s}, 1953-54-
TDdustries-

Motion to requce the Demand-
r.risis confronting the tea and 

industries. 3541. 
3M3-36l7, 3620-63. 

lIinistry of Commerce and Indus-
try.-

Motion to reduce the Demand-

COm-

Jlfnn-implementationof the 
Central Pay Commission's 
scales in respect of the 
employees under the --
Board. 3539, 3543-3617,. 
3620-63. 

Wno-recognition of the All 
lndia -- Board Employees 
fTruon. 3539, 3543-3il17 r 
U20--63. 

fleJtUlDd(s) for Grant(s), 1953-54-
Ministry of Commerce and Indus-

ay-

l\Ilotwn to reduce the Demand-
!'feed for the revival of ~ 

laandloom and -- indus-
tries. 3538, 3543-381', 
362~3. 

com BOARD-

Vemand(s) tor Grant(s), 1953-54-
Ministry of Commerce and In~ 

"b7-
Motion to reduce the Demand-' 

Setting up a -- and a Coir 
Marketing and Improfto 
IDt!Ilt Trust. 3538, 3541-
H17, 3820---e3. 
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com INDUSTRY-. 

Dlaeussion on --. 5954-fl3. 

COIR INDUSTRY BILI..r-
See under "Bill(s)" 

com MARKETING AND IMPROVE-
IDNTTRUST-

Demand(s) for Grant(s), 1953-tK-
Ministry of Commerce and Indua-

Vy-

Motion to reduce the Demand-
Setting up a Coir Board and a 
-. 3538, ·3543-3617, 
362O-iI:f. 

COLLEGE(S)-

Demand(s) fOr Grant(s), lil53-M-
Jlinistry otDefence-

Motion to reduce the Demand-
Necessity for introducina 

military training ln schools 
and --. 2720,2727-2802, 
2811>-42, 2907-27. 

Neeessity of extending the 
National Cadet Corps ln an 
schools - and other instl. 

, tutions' ~d expanding in 
activities further. 2122. 
2727-2802,2810-42,2907-
21. 

COLLIERY(IFS)-

. Demaod{s) for Grant(s), 1953·M-
Ministry of Labour-

Jlotion to reduce the Demand-
Low wages paid to worken of 

coal-fields. 2497, 2499-
2580. 

~uestion at declaring 
. . 'Tuberculosis' as an In-

./' dustrial disease for coal-
fields. 2495, 2580, 2499-
2580. -

Treatment accorded to 
patients at Singareni 
Company Hospital, Katha-
gudiutn. 2497. 2499-2580. 

COLLIERY (IES).......contd: 
Demand(s) for Grant(s), 1958-54-

cantIL 

Miscellaneous Departments and 
Expenditure under the Minis-
try of Labour-

Motion to reduce the Demand-
Delay in constitution of 

Mines Board of Health at 
Kothagudium and· Bel1am-
palli coal mines. 2498, 
2499-2580. 

COLOMBO PLAN-
Demand(s) for Grant(s), 1'953-54-

Other Capital Outlay of the 
Ministry of Finance-
Motion to ·reduce the Demand-

Grant to community projeeta 
and -- and policy under-
lying therein. 3716, 3'11'1-
94, 379~8. 

COLONISATION-
Demand(s) for Grant(s), 1953-54--

External Mairs-
Motion to reduce the Demand-

Colonising facilities for 
people from the scheduled 
castes community. 2147. 
2148-52. 

Urgent necessity of providing 
colonising facilities for the 
people of Kerala in Borneo, 
Andamans etc. 2147, 2148-
2250. 

COLONY (IES)-

Demand(s) for Grant(s}, 1953-54-
Expenditure on Displaced Per-

sons-
Motion to reduce the Demand-

Govindapur -- in Uttar 
Pradesh. 2586-2714 . 

Houses in Govindapur -- m 
U.P. 2586-2714:. 

Ministry of Rehabilitation-
Motion to reduce the Demand-

Desertion from Government 
camps and -. 2535, 
2588-2714. 

------.-.. --.-::.~-- ----------------
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COLONY (IES)~ontd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Ministry of Rehabilitation-contd. 

Motion to reduce the Demand-
contd. 
Refugee deserters from Gov-

ernment --. 2585, 2586-
2714. 

COMMERCE--
Demand(s) for Grant(s), 1953-54-

Ministry of Commerce and 
Industry-
Motion to reduce the Demand-

Predominance of the British 
Monopoly Agency system 
in India. 3539, 3543-3617, 
3620-63. 

Ministry of Education-
'Motion to reduce the Demand-

Failure to award diplomas . 
to the candidates who pas-
sed in the diploma exami-
nation in -'- and business 
administration in 1948 
conducted by All India 
Board for Technical 
Studies. 2454. 

COMMERCE AND INDUSTRY, 
KINISTRY OF-

See "Ministry of Commerce and 
Industry". 

COMMERCIAL APPENDIX-
-- to the Appropriation Accounts 

of the Defence Services for the 
year 1949-50-Laid on the Table. 
3970. 

._- to Appropriation Accounts of 
the Defence Services for the year 
1950-51 and the Audit Report 
thereon-Laid on the Table, 
6401. 

COMMERCIAL INTELLIGENCE 
AND STATISTICS- . 
Demand(s) for Grant(s), 1953-54. 

3537, 3542-3617, 3620-63~ 3664. 
Motion to reduce the Demand-

Progressive development of state 
trading. 3542, 3543-3617, 

, 3620-63. 
Demand(s) for Grant(s) on 

Account, 1953-54. ·1269. 

ytiMMIssION(S)-

Demand(s) for Grant(s), 1953.54-
Miscellaneous Departments aDd 

Expenditure under the Mln1str7 
of Finance-
Motion to reduce the Demand-

Desirablllty of appointing a 
Special -- of Enquiry re-
garding extent of foreigl!. 
capital in the country. 3714, 

_ /' 3717-94, 3795-3868. 
,J'ultipuIPOse River Schemes-

Motioo to redu~ the Demand-
Nepotism and favouritism JD 

the Central Water and 
Power --, 3044. 

COMMISSIONER (S)-

Demand(s) for Grant(s) on Accoun.t-
PEPSU. 2976, 2983-3023, 3026. 

Demand(s) for Grant (s)-PEPSU. 
5637. 5645-66, 5&68--92, 5694--
5703, 5707. 

COMMITTEE(S)-
Demand(s) for Grant(s), 1953-54-

Ministry of Communicationa--
Motioo to reduce the Demand-

Failure to implement rec0m-
mendations of expert ~ 
3126, 3133-3219. 

Ministry of Finance-
Motion to reduce the Demand-

Undesirability of inviting two 
foreign financial experts to 
be on the Taxation EnQulr7 
-. 3712, 3717-94, 3795-

_ 3868. 
.~ultiPurpose River Schemes-

Motion to reduce the Demand-
S~ Report of Public Ac-

counts --, 1952-53 (B1ra. 
kud Project). 3044. 

Election to Estimates --, 6318-20. 
Election to Indian Centra' Coconut 
-, 3535, 4055. 

Election to Indian Central aUseeda 
3535, 3970-11, 

-.--~-.-----------------.-. _. -----
279 L.S.D.-
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COIDUTTEE(S)-contd. COMMUNICATION (S)~ 

lI':I.eeUon to Indian Central Tobacco 
--. 4628-29, 54"5-06. 

Election to National Food and Agri-
cultural Organisation Liaison --. 
397, 3534, 4155. 

Election to Public Accounts --. 
8318-20. 

Evidence tendered before the 
Select -- on the !'.$tate Dut7 
BiIl. 6050. 

Motion re association of Members of 
Council of States with Public 
Accounts-. 6402--08, "6556-6600. 

Report of Expert - -Laid on the 
Table. 5151-52. 

Report of Public Accounts -- -
presented. 6094. 

Sixth ~ ot Public AC'I.'OUIltlt--
-presented. 2808. 

Statement re recommendations of 
Dearness Allowance -- -Laid 
on the Table. 2253--55. 

,COMMITTEE ON PETITIONS--

Air Corporation Bill-
Presentation of Report of --. 

5325. 

COMMONWEALTB-
Demand(s) for Grant(s), 1953-54-

External Affairs-

Motion to reduce the Demand-

Withdrawal from the-of 
Nations. 2146. 2148-2252. 

-COMMUNICATION (S)-

Demand(s) tor Grant(s), 1953-54-

Indian Posts and Telegrapba 
Department (Including Working 
Expenses)-

Motion to reduce the Demand-

Better -- to villages iUld fD. 
adequate pay and allowan-
ces of village workers. 3127, 
3133-3219. 

j. 
I 
I 

! 
I 
I 

Demand(s) for Grant(s), 1953-M-
ccmtd. 
Indian Posts and Telegraphs De-

partment (Including Working 
Expenses) ---<cmtd. 

Motion to reduce the De-
contd. 
- in Madras State. 31 •• 

3133-3219. 

-- System in Malabar ano 
South K:mara. 3128, 313S--
3219. 

-- to villages and inade· 
quate pay and allowances 01 
village workers. 313U. 
3133-3219. 

Need for steamer and air -
facilities to Laceadive Is-
land. 3129, 3133-3219. 

COMMUNICATIONS (INCLUDING 
NATIONAL HIGHWAYS)-
Demand(s) tor Grant(s). 1953-0., 

3868, 3877. 
Demand(s) for Grant(s)on AccoUDt, 

1953.54. 1284. 

COMMUNICATIONS, MINISTRY 
OF-

Se. "Ministry of Communications" 

COMMUNISM-

Demand(S) for Grant(s), 1953·M-
lI4in1stry Of Communications-

Motion ~ reduce the DemaDd-
Anti-Communist compailn per. 

mitted by postal ""ices on 
postal rovers' leat from 
Calcutta. 3126, 3133-3219. 

C01l4MUNITY DEVELOPMENT PRO, 
J1lCT(S)-

Demand(s) for Grant(s), 1953-54-
~ulture-

Motion to reduce the Demand-
A Community project in 

Kalathur Taluk or Thriuva-
ramburfirka. 2260. 21&1-
2344, 2348-88. ---_.-------_._- ._---_. __ ._----_._---_. 
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COMMUNlTY DEVELOPMENT 
PROJECT (S)-contd. 

Demand(s) for Grant(s), 1953~54-
contd. 

Miscellaneous Departments and 
Expenditure under the Ministry 
of Finance--

JIIotion to reduce the Deman~ 

-- and right of American 
representative in them. 
3714,3717-94, 3795-3868. 

Other Capital Outlay of the Minis-
try of Finance-
Motion to reduce the Demand-

Grant to community projects 
and Colombo Plan and 
policy underlyjng therein. 
3716, 3717-94, 3795-3868. 

Demand(s) for Grant(s) on Account-
PEPSU. 2981, 2983-:3023, 3031. 

Demand(s) for Grant (s)-PEPSU. 
5642, 5711. 

Demand(s) fqr - Supplementary 
Grant (s)-PEl"SU. 2934, 2936-84, 
2969. 

Progress report of Five Year Plan 
and repdH of -- adrilinistratlon I· 

-Laid on the Table. 6695. 

COMMUTED VALUE OF PENSIONS- j 
Demand(s) for Grant(s), 1953-54. 

3709, 3717-94, 3795-3868, 3872. 
Motion to reduce tbe Demand-

Policy of further payment of 
- especially in England. 3716, 
3717-94, 3795-3868. 

Demand(s) for Grant(s} on Account, 
1953·54.· 1288. 

Demand(s} for Supplen:entary 
Grant(s), 1952·53. 563. 

pOMPANy(m;)--
i 

Demand(s) for Grant(s), 1953-54,-
'; Aviation-

~
MOtion to reduce the Demand-

.•. Policy of subsidisation of 
aviation --. 31~2, 3133-
3219. 

CQMPANY (IES)--contd. 
Demand(s) for Grant(s), 1953-54-

contl. 
Ministry of Labour-

Motion to reduce the Demand-
Serious threat of retrench-

ment in Ooregam Gold --
in Kolar Gold Field. 2495, 
2580, 2499--2580. 

Treatment accorded to patients 
at Singareni Collieries -
Hospital, Kothagudium. 
2497, 2499--2580. 

COMPENSATION-
Demand for Grants, 1953-54-

Ministry of Rehabilitation-
Motion to reduce the Demand-
-- to the displaced persona 

from West Pakistan. 2585. 
2586-2714. 

CO!'.IPEN'SATORY AND HOUSE RENT 
ALLOWANCFr-
See "Allowance (9) ". 

COMPTROLLER AND AUDITOR-
GENERAL (CONDITIONS OF SER-
VICE) BILL-
See under "Bill(s) ". 

COMPUTING ALIJ:)W ANCE(S)-·· 
See ~'Allowance (s) ". 

L'ONFERENCE(S)-
Demand(s) for Grant(s), 1953·$1-

PEPSU-
Miscellaneous DeParl1nentB-

Motion to reduce the Demand-
Finance for welfare organisa-

tions and recommendatiOIl.l 
of Tripartite ---. 5893, 
5694-5703. 

D~nd(s) for Grant(s), 1953-54-
Railways-
Ordinary Working Expenses-Ad-

m!nfstration-
Motion to reduce the Demand-

Indian Railway -- Assoda-
tion. 1018, 1020-80. 

CONSTITUTION OF INDIA-
Motion for Adjournment Te suspeD-

siori"of the Constitution in PEPSU 
(Disallowed). 1481. 
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CONSTRUCTION OF IRRIGATION, 
NAVIGATION, EMBANKMENT 
AND DRAINAGE WORKS-
DemaRd(s) for Grant(s) on Aeeount, 

PEPsu. 2982, 2983-3023, 303l. 

Demand(s) for Grant(s)-1953-M-
PEPsu. 5642, 566&--92, 5894-
5703, 5712. 

CONSTRUCTION OF NEW LINES-
Demand(s) for Supplementary 

Grant(s), 1952-~Railways. 12H, 
1316--40. 
Motion to reduce the Demand-

Economy. 1300. 

CONSTRUCTION OF NEW LINE&-
CAPITAL AND DEPRECIATION 
J'UND-
Demand(s) for Grant(s), 1953-54-
Railwa~ 

Motion to reduce the Demand-
Line between Chittorgarh and 

Kotah. 11'11, 1172-1257. 
Line between Kavali and Gunta-

kal. 1170, 1172-1257. 
Line bet\ftetl Nenore and Cud-

daph. 1170, 1172-1257. 
Line between Ongole and Cum-

bar. 1170, 1172-1257. 
Line between B.enigunta and 

Secunderabad. 1170, 1172- , 
1257. 

Line linking Ariyalur and 
Sankaridrut. 1170, 1172-
1257. 

Line linking Kumbakonam and 
Virdhachalam. 1170, 1172-
1257. 

Line linking Tellichery and 
Mysore. 1170, 1172-1257. 

Lines from Talctler to Sambalpur 
etc. 1171, 1172-1257. 

New line from Gudivada. 1169, 
1172-1257. 

New lines in Karwar etc. 1171, 
1172-1257. 

New Lines in South India. 11119, 
1172-1257. 

Policy re construction of new 
lines. fl70, 1172-1257. 

CONSTRUCTION OF NEW LINIS-
CAPITAL AND DEPlUCIATIOK 
~ontcl. 

Demand(s) for Grant(s), 1951-601-
Railways-contd. 

Motion to reduce the Demand-
contd. 

Quilon-Ernakulam RailW8J'. 
1169, 1172-1257. 

Restoration of Kakinada-Kotl-
palli line. 1169, 1172-1257. 

CONTRACT (S)-

Demand(s) for Grant(s), 1955-M-
Indian Posts and Tetecrapbl 

Department (Inc:ludinl W~ 
Expenses)-

Motion to reduce the Demand-

- to Hyderabad State l10ad 
Transport Department far 
carrying mails in prefermee 
to priv¥e -. 3131, 3133-
3219. 

MInistry of Irrigation and Power 
Motion to reduce the IlemIm6-

Mal-administration and loop-
holes m the -- system. 
3042, ~106. 

CONTROL-

Demand(s) for Grant(s), 1953·H-

Ministry of Commerce and IndI»-
try-

Motion to r«luce the Demand-

Policy in rerard to the -- at 
foreip trade. 3538, 85tJ-
3817, 382o---t13. 

CO-OPERATION-
Demand(s) for Grant(s) _ 

Account, 1953-54-

PEPSU. 2979, 2983-3023, 3028. 

Demand(s) for Grant(s), 1953-54-
PEPSU. 5639, 5645-66, 5668--82, 
5694, 5703, 5709. 
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CO-OlWINATION-

Demand(s) for Grant(s), liN-N-

Loans and Advances by the Central 
Govenunent-

Motion to reduce the· Demand-

Necessit7 of co-ardiDated and 
iOtecrated development plan 
beforell'ant.iDc loaDs to 
states. 3716, 3717--9., 
3795-3868. 

COPBA-
Question ~ 

Half-an-hour Discussion on im-
ports of -- and coconut oiL 
3107-20. 

.CORDlTE FACTORY, ARAVAN-
GADU-

I;~. 
t.i 

Demand(s) for Grant(s), 1953-54-

Defence 
Azm7-

Services, Effective-

Motion to reduce the Demand-

DJscrimination shown in the 
arant of hill allowance to the 
workers of the -- -
Nilgris. 2724, 2727-2802, 
2810-42, 2907-27. 

Possibility o.f full production 
o.f acetone and acids in the 
-- to satisf7 the country's 
need in full. 2723, 2727-
2802, 2810-42, 2907-27. 

1953-54-

Motion to reduce the Demand-
Inel6clent functioning of Em· 

ployee's State lnauMnce --
1496, 2499-2580. 

l~ORllUPTION-

:Demancs(S) for Grant(I), 1953-54-

Defence Services, Effective-
ArlO7-

Motion to reduce the Demand-. 

Corruption and wastage in the 
purchase o.f stores and in 
the construction of works. 
2724, 2727-2802, 2810-42, 
2907-27. 

External A1fm-
Motion to reduce the Demand-

___ and bureaucratic methoda 
prevailing in the emiJratiOD 
establishments. 2147, 21~a-
2252. 

Ministry of Works, Housing and 
SUppl7-

Motion to reduce the Demand-

-- and nepotism.. 3435-38, 
3438-3515. 

~tiPurpose River Scheme&-

Mdtion to reduce the Demand-

--, nepotism, financial lrre-
gularities, delays, wastage 
and uncordinated planning 
in Hirakud Project. 3044. 

Inefficient and bapbazard 
planning of multiPurpose 
projects and the wastage, 
-- and nepotism in the 
execution thereof. 304 •. 

Nepotism and favouritism in 
the Central Water and 
Power Commission. 3044. 

Wastage and -- in the eze, 
cution of multipurpose river 
schemes. 3043. 

Other Civil Works-

Motion to reduce the Demanci-

--, briber; and nepotiaD. 
3437, 3438-351&. 
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CORRUPl'ION-contd. 
Demands for Grants, 1953-54-contcL 

SuppU_ . 

MoUon to reduce the Demand-
-- in waste ~ores and pur-

chase of Stores. 3436, 
3438-3515. 

Demand(S) for Grant(s), l'53·S4-
P¥psu-
Capital Outlay on Multi-purpose 

River Sehem_Bhakra Nanpl 
Project-
Motion to reduce the Demand-

--and ineftlciency in Bbakra 
Nanga! Project. 5688-92, 
5694-5703. 

District Administration'" 
Motion to reduce tbe Demand-

Failure to punish o1ftcers on 
whom charges of -- ana 
repression are brought 
forth. 5693, 5694--M03. 

Elections for Legislatures-
Motion to reduce the Demand-

Disciplinary action against 
officers responsible tor --
and irregularities in general 
election. 5667, ~68-92, 
5694-5703. 

Demarui(s) for Grant(s), 1953·S4-
Railways-
Ordinary Working Expenses-

Administration-
Motion to reduce the Demand-
-- in administration. 1018, 

1020-80. 
-- in Railway administra-

tion. 1018, 1020-80. 
--' in the administration. 

1019, 1020-80. 

COST ACCOUNTING-
Dlmand(s) for Grant(s), 1953.54-

Audit-
Motion to reduce the Demand-

Arran,ements for better audit. 
in, speclaUy -- of. Gov· 
ernment concerns and indus. 
trial un~. 3713, 
J'117-94, 3795-3888. 

COTTAGE INDUS'l'1UJ'.S...-

n.Dand(s) for Grant(e), lAM-M-

l8cIustries-
Motion to reduce the Dema~ 

Failure to develop --. lIM1 
3M3-3817, 3620-68. 

Treatment towarda -- aDd 
the miserable conditione of 
the handloom weavers. IN1, 
3543--3617, 3620--63. 

lllnistry of Commerce and Ind .... 
try-

Motion to reduce the DemaDd-
Competition between the hand-

loom and - and the 1at'Ie 
scale industries. 3537, 
1543-3617, 3821>--eS. 

Encouraaement and prgtectioD. 
to cottage and small scale 
industries. 3539, 3543-
3617, 3620--63. 

Failure to encourage the harul-
loom industry. 3538, 3543-
3617. 3620--63. 

Need for the revival of uae 
handloom and coir indus· 
nies. 3538, 3543--3811. 
3620--63. 

Protection to 3538, 
3543-3617 I 3620---63. 

COUNCIL OF STATES-

Message from the -- agreeinl: 
without· amendment to the Air 
Corporations Bill, 1953, as pasaed 
by the House of the People. 
6'762-63. 

Message from the -- agreeing 
without amendment to the Cine-
matograph (Amendment) Bill, 88 
passed by the House c.f the 
People. 5511. 

Message from the -- &8reei~ 
without amendment to the Comp-
troller and AUditor-General 
(Conditions of Service) Bill, as 
passed by the Houae of the 
People. 8143. 
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COUNCn. OF STATES--ccmtd. 

Message from the -- agreeinl 
without amendment to the Indian 
Lighthouse (Amendment) Bill, as 
passed by the House of the 
People. 5511. 

Kessage from the -- agreeing 
without amendment to the Indian 
Merchant Shipping (Amendment) 
Bill, as passed by the House of 
the People. 5802. 

Message from the -- agreeing 
without amendment to the Indus-
tries (Development and Regu-
lation) Amendment Bill; as pas-
sed by the House of the People. 
6482. 

Message from the -- agreeing 
without amendment to the Khadi 
and Other Handloom Industri. 
Development (Additional Excise· 
Duty on Cloth) Bin. 1953. as 
passed by the House of the 
People. 4241. 

Jlessage from the -- agreeing 
without amendment to the Patiala 
and East Punjab States Union 
Legislature (Delegation of 
Powers) Bill, as passed by the. 
House of the People. 6482. 

Message from the -- agreeing 
without amendment to the Sala-
ries and Allowances of the Officers 
of Parliament Bill, as passed by 
the House of the People. 5800. 

Message from the -- agreeing 
without amendment to the Tea 
Bill, as passed by the House of 
the People. 6783-64. 

Message from the -- forwarding 
to the House of the People the 
Ancient and Historical Monumenlll 

~. and Archeological Sites and Re-
mains (Declaration of National 
Importance) Amendment Bill, 
1953, as passed, as amended by the 
Council of States. . 4713. 

Message from the -- forwarding 
to the House of the People the 
Calcutta High Court (Extension 
of Jurisdiction) Bill, as passed by 
the Council of States. 5233. 

COUNCn. OF STATES--contd. 

Message from the -- forwardhIJ 
to the House of the People the 
Cantonment (Amendment) Bill, 
1952, as passed, as amended by the 
Council of States. 612. 

Message from the -- forwarding 
to the House of the People the 
DeJhi Road Transport AuthoritJ' 
(Amendment) Bill, as passed bY 
the Council of States. 6601. 

Message from the -- forwarding 
to the House of the People the 
Hyderabad Coinage and Paper 
Currency (Miscellaneous Pr0-
visions) Bill, as passed by the 
Council of States. 3222. 

Message from the -- forwardir>g. 
to the House of the People the 
Livestock Importation (Amend-
ment) Bill, as passed by the 
Council of States. 612. 

Message from the -- forwarding 
to the HOU$e of the People the 
Repealing and Amending Bill, as 
passed by the Council of States. 
4713. 

Message from the -- forwiu-ding 
to the House of the People the 
Scheduled Areas (Assimilation 
of Laws) Bill. as passed by the 
Council of States. 4153-54. 

Message bom the -- forwarding 
to the Rouse of the People the 
Travancore-Cochin High Court 
(Amendment) Bill, as passed by 
the Council of States. . 4153-54. 

Message from the -- returning 
the Appropriation Bill without 
recommendation. 1133. 

Message from the -- returning 
the Appropriation (No. Z) Bill, 
1953 without recommendation. 
3121-22. 

Message from the -- returning 
the Appropriation (No.3) Bill, 
1953 without recommendation. 
4419. 

Message from the -- "returninl 
the Appropriation (Bailways) 
Bill, 1953 without reco~da-
tion. 1594. -
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COUNCn. 01' STATES--eomci. 
Message from the --. retuminl 

the Appropriation (Railways) 
No. 2 Bill, 1953 without recom-
mendation. 15M. 

Message from the -- returning the 
Appropriation (Vote On Ar.count) 
Bill, without rec:t'mmencJation. 
19K. 

llessage from the - returning 
the Central Excises and S:Ut 
(Amemiment) Bill, 1953 without 
recommendation. 5066-87. 

Message from the -- returning 
the Finance Bill. 1950 without 
recommendation. 5066-67. 

Message from the -- retumin, the Indian Income-tax (Amend-
ment) Bill. without recommen-
dation. 5802. 

Messa,e from the -- retUl'llina 
the Indian Tariff (Amendment) 
Bill without recommendation. 
1771-72. 

Message from the - returning 
the Patiala and East Punjab 
States Union Appropriation Bill. 
1953 without recommendation. 
3221-22. 

Message from the -- retumin, 
the Patiala and East Punjab 
States Union Appropriation (No. 
2) Bill without recommendation. 
6143. 

Message from the -- retumin, 
the Patiala and East Punjab 
States Union Appropriation (Vote 
on Account) Bill without recom-
mendation. 3221-22. 

Messa,e from the -- returning 
the Union Duties of Exei~~ 
(Distrtbutioa) Bill without re-
commendation. 1771-72. 

Message from the -- returning 
with amendment the Administra-
tion of Evacuee Property 
(Amendment) Bill. 1952, as pas-
sed by the House 0' the People. 
1081-82. 

MotIon re association of Members 01 
-- with PubIlc Accounts Com. 
mittee. 6556--6600. 

Bepealing and Amending Bill, 
1'953. (as amended by the _. ) ,. 
Laid on the Table. 4713-14. 

COUNCn.OF STA'rES--eofttd. 

Scheduled Areas (Assimilation Gl 
Laws) Bill (as passed by the-)" 
Laid on the Table. 4154. . 

Travancore-Coddn Hi8b Court 
(Amendment) Bill (as passed b7 
the-). Laid on the Table. 4154. 

COUNen. OF STATES. MEMBEU 
OF-

Motion re usoclation of -- witiL 
Public Accounts Committee. MU-
08. 

CBOP(S>-

Demand(s) for Gret(s). 1953-14-
Forest-

Motion to reduce the Demand-
Raisin, certain -- in the 

forests without destroyina 
them. 2260. 2261-2344. 
2348-88. 

Ministry of FiDlUlCe-
Motion to reduee the Demand-

'Levy of excise duty on tobacco 
on standing -. 3712, 
3717--94. 3795--3888. 

Union Excise Dutiett-
Motion to reduee the pemand-

Ditftculties of small growers 01 
backWard classes by levy of 
exdte duties on tobacco OD 
standin, crops. 3713, 371"~ 
94. 3795--3868. 

CUDDAPAH-
Demand(s) tor Grant(s). 1953-14-

Railways-
Construction of New Line.-

Capital and Deprec:iation Fund-• Motion to reduce the Detnand-
Line between Nellore 
and --. 117. 1172---1U? 

CUDIVADA-

Demand(s) for Grant(s), 1953-M-
Railways-
Construction of New Lines-

Capital and Depreciation Funo-
M:(ltion to reduce the Demand-

New line from -. 1189. 
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~
T TION-

. . des) for Grant(s), 1953.54-
Forest-

Motion to reduce the Demand-
A,ftorestation of the land which 

is not suitable for --. 
2259, 2261-2344, 2348-18. 

Loans and Advances by the Central 
Government- • 
Motion to reduce the Demand-

Inadequate advances made for 
-- and other nation build-
ing purpose. 3716, 3717-84, 
3795--3868. . 

CUMBAM-

Demand(s) for Grant(s), 1953-54-
Railways-

Construction of New Lines-Capital 
and Depreciation Fund-

Motion to reduce the Demand-
Line between Ongole and --. 

1170, 1172-1257. 

:1,'cuRRENCY-

;~ 

~ 

Demand(s) for Grant(s), 1953-54-
3707, 3717-94, 3795--3868, 3870. 

Motion to reduce the Demand-
Failure to stop entry into and 

transmission out of the COWl-
try of foreign capital and 
profit. 3714, 3717-94, 3795--
3868. 

Demand(s) for Grant(s) On Account, 
1953-54. 1274. 

! CUSTOMS-
Ii 
't~. Demand(s) for Grant(s), 1953-54-
. 3706, 3717--94, 3795--3868. 

Motion to reduce the Demand-
t 
i Necessity of reducing taxtlS cn I" consumption. 3713, 3717-94, 

3795--3868. 

_
•... Demand(s) fOr Grant(s) CD, Account, 
. 1953-54. 1273. .. 

CY<"'""LONE-

Demand(s) for Grant(s), 1953-s.-
Ministry of Food and Agriculture-

Motion to reduce the Demand-
Relief to the -- affected db-

tricts of Tanjore and Tri-
chonopoly. 2259, 2261-234t,. 
2348-88. 

D 

DABHI, SHRI-

Delhi' Road Transport Authorfb. 
(Amendment) Bill-
Motion to consider. 6733-3 •. 

General discussion on the General. 
BUdget. 1650-53. 

DAK-

Demand(s) for Grant(s), 1953-54--
Indian Posts and Telegrapbl 

Department (Including Workine 
Expenses)-

Motion to reduce the D~and­
Absence of daily - system in 

Tripura. 3132, 3133-3219. 

Distribution of -- in villag~ 
ftom nearest POSt office .. 
3132, 3133-3219. 

DAMODA& V ALLEY CORPORA-
TION-

Annual repoItt of --, Laid on the 
Table. 2809. 

-- Budget estimates for 1953--54. 
Laid on the Table. 2347. 

DAMODARAN, SHRI G. a.-
General discussion on the Railwa,.. 

Budget. 700--.3. 
DAMODARAN, SHRI N. P.-

Demand(s) for Grant(s), 1953-54-
Aviation-

Motion to reduce the Demand--
Need for improving and us-

ing aerodrome at Canna-
nore. 3132 . 
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DAKODARAN, SHRI N. P.-conte!. 
Demand(s) for Grant(s) , 1953-54-

contd. 
.Cabinet-

Motion to reduce the Demand-
Red~1 the number of Minis-

ters and Deputy Ministers 
3229. 

:ktemal Mairs-
Motion to reduce 

Appointment of 
and high 
2147. 

the Demand-
ambassadors. 

commisaionen. 

Failure of Government to safe-
guard interests of Indians in 
Ceylon. 

Need and desirability of liqui-
dating the Freneh and Portu-
gese Pockets, in India. 2146 
2206-09. 

:'Indian Posts and Telegraphs De-
partment (Including Working 
Expenses). 
Motion to reduce the Demand-

Absence of effigy ·,,1 any South 
Indian poet, saint or poet-
saint on postage stamps. 
3129. 

Communications system in 
Malabar and South Kanara. 
3128. 

lncrease of rates for relistra-
tion, insurance lnd book-
posts. 3129. 

Need for steamer and air com-
. munications facilities to 

Lacadive Islands, 3129. 

Need of mobile post offices in 
all important towns and vil-
lages. 3129. 

Need to incl'ease stamps with 
effigies of siatesmen, national 
heroes, scientists, social re-
formers etc., including such 
of them in South India. 3129. 

Postal and telegraph facilities 
to Lacadive Islands. 3129. 

Postal holiday on Swtday and 
inconveniences to public. 
3129. 

DAMODARAN, SHRI N. P.---ccmtd. 
Demand (I) for Grant(I), 195J-M-

conte!. 
Ministry of Commerce and Indus-

try-

Motion to reduce the Demand-
Need for the revival of the 

bandloom and coir indU8Ui-. 
3538. 

Setting \Il:I a Coir Board and a 
Coir Maritetin, and Im-
provement Trust. 3538. 

Ministry of State&-
Motion 'to reduce the Demand-

Abolition of Part C States. 
3230. 

Disintegration of Hyderabad 
into its linguistic compcmeDts 
and the formation of Kar-
nataka Maharashtra and 
Vishal Andhra States. 323C)' 

Formation of Kerala State after 
the formation of Andhra. 3230. 

Relations with State&-
Motion to reduce the Demand-

Need to make the states auto-
Romus than at present. 3284. 

Discussion on famine and drought 
con4itions in Madras. e'lM-55, 
6761. 

Motion on Address by the Presi-
dent. 51, 432-35. 

DAS, DR. M. M.-
Demand(s) for Grant(e), 1953-54-

Industries. 3609-10. 
Ministry of Commerce and In-

dustry. 3609-10. 
Finance Bill-

Motion to consider. 4220-23. 
Genera] discussion on the General 

Budget. 1857, 1764-69. . 

Khadi and other Handloom Indus-
tries Development (Additional 
ExciSe Duty on Cloth) Bill,... 
Motion to consider and IUIleDd-

ments to circulate and to refer 
to Select Committee. 3861-10, 
4024. 
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DAS, DR. M. M.-cOfttd. 
Khadi and other Handloom Indus-

tries Development (Additional 
Excise Duty on Cloth) Bill-
ccmtd. 
Consideration of clauses, 4025, 

4026-28, 4035, 4042, 4043-45. 
Tea Bill-' 

Conaideration of claU8eB, 6180, 
6208, ~09-10, 6217-19, 6263, 
6264. 

DAS, SHRI B.-
Motion for adjournment-
Lathi charge and tear ·gas on 

public meetings in Bara Tuti. 
1588. 

Personal explanation by Shri 
V. G. Deshpande. 1775. 

Reports of the Public Accounts 
Committee-presented. 612-13. 

Sixth report of the Public Accounts 
Committee-Presented. 2808. lun. ion Duties of Excise (Distribu-
tion) Bill- \ 
Motion to consider. 1349-53, 

1356, 1359. V 
~ DAB. SHRl B. C.-
t Central Excises and Salt (Amend~ 

ment) Bill-

~ . 

Motion to consider. 4365-68. 
Demand(s) for Grant(s), 1953·54-

Railwa3'll-
Miscellaneous Expenditure-

Motion to reduce the Demand-
Construction of the lines al-

ready surveyed. 1165. 
Ordinary Working Expenses-

Labour Welfare-
Motion to reduce the Demand-

Medical facilities for railway 
employees. 1168. 

Railway Board-
Motion to reduce the Demand-

~ 
, Grant of Compensatory house-I" rent allowance to" Railway 
':., employees. 1016. 

Finance BlU-_ .\ 
Motion to consider. 4365-68. 

DAS, SUR! B. K.-

• DemaDd(s) for Gnai(s), 1953-54-
Ministry of Rehabilitation-

Motion to reduce the Demand-
Desertion from governnient 

Camps Islld colonies. 2lJ04-
07. 

Lands to the 1isplaced agri. 
cultural labourers. 2604-07. 

Rehabilitation of East DenIal 
refugees. 2604-G7. 

Resettlement of refugees in 
land in Tripura and West 
Bengal 2604--07. 

DAS, SHRI BELl RAM-
General discussion db the RailwaY 

Budpt. 798-802. 
DAS, SHRI K. K.-

Election of -- to Indian Central 
Coconut Committee. 4055. 

DAS, SHRI RAMANANDA-: 
Dernand(s) for Grant(s), 1953-54-

Ministry of Labour-
Motion to reduce the ~~ 

Abolition of Labour Appellate 
Tribunal. 1525-29. 
Low standard of living of 
labouters and failure to 
enforce the Minimum 
wages Act. 2525-29. 

General discussion on the General 
Budget. 1795-99. 

DAS, SHRI S. N.-
'Air Corporations Bill-

Motion to refer to Select Com· 
mittee. 4670, 4679. 

Demand(s) for Grant(s) , 1953.64-
Loans and Advances by the 

Central Government-
Motion to i:educe the Demand-

Inadequate advances made for 
cultivators 811.d other nation 
building purpose" 373~ 
43. 

Necessity of co-ordinated 
and integrated development 
plan before granting loans 
to States. 373'-43. 
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.~==~=---~---------------------------DAS, SHRI S. N.-cOfttd. 
Demand(s) tor Grant(s), 1953-54- I 

ecmtd. 1 
Loans and Advances by the Cen-

tral Govemment-cantd. 
Motion to reduce Itbe Deman~ 

cantil. 
Policy underlying advancina 

loans for irrigation pur-
poses. 3'134--Q. 

Ministry of Finance-
)lotion to reduce the Deman~ 

Economy in Administration. 
3734-43. 
Planned eX])enditure for main· 

taining tun employm~t and 
social seeurity. 3734-43. 

Undesirability of invitina' two 
foreign financial eXperts to 
be on the Taxation EnquirY 
Committee. 3734-43. 

Discussion on renewed IntematIaDIII 
Wheat Agreement. 5220-21. 

Estate Duty BiU- • 
MotiOD to eonsider as reported by 

Select Committee. 6666-75. 
Orpbanqe Bill (by Shri M. 1.. 

Dwivedi)-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 4988, 5030-36. 

Resolution reo legislation on un-
touchability. 4463, 4464-70. 

DAB, SHRI SARANGADHAR-
Air Corporations Bill-

Consideration of ciaUJeS. 6035, 
1115, 6117. 
Motion to pass, as amended. 
6133-35. 

Appropriation (No.3) Bill-
Motion to consider. 3958. 

Demand(s) tor Grant(.), 1953-5~ 
Ministry of Home Affalra-

Motion to reduce the Demand-
Elftciencyand economy In 

administration. 3353-60. 
J!fticiency in reneral ad. 

ministration. 3353-60. 
Grievances of the Central 

Government m division 
clerks. 3353-60. 

DAS, SHRI SARANGADHAS-
contd. 
Demand(s) for Grant(,), 1953-M-

contd. 
Ministry of Home A1fairI-contd. 

Motion to reduce the Deman~ 
cantd. 
Reor,anlsation of the clvU 

aerviceL 3353-eO. 
IIin1stry of Irrlptlon and Power--

Motion to reduce the Demand-
Working of the planning ad-

ministratiOD and the manner 
!n which the plans are made 

_/ out and executed. 3057-62. 
~ultipurpose River Schemes-

Motion to reduce the Demand-
Corruption, nepotism, finan-

cial irregularities, delaYi. 
wastage and unoo-ordinat-
ed planning in Hirakud 
Project. 307-62. 

Sixth reP9rt of Public Ac-
counts Committee, 1952-53 
(Hirakud Project). 3057-62.. 

DileussiOD on food acarc1tT iD 
Rajasthan. 5071·72. 

ludustries (Development and. Beeu-
lation) Amendment Bill-
Motion to consider as reported 

by Select Committee. 5778-81-
Patiala aDd East Punjab States 

Union Legislature (Delegation of 
Powers) Bill-
Motion to consider. 5467-69. 

Resolution reo President's proclama-
tion in Pnsv. 19M-38. 

Salaries and Aliowances 01 OtBcere 
of Parliament Bill-
Motion to consider. 5288-90. 

DASARATHA DEB, SHRI-
Demand(s) for Grant(s), 1953.1i4-

Indian Post. and Telegraphs 
Department (Including Work-
ing Expenses)- ' 
Motion to reduce tM Demand-

Absence of daily dak system 
in Tripura. 3132. 
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DASARATHA DEB, SHRI-ccmtd. 
Demand(s) for Grant(s), 1953-54-

ccmtd. . 
Indian Posts and Telegraphs Depart-

ment (Including working Ex-
penses}-contd. 
Motion to reduce the Demand-
-contd. 

Distribution of dak in vil-
lages from nearest post 
ofBce. 3132. 

M1nistry of Rehabilitation-
Motion to reduce the Demand-

Rehabilitation of East Ben-
gal refugees. 

Rehabilitation of refugees in 
Tripura. . 

Resettlement of refugees in 
land in Tripura and West 
Bengal. 2586, 2613-17. 

Supplies-
Motion to reduce the Demand-

Failure 110 improve power 
house in Agartala. 3436. 

DATAR, SHRI-
Demand(s) for Grant(s), 1953-54-

Ministry of Home Affairs-
Motion to reduce the Demand-

Emclency and eronomy in 
administration. 3345-53. 

Emciency in pneral ad· 
ministration. 3345-53. 

Grievances of the Central 
Government IU ~ 
clerks. 334~53. 

Reorpnisation of 'the clvD 
services. 3345-53. 

Motion for Adjournment reo firing 
on Kolar ,old field workers. 803. 

NotUl.cations under seetion 11 of 
Salaries and Allowances Of Minis-
ters Act, 1952-Laid on the Table. 
4714. 

Resolution reo legislation on un-
touchability. 4498-4500, 4501-02. 

DEARNESS ALLOWANCE-
Demand(s) for Grant(s}, 1953-54-

Ministry of Labour-
Motion to reduce the Demand-

Refusal of payment of -- 81 
pe1'award to 1400 employeeS 
by united Bank of India, 
Calcutta. 2491. 2499-2580. 

Dl!:ARNESS ALLOWANCE(S)-eontd. 

Demand(s} for Grant(s), lI53-Sf 
-ccmtd. 
Ministry of Labour-ccmtd. 

Motion to reduce the Demand-
c:cmtd. 
Statement reo recommenda-

tions of -- Committee-
Laid on the Table. 2253-55. 

DEATHS (8)-

-- of Marshall Stalln. 158'1-70. 
- of Professor K. T. Shah. 177J. 
- of Shri Asaf Ali. 3529-33. 
- Of Shri Gopalaswami AY'1arJDZ. 

24-28. 

-- of Shri Jamulapur Kasava Rao. 
3533. 

-- of Shri N. C. Cbunder. 1593. 

-- of Shri Nalini Ranjan Saru;. 
24-28. 

-- of Shri Pannalal Kaushik. 
6203-04. 

-- of Shri Shanmukham Cbett7. 
5879. 

-- of 8hri T. S. Sankara Aiyar. 
4319. 

-- of Shri V. I. Mwrlswami Pill ... 
2¥-28. 

Demand(a) for Grant(s), 1953-54-

External Mairs-

Motion to reduce the Demand-
Ascertainment of facts regard· 

Inl the allepd -- of 
Subhas Cbandra Bose. 2148, 
2148-2252. 

DEB, SHRI S. C.-

. Central Excises and Salt (Amend-
ment) Bill-
Consideration of claU5es. 4617. 

I'lnanc:e Bill-
Motion to consider. 4211-13. 

Tea Bill-

Consideration, of clauses. 8206-
07, 6210. 
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DJ:FENCE-

Demand(s) for Grant(a). 1953·54-
Ministry of Defence-

MotiQll to reduce the Demand-
Necessit:y of bufldinC up citi-

zen forces to form second 
lines of -- for the Army_ 
Navy and Air Force. 
2'121, 2721-2802, 2810-42, 
290'1-27. 

DEFENCE CAPITAL OUTLt\Y-
Demand(s) for Grant(s), 1953-54-

2719·20, 2727~2802, 2810-42, 
2907-27, 2928-29. 

Demand(s) for Grant(s) on Account. 
1953-54. 1287. 

DEl'ENCE EXPENDITtJRE-
Dema:od(s) for Grant(s), 1953-54-

IIlnistry of Defence-
Motion to reduce the Demand-

Failure to eliminate waste and 
extravagance in --. 2721, 
2727-2802, 2810-42, 2907-
2'1. 

Top heavy cost of the Secret-
ariat of the Ministry of 
vefence. 2721, 2727-2802, 
281D--42, 2907-27. 

DEFENCE FORCES-
Demand(s) for Grant(s), 1953-54-

Ministry of Defence--
. Motion to reduce the Demand-

Failure to make use of the 
-- for productive purposes. 
2721, 2727-2802, 2802-42, 
2907-27_ 

DD"ENCE INDUSTRY(IES)-
Demand(s) for Grant(s), 1953-54-

Defence Servicel, 

Army-
Motion to reduce the Demand-

Building of -- and import 
of arms from abroad.. 2723, 
2727-2802, 2810-42, 2907-
n. 

.. _----_ .. _----..,_. 

DEFENCE INDUSTRY (lES)-ccmtcl. 
Demand(s) for Grant(s), 1955-M 

-contd. 
Defence Services, Effective-Army 

-contd. 
Motion to reduce the demand 

-contd. 
Failure to or/lanize ordnance 

factories and -other -- so 
as to minimise purc:haae5 
from outside. 2724,2727-
2802, 281D--42, 2907-27. 

DEFENCE ORGANIZATION-
Demand(s) for Grant(s), 1953·$4-

Ministry of Defence-
Motion to reduce the Demand-

Failure to adopt modem 
trends of - so as to ensure 
economy while increasing 
eftlciency. 2721, 2727-2402, 
281D--42, 2907-27. 

DEFENCE SERVICE(S)-
Appropriation acCounts etc. ottbe 
-. Laid on. the Table. 6401. 

Appropriation accounts of the --
for the yefir 1949-50-Laid on the 
Table. 3970. 

Audit report. --, 1952-Laid on 
the Table. 3810. 

Audit report, -, 1952-Laid on 
the Table. MOl. 

Commercial apPendix to the appro-
priation aCCO\D1ta of the --, for 
the year 1949·50-Laid on the 
Table. 39'10. 

Commercial appendix to the appro-
priation accounts of the --, for 
the year 195.0-51, and the audit 
report thereoo-LaJd on tbe Table. 
MOl. 

lAmand(s) for Grant(a) , 19'53-M-
Defence Services, Effective-Ab'. 

Force-

Motion to reduce the De!nand-

Utilisation of the -- ~ the 
eco~mic reconstruction of 
the country. 2726, 2727-
2802, 2810-42, 2907-27 • 
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DEFENCE SERVICE(S)-contd. DEFENCE SERVICES, EFFECTIVE-

,~ 

r 

Demand(s) 
-contd. 

for Grant(s), 1953-54 

Defence Service, Etfective-Army-

Motion to red~ the Demand-

Complete Indianisation of all 
command posts in the --. 
2722, 2727---2802, 2810-42, 
2907-27. 

Denial of. trade union rights 
tbe civilian employees of 
the defence establishments. 
2723, 2727-2802, 2810--42, 
2907-27. 

Net!d for a judicial enquiry 
into the cases of unsatis-
factory treatment of trade 
union leaders in the civil 
establishments. 2724, 2727-
2802, 281()-42, 2907-27. 

Reorganisation of the --. 
2722, 2727-2~2, 2810-4.2, 
2907-27. 

Utilisation of the -- in the 
economic reconstruction of 
the country. 2'722, 2727-
2802,2810-42, 2907-27. 

Defence Services, EtIective--Navy-
Motion to reduce the neIDand-

Complete Indianisation of all 
command posts in the --. 
2725, 2727-2802, 2810-42, 

, 290'1-27. 

Defence Services, Non.E1fective 
Chara_ 
Motion to reduce the Demand-

Utilisation of the -- in the 
economic recOnstruction of 
the country. 2727, 2802, 
2811)-42, 2901-27. 

Ministry of Defence-

Motion to reduce the Demand-

Desirability of encouragiD,l( the. 
scheduled castes, scbeduled 
tribes and backward classes 
to join the --. 2722, 2727-

'AIR FORCE- . 

Demand(s) for Grant(s), 1953-54-
2719, 2727-2802, 2810-42, 2907-
27, 2928. 

Motion to reduce the Demand-

Delay in formin, the Air-
Reserves and the Auxiliary Air 
Foree and formulating rules· 
for them. 2727-2802. 2810-42, 

... 2907-27. 
Disco~tent among airmen due to' 
, unsatisfactory treatment mele(} 

out to other :Banks. 2726-
2727-2802. 281D-42, 2907-27. 

Failure to appreciate the vital 
role of air defence in modern 
warfare. 2727-2802, 281D-42. 
2907-27. 

Failure to organise sufficient 
units of the Air Wing Of the 
National Cadet Corps. 2727-
2802, 2810-42, 2907-27. 

Hardships of the Air Force per-
sonnel in respect of pay •. 
allowances, food,. medical aid, 
leave and pensions. 2726. 
2727-2802, 2810-42,2907-27. 

UtilisatiOn of the defence servi· 
ces in the economic reconstruc· 
tion of the country. 2726,_ 
2727-2802, 2810-42, 2907-27. 

Demand(s) for Grant(s} on Account,. 
1953-54. 1271. 

DEFENCE SERVICES, EFFEC'I'IVE-' 
ARMY-

Demand(s) for Grant{s), 1953-54-· 
2718.19, 2727--2802, 2810--42, 
2907-27. 2921. 

Motion to reduce' the Demancl--· 

Building of defence indllstris 
and import of arms from. 
abroad. . 2723. 2727--28!2~ 
2810-42. 2907-27. 

Complete Indianisation of all 
command posts in the defence-
services. 2722, 2127-2802,. 
2810-42,.2907-27 . i 2802, 2810-42, 2901-27. 1--------.:....-----'------
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.DEFENCE SERVICES-EFFECTIVE 
-ARMY contd. 
.Demand(s) for Grant(s), 1953-54-

contd. 
Motion to reduce the demand-

-contd. 
ColTUption and wastalce in the 

purchase of stores and 1JI 
the construction of works. 
2724, 2727-2802, 2810-42, 
290'7-27. 

Denial of trade union rights 
to the civilian employees 
of the defence 'establish-
ment. 2725, 2727-2808, 
2810-42, 2907-27. 

.Desirability of starting ord-
nance factories in Rayala-
aema and thus developing 
the Industrial potential of 
that famine atriken area. 
2725, 2727-2808, 2810-42, 
'2907-29. 

Discrimination shown in the 
8t'ant of hUl allowance to the 
workers of !the Cordite Fac-
tory, Aravangadu-Nilgris. 
2724, 2727-2802, 28lO-42, 
2907-27. 

7ai1ure to form suitable reser· 
ves and to exPaDd the poten. 
tial reserves. 2724, 2727-
2802.2810---42.2907-27. 

,!,allure to orJfanizle ordnance 
factories and other defenCe 
industries so as to minimise 
purchases from outside. 2724, 
2727-2802, 2810--42, 2907-
27. 

Failure to provide for the re-
habilitation of ex·serVice 
personnel In civU life. 2725, 
2727-..2802, 2810---42, 2907-
27. 

Hardships of the other Ranks 
in respect of allowances, 
housing, food, c1othinl. 
medical-aid, leave and pen-
sions. 2724, 2727-2802 
2810--42. 2907-27. ' 

Larle scale reversions of the 
Havildar Clerks. 2724, 
2727-280~, 2810---42, 2907-
2'1. 

DEFENCE SERVICES-EFFECTIVII 
-ARMY contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Motion to reduce the Demand- -

-contd. 
Low scales of pay of the other 

Ranks of the Army. 2724. 
2727--%802, 2810-42, 2907-
27. 

Maintenance Of the Ordnance 
factories and the conditiOD 
of labour employed in them. 
2.,23, 2727-2802. 2810---12. 
2907-2'1. 

Meed for a judicial enquiry 
into the cases of unsatiS-
factory treatment of trade 
union leaders in the clvU 
establishments. 2724. 2m-
2802. 2810-42, 290'1-27. 

Policy of buildlnr and maIn-
tain1nr an elftc1ent Arm7. 
2722, 2727-2802, 2810--42 
2907-27. 

Possibility of full troductlOll 
of acetone and acids Sa 
the Cordite Factory, Aruvan-
IBdu, to satisfy the count!"),". 
need in full. 2723, 2727-
2802. 2810---42, 2907-27. 

Proposal for retrenebmeDt or 
4000 employees in the 
ordnmce factorlel, techn1ea1 
development establishments, 
depots and M.E.S. 2'723, 
2727-2802, 2810--42, 2907-
2'7. 

Reorganisation of the DefeDee 
Services. 2'722, 2727-2802. 
2810-42, 290'7-27. 

To explore the possibilities cd 
manufacturing civilian 
goods in ordnance an4 
clothing factories for In-
ternal conswnption and to 
avert large scale retrench-
ment. 2723, 2727-2802, 2810 ! 
-42, 2907-27. 

Ureent need to implement tt. 
agreed recommendations at 
the Kalyanwala Commlttee'l 
Report. 2'723. 2'727-2802, 
281D--12. 2907-2'1. 
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DEFENCE SERVICES, EFFECTIVE, 
ARMY-contd. 

,Demand(s) for Grant(s), 1953-54-
contd. 

Motion to reduce the Demand-
. contd. 

Utilisation of the defence 
services in the economic 
:-econstruction of the 
country. 2722. 2727-2802 
2810-42, 2907-27. 

Demand(s) for Grant(s) on Account, 
1953-54. 1270-71. 

DEFENCE SERVICES, NON-EFrEC-
TIVE NAVY 
Demand(s) for Grant(s)-1953-54-

2719. 2727-2802, 2810--42, 2907-
27, 2928. 
Motion to reduce the Demand-

Complete Indianisation of all 
Comment posts in the Deft:Ilce 
Services. 2725, 2727-2802. 
2810-42, 2907-27. 

Failure to formulate legislation 
. for the Indian Navy, and for 

Naval Volunteer Reserves and 
Auxiliaries. 2726, 2727-2802, 
2810-42, 2907-27. 
Failure to organise suftlclent 

units of the Navy Wing of 
the National Cadet Corps. 
2726. 2727-2802, 2810--42. 
2907-27. 

Failure to utilise the Chllka· 
Gopalpur area for na\'al 
defence and boys traininl! 
establishment. 2726. 2727-
2802, 2810--42, 2907-27. 

Hardships of the NavY per· 
lonnel other Ranks in res· 
pect of pay. allowances. 
food. med:cal-aid, clothini. 
leave and pensions. 2725. 
'!727-2802, 2810--42, 2907-
17. 

Need for an immediate declo 
lion for the establishment 
of a Boy's Training School 

~~. at Vlsakhapatnam. 2725. 
'¥ 1'7"-2802, ZSI0-.-42, 2907-

i 279 L.:~. 

DEFENCE SERVICES-EFFECTIVE 
NAVY -contd. 
Demand (5) for Grant(s), 1953-54-

Motion to reduce the Demand-
Need for mobilization and tran-

ing of coastal sea fares for 
coastal industries and for 
coastal defence through appro-
priate naval reserves or auxi-
liaries. 2726, 2727-2802, 2810 
-42, 2907-27. 

Reinstatement of affected Navy 
personnel connected with the 
R.I.N. demonstrations of 1946. 
2725, 2727-2802, 281~ 
2907.:.....27. 

Utilisation of the defence ser-
vices in the economic recons-
truction of the country. 2725, 
2727-2802, 2810-42, 2907-27. 

Demand(s) for Grant(s) on 
Account. 1953·54. 1271. 

DEFENCE SERVICES, NON-EFFEC-
TIVE CHARGES-
Demand(s) for Grant{s), 1953-54 

-2719, 2727-2802, 2810-42, 
2907-27, 2928 . 
Motion to reduce the demand-

Utilisation of the defence servi-
ces in the economic recons-
truction of the country. 2727-
2802, 2810-42, 2907-27. 

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1271. 

DELHI-
Demand{s) for Grant(s}-1953-H 

3224-3813. 
Motion to reduce the Demand-

Irregularities in connection with 
the detention of three M.P.s. 

Police excesses and repression 
in -. 3229-3318, 3335-3429. 

Indian Posts and Telegraphs 
Department. (Including Work-
ing Expenses)-

Motion to reduce the Demand-
Accommodation in G.P.O.--
3131, 3133-3219. 

Ministry of Labour-
Motion to reduce the Demand-

Failure to enforce Employees' 
State Insurance Act in cltiel 
and states other than Kart-
pur and --. 2496, 2490-
2580. 
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DELHI-contd. 

Dammd(a) for Grant(s) on 
ACCQUIlt, 1953-54. 127'1. 

Motion for adjournment-
Ban on processions In - (Dis. 

allowed). 1581-83. 

(.athl charae and tear JE8S on 
public meetings in Bara Tutl-
(Disallowed). 1584-G1i. 

Lathi charge by Police in-(Dis-
allowed). 6477. 

Statement reo incident at Bara 
Tooti, Sadar Bazar,-. 1685-88. 

DELHI ROAD TRANSPORT AUTHO-
RITY (AMENDMENT) BILL-

See UDder "Bill(s)". 

DELHI grATZ 
BOARD-

Budget Statement of -, Laid on 
the Table. 5406. 

DEMAND(S) FOR GRANT(S) , 
1953-54-
Agriculture' 2258. ~2344, 2MB 
~. 2389. 

Agriculture. 2266, 2280-2344, 2448 
-88.. 2389. 

Motion to reduce the Demand-
A community project in Kala-

.tbur Taluq or Thiruvaram-
burftrka. 2260. 2261-2344, 
2148-88. 

Failure to provide lands to the 
landless agricultural popu-
lation. 2261-2344, 2348-
88. 

Failure to solve the food pr0-
blem. 2260,2261-23",2348-
88. 

Failure to utilise cultivable 
waste and the existing fallow 
land 2261-2344, 2348-
88. 

Irrigation canal to utilise the 
water ot Kauweri River. 
2280. 2261-2344, 2348-88. 

DEMAND(S) FOR 
1953-54-contd. 
Agriculture-contd. 

GRANT(S) , 

Motion to reduce the Demand-
contd. 
Jute policy. 2260, 2261-23.., 

2348-88. 
Loan for construction of tube· 

wells in Maharashtra. 2260, 
2261-23.., 2348--88. 

Protection to poor peasants and 
agricultural labourers. 2260, 
2261-2344. 2348-88. 

Refusal of supplies. 2260, 2281 
-23", 2348-88. 

Sufterings of the agricultural 
labourers. 2261\ 2261-2344, 

/. 23~ . 
...F!~man and Nicobar. 3225-3318. 

Motion to reduce the Demand-
Fall in land revenue. 3230-

3318. 
Receipts under the head forests. 

3229---3318. 3335-3429. 
Archaeology. 

2457--91. 
2391, 2392-2453, 

Motion to reduce the Demand-
Preservation of old historical 
monum~ts and forts in 
Maharashtra. 2392--24:53, 
2454,2457-91. 

Audit. 370'1, 372'1--94, 3'795-3888, 
3889-70. 

Motion to teduce the Demand-
.ArraDcementa for better audit-

Ing specially cost-account-
tng of Government eoncenui 
and industrial. undertaldDgII. 
3713, 3717-94. 3795-3868. 

Aviation. 3125, 31~219. 3220. 
Motiml to reduce the Demand-

Grievances of lower crade 
employees and management 
of ofIlcers, staft etc, 3132, 
3133-3219. 

Heavy bours of duty ot em-
ployees and service cond!-
tiona. 3132, 3133-3219. 

lAbour polic:r depriving reo 
ClOCIlition to Civil A vlatiOD 
Employees Union. 3132, 
3133-3219. 
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DEMAND(S) FOR GRANT (S), DEMAND(S) FOR GRANT(S), 
1953-54-contd. 1953-54-contd. 

Aviation-contd. 

Motion to reduce the Demand-
contd. 
Nationalisation of civil avia-
. t.ion. 3132, 3133-3219. 
Necessity of. connecting Gorakh-

pur with a scheduled air 
route. 3133-3219. 

Need for improving and using 
aerodrome at Cannanore. 
3132, 3133-3219. 

Policy of subsidisatiOn of avia-
tion companies 3132, 3133-
3219. 

Bilaspur. 3226, 3231. 3234-3318. 
Motion to reduce the Demand-

Integration of Bilaspur with 
Himachal Pradesh. 

Integration of the State with 
any 'A' state. 3231. 3234-
3318. 3335-3430. 

B6\anicaI Survey. 3868, 3874. 
"Broadcasting. 3868. 3873. 0, 
Cabinet-

Motion to reduce the Demand-
Reducing the number of Minis-

ters and Deputy Ministers. 

Transfer of the contiguoui Oriya 
speaking tracts of Madras to 
Orissa. 3229-3318, 3335-
3429. 

Capital Outlay of the Ministry of 
Commerce and Industry. 3537. 
3543-3617, 3620-63.3664. 
Motion to reduce the Demand-

Delay in setting up the iron 
and steel factory in Orissa. 
3542. 3543-3617, 3820-83. 

Vacillating policy regarding 
setting up of the iron and 
steel factory. 3542, 3543-
3617, 3620-63. 

Capital Outlay of the Ministry of 
Health. 3868, 3878. 

Capital Outlay of the Ministry of 
Bome AffaIrs. 3225.'~234-3318. 
3335-3430. 

Capital Outlay of the Ministry of 
Labour. 2493. 2581. 

Capital Outlay of the Ministry of 
Production. 3868, 38'18. 

Capital Outlay of th~ Ministry of 
Rehabilitation. 2584, 2716. 

Capital Outlay of the Ministry of 
States. 3227. 3234-3318. 3335-
3428. 3432. • 

Capital Outlay on Broadcasting. 
3868. 3878. 

Capital Outlay on Buildings. 3435. 
3517. 

Capital Outlay on Civil Aviation. 
3125-26. 3221. 

Capital Outlay on Currency. 3709, 
3717~, 3795-3868, 3871. 

Capital Outlay on Forests. 2257. 
2389. 

Capital Outlay on Mints. 3701 
3717-94, 3795-3868, 3872. 

Motion to reduce the Demand-
Structural defect in Alipore 

Mint and inadequate housing 
accommodation for labour and 
their amenities. 3716, 3717-

,.,.-,94. 3795-3868. 

c.bital Outlay on Multipurpose 
Jruver . Schemes. 3042, 3044, 3046-

3106, 3107. 

Motion to reduce the Demand-
Growing expenditure on river 

schemes already taken in 
band. 3044. 3048-3106. 

The CODStructioD of a new 
eanal to di'leJt the River 
Cauvery for irrigatiOn, from 
Mohanoor. 3044, 3046-
3106. 

Capital Outlay on Ports. 3868. 3878. 
Capital Outlay on Posts and Tele-

graphs (Not met from Revenue)-
3125. 3133-3219, 322o---t1. 

Motion to reduce the Demand-
Disuniformity in departmental 

and extra-departmental ser-
vices. 3133-3219. 
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DEMAND(S) FOR GRANT(S), 1953-
54-contd. 

Capital Outlay on Roads. 3868. 3878. 
Capital Outlay on the India Secu-

rity Press. 3709, 3717-94, 3795-
3868, 3871. 

Capital Outlay on· the Ministry of 
Education. 2392, 2492. 

Census. 3225, 3234--3318, 3335-
• 3429. 

Central Road Fund. 3868, 3676. 

Chandernagore. 2078-2552-

Motion to reduce the Demand-
Undemocratic character of 

Chandernagore administra-
tion. 2148-2252. 

Chief Inspector of K1nes-2492, 
2499-2580. 

Motion to reduce 1he Demand-
Refusal of supplies. 2498-2580. 

Civil Defence. 2493, 2581. 
Civil Veterinary Services. me, 

2261-23«,2348-88,2389. 

Motion to reduce the Demand-
Presentation and improvement 

of the cattle wealth. 2261-
2344, 2348-88. 

Commercial Intellilenee and Statil· 
tics. 3537, 35U-3617, 3820--83, 
3664. 

Motion to reduce the Demand-
Progressive development of 

state trading. 3542, 3543-
8617, 3120--63. 

Communications (Including National 
Highways). 3668, 387'1. 

Commuted Value of Pensions. 3709, 
3717-94, 3795-3868, 3872-

lIotion to reduCe the Demand-

Policy of further payment of 
commuted value of pension 
specially in England. 3716, 
3'117-94, 3795-3858. 

Currency. 370'1, 3717-94, 3795-
3668, 3870. 

DEMAND(S) FOR GRANT(S) , 1953-
54-contd. 

Motion to reduce the Demand-

Failure to stop entry into and 
transmission out of the 
country of foreign capital 
and profit. 3714. 371'1-44. 
3795-3868. . . 

Cunoms. 3706, 3717-94, 3795-
3868. 

Motion to reduce the Demand--
Necessity of reducing taxes on 

consumption. 3713, 371'1-94, 
3795-3868. 

Defence Capital Outlay. 2719-20, 
2727-2802, 2810-42, 290'1-27, 
2928-29. 

Defenee Services. EffeCtive-Air 
Force. 2719, 2727-2802, 2810-42 

2907-27, 2928. ' 

Motion to reduce the Demand-

Delay in forming the Air Re-
serves and the Auxiliary Air 
Force and formulating rules 
for them. 2727-2802. 2810-
42" 2907-27. 

Discontent among airmen due 
to unsatisfactory treatment 
meted out to other Ranks. 

. 2726, 2727-2802, 2810--42, 
2907-27. 

Failure to appreciate the vital 
role of air defence in modem 
warfare. 2727-2802 2810-
42, 2907-27. ' 

Failure to organise lUfIlclent 
units of the Air Wing of the 
National Cadet Corps. 2727-
2802, 2810--42, 2907-27. 

HardshipS of the Air Fol'Ce 
personnel in respect of pay, 
allOWances, food, medical tlid. 
leave and pensions. 2728 
2727-2802, 2810-42. 2907-27: 

tJtWutl.on of the defence lerviees 
in the economic reconstruc-
tion of the country. 2726, 
2727-2802, 2810-42. 2907-
27. 
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DEMAND(S) FOR GRANT{S), 1953-
54,--<:ontd. 
Defence Services, Effective Anny. 

2718-19, 2727-2802, 2810-42, 
2907-27, 2928. 

Motion to reduce the Demand-
Building of defence industries 

and import of arms from 
abroad. 2723, 2727-2802, 
!81Cl-42, 2907-27. 

Complete Indianisation of all 
command Posts in. the 
defence services. 2722, 
2727-2802, 2810-42, 2907-
27. 

Corruption and wastage in 
the purchase of stores and 
in the construction of works. 
2724, 2727-2802, 2810-42, 
2907-27. 

Denial of trade union rights 
to the civilian employees 
of the defence establish-
ment. 2723, 2727-2802, 
2810-42, 2907-27. 

Desirability of s~, ord-
nance factories in Royal-
aseema and thus developing 
the industrial potential of 
that famine striken area. 
2725, 2727-2802, 2810-42, 
290'1-27. 

Discrimination shown in the 
grant of hill allowance to 
the workers of the Cordite 
Factory, Aravan,adu-Nll-
gris. 2'124. 2727-2802, 
2810--42, 2907-27. 

FaUure to form suitable re-
serves and to expand Lhe 
potential reserves. 2724, 
2727-2802, 281~. 2907-
27. 

Failure to or&anize ordnance 
factories and other defence 
industries so as to minimIse 
purchases from outslde. 
2724, 2727-2802, 281&--l2, 
2907-2'1. 

Failure to provide for the re-
habilltutioD of ex-service 
personnel in civil life. 2725, 
272'1-2802. 281Cl-42, 2907-
2'1. 

DEMANDS(S) FOR GRANTS (S), 
1953-54--<:ontti. 

Defence Services, Effective Army-
contd. 

Motion to reduce the Demand-
conte!. 

Hardships of the other Banks 
in respect of allowances, 
housm.. food, clothin" 
medical-aid, leave and pen· 
siODl. 2724, 2727-2802, 
2811l--42, 2907-27. 

Large scale reversions of the 
Havildar clerks. 2'124, 2727-
2802, 2811l--42. 290'1-27. 

Low scales of pay of the other 
Ranks Of the Army. 2724, 
2727-2802, 2811l--42, 2907-
2'1. 

Maintenance of the Ordnaru:e 
Factories and the condition 
of labour employed in them. 
2723, 2727-2802. 2810-42, 
2907-27. 

Need far a judicial enq\ilry 
into the cases of UDlaU. 
factory treatment of traae 
union leaders in the civil 
establishments. 2724. 2727-
2802. 2810--42. 2907-27. 

Policy of buildinl and main-
tainin, an efIlclent Army. 
2'122. 2727-2802, 2810-42, 
2907-27. 

Possibility of full production 
of acetone and acids in the 
Cordite Factory. Aruvan-
gadu, to satisfy the country's 
need In full. 2723, 2727-
2802, 2810-42, 2907--27. 

PrOllOSal for retrenchment of 
4000 employees In the ord-
nance factories, technic.i1 
development establish-
ments, depotl and M.E.S. 
2723, 2'127--2802, 2810-42, 
2907-2'1. 

Reorganisation of the Defence 
ServIces. 2'122, 2'127-280:, 
2810-42. 2907-2'1. 
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DEMAND(S) FOR GRANT(S) , 
1953-54-<:onte!. 

Defence Services, Effective Army-
contd. 

Motion to reduce the Demand-
conte!. 

To explore the lIOISibllities 1'1 
maDufacturin, civilian 
loads in ordnance and 
clothU1e factories for inter· 
nal coDSUDlPtion and to avert 
lar,e scale retrenchment. 
2723, 2727-2802, 2810--42, 
t90'l-27. 

Urgent need to implement the 
agreed recommendation of 
the Kalyanwala Comrriittee's 
report. 2723, 2'l27-280l!, 
2810-42, 2907-27. 

Utllisation of the defeDCe servi-
ces m the economic recons-
truction at 1he country. 
2722, 2727-2802, 2!1()--42 , 
29O'l-2'1, 

jllefence Services, Effective Navy. 
2'119, 2727-2802, 2810-42, 2907-
rT, 2928. 

Motion to reduce the Demand-

ComPlete Indlanisation of all 
command posta in the 
Defence services. 2725, 
2727-2802, 281G-42, 2907-
27. 

J'ailure to formulate IllllSlatlon 
for the Indian Navy, and for 
uaval volunteer resen'eB 
and auxiliaries. 2726, 
2727-2802, 2810-42, 2907-
27. 

Fallure to orpulse sutflcieot 
UDlta at the Navy Win, at 
the NatioDal Cadet Corps. 
2726, 2'127-2802, 2810-42, 
290'1-27. 

Failure to utDiae the Ch11ka-
Gopalpur area for nava4 
defence and boys training 
etabUsbmeDt. 2'728, 212'1-
2802, 2810--42, 2907-27. 

DEMAND(S) FOR GRANT(S) , 
1953-54-<:ontd. 

Defence Services Effective Navy-
contd. 

Motion to reduce the Demand-
contd. 
Har<iships of the Na"" person-

nel, other Ranks in respect 
of pay, allowances, food, 
medical-aid, clothinit, leave 
and pensions. 2725, 2727-
2802, 2810-42, 2907-27. 

Need for an' immediate deci-
sions for the establishment 
of a Boy's Train1ne School 
at Visakhapatnam. 2725, 
2'127-2802, 2810-42, 2907-
27. 

Need for mobilization and 
training of coastal sea fares 
for coastal industries and for 
coastal defence throUih a~ 
propriate naval reserves ur 
auxlllaries. 2726, 2727-280l!, 
2610-42, 2907-27. . 

ftein'statement of dected Navy 
personnel connected with 
the R.I.N. demonstrations of 
1946. 2725, 272'1-28Ul. 
2810-421 2907-27. 

Utilisatiorf Of the defence 
servioes In the economic re· 
construction of the country. 
2725, 2727-2802, 2810--42, 
290'1-27. 

• Defence Services, Non.Effective 
Charges. 2719, 2727--2802, 2810--
42, 2907-,27, 2928. l 

Motion to reduce the demand-
Utllisation Of the defence serv:t-
~ in the economic recons-
truction of the country. 
2727-2602, 281D-42, 2907-
2'1. 

Delhl-
Motion ~ reduce the Demand-

Irregularities in connection 
with the detention of three 
M.Ps. 

POllee excesaes and t:epress1on 
in Deihl. 3229-8818, 3385-
am. 
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DEMAND(S) FOR GRANT(S) , 
1953-54-contd. 
Department of Parliamentary M-

airs. 3868, 3875. 
Education. 2392-2454, 2457-91, 

24a2. 
Motion to reduce the Demand-

Compulsory primary education 
throuihout India. 2453, 
2491. 

Education policy and inade-
quate stipends to the 
scheduled caste and schedul· 
ed tribe students going 
abroad for foreian education. 
2456, 2491. 

Inadequate financial help to 
scheduled caste students 
2491. 

Inadequate provision for scho-
larships for scheduled castes, 
scheduled tribes and other 
backward classes. 2456, 
2491. 

( Inadequate proviSion for trans· 
cribing books in Bharati 
Braille. WI. . 

lnadequate scholarshipS to 
scheduled caste students 
going abroad fDr forei,n 
education. 2491. 

Plight of the teachers. 2491 
Policy in regard to education 

of the scheduled tribes anrt 
distribution of stipends and 
scholarships. 2491. ' 

Priorities in buic and social 
education. 2491. 

Scope of Secondary Education 
Commission. 2Ul. 

I:mployment Exchanaes and Resettle-
ment-2493, 2490-2580. 

Motion to reduce the Demand-
Closin, down of. Gorakhpur 

Labour Orpnisation. 2498. 
2580. 

DEMAND(S) FCiR GRANT(S), 
1953-54-contd. 
Employment Exchange and Resettle-

ment-contd. 
Motion to reduce the Demand-

contd. 
Necessity for enlar2inC and re-

ol"KanisinC employment ex-
changes. 2498, 2580. 

Unsatisfactory WOrkinll of the 
emplo)'1lU!Dt achaD&es. 24911. 
1580. 

Expenditure on Displaced Perso~ 
2584, 2714, 2715. 

Motion to reduce the Demand-
Govindapur cololl7 in Uttar 

Pradesh. 2586-2714. 
Houses in Govindapur colony 

in U.P. 2586-2714. 
Inadequate amounts spent on 

displaced Harijans. 2586-
2714. 

External Mairs--2078-2252. 
Motion to reduce the Demand-

Appointment of ambassad~ 

and hiP commi.ssionerl. 
2147, 2148-2251. 

AWlOintment of amJ.>assadon: 
and high commissioners be-
longing to the Scheduled 
Castes Community. 2147, 
2148-2251. • 

Appointment of high commis-
sioners and ambassadors be-
longing to the scheduled 
castes. 2147, 2146-225l. 

Ascertainment of facts retard· 
inc the alleeed death of 
Subhas Chandra Bose. 2146, 
2148-2251. 

Attitude of India towardl 
M.ED.O. 2146, 2148-2251. 

Colon ising facilities far people 
from the ac:heduled cast~ 

community. 2147, 21411-
2251. 

Composition of the IndIan Dele. 
,ation to the United NationS. 
2146, 2148-2251. 

Corruption and bureaucratic 
Enlarging and re-orpnising methods prevailing in the 

~ ... _______ em __ p_l_o_ym __ en __ t __ ex __ ch_an __ ~ ____ fo_r~~--------~e~~~~ti-on--~es--~~b~1is_.~~~~. reservation of vacancies to 2147, 2148--2251. 
acheduled castes and other Pailure of Government to 
backward classes. 2498, follow a consistent peace 
25110. polley. 2147, 2148-2251. 



HOUSE OF THE PEOPLE 

DEMAND(S) FOR GRANT (S), 
1953-54-contd. 
External Mairs-contd. 

Kotion to reduce the Demand-
contd. 

Fallure of· Government to 
1ollow a steady, dynamic 
8I1d positive neutral foreign 
polley. 2146, 2148-2251. 

I'allure of Government to safe· 
cuard interests of Indiana in 
Ceylon. 2146, 2148-2251. 

Fallure to secure facilities for 
Indians to re-enter Sou~l1 
Ahica. 2147, 2148-2251. 

Leadership of India in Asia 
to propaaate the message 01 
peace to the Asian people. 
2146, 2148-2251. 

Need and desirability of llqul. 
datinl the French and Portu· 
gese pockets' in India. 2146, 
2148-2251. 

Policy of appeasement to-
wards Pakistan. 2146, 2148 
-2251. 

Polley of drift in fore·.fI1 
aft.drs. 2145, 2148-2251. 

Urgent necessity of providi!l" 
colon ising facilities for the 
people of Kerala in Borneo, 
Andamana etc. 214'7, 2148-
225L 

Withdrawal from the Com-
monwealth of Nations. 2146, 
2148-2251. 

Extraordinary Payments. 3708-09. 
3717-94. 3795-3868, 3871. 

Motion to reduce the Demand-
Financing of industrial hous-

inI schemes. 
Inadequate funds provided for 

welfare of backward claSSei. 
Inadequate provision to lanCl-

less workers. 
lIea,re provision for lDduatrla1 

Housin& Scheme. 
SerloU8 famine situaUon In 

districts of Ramnad, Colm· 
• batore, South and NOlth 

Areota. Malabar and Tanicre 
of Madru State and need to 
crant .a1d froDt Centre. 

DEMAND(S) FOR GRANT(S), 
1953-54-contd. 
Extraordinary Payments-eontd. 

Motion to reduce the Demand-
contd. 

Utilisation of youth camps and 
labour services for party 
putposes. 3715, 3717-94, 

J" 3795-3888. 
~~~. 2256, 2259-69, 2261-2344, 

2348--88. 
Motion to reduce the Demand-

Morestation of the land whicb 
is not suitable for cUltiva-
tioD. 2259, 2261-2344. 
2348-88. 

Raising certain crops in the 
forests without destroyini 
them. 2260, 2261-2344. 
2348-88. 

Geological Survey. 3868, 3874. 
Grants-in-Aid to States. 3708, 3717--

94, 379:'-3868, 3871. 
Motion to reduce the Demand-

Economy merger of Himachal 
Pradesh, Vindhya Pradesn 
Ajmer and Bhopal wltll 
Punjab, Madhya Bbarat, 
Rajasthan and Madhya 
Bharat respectively. 3714, 
3717--94, 3795--3888. 

Improper diStributiOn of Jl'&DtE. 
3715, 3717-94, 3785--3888. 

Indian Posts and Telegraphs Depart-
ment (Including Working Expen-
ses). 3124, 3127-31, 3133, 3219-
20. 
Motion to reduce the Demand-

Absence of daily ciak system in 
Tripura. 3132, 3a3-3219. 

Absence of effigy of any South 
Indian poet, saint or poet-
saint on postage stamps. 3129, 
3133~-3219. 

Accommodation in G.P.O. 
Delhi. 3131, 3138-3219. 

Application of safeguarding of 
National Security Rules 1949 
against Posts and Telegraphs 
Department employees. 3131, 
3133-3219. 
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DEMAND(S) FOR GRANT(S), 
1953-~td. 

Indian PO!lts and Telegraphs Depart-
ment (Including Working Expen-
ses)-contd. 
Motion to reduce the Demand-

contd. 
Better communications to 

villages and inadequate pay 
and allowances of village 
workers. 3127, 3133-3~i". 

Censoring of letters and tel'!-
l1'ams. 3127. 3133-3219. 

Communications in Madras 
state. 3128. 3133-32i9. 

Communications Iystem 1I1 
Malabar and South Kauara. 
312B, 3133-3219. 

Communications to villages 
and inadequate pay and 
allowances of villaIe worker. 
3130, 3133-3219. 

Conflrmation of temporary 
employees. 3131. 3133-3219. 

Contract to Hyderabad State 
Road Transport Depart-
ment for carrying mails in 
preferences to private 
contracts. 3131, 3133-3219. 

Distribution of dak in village 
from nearest post oftice. 
3132, 3133-3219. 

Extra-departmental ltd and 
poliCy of extension of p:-stal 
services. 312B, 3133-aUIl. 

. raDure to implement "Post 
• oIIice for flVet1 village" 

Scheme in Travancoi.'e-
Cochin. 3127, 3133-321'1. 

railure to make arranlements 
for postal seals and stamPS 
In Hindi and telegrams in 
Hindi 3130, 3133-3219. 

Fiscal policy. 3130, 3133-
3219. 

Grievancel 
employees. 

of lower prllde 
3130, 3133-3219. 

Grievances of lower grade 
servant.. 312B, 3133-~19 

Increase of rates tor registra-
tion, insurance and book-
postS. 3129, 3133-3219 

DEMAND(S) FOR GRANT«S), 
1953-54-contd. 
Indian Posts and Telegraphs Depart-

ment (Including Working Expen-
ses)-contd. 
Motion to reduce the Demand-

contd. 
Increase of rates for registra· 

tion, Insurance etc. 3128, 
1183-3219. 

Jlode of account1nc and conse· 
quent reduction of postal 
rates. 3127, 3133-3219. 

Need for steamer and air 
communications facilitk"S to 
Lacadive Islands. 312!!, 
3133-3219. 
telephone operators in Cal-
all important towns and 
villqes. 3129. 3133-3!!19. 

!leed to introduce stamps with 
edlgles of statesmen, nat,;."Dal 
heroes, scientists, social re-
formers etc., Including such 
of them In South India. 
3129, 3133-3219. 

Position of extra-departmental 
telegraphist sub-postmasters 
3130, 3133-3219. 

Pcstal and 'telegraph facilities 
to Lacadive lslanis. 3129, 
3133-3219. 

Postal holiday on Sunday and 
Inconveniences to pu!)lic. 
3129, 3133-3219 . 

Postal rates of post cards and 
envelopea. 3130, ~133-3!!19. 

Rates of posta£e. 3128, 3!:n-
3219. 

Reabsorption of retrenched 
telephone operators in 
Calcutta consequent on 
introduction of automatic 
system. 3127, 3133-3219. 

Repatriation of supervisory 
sta1! on deputation in 
Hyderabad. 3130, 3133-
3219. 

Representation to scheduled. 
castes In services. 3131. 
3133-3219. 

Separate circle for Hyderabac1. 
3131, 3133-3219. 
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DEMAND(S) FOR GRANT(S>, 1963-
~ontd. 

Indian Posts and Telegraphic 
Department (Including Work-
ing Expenses)~ontd. 
14oti011 to reduce the Demand 

-contd. 
System of split duty of wcrk 

in G.P.O. and other post 
omees in Calcutta. 3131, 
3133-3219. 

UP-Brading of pay scciies of 
head-clerks of circle oftlces. 
3127-28, 3133-3219. 

Village post offices in Orilsa 
and telephone and tel~«raph 
offices in district and Sl' U-
divisional headquarters. 3127, 
3133-3219. 

Industries- 3536, 3617, 362G-43. 
Motion to reduce the Demand-

Appointment of the secretary 
to the Rubber Board. 3541, 
3543-3617, 362~3. 

Crisis confrontin& the tea and 
cotIee industries. 3541, 
3543--361" 3620-63. 

Failure to develop cottage in-
dustries. 3541, 3543-3617, 
3620-63. 

Policy of Government in over· 
coming the crisis in the tea 
industry. 3541, 3543-3617, 
3620-63. 

Polley of industrial develop-
ment. 35011, 3543-3617, 
362Q-63. 

Policy regard.iDt sed culture 
industry. 3540, 3543-3617, 
3620-63. 

:folicy regarding the develop-
ment of industry in the Five 
Year Plan. 3541, 3543-3617, 
3620-63. 

Suft~ of the handloom 
weavers In Madras state. 
3541, 3543-3617, 8620-63. 

Treatment towards cottage in-
dustries and the miserable 
eonditions of the bandloom 
weavers, 3541, 3543--3817, 
3620-6S.' 

DEMAND(S) FOR GRANT(S) , 1958-
~ontd. 

Industri~ontd. 

Motion to reduce the Demand-
contd. 

waste and inemclency In tht' 
propagcinda machinery. 3541, 
3543--3617, 3620-63. 

Irrilation (includin, Working Ex-
penses) Navigation, Embankment, 
ard Drainage Works (met {rom 
Revenue)-3041, 3046--3106. 
Motion to reduce the Demand-

Necessity of starting small irri-
gation works in permanently 
tamine-aftected areas ~ 
dally io Sbolapur and other 
~icts in Maharasbtra. 
3043, 3046--3106. 

Kutch-
Motion to reduce the Demand-

Immediate abolition of th~ 
state of KutCh. 3231, 3335-
3430. 

Lighthouses and Lightships. 3868, 
8876. 

Loans and Advances by th& 
Central Government. 3710, 3717-
94. 3795-3868, 3872. 
Motion to reduce the Demand-

Inadequate advances made tor 
('ultlvators and other nation 
buildlng purpose. 

N :!I'eSsity ot co-of'dln 3t oc:! an" 
integrated development 
plan before gran.ting loanll 
to states. • 

Pollcy underlyin, advancing 
loans to irrigation purposes. 
3716, 3717--94, 3795-3868. 

Manipur. 32226, 3231-4318. 
Motion to reduce the Demand-

Correct nature of autonomY 
and Ita inteJration with 
Assam. 3232, 3234-3318, 
3335-3428, 3430. 

Immediate democratisation at 
the state of Maolpur. 3231, 
3234-3318, 3331>-3428. 3430. 

Medical Services. 3868, 38'13. 
Meteorology. 81U-25, 3120. 
Mines. 3868, 38711. 
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DEMAND(S)' FOR GRANT(S), 
1963-54-contd. 

Ministry of Commerce and Indus-
tr,y. 3536, 3617, 3620--63. 
Motion to reduce the Demand-

Competition between the hand~ 
loom and cottage industries 
and the large scale in-
dustries. 3537, 3543-3617. 
3820---f3_ 

Dlscrirninatory treatment met-
ed out to the staft of the 
Textile Corruniasioner'. 0tIlee 
in Bombay etc. 35iO, 3543-
3617, 3620-63. 

EncouragemeQt and protection 
to cottage and small scale 
industries. 3539, 3543-3617. 
3620-63. 

Export and import policy. 
3539, 3543-3617, 3620--43. 

Failure to alter the character 
of foreign trade specially 
import policy. 3540, 3543-
3817, 3620--63_ 

Failure to encourajfe the hand-
loom lndustry. 3538, 3543-
3617, 3620---&3. 

Failure to protect the national 
industries. 3540, 3543-3617. 
3620--63. 

DEMAND(S) FOR GRANT(S), 
1953-~ontd. 

Ministr,y of Commerce and Indus-
tr,y.--contd. 
Motion to reduce the Demand-

contd. 
Need for the revival ot the 

handloom and coir industry. 
3538, 3543-3617, 3620--63. 

Non-implementation ot the 
Central Pay Commission's 
scales in respect of the 
employees under the -Colfee 
Board. 3539, 3543-3617, 
3620-63. 

Non-rec02Ilition 
India Colfee 
ployees Union. 
3617, 3620--63. 

of the AD 
Board Ern-
3539, 3543-

Policy of sendin, trade com-
missions abroad. 3540, 3543-
3617, 362G-63. 

Policy in reprd to the control 
of ~oreign trade. 3538, 
3543-3617, 362(}-63. 

Policy towards the rubber in-
dustry. 3538, 3543-3617. 
3820-63: 

Predominance of the British 
Monopoly Agency system in 
Commerce and Industry in 
India. 3539, 3543-3617, 
1820-63. 

Favouritism shown in 2l"8nt of Present crisis in the tea in-
Ucenses to certain merchants d try 3538 us. ,3513-3617, 
of Tuticorin in respect ot 3620-63. 
export and onions. 3540, 
3543-3617, 3~3. Protection to cottage industry. 

Import and exPOrt policy. 3537, 3538, 3543-3617, 3620-63. 
3540, 3543-3617, 9620--63. Serious threat of fall in price 

" Indiscriminate tariff protec- of coconuts and coconut oil. 
tion given to the foreign 3540, 3643-3617, 362H3. 
~ in India. 3539, 3543- Setting up a Coir Board and a 
3617, 362n "3. 

u-.... Coir Marketing and 1m-
Laqe scale retrenchment provement Trust. 3538, 

brought in the Textile Com- 1543-3611, 362()--63. 
missioner's Otftce in Bombay. 
3539, 3543-3617, 362~3. Unfair dlserirnination in 

Nationallsation of. banks and foreilD owned ftrms in India 
. against their Indian ern-

. insurance companies:. 3539, ployees. 3538, 3543--3617 l- 3543-3617, 3620--6-:-._3_. ____ . ____ 36_20-63~_. _",--~_. 



HOUSE OF THE PEOPLE. 

WSIIIAND(S) FOR GRAln(S). 
1953-54-contd. 
Ministry. of Communications. 3124, 

3126-27. 3133-3219. 

Motion to reduce the Demand-
Anti-commwUst' campaiJll per· 

mitted by postal services on 
postal covers sent from 
Calcutta. 3126. 3133-3219. 

Anti·labour methods in deal· 
ing with trade union 
workers. 3126,. 3133-3219. 

I'allure to implement recom-
mendations of expert com. 
mittee. 3126, 3133-3219. 

Uvi11l waee to non·depart. 
mental and extra depart. 
mental postmasters. 3126. 
1133-3211. 

Necessity of absorbing all 
the non-departmental post-
masters as postmen, if they 
are . not qualified to be 
appointed otherwise. 3126. 
3133-3219. 

Necessity of acceptiq a KarOl 
as a villaee in Travancore-
Cochin and not a Pakuthy. 
3127, 3133-3219. ' 

Ministry of Defence. 2718, 2727-
:&802, 2810-42, 2907-28. 

Motion to reduce the Demcmd-
Anti·South Indian bias of the 

Army, Navy and Air Force 
SelectiOn BOard. 2720. 
272'1-2802. 2810--42, 2907-
27. 

Desirability of encouragln.c th. 
~ ICbeduled castes. scheduled 

tribes and backward classes 
to Join the defence services. 
2722, 2727-:2802, 2810--42, 
2907-27. 

Failure to adopt modern trenClS 
of Defence erpnisation 81' 
as to ensure economy wbil. 
increasina e8iciency. 2721 
27:&7-2802, 281G--62, 2907-
2'1. 

DEMAND(S) FOR GRANT (S). 
1953-54-contd. 
Ministry of Defence-contd. 

Motion to reduce the Demand-
contd. 

Failure to eliminate waste and 
extravIIJance in defence ex-
penditure. 2721, 2727~802J 
2810--42, 2907-2'1. 

Failure to make use of the 
Defence Forces for produc-
tive purposes. 2721, 2727-
2802. 281()-42. 2907-27. 

Failure to provide for the 
training of defence personnel 
to help the nation's socio-
economic development drive 
2721, 2727-2802, 2810-42, 
2907-17. 

Necessity for Jntrodudng 
military trolini11l in schools 
and colleges. 2720, 2727-
2802. 28111--42, 2907-27. 

Necessity for settlJ1l ~ a Par. 
liamentary Committee to &0 
into the ways and means of 
e1i'ectiD,econODlY. 2720 
2721-2802, 2810--42, 2907--
27. 

Necessity ot b\llld.iJ1l up citi· 
zen forces to form second 
line of defenee for tile 
Army, Navy and Air Force. 
2721, 2727-:,2802, 2810-42, 
Z907-27. 

Necessity of extenc:IinJ the 
NatIon.11 Cadet Corps in all 
schools, colleges and other 
institutions and expandinJ 
the aetl.vft:.ea further. 2722, 
2727-2802, 2810-42, 2907-
1'1. 

Necessity of openiq Arm,.. and 
Air Force trainin,centre. 
ID Andbra State. 2723. 
1127-2802, 2810-42, 2907-
17. ' 

Policy. 2720, 2721, 2727-2802, 
2810-42,2907-27. 

The Anti-South IndJ.8D bias ot 
tbe Army, Navy, and .#Jr 
Force selectioa Board. 2nO. 
2727-2802, 281G--62, 2907-
21. ' 
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OEMAND(S) FOR GRANT(S). 
1953-54-contd. 
Ministry of Defence-contd. 

Motion to reduce the Demand-
contd. 

Top heavy cost of the Sec· 
retariat of the Min:stry ·,f 
Defence. 2721. 2127-2802. 
.10--42. 2907-27. 

Utllisation of the army for the 
lIOcio-economic progress of 
the country envisaged in the 
Five Year Plan. 2720. 2727-, 
2802. 2816-42. 2907-27. 

Ministry of Education. 2391. 2392-
2453, 2457-91. 

Motion to reduce the Demand-
Failure to award diplomas to 

the candidates who passed 
in the diploma examination 
in Commerce and Business 
Administration in 1948 con-
ducted by All India Board 
for Technical Studies. 2354, 
2491. 

Free and compulsory educa-
tion to children of scheduled 
castes and scheduled tribes. 
2453-2491. 

Free and compulsory primary 
education. 2453, 2491. 

Refusal of supplies. 2453. 2491. 
Uniform and increased pay 

scales for all teachers. 2454, 
2491. 

Ministry of Finance. 3705---$, 
3717-94, 3795-3868. 
Motion to reduce the Demand--

Additional aid to improve ec0-
nomic conditions of scheduled 

. castes. 3711, 37I7-9&, 3795-
3868. 
l'.con'Omy in adminlstratfon. 

3711. 3717-94, 3795-3868. 
Exchange Of Pakistan secu-

rities and shares held by 
Indian nationals. 3111, 
3717-94, 3795-3868. 

Failure to brin, about redistri-
bution of natitftlal income 
throuan public finance. 3712, 
3717-94, 3795-38a8. 

DEMAND(S) FOR GRANT (S), 
1953-54-contd. 
Ministry of Finance-contd. 

Motion to reduce the Demand--
contd. 

Failure to provide employees 
of Mint and Security Press, 
Hyderabad Government with 
suitable alternate jobs conse-
quent upon demonet:sation 
of Hali Sicca currency. 3712, 
3717-94,3795-3868. 

Levy of excise duty on tobacco 
on standing crops. 3712. 
3717-94, 3795-3868. 

Loan taken from a foreign 
country and, interest paiti 
thereon. 3711, 3717-94, 
3795-3868. 

Low purchasln, power of in-
dustrial worker and tiller of 
the soil due to high taxation 
system of the Government. 
3712, 3717--3868. 

NeceSSity for continu!ng food 
subsidy to Travancore-
Cochin. 3711, 3717-94,' 
3795-3868. 

Necessity for granting addi-
tional aid to Travancore-
Cochln. 3711, 3717-94, 
3795-3868. 

Planned expenditure for m.Un-
taiDing full employment and 
social security. 3712, 3717-
94, 3795-3868. 

Problems Of displaced banks 
from West Pakistan. 3711, 
3737--94, 3795-3868. 

Undesirability of invitln, two 
foreign financial experts to 
be on the Taxation EnquirY 
Committee. 3712, 3717-94, 
3795-3868. 

Upgradln, of cities according 
to population for computing 
compensator,y and ho~rent 
allowances to Government 
employees from 1st October, 
1952 as against 1st April 
1951. 3712, 3717-94, 3795-
3868. 



HOUSE OF TIm PEOPLE, 

DDU.HD(S) FOR GRANT(S), 
1953-54-contd. 

~ of Food and Agricul-
ture. 2256. 2257-59, 2261-2344, 

2348-88. 

Motion to reduce the Demand-
Abolishing subsidy to reduce 

price of :food lP"ain. 2256, 
2261-2344. 2348--88. 

Charterinr of sliPs for food· 
cratns. 2258, 2281-2344, 
2348-88. 

Cbeclp and adequate food to 
the lM!Ople. 2258. 2261-2844, 
23411-88. 

Developing ftsberies in the 
country. 2259. 2261-2344. 
23411-88. 

railure to carry out the Grow 
More Food Scheme. 2259. 
2261-2344. 2348--18. 

rood production . in &1818-
seema by providing irri-
ptional faciltties.2258, . 
2261-2344. 23411-88 • . 

General poliey relating to aari· 
culture and food. 2258, 
2261.-2344, 2348-88. 

Help to scarcity and famine-
stricken areas. 2258, 2261-
2344. 2348-88. 

ImportiD, bad food-stufIs at 
uneconomic prices. 2259. 
2261-2344, 2348--88. 

Making the tiners of the soU 
tbe owners of it. 2259, 
2261-2344, 2348-88. 

PoliCY. 22111. 2261-2344. 
23t8-88. 

Refusal ofsupplles. 225'1, 
2261-2344, 2348-88. 

HeUef to the C1Clone.dec:ted 
dIStrlcts of Tanjwe and 
Tricblnopoly. 2259, 2281-
2344, 2348-81. 

Tobacco crop in the bands of 
monopoly business m8JDatea 
of Blitain and other 
countries. 2259, 2261-2344. 
2M8-88. . 

DEMAND(S) FOR GRANT(S). 
1953-54-contd. 

Ministry of Food and Agriculture--
contd. 

Motion to reduce the Demand-
contd. 
Waste cultivable land for land· 

less schedule castes. 2259. 
2261-2344. 234&-88. 

Ministry of Health. 3868, 3872. 
Ministry or Home Affairs. 3224-

3318. 

Motion to reduce the Demand-
Efficiency and economy iD ad-

ministration. 3227, 3234-. 
3318, 3335-3428. 

Efficiency in general adDlinill· 
traUon. 3227, 32J4...:.-.331B, 
333l)-3428. 

Grievances of the eenval 
Government m cUviliOll 
clerks. ~228. 3234--3318. it '\ 

Hancillng of the Preventive 
. DetentiOn Act. 3228, 32M-
3318, 3335-3428. 

Reor,anisation of the civil 
services. 3228, 32M-S3IB. 
3335-3428. 

Scheduled castes ec:c;nomlc 
COJ¥iitions ill Rajutban and 
Madhya Bbarat. 3228. 32M-
3318. 333S--SW. 

Scheduled castes In central 
services. 3228, 3234-3111. 
3335--3G8. 

TraininJ of Cent,.l Secretariat 
omcen. 3228, 3234-,..8818. 
3335-3428. 

Transfer of Oriya. speakf"f 
tracts of Srikakulam anI 
Vishakhapatllam districts to 
Orissa state. 3228, 32M-:-
3318. 3335-3428. 

Upliftment o.f harijans, 'scbe-
c\uled castes etc. 3228. 32M 
U4-3318. 3335-3428. 

MiDistry or Information and BrQad-
eastin,.. 3888, 38'13. 
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OElltAND(S) FOR GRANT(S) , 
1953-54-contd. 
Ministry of Irrigation and Power. 

3041, 3042-43, 3~6--3H16. 

Motion to reduce the Demand-
/EmPloyment of foreigners in 

the multipurpose river 
valley schemes, 3043, 3046-
3106. 

Mal-administration and loop-
holes in the contract sys-
tem. 3042, 3046-3106. 

Workinl of the planning ad-
ministratiOn and the manner 
In which the plans are made 
out and executed. 3042, 
3046-3106. 

MinIRrY of Labour-24!12-2580. 

Motion to reduce the Demand-

Abolltlon ot Labour Appellate 
Tribunal. 2495-2580. 

Absence of any procedure in 
recognising trade 1lIlions by 
employers-Government or 
private .. 2495-2580. 

Amending Coal Mines Bonus 
Rules so that period of leave 
with pay be treated as at-
tendance for purpose of 
eomputing qualifYing period. 
MH.2SIO. 

Appointment of Canadian ex-
perts to enquire into ire-
queot roc:k-btUSts at Kolar 
Gold Fields. 2497. 2580. 

CoQ.ditions In Kolar Gold 
Fields. 2495, 2580. 

"allure In not printing im-
portant labour leJislation 
In Indian languages. 2495, 
2580. 

Failure to enforce Employees' 
State Insurance Act in citlep 
and states other than Kan-
pur and Delhi. 2496, 2580. 

:Failure to enforce Plantation 
Labour Act. 1497, 2580. 

DEMAND(S) FOR GRANT(S) , 
1953-54-contd. 
Ministry of Labour-contd. 

Motion to reduce the Demand-
contd. 

rallure to secure livin, wages 
and reasonable and better 
c:onditions of work to agri· 
cultural labour. 2497, 2580. 

Housin"g problem confronting 
the labour. 2496, 2580. 

Inefficient functioning of Em-
ployees' State Insurance 
Corporation. 2496, 2580. 

Inordinate delay in disposal of 
cases before labour tribu-
nals. 2494, 2580. 

Lack of equity in granting 
annual leave with pay to 
different categories of 
workers working under-
ground. 2494, 2580. 

Lack of interest in agricultural 
labour and enforcement 01 
Minimum Wages Act for 
agricultural labour. 2496, 
2580. 

Lack of policy for protecting 
industrial workers from 
retrenchment. 2f94. 2580. 

Lack of uniform policy in 
according recognition to 
trade unions of employees 
of various Ministries of 
Central Government. 2496, 
2580. 

Low standard of living of 
wards recognition of trade 
unions of employees of vari-
ous Ministries of the Gov-
ernment of India. 2492, 
2580. 

Low stadDard of living of 
labourers and failure to en-
force the Minimum Wages 
Act. 2494, 2580. 

Low wages paid to workers of 
coal fields. 2407, 2580. 

Necessity of reducing the 
number of hours of work 
for minen and other work-
ing unde:rlrOund from eight 
to six houn: per day. 2494, 
2580. 



HOUSE OF THE PEOPLE. 

DEld.AND(S) FOR GRANT' (S),- ' 
1953-54--contd. 
Ministry of Labour-contd. 

Motion to reduce the Demand-
conte!. 

Non-enforcement of the Mini-
mum Wages Act in certain 

category of industries. 2496, 
2580. 
, 

Non-existence of suitable 
machinery to prevent perio-
dical retrenchment in in-
dustrial labour. 2496, 2580. 

Question to declaring tuber-
culosis as an industrial 
disease for coal-fields. 2495, 
2580. 

Recognition te all trade 
unions in Government or 
private owned industries 
and in case of dispute ba:llot 
to be taken to determine the 
representative character. 
2495, 2580. 

Befusal of payment of dear-
ness allowance as per award 
to 1400 employees by United 
Bank of India, Calcutta. 
2497, 2580. 

Refusal of supplies. 2493, 
2580. 

Retrenebment and unsatisfto,r 
tory treatment of employee!> 
of All India General 1nsur-
ance Co. Bombay. 2497, 
2580. 

Seriou.'1. shortage of houses for 
workers of coal mines at 
Singareni Collieries, Kotha~ 
gu41um and BellampaIU. 
~2580. 

Serious shortage Of housing 
accommodation of Batt! 
Gold Fields Raichur, 
Hyderabad State. 249', 
2680. 

DEMAND(S) FOR GRANT 
1953-5-i-contd. 
Ministry of Labour-contd. 

(S), 

Motion to reduce the Demand-
contd. 

Serious threat of retrench-
ment in Ooregam Gold 
Company in Kolar Gold 
Fields. 2495, 2580. 

Treatment accorded to 
patients at Singareni Col-
lieries Company Hospi-
tal. Kothagudium. l!-l97, 
2580. 

Unsatisfactory way of hand-
ling the problem of labour 
2498, 2580. 

Ministry of Law. 3668, 3873. 
Ministry of Natural Resources 

and • Scientific Research. 3868, 
3874. 

Ministry of Production. 3868, 
3775. 

Ministry of Rehabilitation. 258., 
2714, 2715. 
Motion to reduce the Demand-

Compensation to the displaced 
persons from West Pakis-
tan. 2585, 2586-2714-

Desertion from government 
camps and colonies. 2585, 
2586-2714-

Lands to the displaced .gri-
cultural labourers. 2586-
2714-

Refugee deserters from Gov-
ernment colonies. 25a~, 
2586-2714. 

Rehabilitation of East Bengal 
refugees. 2585, 2586-2714. 

Rehabilitation of refug~ 
in Tripura. 2586-;,2714. 

ResetUement of refugees on 
land in Tripura and West 
Bengal. 2588--2714. 

'!be rehabilitation of East 
Bengal refugees. 2585, 
2586-271-4. 

-~e rehabilitation of JlUt'mu 
and Kashmir. 2585, 25116---
2714. 
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DEMAND(S) FOR GRANT(S) , 
1953-54-contd. 
Ministry of Rehabilitation-contd. 

Motion to reduce the Demand 
-contd. 

Unsatisfactory treatment of 
displaced persons migrating 
before the passport sy;;tem. 
2585, 2586-2714. 

Kinistry of States. 3226-3318, 
3335-3429. 
Motion to .reduce the Demand-

Abolition of part C states. 
3230. 3234-3318. 3335-
3429. 

Disintegration of Hyderal>ad 
into its linguistic compo-
nents and the formation of 
Karnataka, Maharashtra and 
Visal Andhra state. 3230-
3234. 3318. 3335-3429. 

Disintegration of Hyderabad 
state into three linguistic 
parts. 3230. 3234--3318, 
3335-3429. 

Formation of Kerala state 
after the formation of 
Andhra. 3230. 3234-3318, 
3335--M29. 

i- Implementation of July 
Agreement between the 
Government of India and 
Jammu and Kashmir. 3230, 
3234-3318, 3335-3429. 

Intervention by States Minis-
try in the international 
a1!airs of the part B states. 
3230, 3234-3318, 3335-
3429. 

Policy of discrimination bet-
ween part, A, B and C 
states. 3230, 3234-3318, 
335--3429. 

Policy with regard to the 
formation of linguistic 
state. 3230, 3234-3318, 
3335--3429. 

Problem of integration of part 
"c" States into their ad-
joining part "A" or pm 
"B" States, 3230, 3234-
1318. 3335--3429. 

Redrawing the administrative 
map of India on the basis 
of linguistic, economic and 

DEMAND(S) FOR GRANT (S), 
1953-54-contd. 
Ministry of Stat~ontd. 

Motion to reduce the Demand 
-contd. c 

administrative considera-
tion. 3230, 3234--3318, 3335-
3429. 

-I. Use of the Central Reserve 
Police during the agitation 
in Kashmir and Jammu .• 
3230, 3234-3318, 3335-
3429. 

J4inistry of Transport. 3888, 38'18. 
Ministry of Works, Housing and 

Supply. 3433, 3435-36, 3438-
3525, 3516. 
Motion to reduce the Demand-

Corruption and nepotl8m. 3431-
36, 3438-3515. 
Economy and efficiency in ad-

ministration. 3435, 3438-
3515. 

Inadequate measures in in-
dustrial housing. 3435, 
3438-3515. 

Need to extend Provident 
Fund Pension Rules and 
Gratuity facilities to perma-
nent and temporary works 
charged staff. 3435, 3438-
3515. 

Price policy re petroleum 
products particularly fur-
nace oil. 3436, 3438-3515. 
3515. 

Retrencbment of C.P.W.D. 
workers. 3435, 3438-3515. 

Step to confirm all tempo-
rary staff and to stop 
contract labour. 3436, 3438 
-3515. 

Mint. 8701-08, 3717-&4, 8795-3888, 
8870. 

MiIIcellaneous Adjustments betweeD 
the Union and State Govern-
ments. 3708, 3717-94, 3795-3868, 
3871. 

Miscellaneous Departments and Ex-
penditure under the MiniStry of 
Commerce and Industry. 3537, 
3542-3817, 3620-63, 3684. 
Motion to reduce the Demand-

The real problem of the hand-
loom industry. 3542, 3M3-
3617, 3620-81. 



8z HOUSE OF THE PEOPLE. 

DEMAND(S) FOR 
1953-54-contd. 

GRANT{S). 

Miscellaneous Departments and 
Expenditure under the Ministry 
of Commerce and Industry-contd. 
Motion to reduce the Demand-· 

contd. 
Working of the Tari1! Commis-

sion. 3542, 3543-3617, 3620-
63. 

Miscellaneous Departments and Ex-
penditure under the Ministry of 
Communications. 3125, 3220. 

JIlscellaneous Departments and Ex-
penditure under the Ministry of 
Education. 2392, 2492. 

Xiscellaneous Departments and Ez· 
penditure under the 'Ministry '" 
!'mance. 3041, 3710, 3717-"-
3795-3868, 3870. 
Motion to reduce the· Demand-

Community development pro-
jects and right of AmeriClUl 
representative in them. 

Desirability of appointing a 
Special Commission of En-
quiry reSl!l'ding extent 01 
foreign capital in the country. 
3714. 3717-94, 3795-3868. 

Miscellaneous Departments and Ex-
penditures under the Ministry of 
Home Affairs. 3225-3318. 
Motion to reduce the Demand-

Careless administration of the 
Indian Partnership Act, 1932. 
3229-3318. 

Miscellaneous Departments and lCIr· 
penditure under the Ministry of 
Irrigation and Power. 3042, 3044, 
~106, 3107. 
Motion to reduce 1he Demand-

Economy. 3M4, 3046--JlO6. 
MiseelIanP.OUs Departments and Ex· 

penditure under the Ministry of 
Labour. 3493, 3499-3580. 
Motion to reduce the Demand-

Delay in constitution of Mines 
- Board of Health at Kothagu-

diwn and BeUampalll coal 
mines. 2498, 2589. 

JliSceUaneous Departments and Ex-
penditure under the Ministry of 
.N4ltural ResoIJJ'Cel and Scientific 
Research. 3868, 8875. 

D~D(S) FOR 
1953-54-contd. 

GRANT (S), 

Miscellaneous Departments and Ez· 
penditure under the MiDistry 01 
Production. 3868, 3876. 

Miscellaneous Departmente and Ex-
penditure under the Ministry of 
Works, Housing and Supply. 
3434, 3516. 

Miscellaneous Expenditure under 
the Ministry of . Defence. 2718. 
2727-2802, 281~2, 2907-27. 
2828. 

Miscellaneous Expenditure under 
the Ministry of External Affair .. 
2078--2252. 

Miscellaneous Expenditure under 
the Ministry of Food and Agricul-
ture. 2257, 2261-2344, 234B.--$, 
2181. 
Motion to reduce the Demand-

GiftlI received from abroad. 
2261-2344, 2348--88. 

Miscellaneous Expenditure under 
the Ministry of" Health. 3868, 
3873. 

Miscellaneous Expenditure under 
the Ministry 01 Rehabilitation. 
2584,2716. 

Miscellaneous Expenditure under 
the Ministry of States. 

Motion to reduce the Demand-
~ Unsatisfactory refugee rehabi-

litation policy of Jammu and 
Kashmir. 3227, 32M-3318, 
3335-3428, 3432. 

Miscellaneous Expenditure under 
the MiniStry of Transport. 3868, 
3817. 

Miscellaneous. Expenditure under 
the Parliament ~iat. 3868, 
3877. 

; 
Multipurpose R:ver Schemes. 3041, 

1046, 3106-07. 

Motion to reduce the Demand-

Administration and workin, of 
dlfferent multiP\,lrpoae river 
IlChemee. 3043, 3046....:3108. 



INDEX TO DEBATES, PART n, THIRD SESSION, 1953. 83' 

DEMAND(S) FOR GRANT(S), 
1953-54-contd. 
Multipurpose River Schemes-

contd. ., 
~~. Motion to reduce the Demand-

Corruption, nepotism, financial 
irregularities, delays, wastage 
antt uncoordinated planning 
in Hiraklld Project. 3044, 
3046-3106. 

Growing employment of foreign 
experts and also the growth 
of foreigners in these schemeS. 
3044, 3046-3106. 

Inefficient and haphazard plan-
ning of multipurpose projects 
and the wastage, corruption 
and nepotism in the execution 
thereof. 3044, 3046--3106. 

Investigation of Gandikota and 
Nandi Konda projects on 
river Kistna. 3043, 3046-
3J.06. 

Nepotism and favouritism in 
the Central Water and Power 
Commission. 3044, 3046-
'106. 

Sixth report of Public Accounts 
Committee, 1952-53 (Hirakud 
PrOJect). 3044, '046--3107. 
~ progress of multipurpose 

.,/' ~~r schemes. 3M3, 3046-
. !l106. 

Urgency of fully developing the 
Ghataprabha Project and 
Koyana to irrigate the scar-

./'. city and famine areas of 
Bijapur, Belgaum, Sholapur, 
Satara and other areas of 
Maharashtra. 3043, 3046-
3106. 

Wastage and corruption in the 
execution of multipurpose 
river schemes. 3043, 3046-
S106. 

New Delhi Capital Outlay. 3434-
35, 3516-17. 

~um. 3706-07, 3717--94, 3795-
3868, 3869. 

Other Capital Outlay of the M'nis-
try of Communications. 3126, 
3221. 

DEMAND(S) FOR GRANT (S)-, 
1953-54-contd. 
Other Capital Outlay of the Minis-

try of Finance. 3710, 3717-94, 
3795--3868, 3872. 

Motion to reduce the Demand-
Grant to community projects 

and Colombo Plan and policy 
underlying therein. 3716. 
3717-94, 379~868. 

Other Capital Outlay of the Min!s-
try of Food and Agriculture. 2257. 
2261-2344, 2348-88,.2389. 

Motion to reduce the Demand-

Redistribution of land to re-
move economic inequality. 
2261-2344, 2348-68. 

Other Capital Outlay of the Minis-
try of Irrigation and Power. 3042, 
3045, 3046--3106, 3107. 

Motion to reduce the Demand-
Extension of electric supply. 

3045, 3046--3106. 

mher Capital Outlay of the Mbis-
try of Natural Resources and 
Scientific Research. 3868, 3878. 

mher Capital Outlay of the Mi:lis-
try of Transport. 3868, 3879: 

O:her Capital Outlay of the Mi:tis • 
try cf Works. Hous:ng and Sup • 
~y. 3435, 3517. 

Other Civil Worn. 3434, 343'7, 
3338--3515, 3516. 

Motion to reduce the Demand-
Corrup~;;m. bribery and :lepO' 

Usm. 3437, 3438-3515. 
Fa'1ure to 
~hRrged 

ployees. 
3515. 

absorb all WOl'lI:· 
temporary em-

3437, 3438-

Other Organisations under the 
Ministry of Production. 3868, 
3876. 

Other Scientific . Department •. 
2381-82, 2491. 

Overseas Communications Service. 
3125. 3220. 

Parliament. 3868, 38'7'1. 
------------------------~------------------------



84 HOU5E OF THE PEOPLE. 
--------------------- - --- -- ---DEMAND(S) FOR GRANT(S) , 
1953-~cmtd. 

Pa)'ment to other Governme:lts, 
Departments, etc. on account of 
the Administration of Ageney 
Subjects and M8::lagement of 
Treasuries_ 3707,3717-94,3795-
3868,3869. 

Payments to Retrencbed Personnel-
3710, 3717--94, 3795-3868, 3872. 
:Motion to reduce the Demand-

Inadequate provision for pen-
sion to retrenched persons 
specially ministerial staff and 
labour. 3716, 3717-94, 3795-
1868. 

Pollee-

Motion to reduce the Demand-
'Ulciency and discipline in the 

Poliee administration. 3229-
1318, 3335-3429. 

Lack of provision of special 
Police for Rajasthan. 3229-
3318, 3335--3429. 

Low seales of pay of police 
staff. 3229-3318, 3335-
3429. 

Ports and Pilutage. 3868, 3876. 
Pre-partltion Payments. 3709, 3717 

-94, 3795-3868, 3871. 

I4otion to reduce the Demand-
Problem of recoveries of funds 

belonging to displaced banks 
from West Pakistan. 3715, 
3717-94, 3795-3868. 

Privy Purses and Allowance of 
I:uiian Rulers. 3226, 3234-:;318, 
3335-3430. 

~ Health. 3868, 3873. 
PurchaseI of Foodgraina. 2257, 

2389. 

Relations with States-

o(.lIotion to reduce the Demand-
Economy-policy witll Telard 

to Kashmir. 3284--3318, 
333~. 3431-

lDterferenee of the Centre with 
the various states. 3214-3318, 
3335-3428, 3431. 

DEMAND(S} FOR GR.ANT(S). 
1953-~td. 

Relations with State&-ecmtd. 
Motion to reduce the Demand-
ccmtd. 

Need to make the states auto· 
nomous than at present. 32M-
3318, 3335-3428, 3431. • 

Salt. 3868, 3875. 
Scientific Research. 3868, 3875. 
-Secretariat of the Viee-PreCdent. 

3868, 3877. 
Stamps. 3707, 3717-94, 3795-

3868, 3869. 
Stationery and Printing. 3516, 3516. 

Motion to reduce the Demand-
Delays in printing of proceed-

ings of House of the People. 
3437, 3438-3515. 

Grievances of Central Govern-
ment Press employees. 34.37, 

3438-3515. 

Superannuation Allowance and Pen-
sions. 3708, 3717-94, 3795-3868, 
3870. 
Motion to reduce the Demand-

Necessity of discontinuiD, forth-
with payment of superan-
nuation allowances and pen-
sions in En&land. 8714. 3717-
94, 3795-3888. 

Supplies. 3433, 3515, 3516. 
Motion to reduce the Demand-

Corruption in waste stores and 
purchase of stores. 3436, 
3f38-3515. 

Economy in expenditure Oil 
India Supply Mission in 
U. S. A. 3437, 3438-3516. 

Failure to improve power 'house 
in Agarthala. 3436, 3438-
3515. 

Inordinate delay in obtainin, 
spare parts of buses and l0r-
ries for Road Transport De-
partment, Hyderabad State. 
3438, 3438-3515. 

Reduction of expenditure UD 
India Stores Department. 
London. 3437, 3438--851&. 
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)EMAND(S) FOR GRANT(S) , 

l 
t 

1953-5""-contd. 
Supplies-c:ontd. 

Motion to reduce the Demand-
contd. 

Scrutiny of stores indents of 
various departments before 
actual indent is placed in 
foreign countries. 3437, 
343S-3515. 

Surve;y of India. 3861, 3874. 
Taxes on bcome iocludinc Corpora-

tion Tax. 3706, 3717-94, 3795-
386S,3888. 
Motion to reduce the Demand-

Necessity of computmg allow-
ances to managing agents on 
peniOnal basis and not o:t 
company basis. 

Working of Inrome Tax Depart-
ment and evasion of taxes 
specially by British concerns. 
3713, 3717--94, 3795--3868. 

Territorial and Political Pensions-
3708, 3717--94, 3795--3868, 3870. 
Motion to reduce the Demand-

Failure to provide for pensions 
to political sufferers. 

Step; to tax pensions payable 
to rulers of former Indian 
states. 3714, 3717-94, 3795-
386S. 

Tribal Areas. 2078-2251. 
Motion to reduce the Demand-

Disproportion between swns 
spent for social services and 
for other purposes. 2145, 
2148-2251. 

Tripura. 3226-27,3233-3318.3335-
3441. 

Motion to reduce the Oemand-
A fire brigade in the town of 

Agartala. 3233, 3234-3318, 
3335-3441. 

Adequate help to the non-gov-
ernment schools. 3233, 3234-
3318, 3335--3441. 

Anti-malaria mobile unit in 
Tripura. 3233, 3234-331S, 
3335--3441. 

DEMAND(S) FOR 
1953-54---contd. 
Trip~ontd. 

GRANT(S) , 

Motion to reduce the Demand-
contd. 
Commercial road linkinc Tri· 

pura with the rest of India. 
3233, 3234-331S, 3335--3441. 

Compensatory allowance to the 
state employees in Tripura. 
3232, 3234-3318, 3335--3441. 

Demands for primarY and secon-
dary school teachers. 3233. 
3234--3318, 3335-3441. 

Drinking Water in towns and 
vilJ.qes. 3233, 3234-3318, 
33a!-3441. 

Economy-abolition of the post 
of District Magistrate. 3232, 
3234-3318, 3335--3441. 

Failure to resettle refugees in 
Tripura. 3232, 3234--3381. 
3335-3441. 

Fare Charges of Airways. 323!, 
3234-3318, 3335-3441. 

Labour eJrehange in Tripunl. 
3233, 3234-3318, :i335-3441. 

Legal position of the people ill 
relation to courts. 3233, 
3234--3318, 3335--3441. 

Legislative Assembly in the 
state. 3233, 3234-3318, 
3335--3441. 

Municipal laws fCYr the Apr. 
tala Municipality and to in-
troduce new municipality h 
Tripura. 3232, 3234-3311, 
3335-3441. 

Permanent Judicial Commla-
sm fOI'Tripura. 3233, 3234-
3318, :i335-3441. 

Requisitioning of the peasants, 
la.'1d for refugee. 3232, 3234-
3318, 3335--3441. 

Tea Industry in Tripura. 3232, 
3234-3318, 3335-3441. 

Training centres for riUrses aD4 
midwives. 3232. 3234--U18, 
3335-3441. 

t·-----------------------------------------------------



HOUSE OF THE PEOPLE. 

DEMAND{S) FOR GRANT (S). 
1953-M-contd. 
UW<l:l Excise Duties. 3106, 3717-

94. 3795-3868. 3869. 
Motion to redue the Demand-

Abolition 0( excise duty on 
tobacco grown and condi-
tioned in Koraput district 
of Orissa. 3713. 3717-94, 
379~868. 

Difficulties of small growers at 
backward classes by levy ot 
excise duties on tobacco on 
standing crops. 8713, 3717-
94, 379~868. 

Manner of collection and dis-
tribution to states. 3713, 
3717-94, 3795-3868. 

Zoolog:cal Survey. 3868, 3874. 
DEMAND(S) FOR GRANT(S) , 

ON ACCOUNT, 1953-54-
Administration of Justi~. 12BO. 
Agriculture. 1276. 
Andaman and Nicobar Is1a:lds. 

1278. 
Ar('haeohgy. 1271. 
Audit. 1274. 
Avia.ion. 1270. 
Bilaspur. 1283. 
Botanical Survey. 1280. 
Broadcastin,. 12'18. 
Cabinet. 1277 . 
Cap:tal Outlay of the Ministry of 

Commerce and l:ldustry. 1286. 
Capital Outlay of the M;nistry of 

Education. 1287. 
Capital Outlay of the M1nis;ry of 

Health. 1289. 
Capital Outlay of the Ministry of 

Hpme Mairs. 1289. 
ca,pital Outlay of the MiDisJy of 

Labour. 1290. 
Capital Outlay of the Ministry of 

Production. 1290. 
CapItal Out1ay of 1he Ministry of 

Rehabilitation. 1290. 
ca,p:tal Outlay of the Mlnl!stry of 

States. 1290. 
>' ,QaPuBl Out.la)t on Broadcastln,. 

lZ89. 

DEMAND(S) FOR GRANT(S), 
ON ACCOUNT--contd. 
Capi.aI Outlay O!l Buildings. 1291. 
Cap:tal Outlay on Civil Avlation. 

1286. 
Capital Outlay on Currency. 1287. 
Capital OuUay on Forests. 1288. 
Cap:tal Outlay (\n lndiap F~sts and 

Telegraphs (:lot met frum Reve· 
nue). 12813. 

Capital Outlay on Mints. 1287. 
Capital Outlay on Multipurpose 

River &:he.mes. 1289. 
Capital Outlay on Ports. l2IIl. 
Capit8l Outlay on Road. 1291. 
Capital Outlay on the India Secu-

rity Press. 1287. 
Ce:lsus. 1277. 
Central Road Fund. 1284. 
Chandemagore. 1272. 
Chief Inspect« ot Mines. 1279. 
Civil Defence. 1280. 
Civil Veterinary Service. 12'18. 
Olmmunicatl'ons (mclud1ng tIIationa! 

Hi'thways). 1284. 

Commuted Value of Pensions. 1288. 
Currency. 1274.-
Customs. 1273. 
Defence Capital Outlay. 1287. 
Defence-Services - Effective --

Air Force. 1271. 
Defence-Services 

Army. 1270-71. 
Defence-Services 

Navy. 1271. 

E1fective 

Effective 

Defenct, ... Services - Non .. Effeetive 
Charges. 1271. 

Delbi. 1277. 
Department of Parliamen~ M-

airs. 1281. 
Education. 1272. 

. JGmployment Exchanges and Be-
settlement. 1279. 

Expenditure on Displaced Person& 
12lr.e. 

External Mairs. 1172. 
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DEMAND(S) FOR 'GRANT(S) ON 
ACCOUNTS. 1953-~ontd. 
Extraordinary Payments. 1275. 
~re5t. 1275-76. 
('..eologieal Survey. 128l. 
Grants-in-AJd to States. 1275. 
Indian Pests and Telegraphs De-

partment (Including Working 
Expenses). 1269-70. 

Industries. 1269. 
Irrigation (Including Working. Ex-

penses) Navigation, Embankment 
a:ld Drainage Works-met frum 
Revenue. lZ78. 

Kutch. 1283. 
Lighthou5ej and LightshipS. 1284. 
Loans and Advances by the Ccn· 

trill Govemme!lt. 1288. 
Manipur. 1283. 
Medical Services. 1276. • 
~1eteorolcgy. 1270. 
Mines. lZ81. 
Ministry of Commerce and Indus· 

try. 1269. 
M:nistry of Communications. 1269. 
Ministry of Defe:lce. 1270. 
l\1inislry of Education. .1271. 
Ministry of Finance. 1273. 
Minis~ry of Food and Agriculture. 

1275. 
Min:stry of Health. 1276. 
Mb:stry of Home Affairs. 1277. 
Ministry of Information and Broad-

casting. 1278. 
Ministry of Irrigation and Power. 

1278. 
M:tlistry of Labour. 12711. 
Mi!l:stry of Law. 1280. 
Ministry of Natural Resources and 

Scientific Research. 1280. 
Ministry of Production. 1281. 
Ministry of Rehabilitation. 1282. 
Ministry of States. 1283. 
Ministry of Tra:lsport. 1284. 

Ministry of Works, nousing an" 
Supply. 1285. 

DEMAND(S) FOR 'GRANT(S) ON 
ACCOUNT, 1953-54-contd. 

Mint. 1274. 
Miscellaneous Adjustments between 

the Union and State Govern-
- ments. 1275. 
Miscellaneous Departments and 

Expenditure . under the Ministry 
of Commerce and Industry. 12119. 

Miscellaneous Departments and 
Expenditure under the Ministry 
of Communication. l27U. 

Miscellaneous Departments and 
Expenditure 'under the Minisiry 
of Education. 1272_ 

Miscellaneous Departments and 
Expenditure under the Ministrr 
of Finance. 1274-75. 

Miscellaneous Departments· and 
Expenditure under the Ministry 

,of Food and Agriculture. 1276. 
Miscellaneous Departments and 

Expenditure under the Ministry 
of Home Affairs. 1277-78. 

Miscellaneous Departments a'1d 
Expenditure under the Minjstry 
of Irrigation and Power. 12i9. 

Miscellaneous Departments :;r.~ 
Expenditure under the Mil"listry 
of Labour. 1279. 

Miscellaneous Departments all.t 
Expenditure under the Ministry 
of Natural Resources and Scie."lti-
fic Research. 1281. 

Miscellaneous Departments a'll 
Expenditure under the MirWtrJ 
of Production. 1282. 

Miscellaneous Departments and 
Expenditure under the Minj"tl'Y 
of Works. Housing and Supply. 
1285. 

Miscellaneous Expenditure under 
the Ministry of Defence. 1271. 

Miscellaneous Expenditure under 
the Ministry of External Affairs. 
1272-73. 

Miscellaneous Expenditure 1IIlder 
the Ministry of Health. 1277_ 

Miscellaneous Expenditure uncrer 
the Ministry of RehabilitatiO!l.· 
1282. 
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DEl4AND(S) FOR GRANT(S) , ON 
ACCOUNT, 1953-54-contd. 
:Miscellaneous Expenditure under 

the Ministry of States. 12M. 
Miscellaneous Expenditure under 

the Ministry of Transport. 1285. 
Miscellaneous Expenditure under 

the Parliament Secretariat. 1286. 
Multipurpose River Schemes. 127P. 
New Delhi Capital Outlay. 1291. 
Opium. 1273. 
Other Capital Outlay of the Minill-

try of Communications. 1287. 
Other Capital Outlay of the Minis-

try of Finance. 1288. 
Other Capital Outlay of the Minis-

try of Food and Agriculture. 1289. 
Other Capital Outlay of the Minis-

try of Irrigation and Power. 
1289-90. 

Other Capital Outlay of the Minis-
try of Natural Resources and 
Scientific Research. 1290. 

Other Capital Outlay of the Minis-
try of Transport. 1291. 

Other Capital Outlay of the l4iniJI-
try of Works, Bousing and Sup-
ply. 1291-92. 

Other Civil Works. 1285. 
Other Organisations under the 

Ministry of Production. 1282. 
Other Scientific Departments. 1272. 
Overseas Communications Service. 

1270. 
Parliament. 1288. 
Payments to other Govemment.", 

Departments etc. 1274. 
Payments to Retrenched Personnel. 

1288. 
Poliee. 12'1'1. 
Ports and Pilotage. 1284. 
Pre-Partition Payments. 1275. 
Privy Purses and Allowances of 

Indian Rulers. 1283. 
Public Health. 12'16. 
Purchases of J'oodgrains. 1288. 
Relation with States. 12118. 

Salt. 1JI2. 

DEMAND(S) FOR GRANT(S), ON 
ACCOUNT, 1953-54-contd. 
Scientific Research. 128~. 
Secretariat of the Vice-President. 

1286. 
Stamps. 1273. 
Stationery and Printing. 1285. 
Superannuation Allowances and 

Pensions. 1274. 
Supplies. 1285. 
Survey of India. 1280. 
Taxes on Income including Corpo-

ration Tax. 1273. 
Territorial and Political Pensions. 

1274. 
Tribal Areas. 1272. 
Tripura. 1283. 
Union Excise Duties. 12'13. 
Zoological Survey. 1280. 

DEMAND(S) FOR GRANl(S) ON 
ACCOUNT-PEPSU-

Administration of Justice. 2977, 
2983-3023, 3027. 

Advances Bearing l:lterest. 2983-
3023, 3032. 

Agriculture. 2978, 2983-3023, 
3028. 

Capital • Outlay on Electricity 
Schemes (within the Revenue 
Account. 2980, 2983-3023, 3029· 
30. 

Capital Outlay on Multipurpose 
-River Schemes-Bhakra Nanpl 

Pro,e<!'t. 2982, 2983-3023, 13032. 

Capital Outlay on schemes of AJri-
cultural Improveme:'lts and Re-
search. 2982, 2983-3023, 3031. 

Capital OuUay on Schemes of State 
Tradilll. 2982, 2983-3023, 3032. 

Charges on Account of Motor 
Vehicles Act. 2973, 2983-3023, 
3024. 

Chief Mlnisten' and Advisers' Sec. 
retariat. 2974.75, 2983-3023, 
3025. 

Civil Supplies Directorate. 297'7. 
2983-3023, 3027. 

CivU Works. 29111, 2983-JOII, 
3029. 



INDEX TO DEBATES. PART n, 'lmRD SESSION, 1953. 89 

DBKAND(S) FOR GRANT(S), 
ON ACCOUNT-PEPSU-contd. 
Commissioner. 2976, 2983-3023, 

3028. 
Community Development Projects. 

2981, 2983-3023, S031. 
Oa:lstruction of Irriaation, Naviga. 

tion, Embankment and Drainage 
Works. 2982, 2983-3023, S031. 

Co.operation. 2979, 2983-3023, 
3028. 

Development Department. 2915·76, 
2983-3023, 3026. 

DStrlct AdminlstratiCT.l. 2977, 
2983-3023, 3027. 

Education. 
3027·28. 

2978, 2983-3023, 

Education and Health Depal'tment. 
2975, 2983-3023, 3025·26. 

'~ctions for Legislatures. 2974, 
'\29B3-!-S023, 3025. 
Electricity Schemes, Working Ex· 

penses. 2980, 2983-3023, 3029. 
ExpencDture on Displaced Persons. 

2981, 2983-3023, 3030·31. 
Finance Department. 2975, 

2983-3023, 3025. 
Forest. 2973, 2983-3023. 

Home Department. 2975, 2983-
3023, 3025. • 

bdustries and SuWlies. 2979, 
2983-3023, 3029. 

Industries, Supplies and Labour 
Department. 2976, 2983-3023, 
3026. 

Il'ri,(atiOD. 2974, 2983-3023, 3024. 
Jail. and Judicial Lock.ups. 2977 , 

2983-3023, 3027. 
Land Revenue. 2972. 29113-3023. 
Law a:1d Local Self Government 

Department. 2976, 29113-3023, 
1026. 

lIed1cal. 297B, 2983-3023, 302B. 
Jr!inisters and Advisers. 2974, 2983-

3023, 8024. 

Miscellaneous. 2981, 2983-3023, 
8080. 

DEMAND(S) FOR GRANT (S). 
ON ACCOUNT-PEPSU-contd. 

Miscellaneous Adjustments between 
Central and State Govemme:1ts. 
2981, 2983-3023, 3031. 

Miscellaneous Departments. 2979. 
2983-3023, 3029. 

Other Taxes and Duties. 2973-74, 
2983-3023, 3024. 

Police. 2977.78, 2983-3023, 3027. 
Privy Purses and Allowances of 

Indian Rulers. 2980, 2983-3023, 
3030. 

Public Healtb. 2978, 2983-3023, 
3028. 

Punjabi Department. 2979, 2983-
3023, 3029. 

Belistration. 2973, 2983-3024. 
RebabilitatiCT.l Department. 2978, 

2983-3023, 3028. 
Revenue Department. 2975, 2983-

3023, 3025. 
Stamps. 2973, 2983-3023. 
State Excise Duties. 2972-73, 

2983-3023. 
state Legislative Assembly. 2974, 

2983-3023, 3024. 
Stationery and Printing. 2980-81, 

2983-3023, 3030. 
Superannuation Allowances and 

Pensions. 2980, 29113-3023, 3030. 
Veterinary. 2978-2983, 3023, 302B. 
DEMAND(S) FOR GRANT(S} , 

1953-54-
PEPSU-

AdmiDistration of Justice. 5637-38, 
5645-66, 5668-92, 5694-5703, 
5708. 

Advances Bearing Interest. 5643, 
5712.13. 

Agriculture. 5639, 5645-86, 5668-
92, 5694-5703, 5709. 

~ita1 Outlay on Multi.Purpose 
River Scheme-Bbakra Nanga! 
Project. 5643, 5668-92, 5684-
5703, 5712. 
Motion to reduce the Demand-

Corruption and inefficiency in 
Bhakra-Nangal Project. 5868-
92, 5894-5703. 
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DEMAr.rD(S) , FOR GitANl'\bJ, 
1953-54-PEPSU-contd. 

Cap:tal OuHay on Sebemes of Agri-
cultural Improvements and 'Re-
search. 5643, 5712. 

Capital Outlay on Schemes of State 
Tradmg_ 5643, 5645-66, 5668-
92, 51:194-5703. 5712. 

Charges on Account of Motor Vehi-
cles Act. 5633, 5645-66, 5668-
,92, 5694-5703, 5704. 

.Chief Minister's and Adviser's Secre. 
tariat. 5635. 5645-66. 5668-92. 
5694-5703, 5705. 

Civil Supplies Directorate. 5637, 
5703, 5707-08. 

Civil Works. 5640. 5694-5703, 5710. 
Motion to reduce the Demand-

Economy-widening, 'Kandha-
ghat Chail'. 

Failure to ensure speedy and 
economical execution of civil 
works. 5694-5703. 

Commissioner. 5637, 5645-66, 
5668-92, 5694-5703, 5707. 

Community Development Projects. 
5M2. 5711. 

Construction of Irrigation. Naviga-
tion. Embankment and Drainage 
Woeks. 5642, 5668-412, 5694-
57U3, 5712. 

Co-operatian. 5639, 5645-66, 5668-
92, 5694-5703, 5709. 
~pment 

5#lA5-66, 
SfIl6. 

District 
5645-68, 
5707. 

Department. 5636, 
5668-92, 5694-5703, 

Administration. 5637, . 
568S-92, 5694-5703, 

Motion to reduce the Demand-
Failure to punish officers on 

whom charges of corruption 
and repression are brought 
forth. 5693, 5694-5703. 

Education. 5638, 5645-66, 5693, 
5694-5703. 5708. 
Motion to reduce the Demand-

l%quiry aaainst 'Text Book 
Scandal', 5693, ~703. 

DEMAND(S) FOR GRANT (S). 
1953-54-PEPSU'-Contd. 

Education-contd. 
Motion to reduce the Demand-

contd. 
Failure to introduce compul-

sory education as promised 
in Rajpramukh's address. 
5693, 5694--5703. 

Education and Health Department. 
5636, 5645-6tl, 5668-92, 5694-
5703, 5706. ~ 

Elections for Legislatures. 5634,.,!5, 
5645-66, 5667, 5668-92, 569~, 
5694-5703, 5705. 
Motion to reduce the Demand-

DeJay in holding elections. 
5692, 5694-5703. 

Disciplinary action against offi-
cers responsible for corrup-
tion and irregularities in 
general election. 5667, 5668-
92, 5694-5703. ' 

Election to the legislatUre. 
5667, 5668-92, 5694-5703. 

Failure to take steps against 
officers who are alleaed to 
have interfered with previ-
ous elections. 5693, SI5IK-
5703. 

Electricity Schemes-Working Ex. 
penses, 5640, 5703-5710, 

Expenditure on nisplaced Persons. 
5642. 571L 

Finance Department. 5635, 5645-
~~ 5668-92, 5694--5703, 5705. 

3";,;:;. 5633, 5645-66, 5668-92, 
5694-5703, 5704: 

Home Department. 5635, 5645--66, 
5667, 5668-92, 5694--5703, 5705-
06. 
Motion to reduce tbeDemand-

Integration of PEPSU with 
Punjab. 

Representation of scheduled 
castes in Government service. 
566'1, 5868-92, 5894-5703, 

Industries and Supplies. 5639-40. 
5645-86, 5668-92, 5894-"03, 
5709 

Industr1ee, S\.,.plle; and Labour 
Department. 5636.H46-68. 
5688-92, 5694-5703,5706-08. 
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DEMAND(S) FOR GRANT (S), 
1953-54-PEPSU-contd. 
Irrigation. 5634, 5645-66, 5668-92, 

5694-5703, 5705. 
Jails and Judicial lock-ups. 5638, 

5«45-66, 5668-92, 5694-5703, 
5708. 
Mollon to reduce the Demand-

Unsatisfactory conditions in 
jails. 5693, 5694-5703. 

Land Revenue. 5632, 5645-56, 
5666-5667, 5668--92, 5694--5703. 
Motion to reduce the Demand-

Abolition of Zamindari. 5666, 
5668-92, 5694-5703. 

Agrarian reforms to give land 
and permanent ownership to 
the tiller. 5667, 5668--

,,~, ;10114-5703. 
Agrarian reforms viz. aboli-

tion of biswadaries with 
Jhinimum compensation as re-
commended by PEPSU 
Assembly by an unanimous 
resolution in May, 1952. 5692, 
5694-5703_ 

Rates of land revenue. 5692, 
5694-5703. 

Rates on land revenue in 
PEPSU. 5667, 5668--92, 

5694-5703. 
Tenancy legislation. 5667, 5668--92, 

5694-5703. 
Law and Local Self Government 

Department. 5636-37, 5645-66, 
5668--92, 5694-5703, 5707. 

Medical. 5638, 5645-66, 5668--92, 
6694--5703, 5708. 
Motion to reduce the Demand-

Funds for public health. 5693, 
5694-5703. 

Ministers and Advisers.-
Motion to reduce the Demand-

Adviser's salary. 5634, 5645-
66, 5688--92, 5694-5703, 5705. 

Miscellaneous. 5641. 5645-66. 5694, 
5703, 5711. ' 
Motion to reduce the Demancl-

Industrial labour. 5667. 5703. 
Panchayats. 5694, 5703. 

Miscellaneous Adjustments between 
Central and state, Governments. 
11042, 5711. 

DEMAND(S) FOR GRANT (S). 
1953-54-PEPSU-ccmtd. 

Miscellaneous Departments. 5640, 
5693, 5694-5703, 5709. 
Motion to reduce the Demand-

Anti-labour measures leading to 
st!J:ious discontent among in-
dustrial labour. 5693, 5694-
5703. 

Finance for welfare organisa-
tions and recommendations 
of Tripartite Conference. 
5693, 5694-5703. 

Other Taxes and Duties. 5633-34. 
5645--66, 5668-92, 5694-5703. 
5704. 

Police. 5638, 5645-'-66. 5667. 5668-
92, 5693, 5694-5703, 5708. 
Motion to reduce the Demanrl-

Repression against peasants' 
and people's organisations. 
5693, 5694-5703. 

Repression by police against 
people. 5667, 5668-92. 5694-
5703. 

Privy Purses and Allowances of 
Indian Rulers. 5641, 56~6. 
5668-92, 5694--5703. 5710. 

Motion to reduce the Demand-
Allowances given to relatives of 

rulers. 5668-92, 5694--5703. 
Allowances to relatives of rulers 

5694--5703. 
Refusal of supplies. 5668--92. 

5694-5703. 
Public He-alth. 5639, 5545- 66. 5668-

92, 5694--5703, 5708-09. 
Punjabi Department. 5640.. 56U-

66, 5668--92, 5694-5703, 5710. 
Registration. 5633, 5645-66, 58111-

92, 5694-;S703. 57Ot. 
Rehabilitation Department. 5636, 

5645-66, 5668--92, 5694-5703, 
5707. 

Revenue Department.: 5635, 5645-
66, 5658--92, 5694-S703, 5706. 

Stamps. 5633, 5645--86, 56~92, 
5694-5703, 5704. 

State heise Duties. 5632, 5645-66, 
5668--92, 5694-5703, 5703-04. 
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DEl4AND(S) FOR GRANT(S) , 
1953-54-PEPSU-contd. 
States Excise Duties - contd. 

Motion to reduce the Demand-
Excessive consumption of liquor 

and other drugs. 5692, 5694-
5703. 

State Legislative Assembly. 5634, 
. 5645--66, 566P-92, 5694-5703, 

5705. 
Stationery and Printing. 5641, 5703, 

5711. 
Superannuation Allowances and 

Pensions. 5641, 5645--66, 5703, 
5710. 

Veterinary. 5639, 5645-66, 5668-
92, 5694-5703, 5709. 

DEMAND(S) FOR GRANT(S), 1953-
54-RAILWAYS-
Appropriation to Depreciation 

Reserve Fund. 1257, 1258. 
Appropriation to Development 

Fund. 1257, 1259. 
Capital Outlay on Vizagapatam 

Port. 1257, 1260. 
Construction of New Lines-· 

Capital and Depreciation Fund--
1165, 1172-1257, 1259. 
Motion to reduce the Demand-

Line between Chittorgarh 
and Kotah. 1171, 1172-1257. 

Line between Kavali and 
Gunblkal. 1170, 1172--
1257. 

Line between NeUore and 
Cuddapah. 1170, 1172-
1257. 

Line between Ongole and 
Cumbam. 1170, 1172-1257. 

Line between Renigunta and 
Secunderabad. 1110, 1172-
1257. 

Line from Talcher to Sambal-
pur etc. 1171, 1172-1257. 

Line linking Ariyalur and 
Sankaridl'Ul. 1170, 1172-
1257. 

Line linking Kumbakonam 
and VudhachaIam. 1170, 
1172-1257. 

DEMAND(S) FOR GRANT(S), 199-
54-RAILWAYS-comd. 

Construction of New Lines-Capital 
and Depreciation Fund-contd. 
Motion to reduce the Demand-

coned. 
Line linking Te1lichery and 

Mysore. 1170, 1172-125'1. 
New line from Cudivada. 1168, 

1172-1257. 

New lines in South India. 1169, 
1172-1257. 

New lines inSouth India. 1189, 
1172-1257. 

Policy re construction of new 
lines. 1170, 1172-1257. 

Quilon-Emakulam 
1169, 1172-1257. 

Railway. 

Restoration of Kakinada-Koti-
palli line. 1189, 1172-1257. 

Oividend Payable to General Reve-
nues. 1165, 1172-1257, 1260. 

Motion to reduce the Demand-

Refusal of supplies. 1171, 1172-
1257. 

Miscellaneous Expenditure. 1184, 
1172-1257. 

Motion to reduce the Demand-
Auctioning of land. 1186, 1172-

1257. 
Bam Sadri and Neemuch. 1186, 

1172-1257. 
Construction of extension works 

and overbridges. 1157, 1172-
1257. 

Construction of lines already 
surveyed. 1165, 1172-125'1. 
Ganga Barrage Scheme survey. 

1186, 1172-1257. 
New lines between Hospet to 

Harlhar. 1186, 1172-1257. 

, New llnes from Barahil to Sam-
balpur etc. 1166, 1172-1257. 

Survey of Dohad-Indor~ llne. 
1166. 1172-1257. 
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DEMAND(S) FOR GRANT(S) , 
1953-54-RAILWAYS--cootd. 
Miseellaneous 

contd. 
Expenditure -

Motion to reduce the Demand-
cootd. 
Survey of line between Kar-

war and Raichur. 1166, 1172' 
-1257. 

Survey of new line to Arambagh. 
1166, 1172-1257. 

Open Line Works-Additions. 1257, 
·1259. 

Open Line Works-Development 
Fund-H65, 1172-1257. 1260. 
Motion to reduce the Demand-

Bringing of Kakinada on main 
line. 1171. 1172-1257. 

'Go-as-you-please' tickets. 1171, 
1172-1257. 

Overbridge near Godhra Sta-
tion. 1171, 1172-1257. 

Stations for Tambaram Sana-
torium. 1171, 1172-1257. 

Tanjore-Nagore train service. 
1171, 1172-1257. 

Open Line Works-Replacements. 
1257, 1259-60. 

Open Line Works (Revenue)-
Labour Welfare. 1257, 1259. 

Open Line Works (Revenue)-
Other than Labour Welfare. 1257, 

1259. 
Ordinary Working Expenses-

Administration. 1010-80. 
Motion to reduce the Demand-

Bad conditions of newly built 
railway quarters in N. E. Rly. 
1018. 1020-80. 
Corruption in administration. 
1018, 1020-80. 

Corruption in railway adminis-
tration. 1018, 1020-80. 

Corruption in the administra-
tion. 1019, 1020-80. 

Discrimination re rent-free 
quarters of S. M. & A. S. M. 
in Southern Railway. 1018, 
1020-80. 

Economy of expenses' in admi-
~tion. 1017-18. 1020-80. 

DEMAND(S) FOR GRANT(S) , 
1953-54-RAILWAYS--contd. 
Ordinary Working Expenses-

Administration-contd. 
Motion to reduce the Demand-

cootd. 
Etl.'Iciency. 1017, 1018, 1020-80. 
Fall in income from railways. 

1019, 1020-80. 
Future set-up of Railway Clear-

ing Accounts Office. 1017, 
1020-80. 

Inability to prevent beggars in 
running trains. 1019. 10~ 
BO. 

Increase of basic pay for StatiOJl 
Masters etc. 1017, 1020-80. 

Indian Railway Conference 
Association. 1018. 1020-80. 

Indiscriminate transfer of staff. 
1017, 1020-80. 

Labour Policy. 1017. 1020-80. 
Non-recognition of All IndIa 

Ministerial Staff Association. 
1016. 1020-80. 

Non-recognition of All India 
Railway Inspectors' Associa-
tion. 1016, 1020-80. 

Pay structure of Station :Mas-
ters and Assistant StatioD 
Masters. 1018, 1020-80. 

Station Masters. 1018, 1020-
80. 

Recovery of arrears of salary 
etc. by railway employees. 
1018, 1020-80. 

Refusal of supplies. 1017-18, 
1020-80. 

Reinstatement of discharged or 
suspended workers. 10lT, 
1020-80. 

Two scheduled caste members 
on Railway Service Commis-
sion. 1017, 1020-80. 

Victimisation of workers under 
Carriage Foreman, Howrah, 
1017, 1020-80. 

Ordinary Working 
Labour Welfare. 
1257, 1258. 

Expenses-
1164, 11 '72-
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DEMAND(S) FOR .GRANT(S), 
1953-54-RAIL WAYS--contd. 
Ordinary Working Expenses-

Labour welfare-contd. 
Motion to reduce the Demand-

contd. 
Motion to reduce the Demand-

Canteens in the golden Tuck 
workshops. 1168, 1172-
1257. 

Curtailment of medical facili-
ties. 1168. 1172-1257. 

Declaring of staff medically 
unfit. 1168, 1172-1257. 

Hostel at "Blttragunta. 1169. 
1172-1257. 

Inadequacy of health and wel-
fare services ;;chemes. 1169, 
1172-1257. 

Inadequate amenities. 1168. 
1172-1257. 

Medical facilities for railway 
employees. 1168, 1172-
1257. 

Medical treatment of family 
members of railway ser· 
vants. 1168. 1172-1257. 

Railway school at Blttragunta. 
1169, 1172-1257. 

Schools for employees' child· 
reno 1168, 1172-1257. 

Ordinary Working Expenses-
Miscellaneous ExpeDSeS. 1164, 
1172-1257. 1258. 

Motion to reduce the Demand-
Bad condition ot labour in the 

railways. 1168, 1172-1257. 
Gratuitles to dl:rchatged stafr. 

1167, 1172-1257. 

. Inadequacy of passenger 
amenities. 1167, 1172-1257. 

Increase in railway accidents. 
• 1167, 1172-1257. 

Reduction of rice ration. 
1167, 1l'T2-1257. 

Restoration of gralnsbop facill. 
ties. 1167, 1172-1257. 

DEMAND(S) FOR GRANT(:iJ, 
1953-54-RAIL WAYS--contd. 

Ordinary Working 
Operating Stafr-

Motion to reduce the Demand-

Disabilities of railway staft 
1019--80. . 

Ordinary Working Expenses--Opera-
tlon (Fuel). 1164, 1172-1257. 
Motion to reduce the Demand-

Low wages of shift chargemen. 
1167, 1172-1257. 

State Railway Collieries. lHI"1, 
1172-1257. 

Ordinary Working Expenses-
Operation oUler than Staff and 
Fuel. 1257, 1258. 

Ordinary Working Expenses-
Repairs and :Maintenance. 1257. 

Payments to Indian States and Com-
panies. 1165, 1172-1257, 1257. 
Motion to reduce thl' Demand-

Policy of subsidy etc. 1169, 
1172-1257. 

Railway Board-
Motion to reduce the Demand-

Abolition of category of "Class 
II Officers". 1015, 1020-80. 

Attitude of railway administra-
tion towards South India. 
1016, lO2O--8(t. 

Confirmation of temporary em-
ployees of .more thlltl one 
year's service. 1013, 1020-
80. 

Distribution of cultivable rail-
way wastelands. 1015, 1020-
80. 

Economy. 1014, 1020-80 • 
Economy of pay of otBcers. 

1016. 1020-80. 
Failure to administer proper 

financial control leading to 
wastages etc. 1015, 1020-lI0. 

Grant of compensatory house-
rent aUowance to railway em-
ployees. 1016, 102~. --_. --------------------
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DEMAND(S) FOR GRANT (S), 

1953-54-RAILWAYS-contd. 
·l1ailway Board~ontd. 

Motion to reduce the Demand-
contd. 
High fares on metre-gauge 

lines. 1016, 1020-80. 
Inadequate representation of 

the scheduled caste.; and 
tribes in the railway ser-
vices. 1014, 1015, 1020-80. 

Non-confirmation of Railway 
Board stafl'. 1013, 1020-80. 

Overlooking of seniority of 
running staff by grafting 
outsiders. 1014-15, 1020-
80. 

Polley of administration of 
railways. 1015, 1020-80. 

Policy of retrenchment ·in the 
officers cadre. 1015, 1020-
80. 

Proper financial control, con-
dition of third-class travel 
and Iiv:ng condition of 
railwaymen. 1014, 1020-
80. 

Railway contracts to the sche-
duled ca.,tes. 1015-16, 
1020-80. 

Railway scholarships fund for 
scheduled caste and sche· 
duled tribe students. 1014, 
1020-80. . 

Recognition of Trade Union. 
1014, 1020-80. 

Reduction of pay of high paid 
officials. 1015 •. 102D-80. 

Refusal of supplies. 1015, 
1020-80. 

Representation of scheduled 
caste in railways. 1016, 
1020-80. 

Serious short supply of wagon.l. 
1013-14, 102D-8o. 

Southern Railway Labour 
Union. 1014, 1020-80. 

Training facilities to the pros-
pective scheduled caste and 
scheduled tribe' employees 
in railway services. 1014, 
l026-BO. 

DEMAND(S) FOR GRANT (S), 1953-
54-RAILWA YS-contd. . 

Railway Board~ontd. 
Motion to reduce the Demalld-

contd. 
Work of the Railway Board. 

1014. 1020-80. 
Wrong calculation of fares. 

1016, 1020-80. 
DEMAND(S) FOR SUPPLEMENTARY 

GRANT(S) FOR 1952-53-
Administration of Justice. 582-84. 
Andaman and Nicobar Islands. 

576-:82. 
CaDital Outlay of the MInistry of 

States. 564. 
ClUlital Outlay on Indian Post. and 

Telegraphs (Not met from 
Revenue). 563. 

Capital Outlay on Multipurpose 
River Schemes. 564. 

Commuted Value of Pensions. 563. 
Expenditure on Displaced· Persons. 

584-600. 
Grants-in-Aid to States. 566. 
Lighthouses and Lightships. 563. 
Ministry of Commerce and Industry. 
# 526-33. 
Ministry of Natural Resource. and 

Scientific Research. 563. 
Miscellaneous Adjustments between 

the Union and State Governments. 
562. 

Miscellaneous Departments and Ex-
penditure under the Ministry of 
Commerce and Industry-

Motion to reduce the Demand-
Economy. 534-58. 

Miscellaneous Expenditure under the 
MiniBtry of Communications. 562. 

Miscellaneous Expenditure under the 
Mini ,try of Food and Agriculture. ",,-ee. . 

Miscellaneous Expenditure under the 
Ministry of Health. 562. 

Miscellaneous Expenditure under the 
Ministry of States. 601~7. 

Other Capital Outlay of the Ministry 
of Finance. 564. 
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DEMAND(S) FOR SUPPLEMENT-
ARY GRANT(S) FOR 1952-58-
COfttd. 

Other Capital Outlay of the Ministry 
of Natural Resources and Scienti-
fic Research. 564. 

Payments to other Governments, 
Departments etc. on account. of 
Administration of Agency subjects 

r and Management of Treasuries. 
562. 

Police. 569-76. 
Belattons with State.. 601-{)7. 
Salt. 563. 
Secretariat of the Vice President. 

503. 
Superannuation Allowances and 

Pensions. 564-66. 
DEMAND(S) FOR SUPPLEMEN-

TARY GRANT(S)-PEPSU-
Administration of Justice. 2931, 

2936-64, 2966. 
Acrieulture. 2932, 2936---M, 2118'1. 

Motion to reduce the Demand-
Huge sums spent for locust COIl-

trol measures. 2945-64. 
Agriculture and foreet Department. 

2931, 293~4, 2966. '" Capital Account of Irrigation, Navi-
gation, Embankment and Drainage 
Works (Outside the Revenue 
Account). 2935, 2936-64, 2989. 

Capital Outlay on Electricity 
Schemes (Within the Revenue 
Account). 2933, 293~4. 2968. 

Capital Outlay on InduJtrial Develop-
ment. 2934-35, 2936-64. 2969. 

Capital Outlay on Multi-Purpose 
River Scbeme_Bhakra Nancal 
Project. 2935. 2936-64, 2970. 

Capital Outlay OIl Schemes of State 
Trading. 2935, 2936-64, 2970. 

Civil Works. 2933. 2936---M, 2988. 
Community Development Projects. 

2934. 293~4. 2969. 

District Administration. 2931, 2936-
64, 2966. 

Education. 2932. 2936-64. 291'1. 

DEMAND(S) FOR SUPPLEMENTARY 
GRANT (S)-PEPSU-contd. 
~ections for Legislatures. 2930. 

2936-64. 2965. 
Motion to reduce the Demand-

The low salaries paid to twenty-
four temporary clerks. 2945-
64. 

Expenditure on Displaced Pel'lODl. 
2934, 2936-64, 2989. 

Finance Department. 2930, B31-
64. 2965·66. 

Industries and Supplies. 2932-33, 
2936-64. 2967. 
Motion to reduce the Demand-

Heavy amount 'spent for the in-
dustrial exhibition at PatlalL 
2945-64. 

Interest Free and Interest Bearing 
Advances. 2935. 293~4, 2970. 

Land Revenue. 2930, 2936-M, 
2965. 

Law aDd Local Self Government 
Department :ul31, 2936-M, 
2966. 

MiscellaDeous. %934, 293~. 2968· 
69. 

Miscellaneous Departments. 2933, 
2936-64, 2987-88. 

Other ~, and Duties. 2930, 
2938-64, 2965. 

Publlc Health. 2932, 2936---M, 298'l. 
Revenue Department. 2930-31, 

2938-64, 2966. 
Stationery and PrlntiD,. 2934, 

2936-84, 2968. 
Superannuation Allowances and 

Pensions. 2933, 293~, 2988. 
Veterinary. 2932. 2938-M, 2987. 

OEMAND(S) FOR SUPPLJ!:rrQ:NTARY 
GRANT(S) , 1952-~3-ltAILWAYS-
Construction of New Lines. 1294, 

1316-40. 
Motion to reduce the Demand-

I!!conomy. 1300. 
Dividend Payable to General 

Revenues. 1294, 1141. 
1IbceDaneous Expenditure. tm, 

1 __ 1318. 
Motion to reduce the Demand-

Economy. 1299, 1311. 
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DEMAND(S) FOR SUPPLEMEN-
TARY GRANT(S) , 1952-53-RAIL-
WAYS-contd. 

Miscellaneous expenditure-contd. 
Motion to reduce the Demand-

contd. 
Expenditure on exhibition. 1300, 

1315. 
Necessity of limiting wastage 

in the Railway Centenary 
Exhibition. 1299, 1315. 

Ordinary WClrking Expenses-Ad-
mmistration. 1293, 1340. 

Ordinary Working Expense&-
Labour welfare. 1293-94, 131S-40. 
Motion to reduce the Demand-

Need of better facilities to rall-
waymen regarding grant of 
pass etc. 1300, 1316-40. 

Ordiitary Working Expenses-
Operation (Fuel) . 1293, 1340. 

Ordinary Working Expenses--
Repairs and Maintenance. 1293, 

1340. 
Statement showing-Presented to 

the House. 803-04. 

DEO, SHRI R. N. S.-
Appropriation (No.3) Bill-

Motion to consider. 3923. 
Demand(s) for Grant(s), 1953·54-

Cablnet-
Motion to reduce the Demand-

Transfer of the contiguous 
Orin speaking tracts of 
Madras to Orilsa. 3229. 

Capital OuUay of the Ministry of 
Commerce and Industr7-
Motion to reduce the Demand-
Delay in setting up the iron 

and steel factory in Orissa. 
3542. 

V'acfilating policy regarding 
settin, up of the iron and 
steel factory. 3542. 

Delhi-
Mobon to reduce the Demand-

Irregularities in connectioD 
with the detention of three 
M.Ps. 

279 L.S.D.-

DEO, SHRI R. N. 8.-c:ontci 

Demands for Grants, 1953-54-eontd. 
Delhi-c:ontd. 

Motion to reduce the Demand-
contd. 
Police excesJes and reprea10n 

in Delhi 3229. 
Loans and Advances by the 

Central Government-
Motion to reduce the Demand-

Necessity of co-ordinated and 
integrated development plan 
before granting loans to 
States. 3716, 3743-C6. 

Policy underlying advancing 
loans to irrigation purposes. 
3716, 3743--46. 

Ministry of Finance-
Motion to reduce the Demanc!-

Levy of excise duty on tobacco 
on standing crops. 3712. 

Ministry of Home Affairs-
Motion to reduce the DemIlDd-

Transfer of Oriya ~ 
tracts of Srikakulam and 
Vishakhapatnam Districts to 
OriJsa State. 3328. 

Ministry of Irrigation and Power-
Motion to reduce the DemIIDd-

Employment of foreigners In 
the multipurpose river valle7 
schemes. 3043. 

Ministry of Stat_ 
Motion to reduce the Demand-
"I-. Implementation of Jul7 A8ree-

ment between the Govern-
ment of India and Jammu 
and Kashmir. 3231. 

Miscellaneous E1tpenditure under 
the Ministry of States-
Motion to reduce tbe Demand-

..,. Unsatisfactory refugee re-
habilitation llOU~ of Jammu 
and Kashmir State. 3234. 

Kult~purpose River Schemes--
Motion to reduce the DemaDd-

Corruption, nepotism,ftrian-
cial irreguiarities. delays, 
wastage and unro-tmiiDated 
planning in Hir'akud Pro 
jeel 3044. 



DI:O. SHRI R. N. s.~ DEPUTY SPEAKER. MR. (SBBI 
Demands for Grants, 1953-~ont". M. A. AYYANGAR)-ccmtd. -

Multipurpose River Schemes- Discussing a point of order as to 
contI!. whether Vmdbya Pradesh Legis-

Motion to reduce the Demand- latlve Assembly (Prevention of 
ccmtd. Disqualification) Bill be,taken into 
Nepotism and favouritism in consideration the - observed 

the Central Water anc that Business Advisory Committee 
Power Commission. 3044. can only say that "0 mucb time 

will be spent on a particular Blll. 
Sistb report of Public It does not stand in the way of 

Accounts Committee, 1952- Govemmeut briDgin, forward bn-
53 (Hirakud Project). portant Bill s~ "we will push 
.... out all these and l)rOCeed with 

Union Excise Duti_ 1Ids. " 1285. 
lIotiOll to redUCe the Demand- Durin, the. course of discussion on 

tile motion for Adjournment re-
Diftlcultie3 of smaU ,rowers of ,aI'dJDI the detention of three 

backward classes by levy of liPs. the - observed that the 
excise duties on tobacco ot coprt is not an executive Butho-
standina crops. 3n3. lity diredly responsible to th1B 

Kbadi and other Handloom Indus- Government. Even the Govern-
tr:Ies Development (Additional ment is only one of the Suitors 
Jbclse Duty on Cloth) BtU- to a particular case. Under theIe 

circumstances even if there be 
Consideration of clauats. 4025. any mistake or otherwise, this 

f028, 4029-31. Parliameat baa no jUl"JscUctlon. 

Motion on address by the President. 19~5. 
127. 179---82. ~ course of dtscumon of motion 

IIotion ~e detention of three 1Iem- for adjournment on eviction of 
ben d ..6'-_ some liPs. from Windsor Place, the 

an .,~... 28C--48. _ observed that a motion of this 
DEOGAM, SBRl- nature should not be allowed on 

the ground that the task of allot-
l'iDance Bill- tinJ bOUJe8 to MPs. is a speclftc 

IUbject of a particular committee. 
Motion to CODSider. 4207--11. The dispute is between tbe mem-

DEPARTMENT OF PARI.IAIO:N- bers and that sub-committee and 
TAllY A!'F AIRS- bence, it al1owed. would on17 

mears that person to whom it bal 
Damand(s) for GnnUI) , Ul3-M. . not been allotted in 1'eIUlar eoune 

3868, 3871. would enforce the right which 
they do not have and try to aet 

Demand(s) for Grant(l) on Account, into the house. 14'76-". 
1953-54. 1281. Motion for Adjournment" Evic-

DEPUTY SPEAKER, 1m. (SBRl tion of some MPs. from Windsor 
It. A AYYANGAR)- Place. 1411. 1472. 1473, 1474, 

.AImouDcement re afternoon session 1475. 1478-77, 14~O. 1481. 
of the House on 13th May 1953. Motion ~e Detention of three 
6408. Members and others, scope of 

discussion defined. 2844. 
Buiinesa of the HOUle. 121-22. 

Personal explanation by Shrt V. G. 
_1Ddi __ an-:-T_e_a_B_il_I._59fJ4 __ , _&98_5_, _59_6_6_. _~ ___ De~',=hP:an=d..::.:..e. 1'775-78. ' 
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DEPUTY SPEAKER, MR. (SHRI 
M. A. AYYANGAR)-contd. 
Point of Privilege on Expunction of 

remarks from proceedings. 1987, 
1988, 1989-90, 1999. 

Salaries a.nd Allowances of Oftlcers 
of Parliament Bill. 5173-75, 
5183-84. 

Scope of di«ussion on the General 
Budeet, and that on the Finance 
Bill explained. 137~75. 

Statement f'e Law MiDJster's speech 
on Speaker's Certificate on Indian 
Income Tax (Amendment) Bill. 
58U-86. 

DESAI, SHRI It. Jt.-
Air Corporation.s Bill-

Motion to refer to Select Com-
mittee. t'lt2-46_ 

Demand(s) for Grant(.), 11153-M-

Ministry of Works, Housing and 
Supply-

Motion to reduce the Demand-

Economy and etftciency in 
administration. 3453--51. 

Inadequate measures in inclUl-
trial housing. 3453-57. 

Industries (Development and Regu-
lation) Amendment Bill-

Motion to refer to Select Com-
mittee. 4827-3l. 

Considerati~ of claUleS. 582t-
26. 

General discussion on the General 
Budget. 1711-15. 

General discussion on the Ranway 
Budget. 752-&7. 

Be.oluUon f'. aafeIuard1Da of. 
National Security Rules. 4437-
40, tttS. 

DESHMUKH, DR. P. S.-

Children's Protection BIll-
Motion ~r leave to withdraw. 

524. 

DESHMUKH, DR. P. S.-contd. 
Demand(s) for Grant (s), 11153-54-

Agriculture-
Motion to reduce the Demand-

A Community Project in Kala-
thur Taluq or Thiruvaram-
burfirka. 23~5. 

Failure to provide lands to tbe 
landless agricultural popu-
lation. 2353-65. 

Failure to solve the food prG-
blem. 2353--65. 

Failure to utili8e cultivable 
waste and the exinm. 
fallow land. 2353-e5. 

Irrigation canal to utilise the 
water of Kauwerl river. 

Jute Policy. 2353--65. 
PnMection to poqr peasant. 

and agricultural labourer.. 
2353-65. 

Ref\naJ. of 81JI)plieli. ua.-
/1 e5. 

/orest-
Motioa to reduce tIa Deu1ad-

Morestation of the laIIl'l which 
is not lUitabie tor cultiva. 
tion. 

Raising certain crops in the 
forests without destroyinl 
them. 2353-85. 

Discussion Oil famine and drouIht 
.. conditions in Madras. 6755-51, 

6781-112. 
Discuasion 011 food scarcity JB 

l'tajasthan. 5076-79. 
Elect10n to Indian Central Coconut 

Committee. 3~3!1. 

Election to Indian Centr'al 0llseed3 
Committee. 3535. 

Election to Indian Central Tobacco 
Committee. 4628. 

Bleetion to National FoOd BDd Agri-
cultural Organisation Liaison 
Committee. 3534. 

General discussion on the General 
Budget. 1675. 

Statement showing extent of scarcity 
conditions-Laid on the Table. 
6602. -_._--.------_._---------.;..---------_. 
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DESHMUKH, DR. P. S.-contd. 
Training and Employment Bill-

Motion tor leave to withdraw. 
523-52. 

DESHMUKH, SHRI C. D.-

Agreement between the Rajpra-
mukh of MY50re and the Reserve 
Bank of India-Laid on the Table. 
217. 

Appropriation Accounts etc. of the 
Defence Services-Laid on the 
Table. 6401. 

Appropriation Accounts of the 
Defence Services for the year 
1949·50-Laid on the Table. 3970. 

Appropriation Bill-
Motion for leave to introduce. 607. 
Motion to consider. 608. 
Motion to pass. 608. 

Appropriation (No.2) Bill-
Motion for leave to introduce. 

3033, 3034. 
Motion to consider. 3OM-35. 
MDtion to pus. 3036. 

Appropriation (No.3) Bill-
Motion for leave to introduce. 

3879. 

Motion to consider. 3921. 
Motion to pass. 3966. 

Appropriation (Vote on Account) 
Bill-

Motion for leave to introduce. 
1292. 

Motion to consider. 1292. 

Motion to pus. 1292. 

Audit Report, Defence Services, 
19lH-Laid on the Table. 39'10. 

Audit Report, Defence Services 
1952r-Laid on the Table. 6401.' 

Business of the House. 5153. 

Central Excises and Salt (Amend. 
ment) Bill-

Motioo for leave to introduce. 
42fO. 

DESHMUKH, SHRI C. D.-contd. 

Central Excises and Salt (Amend-
ment) Bill-contd. 
Motion to consider. 4242-44. 

4391-4414. 
Consideration of clauses. 4619-

22. 
Motion to pass 4622. 

Commercial Appendix to the Ap-
propriation Accounts of the De-
fence Services for the year 1949-
5O-Laid on the Table. 3970. 

Commercial Appendix to the Appro· 
priation Accounts of the Defence 
Services for the year 1950-51 and 
the Audit Report thereon-Laid on 
the Table. 6401. 

Comptroller and Auditor·General 
(Conditions of Service) Bill-

Motion for leave to introduce. 
4241·42. 

Motion to consider. 5320-21, 
5322, 5376-00. 

Amendment to refer to Select 
Committee. 5376-90. 

Consideration of clauses. fi391, 
5393,5394. 

Motion to pass, as amended. 5395, 
5397-98. 

Demand(s) for Grant (I) , 1953·54-
AudIt-

Motion to reduce the Demand-
Arrangements for better audit-

ing specially Cost Account-
ing of Government concerns 
and indu3trial undertakings. 
3850-67. 

Capital Outlay on CUrretlCJ . 
3850-67. 

Capital Outlay on Mint-
Motion to reduce the Demand-

Structural defect In Allport! 
Mint and inadequate hous-
ing accommodation tor 

, labour and their amenlUa. 
~. 

Capital Outlay on tQe India Secu-
rity Press. 3850-87. 
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DESHMUKH, SHRI C. D.-contd. 
Demand (8) for Grant (5), 1953-54-

contd. 
Commuted Value of Pensions-

Motion to reduce the DemaIld-
Policy of further payment of 

commuted. value of pension 
specially in Enlland. 3250--
67. 

Currency-
Motion to reduce the Demand-

Failure to stop entry into and 
transmission out of the 
country of foreign capital 
and profit. 3850-67. 

Customs-
Motion to reduce the Demand-

Necessity of reducing taxes 
on consumption. 3850-67. 

Extraordinary Payments.-
Motion to reduce the Demand-

Financing of industrial hOU3-
ing schemes. 

Inadequate funds provided 
for welfare of backward 
classes. 

Inadequate provision to land-
less workers. 

Meagre provision for Indus-
trial Housing Scheme. 

Serious famine situation in 
districts of Ramnad, Coim-
batore, South and North 
Arcots, Malabar and Tan-
jore of Madras State and 
need to grant aid from 
Centre. 

Utilisation of youth camps 
and labour services for 
party purposes. 8850-67. 

Grants-in-Aid to States-
Motion to reduce the Demand-

Economy merger of Hil!l3chal 
Pradesh, Vindhya Pradesh, 
Ajmer and Bhopal with 
Punjab, Madh:1a Bharat, 
Rajasthan and .Madhya 
Bharat respectively. . 

Improper distribution of 
grants. 3850-67. 

DESHMUKH, SHRI C. D.-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 

Loans and Advances by the Cen-
tral Government-

Motion to reduce the Demand-

Inadequate advances made 
for cultivators and other 
nation building purpose. 

Necessity of co-ordinated 
and integrated develop~ent 
plan before granting loans 
to States. 

Policy underlying advancing 
loans for irrigation pur-
poses. 3850-67. 

Ministry of Finance-

Motion to reduce the Demand-
Additional aid to improve 

economic conditions of 
scheduled castes. 

Economy in administration. 

Exchange of Pakistan securi-
ties and shares held by 
Indian nationals. 

Failure to bring about redis-
tribution of national income 
through public finance. 

Failure to provide employees 
of Mint and Security Press, 
Hyderabad Government 
with suitable alternate jobs 
consequent upon demoneti-
sation of Hali Sicca cur-
rency. 

Levy of excise duty on tobacco 
on standing crops. 

Loan taken from a foreign 
country and interest pdid 
thereon. 

Low purchasing power of in-
dustrial worker and tiller 
of the soil due to high taxa-
tion system of the Govern-
ment. 

Necessity for continuing fnod 
subsidy to Travancore-
Cochin. 
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DBSIDIUltB, SBRI c. D.~ORtd. 
Demand(s) for GtaOt(.). 181i300M-

_tel. 
Ministry of Finance--eoatd. 

:Motion to reduce the Demand-
c:cmtd. 
NeceSsity for enntiD8 addi-

tional aid to Travancore-
Coc:hJD. 

Plamled expenditure for 
maintalninl full employ-
ment and aoc:ial seeurit)'. 

~l1leI» of clisplaced banka 
from West Pakistan. 

UDdesirabilitr of inviting two 
foreip financial ezperts to 
be on the Tuation Enquiry 
Committee. 

UperadiDg of cities aeeordiDI 
to population tar comput-
ina cOIQPeDlatory and 
house~rent alloW&DCes to 
GDvernm.ea1 employees 
from 1st October 1952 .. 
agam.t 1st April 1951. 
3~7. 

JliBl. 3fJ5O-..17. 

Kisc:eUaneous Adjustments bet-
wee:a the Union and State Gov-
emmentJ. 3850-8'1. 

Miscellaneous Departments and 
Expenditure UDder the Ministry 
of I'bIance-
IIot.lon to reduce the DeJDand-

Community development pr0.-
Jects aDd right of American 
representative in them. 

Desirability of appointing a 
apecIal ennqntulon of en-
quIty reprdiq extent of 
torelgn capital in the coun-
try. 1856-87. 

OpIum. 385Q......,f'1; 
0t1aer CapitalOutla7 of the 

IOnistry of Finance-

lIotion to reduce the "De,mand-
Grant to community projects 

and Colombo Plan and 
policy under~ therein. 
aso--e'l. 

DESHIIUXH, SHRI C. D.~td. 
DemaDd(s) for Grant(s), 1953-M-

contd. 
Payraents ~ other Governments. 

Department. etc. on account of 
the Adminiatration of Alenc:y 
aubjeetll and manaaement of 
measures. 3850-87. 

Payments to RetreDched Person-
nel-
Motion to reduce the Demand-

Inadequate provision for pen-
sion to retrenched persons 
,apecia1l7 Ministerial sta1I :'and labour. 1850-87. 

Prepartition Payment&-

MotiQll to reduce the Demand-

Problem of recoveries of 
funds be10D1in1 to displac-
ed banks from West Pakis-
tan. 1850-8'1. 

Stamps. 3850--1'7. 
Superannuation Allowaneea and 
P~ 

Motion to reduce tbe Demand-

Necessity of discontinuing 
forthwith paJment of 
superannuation allowanc:ea 
end pellliona in hiland. 
385Q.-.e'1. 

1'PeI OIl Income iDc:ludin' Cor-
PQl'&tion 'l'ax-
Katioa to recluc:e the Demand-

Nee.,ity of computing aDow-
anc:es to ID&D8IinI aeents 
on personal basis and not 

,on c:ompany basis. 
WorkiJIB of lnc:ome Tax 

Department and evukm of 
taxes specially by British 
c:onc:ems. 3850-6'1. 

Territorial and Po1Wcal PensIons- . 
Motion to reduee the Demand-

J'ailwe to provide tor pen-
sions to poUtic:al sufterers. 

St.epa to tax peuions payable 
to rulers or former lDcliaD 
&tau.. J~. 
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DESHMUKH, SHRI C. D.~ontd. 
Demand(s) for Grant(s), UI53-~ 

contd. 

Union Excise Duti_ 

Motion to reduce the Demand-
Abolition of excise duty on 

tobacco grown and condi-
tioned in Koraput district 
of Orissa. 

Di1!lculties ot small grower. 
of backward classes by levy 
of excise duties on tobacco 
on staDd.ini crops. 

Manner of collection and dis-
tribution to States. 3850-
67. 

• Demand(s) for Grant (I) on 
Account--PEPSU-

Administration of Justice. 
Advances BearinI Interest. 
AIrlculture. 
Capital Outlay on Electricity 

Schemes (within the Reve-
nue Account). 

capital OuUay on Multipur-
pose River Schemes- Bhakra 
Nangal Project. 

Capital Outlay on Schemes of 
Agricultural Improvements 
and Research. 

Capital Outlay on Schemes of 
state Trading. 

Charges on Account of Motor-
Vehicles Act. 

Chief Minister's and Adviser's 
Secretariat. 

Civil Supplies Diredonate. 
Civil Works. 
Commissioner. 
Community Development Pro-

jects. 

Construction of Irription, 
Naviption, Embankment and 
Drainage Works. 

Co-operation. 
Development Department. 

DIstrict Administration. 

DESHMUKH, SHRI C. D.~. 
Demand(s) for Grant(s) on 
Aceount--PEPSU~onCd. 

Education. 
Education and Health Depart-

ment. 
Elections for Legislatures. 
Electricity Schemes-Workm. 

Expenses. 
Expenditure on Displaced 

Persons. 
Finance Department. 
Forest. 
Home Department. 
Industries and Supplies. 
Industries, Supplies and 

Labour Department. 
Irrigation. 
lails and . Judicial Lock-Upa. 
Land Revenue. 
Law and Local Self Govern-

ment Department. 
Medical. 

:Ministers and Advisers. 
Miscellaneous. 

Miscellaneous Adjustments 
between Central and State 
Governments. 

:Miscellaneous Departments. 
Other Taxes and Duties. 
Pollce. 
Privy Purses and Allowancea 

of Indian Rulers. 
Public Health. 
Punjabi Department. 
RegIstration. 
Rehabilitation Department 
Revenue Department. 
Stamps. 
State Excl&e Dati .. 
State Legisl.tive Assembl:r. 
Stationery and PrinUni. 
Superannuation Allowcce.w 

and Pensions. 
Veterinary. 2983, 3021~22. 
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DESlDWKH, SHRI C. D.~tcI. 

Demand (s) for Grant (s), 1953-M--
PEPSU-

Administration of Justice. 5694-
5703. 

Capital Outlay on Multipurpose 
RiVeT Schemes-Bhakra Nangal 
Project-

Motion to reduce the Demand-
Corruption and ineft1ciency in 

Bhakra Nanga].· Project 
5694-5703. 

Chief Minister's atad AdViseT'E 

Secretariat. 5694-5703. 

Civil Works-

Motion to reduce the Demand-

Economy-widening, 'Kandha-
ghat Chail'. 

Failure to ensure speedy and 
economical execution of 
civil works. 5694-5703. 

Commissioner. 5694-5701. 

District Administration-

Motion to reduce the Demand-
Failure to punish officers on 

whom charges of corruption 
and repression are brought 
forth. 5694-5703. 

J:dueat.ion-
Motion to reduce the Demand-

Enquiry against 'Text Book 
Scandal'. 

Failure to introduce compul-
sory education .. promised 
in Rajpramukh's address. 
5694-5703. 

Elections for Legislatures-

Irlotion to reduce the Demand-

Delay in holding elections. 

Disciplinary action against 
oftlcers responsible for cor-
ruption and irre.w,arities 
in general election. 

Election to the legislature. 

DESHMUKH, SHRI C. D.-contd. 
Demand(s) for Grant(s), 1953-
, 54-PEPSU-contd. 

Elections for Legislatures-contd. 
Motion to reduce the Demand-

contd. 
!'allure to take steps against 

officers who are alleged to 
have interfered with pre-
vious elections. 5694-
5703. 

Electricity Schemes-Working Ex-
penses. 5694-5703. 

~ome Department-
JI(otion to reduce the Demand-

Integration of PEPSU with 
Punjab. 

Representation of scheduled 
caste> in government 
service. 5694-5703. . 

{rnaation. 5694-5703. 
Land Revenue--

Illation to reduce the Demand- '. 
Abolition of Zamindari. 
Agrarian refonns to give land 

and permanent ownership 
to the tiller. 

Agrarian refonns viz. aboli-
tion of biswadarles wit!! 
minimum compensation as 
recommended by PEPSU 
Assembly by a unanimous 
resolution in May, 1952. 

Rates of land revenue. 
Rates of land revenue in 

PEPSU. 
Tenancy leglslation.5694-

3703. 
Law and Local Self Government 

Department. 5694-5703. 
Ministers and Advisers-

Motion to reduce the Demand-
Adviser's salary. 5694-5703. 

Pollee-
Mation to reduce the Demand-

Repression against peasants' 
and people'. o1'lanisations. 
5694-5703. 

Repression by police against 
people. 5684-5703. 
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DESHMUKH, SHRI C. D.-c07l.td. 
Demand(s) for Grant(s), 1953-54-

PEPSU-c07l.td. 

Puniabi Department. 5694-5703. 
Veterinary. 5694-5703. 

Demand(s) for Supplementary 
Grant(s), 1952-53-
Miscellaneous Departments and 

Expenditure under the Ministry 
of Commeree and Industry-

Motion to reduce the Demand-
Protection to automobiles. 

158-57, 558. 

Miscellaneous Expenditure under 
the Ministry of Food and Agri-
culture. 567, 568-69. 

Superannuation Allowances and 
Pensions.. 565-66. 

Demand(s) for Supplementary 
Grant(s)-PEPSU. 2810, 2929-70. 
Administration of Justice. 
District Administration. 
Education. 
Electio1l6 for Legislatures-

Motion to reduce the Demand-
The low salaries paid to 

twenty-four temporary 
clerks. 

Industries and SUpplies-
Motion to reduce the Demand-

Heavy amount spent for the 
industrial exhibition at 
PaUala. 

Land Revenue. 
Superannuation Allowances and 

Pensions. 2961-64. 
PJlIl'ussion on famine and drought 

conditions in Madras. 6758-61, 
6762. 

Estate Duty BUl-
Exten..;ion of time for presenta-

tion of report of Select Com-
mittee. 119-20. 

Presentation of report of Select 
Committee. 3331. 

Motion to consider as' reported by 
Select Committee. 6520-35, 
6536, 6618. 

DESHMUKH, SHRI C. D.-c07l.td. 
Finance Bill-

Motion for leave to intr"'uce. 
1162. 

Motion to consider. 4156-61 
4162, 4195, 4391-4414. 

Consideration of clauses. 4509, 
4510, 4511-12, 4513, 4514--16, 
4517, 4518, 4519, 4520, 4521, 
4526, 4527, 4531, 4535-36, 4538, 
4539, 4540-41, 4542, 4543, 4544-
45, 4547, 4552-53, 4554-55, 4557-
58, 4561, 4562, 456i, 4567-68, 
4572, 4573, 4574. 

Motion to pass, as amended. 
4574, 4592, 4605-09, 46U). 

Finance Commission's Report-Laid 
on the Table. 31. 

General discussion on the General 
Budget. 1736, 1853-72, 1878-
89. 

General discussion on the PEPSU 
Budget. 5571, 5611-29. 

Indian Income-tax (Amendment) 
Bill-
IIIotion to comider as reported by 

Select Committee. 4~7, 
5081-99. 

Consideration of clauses. 5015-. 
07, 5111-12, 5113, 5114, 5118-19. 

Motion to pass, as amended. 5120. 
Notification amending general I'egu-

.lations of the Industrial Finance 
Corporation of India-Laid on the 
Table. 6694. 

Notifications issued under the 
Central Excises and Salt Act 
1944-Laid on the Table. 2718. 

Patiala and East Punjab States 
Union Appropriation Bill-
Motion for leave to introduce. 

2970-71. 
Motion to consider. 2971. 
Motion to pass. 2972. 

Patiala and East Punjab States 
Union Appropriation (No.2) BUl-
Motion for leave to intorduee. 

5713, 
Motion to consider. 5713, 5716. 
Motion to pass. 5715. 
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D~ SHRI C. D.-contd. 

Pili ala and East Punjab States 
Union Appropriation (Vote on 
Account) Bill-

Motioo for leave to introduee. 
3032-33. 

Motion to consider. 3038. 

Motion to pass. 3033. 

Presentation of the General Budiet 
for 1953-54. 1137-n. 

Presentation of PEPSU Budcet for 
1953-54. 2809-10. 

Report of Expert Committee (Ex-
eisel-Laid on the Table. 1151-52. 

Report of survey on public 
administration in India-Laid on 
the Table. 6401. 

Reports of the teams of oftlcia1a 
which visited scarcity affected 
area.-Laid on the Table. 6694. 

Sea Cu .. 1om. (Amendment) Bill-

Motion for leave to introduce. 
4156. 

Statement re recommendations of 
Dearness Allowance Committee-
Laid on tbe Table. 2252-53. 

Statement re Supplementary 
Demands for Grants (excluding 
Railways), 1952-53-Laid on the 
Table. 313. 

Union Duties of Exci.e (Distribu-
tion}Bill-
Motion to consider. 1342·43, 1355, 

1358.59. 1360. 1376-73. 

Motion to pass. 1373. 

DESHPANDE, SHRI G. H.-

Demand (8) tor Grant(s), 1953.54-
Agriculture. 236~. 
Iottnistr, of Food and Acricul-

ture-

Motion to reduce the DemaDcS-
H8lp to scarcity and famine. 

.tricken 8l'eU. 2385-69. 

DESHNANDE, SHRI G. IL-contd. 
Demand(s) for Grant(s). 1953-506-

contd. 
Miuistly of Home Aftail'lt-

Motion to reduce the Dernand-
Scheduled castes economic 

condition in Rajasthan alMi 
Madhya Bharat. 

Scheduled castee In central 
services. 

Upliftment of harijans. .cba· 
du1ed castes etc. 3398-
3401. 

Ministry of States-
Motion to reduce the Demand-

Abolition of part "C" States. 
Problem of integration ot part 

"C" States into their ad-
joining part "A" or part 
"B" States. 3398-3401. 

Tripura-
Motion to reduce the Demand-

Economy abolition of the post 
ot District Magistrate: 
3398-3401. 

Failure to resettle ref~ in 
Tripura. 3398-3401. 

Discussion re Bidi industry. 6678-
79. 

General discussion on the General 
Budcet. 1512. 
Motion for Adjournment re 

eviction of some lI.PI. from 
Windaor Place. 1481. 

Motion on Address by the Presi-
dent. 154-58. 

Salaries and Allowances of OtBeera 
ot Parliament BiU-
Motion to consider. 5295-87. 

Vindbya Pradesh Legislative .usem. 
bl,. (Prevention of Di8quaUftca. 
tion) Bill-
Motion to consider. 84M-38. 

DESHPANDB, SHRI V. G.-
Administration of Evacuee Propert,. 

(Amendment) BUl-
Motion to consider as reported b,. 

Select Committee. 815-16, tUt, 
823-27. 

o,nsideration of clauses. '102-06, 
711-111, 71"15, 'l28-M. 
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DESHPANDE, SHRI V. G.-contcl. 

Arrest of -. 2075-76. 

Arrest of three Member&-

1. Sbri N. C. Chatterjee. 
2. Sbri Nand Lal Sbartna. 

3. Shri S. P. Mookerjee. 1573. 

Demand(s) for Grant(s), 1953-M-

Defence Services, Uec:t.ive-Air 
Force. 2768-78. 

Defence Servicea, Effective-
Amly-
Motion to reduce the Demand-

Hardsbip of other Ranks in 
respect of allowances, hous-
ing, food, clothing, medical 
ald, leave and pension. 
2768-78. 

Defence Services - Effective-
Kavy. 2768-78. 

Ktnistry of Defence-

Motlun to reduce the Demand-

l'Ulure to adopt modern 
trends of Defence Or,antaa· 
tion so as to ensure 
economy while increasing 
etIlcienc:y. 2768-76. 

Policy. 2788-76. 

Demand(.) for Supplemea,tar7 
Grant(s) for 1952·53-

lIiscellaneous Expenditure Wider 
the Minlstl'1 of States. 804-05. 

Deteatioa of -. 482z...-.K. 

lItate Duty Bill-

Motion to conaider a. reported b7 
the Select Committee. 61138-
fl. . 

Finance Bill-

Motion to consider. 4218-20. 

H7derabad Paper CurreDC7 (M!Icel. 
lall.eou!> ProvilioD$) .Bill-
Motion to pua. SIH ..... 

DESHPANDE, SHRI V. G.-coatd. 
KbacU and other Handloom Indua-

tries Development (AddiUonal 
Excise Duty on Cloth) Bill-
Motion to consider and amend-

ments to circulate and to refer 
to Select Committee. 4008-11. 

Motion for Adjournment-
Arrest of eertainpersons. 1873-74, 
1875. 

Detention of three"PI. 1983-M. 
LaW charge and tear gas on pub-
lic mettings in Bara Tuti. 1584-
85. 

Motion on address by the President. 
127, 468. 

Personal explanation by --. 
1772-75. 1776. 

Statement re iDcident at Bara TootI, 
Sadar Bazar. 1687. 

Vindhya Pradesh LeIfslattve AsHm-
bly (Prevention of DilquaWlc:atlon) 
BiU-
Motion to consider. 83UI-ll. 

DETENTION-
-- of Shri U. M. Trivedi and 

Shri V. G. Deshpande. 4622-24. 

Motion for Adjournment re--
of three M.Ps. (Disallowed.) 
1979-85. 
Motion re ---of three Members 
and others.~. 

Point of Prlviler-
- of three Mh. 1985-811. 

DEVELOPMENT-
Demand(s) for Grant(s), 1953-54-

Commercial Intelligence and Sta-
tistics-
Motion to reduce the Demand-

Progressive of ltate 
tradin,. 3M2, 35a-3617, 
3620--63. 

Industrl_ 
Motion to reduce the Deman~ 

Policy of ~dustrial 
3M2, 35a-361'; 3~. 

Policy r.eprdjng the - of 
industry in the Five Year 
Plan. 3641, 3M8-3817, 
3620--63. 
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DEVELOPMENT-eontd. 

Demand(s) for Grant(s), 1953-
54--contd. 

Ministry of Food and Airicul-
ture-
Motion to reduce the Demand-

DevelOping fisheries in the 
country. 2259, 2261,2344. 
2348--88. 

DEVELOPMENT COUNen. PROCE-
DttRAL RULES-
See ''Rule(s)''. 

DEw.oPMENT DEPARTMENT-

Demand (5) for Grant(s) on 
Account-PEPSU. 2975-76, 2983-
3023, 3026. 

Demand (3) for Grant(s)-PEPSU. 
4636, 5645-66, 5668-92, 5694-
5703, 5706. 

DEVELOPMENT PLAN-
Demand(s) tor Grant(s), 1953-54-

t.oans and Advancefs by the 
Central Government-

Motion to reduce the Demand-
Necessity 01 co-ordinated and 

integrated -- before lI'ant-
ing loans to States. 3716, 
3717-94, 3795-3868. 

DHULEKAR, SHRl-
Discussion re Bidi Industry. 6682. 
Estate Duty Bill-

Motion to consider as reported by 
Select Committee. 8616, 6632-

36. 

Finance Bill-

Motion to pau, as amended. 
4585-91. 

DIGAMBAR SINGH,SHRI-
ElectIon to Indian Central on SeedJ 

ccmunittee. 3970-'11. 

DlPLUMA(S)-
Demand(s) for Grant(s), 1953-54-

KlIlistry of Education-
Motion to reduce the Demand-

Fauure to award -- to the 
candidates who passed in 
the -- examination in 
Commerce and Business 
Administration in 1948 con-
ducted by All India Board 
for Technical Studies. 2450. 

DISCUSSION-
-- on allotment of time for Private 

Members' legislation. 5067-68_ 
-- on food scarcity in Rajasthan. 

5068-80. 
-- on renewed International Wheat 

Agreement. 5211-32. 
- Te Bidi Indus~. 6675-86. 

DISEASE(S)-
Demand(s) for Grant(s). 1953-54-

Ministry of Labour-
Motion to reduce the Demand-

Question of declaring Tuber-
culosis as an' industrial-
for coalfields. 2495, 2580. 

DISPLACED' AGRICULTURAL 
LABOURER (S)-
See "Displaced Person(s)". 

DISPLACED HARIJAN{S)-

See "Displaced Person(s)". 
DISPLACED PERSON(S)-

Demand (s) for Grant(s), 1953-54-
Expenditure on Displaced 

Persons-

Motion to reduce the Demand-
Inadequate amounts spent on 

displaced harijans. 2586-
2714. 

Ministry of Rehabilltation-

Motion to reduce the Demand-
Compensation to the - from 

West Pakistan. 2585, 2586-
2714. 
Land to the displaced agricul-
tural labourers. 2586-2'114. 
Refugee deserters from Govern-

ment colonies. 2586-2'714. 
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DISPLACED" PERSON (S)-contd. .• 

Demand ($) for Grant(s), 1953-~ 
ccmtd. 

Ministry of Rehabilitation-contd. 
Motion to reduce the Demand-

eontd. 

Rehabilitation of East Bengal 
refugees. 2586-2714. 

Rehabilitation of refugees in 
Trlpura. 2586-2714. 

Resettlement of refug~ on 
land in Tripura and West 
Bengal. 2586-2714. 

The rehabilitation of East 
Bengal refugees. 2585, 
2586-2714. 

Unsatisfactory treatment of -
migrating before the pass-
port system. 2585, 2586-
2714. 

Half-an-hour discussion on East 
Pak1stan refugee v.'Omen's home at 
Chunar. 4137-53. 

Motion for adjournment re firing on 
refugees at Yole camp (Disallow-
ed). 1573-76. 

DISPLACED WOMAN(EN)-
See ''Displa~ed Person (s) n. 

DISTRICT ADMINISTRATION-
Demand(s) for Grant($)-PEPSU. 

5637 .. 5645-66, 5668-92, 5694--
5703. 5707 

Motion to reduce the Demand-

Failure to punish ofBcers on 
whom charges of corruption 
and repression are broug.llt 
forth. 5693, 5694-5703. 

Demand (5) for Grant(s) on 
Account-pEPSU. 2977, 2983-
3023, 3027. 

Demantl(s) for Suoplementarv 
Grant (s)-PEPSU. 2911, 2936-64 
2966. 

DIVIDEND PAYABLE TO GENERAL 
REVENUES-

Demand(s) for Grant(s), 1953-54-
Railways-

Motion to reduce the Demand-
Refusal of supplies. 1171, 

1172-1257, 1294, 1341. 

orVISlON-
Demand(s) for Grant(s). 1953-M-

External Affairs-

Motion to reduce the Demand-

Withdrawal from the CommoD-
. Wealth of Nations (Nega-
titled). 2247-52. 

l)emand for Grant, 1953-54-RaD· 
wap-

Railway Board-
Motion to reduce the Demand-

Failure to administer proper 
financial control leading to 
wastages etc. (N egatitled). 
1131-36. 

Indian Penal Code and the Code of 
Criminal ProcedllIl! (Amendment) 
Bfll-

Motion to consider. 

(Negatived) 2028-30. 

Motion on Address by the Presi-
dent-

Amendment by Shrimati Sucheta 
Kripalani re deteriorating econo-
mic condition and unemploy-
ment. (Negatitled) 477-80. 

Patiala and East Punjab States 
Union Legislature (Delegation of 
Powers) Bill-

-- on the motion to consider. 
(Adopted) 5481-84. 

Resolution re investigation into 
wealth and property of Govern-
ment ofBcers (Negatived). 4103-

,06. 



110 HOUB 01' T:HI: PEOPLE. 

DlVISION-contd. 

Resolution re President's proclama-
tion in PEPSU (Adopted). 19~ 
78. 

Vmdhya Pradesh Legislative Assem-
bly (prevention of Disqualil)ca-
ti'm) Bill- . 

M.otion to close the discUSSlon-
(Adopted). M61-M. 

Motion to consider-(Adopted). 
8473-78. 

Demand (I) for Grant(a), 1953-54-
Railways-
MDce1laneoua Expenditure-

Motion .to reduce the Demaad-
Surve)' of -- Indore line. 

1166, 1172-1257_ 

DRUG(S)-

Demand (a) for Grant(a), 1953-54-
PEPSU-
State Exciae Duties-

Motion to reduce the Demand-
Excessive consumption of 

liquor and other --. 5892, 
56t4-5703. 

DUBE, SHRI MULCHAND-

Administration of Evacuee Property 
(Amendment) Bill-
Consideration of clauses. 709-10. 

Air Corporations Bill-
Motion to refer to Select Com-

mittee. 4705-07. 
Consideration of clauses. 6079-80. 

6083-84. 

Finance Bill-

Consideration of clauses. 4506--61. 
General discussion on the General 

Budget. 979-82, 14%1-25. 

DUBE, SHRI U. S.-

Demand(s) for Grant(s), lt53-M-
Railways- . 

Ordinary Working Expena5-
Administration-

Motion to reduce the Demand-
Corruption in 

administration 
l07~75. 

Railway Board-

the railway 
efliciency _ 

Motion to reduce the Demand-
Policy of administration of 

Railways. 107~'5. 

DWIVEDI. SHRI M_ L.-

Demand(s) for Grant(a), 1953-M-
Loans and Advaneea by the Cen-

tral Government-
Motion to rectuce the Demand-

Inadequate advances made for 
cultivators and other nation 
building purposes. 

Necessity of co-ordinated and 
integrated developmer.t 
plan before granting loans 
to States. 

Policy underlying advancing 
loans for irrigation pur-
poses. 3771-81. 

Ministry of States.. 32'12-82. 
Union Excise Duties-

Motion to reduce the Demand-
Manner of collection and dis-

tribution to States. 3771-
81. 

Discussion on allotment of time for 
Private Members' Legislation. 
5067-68. 

Orphanage Bill (by Shri M. L. 
Dwivedi)-
Motion to consider. 20416--72. 

Resolution r~ safeguarding of 
National Security Ru14lS. 410541, .. 
4101. 

E 
EAST BENGAL-

See ''Pakistan'' . 
. -------------~--------~------.----------
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ECONOMIC RECONSTRUCTION-
Demand(s) 1.or Grant(s), 1953-54-

Defence Services, Effective-Air 

Force-

Motion to reduce the Demand-

Utilisation 01. the ;tefence ser-
vices in the -- of the 
~OW1try. 2726, 2727-2802, 
2810--42. 2907-27. 

. Defence Services, Effective-
Army-

Motion to reduce the Demand-

Utilisation of the defence ser-
vices in the -- of the 
country. 2722, 2727-2802, 
281C-42, 2907-27. 

Defence Services, l!!ffective-
lfavy-

Motion to reduce the Demand-

Utilisation of the defence ser-
vices in the -- of the 
country. 2725, 2727-2802, 
2810--42, 2907-27. 

De1.ence Services, Non-meetive 
Charges-

Motion to ~uce the Demand-

Utilisation of the de1.ence ser-
vices in the -- of the 
COtU;ltry. 2727-2802. 2810-
42, 290'7-2'7. 

ECONOMY-

Demand(s) for Grant(s), 1953-54-

Grants-in-Aid to States-

Motion to reduce the Demand-
-- merger of Himachal 

Pradesh, Vindhya Pradesh, 
Ajmer ancI Bhopal with 
Punjab, Madhya Bharat, 
Rajasthan· and Madhya 
Bharat respectively. 3714, 
3717-94, 3795--3868. 

ECONOMY --con.td. 
Demand(s) for Grant(s), 1.or 1953-

1954-contd. 

Ministry of Defence-

Motion to reduce the Demand-
Failure to adopt modern 

trends of Defence Organiza-
don so as to ensure --
while increasing e8lciency. 
2721, 2727-2802, 2810-42, 
2907-27 . 

Necessity for letting up • 
Parliamentary Committee to 
10 into the ways and means 
of effecting -. 2720, 2721, 
2727-2802, 2810--42, 2907 
-27. 

Ministry of Finance-

Motion to reduce the DemaD.1-

-- in administration. J'111, 
3717-94. 3795--3868. 

MiscellaneoWl Departments and 
Expenditure under the MiniItr'7 
of IrrigatioD and. Power-
Motion to reduce the Demand-
Economy. 3044. 

Demand(s) for Grant(s), 1953-54-
PEPSU-

Civil Works--

Motion to reduce. the Demand-

-- widening, 'Xandbaghat 
ChaU'. 5694-5703. 

Demand (5) for Grant(s), 1953-54--
Rallwaya-

Ordinary Workinl kpemes Ad-
ministration-

Motion to reduce the Demand-

-- of expenses in Adminia-
tration. 1017-18, 1020-80. 

Railway Board-

Motion to reduce the Demand-
Economy. 1014, 1020-110. 

-- of pay of officers. 1018, 
1020-80. 
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ECONOMY -contd. 
Demand (s) for Supplementary 

Grant(s), 1952-53-
Miscellaneous Departments and 
Expenditure under the Ministry of 
Commerce and Industry-

Motion to reduce the Demand-
Economy. 534-58. 

Demand(s) for Supplementary 
Grant(s), 1952-53-Railways-
Construction of New Lines-

Motion to reduce the Demand-
Economy. 1300, 1316-40. 

Miseellaneous Expenditure-
Motion to reduce the DeDUlDd-

!'.conomy. 1299, 1315. 

mUCATlON-
Demand(s) for Grants(s), 1953-54. 

2392-2454, 2457-91, 2492. 
Motion to reduce the Demand-

Compulsory primary eduea-
tioa throughout India.. 2453, 
2455, 2491. 

Educational policy and made-
quate stipends to the 8cbe-
doled Caste and Scheduled 
Tribe students eoing abroad 
for foreign education. 2451, 
2491. 

Inadequate financial help to 
scheduled castes students. 
2455, 2491. 

lDadequate provision for 
8Cho~arships for scheduled 
castes, scheduled tribes and 
other backward classes. MH. 
2491. 

Inadequate provmon for 
transcribing books in Bharati 
Braille. 2453, 2454, 2491. 

Inadequate scholarships to 
lIC!heduled caste students 
roing abroad for foreJan 
education. 2455, 2491. 

Plight of the teachers. 2455, 
2491. 

Policy in regard to education 
of the scheduled tribes. and 
distribution of stipends and 
scholarships. 2392-2413, ~. 
-56, 2457-91. 

EDUCATION-contd. 

Demand(s) for Grant(s), 1953-54-
contd. 
Motion to reduce the Demand-

contd. 
Priorities in basic and social 

education. ~454, 2491. 
Scope of Secondary Education 

Commission. 2454, 2491. 
Ministry of Education-

Motion to reduce the Demand-
Free and compulsory - to 

children of scheduled castes 
and scheduled tribes. MM. 

Free and compulS0J7 primary 
-. 2453. 

Demand(s) for Grant(s) 
Account, 1953-54. 1272. 

Demand(s) for GraIlt(s) OIl 
Account, 1953-54-PEPSU. 2978, 
2983-3023, 3027-28. 

Demand(s) for GrantCs), 18U-M-
PEPSU. 5638, 5645-66, 5693, 

5694-5703, 5708. 

Motion to reduce the Demand-
Enquiry . against "Text Book 

Scandal". 5693, 5694-5703. 
Failure to Introduce compul-

sory education as promised in 
Rajpramukb's Address. 5693, 
5694-5703. 

Demand(s) for (}qmt(s). 1953-114-
Railways-
Ordinary Working bpenses.-

Labour Welfare-
Motion to reduce the Demand-

Schools for employees" 
children. 1168, 1172-1257. 

Demand(s) for Supplementary 
Grant (5) , 1952-58-PEPSU. 21132, 
2936-64, 2967. 

EllUCATlON AND HEALTH DE-
PARTMENT-

Demand(s) for Grant(s) on Ac- . 
count, 1953-54-PEPSU. 2975, 
2983-3023, 3025~26. 

Demands(s) for Grant(s). PEPSU. 
5636, 5845-66, ~92, 5694-
5703, 5706. 
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EDUCATION COMMISSION-

Deriumd(s) for Grant(s), 1953-54-
Education-

Motion to reduce the Demand-
Scope of Secondary. 2454. 

EFFICIENCY-

I>emand(s) for Grant(s), 1953-54-
Ministry of Defence-

Motion to reduce the Demand-
Failure to 'adopt modem 

trends of Defence Organi-
zation so as to ensure eco-
nomy while increasing --. 
- 2721, 2727-2802, 2810-
42, 2907-27, 

Demand(s) for Grant(s), 1953-54-
Rililways-

Ordinary Working Expens-
.Administration-

'Motion to reduce the Demand-
Efficiency. 1017, 1018, 10~ 

eo. 

i:FnGY(IES>-

'Demand(~) for Grant(s), 1953-54-
In4ian 'Posta and Telegraphs De-

partment (Including Working 
Expe'nses)-

Motion to reduce the Demand-
Absence of -- Of any South 

Indian poet, saint or poet-
saint on postage stamps. 
3129, 3133-3219. 

Need to introduce stamps 
with -- of stateameD. 
national heroes, scientiata, 
soci&l reformers etc. includ-
ing such of them in South 
India. 3129, 3133-3219. 

279 L.s.D.-

ELAYAPERUMAL, SIlRI-
Demand(s) for Grant(s), 1953-54-

Ministry of Labour-
Motion to reduce the Demand-

Failure to secure living wagea 
and reasonable and better 
conditions of work to agri-
cultural labour. 

Lack of interest in agricul-
tural labour and enforce-
ment of Minimum Wags 
Act for agricultural labour. 
2510-12. . 

Resolution re legislation on aD-
touchability. 4494-95. 

ELECTION (S)-

Demand(s) for Grant(s), 1953-54-
Elections for Legislatures-

Motion to reduce the Demand-

Delay in holding -. 5692, 
5694-5703. 

Disciplinary action against 
officers responsible for cor-
ruption and irregularities m 
General --. 5667, 5668-92, 
5694-5703. 

-- to the legislature.. 188'1. 
5668-92, 5694-5703. 

Failure to take steps against 
officers who are alleged to 
have interfered with pre-
vious elections. 5693, 56K-
5703. 

-- to Estimates Committee. all-
20. 

- to ~dian Central Coconut 
Committee. 3535-4055. 

- to Indian Central Oil Seeds 
Committee. 3535,3970-71. 

-- to Indian Central TObacco 
Committee. 4628-29, 5905-06. 

-- to National Food and Agricul-
tural Organisation Liaison Com-
mittee. 3534, 3971, 4155. 

- to Public Accounts Commit-
tee. 6318-20. 
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ELECTIONS FOR LEGISLATURES-
Demand(s) for Grant (s)-Pm:'SO. 

5634-35, 5645-66, 5667, 5668-92, 
5693, 5694-5703, 5705. 

Motion to reduce the Demand-
Delay in holding elections. 5692, 

5694-5703. 
Disciplinary action against 

officers responsible for corrup-
tion and irregularities in 
General election. 5667, 566~ 
92, 5694-~703. 

Election to the Legislature. 5887, 
5668-92, 5694-5703. 

Failure to take steps against 
officers who are alleged to 
have interfered with previous 
elections. 5693, 5694-5703. 

Demand(s) for Supplementary 
Grant(s), 1952-53-PEPSU. 2930, 
2936-64, 2965. 

Motion to reduce the Demand-

The low salaries paid to twenty-
four temporary clerks. 2945-

64. 

ELECTRICITY-
Demand(s) for Grant(s), 19!53-M-

Other Capital Outlay of the 
Ministry of Irrigation and 
Power-

Motion to reduce the Demand-
Extension of electric supply. 

3045. 

ELECTRICITY SCHEMES-WORK-
ING EXPENSES-
Demand(s( for Grant(s), 1953-54---0 

PEPSU. 5640, 5703'/5710. 

Demand(s) for Grant(s) on Account, 
1953-54--PEPSU. 2980, 2983-3023, 
3029. 

EMIGRATION 
MENTCS)-

ESTABLISH-

Demand(s) for Grant(s), 1953-54-
External Affairs-

Motion to reduce the Demand-
Corruption and bureaucratic 

methods prevailing in the 
-, 2147,2148-2252. 

EMPLOYEE (S)-
Demand(s) for Grant(s), It5J-M-

AviatiOD-

Motion to reduce the Demand-
Heavy hours of duty of em-

ployees and service condI-
tions. 3132, 3133-3219. 

De!ence Services, 
Army-
Motion to reduce the Demand-

Denial of trade union rights to 
the civilian -- of the 
defence establishments. 2723. 
2727-2802. 2810-42, 2907-27. 

Need for a judicial enquiry 
into the cases of unsatisfac-
tory treatment of trade 
union leaders in the civil 
establishments. 2724, 2727-
2802, 28i0-42, 2907-27. 

Ministry of, Commerce and lDdus-
try-

,Motion to reduce the Demand-
Unfair discrimination in 

foreign owned t1rms in India 
against their Indian --. 
3538, 3543-3617, 3620-63. 

Ministry of Finance-
Motion to reduce the Demand-

Failure to provide -- at. 
Mint and Security Preas, 
Hyderabad Government 
with suitable a'ternate jobl 
consequent upon' demoDe-
tisation of Hali Sicca cur-
rency. 3712, 3717-94, 379G-
3868. 

Ministry of Labour-
Motion to reduce the Demand-

Absence of any procedure in 
recognising trade unions by 
employers-Government or 
private, 2495,2499-2580. 

Refusal of payment of dear-
ness allowance al per award 
to 1400 - by United Bank 
of India, Calcutta, u.t'7, 
2499-2580. 
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EMPLOYEE (S) -contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Ministry of LabOur-cantd. 

Motion to reduce the Dernand-
contd. 
Retrenchment and unsatisfac-

tory treatment of the --of 
All India General Insurance 
Co., Bombay. 2497, 2499 .. 
2580. 

See also "Government Employee(s)". 

EMPLOYEES' STATE INSURANCE 
CORPORATION-
See "State Insurance Corporatjon". 

EMPLOYMENT-
Demand(s) for Grant(s), 1953-54-

Ministry of Finance-
Motion to reduce the Demand-

Planned expenditure for 
maintaining full employ-
ment and social security. 
3712, 3717-94; 3795-3868. 

Ministry of Irrigation and Power-
Motion to reduce the Demand-
-- of foreigners in the 

multipurpose river valley 
schemes. 3043. 

Multipurpose River Schemes-
Motion to reduce the Demand-

Growing of foreign 
experts and also the growth 
of foreigners in these 
schemes. 3044. 

EMPLOYMENT EXCHANGE(S)-
Demand(s) for Grant(s). 1953-54-

Employment Excharures and Re-
settlement-
Motion to reduce the Demand-

.Enlarging and -re-organising 
for reservation of 

vacancies to Scheduled 
'Castes and other backward 
C!asse5. 2498. 2499-2580. 

Necessity for enlarging and 
re-organising 2498, 
2499-2580. 

Unsatisfactory working of the 
-. 2498, 2499-2580. 

E."\fi'LOYMENT EXCHANGES AND 
RESETTLEMENT-
Demand (5) for Grant (5)' 1953-54-

2493, 2499-2580. 
,/ 

Motion to reduce the Demand--

Closing down of ~orakhpur 

Labour Organisation. 2498, 
2580. 

Enlarging and re-orgamsmg 
Employment Exchanges for 
reservation of vacancies to 
Scheduled Castes and other 
backward classes. 2498, 2580. 

Necessity for enlarging and re-
organising Emplpyment Ex-
changes. 2498, 2580. 

Unsatisfactory workirig of the 
Employment Echanges. 2498, 
2580. 

Demand(s) for Grant(s) on Account, 
1953-54. 1279. 

ENQUIRY-
Demand(s) for Gr~t(s), 1953-54-

PEPSU-

~ucatioD-

Motion to reduce the Demand-
against 'Text Book 

Scandal'. 5693, 5694-5703. 

ERNAKULAM~ 

Demand(s) for Grant(s), 1953-54-
Railways-
Construction of New Lines-

Capital and Depreciation Fund-

Motion to reduce the Demand-
Quilon-Ernakulam Railway. 

1169, 1172-125'7. 

ESTATE DUTY BILL-
See under "Bil1(s)". 

ESTIMATES COMMITTEE-
-See "Committee(s)". 

EVICTION-
-- of some M.Ps. from WiDdsor 

P~ace. 1448-49. 
Motion for adjournment-
-- of some M'ps. from Windsor 
Place (Talked out). 1471-81. 

----------~---.-
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EVIDENCE-
- on Industries (Development 

and Regulation) Amendment BID 
-Laid on the Table. 5735-

-- tendered before the Select Com. 
mittee on the Estate Duty BUl--
Laid on the Table. 6050. 

EXCISE-
Central-- Notification No. 8-Laid 

on the Table. 4155. 

UClSEDUTY-
DenI8Dli(s) for Grant(s}, 1953-54-
~ of Finance-

Motion to reduce the Demand-
Levy of -- on tobacco OIl 

standing crops. 3712, 3717-
94, 8795-3888. 

\1Dion Esclse Duties-
Motion to reduce the DP.numd-

Abolition of -- on tobacco 
grown and conditioned m 
ltoraput district of Oriasa. 
3713, 3717-94, 3795-3888. 

Di1ftculties of small growers of 
backward classes by levy of 
-- OIl tobacco on ataDd.iDt 
crops. 3713, 3717-K. 3795-
3868. 

BXBIBITION. INDUS'l'lUAL-
Demand (a) for Supplemastar:v 

Grant(s}, 1952-53-PEPSU--
Industries and Supplies-

Motion to reduce the Demand-
Heavy amount spent for the 

- at Patiala. 21M1-M. 
CXPENDITtJU--

Demand(s) for Grant(e}, 1951-54-
. Capital Outlay .on . MultipuJ'PCIR 

River Schemes-
Motion to reduce the Demad-

Growing -- on river scbeJiIa 
already taken in hand. "Ok 

Expenditure . on Displaced 
Penoas-
Motion to reduce the Demand-

Inadequate amounts spent OIl 
displaced Harijana. 2188-
2714. 

EXPENDITURE--contd. 
Demand(s} for Grant (s), 1953·54-

eontd. 
Ministry of Firianee-

Motion to reduce the Demand-
Planned -- for maintainiq 

full employment and social 
security. 3712, 3717-94, 3795-
'3868. 

SUPPLIES-
Motion to reduce the Demand-

Economy in -- on India Sup-
·ply Mission, U.S.A. 3437, 
3438--3515. 

Reduction - on Indian Stores De-
partment, London. 3437, J43S-
3515. 

TRIBAL AREAS-
Motion to reduce the Demand-

Disproportion between sums 
spent for social services and 
for other purposes. 2145-;-
2257. 

Demand(s) for Supplementary 
Grant(s}, 1952-53-RaUwaya-
Miscellaneous Expenditure-

Motion to reduce the Demand-
-- on exhibition. 1300, 1315. 

1!!XPENDITUB.E ON DISPLACED 
PEBSONB-
Demand(s) for Grant{a), 1'5I-M.. 

2584, 2714, 2715. 
Motion to reduce the Demand-

Govindapur Colony ill Uttar 
Pradesh. 2588-2714. 

Houses in Govindapur CoJoD7 Ja 
U.P. 2586-2714. 

Inadequate amounts spent '00 
displaced Harijans.2588-2'l14. 

Denw.d(s) for Gnmt.(l) on·Accouat, 
1953-54. 1282. 

Demand(s) for Graat(l) on Aceoual 
-PEPSU. 2981, 2983-3023, 8030-
31. 

Demand (a) for Orant(I)-PI!PSlJ. 
H42,5711. 

Demand(s) for Supplemental7 
Grant(l) for 1982.53. 584-800. 

., Demand(s) for SupplernentarJ' 
Grant(s). 1952-U-PEPSU. .... 
2938-84, 2989. 

'EXPERT COMm'l"l'E&-
See "Committee(I)". 



INDEX TO DEBATES. PART n, THIRD SESSION, 1953 117 

EXPLANATION-
Personal - by Sardar Lal Singh. 
-529-31. 

EXPORT (S)-

Demand(s) for Grant(s), 1953-54-
Ministry of Commerce and Indus-

try-
Motion to reduce the Demand-
-- and import policy. 3539, 

3543-3617, 3620-63. 
Favouritism shown in grant at 

licenses to certain mer-
chants of Tuticoi'in in res-
pect of -' '- of onions. 3540. 
3543-3617, 3620-~3. ' 

Import and - policy. 3537, 
3540, 3542-3617, 3620-63. 

EXPUNCTION· OF REMARK-
Poinl, of Privilege-

Expunction of Remark,. 1986-91. 
EX-SERVICE PERSONNEL-

Demand(s) for Grant(s), 1953-54-
Defence, Service!>. Effective-

Army-
Motion to reduce the Demand-

Fail4I'e to. p~vide for the 
rehabilitation of -- in 
civU liie. 2725, 2727-2802, 
28io-42, 2907-27. 

EXTERNAL AFFAIRS-

Demand(s) for Grant(s), . 1953-54. 
2078-2252. 

Motion to reduce the Demand-
Appointment of Ambassadors 

and High Commi~sioners. 
2147, 2148-2251. 

Appointment of Ambassadors 
. and High Commissioners 
belonging to the scheduled 
castes community. 2147, 
2148.2251. 

Appointment of High Com-
missioners and Ambassadors 
belonging to the scheduled 
castes. 2147, 2148-2251. 

Ascertainment of facts regard-
ihg the alleged death of 
Silbhas Chandra Bose. 2146, 
2148-2251. 

Attitude of India towards 
M.E.D.O. 2146, 2148-2251. 

EXTERNAL AFFAIRS---comd. 

Demand(s) for Grant(s), 1953-54.-
contd. 

Motion to reduce the Demand-
contd.· 
Colonising facilities for people 

from the scheduled castes 
community. 2147,2148-2251. 

Composition of ~. IndiaD 
Delegation to the 'United 
Nations. 2146, 2148-2251. 

COl'nlption and bureaucratic 
met~ods prevailing in the 
emigration establishments. 
2147, 2148-2251. 

Failure of Government to 
follow a consistent peace 
policy. 2147, 2148-2251. 

Failure of Government to 
follow a steady, dynamic 
and positive neutral foreign 
policy. 2146, 2147-2251. 

Failure of Government to 
safeguard interests at 
Indians in Ceylon. 2148, 
2148-2251. . 

Failure to secure faci~ities for 
Indians to re-enter South 
Africa. 2147, 2148-2251. 

Leadership of India in Asia 
to propagate the message or" 
peace to the Asian people. 
2146, 2148·2251. 

Need and desiTability a1 
liquidating the French and 
Portuguese pockets in India. 
2146, 2148-2251. 

Policy of appeasement towards 
Pakistan. 2146, 2148-2251 . 

Policy of drift, in foreign' 
affairs. ,2145, 2148-2251. 

Urgent necessity of providing 
.olonising facilities for the 
people of Kerala in Borneo, 
Andamans etc. 2147, 2148-
2251. 

Withdrawal from the Co!b-
mottwealth of Nations. ?146. 
2148-2251. 

Demand(s) for Grant(s) on Account, 
1953-54. 1272. 
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iXTERNAL AFFAIRS, :DdlNISTRY 
OF-.-
Demand(s) for Grant(s), 1953-54-

Miscellaneous Expenditure UDder 
the -. 2078-2252. 

EXTRAORDINARY PA~ 
Demand(s) for Grant(s). 3708-09. 
. 3715, 3717-94, 3795-3868, 3871. 

Motion to reduce tl}e Demand-
Financing of industrial housing 

schemes. 
Inadequate funds provided for 

welfare of backward clasaes. 
Inadequate provision to landlea 

workers. 
Meagre provision for lDdustrial 

Housing Scheme. 
Serious famine situation in dis-

tricts of Ramnad, Coimbatore, 
South and North Arcota, 
Malabar and Tanjore of 
Madras State and need to 
poses. 3715, 3717, 3868. 

Utilisation of youth campS and 
labour services for party pur-
. poses. 3715, 3717, 3888. 

Demand(s) for Grant(s) on AceouDt 
IH3-M. 12'15. 

F 

~C'l'ORY (IES)-

.'. 

Demand(s) for Grant(s), 1853-154-
Capital Outlay of the JliDistry of 

Commerce and lDdUltry-
Motion to reduce the Demand-

Delay in setting up the Jron 
and steel -- in Orissa. 
3542, 3543-3817, 3820-63. 

VaclIIating polky regardinl 
setting up of the iron and 
steel -. 3542, 3M3-3817. 
aa20--63. 

Defence Services. Effective-
Army-
Motion to reduce the Demimd-

Desirability of starting 
ordnance - in Kayala-
seema and thus developing 
the industrial potential of 
that famine ~cken area. 
2725, 2'127-2802, Z8!G-42, 
2907-2'1. 

FACTORY (n:s)-ccmtd. 
Demand(s) for Grant(s), 1953-54-

cOfttd. 
Defence Services, mecti~Army 
~ontd. 

Motion to reduce the Demand--· 
eontd. 
Failure to organize 0rdnaDce 
-- and other defence in-
dustries so as to ~ 
purchases from outside. 2724 
2727-2802, 2810--42, 290'1-
27. 

Maintenance of the ~ 
- and the condition at 
labour employed in them. 
2723, 2'127-2802, 2810-42, 
2907-2'1. 

Proposal for retrenchment at 
4,000 employees in the 
Ordnance --, Technical 
Development Establish-
ments, Depots and ~ 
M.E.s. 2723, 2727-2102, 
2810-42, 2907-2'1. 

To explore the possibilities ~ 
manufaeturing civilian ,oods 
in Ordnance and elothJn& . 
-- for interDal ecmsump-
tion and to avert large-
seale retrenchment. 2723. 
2127-2802, 281()......42. 2907-
2'1. 

FAMINE-
Demand (5) for Grant(s), 19"-~ 

Extraordiaary Payments-
Motion to reClUee the Demand-: 

Serious -- situation in dia-
triets of Ramnad, Coimbatore-
South and North Aroots, 
Malabar and Tanjore of 
Madras State and need to 
grant aid from Centz'e.ll1~ 
3717-94, 3795-3888. 

Irrigation (including Working Ex-
penses) Navigation, EmbaDk-
Mento and Drainage Works (met 
from Rennue)-
Motion to reduce the Demand-

Necessity of starting small: 
Irrigation worb in perma-
~J,. - affected. areas 
especlal1y in Solapur anel 
other Diatrleta in Kaha-
rashtra. aDa. 
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F A1lINE--contd. 

Demand(s) for Grant(s), 1953-54-
contd. 
Multipurpose River Schemes-

Motion to reduce the Demand-

Urgency 01 tully developing 
the Ghataprabha Project and 
Koyana to irrigate the 
scarcity and -- areas 01 
Bijapur, Belgaum., Solapur, 
Satara and other areas 01 
Maharashtra. 3043. 

Discussion on -- and drought con-
ditions in Madras. 675B-.62. 

FAMINE-STRICKEN AREA(S)-

Demand(s) for Grant(s), 1953-54-
Ministry of Food and Agriculture-

Motion to reduce the Demand-

Help to scarcity and --. 2258,. 
2261-2344, 2348--38. 

FARMER (S)-
Demand(s) for Grant(s), 1953-54-

Extraordinary Payments-

Motion to reduce the Demand-· 
Inadequate provision to land-

less workers. 3715, 3717-94, 
3795-3868. 

Ministry of Finance-
Motion to reduce the Demand-

Low purchasing power 01 in-
dustrial worker and tiller of 
the soil due to high taxa-
tion system of the Govern-
ment. 3712, 3717-N, 3195-
3868. 

See also "peasants". 

FINANCE (S)-

Demand(s) for Grant(s), 1953-54-
PEPSU-
Miscellaneous Departments-

Motion to reduce the Demand-

Plnance for welfare organisa-
tions and recommendations 
of Tripartite Conference. 
lIG93, 5694-5703. 

FINANCE BILL-
S~e under ''Sill (s) ". 

FINANCE COMMISSION-
-- Report-Laid on the Table. 31. 

FINANCE DEPARTMENT-

Demand(s) for Grant(s) on Account 
-PEPSU. 2975, 2983-3023, 3025-

Demand(s) for Grant (s}-PEPSU. 
5635, 5645-66, 5688-92, 58N-5703, 
1706. 

Demand(s) for Supplementary 
GrantCs)-PEPSU. 2930, 2936-64, 
2965-66. 

FINANCE, MINISTRY OF-

Demand(s) for Supplementary 
Grant(s), 1952-53--

Other Capital Outlay of the ---.. 
564. 

FINANCIAL CONTROL-
Demand(s) for Grant(s), 1953-54-

Railways-
Railway Ik-rd-

Motion to reduce the Demand-
Failure to administer proper 
-- leading to wastage etc. 
1015, 1020-80. , 

Proper --, condition of third 
class travel, and living con-
dition of Railwaymen. 101" 
1020-80. 

FIRM (S)-

Demand(s) for Grant(s). 1953-54-

Irfinistry of Commerce and Indus-
try-

Motion to reduce the Demand-
Indiscriminate tariff protec-

tion given to the foreign-
in India. 3539, 3543-3617. 
3620-63. 

Unfair discrimination ill 
foreign owned -- in India 
against their Indian em-
ployees. 3538, 3543--3617. 
3620--63. 
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I'ISHERY (IES)-
Demandh) for Grant(s), 1951-54-

Ministry of Fpod and Agriculture-
Motion to reduce the Demand-

Developing -- in the coun-
try. 2259, 2261-2344, 2348-
88. 

FIVE YEAR PLAN-
Demand (s) for Grant(s), 1953-54-

Industries-
Motion to reduce the Demand-

Policy regarding the develop-
ment of industry in the --. 
3541, 3543-3617, 3620-63. 

Ministry of Defence-
Motion to reduce the Demand-

Utrisation of the army for the 
socio-economic programme 
of the country envisaged in 
the --. 2720, 2727-2802. 
2810-42. 2907-27. 

Progrees report of -- and report 
of Community Projects administra-
tion-Laid on the Table. 6695. 

FLAX GOODS INDUSTRY-
Tariff Commissions' Report on --. 

-Laid on the Table. 6050. 

FOOD-
Demand(s) for Grant(s), 1953-54-

Agriculture-
Motion to reduce the Demand-

Failure to solve the -- pro-
blem. 2260, 2261-2344, 2348-
88. . 

Ministry of Food and AgricuJture-
Motion to redUCe the Demand_ 

Cheap and adequate -- to 
the people. 2258, 2261-2344, 
2348-88. 

-- production in Rayala-
~ema by providing irriga-
bonal facilities. 2258, 2261-
2344, 234&-t18. 

General policy relating to 
agriculture and --. 2258, 
2261-2344, 2348-88. 

rooD ADULTERATION BILL-
See under "Bil1(s) ". 

FOOD AND AGRICULTURAL ORGA-
NISATION-

Election to National -- LialsoD 
Committee. 3534, 3971, 4155. 

FOOD AND AGRICULTURE, MINIS-
TRY OF-

See "Ministry of Food and AgricuJ,-
ture". 

FOOD SCARCITY-
-- in Rajasthan. 5088-80. 

FOODGRAIN (S)-

Demand (a) for Grant(s), 1951-54-

Ministry of Food and Agriculture-

Motion to reduce the DemaJ,)d-

Abolishing subsidy to reduce 
price of --. 2258, 2281-
2344, 2348-88. 

Chartering of shi1)8 for --. 
2258, 2261-2344, 2348-88. 

I 
Importing of bad foodstuff. at 

uneconomic prices. 2259, 
2261-2344, 2348-88. 

FOREIGN AFFAIRS-

Statement on --. 6690-94. 

See also "External Affairs". 

FOREIGN CAPITAl--
Demand(s) for Grant(s), 1953-54-

Currency-

Motion to reduce the Demand-

Failure to stop entry into and 
transmission out of the 
country of -- and proAt. 
3714, 3717-94, 379S--3868. 

Miscellaneous Departments and 
Expenditure under 'the Ministry 
of Finance-

Motion to reduce the Demand-

Desirability of appointing a 
Special Commission of En-
quiry regarding extent ot 
-- in the cOllntry. 3714, 
3717-94, 3795-3868. 
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FOREIGN COMPANY(IES)-
Demand(s) for Grant(s), 1953-54-

Taxes on Income including Cor-
poration Tax-
Motion to reduce the Demand-

Working of Income-tax De-
partment and evasion of 
taxes speciaIly by British 
concerns. 3713, 3717-94, 
3795-3868. 

FOREIGN COUNTRY(IES)-
Demand(s) for Grant(s), 1953-54-

Ministry of Commerce and Indus-
try-

Kotion to reduce the pemand-
Policy of sending Trade Com-

missions abroad. 3540, 3543-
3617, 3620-63. . 

Jllnistry of Finance-
Motion to reduce the Demand-

Loan taken from a -- and 
Interest paid thereon. 3711, 
3717-94, 3795-3868. 

IItscellaneous Expenditure wlder 
the Ministry of Food and Agri-
culture-
Motion to reduce the Demand-

Gifts received from abroad. 
2261-2314, 2348-88. 

Supplies-
Motion to reduce the Demand-

Scrutiny of stores indents of 
various departments before 
actual indent is placed in 
--. 3437, 3438-3515. 

FOREIGN POLICY-

See topolicy". 

I'OREIGN POSSESSIONS-

Demand (s) for Grant (s), 1953-54-
External Affairs-

Motion to reduce the Demand-. 
Need and desirability of 

Uquldatlng the French and 
'Portuguese pockets in 
India. 2146, 2148-2252. 

FOREIGNER (S)-

Demand(s) for Grant(s), 1953-M-
Ministry of Finance-

Motion to reduce the Demand-
Undesirability of inviting two 

foreign financial experts to 
be on the Taxation Enquiry 
Committee. 3712, 3717-94, 
3795-3868. 

Ministry of Irrigation and Power-

Motion to reduce the Demand-

Emp'oyment of -- in the 
multi-purpose river valley 
schemes. 3043. 

Multi-purpose River Schemes-
Motion to reduce the Demand-

Growing employment of 
foreign experts and also the 
growth of -- in these 
schemes. 3044. 

'" lDREST(S)-
,/ Demand(s) for Grant(s), 1953-54-

Andaman and Nicobar-
Motion to reduce the Demand-

Receipts under the head -. 
3229-3318, 3335-3429. 

Demand(s) for Grant(s) , 1953-54-
2256, 2259-60, 2261-2344, 2348-88. 
Motion to reduce the Demand-

Afforestation of the land which 
is not suitable for cultivation. 
2259, 2388. 

Raising certain crops in the 
--. witaout destroying them. 
2260, 2388. 

Demand(s) fQr Grant(s) on Account 
1953-54. 1275-76. 

Demand (s) for Grant(s) on Account 
-PEPSU. 2973, 2983-3023. 

Demand(s) for Grant (s)-PEPSU. 
5633, 5645--66, 5668-92, 5694-
5703, 5704. 

FOTEDAR, PANDIT-
General discussion on tbe General 

Budget. 1836---D. 
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FRENCH POSSESSIONS- GADGIL. SHRl-eontd. 
See "Foreign Possessions". 

FUND (S)-
Demand(s) for Grant(s), 1953-~ 

Extraordinary Payments-
Motion to reduce the Demand-

Inac1equate - provided far 
welfare of backward claasea. 
3715, 3717-94, 3795-3868. 

Pre-partition Payments-
Motion to reduce the Demand-

Problem of recoverjes of --
belonging to displaced banks 
from West Pakistan. 3715-
3717-94, 3795-3868. 

Demand(s) for Grant(s), 1953-54-
PEPSU-
Medical-

Motion to reduce the Demand-
- for public healtq. 5693, 

5694-5703. 

G 

GADGn., SHRI-
Ai! Corporations Bill-

Motion to consider as reported by 
the Select Committee. 5972-79, 
6110. 

Demand(s) for Grant(s)-l953-54-
Defence Services, Efrective--Air 

Force. 
Defence Services, EtJective-

Army. 
Defence Servkes, Non-effective 

Charges. 
Ministry of Def~nce. 
Miscellaneous Expenditure under 

the Ministry of Defence. 
2733-3g. 

E¥.idence on Industries (Develop-
ment and Regulation) Amendment 
Bill-Laid on the Table. 5735. 

General discussion on the General 
Budget. 1689-97. 

General discussion on the Railway 
Budget. 739-52. 

Industries (Development and Re-
gulation) Amendment Bill.,-
Presentation of report of Select. 
Committee. 5325. 
Motion to consider as reported by 

Select Committee. 576~9. 

Law Minister's speech re: Speaker's 
certificate on Indian Income-~ 
(Amendment) BiII-. 5545, 5552. 

Salaries and Allowances of Officers L6f Parliament Bill-
Motion to COnSider. 51~ 

5185-86, 5187, 5208-10. 

GANDHI, SHRI FEROZE-
Demand(s) for Grant(s)-1953-M-

Police--
Motion to reduce.. the Demand-

Efficiency and disciplineiD 
the police administration. 
8253. 

General discussion on the PEPSU 
Budget. 5600-01. 

Law Minister's Speech re. Speaker's 
certificate on Indian Income-tax 
(Amendment) Bill. 5M3, 5544. 

GANDHI, SHRl V. B.-
Air Corporations Bill-

Consideration of clauses. 6033-
35, 6106, 6108. 

Demand(s) for Grant(s); 1953-5(.-
Ministry of Finance--

Motion to reduce the Demand-
Economy in administration. 

Failure to bring about redis-
tribution of National In-
come through Public Fin-
ance. 

Planned expenditure tor main-
taining full emplQYJllent and 
social security. 
3721-24. 

Demand(s) for Grant(s), 1953-54-
Railways-

Ordinary Working Expenses-
Operations other Ulan Staft and 
FueL 1218-20. 
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GANDHI, SHRI V. B.-contd. 
Discussion on rene,¥ed International 

Wheat Agreement. 5213, 5214, 
5224-2&. 

Finance Bill-
Consideration of clauses. 4510. 

Industries (Development and Regu-
lation) Amendment Bill-
Motion to consider as reported by 

Select Committee. 5750--55. 
Motion on Agdress by the President. 

95-98. 
Motion 1'6 association of' Members 

of Council of States with Public 
Accounts Committee. 6587-91. 

GANDIKOTA PROJECT-
See "River Valley Project(s) ". 

GANGA BARRAGE SCHEME-/'? 
Demand(s) for Grant(s), 1~-~ 

Railways-
Miscellaneous Expenditure-

Motion to reduce the Demand 
- Survey 1166, 1172-1257. 

GANGA DEVI, SHRIMATI-
Demand(s) for Grant(s), 1953-54-

Education-
Motion to reduce the Demand-

Inadequate proVlSion for 
scnotarsnips for scheduled 
?Stes, scheduled tribes and 
otner backward classes 
2440-45. 

Inadeq1.late scholarships to 
scheduled caste students 
gOing abroad for foreilI1 
education. 2440-45 .. 

Priorltles in basic and sociai 
education. '2440-45. 

Ministry of Education-
lI(otion to reduce the Demand-

!'Tee and compulSOry educaUon 
to children of scheduled cutes 
and sch~duled tribes. 24~ 
45. 

Orphanage Bill (by Shri M L. 
Dwivedi)-. 
Motion to consi~ and amend-

ment to refer to ~ Select Com-
mittee. 5049-56. 

GANPATI RAM. SHRI-
Demand(s) for Grant(s), 1953-54--

Railways-
Construction of New Lines--

Capital and Depreciation Fund-· 
Motion to reduce the Demand-· 

Policy Te construction of new 
lines. 1199-1206. 

Open Line Works-Development 
Fund. 1199-1206. 

GARG. SHRI R. P.-

General discussion on the PEPSU 
Budget. ,5567-70. 

GAYA-MOGHUL SARA! PASSEN-
GER TRAINS-

See "Railway Train (s) ", 

GENERAL BUDGET-
See "Budget, General". 

GENERAL ELECTION-
See "Election" 

GENERAL POST OFFI~ 

See "Post Office, General"· 

.. ~: 

GEOLOGICAL SURVEY-

Demand(s) for Grant(s),1953;:.M;. 
3868, 3874. 

Demand(s) for Grant(s) on Ac--
count, 1953-54. 1281. 

GHATAPRABHA PROJECT-
See "River Valley Project(s)." 

GHOSH, SHRI A.-

Motion on Address by the. PreId.,· 
dent. 468. 

GHULAM QADAR, SHRI-

Demand(s) for Grant(s). 1953-54-

Indian Posts and Telegraphs 
Department (Including Work-
ing Expenses). 31113-94. 

Ministry of Communications. 3183-
94. 
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DIDWANI. SHRI-
Administration of Evacuee Pro-

perty (Amendment) BUI-
Motion to consider as reported by 
Select Committee. 61'1.18, 62'1-

40. 
.Air Corporations Bill-

Presentation of petition. 4714-
,Central Excises and Salt (Amend-

ment) Bill-

:Motion to consider. 43M. 
,{)emand(s) for Grant(s), 1953·54-

Expenditure on Displaced Per-
sons. 2642-48. 

Ministry of Rehabilitation-

Motion to reduce the Demand-
Compensation to the displac-

ed persons from West PaIda-
tan. 2585, 2642-48. 

Election of - to National Food and 
Agriculture Organisation Liaison 
Committee. 4155. 

Finance Bill-

Motion to consider. 4394. 

Motion to pass, as amended. 4574-
79. 

General discussion of the General 
Budget. 1528-38. 

Motion on Address by the Presi-
dent. 82--91, 122. 

Resolution re investigation into 
wealth and property of Govern-

. mcnt officers. 4058-59.4062-67. 

'Salaries and Allowances of Officers 
of Parliament Bill-
Motion to consider. 5208-10. 

-GIFT (S)-

Demam:ls(s) for Grant(s), 1953-54-
Miscellanec.us Expenditure under 

the Mini~try of Food and' Agri-
culture-

Motion to reduce the Demand-
- received from abroad. 
2261-2344, 2348-88. ---_ •. _-_. 

GIRl, SHRl V" V.-
Demand(s) for Grant(s). 1953-M-

Employment' Exchanges and . Be-
settlement--

Motion to reduce the Demand-
Closing down of Gorakhpur 

Labour Organisation . 
Enlarging and re-or,anisin,c 

employment exchanges tor 
reservation of vacancies to 
scheduled castes and other 
backward classes. 

Necessity . for enlarging and 
. re-orjaJlWng employment 

exchanges. 

Unsatisfactory working of the 
employment exchangeS. 
2566-80. 

Ministry of Labour-
Motion to reduce the Demand-

Abolition of Labour Appellate 
Tribunal-

Absence of any procedur:.o in 
recognising trade unions by 
employers-Government or 
private. 2566-80. 

Conditions 
Fields. 

in Kolar 
2566-80 .• 

Gold 

Failure to enforce Employees' 
State Insurance Act in cities 
and States other than 
Kanpur and Delhi. 2566-
SO. 

Failure to enforce Plantation 
Labour Act. 2566-80. 

Failurt> to secure living wages 
and .reasonable and better 
conditions of work to 8BI'i-
cultural labour. 2566-80. 

Inefficient functioning of 
Employees' State Insurance 
Corporation. 2568-80. 

Inordinate delay in disposru 
of cases before Labour Tn-
bunal.8. 2566-80. 

Lack of polley for Protectinl 
industrial workers from re· 
trenchment. 2566---80. 



INDEX TO DEBATES, PART II, THIRD SESSION, 1953 I~5 

GIRl, SHRI V. V.-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Ministry of Labour-contd. 

Motion to reduce the Demand-
contd. 
Low standard of living of 

labourers and failure to en-
force the Minimum Wages 
Act. . 256S-80 

Low wages paid to workers 
of coal-fields. 2566-80. 

Necessity of reducing the 
number of hours of work 
for miners and other work-
ing underground from eight 
to six hours per day. 2566-
80. 

Question to declaring tuber-
culosis as an industriaI dis-
ease for coal-fields. 2566-
80. 

Recognition to all trade 
unions in Government or 
private-owned industries 
and in case of dispute ballot 
to pe taken to determine the 
representative character. 
256S-80. 

Befusal of payment of dear-
ness allowance as per award 
to 1,400 employees by' 
United Bank of India, 
Calcutta. 2566-80. 

Retrenchment and unsatisfac-
tory treatment of employees 
of All India General Insu-
rance Co. Bombay. 2566-
80. 

Serious shortage of houses for 
workers of coal mines at 
Singareni Collieries, Kotha-
gudium and Bellampalli. 
256S-80. 

Serious threat of retrench-
ment in Ooregam Gold 
Company in Kolar Gold 
Fields. 2566-80. 

Unsatisfactory way of handl-
ing the problem of labour. 
~. 

GIRl, SHRI V. V.-contd. 

Demand(s) for Grant(s), 1953-54-
contd. 

Miscellaneous Departments and! 
Expenditure under the Ministry 
of Labour-
Motion to reduce the Demand-

Delay in constitution of MinES 
Board of Health at Kotha-
gudium and Bellampalli 
coal mines. 256S-80. 

Minimum Wages (Amendment)· 
Bill-

Motion for leave to introduce .. 
1485. 

Ministry of Labour Notifications-
Laid on the Table. 4628. 

Motion for Adjournment re strike' 
at the Hindustan Shipyard, Visha-
khapatnam. 4896, 4897. 

Notification re accidents in Cham-
pion Reef Gold Mines, etc.-Laid~ 
on the Table. 6601-02. 

'GO AS YOU PLEASE' TICKETS-
See "Railway Tickets". 

GODHRA-
Demand(s) for Grant(s), 1953-54-

Railways-
Open Line Works-Development: 

Fund-
Motion to reduce the DeIJU!lld-· 

Overbridge near - station.. 
1171, 117:-1257. 

GOLD--
Demand(s) for Grant{s), 1953-54--

Ministry of Labour-

Motion to reduce the Demands-
Appointment of Canadian ex-

perts to enqub-e intofre-
quent rock-bursts at Kolar 
- Fields. 2497, 2f99-2580. 

Conditions in Kolar - Field. 
2496, 2580, 2499-2580. 

Serious shortage of housing; 
accommodation at Hatti 
- Fields, Raichur, Hydera-
bad State. 2497, 2499--2S8L. 
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>GOLD FIELD(S)-

Demand(s) for Grant(s), 1953-54-

Ministry of Labour-
Motion to reduce the Demand"':' 

Appointment of Cana~n ex-
perts to enquire into fre-
quent rock-bursts at Kolar 
--. 2497, 2499-2580. 

.. Conditions in Kolar-. 2496, 
2580, 2499-2580.·· 

Serious Threat of retrench-
ment in Ooregam Gold 
Company in Kolar -. 2580, 
2495, 2499-2580. 

:Motion for Adjournment re firing 
on Kolar -_. workers. ~02-03. 

Notification re accidents in Cham-
pion Reef Gold Mines, etc.-Laid 
on the Table. 6801-02. 

Statement re firing in Kolar --
Laid on the Table. 8121-22. 

1QOLDEN ROCK WORKSHOP-
S" "Railway Workshop(s)". 

1QOPALAN, SHRI A. K.-
Leave of absence to--. 443-44. 

oGOPALPUR-
Demand(s) for Grant(s), 1953-54-

.Defence Services, Etrective-

I 

Navy-
Motion to reduce the Demand-

Failure to utilise the Chilka-
-- area for Naval Defence 
and boys training establish-
ment 2'128" ¥12'1-2802, 
2810-42, 2907..l...27. 

.Demand(s) for Grant(sl, 1953-54-

Aviation-
Motion to reduce the Demand-

Necesiity of conneCting -
with a scheduled air route. 

. 3133-3219. 

GORAKHP~07itd. 
Demand (s) for Grant(s), 1953-54-

contd. 
Employment Exchanges and Be--

settlement--
Motion to reduce the Demand-

Closina down of -- LabOur 
organisation. 2498, 2489-
2580. 

GOUNDER, SHRI Ie. S.-

Demand(s) for Grant(s), 1953~54-
Ministry of Commerce and IndUB-

try-
Motion to reduce the Demand-

Failure to encourage the hand-
loom industry. 

Failure to protect the national 
Industries. 3554-56. 

GO~NMENT ASSURANCE(S)-
Statements showing the action taken 

by the Government on .1lSSUl'IlI1C8It 
promises and tmi:lertakings given 
during various Sess1ons.-Laid on 
the Table. 8317-18. 

Statement Showing action taken by 
Government on assurances, pr0-
mises ete. given dw:ing various 
Sessions-Laid on the Table. 
6695-96. 

GOVERNMENT EMPLOYEE(S)-
Demand(s) for Grant(ti}, 1953-Sf-

Ministry of Commerce and· Inclu.-
try-
Motioq to reduce the Demand-

Discriminatory treatment 
meted out to the sta« --
of the Textile Commission-
er's Office in Bombay etc. 
3540. 3543-3617. 3620-.63. 

Non-implementation of the 
Central Pay Commission's 
&eales in respect of the em-
ployees . onder the Coffee 
Board. 3539, 3543-3617, 
3820-63. . 

Ministry of Finance-
Motion to reduce the Demand-

Upgrading of cities accoi'd.lDc 
to ~u1ation for computina 
compensatory and boule- . 
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GOVERNMENT 
"contd. 

EMPLOYEE (S)-

Ministry of Finance-contd. 
Motion to reduce the Demand-

contd. -

Rent ,allowances to--
:from 1st October, 1952 as 
against 1st April, 1951. 
3712, 3717-94, 3795-3868. 

Ministry of Labour-
Motion to reduce the Derruul.d-

Absence of any pr~ure in 
recognising trade unions by 
employers-Government or 
private. 2495. 2499-2580. 

Lack of uniform policy in ac-
cording recognition to trade 
unions of employees of 
various Ministries of Cen-
tral Government. 2496, 
2580, 2499-2580. 

Lack of uniform policy to-
wards recognition of trade 
unions of employees of 
various Ministries of the 
Government of India. 2499-
2580, 2494. 

Steps to conftrm all tempbrary 
staff and to stop contract 
labour, 3436. 3438-3515. 

ether Civil -Works-

Motion to reduce the Demand-
Failure to absorb all work-

charged temporary em-
ployee~. _3437, 3438-3515. 

Stationery and Printing--

Motion to reduce the Demand-
Grievances of Central Gov-

ernmE!Ot Press employees. 
3437,3438-3515. 

See also ''Employee(s) ", 

GOVERNMENT OFFICER(S)-

Reso.lution Te investigation into 
Wealth and Property ~ of --. 
(Negatived). 4056--4106, 

liOVERNMENT PREMISES (EVIC-
TION) AMENDMENT BILL-

See under "Bill(s)". 
• 

GOVERNMENT PROMISES AND 
UNDERTAKINGS-
See "Government Assurances" 

GO'\t'ERNMENT SERVICE(S)-
Demand(s) for Grant(s), 1953-54-

PEPSU-
Home Department'-: 

Motion to reduce the Demand-
Representation of scheduled 

castes in --. 5667, 5668-
9.2, 5694-5703. 

GOVIND DASS, SETH-
Air Corporations Bill-

Motion to refer to Select Com-
mittee, 4781-85. 

Business of the House--

Allotment of time to private Mem-
bers to introduce their Bills. 
2031. 

Demand(s) for Grant(s), 1953-M-
External Affairs-

Miscellaneous Expenditure 
under the. Ministry of Exter-
nal Affairs. 2087-96. 

General discussion on the General 
Budget, 1880. 

Indian Penal Code and the Code of 
Criminal Procedure (Amendment) 
Bill by Pandit Thakur Das Bhar-
gava)-

Motion to consider and amend-
ment to circulate. 1992-97. 

Khadi and other -Handloom Inc:Jus-
tries Development (Additional 
Excise Duty on cloth) Bill-

Motion to conSider UId amend-
ments to circulate and to refer 
to Select Committee. 3915-20. 

Motion on Address by the President. 
65-77. 
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-------------;-----------GRATUITY (IES)- contd. GOVINDAPUR COLONY-
Demand(s) for Grant(s), 1953-54-

Expenditure on Displaced Per-
sons-
Motion to reduce the Demand-

- in Uttar Pradesh 2586-2714-
Houses itl -- in U.P. 2586-

2714. 
GRANT (S)-

Demand(s) for Grant(s), 1953-5~ 
Grants-in-Aid to States--

Motion to reduce the Demand-
Improper distribution of --. 

3715, 3717-94, 3795-3868. 
Other Capital Outlay of the Minis-

try of ,Finance-
Motion to reduce the Demand-

- to community projects 
and Colombo Plan and 
policy underlying therein. 
3716, 3717-94, 3795-3868. 

See also -"Aid" and "Subsidy". 
GRANTS-IN-AID TO STATES-

Demands for Grants, 3708, 3717-94. 
3795-3868, 3871. 

Motion to reduce the Demand-
Economy Merger of Himachal 

Pradesh, Vindhya Pradesh. 
Ajmer and Bhopal with Pun-
jab, Madhya Bharat, Rajas-
than and Madhya Bbarat res-
pectively. 3714, 3117-114, 
3795-3868. 

Improper distribution of grants. 
3715, 3117-84, 3795--3868. 

Demand(s) for Grant(s) on k-
count, 1953-54. 1275. 

Demand(s) for Supplementary 
Grants, 1952-53. 586. 

GRATUITY(IES)-
-peJnand(s) for Grant(lI) , 1953-54-

Ministry of Works, Housing and 
Supply-
Motion to reduce the Demand-

Need to extend Provident 
Fund, Pension Rules and 
-- facilities to pennanent 
and temporary works charg-
ed stat!. 3436, 3438-3515. 

Demand(s) for Grant(s), 1953-54-
Railways-

Ordinary Working Expenses-Mia-
cellaneous Expenses-
Motion to reduce the Demand-

__ to discharged staff. 1167,. 
1172-1257. 

GROW MORE FOOD-
Demand(s) for Grant(s), 1953-54-

Ministry of Food and Agri-
culture-

Motion to reduce the Demand--
Failure to carry out the -

scheme. 2259, 2261-2344,. 
2348--88. 

GlTHA. SHRI A. C.-

Agreement between Rajpramukh of 
lIyderabad and Reserve Bank_ of 
India-Laid on the Table. .714. 

Demand(s) tor Grant(s), 1953-M-
Railways-

Miscellaneous Expenditure. 121f-
18. 

Ordinary Workinc -~­
Operation (Fuel)-

Motion to reduce the Demand--
State railway c:011ierie8. 121f-

18. 

Payments to Indian States and 
Companies. 121f-18. 

Demand(s) tor Supplemen1U'T 
~rant(s). 1952-53--

Andaman and Nic:obar IalaDdL 
578-79. '&81. 

Expenditure 011 Dlsplaeed PenoDa. 
588-90. 

Miscellaneous Departments aDd' 
Expenditure under the Mlnla-
try of Commerce and IndUlltr1-
Motion to reduce the Demao4-

Ttonomy. ~8. 

Pollee. 589-'11, 515. 
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GURA, SHRI A. C.-contd. 

HalI-an-hour discussion on National 
Small Savinp Scheme.· 4312-13-
14-1&-17. 

Byderabad Coinage and Paper Cur-
rency (Miscellaneous Provisions) 
BUt-
Motion to consider as passed by 

the Council of states. 3330. 
Indian Tariff (Amendment) BiD-

Motion to consider. 1438-40, 1457. 
Consideration of clauses. 1465. 

Notifications amending Central 
Excise Rules, 1944-Laid on the 
Table. 66911. 

Union Duties of Excise (Distribu-
tion) Bill-
Motion to consider. 1343--46. 

GUNTAKAL-

Demand for Grant, 
RailwayS-

1953-54-

Construction of New Lines--Capi-
tal and Depreciation ,Fund-
Motion to reduce the Demand-

Line between Kavali and 
Guntakal. 1170, 1112-1257. 

GURUPADASWAMY, SURI M. S.-
Air Corporations Bill-

Motion to consider as reported by 
Select Committee. 5920-24. 

Consideration of clauses. 6028, 
602~. 

Business of the HouSe. 121. 
Delhi Road Transport Authority 

(Amendment) Bill-
Motion to consider. 6742-43. 

Demand(s) for Grant(s), 1953-54-
External Aifairs-

Motion to reduce the Demand-
Attitude of India towards 

M.E.D.O. 2146. 
Failure of Government to 

follow a steady, dynamic 
and positive neutral foreign 
policy. 2H6. 

Policy of appeasement towards 
Pakistan. 2146. 

279 L.S.D-

GU~UPADASWAJ4Y, SHRI II. S.-
contd. 

Demand(s) for· Grant(s), 1953-M-
contd. 
Industries-

Motion to reduce the Demand-
Crisis confronting the tea aDd 

coffee industries. 3M. 

Failure to develop coUap 
industries. 354. 

Policy regarding sericulture 
industry. 3540. 

Waste and inefficiency in the 
propaganda machinery. 3M. 

Ministry of Commerce and IndUl-
try-
Motion to reduce the Demand-

Import and export policJ. 
3537. 

Ministry of Food and Agricu1-
ture-
Motion to reduce the Demand-

Cheap and adequate food for 
people. 2258. 

Help to scarcity and famine-
stricken areas; 2258. 

Ministry of Home Mairs-
Motion to reduce the Demand-

Efficiency and economy in ad-
ministration. 322'1. 

Ministry of Works, Housin, and 
Supply-

Motion to reduce the Demand-
Corruption and nepotism. 

3435, 3457--li2. 

Ecof1.omy and efficiency in ai:l-
ministration. 3435. 

Steps to confirm all temporU'1 
.taff and to stop contract 
labour. 3457-62. 

Other Civil Works-
Motion to reduce the Demand--

Corruption. bribery and nepo-
tism. 3437, 3457--li2. 

Supplies-
Motion to reduce the Demand-

Corruption and waste sterr. 
purchase of Stores. 34M. 



HOUSE OF THE PEOPLE 
-------- --------- ---------------_._-- . 
.URUPADASWAltlY, SHRI K. 8.-

ccmtd. 

Demand(s) for Grant(s). U~53~M­

PEPSU-
Capital Outlay on Multi-purpose 

River Schemes-Bhakra Nangal 
Project--, 

Motion to reduce the Demand-
Corruption and inefficiency in 

Bhak:ra Nanga! Project. 
5668, 5668-8'1. 

Home Department-

Motion to reduce the Demand-
Inte&ration of PEPSU with 

Puniab. 5667, 5685-37. 

Privy Purses and Allowances of 
IDdian rulers-

Motion to reduce the Demand-
Refusal of supplies. 5888. 

568S-87. 
Demand(s) for Grant(s) , U~53-54-

Railways-

/ 

Ordinary Working Expenses-Ad-
ministration-
Motion to reduce the Demand-

Efficiency. 1017. 

Railway Board-

Motion to reduce the Demand-
Work of the RaUway Board. 

1014. 

Dentand(s) for Supplementary 
Grant(s), 11152-53-

Miscellaneous Departments and 
Expenditure under the Minis-
try of Cornnwee and IndUJtry-

Motion to reduce the Demand-
Economy. 534-36. 

Miscellaneous Expenditw-e-

Motion to reduce the Demand-
Expenditure on exhibition. 
Necessity of limiting .ut-

ace in the RaUway Cen-
tenary Exhibition. 1300-
O. 

GURUPADASWAKY. SHRI_ II. a.-
--contd; 

Finance Bill-
Motion to pass, as amend~. 

4:602-t)5. 

QeQeral diBcusaion on the PEPSU 
Budget. 556-57, 55511-61. 

Indian Tariff (Amendment) Bill- ~ 
Motion to consider. 1455-51, 

1458--60. 

Industries (Development. and Repa-
lation) Amendment Bill--

Motion to refer to Se1ectCom-
mittee. 4:8'78-81. 

Motion to consider as reported 117 
Select Committee_ 5755.511. 
Considerin, of clauses. 5801, 

5809-12. 

Khadi and other Handloom IndWl-
tries Development (Additional 
Excise Duty on Clo.th) Bill-

Motion to consider. 3881, 3915-H, 
40¥. 

Amendment '.to circulate. 1661, 
1881, 399l>--99, 4024:_ 

Am~ndmen t to refer to Select 
Committee. 3881, _5-111 • .oM. 

Motion for Adjournment ,.e re-
trenchment in ordnance depot.. 
688'-6689. 

Motion on Addresa by the Prest-
deal. 50, 126. 134, 198-202-

Orphanage Bill (by Shri M. L. 
Dwivedi)-

Motion to COnlider and amend-
ment to refer to Select C0m-
mittee. 504:4:-48. 

Patiala and East Punjab Staw 
Union Appropriation Bill-

Motion to consUler. 2IIf1_ 
Resolutions-

Inveatiption into wealth and pro-
. perty of Government oIIcen. 

40'14,-79. 
Safe,uarcUn,' of National Securltr 

RulelJ 404-37. 
-._.-... ------... -.... ,. ",-
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SURUPADASWAMY, SHRI M. S.-
contd. 

8alaries and Allowances of Officers 
.ef Parliament Bill-

Motion to consider. 5291-93. 
t:onsideration fo clauses. 5304, 

5305, 5315-16. 

Union Duties of Excise (Distribu-
tion) Bill-
Motion to conSider. 1367-70. 

• 
IlALF-AN-HOUR DlSCUSSION-

-- on East Pakistan Refugee 
Women's Ho. at Chunar. 4137-
53. 

-- on Food Scarcity in Rajasthan. 
5OG~O. 

-- on imports ot copra and coco-
nut oil. 310'7-20. 

-- on National Small Sannp 
Scheme. 4308-18. 

-- on Officials of trade mUons. 
~., 8S45-M. 

-- on reStrictions on trade witA 
China. 6037--48. 

IIALI'SICCA CURRENCY-
Demand(s) for Grant(s), 1953-54-

Ministry of Finance-
Motion to reduce the Demand-

Failure to provide employees 
.of Mint and Security Preas, 
Hyderabad Government 
'With suitable alternate jobs 
'Consequent upon demoneti-
sation of --. 3712, 3717-
94, 3795-3868. 

IlANDLOOM(S)-
Demand(s) for Grant{.), It5S-54-

Industries-
.Motion to reduce the Demand-

Suftering of the -- weaven 
in Madras State. 3Ml. JMI-
31117. lU0--t3. 

'Treatment towards cottage 
industries and the miserable 
conditions of the -- wea-
vers. 3541, 3543-3617. 

HANDlOOM(S)-contd. 

Miscellaneous Departments aDd 
Expenditure under the Mlnistr7 
of Commerce and Industry-

Motion to reduce the Demand-

The real problem of the --
industry. 3542, 3543-3817, 
3620-63. 

HANDLOOM INDUSTRY-. 
See "Cottage Industry(ies)" 

HARIHAR-

Demand(s) for Grant(s). 1953-54-
Railways-
Miscellaneous Expenditure-

Motion to reduce the Demand-
New lines between Hospet to 
-. 1166, 1172-1257. 

HATID, SHRI-

Annual Report of Damodar Valle,. 
Corporation-Laid on the Table. 
2809. 

Budget Statement of Delhi State 
Electricity Board-Laid on the 
Table. 5406. 

Damodar Valley Corporation Bud-
get Estimates for 1953-54-Lald 
on the Table. 23f7. 

HATTI GOLD FIELD(S)-

Demand(s) for Grant(s). 1953-54-
Ministry of Labour-

Motion to reduce the Demand-
Serious shortage ot houaina 

accommodation at -- Rai-
cbur. Hyderabad State. 
2497. 2499-2580. 

HEALTH- , 

Demand(s) for Grant{s). 1953-54-
Miscellaneous Departments and 

Expenditure under the Miniitry 
of Labour-
Motion to reduce the Demand-

Delay in constitution of 
Mines Board of - a1 
Kothagudium and Bellam-
palli coal mines. 24H. 
2fJ8-Z1180. 3620--63 . 

. -.-.. -.-. .-.•. --.--.------~-~-----------:----



HOUSE OF THE PEOPLE 

BALm, MINISTRY 01'-
See "Kinistry of Health". 

1lEDA, SHRI-
Air Corporations Bill-

Motion to refer to Select Cclm-
mittee. 4748---65. 

Consideration of clauses. 8108. 
Demand(s) for Grant(s), 1953-54-

Industries- . 

Motion to reduce the Demand-
Failure to develop cottage in-

dustries. 3637-41. 
Policy regarding the develop-

ment of industry ip the Five 
Year Plan. 3637-41. 

Treatment towards cottage in-
dustries and the miserable 
conditions of the handloom 
weavers. 3541, 3543--381'1, 
3620-63. 

l4inistry of Commerce and Indus-
try-
Motion to reduce the Demand-

Encouragement and protection 
to cottage and small scale 
industries. 3837-41. 

Export· and Import Policy 
3637-41. 

Failure to alter the character 
of foreign trade specially 

~ import policy. 3837-41. 
Policy in regard to the control 

of foreign trade. 3837-41. 
Protection to cottage industry. 

3637-41. 
KMdi and other Handloom Indus-

tries Development (Additional 
Excise Duty on Cloth) Bill-
Motion to consider and amend-

ments to circulate and to refer 
to Select Committee. 4001)-08. 

BEMRAJ, SHRI-

Demand(s) for Grant(s), 1951-54-
Railways-
Railway Board-

Motion to reduce the Demand-
Policy of Administration of 

Ranways. 1053-58. 

HEM RAJ, SHRI-contd. 

KMdi and other Handloom Indus-
tries Development (AddititmU 
Excise Duty on Cloth) Bill-

Motion to consider and ~-
menta to circulate and to refer 
to Select Committee.-

Consideration of clauses. 4042--
43. 

!pGH COMXISSIONJ:R(S)-

Demand(s) for Grant(s), 195J-M-
External Mairs-

Motion to reduce the Demand-
Appointment of Ambusadols 

and -. 2147. 2148-2252-
Appointment of Ambassadors 

and-belonging to the selie-
duled castes CODmlunity. 
2147, 2148-2252. 

Appointment of -- anet 
Ambassadors belonging t. 
the scheduled castes. 2147. 
2148-2252. 

BILL ALLOWANCE-

See "Allowance(s)". 

HINDI-

Demand(s) for Grant(s), 199-M-

Indian Posts' and Telegraphs De-
partment (Including Workin& 
Expenses)-

Motion to reduce the Demand:-
Failure to make arrangementt 

for postal rates and· ataml» 
in --. and telt!graml ia 
--. 3130, 31~21'. 

BINDUSTAN SHIPYARD-

Motion for Adjournment-

Strike at the -- Visakapatnam-
Disallowed 4893-98. 

Statement 1"e labour dispute 'at the--
Visakhapatnam. 4981-82. --------------.:.--- ---.-----.-----.~ _._._ .... _--
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IIIRAKUD DAM PROJECT - / 

Demand(s) for Grant(s), '1'953-54-
Kultipurpoae River S<-bemM 

Motion to reduce the Demand-
Corruption, nepotism, 8nan-

cial irregularities, delay., 
wastage and uncoordinated 
planning in -. 3044. 

Sixth report of Public Ac-
counts Committee 1952-53 
(Hirakund Project). 3044. 

Report relating to the purchase 
of sleepers for the -- Laid on 
the Table. 3040. 

Statements containing the decisions 
of the Government of India on 
the recommendations made by the 
Public Accounts Committee in 
their sixth report on --. 3045-
46. 

flOME DEPARTMENT-
Demand(s) for Grant(l) on Ac-

count-PEPSU. 2975, 2983-3023, 
3025. 

Demand(s) for Grant(s), 1953-54-
PEPSU-5635, 5645-66, 5667, 
5668-92, 569~703. 5705--{)6. 

Motion to reduce the Demand-
Integration of PEPSU with 

Punjab. 
Representation of Scheduled 

Castes in Government Ser-
vice. 5667, 5868--92, 5694--
5703. 

BOSPET-
Demand(s) for Grant (s), 1953-54--

Railways-
Miscellaneous Expenditure-

Motion to reduce the Demand-
New lines between -- to 
Harihar. 11-66, 1172-1257. 

HOSPITAL (S)-

\. . Demand(s) for Grant(s), 1953-54-
Ministry of Labour-

Motion to reduce the Demand-
Treatment accorded to patients 

at Singareni Collieries 
Company -, Kothagu..' 
clhun.1497, 2499-2580. 

HOSTEL-
Demand(s) for Grant(s), 1911S-54-

Railways-
Ordinary Working Expeme.-

Labour Welfare-
Motion to reduce the Demand-

- at Bittragunta. 1111, 
1172-1257. 

HOUSE(S)-
Demand(s) for Grant(s), 1953-54-

Capital Outlay on Mints-
Motion to reduce tIie Demand-

Structural defect in Alipore 
Mint and inadequate hous-
ing accommodation far 
labour and their amenities. 
3716, 3717--94, 3795--3868. 

Expenditure on DisI>1aced Per-
sons--
Motion to reduce the Demand-
-- in Govindapur Colony 

in U.P. 2586-271" 
Ministry of Labour-

Motion to reduce the Demand--
Housing problem confronting 

the labour. 2496'; 2580, 2499-
2580. 

Serious shortage of -- for 
workers of coal mines at 
Singareni Collieries Kotah-
gudium and BellampaIli. 
2494, 2499-2580. 

HOUSE OF THE PEOPLE-
Demand(s) for Grant(s), 1953-54-

Stationery and Printing-
Delays in printing of proceecJ-

ings of --. 3437, 3438-
3515. 

HOUSE RENT ALLOWANCB-
See "Allowance(s)". 

HOUSING~o 

,- Demand(s) for Grant(s), 1953-54--
Ministry of .Works, Housing and 

Supply-
Motion to reduce the Demand-

Inadequate measureS in in-
Industrial 3435~36. 
3438-3515. 



134 HOUSE OF THE PEOPLE 
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BUBLI-

Motion for Adjournment-
Police firing in - (Disallowed). 

4625-26. 

HUKUM SINGH. SARDAR-
Administration of Evacuee Property 

(Amendment) Bill-
Motion to consider as reported b,. 

Select Committee. 619-23. 
Consideration of clauses. 716. 

Demand(s) for Grant(s), 1953-54-
Expenditure on Displaced Per-

sons. 2662-69. 
MiDistry of Finance-

Motion to reduce the Demand-
Exchange of Pakistan securi-

ties and shares held b,. 
Indian Nationals. 3711. 

Ministry of Rehabilitation. 2662 
-69. 

Demand(s) for Grant(s) on Ac-
count, 1953-M-PEPSU-
Education-
ElectiOfs for Legislatures. 
Ministers and Adviser. 
Punjabi Department. 2983, 2984, 

2985-89, 2992, 2997. 
Demand(s) for Grant{I)-PEPSU-

Home Department-
Ministers and Advisers. 5646-

54. 
Demand(s) for Supplementary 

Grant(s), 1952-53-PEPSU-
Election'! for Legislatures. 2938-
44. 
Land Revenue. 2938-44. 

Demand{l) for Grant(I), 11118-54-
Railways-

Open Lines Works-Development 
Fund. 1210-14. 

General discussion on the PEPSU 
Budget. 5525-32, 5572, 5601, 
5802, 5820. 

)4otion (s) -for Adjournment. 

Detention of three M.Ps. 1980-81. 

Suspension of the ConstitvUon in 
PEPSU. 1481. 

HUKUM SINGH, SARDA.R--cO'l\tcl. 

Motion on Address by the Presideat. 
35~6. 

Nomination of -- to the Panel of 
Chairmen. 5151. 

Patiala and East Punjab State. 
Union Legislature (Delepticm of 
Powers) Bill-

Motion to coDSidex. 5399--5401.-
5402--04, 5406--10, 5411-12> 
5481-82. 

Proclamation Te PEPSU-Laid CIa 
the Table. 14M. 

Question of Privilege-
Arrest of a Member. 8481. 

RftOlution f'e investigati01l iDt. 
wealth and property of GoYer.-
ment omeers. 4092-97. 

HYDERABAD-
Aireement between Rajpramuldt. ., 
--- and Reserve Bank of ~~ 

• Laid on the Table. 471 ... 

Demand(s) for Grant{s) , 1953-M-
Indian Posts and Telegraphs De-
partment (Includ.inc WorkinC 

Elq)enses)-

Motion to reduce the ~. 
Contract to -- State RoacI 

Transport Department far 
Carrying mails in prefereace 
to private contracts. 1111. 
3133-32111. 

• Repatriation of .uper¥isorJ' 
staff on deputation in -. 
3130, 3133-32111. 

Separate circle for --. 311t. 
3133-3219. 

Ministry of Finane-. 

:Motion to reduce the Vem-n«-
Failure to provide emp~ 

of Mint and Securit7 ~ 
Hyderabad GoverDJDeDt 

, with suitable alternate jeD 
consequent upon deDlCll»-
tisation of Hall Sicca cIIr-
rency. 3.712, 1'f17-M, ntI-
8818. 
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BYDEBABAD-contd. 
Ministry of Labour-

Motion to reduce the Demand-
Serious shortage of housing 

accommodation at Hatti 
Gold Fields, Raichur, --
State. 2497, 2499-2580. 

Ministry of States-
Motion to reduce the Demand-

Abolition of Part C States. 
3226-3318. 

Disintegration of -- into its 
linguistic components and 
the formation of Karna.taka, 

Maharashtra and Visal 
Andhra State. 3226--3318. 

Disintegration of -- State 
into three linguistic parts. 
3226-3318. 

Supplies-
Motion to reduce the Demand-

Inordinate delay in obtaining 
spare parts of buses and 
lorries for Road Transport 
Department State. 
3436, 3438-3515. 

HYDERABAD COINAGE AND 
PAPER CURRENCY (MISCEL-
LANEOUS PROVISIONS) BILL-
See- under "Bill (s)". 

HYDERABAD PAPER CURRENCY 
REPEALING BILlr-
See under "Bill(s)". 

I 

IMPORT (S)-

Demand(s) for Grant(s), 1953-~ 
Defence Services, Effective-

Army-

Motion to reduce the Demand-. 
Building of Defence indus-

,'. tries and -- of arms from 
abroad. 2723, 2727-2802, 
281~, 2907--27. 

Kinistry of Commerce and Indus-
try-
Motion to reduce the Demand-

Export and - policy. 3539, 
3543-3617, 362G-83. 

IMPORT-contd. 
Demand(s) for Grant(s), 1953-M-

Defence Services. EifectiY&-
Army-contd. 
Motion to reduce the Demand-

contd. 
Failure to aIter the character 

of foreign trade specia~ 
-- policy. 3540, 3543-
3617, 362~3. 

-- and export policy. 353', 
3540, 3543--3617, 3620-63. 

Ministry of Food and Agricul-
ture-
Motion to reduce the Demand-

Importing of bad food stuff8 
at uneconomic prices. 225', 
2261-2344, 2M8-88. 

Half-an-hour discussion ot -- ot 
copra and coconut. oil. 3107-2'. 

IMPROVEMENT TRUST-
Demand(s) for Grant(s), 1953-M--

Ministry of Commerce and Indus-
try- ' 

Motion to reduce the Demancl-
Setting up a Coir Board UId 

a Coir Marketiq aDd _ 
3538. 

[NCOME, NATIONAL-
Demand(s) for Grant(s), II1I1I-M--

Ministry of Finance--

Motion to reduce the Demand-
Failure to bring about rectia-

tribution of -- throuP 
public finance. 3712, 1717-
94, 3795--3888. 

INCOME TAX DEPARTM;ENT-

Demand(s) for Grant(s), 1953-M--

Taxes on Income includin&' C0r-
poration Tax-

Motion to reduce the DemaDd-
Working of Income Tax De-

partment and evasion ot. 
taxes specially by Britiab 
concerns. 3713, 3717-M, 
3795-3888. 



1]6 HOUSE OF TIm PBOPLI: 

DlDIA-
Demand(s) for Grant(s), 1158-54-

External Mairs;-

Motion to reduce the Demmd-
Leadership of - in Asia to 

propagate the message 
of peace to the Asian 
people. 2146, 2148-2252. 

Need 8Dd desirability of Uqu!-
dating the French 8Dd Por-
tuguese pockets in --. 
2148, 2168 2252. 

lDdW1 Posts 8Dd Telegraphs De-
parbnent (Including Working 
Bzpenses)-

Koticm to reduce the DemaDd-
Need to introduce stamps 

with e1Bgies of statesmen, 
national heroes, scieDtista, 
social reformers etc. iDclu.-
ding such of them in South 
-. 3129, 3133-3219. 

INDIA STORES DEPARTMENT-
Demand(s) for Grant(.), 1953-54-

Supplies--

Motion to reduce the Damand-
-Reduction of expenditure on 
-, London, 307, 3438-
3515. 

INDIA SUPPLY MISSION-

Demand(s) far Grant(s) , 1_-54-

Supplies-
Motion to reduce the Demand-

Economy In expenditure on 
- in U.S.A. 3437, M38-
3515. 

JNDIAN CENTRAL COCONUT COM-
MITl'EE-

See ''Committee(s)'', 

lNDI,AN CENTRAL OILSEEDS 
COIOlITTEE-
8e. "Committee(s)". 

---... -- --.-----
INDIAN CENTRAL TOBACCO COM-

MITTEE--

See "Committee(s)". 

INDIAN DELBGATION(S)-
DeIDlUUi(s) for Grant(s), IH3-~ 

l!lxtemal Aftain--

Motion to reduce the Demancl.-. 
Composition of the - to 

the United NatioDa. 2i., 
21~2. 

INDIAN INCOME-TAX (AMEND-
MENT) BILL-
See "Bill(s)". 

INDIAN LIGHT HOUSE (.AMBND-
KENT) BILL leu-
See "Bill(s)". 

INDIAN MERCHANT SHIPPING 
(AMENDMENT) BILL-
See "Bill (s)". 

INDIAN NATIONALS-

Demand(s) far Grant(s), 19U-M-
hternal Affairs-

Motion to reduce the DemaDd-
Failure of Government to 

safeguard interests of'-
in Ceylon, 2148, 2141-
m2. 

Failure to secure f.acilities for 
- to re-enter South 
Afric:a., 2147, 2148-2252. 

Ministry of Finance-
Motion to reduce the Demand-

£Zc:hange of Pakiatan aecur1-
ties 8Dd Ibares held by -
3711, 8717-M, 3785-3818. 

INDIAN PARTNEBSlJIP ACT-
See "Ad". 

INDIAN PENAL CODE AND TBII 
CODE OF CRIMINAL PR0CE-
DURE (AMENDMENT) BILL BY 
PANDIT THAKUR DAB BBAB-
GAVA)-
See under ''Bill (sY'. 

-~----!.----.----.----; 
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IRDIAN POSTS AND TELBGRAPBS 
DEPARTMENT (INCLUDING 
wqRKING EXPENSES)-

Demand(s) for Grant(s), 1953-54. 
3124, 3127~1, 3133, 3219-20. 

• Motion to reduce the Demand-
Absence of daily dak system 

in Tripura. 3132, 3133-
8219. 

Absence of effigy of any 
South Indian poet, saint or 
poet-saint on postq. 
stamps. 3129, 3133-3218. 

Accommodation in G.P.O. 
Delhi. 3131~ 31~219. "-

Application of safeguarding 
of National Security Rules, 
1949 against Posts and 
Te!egraphs Department em-
ployees. 3131, 31~219. 

Setter communications to vil-
lages and inadequate pay 
and allowances of village 
workers. 3127, 3133-3219. 

Censorship of letters and tele-
grams. 312'1, 3133-3219. 

Communications in Madra 
State. 3128, 3133-3219. 

Communications system iD 
Malabar and South Kanara. 
3128, 3133-3219. . 

Communications to villages 
and inadequate pay and 
allowances of village work-
e~. 3130, 3133-3219. 

Confirmation of temporary 
employees. 3131, 3133-
3219. 

Contract to Hyderabad State 
Road Transport Department 
for carrying ,mails in pre-
ferences to private con-
tracta. 3131, 3133-3219. 

Distribution of dak in villages 
from nearest post 01llce. 
3132, 3133-3219. 

Extra,.departmeDtal staff 8Dd 
policy of extelDsion of lI0II-
tal services. 3128, 3133-
3219. 

INDIAN POSTS AND TELEGI\APHS 
DEPARTMENT (INCLUDING 
WORKING EXPENSES)-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Motion to reduce the Demand-

contd. 
F&iIure to implement "Pa.t 

office for every village-
Scheme in Travancore-
Coc:hin. 312'1, 3133-321 •• 

Failure <>to make arrangementa 
for postal seals and stamPi 
in Hindi and telegrams in 
Hindi. 3130, 3133-3219. 

Fiscal policy. 3130, 3133-
3219. 

Grievances of lower grade 
servants. 3130, 3133-3219. 

Increase of rates for registra-
tion, insurance and book 
posts. 3129, 3133-3219. 

Increase of rates for regis-
tration, insurance etc. 3128. 
3133-3219. 

Mode of accounting and con-
sequent reduction of postal 
rates. 3127, 3133-3219. 

Need for steamer and air 
communications facilities to 
Lacadive Islands. 3129. 
3133-3219. 

Need of mobile post offices in 
all important towns and 
villages. 3129, 3133-3219. 

Need to introduce stamps 
with effigies of statesmen, 
national heroes, scientists, 
social reformers etc. inclu-
ding such of them in South 
India. 3129, 3133-3219. 

Position of extra-departmen-
tal telegraphist sub-post-
masters. 3130, 3133-3319. 

Postal and telegraph facilities 
to Lacadive Islands. 3129, 
3133-3219. 

Postal holiday on Sunday and 
inconveniences to public. 
3129, 3i33-3219. 

Postal .rates of post cards and 
IIlvelopes. 3130, 313~219. 

=----.. _--------------------,.------
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INDIAN POSTS AND TELEGRAPHS 
DEPARTMENT (INCLUDING 
WORKING EXPENSES)-contci. 
Demand (5) for Grant(s). 1953-54 

-contd. 
Motion to reduce the Demand-

contd. 
Rates of postage. 3128, 3133-

3219. 
Reabsorption of retrenched 

telephone operators in Cal-
cutta conslquent on intro-
duction of automatic IJYS-
tern. 3127, 3133--3219. 

Repatriation 
staff on 
Hyderabad. 
3219. 

of aupervi.sory 
deputation in 

31210, 3133-

Representation to scheduled 
castes in services. 3131, 
313S-3219. 

Separate circle for B:rder-
&bad. 3131, 3133-3219. 

System of split duty of work 
in G.P.O. and other poIIt 
otBces in Calcutta. 81S1, 
3133--3219. 

Up-grading (If pay scales of 
head-clerks of circle omce.. 
3127-28,~133--3219. 

Village post otBces in Oriaa 
and telephone and tete-
p'aph otBces in district and 
sub-divisional headquarters. 
3127, 3133--3219. 

Demand(!) for Grant(a) on M-
count, 1953-M. 1289-70. 

DmIAN RAILWAY CONFEBDCI: 
ASSOCIATION-
See "Conference(a)". 

JlmIAN TARIFF (AlIENDJaNT) 
BILL-
See under "Bill(s)". 

'1NDIANISATION-
Demand(!) for Grant(a),· 1958-M-

Defence Service, Uect1ve-
Army-
Hotion to reduce the Demand-

Complete -- of aU command 
posta in the DeteDee ..... 
\'ices. 2722, 2727-2802, 
2810--42, 290'7 ..... 27. 

I 

I' 
I 

INDIANISATlON-contd. 
Demand (s) for Grant(s), 1953-54-

-contd. 
Defence Serviees, Elfective-

Navy-

Motion to reduce the Demand-
Complete -- of aU com-

mand posts in the Defence 
Services. 2725, 2727-2802. 
2810--42, 2907-27. 

INDORE-
Demand(s) for Grant (s), 1958-54-

Railways-
J4iscellaneous . Expellditure-

Motion to reduce the Demand-
Survey of Dobad-lndore liM. 

1166, 1172-1257. 

I INDUSTRIAL CONCERN-

I Demand(a) for Grant(s), 1953-54--

I A:::n to reduce the Demand- . 
Arrangement.! for better audi-

, ting specially ~t-acccnmt-
ing of Government c:oncera 
and industrial undertUinp. 
3718, 3717-M, 37~sea. 

INDUSTRIAL FINANCE CORPORA-
TION-

Notification' amending General Be-
&!llations of the -- of India-
Laid on the Table. 8894. 

INDUSTRIAL HOUSING-
See "Housing". 

INDUSTRIAL HOUSING SCHEM:&-
Demand(s) for Grant(a), 1958-54-

Extraordinary Payment.!-
Motion to reduce the Demand-

Financing of industrial hou-
sing achemes. 3715, 3717-94. 
3795-3868. 

Meagre provision for -.. 
37111, 3717-M, 379&-3801. 

Crisis confronting the tea aD. 
col!ee industries. 3MI, 3M&: 
--3617, 362ll--&. 
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INDUSTRIAL HOUSING SCHEME 
contd. . 

Demand(s) for Grant(s), 1953-54-
~ontd. 

Extraordinary Payrnents-contd~ 

Motion to reduce the Demand-
contd. 

Policy of governml'ut in 
overcoming the crisis in the 
tea industry. 3541, 35~ 

1 1117, 3820-63. 
Policy of industrial develop-

ment. 3541, 3543-3617, 
3620-63. 

Policy regarding sericulture 
industry. 3540, 3543-3617, 
362"-63. 

Policy regarding the develop-
ment 01' industry in 1he 
Five Year Plan. 3541, 3~ 
3617, 3620-63. 

INDUSTRIES AND SUPPLIES-
Demand(s) for Grant(s) on Ac-

count-PEPSU. 2979, 2983-3023, 
3029. 

Demand(s) for Grant(s), 1953-54-
PEPSU. 5639-40, 5645--66, 5688-
82, 5694-5703, 5709. 

Demand(s) for Supplementu7 
Grant(s), 1953-54-PEPSU. 29U-
13, 2936--64, 2967. 

Motion to reduce the Demand-
Heavy amount spent for ~ 

industrial exhibition at 
Patiala. 2IK5--M. 

INDUSTRIES, SUPPLIES AND 
LABOUR DEPARTMENT-

Demand(s) for Grant(s) on Ac-
count. 1953-54-PEPSU. 2976, 
2983-3023. 3026. 

Demand(s) for Grant(s), 19"-54-
PEPSU. 6636, 5645-66, 5668-92. 
5694-5703, 5708-07. 

INDUSTRIES (DEVELOPMENT AND 
JlEGULATION) .AMJ:NDJUNT 
BILL-
Sec under "Bill(s)". 

INDUSTRY(lES)-
Demand(s) for Grant(s), 1953-M-

Defence Services, Effective--
Navy-
Motion to reduce the Demand-

Need for mobilisation and 
training of coastal Ilea 
farers for -- and for cou-
tal defence through appro-
priate naval reserves or 
auxilaries. 2726, 2727-2802. 
2810-42, 2907-27. 

Industries-
Motion to reduce the Demand-

Appointment of the secretaly 
to the Rubber Board, 3541, 
3543-3617, 3620-63. 

Crisis confronting the tea aad 
coffee --. 3541, 3543-3617,. 
3620-63. 

Failure to develop cotta,e 
industriet;, 3541, 3543-3617, 
3620--63. 

Policy of Government in OVel'-
coming the crisis in the tea 
-, 3541, 3543-3617, 3620-
63. 

JOlicy of industrial develop..· 
ment. 3542, 3~61T. 
3620-63. 

Policy regarding sericu1ture 
-. 3540, 3543-3617, 3620-
63. . 

Policy regarding the develop-
ment of -- in the Fi~ 
Year Plan. 3541, 3M1-
3617, 3620-63. 

Suffering of the handlooJll 
weavers in Madras State. 
3541, 3543-3617, 3620-63, 

Treatment .towards cottage in-
dustries and the miserable-
conditions of the handlooDl 
weavers. 3541, 354S-361 T, 

3620-83. 
Waste and ineftlciency in the-

propaganda - machinery. 3541. 
3543-3617, 3G20-83. 

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand-
Competition between U. 

handloom and cottage .in-
dustries and the large ~ 
----. 35!7,3S4S--361~~ 
at. 
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DmUSTRY (ms)~td. 
Demand(s) for Grant(s), 1953-54-

eontd. 
Xinistry of Commerce and Indus-

tI:Y~cmtd. 
Motion to reduce the Demand-

COIItd. 
Failure to protect the National 
-. 3HO, 3543--381'1, _G. 

JtoIIq towards the rubber 
3538, 3M3--381'1, 

38Z0--e3. 
Predominance of the British 

Monopoly Agency system 
in Commerce and - ill 
India. 3539, 3543-3820-
III. 

Present crisis in the tea _ 
3138, 3543-381'1, 3Il20-8l. 

Ministry of Labour-
Motion to reduce the Demand-

NOD-enforcement of the Mini-
mum Wages Act in certain 
category of -. :use, 2580, 
H99-2580. 

Recognition to all trade uniODS 
iD Government or private 
owned - and in cue· of 
dispute ballot to be taken 
to determine the represen-
tative c~cter. 2499-2580, 
H95,2580. 

Demand(s) for Grant(s) on At:-
count, Ul53-54. 1289. 

Demand(s) for Grant(s), 1953-54-
PEPSU-
JliseellaDeou-

Motion to reduce the Demand-
Industrial labour. 368'1, 5668-
. 92, 5894-5'103. 

Kisce1laneous Departments-
KDtioIl to reduce the Demand-

Anti-labour measures leading 
te serious discontent am-
oue Industrial labour. 
5893, 5694--5703. 

Discussion ,.e bidi -. 6fJ75-86. 
H75-8I. 

1lepott of the Tari1! Commission 
GIl the Ball Bearings and Steel 

Balls -. for 1952-Laid on 
the '!'able. 32. 

INSURANCB-

Demand(s) for Grant(s), leu ., 
Ministry of Labour-

Motion to reduae the Dem.~ 
Failure to eaforce Bmployeel" 

State - Act in citiea aDd 
Sta~ other than Kupur 
and Delhi. 2498, HIt-
2580. 

InefBcient fuDctiODing of Km-
ployeea' State - C0rpo-
ration. 2488, K99-!I8O. 

Retrenchment and Ulllatil-
factory tfeatment of em-
ployees of AD India GeDenl 
- Co .. Bombay. 249'l, 
2499-2580. 

INSURANCE COMPANY(IES)-

Demand(s) for Grant(s), 1953-M-
Ministry of Commerce and In-

dustry-
Motion to reduce the Dem"""-

NationalisatioD of banlrs aad 
-. 3539,3~1,,3820--
83. 

INTEGRATION-
Demand(s) for Grant(s), lllU-5I-

PEPSU-
H~ Department-

Motion to reduce the Demand.-
---- of PEPSU with Punjab. 

588'1-5703. 
Ministry of States--

KDtio!l to reduce the Dem ... d.-
Polic7 of discrimination be-

tween Part A, B and C 
States. 3230~Jl, '323~ 
3318. 

Problem of ---- of Part -c" 
States mto their adjoiDJ;q 
Part "A" or Part "B" Statea. 
3230-31, 3Z34-3318. 

INTEREST FRi:E AND I.NTDBS1' 
BEARING ADVANcm-
DemaDd(s) for Supplemel:atU7 

Grant(s), 1952-63-PEPSU. _ .. 
2938-84, 2970. 
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INTERNATIONAL WHEAT AGREB-
MENT-

See "Agreement(s)". 

INVESTIGATION-
De~d(s) for Grant(s), 1953-54-
~ultipurpose River Sc:hemes-

Motion to reduce the Demand-
-- of Gandikota and Nandi 

Konda Projects on river 
Kistna. 3043. 

IRON AND STEEL-
Demand(s) for Grant(s), 1953-54-

CaDital Outlay of the Ministry 
of Commerce and Industr:Y-
Motion to reduce the Demand-

Delay in setting up the --
factory in OrissL 358. 
354~17, 362~. 

Vacillating policy regarding 
setting up of the --fac-
tory. 3542, 3543-3617, 
3620-63 . 

IRRlGA,'IlON-
~~d(S) for GrantCs), 1953-54-

Capital Outlay on, Multipurpose 
River Schemes-
Motion to reduce the Demand-

The construction of a new 
canal to divert the River 
Cauvery for from 
Mohanoor. 3044. 

.llrlption (Including Working Ex-
./' penses) Navigation Embank-

ment, and Drainage Works (met 
from Revenue)-

Motion to reduce the Demand-
Necessity of starting small 
-- works in permanently 
famine-alTected areas es-
pecially in Sholapur and 
other Districts in Maha-
rashtra. 3043. 

Loans and Advances by the 
Central Government-
Motion to reduce the Demand-

Policy underlying advancing 
loans to irrigation purposes. 
3716, 3717-94, 3795-3888. 

I , 

IRRIGATION-contcl 

Demand(s) for Grant(s), 1953-54. 
-contd. 
Ministry of Food and Agricul_ 

ture-
Motion to reduce the Demand-

Food production in Boya!-
aseema by providing irriga-
tional facilities. 2258, 22l1li 
-2344, 23~. 

AtiPurpose River Sch~ 
Motioh to reduce the Demand-

Urgency of fully developbJa 
the Ghataprabha Project 
and Koyana to irrigate the-
scarcity and famine area. 
of Bljapur, Belgaum, SoJa-
pur, Satara and other area. 
of 14ah.arashtra aoa. 

Demand(s) for GrantCs) on Ac-
count, 1953-54-PEPSU. 297., 
2983-3023, 3024. 

Demand(s) for Grant(s), 1953-M--

I PEPSU. 5634, 5645-66, 5888-
92, 5694-5703, 5705. 

I/IRRIGATION CANAL-
Demand(s) for Grant(s), 1953-54.-

Agriculture-

Motion to reduce the Demand--
-- to utilise the water of 

Kauweri River. 2260, 
2261-2344, 23~ . 

IJlfUGATION (INCLUDING WORK-
./ ING EXPENSES) EMBANK-

MENT-

Demand(s) for Grant(s), 1953-M. 
3041. 3046-3106. 

Irrigation (including Working Ez-
penses) Navigation Embankment 
and Drainage Works (met frOllL 
Revenue)-

Motion to reduce the Demand-
Necessity of starting smarr 

irrigation works in perma-
nently famine-alTected areo. 
especially in Sholapur an~ 
other Districts in Maharasll-
tra, 3043, 3046--3106. 
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IRRIGATION (INCLUDING WORK-
ING EXPENSES) NAVIGATION, 
EMBANKMENT AND DRAINAGE 
WORKS MET FROM REVENUJ:.-

Demand(s) for Grant(s) on Ac-
count, 1953-M. 1278. 

IYY ANI, SHRI E.-

General discussion on the Genenl 
Budget. 1792-95. 

lYYUNNI, SHRI C. R.-

Demand(s) for Grant(s), 1953-5'-

J4i.nistry of States. 3259-62. 

-T.state Duty Bill-

Motion to consider as reported. by 
Select Committee. 6616. 

J 

,,~.~.N RAM, SHRI- \S ~ 
.Air Corporations Bill-

, 14otion for leave to introduce. 
2583. 

.Kotion to refer to Select Com-
mittee. 4629 ..... -U, 4658-60, 
4717, 4787-4802. 

Motion to consider as repor1ed by 
Select Committee. 5887-17, 
5933, 5835, 5938, 5939, SINO, 5!M4, 
~80, 6017-28. 

Consideration of clauses. eG'l9, 
8096, 6101-00, 6105, 6UMI, 6110-
11, 6113, 6114, 6117. 

Motion to pass as amended. 11119-
20, 6139-U. 

Motion for Adjournment re. strike 
ot mail van workers of the 
P. and T. Transport Service, Cal-
cutta. 728. 

IAIL(S)-

Demand(s) for Grant(s), 1953-54-

.Y.EPSU-

..JailJ and Judicial Lock-ups-
Motion to reduce the Demand-

Umatisfactory conditiom in 
-_ 5693, 569'-570'. 

JAILS AND JUDICIAL LOCK U?5-
contd. 

Demand(s) for Grant(s) on AI!-
count, 1953-54-PEPSU. 1m, 
2983-3023, 3027. 

Demand(s) for Grant(s) , 1953-56-
PEPSU. 5638, 5645-66, 58118-
92, 5694--5703, 5708. 

Motion to reduce the Demand-
Unsatisfactory conditions ia 

jails. 5693, 5694-5703. 

lAIN, SHRI A. P.-

Adn;Unistration of Evacuee Property 
(Amendment) Bill-

Motion to consider as reported by 
Select Committee. 613-15, 111. 

-17, 618. 696-702_ 

Consideration of - clauses., 710, 
713, 718, 719-20, 721-22, 723 . 

Monon to pass, as amendded. 728. 
Demand(s) for Grant(s), 1953-56-

Expenditure on Displaced Per-
sons-
Kotion to reduce the DeJJl8,Dd-

Govindapur Colony in Uttu 
Pradesh. 2700--13. 

HoIlSell in Govindapur Co~ 
in U.P. 2700-13. 

Inadequate amounts spent OR 
displaced Harijans. 2'100-
13. 

Ministry of Rebabilitation-

Motion to reduce the Demand--
Compensation to the cliaplaeed 

persons from West Pakia-
tan. 

Desertion from ,ovemmeal 
camps and colODies. 

Landa to the displaced qrl-
cultural labourers. 

Refugee deserters from Gov-
errunent colonies. 

Rehabilitation of East Benaal 
refugees. 

RebabUitation of retua- • 
TripurL 
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JAIN, SHRI A. P.-conti. 
Demand (s) for grant (8), 
1953-~td. 

Ministry of Rehabilitation-contd. 
Motion to reduc~ the Demand-

contd. 
Resettlement of refugees in 

land in Tripura and West 
Bengal. 

The rehabilitation' 01. Bast 
Bengal refugees. 

The rehabilitation of Ji.uunu 
and Kashmir. 

tJnsatisfactory trea~t of 
displaced persons migratin& 
before the passport system. 
2700-13. 

Demand(s) for Supplementary 
<Jrant(s), 1952-53--
Expenditure 011 Displaced Per .. 

sons. 594-97, 598, 599, 600. 
:East Pakistan Refugee Women's 

Home at Chunar. 41~2. 
Motion for Adjournment re. Firing 

on refugees at Yole camp. 1573-74. 
.J.4IPAL SIN<JH, SHRI-

Air Corporations Bill-
Motion to, consider as reported by 

Select Committee. 5998, 6000. 
600~12. 

Consideration of clauses. 6077-78, 
6088-89, 6092, 6098-99, 6103, 
6106. 

Deinand(s) for Grant(s), 1953-54-
Aviation-

Motion to reduce the Demand-
Nationalisation of civil avia-

tion. 3151-57. 
Defence Services, Effective-Air 

Force-
Motion to reduce the Demand-

Hardship of the Air Force 
personnel in respect of PAY, 
allowances, food, medical-
aid, leave and pensiona. 
27~02. 

Defence Services, Effective-
Army-
Motion to reduce the Demand-

Failure to provide for the re-
habilitation of e.r-Service 

JAlPAL SINGH, SHRI-contd. 
Defence Services, effective-Army-

contd. 
Motion to reduce the D~d­

contd. 
Personnel in civil life. 
2796-2802. 

Hardships of th~ other RanlaI 
in respect of allowances, 
housing, food, 'clothinc, 
medical aid, leave and pen-
sions. 2796-2802. 

Ministry of Communications. 
3151-57. 

Ministry of Defence-
Motion to reduce the Demand-

Policy. 2296-2802, 2916. 
Minister of External Affairs. 

2197-2201. 

"---General discussion on the General 
Budget. 1819. 1839-43, 1865. 

Motion re association of Membel'll 
at Council of States with Public 
Accounts Committee. 6586-87. 

Tea Bill-
Consideration of clauses. 6237-1' . 

JAISOORYA, DR.-
Air Corporations Bill-

Motion to refer to Select Com-
mittee. 4774-78. 

General discussion on the General 
Budget. 1715-20. 

Hyderabad Coinage and Paper Cur-
rency (Miscellaneous Provisions) 
Bill-
Motion to consider as passed by 

the Council of States. 3321-22. 
Motion to pass. 3335. 
Motion on Address by the Prelii-
dent. 52, 246-52. 

JAMMU AND KASHMIR-
Demand(s) for Grant(s), 1953-U-

Ministry of Rehabilitation-
Motion to reduce the Demand-

The rehabilitation of --. 
2585. 2586-2714. 

Relations with Sta~ 
Motion to reduce the Demand-

Economy-Policy with reprd 
to Kashmir. 3234-3318. 
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'-----------------------------------------JANGD.E, SHRI-
Demand (8) for Gnnt(s), UIU-M-

Ministry of Home Affairs. . 

Motion to reduce the Demand-
Emciency and economy in 

administration. 3290-98. 

Efficiency in general admiDil-
tration. 3290-98. 

Grievances of the Central 
Oovemment m JlloIWcm 
Clerks. UIIO ... 

Scheduled castes' economic 
conditions in Rajutban 
and Madhya Bharat. 3~ 
98. 

8cheduled castes in Central 
Services. 3290-98. 

Upliftment of Harijau, 
scheduled castes etc. 3~ 
98. 

Ministry of States-

Motion to reduce the Demand-
Intervention by States Minis-

try in the international 
affairs of the Part B States. 
3290-98. 

Problem of integration of 
Part "c" States into their 
adjoining Part "A" or Part 
"B" States. 3290-98. 

'Police-

Motion to reduce the Demand-
Efficiency and discipline in 

the police adm.Inistratlon. 
3296-98. 

Discussion Te bidi industry. 8682-
83. 

JAPAN-

Statement correcting the reply 
given to supplementary to B.Q. 
No. 1266, dated 27-8-5% regarding 
rolling stock from --- Laid OIl 
the Table. 6698. 

JASANI, SHRI-
D1scussion re bidi industry. M1~ .... 

JATAV-VIR, DR._ 
Central Excises and Salt (AmeIld.-

ment) Bill-
Motion to consider 43'1e--..M. 

Demand(s) for Grant(s), 1953-54-
Education--

Motion to reduce the Demand-
Educational policy and hwie-

quate gijpends to ~ 
scheduled caste and sche-
duled tribe students gofnI 
abroad· for foreip educa-
tion 2456. 

External Aftairs-
Motion to reduce the Demand-

Appointment of High Com-
missioners and Ambassa-
dors belonging to the 
Scheduled Castes. 2147. 

Indian Posts and Telegraphs De-
partment (Including Workin, 
Expenses)-
Motion to reduce the DemaDd-

Representation to scheduled· 
castes in services. 3131. 

Ministry of Home Affairs-
Motion to reduce the Demand-

Scheduled castes' economle 
conditions in Rajasthan and 
Madhya Bharat. 3328. 

Scheduled castes in Central 
Services. 33%8. 

Demand(s) for Grant(s), 1953-54-
Railways-
Railway Board- . 

Motion to reduce the Demand-
Distribution of cultivable rall-

way waste lands. UU5-l', 
1101-08. 

Inadequate representation 01 
the scheduled castes and 
tribes In the railway ser-
vices. 1015-16, .1101-08. 

Railway contracts to the 
lICheduled castes. 1015-1I1,! 
1lOJ.-08. 

Representation of scheduled 
castes in railways. 1101-
08. 

Discussion on food scarcity in .... 
than. 50'14. 
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.rATAV-VIR, DR.~cmtd. 
Election of - to Indian Central 

Oil Seeds Committee. 3970-'71. 
Finance Bill-

Motion to consider. 4376-84. 
Industries (Development and Re-

gulation) Amendment Bill-

Consideration of clauses. 5836. 
5837. 5838-44. 

Motion on Address by the Preaident. 
1211. 

JAYARAMAN. SHRI-
Demand(s) for Grant(s). 1913-M-

Industria-
Motion to reduce the DemencJ.-

Failure to develop cottage 
industries. 3845-C9. 

Polley of Industrial develop-
ment. 3645-49. 

Ministry 01 Commerce and In-
ill! dustry-

Motion to reduce the Demand-
Encouragement and protec-

tion to cottage and small 
scale industries~ 3845-49. 

Export and import polley. 
3845-49. 

Failure to encourale the 
hanclloom industry. 3845-
48. 

Polley in regard to the COD-
trol of foreign trade. 38t6-
411. 

Protection to cottqe industry. 
3845-49. 

IAYASBRI. SBRIMATI-
Demand(s) for Gru,t(s). IIlA-H-

MiaoellaDeoua Departments and 
, Expenditure under the Ministry 
:, 01 FiDanCe. 3833-35. 

\. Kha.di and other Handloom Indus-
tries Development (Additional 
Excise Duty on Cloth) Bill-
Motion to consider and amend-

menta' to circulate and to refer 
to Select Committee. 8890-113. 

I'll-LsD. 

.rAY ASHRI. SHIUMA.TI~cmtd. 
Demand(s) for Grant(s). 11153-54-

ccmtd. 

O~hanage Bill (by Sbri II. L. 
Dwivedi)-

Motion to consider and amend-
ment to refer to Select Com-
ment. 5001-03. 

.rENA. SHRI K. C.-
Central Excises and Salt (AmeDd-

ment) Bill~ 

Motion to coDSider. 433a--:as. 
Finance Bill-

Motion to conaider. 4333 U. 

JHUNJHUNWALA, SHRI-
Air CorporatioDs Bill-

Motion to Consider u reported bJ' 
Select. Committee. 9111-20. 
5M4-51. 

Consideration of clauses. 6075-'76. 
Demand(s) for Grant(s), 1953-54-

Industries--

Motion to reduce the Demand-
Poliey regarding the develop-

ment of industry in the 
Five Year Plan. 3585-,811. 

KiDistry 01 Cammerce and In-
dustry-

Motion to reduce the DemancJ.-
Import and export polley. 
3~. 

l!'.state Duty Bill-
Motion to consider u reported by 

Select Committee. 6'121-28 

General discussion on the General 
~udget. lU7-21. 

Indian Income-tax (4mendment) 
Bill-
Motion to consider u reported 1t7 

Select Committee. f949.-51. 

Industries (Development ",,4 8eIU-
lation) Amendment Bill-
Consideration of clauses. . 5801-

06. 
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JOGENDRA SINGH, SARDAR-

Leave of absence to --. 4806. 
JOSHI, SHRI JETHALAL-

Demand(s) for Grant(s), 1953-~ 
Defence Services, Ef!eetive-Air 

Force. 2793-98. 
Defence Services, Uective-

Army. 
2793-116. 

Defence Services, Eftective-
Navy. 
2783-96. 

Ministry of Defence. 27~ 
Kiacellaneous Expenditure under 

the Ministry of Defence. 2793-
II. 

Industries (Development and Regu-
lation) Amendment Bill-
Consideration of clauses.. 5815-

17. 
JOSHI; SHRI M. D.-

General discussion on the Railway 
Budget. 982-86. 

Indian Penal Code and Code of 
Criminal Procedure (Amendment) 
Bill (by Pandit Tbalwr Das 
Bhargava)-
Motion to consider and amend-

ment to circulate. 1997-2001. 
Vindhya Pradesh Legislative &-

aembly (Prevention of Dilquali-
ftcation) Bill-
Motion to consider. 6392-n. 

JOSHI. SHRI N. L.-
DemaDd(s) far GrantCs) , 1953-~ 

:t4.iDistry of Food and Agriculture-
Motion to reduce the Demand-

General policy relating to 
agriculture and food. 28SZ-
ae. 

Ministry of Works, Housin, and 
Supply. 3462-69. 

.JUTE-
Demand(s) for Grant(s), le53-~ 

AIrlculture-
Motion to reduce the Demand-

- policy. 22eO, 2281-2S44, 
2M8-88. 

It 
KACHIROY AR, SHRl-

DemandCs) for Grant(s), 1"58-~ 
Agriculture-

Motion to reduce the Demand-
Protection to poor peasants 

and agricultural labourers. 
2260, 2349-53. 

Ministry of Food and Agriculture-
Motion to reduce the Demand-

Making the tillers of the soU 
the owners of it. 2349-53. 

Khadi and other Handloom IndWl-
tries Development (Additional 
Excise Duty on Cloth) BiU-
Consideration of clau.;es. 4041--

42, 4043. 
ICAJROLKAR, SHRI-

General discussion on the P.E.P.S.U. 
Budget. 5584-87 .. 

ItAKINADA-
Demand (5) for Grant(s), 1963-~ 

Railways-- \'" 
Construction of New Lin_ 

Capital and Depreciation J'uDd-
Motion to reduce the Demand-
Restoration of _. - -Kotipalli 

line. 1169, 1172-1257. 
Open Line Work&-DevelopmeBt 

Fund-
Motion to reduce the Demand-

Bringing of -- on main line. 
1171, 1172-1257. 

KAKKAN, SHRI-

Demand(s) for Grant (8) , INS-K-
Grants-in-Aid to States. 
Loans and advances by the 
Central Government. 3845--48. 

Ministry of Home Mairs-
Motion to reduce the Demand-

Uplift of Harijans, Scheduled 
cuts:; etc. 3246-49 . 

Demand (8) for Grant (s), 1953-54-
Railways-
WscellaneouB Expenditure-

Motion to reduce the Demand-
Construction of linea alre~1. 

..rveyed. 1182~. 
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KOKKAN, SHRI~ontcl. 
Demand(s) for Grant(s), 1953-~ 

contd. 
Railway~ontd. 

rt'. Ordinary \torking Expenses-
Labour Welfare. 1182-84. 

Ordinary Working Expense_ 
Miscellaneous Expenses-
Motion to reduce the Demand-

Inadequency of pauenger 
amenities. 1182--84. 

KALATHUR-
Demand(s) for Grant(s), 1953-M--

AIrlculture-
Motion to reduce the Demand-

A Community Project in --
Taluq or Thiruvarambur 
firkR. 2260, 2261-2344. 
2348-88. 

KALYANW ALA COMMITTEE-
Demand(s) for Grant(s), 1953-54-

Defence Services, Effective-
Army-
Motion to reduce the Demand-

Urgent need to implement the 
acreed recommendations of 
the report. 2723, 
2727-2802. 2810-42, 2907-
27. 

KANARA, SOUTH-
Demand(s) for Grant(s), 1953-54-

Indian Posts and Telegraphs De-
partment (including Working 
Ex)Ienses)-
Motion to reduce the Dernand-

Communications system in 
Malabar and --. 3128, 
3133-3219. 

KANDAGHAT CHA~ 
Demand(s) for Grant(s). 1953-54-
PEPsU-

Civil WorkS"-
Motion to reduce the Demand-

Economy-widening, 'Kanda-
ghat ChaiI'. 5e94-5703. 

KANPUR-
, Demand (5) for Grant (5), 1953-54-
)0 Mfnistry of Labour-
. Motion to reduce the Demand-

Failure to enforce Employees' 
State In&urance Act in cities 
and states other than --
and Delhi 2496, 2499-
2580. -...... - - _. __ ._-------

KANUNGO,SHRl-
Demand.(5) for Grant(s), 1953-M-

Agriculture. 2270--74. 

Industries-

Motion to reduce the DemIlDd-
Policy regarding the develop-

ment of industry in the 
Five Year Plan. 3551-M. 

Ministry of Commerce and indus-
try. 3551-54. 

KARA-

Demand(s) for Gr~t(s), l053-M-

Ministry of CommunicatiODl-

Motion to reduce the Demand-
Necessity of accepting a --

as a village in Travaneore-
Cochin and not a Pakuth7. 
3127, 3133-3219. 

KARMARKAR, SHRI-

Demand(s) for Grant(s), 1953-54--
Industries-

Motion to reduce the DemaDd-
Failure to develop eottap 

industries. 3809-17. 

Policy of industrial develop-
ment. 3609-17. 

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand-

Encouragement and protection 
to cottage and small scale 
Industries. 3609-17. 

P'iillure to alter the character 
of foreign trade specia1l,y 
import policy. 3609-17. 

Import and export polley. 
3609-17. 

Policy in regard to the control 
ot foreign trade. 3609-1'7. 

Protection to cottage industry. 
3609-1'7. 
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KARMAKAR. SHRl-contd. 
Demand{s) for Grant(.). 11153-54-

contd. 
Ministry of Commerce and In-

dustry-contd. 
Motion to reduce the Demand-

contd. 
Unfair discrimination in 

foreign owned firms in 
India against their Indian 
employees. 3609-17. 

DisCussion ,... Bidi Industry. 6681-
88. 

IIiD1atl7 of Commerce and Industry 
Order No. S.R.O. 744, dated the 
22tid. April, 1953-Laid on the 
Table. 648S. 

Tea Bill-
Consideration of cla\1S83. 8205-

06, 8208-09, 8213-14, 6215, 6216, 
6219-20, 6229-30, 6232, 6233, 6235, 
6244, 6245, 6246, 6247, 6249, 6250, 
8252, 6258-59, 6260, 6261. 

Motion to pass, as amended. 
6265, 627&-81. 

KARNATAKA-
Demand(s) for GTant(t), 1953-54-

Ministry of States-
Motion to reduce the Demand-

. AbolltioD of part 'C' States. 
3230, 3234-3318. 

Disintegration of B7derabad 
into its li.nguistic compo-
nents and the formation 
of --, Maharashtra and 
Visa! Andhra state. 3230, 
3234-3318. 

KARNl SINGHJI, SHRI-
Motion on Address b7 the Presi-

dent. 301--Ot. 
ltARWAJl.-

Demand(s) for Grant (I) , 19M-M-
Ballwaya-
ConstzucUon of New Ltnea-Capl-

tal and DepreclatiOB Fund. 
Motion to reduce the Demand-

New lines in -- etc. 1171, 
l172-1257. 

MbceUaneous Expendl*ure-
Motion to reduce the Demand-

Surv(!7 of line between -
and RalChur. nee, 1172-
12:11. 

KASHMIR-

See "Jammu and Kashmir". 

KASLIW AI.., SHRI- ~ 

Air Corporations B1ll-

Motion to refer to Select Com-
mittee. 4679-83. 

CiDematorraph (Amendment) Bill-
Motiop to consider. 5121-22. 

Consideration of clauses. 151M. 
Indian Lighthouse (Amendment) 

Bill-

Motion to consider. 5Ut-4 •. 

Indian Tar11f (Amendment) BIll-
Motion to consider. 1440--42. 

Motion on Address by the Presi-
dent. 102-05. 

KATJU, DR.-

Agreement In respect of the pr0-
prietary' right over atomic mine-
rals-Laid on the Table. 3331. 

Demand(l) for Grant(I), 1953-54-
Mlnistry of Home A1!alrs-

Motion to reduce the DemancI-
EmcleDC7 and economy In 

administration. auo..-.a. 
ElIlclency in general admIn1a-

tration. 3.10-28. 
Grievances of the Central 

Government In divUioD 
clerks. 3410-28. 

Bandlinl of the Preventl .. 
Detention Act. Ml0-:z8. 

lle-or,anltatlon of the clvU 
lervices. 1410-28. 

Scheduled eastes' economiC 
condtUona in Rajasthan md. 
Madh7a BlW'at. 34lOO-18. 

Scheduled castes In. central 
aervicea. J.tlO.-a8. 

Tra!nlDg of Central lecretariat 
omcers. Mlo-A 
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JtATJU, DR.-contcl. 
Demand(s) for Grant(I), 1953-54-

contd. 
Ministry of Home A1fairs--'COntd. 

Motion to reduce the Demand-
contd. 
Transfer of Oriya speaking 

tracts of Sri Kakulam and 
Vlshakhapatnam dL"iricts to 
Orissa state. 341~28 

Uplift of harijana, scb.f'duled 
castes etc. 3410-28. 

Privy Purses and Allowances of 
Indian Rulers. 3410-28. 

Demand(s) for SupplementarJ' 
Grant(5), 1952-53--
Andaman and Nlcobar I IslandL 

580-82. i 
Miscellaneous Expenditure under 

the Ministry of States. 605-06. 
Police. 574-78. 
relations with States. 605-06 .. 

General discussion on the P.E.P.S.U. 
Budget. 5572, 5601, 5602, 5609. 

Hyderabad Paper Currency Repeal-
in, Bill-
Motion for leave to introduce. 

1083. 
Motion for leave to withdraw. 

3123-24. 
In4lan Penal Code and the Code of 

Criminal Procedure (Amendment) 
Bill (by Pandit Thakur Das 
Bbarpva)-
Motio~ to consider and amend-

ment to circulate. 2001-08. 
Kotion (5) for Adjournment-

Arrest of certaJn persons. 1875-
78. 

Arrest of three Members. 1577-
78. 

Detention of three M'ps. 1981-82. 
Lathi charge and tear gas on 

public meetings in Bara Tull. 
1590, 1592. 

~ Lath! char,e by police in Delhi. 
&i77. 

Motion re detention of three Mem-
bers and otherL 1843, 28S~3. 

Motion on Address by the Presi-
dent. 382. 

KATJU, DR.-contd. 

Patiala and East Punjab 8t&teI 
Union Legislature (Delegatlon at 
Powers) Bill-

Motion for leave to introduce. 
3705. 

Motion to consider. 5399, 5411, 
5432, 5433, 5473-81. 

Consideration of clauses. 5489, 
5490, 5498, 54il9, 5500. 

Motion to pass, as amended. .1500, 
5507-09. 

Proclamation re Pepsu-Laid' on 
the Table. 1481-84. 

Resolution (5) re 
Investigation into wealth and pro-

perty of Government omcers. 
4084:-91, 4094. 

President's proclamation in P.epsu. 
1890-1900, 1964-72. 

Safeguarding of NationalSecurity 
Rules. 4447, 4448-55. 

Scheduled Areas (Assimilation of 
Laws) Bill-
Motion to consider as passed by 

the Council of States. 5138, 
5139. 

Motion to pass. -5139. 
Statement(s) re-
Firing in Kolar Gold Fields-

Laid on the Table. 3121~22. 

Formation of Andhra State. 2076-
77. 

Incident at Bara Tooti, Sadar 
Bazar. 1685-87. 

Vindhya Pradesh Legislative Assem-
.bly (Prevention of Disquallftca-
tion) Bill-

Motion for leave to introduce. 
3534. 

Motion to consider. 6285-87, 
6288, 6291-96, 6297, 8298, 6463-
64. 

Consideration of clauaes. 8508-
12, 6513, 6517-18. 

Motion to pBSl. 8818. 6S1e-20. 
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ItAUSHm, SHRI-
Death of -. 6203.04. 

ItAVALI-
Demand for Grant, 1953-54-

Railways-
Construction of New Lines-Capi-

tal. and Depreciation Fund-
Motion to reduce the Demand-
line between Kavali and 

Guntakal. 1170, 1172-1257. 
1tAZIIl, SHBI-

IIUJlJm Wakfs Bill (by Sbli S7ed 
Mohammed Ahmed Kazml)-
Motion to refer to Select Com-

mittee. 2033-34, 2058, 2063-
a. 

KELAPPAN, SHRI-
AU- Corporations Bill- . 

Motion to refer to Select Com-
mittee. 4666--70. 

Demand (I) for Grant (s), 1953-64-
Commercial Intelligence and St.-

tist1ca-
Motion to reduce the Demand-

Procressive development of 
state tradfn&. 3M2, 8589-
'74. 

Ind~ 

Motion to reduce the Demand-
Policy recanting the develop-

ment of Industry in the Five 
Year Plan. .3569-74. 

IIInJatrT of Commerce and Indus-
tr7-
lIotlon to reduce the Demand-

EDcourarement and protection 
. to cottage and small scale 
Industries. 3539, 3569-74. 
Nationalisation of banks and 
Insurance companies. 35311. 

Klnlstry of Education-
Motion to reduce the Demand-

Refusal of suppUes. 2453. 
IIiniItry of States-

Kotion to reduce the Demand-
Redrawing the administrative 

map of India on the basis 
of 1lnruistic, economic and 
administrative consldera-

Uoo. 3230. 

KELAPPAN, SHRI-ccmtd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Ministry of States-contd. 

Motion to reduce the Demand-
contd. 

Other Capital ouUay of the MInis 
try of Food and Agriculture-
Motion to reduce the I>emand-

Redistribution of land to re-
move economic inequality. 
2281. 

Demand (s) for Grant (s), 19153-64-
Railways-
Railway Board-

Motion to reduce the Demand-
Abolition of category of Class 

II C>mcers. 
Reduction of pay of high-paid 

ofIlcials. 1015. 
General discussion on the Railway 

Budget. 924-28. 
nadi and other Handloom IndWl-

tries Development (Additional 
Excise Dtlty on Cloth) Blll-
Motion to consider and amend-

ments to circulate and to refer 
tl) Select Committee. 361&-80. 

Motion on Address by the President. 
125. 

KERALA-
Demand (s) for Grant (s), 1953-1I~ 

External Mairs-
Motion to reduce the Demand-

Urgent necessity of provid-
ing colonisl.ng facilitiea for 
the people of KeraJa in 
Borneo, Andamans etc. 

2147, 2148-2252. 

lOI!SHA V AIENGAR, SHRI-
Demand(s) for Grant(s), l'53-M-

Ministry of Defence. 2739---42. 
KESKAR, DR.-

l)emand(s) for Grant(s), 1953-54-
External Atfa1ra- . 

Motion to reduce the Demand":" 
I'ailure of Government til 

follaw a steady dynamll: 
and. positive neutral forelgn 

polley. 2225-26. 
Notiftcatlon malting amendments to 

Cinematograph (Censorship) 
Rules, 1951-Laid on the Table. 
1287. 
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EHADI AND OTHER HANDLOOM 
INDUSTRIES DEVELOPMENT 
(ADDITIONAL EXCISE J;)UTY ON 
CLOTH) BILL-

See under "Bill (s) ". 
KHADI AND OTHER HANDLOOM 

INDUSTRIES (DEVELOPMENT) 
CESS BILL-
See under "Bill(s)". 

KHAN, SHRI S. A.-
Demand(s) for. Grant(s), 1~3-54-

External Affairs. 
Miscellaneous Expenditure under 
the Ministry of External Affairs. 
2128-30. 

Motion on Address by the President. 
17~74. 

KHARDEKAR, SHRI-

General discussion on the General 
Budget. 1638-43. 

Motion on Address by the President. 
130. 

Resolution re invesu.ation into 
wealth and property of Govern-
ment oftlcers. 407~74. 

mARE, DR. N. B.-
Demand(s) for Grant(s), 1953·5f-

External Affairs. 
Miscellaneous Expenditure under 
the Ministry of External Affairs. 
213~4. 

Finance Bill-
Motion to pass,u amended. 

4595--99. 

Khadi and other Handloom Indw;. 
tries Development (Additional 
Exci,e Duty on Cloth) Bill-
Motion to consider and amend-

ments to circulate and to refer 
to Select Committee. 3972-79. 

Law Minister's speech re Speaker's 
certificate on Indian Income-tax 
(Amendment) Bill. 5549, 5550, 
5555. 

Motion (s), Adjournment re Arrest 
of certain persons. 1875. 

KHARE, DR. N. B.-(:ontd. 
Motion (s) for Adjournment r_ 

contd. 
Ban on procesaiona in Delhi. 
1582-83. 

Motion on Address by the Presideat. 
124, 127-28, 14~6. 

Salarie.; and Allowances of Offtcen 
of Parliament Bill-
Motior. to consider. 5253-58. 

Statement by --. 5967. 
Vincih)'a Pradesh Le&illative As8em-

bly (Prevention of Disqualiflca-
tion) Bill-
Motion to consider. 6326-30. 

KHONGMEN, SHRIMATI-
Motion on Address by the Pre8ident. 

162-64. 
Nomination of -- to the Panel of 

Chairmen. 5151. 

KHUDA B:J{SH, SHRI M.-
Demand(s) for Grant(s), 11l53-5f-
• Ministry of Works, Housinc and 

Supply-
Motion to reduce the Demand-

Corruption and nepotism. 
3469-74. 

Economy and efllciency in 
administration. 34811-74. 

Supplies. 3469-74. 

General discussion on the RaUway 
Budget. 858-62. 

KIDW AI, SHRI-
Demand(s) for Grant(s), 1953.54-

Ministry of Food and Agriculture-

Motion to reduce the Demand-
Abolishing subsidy to reduce 

price of fooderain. 2381-
88. 

Cheap and adequate food to 
the people. 2381-88. 

Policy. 2381-88. 
Purchases of foodiraIDI. 

2381-88. 

Discussion on renewed InternaUonal 
Wheat Agreement. 5212, 5213-a, 
5227-32. 
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IOSTNA tuVD-
Dem!ll1d(s) for Grant(a), 1953-54-
/MUltipurpose River Schemes-

Motion to reduce the Demand-
Investilation of Gandkota and 

Nandi Konda projects 
on --. 3043. 

KOLAR GOLD FIELDS-
See "Gold Field (a) ". 

KORAPUT (ORISSA)-
Demand(s) for Grant(a), 1953-54-

Union Excise Duties-
Motion to reduce the Demand-

Abolition of excise duty on 
tobacco crown and condi-
tioned in Koraput district of 
Orissa. 3713, 371'1-94, 
3795-3868. 

ltOTAH-
Demand for 

Railways-
Construction 

Capital 
Fund-

Grant, 1953-K-

of New Ll.nes-
and Depreciation 

Motion to reduce the Demand-
Line between Chittorgarh and 

-. 1171, 1172-1257. 

KOTHAGUDlUM-

Demand(s) for qrant(s), 1953-54-
IIIn1sUy of La1lour-

Motion to reduce the Demand-
Serious sho~e (If. hOWlel tor 

workers of coal mines at 
Singareni Collieries, 
and Bellampalll. 2494, 
2499-2580. 

Treatment atcOrded to patients 
at Sblgareni Collieries Com-
pany Hospital, --. 249'1, 
U99-2S80. 

IffacellaDeous Departments and 
Expenditure under the Min1str7 
of Labour-
Motion to reduce the Demand-

Delay in constitution of ' Mines 
BoaU'ii of Health: at -- and 
BellampalU coal ' minel. 
2491, 2499-2580. 

KOTIPALLI-

Demand for Grant, 1953-54-
Railways-

Construction of New LineS-<::apita! 
and Depreciation Fund-

Motion· to reduce the Demand-
~toration of Kakinada --

line.. 1169, 1172-1257. 

KOYANA PROJECT-

See "River Valley PrOject(s)". 

KRIPALANI, SHRIMATI SUCHETA-

Administration of Evacuee Property 
(Amendment) Bill-

Motion to consider as reported b;y 
Select Committee. 667-73. 

AIr Corporations Bill-· 

Motion to consider as reported b;y 
Select Committee. 5985-
93. 

Business of the House. 120-21. 

Demand(.~) for Grant(s), 1953-54-

External Affairs. 2118-23. 
Ministry of Rehabilitation-

Motion to reduce the Demand-
Compensation to the displac-

ed persons from. West 
Pakistan. 2586--93. 

Land to the displaced alli-
cultural labourers. 2586-

93. 

Rehabilitation of East Ben-,al refUCee5.· 2586-93. 

The rehabilitation of J:ast 
Bengal refucees. 2588-93. 

J4isce1laneous ~diture under 
the Ministry of External 
Mairs. 2116--:l3. 

General discussion on the GeDerIl 
Budaet. 1810-19. 

Motion(s) for Adjournment re-

Arrest of three members. 1510. 
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ClUPALANI, SHlUltlATI SUCHETA-
eontd. 
Motion for adjournment re......contd. 

Lathi charge and tear g&3 on 
public meetin,s in Bara TutL 
1590·91. 

Motion on Addrelll by the President. 
126, 224-32, t76. 

Motion re association of Members 
of COWlcil of States with Public 
Accounts Committee. 6405. 

Vindbya Pradesh Legislative Assem· 
blY (Prevention of Disquallilca. 
tion) Bill--
Motion to consider. 8381, 6414-

23. 
Consideration of clauses. 8512·13.. 

KRISHNA. SHRI M. R.-
Demand{s) for Grant{s), 1953·54-

Minwtry of Home Affairs-
Motion to reduce the Demand-

Scheduled castes in central 
services. 3298-3301. 

Uplifiment of Harijans, Sche· 
duled Castes etc. 3298-
3301. 

Motion on Address by the President. 
309-12. 

KlUSHNAJ4ACHAlU, SHRI T. T.-
Busines8 of the House. 5963, 5964. 

Allotment of time and days to the 
discussion on certain Bills. 
1377. 

Central Excises and Salt (Amend-
ment) Bill-
Consideration of clauses. 4612, 

4614. 
Cinematograph (Amendment) Bill-

Motion to consider. 5120-21, 51?3-
24, 5125·26, 5130-32. 

Consideration of clauses. 5132-
33, 5134, 5135-36. 

Motion to pass, u amended. 
6137. 

Coir Industry Bill-
Motion for leave to introduce. 

2907. 
Comptroller and AudItor·General 

(CondIt1olUi of Service) Bill-

KR1SHNAMACHAlU, SHRI T. T.-
contd. 

Motion to consider. 5322, 536S. 
Amendment to refer to Select 

Committee. 5322, 5366. 
Consideration of clauses. 5393, 

5394. 
Deman4{s) for Grant(s), 1J53-54-

Capital Outlay of the Ministry of 
CommerCe and Indu.,,"try-
Motion to reduce the Demand-

Delay in setting up the Iron 
and Steel Factory in Orissa.. 
3649-63. 

Vacillating polic7 reprd1nc 
setting up of the iron and 
steel factory. 3849-6:1. 

Commercial Intelligence and 
.Statistics-
Motion to reduce the Demand-

Progressive development of 
state trading. 3649-63. 

industries-
Motion to reduce the Demand-

Appointment of the Secretary 
to the Rubber Board. 3649-
63. 

Crilis confronting the tea and 
coifee industries. 3649-63. 

Failure to develop cottage 
industries. 3649-63. 

Policy of Government in 
over-coming the CnsIS in 
the tea industry. 3649-63. 

Policy of industrial develop. 
ment. 3649-63. 

Policy regarding sericulture 
industry. 3649-63. 

Policy regarding the develop. 
Dlent of industry in the Five 
Year Plan. 3649-63. 

Suffering of the handloom 
weavers in Madras State. 
3649-63. 

Treatment towards cottage 
industries and the miserable 
conditions ot the handloom 
weavers. 3640-63. 

Waste and ine1!lcQeDCY in the 
propaganda 'machinet'7 

. 3848-{11. 



BOUD 01' '1'BB PIIOPLJ:' 

-------------------------------------------------KRISHNAMACBARI. SHRI T. T.- KRISHNAMACHARI, SHRI T. T ....... 
ccmtd. contd. 

Demand(s) for Grant(s), 1953-~ 
Demand(s) for Grant(s), 1953-54- contd. 
ccmtd. Ministry of Commerce and In-

Ministry of Commerce and Indus- dustry-contd. . 
try_ Motion to reduce the Demand-

contd. 
Motion to reduCe the Demand-- Non.implementation of the 

Competition between the Central Pay Commission', 
handloom and cottage in- acales in respect of the em-
industries and the large pJoyees under the Coffee 
scale industries. 3849-63. Board. 3849-63, 

Discriminatory treatment 
meted out to the staff of the 
Textile Commissioner's 
Office in Bombay etc. 
3849-63. 

Encouragement and protection 
to 'cottage and small scale 
~ 3649-Q. 

Export and import policy. 
3849;-63. 

Failure to alter the character 
of foreign trade speciall,. 
import polley. 3649-63. 

Failure to encourage the 
handloom industry. 3649-
63. 

Failure to protect the national 
industries. 3649-63. 

Favouritism shown in grant or 
1lcenses to certain metchants 
of Tuticorin in respect of 
export of onions. 3649-Q. 

Import and export policy. 
3849-63. 

Indiacriminate tariff protec· 
tlon given to the foreign 
firms in India. 3649-e3. 

LarJe scale retr~chmeD\ 
brou,ht in the Text11e Com-
missioner's OlBce in Bombay. 
3849-81. 

NationalisaUon of banks ana 
insur8DCe companies. 3649-
83. 

Need for the revival of the 
kIlndloom and coir industry. 
3848-81. 

Non-recognition of the AU 
India Col!ee Board Em-
ployees Union. 3649-63. 

Policy of sending trade com-
missions abroad. 3849-83. 

Policy in regard to the control 
of foreign trade. 3649-63. 

PoliCY towards the rubber 
industry. 3649-63. 

Predominance of the British 
Monopoly Agency system in 
Commerce and Industry in . 
India. 3649-63. ' 

Present crisis in th6 tea 
industry. 3649-Q. 

Protection to cottage industry. 
3849-63. 

Serious threat of fall in price 
of coconuts and coconut oll. 
3649-63. 

Setting up a Coir Board and • 
Colr Marketing and Improve-
ment Trust. 3849--63. 

Unfair discrimination til 
foreign owned firms in Inc:ua i 
against their Indian em-
ployees. 3649-63. 

Miscellaneous Departments IIDCI 
Expenditure under the Mln11U7 
of Commerce and Industry-
Motion to reduce the Demand-

The real problem of the band. 
loom industry. 3649--83. 

Workin, of the Tari!! LOUl-
mJs.3ion. 364~. 

Demand(s) for SUPplemeut.~ 
Grant(s), 1952.53-
Ministry of CommerCe and lDdu .. 

try. 531-33. 
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KRISHNAMACHARI, SHRI T. T.-
contd. 

Demand(s) for Supplementary 
Graant(s), 1952-53--contd. 
Miscellaneous Departments ana 

Expenditure under the Ministry 
of Commerce and Industry- -
Motion to reduce the Demand-

Economy. 540, 541. 542, 553-
56. 

Protection to automobiles. 
540, 541, 542, 553-56. 

Development Councils Procedural 
Rul_Laid on the Table. 2808-
09. 

Discussion on coir industry. 5959-
63. 

Discus..-ion on price of jute. 3522-
28. 

Discussion re restrictions on trade 
with China. 6044-48. 

Finance Bill-

Consideration of clauses. 4529-
30, 4538, 4539, 4550-51. 

Half-an-hour discussion on imports 
of copra and coconut oil. 3114-
2Q. 

Indian Income-tax (Amendment) 
Bill-
Consideration of clauses. 5116, 

5117. 
Indian Tariff (Amendment) Bill-

Motion for leave to Introduce. 
613. 

Motion to consider. 1433-38, 
1457, 1458, 1459, 1461-64. 

Censideration of clauses. 1465-
66, 1467, 1468. 

Motion to pass, as amended. 1469. 

Industries (Development and Regu· 
latiop) Amendment Bill, 1952-
Motion for leave to wfthrtraw. 

4055-56. 

Indultrie..; (Development and Regu-
lation) Amendment Bill. 1953-

Motion for leave to introduce 
40~. 

KRISHNAMACHARI, SHRI T. T.-
contd. 
Industries (Development and Regu-

lation) Amendment· Bill, 1953-
contd. 
Motion to refer to Select Com-

mittee. 4806-18, 4819, 4881-
SO. 

MotIon to consider as reported by 
Select Committee. 5735-41, 
5758, 5786, 5789, 5792-5801. 

Consideration of clauses. 5803. 
5806-07, 5808-09, 5827--32, 5835-
36, 5837-38, 5850-51, 5852-53. 

Motion to pass, as amended. 
5853, 5859-61. 

Khadi and other Handloom Indus-
tries Development (Additional 
Excise Duty on Cloth) Bill-
Motion for leave to introduce. 

118-19. 
Motion to consider. 3664-69, 

4012-44. 
Amendment.;; to circulate and to 

refer to Select Committee. 
4012-24. 

Consideration of clauses. 4026, 
4033-34, 4036, 4038, 4039-40, 
4050. 

Motion to pass. 4054. 
Khadi and other Handloom Indus-

tries (DeVelopment) CesS! Bill-
Motion for leave to Withdraw. 

117-18. 
Ministry of Commerce and Indus-

try Resolution No. 3-T/(I)/52, 
dated the 22nd December, 1952-
Laid on the Table. 31. 

Ministry of Commerce and Indus-
try Notiflcaetion No. 18(4)-T.B./ 
52. dated the 10th January, 
1953-Laid on the Table. 31-32. 

Motions for Adjournment re-
Hardships to the coconut growers 

of the Western Coast of India. 
2345-46 

Minimum wage structure in West 
Bengal. 610-11. 

Patiala ilIld East Punjab States 
Union Legislature (Delegation of 
Powers) Bill-
Consideration of clauses. 5494-91:. 
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KRISHNAMACHARI, SBRI T. 'T.-
cantil. 

Report of Mr. Justice Wanclloo on 
formation of Andhra State-Laid 
on the Table. 2808-09. . 

Report of the Tari1f ComDusston 
on the ball bearings and steel 
balls industry, 1952-Laid on 
the Table. 31-32. 

Report of the Tari1f Commission 
on the fair prices of Superphos-
phate for the period from 1st 

. .l!muary to 15th August, 1962-
Laid on the Table. 31. 

Salaries and Allowances of.· OfIlcen 
of Parliament Bill-
Motion to considez:" 5169-71, 

5174, 5297-5304. 
COII.Iiideration of clauses. 5304, 

53()5, 5306, 5312, 5313, 5315, 
5317. 

Statement under proviso to section 
16(2) of the Tariff Commission 
Act, 1951-Laid on the Table. 31-
n. 

Tariff COlllDlUsion's Report on 
conversion charges tor bars and 
rods etc.-Laid on the Table. 
6049-SO. 

Tarift Commission lleport re Meta· 
coods indu.stry-Laid on the Table. 
6050. 

Tariff Commission Report f'e Meta-
Aminopbenol and Government 
resolution thereon-Laid on the 
Table. 2808-09. 

Tea Blll-
Presentation of report of Select 

Committee. 119. 
Motion to consider as reported by 

Select Committee. 5715-30, 
5862-63, 5865, 6144-45, 6186-81. 

Consideration of clauses, 6175-
76, 6179, 6180-81, 6188, 6190, 
6196-97, 6201-02. 

Union Dutles of Excise (Distribu-
Uon)BW-

IIoUon to cOl1llder. 1358, 1357-
II. 

KRlSHNAPPA, SHRI II. V.-:-
Demand(s) for 9.lpplemezi'tar7 

Grant(s), 1952-53-
Miscellaneous Expenditure onder 

the Ministry of Food ancl AIri-
culture. 568. 

KRISHNASWAMI, DR.-
Appropriation (No.3) Bill-

Motion to consider. 3923. 
Demand(s) for Grant(.), 1953-54-

Capital OUtlay of the Ministry of 
States. 3392-97 . 

MiDiItry of ' Home Aftalr_ 
Motion to reduce the Demand-

ElBcieney and econoray ill 
administration. 3392-97. 

Emciency in leneral admJnis-
tration. 3392-97. 

Handline of the Preventive 
Detention Act 3392-17. 

Relations with States-

Motion to reduce the Demand-
Interference of the Centre 

with the various &tates. 
339J.-8'1. 

Need to make the &tate. more 
autonomous than at ~t, 
3392-117. 

General discussion on the General 
Budget. 1697-1704. 

General di&cullSion on the Railway 
Gudget. jlK-ll. 

Indian Income-tax (Amendment) 
Bill-
Motion to consider as reported by 

Select Committee. 4960-68. 
Khadl and other Handloom indus-

tries Development (AdditloaaJ 
Excise Duty 011. Cloth) B11l-

Motion to consider aad amend.-
ments to circulate and to refer 
to Select Committee. 39C-88. 

Motion for adjournment ;. ban OIl 

proceutDIlI in Delb!. 158%. 

Vindbya Pradeab Le&talaUve JUIem.. 
bly (Preventation. ot DiaquaJ.l1lca. 
tlon) BJll-
Motion to COBII4Ier. .. • 
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ltUMBAKONAM-
DemBD,d(s) for Grant(s), 1953-54-

RaIlWays-
Construction of New Lines-

Capital and Depreciation Fund-
Motion to reduce the Demand-

LIne linking -- and Virdha-
chalam. 1170, 1172-1257. 

XUREEL, SHRI P. L.-
Demand(s) for Grant(s), 1953-54-

Expenditure on Displaced Persons. 
2631--42. 

Ministry of Labour. 2541--44, 
Ministry of Rehabilitation. 2631-

42. 
KUTCH-

, 
Demand(s) for Grant(s), 1953-54-

3228, 3231, 3234-3318. 
Motion to reduce the Demand-

Immediate abolition of the state 
of Kuten. 3231, 3234-3318, 
3335-3430. 

Demand(s) for Grant(s), on Ac-
count, 1953-54. 1283. 

L 

LABOtm-
Demand(s) for Grant(s), 1953-5f-

Alriculture-
Motion to reduce the Demand-

Protection to poor peasants 
and Blricultural labourers. 
2280, 2281-2344, 23411-88. 

Sufferings of the agricultural 
la~urers. 2280, 2261--2a44. 
"D411-88. ' 

Aviation-
Motion to reduce the Demand-

- poliey depriving recog-
nition to Civil Aviation 
Employees Union. 3132, 
3133-8219. 

Capital.Outlay on Mints-
Motion to redu~ the Demanci-:r 

Structural defect in Alipore 
Mint and inadequate hous-
Ina aeeommodatiol1 for -

LABOUR--contd. 
Demand (s) for Grant(s), 1953-54-

contd. 
and their amenities. 3716, 
3717-94, 379~868. 

Defence Services - Effective 
Army-

Motion to reduce the Demand-
Maintenance of the ordnance 

factories and the condition 
of - employed in them. 
2723, 2727-2802, 2810-42, 
2907-27. 

Employment Exchanges and He-
settlement-
Motion to reduce the Demand-

Closing down of 6orakhpur-
Organisation. 2498, 2499-
2580. 

Extraordinary Payments-
Motion to reduce the Demand-

Financing of industrial hous-
ing schemes. 3715, 3717-94, 
3795-3888. 

Meagre provisionior Indus-
trial Housing SCheme. 3715, 
3717-94, 379&-3868. 

Utilisation of youth camps and 
labour services for party 
p~oses. 3715, 3717-94, 
3795-3868. 

Indian Posts and Telepoaphs De-
partment ~cluding Working 

Expenses)-

Motion to reduce the Demand-

Better communications to 
villages and inadequate pay 
and allowances of village 
workers. 3127, 3133-3219. 

Commuhications to villages 
and inadequate pay and 
allowances of village work-
ers. 3130, 3138-3219. 

Ministry of COmmunications-
Motion to reduce the Demand-

Anti - methods in dealing 
with trade union workers. 
3126, 3133-3219. 
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LABOUR---contd. 
Demand(s) for Grant(s), 1953-54-

contd. 

Ministry of Finance-

Motion to reduce the Demand-

Low purchasing power of in-
-dustrial worker and tiller 
of the soil due tobigh 
taxation system of the Gov-
ernment. 3712, 371'1-94, 
3795-3868. 

Jlinistry of Labour-

Motion to reduce the Demand-
Failure to enforce Plantation 

_ Act. 2497, 249~2580. 

Failure to secure living wages 
and reasonable and better 
conditions of work to agri-
cultural -. 2497, 2499-
2580. 

Housing problem confronting 
the -. 2496, 2580, 2499-
2580. 

Inordinate delay in disposal 
of cases before -- tri-
bunals, 2494, 2499-2580. 

Lack of equity in Fanting 
arlnual leave with pay to 
difterent categories of work-
ers working underground. 
2494, 2499-2580. 

Lack of intetest in agricul-
tural -- and enforcement 
of Minimum Wages Act for 

• all'icultural -. 2496, 2580, 
2499-2580. 

Lack of policy for protecting 
industrial workers from 
retrenchment. 2494, 2499-
2580. 

l.AJw standard of livmc of 
labourers and failure to en-
force the Minimum Wages 
Act. 2494, 2499-2580. 

Low wales paid to workers 
of coal fields 2497, 2499-
2180. 

Demand(s) for Grant(s), 1953-54-
contd. 
Ministry of Labour - contd. 

Motion to reduce the Demand~ 
contd. 
Necessity of reducing the 

number of hours of work 
for miners and others 
working underground from 
eight to six hours per day. 
2494, 2499-2580. 

Non-existence of suitable ma-
chinery to prevent perio-
dical retrenchment in in-
dustrial -. 2496, 249t-
2580. 

Serious shortage of houses for 
workers of coalmines at 
Singareni collieries, Kotha-
gudium and Bellampalli. 
2494, 2499-2580. 

Unsatisfactory way of hand-
ling the problem of --. 
2498, 2499-2580. 

Ministry of Works, Housing and 
Supply-
Motion to reduce the Demand--

Retrenchment of C.P.W D. 
workers. 3436, 3438--3111. 

Steps to confirm aU temp0-
rary sta.lf and to stop con-
tract -. 3436, 343S--3515. 

Payments to Retrenched Per-
sonnel-
Motion to reduce the Demand-

Inadequate provision tor pen-
sion to retrenched penona 
especially Ministerial staff 
and -. 3716, 3717-M, 
3795-3888. 

Oemand(s) for Grant(I), 19113-16-
PEPSU-

Miscellaneous-
Motion to reduce the Demand-

Industrial -. MR. 5818-
92, 569~'103. 

Miscellaneous Departments-
Motion to reduce the Demand-

Anti-labour'meBlures leadin, 
to serious discontent amon, 

• industrial -. 5693, a694-
1701. 
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LABOUR-contd. 

Demand(s) for Grant(s), 1953-54-
Railways-- 4' 

Ordinary Working Expenses-
AdministraUOIl-
Motion to reduce the Demand-

- policy. 1017, 10~0. 
Motion to adjournment-

Firm. on Kolar Gold Ftel.d 
workers--(DiBallo1Ded). 803. 

LABOUR DISPUTE--

Statement 1'e -- at the HindWitan 
Shipyard, Visakhapatnam. 4981-
82. 

LABOUR LEGISLATION-
Demand(s) for Grant(s), 19S3-M--

Minis,1.ry of Labour-

Motion to reduce the Demand-
Failure in not printing im-

portant -- in Indian lan-
guages. 2495, 2499-2580. 

LABOUR, MINISTRY OF-

See "Ministry of Labour". 

LABOUR UNION(S)-

See "Trade UNION (S) It. 

LACADIVE ISLANDS-

Demand(S) for Grant(s), 19S3-M--
lDdian Posts and Telecrapha De-

partment (IncludJna" W~kinI 
EKpenses)-
Motion to reduce the DemaDd-

Need for steamer and air 
C<IDUIlunicationa facWtiea MI 
-. 3129, 3133-3219. 

Postal and Telegraph facili-
ties to -. 3129, 3133-
3219. 

LAKSHMAYYA, SHBI-
)r 

Air Corporations Bill-
Motion to consider as reported It,. 

Select Committee. 6006. 
Motion to pus, as amended. 

8127-29. 

LAL SINGH, SARDAR ..... 
Demand(s) for Grant(s), 1953-54-

Agriculture-

Motion to reduce the Denlmd-
Failure ;to solve the food 

problem. 2261-70. 
Failure to utilise, cultivable 

waste and the existinl 
fallow lana. 2261-70. 

Jute Policy. 2261-70. 
Protection to poor lIUlIIDta 

and agricultural labourers. 
2261-70. 

Refusal of Supplies. 2261-
70. 

Ministry of Food and Agricu1-
ture-
Motioh to reduce the Demand-

Cheap and adequate food to 
the people. 2261-70. 

Failure to carry out the Grow 
More Food Scheme. 2261-
70. 

Genera:! policy relatinJ to 
agriculture and food. 
2261-70. 

Help to scarcity and faJIdDe-
.tricken areas. 2281-70. 

Ministry of Works, Housing and 
Supply. 3474-77. 

Other Civil works. 3474-77. 
Demands for Grants on Account-

PEPSU-

Education-
Law and Local Self Government 

Department. 3018-19. 
Miscellaneous Punjabi Depart-

ment. 3018-19. 
Demand(s) for Supplementary 

Grarit(s), 1952-53-PEPSU_ 
Administration of justice. 2959-61. 
Education. 2959--61. 

General discussion on the Ge!Ieral 
Budget. 18411-52. ' 

Personal explanation by 
5629-31. 

Resolution re President's Proclama-
tion in PEPSU, 1904-11, 1917, 
1926. 
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1.AND(S)- • 

Demand(s) for Grant(s). 19S34t-
A,iricu1ture-

MotiOn to reduce the Demand-
Failure to provide - to the 

landless agricultural popu-
lation. 2261-2344. :l348-
88. 

Failure to utilise cultivable 
waste and the existing 
fallow 2261-2344. 
2348--88. 

Extraordinary Payments-
Motion to reduce the Demand-

Inadequate provision to land-
less workers. 3715, 3'11'1-
94, 3795-3868. 

!'~ 
)riotion to reduce the Demand-

v/ Afforestation of the 
which is not suitable for 
cultivation. 2259~ 2261-
2344, 2348-88. 

l4inistry of FoOd and Acricul-
ture-
Motion to reduce the Demand-
Wute cultivable -- for land-

less scheduled castes. 2259. 
~61-2344, 2343-88. 

Ministry of Rehabilltation-
Motion 19 reduce the Demand--
-to the displaced agricul-

tural labourers. 2588--2714.-

Resettlement of refugeeS in 
-- in Tripura and West 
Bengal. 2586-2714-

Other Capital outlay of the Minis-
try of Food and Agriculture-

Motion to reduce the Demand-
Redistribution at -- to re-

move economic InaquaUty. 
2261-2344, 2348-88. 

Demand(s) for Grant(s), PEPSU.-
Land Revenue-

MOtion to reduce the Demand-
Aerarian reforms to live land 

and permanent owuershlp 
to the tiller. 588'1, 5888-
92, 5894-5703. 

LAND, AGRlCULTURAI..-
'Demand(s) for Grant(a), 1953·54-

Ministry. of Food and Agriculture 
Motion to rectuce the Demand-

Making the tillers of the soU 
the owners at it. 2259, 
2261-2344, 2348-88. 

LAND REVENUIi-
Demand(s) for Grant(s) 1953-54-
Anda~ and Jficobar-

Motion to reduce the Demand-
Fall in --. 32211. 3234-3118. 

Demand(a) for Grant(s) on Accoum. 
1953·54-PEPSU. 2972, 2983-
3023. 

Demand(s) for Grant(s), PEPSU-
5632, 5645-64, 5688, 5667, &683;-
92, 5884--6703. 
Motion to reduce the Demand.-

Abolition of Zamindari. 
5666, 5668-92, 5694-5703. 

Agrarian reforms to live land 
and permanent ownership 

, to the tiller. 5667, 5668-92, 
5694-5708. 

Agrarian. reforms viz aboli-
tion of Biswadaries with 
minimum compenaation .. 
recommended by Pepeu 
Assembly by unanimOWl 
resolution in Mar. lDS2, 
5692, 5694-5703. 

Rates of land revenue 5692, 
56H-57OJ. 

Rates of land lWeDue in 
PEPSU. 5667, 11888-82, 
5694-5703. 

Tenancy leciaJat.km. 868'1. 
5661-92,~'103. 

Demand(s) for SupplaaaeDtarT 
Graat(s), 1952·153-PEPSU. 2930, 
2936-64, 2965. 

LANGUAGE(S)-
Demand(I) for GftIlt(I), liSI-M-

Ministry of Labour-
Motion to reduce the DIImalId-

Failure In not prlntln,r 1m-
por.tan.t labour 18lWaUon In 
India -. 248&, 2499-
2880. 
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LABKAR. PROF.-
Demand(s) tor Grant(s), 1953·54-

Expenditure on Displaced Persons. 
2617-22. 
Motion to reduce the Demand-

Inadequate amounts spent on 
displaced Harijans. 2617-
22. 

Jlinistry of Rehabilitation-
Motion to reduce the Demand-

Lands to the displaced agri-
, culture labourers. 2617-22. 

Rehabilitation of Ent Beng,t 
refugees. 2617--22. 

LATHI CHARGE-
lIotion for Adjournment re -
-- and tetlr gas on public meet-

ings in Sara Tuti-(DiBallow-
ed). 1584-93. 

-- by police in Delhi- (1m-
allowed). 6477. 

LAW AN.D LOCAL SELF GOVERN-
MENT DEPARTMENT-
Demand(s) for Grant(s). on Ac-

count, 1953-54-PEPSU. 2976. 
2983-3023; 3026. 

Demand(s) for GrantCs)-PEPSU. 
5636-37. 5645-66, 5668-92. 5694-
5703, 5707. 

Demand(s) tor SUpplementary 
Grant(s), 1952-53-PEPSU. 2931. 
2938~4. 2966. 

LEAVE-

Demand(s) for Grant(s). 1953-54-
Ministry of Labour-

Motion to reduce the Demand-
Amending coal mines bonus 

rules so that period of --
with pay be treated as at-
tl!ndance for purpose of 
computiIli qualifying period. 
2499-2580. 

Lack' of equity in granting 
annual -- with pay to 
different categories of work-
ers working underground. 
2494, 2499-2580. 

LEAVE OF ABSENCE-
-- to Dr. Ch. V. Rama Rao. 6681. 
-- to Dr. Satyaban Roy. 234'1. 

5405. 
-- to Rt. Rev. John Richardson. 

3967. 
-- to Sardar Jogendra Singh. 

4805. 
-- to Shri A. K. Gopalan. 443-44. 
-- to Shri A. Nesamony. 2717. 
-- to Shri Baddam Yella Reddy. 

6482. 
-- to Shri G. V. Mavalankar. 29-30. 
- to Shri Kamakhya Prasad 

Tripathi. 3619. 
-- to Shri Murli Manohar. 987. 
- to Shri N. Sathianathan. 4628-

27. 
--to Shri R. P. Nevatia. 2717. 
- to Sllri Shantilal GirdhariIal 

Parikh. 729. 
-- to Shri Sibnarayan Singh 

Mahapatra. 3039-40. 
-- to Shri Sushil Kumar Pateria. 

117. 
-- to Shri Tekur SubrahmanYaM-

5880. 
LEGAL PROCEEDING(S)-

Case against Shri Banarasi Prasad 
Sinha, M.P. 2346-47. 

LEGISLATION-
Demand(s) for Grant(s) , 1953-54-

Defence Services, E1fective-
Navy-
Motion to reduce the Demand-

Failure to fortl}Ulate -- for 
the Indian Navy, and for 
Naval volunteer reserves 
and auxiliaries. 27.26, 2727-
2802. 2810-42. 2907-27. 

Demand(s) for Grant(~), 1953-54-
PEPSU-
Land Revenue--

M4tion to reduce the Demand-
Tenancy --, 5667, 5668--9Z. 

5694-5703. 
Discussioll on allotment of time far 

Private Mem~rs' --, 5067-6&. 
Resolution re .-- on untouchabili1;y 

. (Adopted). 4459-4504. 
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--------------------------------- -----.--._--
LEGISLATURif--

Demand(s) for Grant(s), 1953-54--· 
PEPSU-

Elections for .Legis1ll'tures-
Molion to reduce the Demand·--

Election to the --. 5667, 
5668-92, 5694-5703. 

t.ETTER(S)-
Demand(s) for Grant(s), 1953-54-

Indian Posts and Telegraphs De-
partment (Including Workinl 
Expenses)-
Motion to reduce the Demand-

Censoring of -- and tele-
grams. 3127, 3133-3219. 

UAISON COMMITTEE-

See "Committee(.)" 

LICENSE(S)-
Demand(s) for Grant(s), 1953-54-

Ministry of Commerce snd Indus-
try-

Motion to reduce the Demand-
Favouritism shown in grant 

of --to certain merchants 
of Tuticorin in respect of 
export of onions. 3540, 
3543-3617, 362()...-Q. 

lJGHTHOUSES AND LIGHTSHIPS-

"Demand (5) for Grant (5), 1953-M. 
3868, 3876. 

. Demand(s) for Grant(s) on Account, 
1953-54. 1284. 

Demand(s) far Supplementary 
Grant(a) , 1952-53. 563. 

lJNGAM, SHRI N. M.-
Central Excises and Salt (Amend-

ment) Bill-

Motion to consider. 

Constitution (Second Amendment) 
Bill-

Motion to refer to Select Com-
mittee. 385-67. 

LINGAM, SHRI N. M.-contd. 
Finan(.'e Bill--

Motion to consider. 4261--65. 
General discussion on the General 

Bud&et. 1657-63-
Industries (Development and ~ 

Iation) Amendment Bill-
Consideration of clauses. 5848. 

Prevention of DisqualificatiOD 
(Parliament and Part C States 
Legislatures) Bill-
Motion to consider as passed b~ 

the Council of States. 3122. 
314()-47. 

Tea Bill-
Consideration of clauses. 61110--

94, 6211-12, 6225, 6238-39. 
Motion to pass, as amended.. 

6283-71. 
LINGUISTIC STATE(S)-

See 'States' 
LIQUOR-

Demand(s) for Grant(s), 1953-H-
PEPSU-
State Excise Duties-

Motion to reduce the Demand-
Excessive consumption of 

liquor and other drup. 
5692, 5894-5703. 

LIVE STOCK IMPORTATIOIf 
(AMENDMENT) BILL-
See under 'Bill(s)'. 

LOAN (S)-

Demand(s) for Grant(s), 1953-54-
Agriculture-

Motion to redu~e the DemIlDd-
-- fCJf construction of tu_ 

wells in MaharaabtrL 
2260, 2261-2344. 2341-11. 

Loans and Advances by the Ceo-
tral Government-

Motion to· reduce the DemaDd-, 
Necessity of co-ordinated aDd 

integrated development piau 
before granting -- to 
States. 3718, 3717~ 
8795-3888. 
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LOAN (S)-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Loans and Advances by the Cen-

tral Government-<ontd. 
Motion to reduce the Dema:Jd-

contd. 
Policy underlying advancing --

to irrigation purposes. 3716, 
3717-94,: 3795-3868. 

Ministry of Finance--
Motion to reduce the Demand-
-- taken from a foreign 

country and interest paid 
thereon. 3711, 3717-94, 
3795-3868. 

LOANS AND ADVANCES BY THE 
CENTRAL GOVERNMENT-
Demands ,for Grants. 3710, 3717-

94, 3795-3868, 3872. 
Motion to' reduce the Demand-

Iriadequate advances made for 
cultivators and other nation 
building purposes. 3718, 
3717-94, 3795-3868. 

Necessity of co-or dina ted and 
integrated development plan 
before granting loans to 
States. 3716, 3717-94, 3'195-
3868. 

Policy underlying advancing 
loans to irrigation purposes. 
3716, 3717-94, 3795-3868. 

Demand(s) for Grant(s) on Account, 
1953-54. 1288. 

LOCUST CONTROL-
Demand(s) for SUpplementary 

Grant(s), 1952-53-PEPSU-

Airlcultu~ 

Motion to reduce the Demand-
RUle sums spent for--

measures. 2945-64. 

LONDON-
,~Demand(s) for Grant(s), 1953-54-

Supplies-
Motion to reduce the Demand-

Reduction of expenditure on 
India Stores Department, 
-. 343'7, 3438-3515. 

M 

MACHlNE(S)-

Demand(s) for Grant(s), 1953-54-
Ministry of Labour-

Motion to reduce the Demand-
Non-existence of suitable 

machinery to prevent perio-
dical retrenchment in indus-
trial labour. 2496, 2499-
2580. 

MADIAH GOWDA. SHRI-

Demand(s) for Grant(s), 1953-54-
RailwaY5-;-

Ordinary Working Expenses-
Administration-
Motion to reduce the );)emand-

Inability to prevent beggars 
in ru,:ning trains. 1092-
95. 

Railway Board-
Motion to reduce the Demand-

Abolition of categories of 
. Class II Officers. 1092--95. 
Attitude of Railway Adminis-

tration towards South India. 
1092-95. 

Reduction of pay of higlX 
officials. 1092-95. 

MADRAS-

Demand (s) for Grant (5), 1953-54-
Cabinet-

Motion to reduce the Demand-
Transfer of the contiguous 

Oriya speaking tracts of --
to Ori.sa. 3229, 3234-3318. 

Extraordinary Payments--

Motion to reduce the Demand-

.Serious famine situation in 
districts of Ramnad. Coirn-
batore. South and North 
Arcots, Malabar and Tan-
jore of --. state and need 
to grant aid from Centre. 
3715. 3717--94. J795-3868. 
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MADRA&-contd. 
Demand(s) for Grant (s). 1953-54-

contd. 
Indian Posts and Telegraphs 

Department (Includinc Working 
kperues)-
Motion to reduce the Demand-

Communications in -- State. 
3128. 3133--3219. 

lDdustriee-
Motion to reduce the Demand-

Suffering of the bandloom 
weaven i'n. -- state. 
3541. 3543-3617, 362()-63. 

Dlacussion on famine and drought 
condition!' in --. 11700-62. 

KAHAPATRA, SHRI-
Leave of AbsenCe to --. 3039·40. 

MAHARASHTRA-
Demand (5) for Grant(s). 1953·54-

Agriculture-
Motion to reduce the Demand-

Loans for construction of 
tube welll in --. 2260, 
2261--2344. 2348--88. 

Archaeology-
Motion to reduce the Demand-

Preservation of old historical 
monuments and forts 
in -. 2454.. 

Irrigation (including Working 
Expenses)-Navigation, Em-
bankment and Drainage Works 
(Met from Revenue)-
Motion to reduce the Demand-

Necessity of starting small 
irrigation works in perma· 
nently famine-affected areas 
especially in Sholapur and 
other districts in --. 3043. 

Ministry of States-
Motion to reduce the Demand-

Abolition of Part eStates. 
3230. 3234-3318. " 

Disintegration of Hyderabad 
into its linguistic compo. 
Ilmts and the formation of 
Karnatak, 'L- and Visal 
Andhra state. 3230. 3234-
3318. 

MAHARASHTRA-contd. 
Demand(s) for Grant (s). 1958-M-

contd. 
~~ltipurpose River Schemea--:-

Motion t() reduce the Demand-

Urgency of fully developln8 
the Ghataprabha Project 
and KOY8{lB to irrigate the 
scarcity and famine areBl 
of Bijapur. Belgaum, Shola· 
pur. Satara and othn area 
of -. 3043. 

MAHTAB, SHRI-

General discussion on the General 
Budget. 1392-1400-

MAITRA. PANDIT L. K.-

Estate Duty Bill-

Motion to consider as rP.pOrted b;y 
Select Committee. 6536. 6537. 

MAJITHIA. SARDAR-
Demand(_,) for Grant(s), 1953·54-

Defence Capital Outlay. 2788-
93. 

Defence Services. Effective-Air 
Foree-

Motion to reduce the Demand-

Delay in forming the Air 
Reserves and the Auxiliary 
Air Force and formulatlnc 
rules for them. 2788-93. 

Discontent among Airmen due 
to unsatisfactory treatment 
meted out to Other Ranka.. 
2788--93. 

Fallur.e to appreciate the vital 
role of Air Defence in 
modern warfare. 2788-93. 

Failure to organise sumc1ent 
units of the Air Wlng of the 
National Cadet Corps. 2'788-
93. 

Hardships of the Air Force 
personnel in respect of paT. 
allowances. food, medical. 
aid. leave and pensions. 
2726. 
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lIAJITHlA, SARDAR-cbntd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Defence Services, Effective-Air 

Force-contd. 
Motion to reduce the Demand-

contd. 
Utilisation of the Defence 

services in the economic 
reconstruction of the coun-
try. 2788---93. 

(Jefence Services, Effective-
Army-
Motion to reduce the Demand-

Building of Defence indus-
tries and import of' arms 
from abroad. 2788-Q. 

Complete Indianisation of all 
command posts in the 
Defence services. 2788--93. 

Denial of trade union rights to 
the civilian employees of 
the defence establishment. 
2788-93. 

Failure to or,anize ordnance 
factories and other Defence 
industries so as to minimise 
purchases from outside. 
2788-93. 

Failure to provide for the re-
habilitation of ex·service 
personnel in civil life. 
2788-93. 

Hardships of the Other Rank. 
in respect of allowances, 
housing, food. clothing, 
medical· Rid. leave and pen. 
sions. 2788-93. 

Low scales of pay of the 
Other Ranks of the Army. 
2788--81. 

Policy of building and maln-
tainin, an emdent Army. 
2788-93. 

Reorganisation of the Defence 
Services. 2788---93. 

Defence Services, Effective-
Navy-
Motion to reduce the Demand-

Complete IndianisaUon of all 
command posts In the 
Defence Services. 2'7~. 

MAJITHIA, SARDAR-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Defence Services, Effective-

Navy-contd. 
Motion to reduce the Demand-

contd. 
Failure to fonnulate legisla-

tion for the bdian Navy, 
. and for Naval Volunteer 

reserves and auxiliaries. 
2788--93. 

Failure to organi'se sufficient 
units of the Navy Wing of 
the National Cadet Co1'ps. 
2788-93. 

Hardships of the Navy per-
sonnel Other Ranks in res-
pect of pay, allowances, 
food, medical-aid, clothing, 
leave and pensions. 2788-
93. 

Nee4 for mobiljzation and 
training of coastal sea fares 
for coastal industries and 
for coastal Defence through 
appropriate naval reserves 
or auxiliaries. 2726, 2788-
93. 

Reinstatement of affected 
Navy personnel connected 
with the R.I.N. demonstra-
tions of lIN6. 2788-i3. 

Utilisation of\ the Defence 
. services in the economic re-

construction of the country. 
2788---93. 

Defence Servjces, Non.Effective 
Charps- • 

Motton to reduce the Demand-
Utilisation of the Defence 

services in the economic 
reconstruction of the coun 
try. 2788---93. 

Ministry of Defence-
Motion to reduce the Demand-

Failure to adopt modern 
trends of Defence Organisa-
tion so as to ensure economy 
while increasing e1ftciency. 
2788-83. 

Failure to eliminate waste 
and extravagance in Defence 
expenditure. 2788-93. 

----------------------------~--
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:.iAJITHlA, SARDAR-contd. 
.Jcmand(s) for Grant(s), 1953-54-

contd. 
Ministry of Defence--con'd. 

Motion to reduce the Demand-
contd. 
Policy. 2788-93. 
Utilisation of the Army for 

the socio-economic progress 
of the country envisaged in 
the Five Year Plan. 2788-
93. 

Miscellaneous Expenditure under 
the Ministry of Defence. 2788-
93. 

Reserve and Auxiliary Air Forces 
Act Rules---Laid on the Table. 

.5325. 
MALABAR-

Vemand(s) for Gr;>nt(s), 1953·54-
Indian Po.;ts and Telegraphs De-
partm~t (Including Working 
Expen~)-
M()tion to reduce the Demand-

Communications in -- and 
South Kanan. 3128. 3133-
3219. 

MALVIYA. PANDIT C. N.-
General discussion on the General 

Budget. 1614-24 
M()tion on Address by the Presi-

dent. 488. 
MALVIY A, SHRI MOTILAL-

Demand(s) for Grant(s), 1953-54-
Ministry of Home Affairs-

Motion to rdhlce the Demand-
Upliftment of Harijans, Sche-

duled Castes etc. 3306-12. 
Ministry of States-

Motion to reduce the Demand-
Abolition of Part C States. 

3306-12. 
Polley 01 diilCrlmination bet-

ween Part A. B and C States. 
3306-12. 

Policy with regard t() the for-
mation of lin,uistic states. 
3306-12, 

Problem ot Intesration or Part 
Ole'" ·states into their adjoin-
lng Part "A" or Part "S" 
IUltea. 3306-11. 

MANGANESE-
Motion for .adjo\ll"DlDSlt re sudden 

closure of -- mines in Mysore-
(disallowed). 443. 

MANIPUR-
Demand (5) for Grant(s). 1953-54-

Manipur. 3226. 3231-3318. 
Motion to reduce the Demand-

Correct nature of autonomy 
and its integration with 
Assam. 3232, 3234-3318. 
3335-3430. 

Immediate demOCl'lltisatiOll 
of the State of Manipur. 
3231, 3234-3318, 3335-
3430. 

Demand(s) for Grant(s) on Account, 
1953-54. 1283. 

MASCARENE. KUMARI ANNIE-
Central Excist's and Salt (Amend-

ment) Bill-
Motion to consider. 4307 ·08. 

4320-23. 
Demand(s) for Grant(s), 1953·54-

Capital Outlay on Posts and Tele-
graphs (not met from 
Revenue)-
Motion to reduce the Demand-

Disuniformity in departmental 
and extra-departmental ser-
viceJ. 3133. 

External Affairs-
Motion to reduce the Demand-

Leadership of India in Alia 
to propagate the message 
of peace to the Asian 
people. 2146. 

Ministry of Finance-
Motion to reduce tbe Demand-

Loan taker! from a foreign 
country and interest paid 
thereon. 3785-89_ 

Ministry of Home Aft'airs-
Motion to reduce tbe Demand-/ 

Eiftclency and economy in 
aciministration. 3249-~. 

Elftciency in general adminis-
tration. 3227, 3249--55. 

Grievances of the Central 
Government III divtston 
clerks. 32ft-sa. 
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MASCARENE, KUMAR! ANNIE-
ecmtd. 
Demimd(s) for Grant(s), ~953-54-

contd. 
Ministry of' Home Affairs-c~ntd. 

Motion to reduce the Demand-
contd. 
Handling of the Preventive 

Detention Act. 3249-5'5. 
Miscellaneous Departments and 

Expenditure under the Mini3try 
of Finance-
Motion to reduce the Demand-

Community Development Pro-
jects and right of American 
representative in them. 
3785-89. 

Police-
Motion to reduce the Demand·-

ElHciency and discipline in 
tbe police adininistration. 
3249-55. 

:Belations with States-
Motion to reduce the Demand-

Interference of the Centre 
with the various states. 
3234. 

Taxes on Income including Cor· 
poration Tax. 3785--89. 

~ce Bi1l-
Motion 10 consider. 4307.08, 

4320-23. 
General discussion on the Pepsu 

Budget. 5628. 
Motion for adjournment rc ban on 

processions in DeIhL 1582. 
Motion on Addres.; by the President. 

98-102. 
Patiala and East Punjab States 

,Union Legislature (Delegation of 
Powers) BlIl-
Motion to pass, as amended. 

5500-03. 
'Tea BiIl-

Motion to consider as reported by 
Select Cominittee. 11729-30, 
6151-M. 

Vindhya Pradesh Legislative Assem· 
bly (Prevention of Disqualifica. 
tion) Bill-
Motion to consider. 9451-54. 

MASUODI, MAULANA-
Motion on Address by the President. 

372-426. 

Mu]lim Wakfs Bill (1;Iy Shri Syed 
Mohammed Ahmad Kazmi)-
Motion to refer to Select Com· 

mittee. 2041. 

MATHEW, PROF,-
Demand(s) for Grant(s), 1953-54-

External Affairs. 
MisceUaneous Expenditure under 

the Ministry of External Af-
fairs. 2137-41. 

Motion on Address by the President. 
105-08. 

Resolution re investigation into 
wealth and property of Govern-
ment officers. 4080-81. 

MATTHEN, SHRI-

Air Corporations Bill-
Motion to consider as reported by 

Select Committee, 5~ . 

Central Excises and Salt (Amend. 
ment) Bill-

Motion to consider. 4275-79. 
Finance Bill-

Motion to consider. 4275-79. 

General discussion on the General 
Budget. 1538-42. 

MA YDEO, SHRIMATI-
Demand{s) for Grant(s), 1953-54-

Railways-

ltailway Board. 1095-97. 
Discussion re bidi industry. 667a-

811. 
MEDICAL-

Demand(s) for Grant(s) on A~ 
PEPSU. 29'78, ~983-3023, 3021. 

Demand(s) for Grant(s). 1953-54-
PEPSU. 5638, 5645--66. 5668·-
92. 5694-5703. 5708. 
Motion to reduce the Demand-

Fund, fOT Public Health. 569!. 
5f!P4-!570:t. 
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MEDICAL AID-
Demand(s) for Grant(s), 1953·54-

Railways-
Ordinary Working Expenses-

Labour Welfare-
Motion to reduce the Demand-

Curtailment of medical facili-
ties. 1167, 1172-1257. 

N,edical fadlitie5 tor railway 
employees. 1168. 1172-
125'1. 

Medical treatmelu . I family 
members of railway ser-
vants. 1168, 1172-1257_ 

IODICAL FITNESS-
Demand(.) for Grant (s), 1953-54-

RaUway_ 
Ordinary Working Expenses-

Labour Welfare-
Motion to reduce the Demand-

Declaring of staff medically 
unftt. 1168, 1172-1257. 

JDlDICAL SERVICES-
Demand(s) for Grant(s), 1953-54. 

3868, 3873. 

Demand(s) for GrantCs) OIl Account, 
1953-54. 1276. 

IlEDICINE(S)-
" -Tarit! Commission Report re Meta-

Aminophenol and Government 
Besolution thereon-Laid on the 
Table. 2808-09. 

MEHTA, SHRI BALWANT SINHA-

DemaDd(s) for Grant (s), 1953-54-
Ministry of Home Matt.-

Motion to reduce the Demand-
Emdency and eeonomy in 

administration. 3301-08. 
l!mcieney In general adminis. 

tration.' 3301-08. 
Scheduled castes economie 

conditions in Rajasthan and 
Madhya Bhaiat. 3301-08. 

Scheduled castes in central 
services. 3301-08. 

MEHTA, SHRI BALWANT SINJl&.:.-
contrl. 
Demand(s) for Grant(s), 1953-54-
cont~ 

Ministry of Home AffaiI'S-COldd. 
Motion to reduce the Demand--

contd. 
Upliftment of Harijans, ~ 

duled castes etc. 3301-01. 

Discu.'sion on fOOd scardty in RajaS-
than. 5075. 

General discussion on the Rai...,. 
Budget. 940--49. 

MEHTA, SHRI J. R.-

Demand(s) for Grant(s), 1953-54-
Agriculture. 233~. 
Ministry of Food and ~ 

ture-
Motion to reduce the DemaDII--

Failure to carrY out the GlOW' 
More Food Scheme. 2DI--
"-

General poliey relatine to 
agriculture aDd foo4. 
233~. 

Other Capital OuUa7 of ... 
Mlnlstry of Food aod Acrieal~ 
ture. 2339--44. 

General discussion on the GeaenI 
Budpt. I 55G-54. 

General discussion on the HaD,.,. 
Budpt. 856-58. 

MEMBER(S) SWORN-
Shri Maganial Bqdi. 1. 
Shrimati Minlmata. 1. 

MEMBER(S) OF PAlUJAMJ:1'fT-
See "Parliament. Member(s) or-. 

MENON,mnuDAMODARA-
Air Corporations BUl-

Motion to coruider as reported bT 
Select Committee. 5151--.. 
51167-'12. 

Consideration of clauses. ~ 
6030-31, 6052-M. 80'71-74 
6085-86, 8091-92, 8097· ... '101. 

Appropriation (No.3) Bm-
Motion ·to consider. 3922. 
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iiiNQN, SHRI DAMODARA~cmtd. 

\. 

Central Excises and Salt (Amend-
ment) Bill-
Motion to consider. 4265-71. 

Comptroller' and Auditor-General 
(Conditions of Service) Bill-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 5358--61. 

Demand(s) for Grant(s), 1953-54-
Currency-

Motion to reduce tbe Demand-
FaDure to stop entry into and 

transmission out of the 
country of foreign capital 
and profits. 3718-21. 

Extraordinary Payments-
Motion to reduce the Demand-

Financing of industrial bous· 
Ing. 3718-21. 

Mini:;try of Financ_ 
Motion to reduce the Demand-
Economy in Administration. 

1718-21. 
Exchange of Pakistan securi-

ties and sh::1'e3 h::rd by 
Ind:an N<ltionai5. 3716-
21. 

• Denandes) fer Grant (5), 1953-54-
Ballwa;y_ 
Ordinary Workine Expenses-

Administratlon-
Motion to reduce the Demand-

Increase of basic pay for 
stationmasters etc. 1017. 

JlaDway Board-
Motion to reduce tbe Demand-

J'allure to administer propel' 
ftnancial control leadine to 
wasta,e etc. 1015. 

Demand (3) tor SUpplementary 
GrantCs), 1952-113-

Ministry of Commerce aDd Indus-
try_ 528. 

PoJice. 572·'73. 

Ducuuion on renewed International 
Wheat Agreement. 5223, 5224. 

I 
I 

I 
, 

1 

MENON, SHRI DAMODARA~cmtd. 
Finance Bill-

Motion to consider. 4265-71. 
General diSCUSSion on the RailWay 

Budget. 765--69. 
Indian Merchant Shipp~ (Amend-

ment) Bill-
Motion to consider. 5161.6"l. 

Industries (Development and Reiu-
latioo) Amendment Bill-
Motion to refer to Select Com-

mittee. 4857-61. 
Motion to consider as reported by 

Select Committee. 5769-74. 
Khadi and other Handloom Indu.-

tries Development (Additional 
Excise Duty on Cloth) Bill-
Consideration of clauses. 4M3. 

Tea Bill-
Consideration of clauses. 61M. 

6200.01, 6202, 6205, 6212. 6213. 
11214, 6225. 

Motion to peas, as amended. 6271-
73. 

MERGER-
Demand(s) for Grant(3). 1953·54-

Extraordinary' Payments-
Motion to reduce the Demand-

Meagre provision for Indus-
trial Housing Scheme. 3715. 
171'l~ 1795-3888. 

Grants-in-Aid to States-
Motion to reduCe the Demand-

Economy me!"ler of Himachal 
Prildesh, Vindhya Pradesb. 
Ajmer and Bhopal with 
Punjab, Madhya Bharat, 
Rajasthan and, l\Iadhya 
_arat respectively. 3714, 
3117---94, 379~8I1B. 

MESSAGE (S)-
-- from the Council of State. 

agreeing without amendment to 
the Air Corporations Bill, 1951. 
as passed by the House of the 
"People. 6762-63. 
-- from the COIDlc:l1 of States 

agreeing without amendment to 
the Cinematograph (Amend-
ment) Bill, as passed by the 
Bouse of the People. 51111. 
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:MESSAGE ( S)~ontd. MESSAGE (S) -contd. .. 

__ from the Council of States Sites and Remains (Declaration 
agreeing without amendment to of National Importance) Amend-
the Comptroller and Auditor- ment Bill, 1953, as passed, as· 
General (Conditions of Service) amended by the Council of States. 
Bill, as passed by the House of 4713. 
the People. 6143. 

-- from the Council of States 
agreeing· without amendment to 
the Indian Lighthouse (Amend-
ment) Bill, as passed by the 
House of the People. 5511. 

-- from the Council of States 
agreeing without amendment to 
the Indian Merchant Shipping 
(Amendment) Bill, as passed by 
the House of the People. 5802. 

-- from the Council of States 
agreeing without amendment to 
the Industries (Development and 
Regulation) Amendment Bill, 
1953, as passed by the House of 
the People. 6482. 

-- from the Council of States 
agreeing without amendment to 
the Khadi and Other Handloom 
Industries Development (Addi-
tional Excise Duty on Cloth) Bill, 
1953. as passed by the House of 
the People. 424l. 

-- from the Council of States 
agreeing without amendment to 
the Patiala and East Punjab 
States Union Legislature (Dele-
gation of Powers) Bill, as passed 
by the House of the People. 
6482. 

-- from the Council of States 
agreeing without aJiendment to 
the Salaries and Allowances of 
the Officers of Parliament Bill. as 
passed by the House of the Peo-
ple. 5880. 

- frOM the Council of States 
agreeing without amendment to 
the Tea Bill. as pasSed by the 
House of the Peopl~. 8763-64. 

-- from the Council of States 
forwarding to the House of the 
People the. Ancient and Historical 
JlOIlIunents and Arcbaeolopca1 

-- from the Council of States 
forwarding to the House of the 
People . the Calcutta High Court 
(Extension of Jurisdiction) Bill, 
as passed by the Council of 
States. 5233. 

-- from the Council of States 
forwarding to the House of the 
People the Cantonment (Amend-
ment) Bill, 1952 as passed, as 
amended by the Council of 
States. 612. 

-- from the Council of States for-
warding to the House of the 
People the Delhi Road Transport. 
Authority (Amendment) Bill. as 
passed by the Council of States. 
6601. 

-- from the Council of States for-
warding to the House of the Peo-
ple the Hyderabad Coinage and 
Paper Currency (Miscellaneous 
Provisions) Bill, as passed by the 
Council of States. 3222. 

-- from the Council of States for:' 
warding to the HoU&e of the 
People the Livestock Importation 
(Amendment) Bill, as passed by 
the Council of States. 612. 

-- from the Council of States for-
warding to the House of the 
People the Repealing and Amend-
ment Bill, as passed by the Coun-
cil of States .• 713. 

-- from the Council of States for-
warding to the House of the 
People the Scheduled Areas 
(Assimilation of Laws) Bill, 1953, 
8$ passed by the Council of 
States. .153-54. / 

-., - from the Council of States for-
warding to the HOUle of the 
People the Travancore-Cochin 
High Court (Amendment) Bill, 
as paned by the Council of 
States. 4153-54. 

-----------------------------------------
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MESSAGE (S)-contd. 
__ from the Council of States 

returning the Appropriation Bill 
without recommendation. 883. 

__ from the Council of States 
returning the Appropriation (No. 
2) Bill, 1953 without recommen-
dation. 3121-22. 

-- from the Council of States 
returning the Appropriation (No. 
3) Bill, 1953 without "recommen-
dation. 4419. 

-- from the Council of States 
returning the Appropriation (Rail-
ways) Bill, 1953 without recom-
mendation. 1954. 

__ from the Council of States 
returning the Appropriation 
(Railways) No. 2 Bill, 1953 with-
out recommendation. 1954. 

-- from the Council of States 
returning the Appropriation (Vote 
~n Account) Bill without recom-
mendation. 1594. 

-- from the Council of States 
returning the Central Excises and 
Salt (Amendment) Bill,. 1953 
without recommendation. 5066-67. 

-- from the Council of States 
returning the Finance Bill, 1953 
without recommendation. 5066-67. 

-- from the Council of States 
returning the Indian Income-tax 
(Amendment) Bill without re-
commendation. 5802. 

-- from the Council <1f States 
. returning the Indian Tariff 

(Amendment) Bill without re-
commendation 1771-72. 

,- from the Council of States 
returning the Patiala and East 
Punjab States Union Appropria-
tion Bill, 1953 without recom-
mendation. 3221-22. 

.. - from the Council of States 
returning the Patiala and East 
Punjab States Union Appropria-
tion (No.2) Bill without recom-
mendation, 6143. 

-- from the Council ot States 
returning the Plitiala arid EIlst 
Punjab States Union· Appropria-

MESSAGE(S) Contd. 
tion (Vote on Account) Bill with-
out recommendation. 3221-22. 

-- from the Council of States 
returning the Union Duties of 
Excise (Distribution) Bill without 
recommendation. 1771-72. 

-- from the Council of States 
returning with amendment the 
Administration of Evacuee Pro-
perty (Amendment) Bill, 1952, as 
passed by the House of the 
People. 1081-82. 

METEOROLOGY-
Demand(s) for Grant(s) , 1953-54. 

3124-25, 3220. 
Demand(s) for Grant(s) on~­

count, 1953-54. 1270. 
METRE-GAUGE LINES-

See ''Railway Lines". 
MIDDLE EAST DEFENCE ORGANI-

ZATION-

Demand(s) for Grant(s), 1953-54-
External Affairs-

Motion to reduce the Demand-
Attitude ot India towards-

2146, 214~2252. 

!.fIGRATION-
Demand(s) for Grant(s), 1953-54-

Ministry of Rehabilitation-
Motion to reduce the Demand-

Unsatisfactory treatment of 
displaced persons migrating 
before the passport system. 
2585, 2586-2714. 

MILITARY ENGINEERING SER-
VICE-
Demand(s) for Grant(s), 1953-54-

, 

Defence Services, Eft'ective-
Army-
Motion to reduce the Demand-

Proposal for retrenchment of 
4,000 employees in the 
ordnance factories, technical 
development establiSh-
ments, Depots and the 
M.E.S. 2723, 2727~802. 
2810--42, 2907-2'7. 
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MILITARY TRAINING- I alINIS1'ER OF LAW-

Demand(s) for Grant(s), 1953-54 
MinistrY of Defence- . 

Motion to reduce the Demand-
Necessity for introducing --

in schools and colleges. 
2'120, 2727-2802, 2810-42, 
2907-27. 

)IlNERAL(S)-

Agreements in respect of the pr0-
prietary rights over atoroio-LaJa. 
on the Table. 3331. 

KINES-
Demand(s) for Grant(s) , 1953-54. 

3868, 3875. 

Demand(s) for Grant(s) on Ac-
count, 1953-501. 1281. 

Motion for adjournment re sudden 
closure Of Manganese -- in 

Mysore-(diacdlo1Ded). 443. 

KINES BOARD OF HEALTH-
See "Board(s)". 

.llINIMATA, SHRIMATI-

I&esolution re legislation on untouch-
ability. 4459-61. 

-- sworn. 1. 

MIN1MUM WAGES ACT-
See "Act(s)". 

IIINIMUM WAGES (AMENDMENT) 
BILL-
See under "Bill(s)". 

MINISTERS AND ADVISERS-
Demand(s) for Grant(s) on 

Ai:count-PEPSU. 2t'14, 2188-
3023. 3024. ' 

Demand(s) for Grant(s), 1953-54-
PEPSU-

Motion to reduce the Demand-
• 

Adviser's salary, 5634, IItI45-
86, 5668-92, 5694-&'701, 
1'115. 

Law Minister's speech re Speaker's 
certificate on Indian Income-tax 
ment) Bill 5543--56. 

S~tement re Law Minister's speech 
on Speaker's Certificate on Indian 
Income·tax (Amendment) Bill. 
5881--87. I 

MINISTERIAL STAFF-
Demand(s) for Grant(s), 1953·1)t-

Payments to Retrenched Person-
nel-

Motion to reduce the Demand-
Inadequate provision for pen. 

sion to retrencbed persons 
specially -- and labour. 
3716, 3717--94, 3795--3868. 

IIlNlSTRY OF COMMERCE ANI> 
INDUSTRY-

Demanci(s) for Grant(s). 1ll53·M~ 

3:;36. 3617, 362~3. 
Motion to reduce the Demand-

Competition between the hand-
loom and cottage industri_ 
and the large scale indWltries. 
3537, 3543-3617, 3820--63. 

Discriminatory treatment meted 
out to the staff of the Tex-
tile Commissioner's O1ftce in 
Bombay etc. 3540, 354S-3817 .. 
3620-63. 

Encouragement and protectioa 
to cottage and small aeal .. 
industries. 35311, 3543-361'1 .. 
38~. 

Export and import policy. 3531 .. 
3543-3617, 3620-63. 

Failure to alter the chaGeter" 
of foreign trade apeciallT 
import policy, 3540, 8Ha-· 
1617, 3820-61. 

Failure to encoura,e the band-
100m industry. 3538, 3543-
3617, 3820-63 . 

Failure to protect the National 
Industries. 8MO, 1MI--It17 .. 
'820-81. 
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MINISTRY OF COMMERCE AND 
INDUSTRY -contd. 
Demand(s} for Grant(s), 1953-54-

contd. 
Motion to reduce the Demand-

contd. ; '" i 
Favouritism shown in grant 

of licenses to certairi mer-
chants of Tuticorin in respect 
of export . of onions. 3540, 
3543-3617, 3620-63. 

Impart and export policy. 
3537, 3540, 3543~617, 3820-
-63. 

Indiscriminate tariff protection 
given to the foreign firms in 
India. 3539, 3~617, 3620-
63. 

Large scale retrenchInent 
brought in the Textile Com-
missioner's Office in Bombay. 
3539, 3543~617, 3620--63. 

Nationalisation of banks and 
insuranGe companies. 3539, 
3543--3617, 3620--63. 

Need for the revival of the 
handloom and coir industry. 
3538, 3543~617, 3620--63. 

Non-implementation of the 
Central Pay Commission's 
scales in respect of the em-
ployees under the Coffee 
lBoard. 3539, 3~617, 3620 
-63. 

Non-recognition of the All India 
Coffee lBoard Employees 
Union. 3539, 3543~817, 
3620-63. 

Policy of sending Trade Com-
missions abroad. 3540, 3543-
3817, 3620-83. 

Policy in regard to the con-
trol of foreign trade. 3538, 
3543-3617, 3620-63. 

Policy towards the rubber in-
dustry. 3538, 3543~617, 
3620-83. 

Predominance of the lBritish 
Monopoly Agency system in 
Commerce and Industry in 
India. 3539, 3543--3617, 3620..:-
83. 

MINISTRY OF COMMERCE AND 
INDUSTRY-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Motion to reduce the Demand-

contd. 
Present crisis in the tea indus-

try. 3538, 3~617, 3620-
63. 

Protection to cottage industry. 
3538, 3543-3617, 3626-63. 

Serious threat of fall in price 
of coconuts and coconut oD. 
3540, 35~617, 3626-63. 

Setting up a Coir lBoard and 14 
Coir Marketing and Improve-
ment Trust. 3538, 3~617. 
3620-63. 

Unfair discriinination in foreign 
owned firms in India against 
their Indian employees. 3538, 
3~617, 3620--63. 

Demand(s) for Grant(s) on Account, 
1953·54. 1269. 

Demand(s) for Supplementary 
Grant(s), 1952-53. 526-33. 

-- Order No. S.R.O. 744, dated the 
22nd April, 1953-Laid on the 
Table. 6483. 

-- Notification No. 18(4)-T.lB./ 
52, dated the 10th January, 1953-
Laid on the Table. 32. 

-- Resolution No. 3-T/(l)/52, 
dated the 22nd December, 
1952-Laid • on the Table. .31. 

MINISTRY OF COMMUNICATIONS-
Demand(s) for Grant(s), 1953·:>00. 

3124, 3126.~7, 3133--3219. 
Motion to reduce the Demana-

Anti-communist campaign per-
mitted by postal services on 
postal covers sent from 
cutta. 3126, 3133~219. 

Anti-labour methods in aeaJ-
ing with trade union ·wor&-
ers. 3126, 313S~219. 

Failure to implement recom-
mendations of Expert Com-
mittee. 3126, Jl33-3'~19. 

------------_._--_ .. _.-



174 BOUSE OF THE PEOPLE 

l4INISTRY OF' COMMUNICA-
TIONS-contd. 
Demand(s) for Grant(s), 1953-54-

COAtd. 
Motion to reduce the Demand-

contd. 
Living wage to non-departmen-

tal and extra-departmental 
. postmaster. 3126, 3133-3219. 
Necessity of absorbing all the 

non-<iepartmental postmasters 
as postmen, if they are not 
qualified to be appointed 
otherwise. 3126, 3133-3219. 

Necessity of accepting a Kara 
as a village in Travancore-
Cochin and not a Pakuthy. 
3127, 3133-3219. 

Demand(s) for Grant(s) on Account. 
1953-54. 1269. 

Demand(s) for Supplementary 
Grant(s). 1952-58--
Miscellaneous Expenditure under 

the --. 562. 
MINISTRY OF DEFENCE-

Oemand(s) for Grant(s). 1953-54. 
2718. 2727-2802, 2810--42, 2907-
29. 
Motion to reduce the Demand-. 

Anti-South Indian bias of the 
Army, Navy and Air Force 
Selection Board. 2720, 2727-
2802, 2810-42, 2907-27. 

Desirability of encouraging the 
scheduled castes, scheduled 
tribes and backward classes to 
join the D,efence Services. 
2722, 2727-2802, 2810-42, 
2907-27. 

Failure to adopt modem trends 
. of Defence Organisation 110 

as to ensure economy while 
increasing efficiency. 2721, 
2727-2802, 281G-42. 2907-
27. 

Failure to eliminate waste and 
extravagance in Defence ex-
penditure. 2721. 2727-2802, 
2810-42, 290'1-27. 

Failure to make use of the De-
fem~e Forces for productive 
purposes. 2'721, 2727-2802, • 
2810--42, 2907-%'7. 

! 
. I 

MINISTRY OF DEFENCE-contd. 
Demand(s) for Grant(s), 1953-M-

contd. 
Motion to reduce the Demand--

contd. 
Failure to provide for the train-

ing of Defence personnel to 
help the nation's socio-eco-
nomic development drive. 
2721, 2727-2802, 2810-42. 
2907-27. 

Necessity for introducing mili-
tary training in schools and 
colleges. .2720, 2727-2802, 
2810-42,2907-27. 

Necessity for setting up a Par-
liamentary Committee to go 
into the ways and means of 
elfectinJ economy. 2720, 
2727-2802, 2810-42, 2907-
27. 

Necessity of building up citizen 
forces to form second line of 
Defence for the Army, Navy 
and Air Force. 2721, 2727-
2802, 2810-42, 2907-27. 

Necessity ot extending the Na-
tional Cadet Corps in all 
schools. colleges and other 
institutions and expanding the 
activities further. 2722,272'7-
2802, 2810-42, 2907-27. 

Necessity of opening Army " 
Air Force training centres in 
Andhra State. 2722, 2127-
2802, 2810-42, 2907 ....... 27. 

Policy. 2720, 2721, 2727-2802, 
2810-42. 2907-27. 

The Anti-South Indian bias of 
the Army, Navy and Air Force 
Selection Board. 2720, 272'1-
2802, 2810-42, 2907-27. 

Top heavy coat of the Secre-
tariat of the Ministry of De-
fence. 2721,272'7-2802,2810--
42, 2907-27. 

Utilisation at the army fo.· the 
socio-economic progren of the 
country envisaged in the Five 
Year Plan. 2720, 2727-2802, 
2810-42. 2907--27. 

Demand(s) for Grant(s) em k-
count, 1953-54. 1270. 
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JlINISTRY OF EDUCATION-

Demand(s) for Grant(s). 1953-54-
2391, 2392---2453, 2457-91. 

Motion to reduce the Demand-

Failure to award diplomas to 
the candidates who passed in 
the diploma examination in 
Commerce and Business Ad-
ministration in 1948 conducted 
by All India Board for Tech-
nical studles. 2454. 2491. 

Free and compulsory education 
to children ot scheduled 
castes and scheduled tribes. 
2453. 2491. 

Free and compulsory primal"'J 
education. 2453, 2491. 

RefuSal of supplies. 2453. 2491. 

Uniform and increased pay 
scales for all teachers. 2454, 
2491. 

Demand(s) for Grant(s) on ACCOUDl. 
1953·54. 1271. 

alINISTRY OF FINANCE--

Demands for Grants. 3705.06.3717-
94. 379~3868. 

Motion to reduce the Demand-

Additional aid to improve eco-
nomic conditions of scheduled 
castes. 3711, 3717-94. 3795-
3868. 

Economy in administration. 
3711. 3717-94. 3795-3868. 

Exchange of Pakistan securities 
and share:; held by Ind::m 
nationals. 3711, 3717-94. 
3795-3868. 

Failure to bring about redistri-
bution of National Income 
Urrough Public Finance. 3712, 
3717-94, 3795-3868. 

MINISTRY OF FINANCE---contd. 
Demand (s) for Grant (s). 1953-5'-' 

contci. 
Motion to reduce the Demand--

contd. 
Failure to provide employees af 

Mint and Security Press, Hy-
derabad Government witll 
suitable alternate jobs conse-
quent upon demonetisation of 
Hall Sicca currency. 3712. 
3717-94. 3795-3868. 

Levy of excise duty on tobacco 
on standing crops. 3712, 3717 

-94. 3795-3868. 
Loan taken from a foreign 

country and interest paid 
thereon. 3711. 3717-94, 
3795-3868. 

Low purchasing power of in-
dustrial worker and tiller of 
the soil due to high taxation 
system of the Governnient 
3712, 3717-3868. 

Necessity for continuing food 
subsidy to Travancore-Co-
chin. 3711. 3717-94. 3795-
3868. 

Necessif.y for granting addition-
al kid to Travaneore-Cochin. 
3711. 3717-94. 3795--3868. 

Planned expenditure for main-
taining full employment 
and social security. 3712, 
3717-94. 3795-3868. 

Problems of displaced banks 
from West Pakistan. 3711. 
3717--94. 3795--3868. 

Undesirability of inviting two 
foreign financial experts to be 
on tbe Taxation Enquiry 
Committee. 3712, 3717-94, 
3795-3868. 

Upgrading of cities according to 
population for computing 
compensatory and hOUse rent 
allowances to Government 
employees from 1st October, 
1952 a'3 against 1st April 1951. 
3712, 3717-94. 3795-3868. 

Demand(s) for Grant(s), on Ac-
count 1953-54. 1273. 
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MINISTRY OF FOOD AND AGRI-
CULTURE-
Demand(s) for Grant(s). 1953-54-

2256, 2257-59, 2261-2344, 2348-
88. 
Motion to reduce the Demand-

Abolishing subsidy to reduce 
price of foodgrains. 2258, 
2261-2344, 2348--88. 

Chartering of ships for food-
grains. 2258. 2261..:....2344. 
2348-88. 

Cheap and adequate food to the 
people. 2258. 2261-2344. 
2348-88. 

Developing 
country. 
23.a--88. 

tlsheries in the 
2259, 2261-234:4, 

Failure to carry oot the Grow 
More Food Scheme. 2259. 
2261-2344. 2348-88. 

Food production in Rayala-
seema by providing irriga-
tional facilities. 2258, 2261-
2344, 23411-88. 

General policy relating to agri-
culture and food. 2258, 2261-
2344. 2348-88. 

Help to scarcity and fami~ 
stricken areas. 2258. 2261-
2344, 2348--88. 

Importing bad food-stuffs at 
uneconomic prices. 2259. 
2261-2344, 2348-88. 

Making the tillers of the soiJ 
the owners of it. 2259, 
2261-2344, 2348-88, 

Policy, 2258, 2261-2344, 2348-
88. 

Refusal of supplies.. 2257, 
2261-2344, 2348-88. 

Relief to the cyclone-affected 
districts of Tanjore and Tn-
chinopoly. 2259, 2261-2344, 
2348-88. 

Tobacco crop in the hands ot 
monopoly business magnates 
of Britain and other coun-
nies. 2259. 2261--2344, 2348-
88. 

MINISTRY OF FOOD AND AGlU-
CULTURE-contd. 
Demand(s) for Grant(s), 1953-~ 

contd. 
Motion to reduce the Demf,Ild- • 

contd. 
Waste cultivable land for 

landless scheduled caste&. 
2259. 2261-2344, 2348-88. 

Demand(s) for Grant(s) on Account, 
1953·54. 1275. 

Demand('J) for Supplement&I7 
Grant(s), 1952-53-
Miscellaneous Expenditure undw 

the -. 567~. 
MINISTRY OF HEALTH-

Demand (5) for Grant(s). 1953·M. 
~68, 3872. 

Demahd(s) for Grant(s) aD ACCOUDt. 
1953.54. 1276. 

Demand(s) for Supplementat7 
Grant(s), 1952·53-
Miscellaneous Expenditure under 

the --, 562. 
MntISTRY OF HOME AFFAIRS-

Demand(s) for GrantCs). 1953-54-
3224, 3318, 333~28. 
Motion to reduce the Demand-

Efliciency and economy in ad-
ministration. 3227, 3234-
33 is. 3335--3428. 

Efliciency in general administra-
tion. 3227, 3234-33111, 3335-
3428. 

Grievances of the Central Gov-
ernment m division clerks. 
3228, 3234--3318. 

Handling of the Preventive 
Detention Act. 3228, 1234-
3318, 3335--3428. 

Reorganisation of the Civil Ser-
vices. 3228, 3234-3318, 
3335--3428. 

Scheduled castes eeonomle con-
ditions in Rajasthan anel 
Madhya Bbarat. 3228, 3234-
3318, 3335--3428. 

Scheduled castes in centra] ser-
vices. 3228, 3234-3318, ~ 
-3428. 

Training of Central Secretariat 
offtcel'l. 3226, 3234-3318, 
3335-3428. --------_. __ ._-----------------
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MINISTRY OF HOME AFFAI~ 
.. contd. 
Demand (5) for Grant( s), 1953-54-

cantd. 
Motion to reduce the Demand-

contd. 
Transter of Oriya speaking 

tracts of Srikakulam and 
Vishakhapatnam Districts to 
Orissa state. 3228, 3234-
3318, 3335--3428. 

Upliftment of Hari;cms, sche-
duled castes, etc. 3228, 3234-
3318, 3335--3428. 

Demand(s) for Grant(s) on Account, 
1953-54. 1277. 

MINISTRY OF INFORMATION AND 
BROADCASrING-
Demand(s) for Grant(s), 1953-54. 

3868, 3873. 
Demand(s) for Grant(s) on Account, 

1953-54. 1278. 

KINISTRY OF IRRIGATION AND 
POWER-

- Demand(s) for Grant(s), 1953-54. 
3041, 3042-43, 3046-3106. 
Motion to reduce the Demand-

Employment of foreigners in 
the multipurpose river valley 
schemes. 3043, 3046-3t06. 

Mal-administration and loop-
holes in the contract system. 
3042, 3046--3106. 

Working of the planning ad-
ministration and the manner 
in which the plans are made 
out and executed. 3042, 
3046-3106. 

Demand(s) for Grant(s) on Actiount, 
1953-54. 1278. 

lIINlSTRY OF LABOUR-
Demand(s) for Grant(s), ID53.54. 

2492, 2499-2580. 
Motion to reduce the Demand-

',.. Abolition of Labour Appellate 
Tribunal. 2495. 2580. 

Absence of any procedure in 
recognising trade unions by 
employers-Government or 
private. 24911, 2580. 

MINISTRY OF LABOUR-contd . 
Demand(s) for Grant(s), 1953-54-

contd. 
Motion to reduce the Demand-

contd. 
Amending Coal Mines Bonus 

Rules so that p~iod of leave 
with pay be treated as atten-
dance for purpose of comput-
ing qualifying period. 2495, 
2580. 

Appointment of Canadian ex-
perts to enquire into frequent 
rock-bursts at Kolar Gold 
Fields. 2497, 2580. 

ConditiQns in Kolar Gold 
Fields. 2496, 2580. 

Failure in not printing impor-
tant labour legislation in 
Indian languages. 2495, 
2580. 

Failure to eii'force Employees' 
State Insurance Act in cities 
and States other than Kanpur 
and Delhi 2496, 2580. 

Failure to enforce Plantation 
Labour Act. 2497, 2580. 

Failure to secure living wages 
and reasonable and better 
conditions of work to agricul-
tural labour. 2497, 2580. 

Housing problem confronting 
the labour. 2496, 2580. 

Inefficient functioning of Em-
pioyees' State Insurance Cor-
poration. 2496, 2580. 

Inordinate delay in disposal of 
cases before labour tribunals. 
2494, 2580. 

Lack of equity in granting an-
nual leave with pay to di1fer-
ent categories of workers 
working underground. 2494, 
2580. 

Lack of interest in agricultural 
labour and enforcement of 
Minimum Wages Act for agri-
cultural labour. 2494, 2580. 

Lack of policy for protecting 
industrial workers from re-
trenchment. 2494, 2580. 

--- .. --- .... ,.-'-'-.----!....~------------
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MINISTRY OF LABOUR--contll. 

-

Demand(s) for GJaIlt(s), 1953-54-
contd. 
Motion to reduce the Demand-

contd. 
Lack Qf uniform 'Po1icy in ac-

cording recognition to trade 
unions of employees of vari-
ous Ministries of Central Gov-
ernment. 2496, 2580. 

Lack of uniform policy towards 
recognition of trade unions 
of employees of various Minis-
tries of the Government of 
India. 2492, 2580. 

Low standard of living of 
labourers and failure to en-
force the Minimum Wages 
Act. 2494, 2580. 

Low wages paid to workers of 
eoal fields. 2497, 2580. 

Necessity of reducing the num-ber of hours of work for 
miners and other working 
underground from eight to 
six hours per day. 2494, 2580. 

Non-enlorcement of the Mini-
mum Wages Act in certain 
category of industries. 2498, 
2580. 

Non-existence of suitable machi-
nery to prevent periodical 
retrenchment in industrial 
labour. 2498, 2580. 

Question to declaring Tubercu-
losis as an industrial disease 
lor coal fields. :&f95, 2580. 

Recognition to all trade unions 
in Government or private 
owned industries and in case 
of dispute ballot to be taken 
to determine the representa-
tive character. 2495, 2580. 

Refusal of payment of dearness 
aJIawanee as per award to 
1400 employees by United 
Bank of India, Calcutta. 2497, 
2580. 

Refusal of supplies. 2493, 2580. 
Retrenchment and unsatisfactory 

treatment of employ~ of 
All India Central Insurance 
Co. Bombay. 249'1, 2580. 

MINISTRY OF LABOUR-contd. 
Demand(s) for Grant(s), 1953-&4-

contd. 
Motion to reduce the Demand-

C01I.td. 

Serious shortage of houses for 
workers of coal mines at 
Singareni CoJIieries, Kotha-
gudium and Bellampalli. 2494, 
2580. 

Serious shortage of housing 
accommodation at Hatti Gold 
Fields, Raichur, Hyderabad. 
State. 2497, 2580. 

Serious threat of retrenchment 
in Ooregam Gold CompanY' 
in Kolar Gold Fields. 2495. 
2580. 

Treatment accorded to patients 
at Singareni CoJIieries Com-
pany Hospital. Kothagudium. 
2497, 2580. 

Unsatisfactory 'way of handline 
the problem of labour. 2498. 
2580. 

Demand(s) for Grant(s) on Account. 
1953-54. 1279. 

Notifications-Laid on U. 
Table. 4628. 

MINISTRY OF LAW-
Demand(s) for Grant(s), 19113-54. 

3868, 3873. 

Demand(s) for GrantCs) on AccouDt. 
1953-54. 1280. 

MINISTRY OF NATURAL RE-
SOURCES AND SCIENTIFIC RE-
SEARCH-
Demand(s) for Grant(s), 1953-54. 

3868, 3874_ 

Demand(s) for GrantCs) on Account. 
1953-54. 1280. 

Demand(s) for SupplementU'J' 
Grant(s), 1952-53. 563. 

MINISTRY OF PRODUCTION-
Demand(s) for Grant(s), 1953-M. 

3868, 3875. 
! 

DemandCs) for Grant(a) OD Account. 
1953-M. 1281. 
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IflN1STRY OF REHABILITATlON-
Demand(s) for Grant(s), 1953-504_ 

2584, 2714, 2715_ 
Motion to reduce the Demand-

Compensation to the displaced 
persons from West Pakistan. 
2585, 2586-2714. 

Desertion from government 
camps and colonies. 2585, 
2586-2714-

Lands to the displaced agricul-
tural labourers. 2586-2714. 

Refugee deserters from Govern-
ment colonies. 2585, 2586-
2714. 

Rehabilitation of East ,Bengal 
refugees. 2585, 2586-2714-

Rehabilitation of refugees in 
Tripura. 2586-2714. 

Resettlement of refugees on land 
in Tripura and West Bengal. 
2586-2714-

The rehabilitation of East Ben-
gal refugees. 2585, 2586-
2714. 

The rehabilitation 
and Kashmir. 
2714-

of Jammu 
25115. 25~ 

Unsatisfactory treatment of dis-
placed persons migrating be-
fore the passport system. 
2585, 2586-2714-

DemaDd(s) for Grant(s) on Account, 
1953-54. 1282. 

"INISTRY OF STATES- • 
Demand(s) for Grant(s), 1953-504. 

3226-3318, 3335-3429. 
'Motion to reduce the Demand-

Abolition of part C States. 3230, 
3234-3318, 3335-3429. 

Disintegration of Hyderabad 
into its linguistic components 
and the formation of Kama-
taka, Maharashtra and Visa! 
Andhra states. 3230, 3234-
3318, 3335--3429. 

Disintegration of Hyderabad 
state into three linguistic 
parts. 3230, 3234-3318, 
3335-3429. 

MINISTRY OF STATES-cootd. 
Demand(s) for Grant(s), 1953-~ 

Cootd. 
Motion to reduce the Demand-

contd.. 
Formation of Kerala state after 

the formation of Andhra. 
3230, 3234-3318, 3335--3429. 

Implementation of July Agree-
ment between the Govern-
ment of India and Jammu and 
Kashmir; 3231, 3234-331" 
3335-3429. 

Intervention by state Ministry in 
the international affairs of 
the part B states. 3231, 3234-
3318, 3335-3429.' 

Policy of discrimination bet-
ween part A, B and C states. 
3231, 3234-3318, 3335-3429. 

Policy with regard to the for-
mation of linguistic 'states. 
3230, '3234-3318, 3335-3429. 

I Problem of integration of part 
"C" states into their adjoin-
ing part "A" or part "a" 
state. 3230, . 3234-3381, 
3335-3429. 

Redrawing the administrative 
map of India on the basis of 
linguistic, economic and ad-
ministrative consideration. 
3230, 3234-3318, 3335--3429_ 

Use of the Central Resene 
Police during the agitation in 
Kashmir and Jammu. 3230, 
3234-3318, 3335-3429. 

Demand(s) for Grant(s) on Accoont, 
1953-54. 1283. 

MINISTRY OF TRANSPORT-
Demand(s) for Grant(s), 1953-504. 

3868, 3876. 
Demand(s) tor Grant(s) on Account" 

1953-504. 1284. 

MINISTRY OF WORKS, HOUSING 
AND SUPPLY-
Demand(s) for Grant(s), 1953-54. 

3433, 3435-36, 3438-3515, 3516. 
Motion to reduce the Demand-

Corruption and nepotism. 3435-
36, 3438---3515. 
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MINISTRY OF WORKS, HOUSING 
AND SUPPLY -contd. 
Demand (5) for Grant (s), 1953-64-

contd. 
Motion to reduce the Demand-

contd. 
Economy and efficiency in ad-

ministration. 3435, 3438-
3515. 

Inadequate measures in indus-
trial housing. 3435, 3438-
3515. 

Need to extend Provident Fund, 
Pension Rules and Gratuity 
facilities to permanent and 
temporary works charged 
staff. 3438, 3433-3515. 

Price policy re petroleum pro-
ducts particularly furnace oU. 
3436, 3438-3515. 

Retrenchment of C.P.W.D. wor-
kers. 3436, 3433-3515. 

Steps to confirm all temporary 
staff and to stop contract 
labour. 3438, 3438--3515. 

J)emand(s) for Grant(s) on Account, 
1953-54. 1285. 

MINT-
Demand(s) for Grant(s}, 1953-54. 

3'107_08,3717-94,3795-3868,3870. 
lJemand{s) for GraJ;lt(s) on Account, 

1953-M. 1274. ' 
~CELLANE()US-

Demand(s) for Gran~(I), 1953-54-
PEPSU. 5641, 5711. 
Motion to reduce the Demand-

Industrial labour Panchayats. 
5667. 

Oemand(s) for Grant(s) on 
Account-PEPsu. 2981, 21181-
3023, 3030. 

Demand(s) for Supplementary 
Grant(s)-PEPSU. 2934, 2936-
64, 2968-69. 

MISCELLANEOUS ADJUSTMENTS' 
BtTWEEN CENTRAL AND STATE 
GOVERNMENTS-
Demand(s) for Grant(s) on 

Account-PEPSU. 2t81, 2t83-
~23. 3031. 

Detnandfs) tor Grant(!), 1963-64-
PEPSU.5642, 5711. 

MISCELLANEOUS ADJUSTMENTS 
BETWEEN THE UNION AND 
STATE GOVERNMENTS--

Demand (s) for Grant (s). 1953-M. 
3708, 3717-94, 3795-3868, 3871. 

Demand(s) for Grant(!) on Account, 
1953-M. 1275. 

Demand(8) for Supplemental'3"-
Grant(s) for 1952-53. 562. 

MISCELLAN1!lOUS DEP AR'l'MENTS-
Demand(s) for Grant(s) on 

Account-PEPSU. 
3023, 3029. 

2979, 298S-

Demand(s) for Grant (3) , 1953-54--
PEPSU. 5640, 5693, 5694-5703. 
5709. 

Motion to reduce the Demand-
Anti-labour measures leading 

to serious discontent among 
industrial labour. 5693, 5694-
5703. 

Finance for welfare organisa-
tions and recommendations of 
Tripartite Conference. 5693. 
5894-5703. 

Demand(s) for Supplemental'3" 
Gran1(I)-PEPSU. 2933. 29a&-
64, 29f7 -68. 

MISCELLANEOUS DEPARTMENTS 
AND EXPENDITURE UNDER THE 
MiNISTRY OF COMMERCE AND 
INDUSTRY-
• 
Demand(8~ for Grant(.), 19U-M. 

3537, 3M2-3617, 36%0--63, 3684. 

Motion to reduce 'the Demand-
The real problem of the hand-

100m indUstry. Ss42, 350-. 
iS17, 3820-83. 

Working of the Tariff ColllDlia-
.ion. 3M2, 350-3617, 3620-
63. 

Demand(s) for Grant(s) on Account. 
1953-54. 126ft. 

Demand(3) for SuppiemenllU'1 
Grant(s), 1952-53-

Motion to reduce the Demand-
Economy. 53'-56. 
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MISCELLANEOUS DEPARTMENTS 
AND EXPENDITURE UNDER THE 
MINISTRY OF COMMUNICA-
TION5-
D.em~nd(5) for Grant (s), 1953-54-

3125, 3220. 
Demand(s) for Grant(s) on Account, 

1953-54. 1270. 

MISCELLANEOUS DEPARTMENTS 
AND EXPENDI~ UNDER THE 
MINIsTRY OF mUCATION-
Demanc\(s) for Grant (s), 1953-5:t. 

2392.2493. 
Demand(s) for Grant(s) on Account, 

1953-54. 1272. 

I4ISCELLANEOUS DEPARTMENTS 
AND EXPENDITURE UNDER THE 
MINISTRY OF FINANCE-

Demand (5) for Grant(s), 1953-54, 
8041, 3710, 3717-94, 3'195-3868, 
3870. 
:Motion to reduce the Demand-

Community Development Pr0-
jects and right of American 
representative in them. 3714, 
3717--94, 3795--3868. 

Desirability of appointing a 
Special Commission of En-
quiry regarding extent of 
foreign capital in the country. 
3714, 3717-94, 3795--3868. 

Demand(s) for Grant(s) on Account, 
1953-54. 1274-75. 

MISCELLANEOUS DEPARTMENTS 
AJl!'D EXPENDITURE UNDER THE 
MINISTRY OF FOOD AND AGRI-
CULTtmE-
Demand(s) for Grant(s) on Account. 

1953-54. 1276. 
W:SCELLANEOUS DEPARTMENTS 

AND EXPENDITURE UNDER THE 
MINISTRY OF HOME' AFFAIRS-
Demand(s) for Grant(s), 1953-54. 

3225--3318. 
Motion to reduce the Demand-

Careless administration of the 
Indian Partnership Act, 1932. 
3229-3318. 

'Demand(s) for Grant(s; on Account, 
1953-54. 1277-78. 

MISCELLANEOUS' DEPARTMENTS 
AND EXPENDITURE UNDER THE 
MINISTRY OF IRRIGATION AND 
POWER-
Demand(s) for Grant(s), 1953-54. 

3042, 3044, 3046-3106, 3107. 
Motion to reduce the Demand-

Economy. 3044, 3046-3106. 
Demand(s) for Grant(s) on Aecount, 

1955-54. 1279. 
MISCELLANEOUS DEPAR~ 

AND EXPENDITURE UNDER TBK 
MINISTRY OF LABOUR--
Demand(s) for Grant,(s}, 1953-54-
~~, 24~80. 

Motion to reduce the Demand-
• Delay in constitution of :Mines 
. Board of Health at Kothagu-

diwn and Bellampalli coal 
mines. 2498, 2580. 

Demand(s) for Grant(s) OIl Account, 
1953--54. 1279. 

MISCELLANEOUS DEPARTMENTS 
AND EXPENDITURE UNDER THE 
MINISTRY OF NATURAL RE-
SOURCD; AND SCIENTIFIC .. 
SEARCH-
Demand·(s) for Grant (s), 1953-54. 

3868, 3875. 
Demand(s) for Grant(s) on Account, 

1953-54. 1281. 
MISCELLANEOUS .~ DEPARTMENTS 

AND EXPENDITURE UNDER THE 
MINISTRY OF PRODUCTION-
Demand(s) for Grant (s), 1953--54-

3868, 3876. 
Demand(s) for Grant(s) on 

Account, 1953-54. 1282. 
MISCELLANEOUS DEPARTMENTS 

AND EXPENDITURE UNDER THJ: 
MINISTRY OF WOaKS HOUSING 
AND SUPPLY- ' 
Demand(s) for Grant(s), 1953--54-

343f, 3516. 
Demand(s) for Grant(s) on 

Account, 1953--54. 1285. 
MI9CELLANEOUS EXPENDITURE-

Demane;! for Grant, 1953-54, Rail-
ways--
Motion to redu~ the Demand-
Auc~oning of land. 1166, 1171-

1257. 
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MISCELLANEOUS EXPENDITURE-
contcL 
Demand(s) for Grant(s), 1953-54, 

Railways- C011td. 
Motion to reduce the Demand-

c011td. 
Badi Sadri and Neemuch. 1166, 
11~1257. 

Construction of extension works 
and overbridges. 1167, 1172-
1257. 

Construction of une5 already 
surveyed. 1165, 1l~1~7. 

Ganga Barrage Scheme survey. 
1166, 1l'12-1257. 

Xew lines between Hospet to 
Harihar. lUI6, 1172-1257. 

JIIew lines from Barabil to ~­
balpur etc. 1166. 1l7~7. 

Survey of Dohad-lndore line. 
1166. 11~125'1. 

Survey of line between Karwar 
and Raichur. 1166, 1l72-
1257. 

Survey of new line to Aram-
bagb.. 1166. 1172-1257. 

Demand(s) for Supplementary 
Grant(s), 1952-53-Railways. 1293, 
1298-1318. 
Motion to reduce the· ":~m~ 
~O[ny. 1299, 1315. 
Expenditure on exhibition. 1300, 

1315. 
Necessity of limiting wastage 

in the Railway Centenary 
Exhibition. 1299, 1315. 

MISCELLANEOUS EXPENDITURE 
UNDER THE MINISTRY OF COM-
MUNICATIONS-
Demand(s) for Supplementary 

GJant(s), 1952-53. 582. 
IIISCmLANEOUS EXPENDITURE 

UNDER THE MINISTRY OF 
DJ:I'ENCE-
Demand(s) for Grant{s). 1911S-114. 

2719. 2727-2802, 2816--42. ~O'l­
%'1, 2928. 

Demand(s) tor Grant(s) on 
AccoIlnt, 1953-54. 1271. 

MISCELLANEOUS EXPENDITURE 
tJR1)ER THE MlNIS'J RY OJ' 
&XllikNAL AlTAIR&-
Dlmllld(s) lor Grant (II) c. 

Account, 1953-114. 1212-71. 

-------
MISCELLANEOUS EXPEND1TURJI: 

UNDER THE MINISTRY OF FOOD 
AND AGRICULTURE-

Demand (5) for Grant(s), 1953-54-
2257, 2261-2344, 2348-88, 2388. 

Motion to reduce the Demand-
Gifts received from abroad. 

2261-2344, 2348-88. 
Demand(s) for Supplementary 

Grant(s), 1952-53. 587_. 

MISCELLANEOUS EXPENDITT.Jl\B 
UNDER THE MINlSTRY OJ' 
HEALTH-

Demand (5) for Grant(5), 1953-5t-
3868, 3873. 

Demand (5) for Grant (5). on Ac-
count, 1953-54. 1277. 

Demand(5) for SupplementaI7 
Grant(s), 1952-53. 562. 

MISCELLANEOUS EXPENDITURE 
UNDER THE MINISTRY OF IlK-
HABn.ITATION-

Demand (5) for Grant(s). 1953-4t. 
2584. 27111. 

Demand(s) for Grant(s) _ 
Account, 1953-54. 1282. 

MISC::ELLANEOUS EXPENDITtJR& 
UNDER THE MINISTRY ~ 
STATES-

Demand(s) for Grant(s), 1953-114-
Motion to reduce tbe "Demand-

Unsatisfactory refugee rebab~ 
tatlbn policy of Jammu and 
Kashmir. 333~3428, 3412. 

Demand(s) for Grant(l) ca 
Account, 1953-54. 1284. 

Demand(s) for Supplementarr 
Grant{s); 1952-13, 601~7. 

MISCELLANEOUS EXPENDlTUM 
UNDJ:R THE MINISTRY or 
TRANSPORT-

Demand (II) for Grant(.). 19Da-M-
3888. 38'7'1. 

DemaDd(.) tor Grat(a) ., 
Account, 1958-64. 1285. 
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,MISCELLANEOUS EXPENDITURE 
, UNDER THE PARLIAMENT 

SECRETARlAT-
~ Demand(s) for Grant(s), 1953-54-
1 3868, 8877. 

Demand(s) tor Grant(s) on 
Account, 1953-54. 1286. 

MISHRA, PANDIT S. C.-
Motion for adjournment re lathi 

charge and tear gas on public 
meetings in Bara Tuti. 1587. 

Election of -- to Indian Central 
Oil-seeds Committee. 3970-71 

Motion on Address by the Presi-
dent. 188-98. 

J41SHRA, PROF. S. N.-
Central Excises and Salt (Amend-

ment) Bill-
Motion to consider. 4342--47. 

Finance Bill-
Motion to consider. 4342--47. 

Kbadi and other Handloom Indus-
tries Development (AddiUonal 
Excise puty on Cloth) Bill-

, Motion to consider and amend-
ments to circulate and to refer 
to Select Committee 3988-95. 

Motion on Address by the Presi-
dent. 259-85. 

MISHRA, SHRI L. N.-
Demand(s) for Grant (s), 1953-54-

Industries. 35. 
Motion to reduce the Demand-

Pollcy of government in over-
coming the crisis in the tea 
industry. 

Pollcy ot industrial develop· 
ment. 3636-34. 

Kinistry of Commerce and Indus-
try-
Motion to reduce the Demand-

Police in regard to the con-
trol of foreign trade. 8630-
34. 

Estate Duty' Bill-
Motion to consider as reported by 

Select Committee. 665S---el. 
".nSHRA, SHRI LOKENATH~ 

Demand(s) tor Grant(s), 1953-K-
Union Excise Duties-

Motion to reduce the Demand-
Abolition of excise duty on 

tobacco srown and COAdl· 
tioned in ~oraput district 
.t Orilla. 1781-' 

MISHRA, SHRI LOKENATH-eontd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Union Excise Duties-eontd. 

Motion to reduce the Demand-
contd. 

Difficulties of small growers 
ot backward classes by levy 
of excise duties on tobacco 
on standing crops. 3781-85. 

Manner ot collection and dis-
tribution to States. 3781-
85. 

General discussion on the General 
Budget. 1521-26. 

Patiala and East Punjab' States 
Union Legislature (Delegation of 
Powers) Bill-

Consideration of clauses. 549f-
9'1. 

MISHRA, SHRI M. P.-

Demand(s) for Grat(s), 1953-M-
Defence Services, Effective-

Army-
Motion to reduce the Demand-

Building of Defence Indus-
tries and import of Arms 
from abroad. 2754-62. 

Ministry of Defence-
Motion to reduce the Demand-

Policy. 2754-82. 

MISRA, P ANDIT LINGARA.J-
Finance Bill-

Motion to consider. 4204-07. 
General discussion on the RailWII7 

Bud,et. 769-72. 

MISRA, SHRI B. N.-
Demand(s) for Grant (s), 1953-M-

Aviation-
Motion to reduce the DemaDI!-

Nationalisation of clvn a9la-
tion. 3201-03. 

Indian Posts and Telegraphs De-
partment (including Workinc 
Expenses) . 3201-03. 
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JIISRA, SHRI R. D.-
Appropriation (No.3) Bill-

Motion to consider. 3946. 3947-
49. 

Demand(s) for Grant(s), 1953-54-
Ministry of Home Man-

Motion to reduce the Demand-
Etliciency in general adminis-

tration. 3886-44. 
Ministry of States. 3336-44. 

Industries (Development and aecu-
lation) Amendment Bill-
Motion to refer to geleet C0m-

mittee. 4867-74. 

• MISSIT (9)-
~d(s) for Qnnt(s}; l$~-~ 

Supplies-

Motion to reduce the Demand-
Econom;y in expenditure GIl 

India Supply - in U.s.A. 
3437, M38-3515. 

IUSSIR. SHlU ¥.-
Demand(s) for Grant (s), 1953-54-

Agriculture. 2310-15-
J(inistry of Food and AJri-
eul~ 

Motion to reduce the Demand-

Failure to carry out the Grow 
Mor.e Food Scheme. 2816-
15. 

General polie)' relatinc to 
agriculture and food. 2316-
15. 

MOBILE POST OFFICE-

See "Post of!ice(s)" 

MOHANOOR-

Demand(s) for Grant(s), 1953-54-

Capital Outlay on Multipurpose 
River Schemes-

Motion to reduce the Demand-
'!1le construction of a new 

canal to divert the River 
Cauvery for irri,ation from 
-. 3044. 

MOHD. AKBAR. SOJ'I-
Demand for Grant, 1953-54-Rail-

ways-

Construction of New Lines --
Ca,pit/1.1 and Pepreei/1.tian Fund-
Motion to reduce ~ Penumd-

Policy re construction of Dew 
lines. 1175-82.· 

Genel:al cUscussion on the General 
Budcet. 1528-28. 

MOHIUDDIN. 8HBI-
Administration of Evacuee Propert:f 

(Amendment) Bill-
Considel/iltion of clauses. 721 • 

722-23. 
lkderabad Cof.Jlag~ and Paper 

. Currene)' (M:iaeel~", Provi-
sions) Bill-
Motion to consider . as paa-

eli by the Council of States.. 
11922-25. 

MONOPOLY-
Demand(8) for Grm(s). 1'53-5t-

Ministry 01 Commerce and IDdu8-
tl")"-

Motion to reduce the Demand-
Predominance of the Britisb 

-Agency system in Com-
r;nerce and Industry in 
India. 3539, 3~617, 
3820-83. 

MONUMENT(S)-
Demsnd(s) for Grant(s). 1958-54-

ArchaeololY-
Motion to reduce the Demand-

Preservation of old historical 
- and ports in Mabarashtra 
2454. 

MOOKERJEE, DR. S. P.-
~tl/iltion of Evacuee Prope~ 

(Amendment) Bill- " 
Consideration of clauses. 718-

2{). 

AJr Corporations Bill-
Motion to refer to Select ec.-
~t~. 4716, 4'117. 4'118. 
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KaPKERJEE, DR. S. P.~td. 

Air Corporations Bill-contd. 
J40tion to consider as reported by 

Select Committee. 5898-5908. 
Appropriation (No. 3) BJ1l-

Motion to C!ODIider. 31128. 3941-
45, 39"- . . 

Arrest of a Member. 2075. 
Arrest of th,ree )4embers: 
1.-
2. Sbri N. C. ~tteI1 ... 
3. Shri Nand Lal Sharma. 

1571-'13. 
Business of the House. 132.· 
Central Exclaea and Salt (Amend-

ment)Blll-
Motion to eoaaider. 4347-58, 

aD!, 4400, 4403, ~05. 

~.o4 .Audit01'-GeDeral 
(~ti.oJ:ls of Service) BJ1l-
Motion to consider and AmeIld-
~t to refer to Select. Commit-
t.e.~, 5387, $389, 

.,!,IDand(s) for Gnmt(s). 1953-54-

I Defence Services. mecttve-
Arm7-
Motion to ~ce the Demand-

Failure to Organize O~ 
factories and other d~ 
bldustries so as to minimise 
pUrchases from outside. 
2919. 

External Affairs. 

Miscellaneous Expenditure un-
der the Ministry of External 
Affairs. 2096-2106. 

Pollee-

Motion to reduce the Demand-
Eftlciency and discipltne in 

the pollee adminis.tration. 
3253-54. 

~nd(s) far Supplementary 
Grant(s), 1952-53-

..JIi!aaman and Nicobar Islands. 
15'1'7-78. 

MOOKERJEE. DR. S. P.-contd. 
Demand(s) for Suppicm:mtary 

Grant(s). 1952-~ontc. 

Ministry of Commerce and Indus-
try. 526, 527. 530. 532. 

Miscellaneous Departments lind 
Expenditure under the Ministry 
of Commerce and Industry-
Mo~on to reduce the Demand-
~OIlomy. 

Protection to aut.Qmobiles.. 
546--18. 

KisceIlaneous Expenditure under 
the Ministry of Food and Aari-
culture. 56'1. 1iG. 

lliscellaneous Expenditure under 
the Ministry of States. ~-oa. 
801. 

Pollee. 5'11-72. 
Dlscuasion ,.. sltuaticlll in J'1IIIIIIl1l. 

286&-70. 2871-78, I8H. 
East Pakistan BefugeeWomen'a 

Houle at Chunar. t-144-45. 
wtnance BUl-

Motion to consider. 416'1, 424~ 
4246, 434'1-58, 4381, 4400. 
4403, ~05. • 

Consideration of clauses. 4516. 
4517, 4518, 45111, 4521 •. 4524-25. 
4526, 4538, 4539. 

General discussion on the General 
Bu~. 1380-92. 

General discussiOn on the Rall~ 
Bucllet. 901-14. 

Iadustries (Development an4, Rqu-
latlon) Amendment Bll1-
Motion to refer to Select Commit-

tee. 4837-44. 
K.badi and other Handloom Indus-

tnes (Development) Ceu Bill-
Motion for leave to withdraw. 

118. 
Khadi and other Handloom Indus-

tries Development (Additional 
Excise Duty on cloth) ~ 

Motion to consider and amend-
ments to circulate 8Qd to refer 
to Select Committee. 3903-05 
390'7.-13. . 

Expenditure . on" Displaced Per-
COAl. 58C)....,.N, 59'1.698, &.99. 

----------------------~------------------------
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U:OOKERJEE, DR. S. P.~td. 

Law Minister's speech f'e Speaker's 
certificate on Indian Income-tax 
(Amendment) Bill. 5547-48. 5550-
51. 

Motion on Address by the President. 
314-34. 468. 

Motion (s) for Adjournment f'e-
Eviction of some MPs. from 

Windsor Place. 147~711, 1478. 
1479. 1480. 

Strike at the Hindustan Shipyard, 
Visakapatnam. 4894-96, 489'1-
98. 

Motion f'e deteution of three Mem-
bers and othen. 2862. 

Patlala and East PuDjab States 
Union Lgislature (Delegation of 
Powers) Bill-
Motion to consider. 5410-11, 5432, 

5437-40. 
Resolution Fe-

Investigation into wealth and pr0-
perty of Government oIBcen. 
4060-61. 

President's proclamation in 
PEPSU. 1929-35, 1970, 1974. 

Safeguarding of National Security 
Rules. 4442-47, 44110, 4454, 
4455. 

Salaries and Allowances of OfDcera 
of Parliament JIill-
Motion to consider. 5257--67. 
Consideration of clauses. 5304, 

5305. 
atatement f'e Law Mini8ter's speech 

on Speaker's certificate on Indtan 
Income-tax (Amendment) Bill 
5886. ~ 

I4'ORARXA, SHRI-

Air Corporations Blll-

Motion to consider as reported by 
Select Committee. tIOU-17. 

Deman4(S) for Grant(s). 1953-16-
l4lnistry of Finance-

Motion to reduce the DemaDd-
EcODOIIlY in aclJnf.nwtratioD. 

3128-14. 

MORARKA, SHRI-contd. 
Demand(s) for Grant(s), 1953-54.-

cootd. 
Ministry of Finance-contd. 

Motion to reduce the Demand-
cootd. 
Upgrading of cities accordiD,l 

to population for comput-
ing compensatory and 
bouse-rent allowances to 
Government employees 
from lst October, 1952 sa 
against 1st April, 1951. 
3728-34. 

Discussion on food scarcity in Rajas-
than. 5073-74. 

I'ipance Bill-
Consideration at clauses. 4585. 

General discussion on U. General 
Budget. 11132-37. 

MORE, SHRI K. L.-
Demand(s) for Grant (s), 1953-54-

Grants-in-aid to States. 
Union Excise Duties. 3835-38. 

MORE, SHRI S. S.-
Comptroller and Auditor..Qeoeral 

(Conditions of ServiCe) Bill-
!lotion to consider and amend-

ment to refer to Select Com-
mittee. 5M049, 5388. 

l)emand(s) for Supplementary 
Grant(s), 1952-53-
Miscellaneous Departments aIMi 

Expenditure under the Ministr.r 
of Commerce and IndU8try-
Motion to reduce the Demand-

Protection to automobilec. 
543-45, 550. 

General discussion on the Genenl 
Budget. 1819, 1831-36. 

Motion(s) for Adjoumment 1'8-
Arrest of certain persons. 18711, 

1877. 
Arrest of Three Memben. Ul78-

79. 
Ban on procession in Delhi. 

1582-83. 
!'iring on refugees at Yole Camp. 

1575. 
Lath! char,e and tear ,as in pub-

lic meetings in Bara Tuti. lMI, 
1589, 1591-92, 1&98. 

Motion on Aclc:lreu by the PreIi-
, . dent. 202--07. 

otion f'e as'JOCiation of Members 
of CoWlcil df States with PubUc 
Aceounts Committee. ea'lS-'" 
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MORE, SHRI S. S.-contd. 
Muslim Wills Bill (by 9hri Syed 

Mohammed Ahmad Kazml)-
Motio.n to refer to. Select Com-

mittee. 2045, 2046. 
Patiala and East Punjab states 

Union Leiislature (Delegation of 
Powers) Bill-
Consideratio.n of clauses. 5489, 

5491 
Personal explanation by Shri V. G. 

Desbpe.nde. 1775, 1778. 
BelOlution f"e President', proclama-

tion in PEPSU. 1969. 
Salaries and Allowances o.f om~ 

of Parl1llm8llt Bill-
Motion to consider. 511K. 5280-

85. 
Consideration of clauses. 531., 

5315. 
Motion to Pass. 5317-18~ 

Statement 1"e incident at Bara Tooti, 
j Sadar Bazar. 1888. • 
MOTION (S)-

- on Address by the President. 
(Adopted) 

32-116, 122-216. 217-312, 
313-442, 444-502. 

--Te association of Members 
of Council of States with Public 
Accounts Committee. Further 
discussion ad;ourned M02-08. 
6i56-66oo. 

-f"e detention of three Memben 
and others (Negatived). 2842-
M. 

MOnON(S) FOR ADJOUftNMENT-
Accident to Gaya Moghal Sarai 

Passenger (Disallowed). 1081. 
Arrest of certain persons -- (Dis-

allowed). 1873-78. 
Arrest of three Members -- (Dla-

allowed). 1577-8l. 
Ban on processions in Delhi --

\ (Disallowed). 1581-83. 
~ Detention of three M.P.. (Dinllo.w-

ed). 1979-85. 
Discussion Te admissibility of 
-. 5511-12. 

Bviction of lOme M.PI. from Wind-
sor Place - (Talked Gut). 1.71 
-11. 

MOTlON(S) FOR ADJOURNMENT-
contd. 

Firing on Kolar Go.ld field worken 
- (Disallowed.) 803. 

Firing on refugees at Yole Camp. 
1573-76. 

General dlscuiSion regarding admis-
sion of a certain -- not allowed 
by the Deputy Speaker. 5752. 

Hardship to the coconut growers of 
the Western Coast of India .(Dia-
allowed) . 2345-46. 

I21ter!erence with rights of three 
Members - (Disallowed) . 1581 
-84. 

LaW charge and tear gas on public 
meetings in Bara Tuti -- (Dia-
allowed). 1584--93. 

Lathi Charge by Police in Delhi --
(Disallowed). 6477. . 

Min1mum Wille structure in West 
Bengal - (Disallowed). 609-
12. 

Police firing in HubU - (Diaal-
lowed). i' 4625-26. 

Retrenchment in ordnance depota 
(Disallowed). 6687-89. 

Strike at the HJndustan Shipyard, 
Visakapatnam -- (Disallowed). 
4893-98. 

Strike of mail van ~orkers of the 
P. and T. Transport Service, Cal-
cutta. -- (Talked Out). 727-
29. 

Sudden closure· of Manganese 
Mines in Nysore -- (Disallow-
ed). 443. 

Suspension of the Constitution in 
PEPSU - (Disallowed). 1481. 

Visit of U.S. destroyers to Calcutta. 
1261--67. 

MOTOR VEHICLES RULES-
Bilaspur -- Laid on the Table. 

1379. 
MUDALIAR, SHRI C. R.-

Central discussion on the General 
Bu~et. 17110-92. 

MUKERJEJ!'., SHRI H. N.-
Air Corporations Bill-

Motion to pass, as amended. 1131 
-26. 

Appropriation (No.3) Bill-
Motion to consider. 392~. 
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KllXEBJEE, SHRI B. N.-cont4. 
Business of the House. 515245, 

5965-66, 6554-55. 

('''omptroller and Auditor-General 
(Conditions of Service) Blll-
Kotion to pass, as Illn!!llded. 53115 

-117. 
Demand(s) fo .. Grant(,), 11153-54-
~al Mairs. 207~7. 2146. 

1I0ti00 to reduce tl:!e ~ 
~ at f~ Ie-

larding the alle&ed 4 .. tb of 
Subhash ChandJ:a Bose. 
2i4«i. 

CoDlp04jq~ ol ~ Jra4I,an 
Delegatiop tQ ttIIe UDited 
Natioos. 21". 

IDdian Posts and Telegraphs 
Department (Including Working 

Expenses)-
Motion to reduce the Demand-

Accommodation in G. P. O. 
Delhi. 3113---42. 

Application of s8feguardiDg of 
National Security Rules, 
1949 a,sainst Posts and 
Telegraphs Department em· 
ployees. 3133-42. 

Better Communicats.on. to vil-
lages and inadequate pay 
and allowances of village 
workers. 3133-42. 

Censorship of letters and 
telegrams. 3133-42. 

J'iscal poliey. 3133-42. 
Grievances of lower lrade lei"-

vauts. 3133--42. 
Increase of rates for registra-

tion. insurances etc. 3133 
-42. 

Mode of accounUna and conse-
went reduction of postal 
rates. 3133--42. 

Postal rates of pollt carda and 
envelopes. 3133-42. 

Rates of postage. 3133-42. 
System of split duty of won 

in G.P.O. and other poet 
ol!lces in Calcutta. 3133-
~. 

MUKERJEE, SHRI H. N.-contd. 
Pemand(s) for Grant(s), 1953-M-

cpntd. 
Ministry of Comznl,lllications-

Motion to reduce the Demand-
Anti-commWlist campaign 

permitted by postal services 
on postal covers sent from 
Calcutta. 3113-42. 

Failure to implement rec0m-
mendations of expert com-
DUt~ 3126. 3138--42. 

M1sce11aneous Expenditure Wlder 
~ ~ of ktemal 
Mairs. 2078-81. 

Trib!U AJ-eaa-
Motion to reduce the Demand-

Diaproportiq,n between sums 
spent for social eervices 
~ for other purposes. 
2145. 

Demand(s) for Grant(s), 1958-54-
~w~ lOU. 

Demaitd(s) for 8upplemen~ 
Grant(s). 1952-53-
~ellaneous Departments and 

Expenditure under the Miniatr7 
of Commerce and Industry-
Motion to reduce the Demand-

Economy. MS. 
Discussion re restrictions on trade 

with China. 603'1-42. 

Discussion re situation in Jammu. 
2883-88. 2899. 

Eviction of some M'ps. from Windsor 
~ce. 1448, 1448. 

General discussion on 'the General 
Budget. 1405-17. 

General discUSSion on the Railway 
Budget. 884-90. 

Indian Merchant SIIippinl (Amend-
ment) BUl-
Motion to pass 516&-88. 

Industries (Development and Beau-
lation) Amendment Blll-
Motion to refer to Select C0m-

mit.. 4818-27. 
Mo$n 'to pass, a. amended. 

5853-511. 
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MUKERJEE, SHRI H. N.-eontd. 

Motion for Adjournment re-
Eviction of some M.Ps. from 

Windsor Place. 1471, 1472, 
1473-75, 1478, 1480. 

Firing on refugees at Yole Camp. 
1574-75. 

Lathi charge and tear gas on 
public meetings in Bara Tuti. 
1586, 1587. 

RE-trenchment in ordnance depots. 
6688. 

Visit of 
Calcutta. 
1265-66. 

U.S. destroyers to 
1261-63. 1264, 

Motion on Address by the PresideDt. 
~2, 56-65. 

Motion re association of Members 
of Council of States with Public 
Accounts CommIttee. 6404-08, 

J 658D-85. 

Point of order as to whether Vindbya 
Pradesh Legislative AssembJ,y 
(Prevention of DlsquaIlftcation) 
Bill be taken into consideration. 
6283. 

Point of Privilege-

Expunction 'of Remark. 1989. 
1990. 

Resolution re investigation into 
wealth and property fo Govern-
ment officers. 4061. 

Ptesident'B Proclamation ill Pepsu 
--1890, 1900-01, 1938-43. 

Safeguarding of National Security 
Rules. 4422-29. 

Salaries and Allowances of 0ftI.-
cers of Parliament Bill--

Motion to consider. 51114-85, 
.... 5233--46. 

Statement re-
Law Minister's Speech on 
Speaker's Cert.i1l.cate on Indian 
Income-tax (Amendment) Bill-
8884-85. . 

MUKERJEE, SHRI H. N.-eontd. 
Recommendation of Dearness Al-

lowance Committee-Laid on the 
Table. 2255. 

Tea Bill-
Consideration fo clauses. 6183. 

6202. 
Vindbya Pradesh Legislative ,As-

sembly (Prevention of Dis-quall-
fication) Bi~l-
Motion to consider. 6286, 6289-

90, 6291. 6337, 6425-34. " 
M%'TIPuRPOSE RIVEK 

-/' SCHEME (S)-
Demand(s) for Grant(s), 1953-54-

3041, 3046-3106-07. 

Motion to reduce the Demand-
Administration and working of 

different mUltipurpose river 
schemes. 3043, 3046-3106. 

Corruption.. nepotism, financial 
irregularities, delays, wastage· 
and unco~ordinated planning 
in Hirakud Project. 3044, 
3046-3106. 

Growing employment of foreigli 
experts and also the growth 
of foreigners in these schemes. 
3044, 3046-3106. 

Inefficient and haphazard plan-
ning of multipurpose pro-
jects and the wastage, corrup-
tion and nepotism in the exe-
cution thereof. 3044, 3046--
3100. 

Investigation of Gandikota and 
N anw Konda projects on 
river Kistna. 3043, 3046-
3106. 

Nepotism and favouritism ill 
the Central Water and Power 
Commission. 3044,3046-3106. 

Sixth Report of Public As!-
cqunts Committee, 1952-51 
(Hirakud Project). 3044, 
3046-3106. 

Slow progress of multipurpose 
river schemes. 3044, 3046-
3106. 

Urgency of fully developing the 
Ghataprabha Project and 
Koyana to irrigate the scarcity 
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MULTIPURPOSE 
SCHEMES (S)--contd. 
Demand{s) for Grant{s), 1953-54 

--contd. 
Motion to reduce the Demand-

contd. 
and famine areas of Bijapur, 
Belgawn, Solapur, Satara and 
other areas of Maharashtra. 
3043, 3046-3106. 

Wastage and corruption in the 
execution of" multipurpose 
river schemes. 3040, 3046-
3106. 

Demand (5) for Grant(s) on 
Account, 1953-54. 1279. 

Bee a.llJo "River Valley Scheme(I)" 

MUNICIPAL COMMlTI'EE(S)-", 
See ''Local Body{ies)". 

KUNISWAMI. SHRI-
Demand(s) for Grant(s), 11153-M-

Indian Posts and Telegraph De-
partment (Inclu~ WorldDl 
Expenses)-
Motion to reduce the DemaDd-

COmmunications in Madraa 
State. 3128. 

Communications to vm.,. 
and inadequate pay and al-
lowance of village workers. 
3197-3201. 

Extra-diepartmental sta1f and 
pollcY of extension of postal 
services. 3128, 3197-3201. 

Increase of rates for recb-
mtion, insurance etc. 3128. 

Position of extra departmental 
telegraphist sub-post mas-" 
ten. . 3197-3201. 

Kinistry of Communic:atiOlUl-
Motion to reduce the Demand-

Living wage to non-depart-
mental and extra depart-
mental post-masters. 3197-
32Ol. 

General discussion OIl tile GeaenI1 
Budget. 1770. 1777-82. 

tIlURLI MANOHAR, SHRI-
Leave of Absence to -- 987. 

MURTHY, SHRI B. &-

Air Corporations B1D-

Consideration ot clauses. 6061-62., 
Delhi Road Transport Authortv 

(Amendment) BW-

Motion to pass. 6749. 

Demand(s) for Grant(s). 1953·5t-
Ministry of Labour-

Motion to reduce the Demand-
Housing problem c:orifrontinC 

the labour. 2496, 2529-33. 
Lack of interest in agricul-

tural labour and enforce-
ment of Minimum Wages 
Act for agricultural labour. 
2496. 2529-33. 

Lack of uniforu't policy in ac-
cording recognition to trade 
unions of employees al 
various MJDistries of c.a.. 
tral Governmen~ 2~ 
2529-33. -Non-enforcement of the Mini-
mum Wages Act in certain 
category of industries. 2496. 
2529-33. 

Noo-existence of suitable 
machinery to prevent 
periodlcal retreDcbment III 
industrial. labour. 2498. 
2529-33. 

Demand(s) for Grant(s), 1953-54-
RailWaya-
Railway Board-

Motion to reduce tbe Demand-

Policy of retrenchment In the 
otBcer cadre. 1015. 

Discussion on famine and drought 
conditlODll in Madras. 8755,' 8780-

Discussion on food scarcity in Rajas-
thaD. 5074·'115. 

Discussion re bidi industry. 6681. 
Half an hour discussion on oftlclaa 

of Trade Unions. 6550. 
"Motion on Address by the President. 

50-51. 108-13, 129~30. 
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MURTHY, SHRI B. S.-contd. 

Orphanage Bill (by 9hrl M. L. Dwi-
vedi),-

Motion to conSider and 8D!end-
ment to refer to ~E'lect Com-
mittee. 5001, 5027-30. 

Patiala And East Punjab states 
Union Appropl"iation (No.2) 
Bill-
Motion to consider. 5714-15. 

Resolution re--
Legislation on untouchability. 

4464, 4482, 4483--85. 
Safeguarding of National 

Security Rules. 4430-34. 
Statement re Law Minister's Speech 

on Speaker's Certificate on Indian 
Income-tax (Amendment) Bill. 
5885. 

1rIUSAFIR, GIANI G. S.-

Demand(s) for Grant(s), 1953-54-
Expenditure on Displaced Persona. 

2669--84. 

Ministry of Rehabilitation-

Motion to reduce the Demand-t 

Compensation to the ms.2' 
placed persons from West 
Pakistan. 2669-84. 

Demands for Grants on Account-

PEPSU-

Education Punjabi Department. 
2989-99. 

Gener&!. diScussion on the Railw87 
Budget. 963-72. 

Patiala and East Punjab States 
Union Legislature (Delegation of 
Powers) Bill- ... 

Motion to consider. 5452-55. 
5481-82. 

Resolution re: President's Procla-
mation in PEPSU 1911-29. 

MUSLIM W AKFS BILL (by Shri 
Syed Mohammed Ahmed Kazmi)-

See under "Bill, (s)." ' 

MYSORFr-
Demand(s) for Grant(s), 1953-54-

Railways-
Construction of New Lines--Capl-

tal and Depreciation Fund-
Motion to reduce the Demand-

Line linking Tellichery and 
Mysore. 1170, 1172-1257. 

Motion for Adjournment re-
Sudden closure of Mangane.e 

mines in -- disallowed. 443. 

N 
NAGORE-

Demand(s) for Grant (s), UI53-54-
Railways--
Open Line Works-Development 

Fund-
Motion to reduce the Demand-

Tanjore -- train service. 
1171, 1172-1257. 

NAIDU, SHRI N. R.-
General discussion on the General 

Budeet. 1653-56. 

NAINITAL EXPRESS--
See "Railway Trains". 

NAIR, SHRI C. K.-
Demand(s) for Grant(s), 1953-54-

Ministry of Irrigation and Power 
3074--77. 
Multipurpose River Schemes. 

3074--77. 
NAIR, SHRI N. SREEK.ANTAN~ 

Administration of Evacuee Property 
(Amendment) Bill":" 

Motion to agree to the amendment 
made by the Council of States. 
3037 

Demand(s) for Grant(s), Ul53-54-
Employment Exchanges and Re-

settlement-

Motion to reduce the Demand-
Necessity for enlarging and 

reorganising employment 
exchanges. 2498. 

External Mairs-
Motion to reduce the Demand-

Corruption and bureaucratic-
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RAIR, SBRI N. SREEKANTAN 
---c1mtd. 
Demand{s) for Grant{s), 1953-54 

--contd. 
External A1fairs-contd. 

Motion to reduce the Demand-
contd. 

methods prevailing in the 
emigration establishments. 
2148-52. 

Policy of drift· in foreign 
affairs. 2148-52. 

Urgent necessity of providing 
colonisin& facilities for the 

people of Kerala in Borneo, 
Andamans etc. 2147, 2148-
52. 

Indian Posts and Telegraphs Depart-
ment (Includin, WorkiD& Ex-
penses)-

Motion to reduce the Demand-
Failure to implement ''Post-01ftce 

for every village" Scheme 
in Travancore-Cochln. 3127. 

ilrfinistry of Commerce and IndustlT-
Motion to reduce the Demand-

Policy towards the rubber in-
dustry. 3538. 

President crisis in the tea indus-
try. 3538. 

tMinistry of Communications-
MoUon to reduce the Demand-

Living wage to non-depart-
mental and extra depart-
mental postmasters. 3126. 

Necessity of abSOrbing all the 
Don-departmental POStmasters 
as postmen, if they are not 
qualified to be appointed 
otherwise. 3126. 

Necessity of accepting a Kara 
as a village in Travancore-
CochiD and not a Pakuthy. 
3127. 

Vinistry ot Defence--
Motion to reduce tbe Demand-

Necessity for introducing mill-
tal')' trainm, in schools and col-
leses. 2720. 

Neeessity for setting up a ParUa-
mentary Committee to 10 into 
the ways and means of effecting 
economy. 2720. 

------
NAIR, SHRI N. SREEKANTAN 

--c01ltd. 
Demand (5) for Grant (5), 1953-54-

C01ltd. 
Ministry of Defence-contd. 

Motion to n!duce the Demand-
eontd. 
Th e anti-South Indian bias of 

the Army, Navy, and Air 
Force Selection Board. 2720. 

Ministry of Education-
Motion to reduce the Demand-

Free and compulsory PrImar7 
education. 2463. 

Ministry of Finance-
Motion to reduCt! the Demand-

Necessity for continulnl food 
subsidy to Travancore-Cochin. 
3711. 

Neeessity for grantinl addItion-
• a1 aid to Travancore-Cochin. 

3711. 
Ministry of Home Affairs. 

Motion to reduce the Demand-
Grievances of the Central Gov-

ernment ttl disvision elerka. 
337-78. 

Handling of the Preventive 
Detention Act. 3374-78. 

Reorganisation of. the eivil ser-
vices. 3374-78. 

Training of Central Secretariat 
Oftieers. 3374-78. 

Ministry of State-
Motion to reduce the Demand-
Implementation of Jul7 

Agreement between the Gov-
ernments of India and Jammu 
and Kashmir 3374-78. 

Policy of di.serimination bet-
ween parts A, B and estates. 
3374-78. 

Problem of integration of part 
''C'' states into their adjoin-
ing part "A" or part "B" 
states. 3374-78. 

.. Demand(s) for Grant(s), 1953-54-
Bailwaya-
Construction of New Line.-

Capital and Depreciation 
Fund-
Motion to reduoe the DemIiDd-

New lines in South India. 
1169. 

Quilon-Ernaktilam Railwa,. 
1189, 1172--1367. 
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llAIR. SHRI N. SREEKANTAN-
COII&d. 

j 

Demand(s) for Gran-t(s), 1953-54-
CoRtd. 
Railways-eontd. 
Railwa)' Board-

Motion to reduce the Demand-
Attitude. of railway adminis-

tration towards South 
IDdia. 1016. 

Demand(s} for Supplementary 
Grant(s), 1952-53-RailwQ''-:--
Miscellaneous Expenditure-

Motion to reduce the Demand-
Necessity of limiting wastage 

in the Railway Centenary 
Exhibition. 1299. 

General discussion on the RailWay 
Budiet. 793-98. 

Halt an hour discussion on 1m. 
ports of copra and coconut' oll. 
3112, 3114. 

JDladi and other Handioom Indus-
tries Development (Additional 
Excise Duty on Cloth) Bill-
Motion to consider and amend-

ments to circulate and to refer 
to Select Committee. 3887-90. 

Consideration of clauses. 4025, 
4031-32, 4038. 4042. 

RAMBIAR, SHRI-
Air Corporations Bill-

Motion to consider as reported by 
Select Commlttee. 5929-34, 
5991, 6025. 

Consideration of clauses. 603i-38, 
8037, 6050-51, 6054-56, 6074-75, 
6077, 6086-88, 6091, 6092-94, 
6095-97, 6105, 6112-13, 6115. 

Appropriation (No.2) Bill-
Motion to Consider. 3034, 3035. 

Business of the House. 5964. 
Ailotment of time to private Mem-

bers to introduce their Bills. 
• 2030-31. 
'Central Exc!ses and Salt (Amend-

ment) BiU-
Consideration of clauses. ~61o-

12. 
'Clnematograpby (Amendment) Bill-

Motion to consider. 5124. 

NAMBIAR, SHRI--contcl. 

Delbi Road Transport Authority. 
(Amendment) Bill-
Motion to consider. 6729-33, 6748. 

Demand(s) for Grant(s), 1953-54-
Defence Services, Effective- AIr 
Fo~ 

Motion to reduce the demaDd-

Discontent among Air Force 
men due to Unsatisfactol7 
treatment meted out to 
Other Ranks. 2726, 2823-
29. 

o Hardships of the Air Fon:e 
personnel in respect of pay, 
allowances, food, medical 
aid, leave and ~ions. 2728, 
2823-29. 

Defence Serviees, E1fectiv&-Army--

Motion to reduce the demand-

Denial of trade union rights ~. 
the civilian employees of the 
defence establishments. 2723, 
2823-29. 

Discrimination shown in the 
grant of hill allowance to the 
workers of the Cordite Fac-
tory, Aravangadu - NiIgris. 
2724, 2823-29. 

. Hardships of the Other Ranks in 
respect of allowances, housing. 
food, clothing, medical-aid, 
leave and pensions. 2724, 
2823-29. 

Large-scale reversions of the 
havildar clerks. 2724, 2823-
29. 

Low seales of pay of the Other 
Ranks of the Army. 272f. 
2823--29. 

Need for a judical enquiry into 
the cases of unsatisfaclo1;y 
treatment of trade Wlion lea4I-. 
ers in the civil establishment::. 
2724, 2823-29. 
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NAMBlAR, SHRI-contd. 
Demand(s) for Grant(s), 1953-54 

_-contd. 
Defence Services, Effective-Navy 

-<:ontd. 
Motion to reduce the Demand-

contd. . 
Possibility of full production 

of acetone and acids in the 
Cordite Factory, Aruvan-
gadu to satisfy the coun-
try's nead in full. 2723, 
2823-29. 

Proposal for retrenchment of 
4,000 employees in the 
ordnance fadtories, techni-
cal development establish~ 
ments, depots Uld the 
M.E.S. 2723, 2823-29. 

To explore the possibilities of 
manufacturing civilian 
goods in ordnance and 
clothing factories for inter-
nal consumption and to 
avert large scale retrench-
ment 2723, 2823-29. 

Urgent need to implement 
the ag,reed recommenda-
tions of the Kalyanwala 
Committee's report. 2723. 
2823-29. 
pensions. 2725, 2823--29. 

Defence Services. Effective-NaV)"-
Motion to reduce the demand-

Hardships of the Navy person-
nel. Other Ranks in respect 
of pay allowances, food, medi-
cal-aid, . clothing, leave and 
pensions. 2725, 2823-29. 

Reinstatement of affected 
Navy personnel connected 
with the R~N. demonstra-
tions of 1946. 2725. 2823-29. 

Employment Exchanges and Re-
settlement-
Motion to reduce the Demand-

Unsatisfactory working of the 
employment exchanaes. 2498. 

Dl;penditure on Displaced Persooa-
Motion to reduce the Demand-

Govindapur Colony in Uttar 
Pradesh. 2586. 

Houses in Govindapur Colony. 
in U.P.2588. 

NAMBIAR. SHRI-contd. 
Demand(s) to,' Grant(s), 11151-54 

-contd. 
Extraordinary Payments-

Motion to reduce the Demand-
Serious famine situation in 

districts of Ramnad, Coim-
batore. South and North 
Areots, Malabar and Tan-
jore of Madras State and 
need to grant aid from 
Centre. 3715. ' 

Ministry of Commerce and Indu. 
try-
Motion to reduce the Demand-

Diseriminatory treatment meted 
out to the staff of the Textile 
Commissioner's Office in Bom-
bay etc. 3540. 

Favouritism shown in grant of 
licenses to certain merchants 
of Tuticorin in respect of ex-
port of onions. 3540. 

Large scale retrenchment 
brought in the Textile Com-
missioner's Office in Bombay_ 
3539. • 

Non-implementation of the 
Central Pay Commission's 
scales in respect of the em-
ployees under the Coffee 
Board. 3539. 

Non-reCognition of the All 
India Coffee Board Emplo-
yees Union. 3539. 

Serious threat of fall in price 
of coconuts &.nd coconut oiL 
3540. 

Ministry of Communication_ 
Motion to reduce the Demanct-= 

Anti-Communist campaign per-
mitted by postal services _ 
postal covers sent from Cal-
cutta. , 3~26. 

Anti-labour methods in dealinc 
with trade union workera. 
3126. 

Ministry of Education-
MotiOn to reduce the Demand-

Failure to award diplomas to the 
- candidates who pB/lsed in the 

diploma examination in C0m-
merce and Business Admfnls. 
tration in 1948 conducted by 
All India Board for techni-

cal studies. 2454. 
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NAMBIAR, SHRI-contd. 

Demand(s) for Grant(s),-1953-54-
contd. 

Ministry of Food and Agriculture-
Motion to reduce the Demand-

Relief to the cyclone-affected 
districts of Tanjore and 
Trichinopoly. 2259. 

Ministry of Labour-

MotiOn to reduce the Demand-

Absence of any procedure in 
recolllisln, trade UDloDII b7 
employers--Government or 
private. 

Recognition to all trade unions 
in Government or private 
owned industries and in case 
of dispute ballot to be taken 
,to determine the representa-
tive. character. 

Serious threat of retrenchment 
in Ooregam Gold Company 
in Kolar Gold Fields. 2495. 

Ministry of Works, HousiD, sad 
Supply-

Motion to reduce the Demand-

Need to extend Provident Fund 
Pension Rules Utd gratuity 
facilities to permanent and 
bmporary works charged 
staft'. 3436. 

Retrenchment of C.P.W.D.'· 
workers. 3436. 

Steps to confirm all temporary 
staff and to stop contract 
labour. 3436. 

~ud(s)for Grant(s); 1953-54-

PEPSU~ 

Civilworlts-
Motion to reduce the Demand-

Economy-widening, 'Kandha-
ghat Chail.' 5694. 

Failure to qure speedy and 
economical vxecution of 
civil works. 5894. ~, 

NAMBlAR, SHRI-contd. 
Demands(s) for Grant(s)-PEPSU-

contd. 

District Administration-
Motion to reduce the Demand-

Failure to punish ofticers on 
whom charges of corruption 
and repression are brouib-t 
forth. 5688-92, 5693-

Educaticn-
Motion to reduee the Demand-

Enquiry against 'Text Book 
ScIL"ldal'. 5693. 

Failure to introduce compul-
sory education as promised in 
Rajpramukh's Address. 5693. 

Elections for Legislatures-
Motion to reduce the Demand-

Delay in holding elections. 
5688-92. 

Failure to take steps against 
officers who are alleged to 
have interfered with pre-
vious elections. 5693. 

Jails and Judicial Lock-ups-

Motion to reduce the Demand-

Unsatisfactory conditions ID 
Jails. 5693. 

Land Revenue-

Motion to reduce the Demand-
Agrarian reforms viz abolition 

of biswadaries with minunum 
compensation as recommend-
ed by PEPSU Assembly by 
an unanimous resolution in 
May. 1952. 5688-92. 

Rates of land revenue. 5692. 

Medical-
Motion to reduce the Demand-

Funds for public health. 56tS. 
Ministers and Advisers-

Motion to reduce the Demand-
Adviser's salary. 5688-92. 

Miscellaneous-
Motion to reduce the Demand-

Panchayats. 5694. 
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NA¥BIAR, SHRI~ntd. 

Demand(s) for Grant(a)-PEPSU-
cOIled. 

lliscellaneous Departments-
Motion to reduce the Demand-

Anti labour measures leading 
to serious discontent among 
industrial labour. 5693. , 

Finance for welfare organi-
. sations and recommenda-
tions of Tripartite Confer-
ence. 5693. 

Police-
Motion to reduce the Demand-

Repression a(ainst peasants' 
and people"s organisations. 
5688-92, 5693. 

Privy Purses and Allowances of 
Indian Rulers-
Motion to reduce the Demand-

Allowances to relatives of 
rulers. 5694. 

State Excise Duties-
Motion to reduce the demand-

Excessive consumption 01 
liquor and other drup. 
5888-92. 

Demand(s) for Grant(s), 1953-5+-
Railways. 1010, lOll, 1013. 
Construction of New Lines-Capi-

tal and Depreciation Fund-
Motion to reduce the Demand-

Line linking Tellichery and 
Mysore. 1170. 

Jdiscellaneous Expenditure-
Motion to reduce the Demand-

Auctioning of land. 1166: 
Open Line Works-Development 

Fund-
Alotion to reduce the Demand-

'Go-u-you-please'. Tickets. 
1171. 

Open Line Works-Development 
Fund-
Motion to reduce the Demand-

Tanjore-Nagore train-service. 
1171. 
---...... --.-- .•. ----

I 
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NAMBIAR. SHRI-contd. 
Demand(s) for Grant(s), 1953-54-

RailwaYs-coatd. 

Ordinary Working Expenses-Ad-
o ministration-

Motion to reduce the Demarui7 
Indiscriminate transfer 01. 

staff reinstatement of dis-
charged or Iluspencled 
workers. 1017 . 

Ordinary Working Expenses-
Administration-
Motion to reduce the Demand-

Labour Policy. 1017, 1084-11 
Non-recognition of All India 

Railway Inspectors' Asso-
ciation. 1084--92. 

Reinstatement of discharged 
or suspended workers 1084--
9~ . 

Two scheduled caste mem-
bers on Railway Service 
Commission. 1017. 

Ordinary Working :Expenses-
Labour Welfare--
Motion to reduce the Demand-

Canteen in the Golden. Rock 
Workshops. 1168. 

Curtailment of medical facili-
ties. 1163. 

Declaring of staff medically UD-
fit. 1168. 

IIecUcal treatment of famil7 
members of railway servants. 
J 168. 

Schools for employees' chi14rc. 
1168. 

Ordinary Workl~ Expen_MiaeeI-
laneoull Expenses-
Motion to reduce the Demand-

Gratuities to dfschal'led ltalf. 
1167. 

Reduction of rice ration; un. , 
Restoration of grainshop facllttl •. 

1187. 
Railway Board-

Motion to reduce the Demand-
Abolitlon of catecDr7 of "CI .. 

n Offtcers" 1084--12. 
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NAMBIAR, SHRI-contd. I 
Demand(s) for Grant(s), 1953-54-

Railways-Contd. ;' 
Railway-contd. 

Motion to reduce the Demand 
-contd. 
Attitude of railway adminis-

tration towards South India 
108~2. 

Confinnation of temporary 
employees of more than one 
years service. 1084-92. 

Failure to administer proper 
financial control leading to 
wastage etc. 1084-92. 

Non-conftrmation of Railway 
Board staff. 1084-92. 

Overlooking of seniority of 
running staff by grafting 
outsiders. 1084-92. . 

Policy of administration of 
railways. 10S~92. 

Proper financial control, con-
dition of third-class travel 
and living condition of rail-
waymen. 1014, 1084-92. 

Recognition of trade unions. 
1014, 1084-92. 

Southern Railway Labour 
Union. 1014, 1084-92. 

Demand (5) for Supplemental")' 
Grant(s) for 1952-53-
Ministry of Commerce and lndua-

try. 528-29. 
Superannuation Allowances ancJ 

Pensions. 565, 568. 
Demand(s) for Supplementar7 

Grant(s), 1952-53-Railways-
lIIlscellaneous Expend.lnu--

Motion to reduce the demand-
...., of Umlt.iq wastage 

in the Railway CenteDar)' 
Exhibition. 1302-05, 131~ 

Ordinary Working ExpenSM-
Administration. 131~22. 

Ordinary Working Expenses -
Labour Welfare-
)(otion to reduce the Demand-

Need -of better facilities to 
railwaymen re,ardin. 
JI"ant of pus etc. 1300, 
1302-05, 1316-22. 

NAMBIAR, SHRI-contd. 
Discussion on famine and drouaht 

conditions in Madras. 6755, 6762. 
Discussion on food scarclty in Raja .. 

than. 5072. 
Discussion re: Bidi Industry. 61S1. 
Finance Bill-

Consideration of clauses. 4510-11, 
4558, 4570. 

Half-an-hour discussion re officials 
of trade unions. 654&--49, 85M. 

Indian Income-tax (Amendment) 
ment) Bill-
Consideration of clauses. 5101, 

5104, 5105, 5112. 

Indian Merchant Shipp~ {Amend-
ment Bill-
Motion to consider. 5157-11, 

5164-65. 

Motion to pass. 5168. 
Khadi and other Handloom Indue-

tries Development (Additional 
Excise Duty on Cloth) Bill-

Consideration of clauses. 4042, 
4049-iO. 

Motion for adjournment Te-

Latbi charce and tear gas on pub-
lic meetings in Bara Tuti. 
1588. 

Strike of mailvan workers of the 
P. and T. Transport Service, 
Calcutta. 727, 728. 

Motion OD address by the President. 
122-23, 133, 134. 135, 164-70. 

Patiala and East Punjab statel 
Union Appropriation (No.2) 
Bill-

Motion to consider. 5714. 

Resolution re safeguarding of Na-
tional Securi17 Rules. 4105, 4107 
-19, 4133, 445&--58, 4459. 

Salaries and Allowances of 0ft\cerI 
of Parliament Blll-
Motion to consider. 5207. 

Consideration of clauses. 5305, 
5315, 5318. 

1I0tion to Pus. 5311. 
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Statement ft. recommendations of 
Dearness Allowance. 
Committ~Laid on the Table. 

22M-55. 

Tea Bill-
Consideration of clauses. 619e-

6200, 6226-27, 6257. 

Vindbya Pradesh Le&islative A!¥-
semb17 (Prevention of DisquaUfl-
cation) :8iU:-

Consideration of clauses. 6499-
6503, 651&-17. 

NAMDHARI. SHRl-
Demand (s)' for Grant(s), '1953-54-

Ministry of Home Affairs. 3364-
74. 

Privy purses and allowances of 
Indian Rulers. 3364-74. 

Relations with States. 3364-74. 

Eljtate Duty Bill-
Motion to consider as reported by 

the Select Committee. 6617. 

Orphanage, BiU (by Sbri M. L. 
Dwivedi)-
Motion to consider and amend-

ment to refer to Select. Com-
mittee. 5021-23. 

Patiala and East Punjab States 
Union Legislature (Delegation of 
Powers) BiU-

Motion to consider. 5470--71. 
Resolution re -

Le,islation on untouchability. 
«85-86. 

President's proclamation in 
PEPSU. 1949-51. 

, Salaries and Allowances of Offtcen 
of ParUament Bill-
Motion to consider. 5194-97. 

Vindl!Ya Pradesh Letrlslative A.-
sembly (Prevention. of D1I-quaua· 
cation) Bill-
Motion to consider. 83H--'i17. 

. NANA DAS. SHRI-
Demand(s) for Grant(s), 1953-54-

Agriculture-
Motion to reduce the Demand-

Failure to provide lands to the 
landless ~icultural popula-
tion. 2261. 

Failure to utilise cultivable 
waste and the existina 
fallow land. 2261. 

Civil Veterinary Services-
Motion to reduce the Demand-

Presentation and improve-
ment of the cattle wealth. 
2261. 

Customs-
Motion to reduce the Demand-

Necessity of reducing taxes 
on con:umption. 3713. 3724-
28. 

Defence Services. Effective--
Anny-
Motion to reduce the Demand-

Desirability of startinl 
ordnance factories in Raya-
laseema and thus develop-
ing the industrial potential 
of that famine stricken 
area. 2725. 

Education-
Motion to reduce the Demand-

Inadequate provision for 
scholarships for Scheduled 
castes, scheduled tribes and 
other backward classes. 
2456. 

Expenditure on Displaced Per-
sons--
Motion to reduce the Demand-

Inadequate amounts spent on 
displaced harijans. 2588. 

External Mairs-
Motion to reduce the Demand-

Failure to secure facilities for 
Indians to re-enter South 
Mrica. 2147. 

Extraordinary Payments--
Motion to 1"educe the Dernand-

Inadequate funds provided 
for welfare of backward ... P classes. 3715. 372'-28. 

oreat- , 
Motion to reduce the Demand-

Afforestation of the land 
which Is not suitable for 
cultivation. 2258. 
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NANA DAS, SHRI-contd. 
l)emand(s) for Grant(s), 1953-54- '1 

contd. I 

Fores~ontd. 
Motion to reduce the Demand-

contd. 
Raising certain crops in the 

forests without destroying 
them. 2260. 

Grants-in-aid to States-
Motion to reduce the Demand-

Improper distribution of 
grants .. 3724--28. 

Ministry of Commerce and Indus-
try-
Motion to reduce the Demand-

Indiscriminate tarift' protection 
given to the foreien firms in 
India. 35311. 

Predominance of the British 
Monopoly Agency System in 
Commerce and Industry in 
India. 3539. 

Mlni.~try of Defence-
Motion to reduce the Demand-

Desirability of encouraging the 
scheduled castes, scheduled 
tribes and backward classes to 
joJn the defence services. 
2722. 

Failure to eliminate waste and 
extravagance in defence ex-
penditure. 2721. 

Failure to make use of the de-
fence forces for productive 
purposes. 2721. 

Necessity of extending the Na-
tional Cadet Corps in all 
schools, colleges and other 
institutions and expanding its 
activities further. 2722. 

Necessity of opening Army and 
Air Force training centres in 
Andhra State. 2722. 

Ministry of Education-
Motion to reduce the Demand-

Free and compulsory education 
to children of scheduled castes 
and scheduled tribes. 2454. 

M lnistry of Finance-
Motion tn reduce the Demand-

Failure to :::-b;lg about redistri-
bution of National Income 
through Public Finance. 
3712, 3724-28. 

NANA DAS, SHRI-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Ministry of Finance-contd. 

Motion to reduce the Demand-
contd .. 
Levy of excise duty on tobacco 

on standing crops. 3724-
28. 

Low purchasing power of in-
dustrial worker and tiller 
of the soil due to high 
taxation system of the Gov-
ernment. 3712, 3724--28. 

:t:lecessity for granting addi-
tional aid to Travancore-
Cochin. 3724--28. 

Planned expenditure for 
maintaining full employ-
ment and social security. 
3712. 

Undesirability of inviting two 
foreign financial experts to 
be on the Taxation I~quiry 
Committee. 3712. 

Upgrading of cities according 
to population for computing 
compensatory and house-
rent allowanees to Govern-
ment employees from 1st 
October, 1952 as against 1st 
April, 1951. 3712. 

Ministry ot Food and Agriculture-
Motion to reduce the Demand-

Developing fisheries in the c0un-
trY. 2259. 

F~lure to carry out the Grow 
More Food Scheme. 2259. 

Importing of bad foodstulfs at 
uneconomic price. 2259. 

Making the tillers of the soil 
the owners of it. 2259. 

Tobacco crop in the hands el. 
monopoly business magnates 
in Britain and other countries. 
2259. 

MinIstry of LabOur-
Motion to reduce the Demand--

Failure to secure living ware-
and reasonable and better COD--
ditions of work to agrleu1nU.J 
labour. 2497. 

Unsatisfactory way of handlin, 
the problem at labour. 2498. 
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--------_._--
NANA DAB, SHRI~ontcL 

Demand(s) for Gral1t(s).. 1953-54-
eonU. 

Ministry of RehabIlitation-
Motion to reduce the. Demand-

Lands to the displaced alricu1-
tural labourers. 2588. 

Superannuation Allowances and Pea-
slone--
Motioo to reduce the DemaDd-

Necessity· of discontinuiDI fora.. 
with paymeqt of superllllJlUlloo 
tion allowances and pensioaa 
III EnBlaDd. 3714. 

Tb:es on Income including Corpo-
ration tax- ' 
"otlOD to reduce the Demand-

lfecessl17 of computina allow-
IIDCea to maaqina aaents on 
personal basis and not on 
company basis. 3713, 3724-
28. 

Working of Income Tax Depart-
ment and evasion of taxes 
specially by British concerns. 
3'124-28. 

Union Excise Duties-
1I0ti00 to reduce the Damand-

Manner of colleetJoo and diatri-
butlOD to states. 3724-21. 

Demand for Grant, IH3-M-Rail-
wa,._ 

CObStruetion bf. New Llnes-Capi-
tal and Depreciation Fund-
JIotion to reduce the Demand-

Line between Chittorprb and 
.K.otah. 1171. 

Line between Karvali 8JId Gun-
aakaL 1170. 

Line between Nellore and Cud-
dapah. 11'10. 

Line betweer. Onlol~ and Cub-
mar. 11'10. 

Line between l\enipnta and 
Seeuderabad. 11'10. . 

OIdfnU7 Workinl Expeal" Labour 
Weu.r.-
IIotioD to reduce tile DemaDd-

JIostel at Blttrqunta. 111t. 

NANA DAS, SliRI~ontd. 

Demand(s) for Grant('s),1951-H-
Railways-contd. 

OrdinaQ" Workin, ~LIbour 
Welfare-eonCd. 

Mollon to reduce the Demand-
contd. 

Railw8J" school at BittrquDla.. 
1189. 

Rallwv Board-
Motion to reduce the Demaud--

Ccmllrmation of temporary 
employees of more than ODe 
year service. 1076-80. 

Distribution of cultivable np-
wa,. wastelandl. 10'16--80. 

Inadequate representatlQll of the 
scheduled cutes and tribes iD 
the railway services. 1014,.. 
1076--80. 

Railway scholarships fund far 
lIclleduled caste and schedul-
ed tribe students. 1014. 1m.-
BO. 

Traininc facilities to the pne-
pective scheduled cute-

aDd scheduled tribe ... 
ployees in railway ~ 
1014, 1078-80. 

Evidion of some M.PI. from W~ 
Place. 1449, 1480. 

ReIolution re legislation on UD~ 
abUlty. 4488-88. 

HANDA. SHZU-

~and(l) for Grant(I),IW·H-
Capital Outla,. OIl Mul~ 

, River Scheme5-

Motion to reduce the DemIJDd.-
G~ expenditure on rl .... 

schemes already taBen fa 
hand. _-;~1101. 

TIle con.truc:tJon of ... 
calla! to divert U. rlM' 
Ca\1VW7 for Irriptlon .~ 
lIobanoor. 3013-1108. 
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NANDA, SHRI-contd. 
Demand(~) for Grant(s), 1953-54 

-contd. 
Irrigation (including working ex-

penses). 
Navigation Embankment and 
Drainage Works (Met from 
Revenue)-
Motion to reduce the Demand-

Necessity of starting small 
irrigation works in perma-
nenUy famine-affected areas 
speciany in Sholapur and 
other districts in Maharash-
tra. 3093-3106. 

Motion to reduce the Demand....." 
Employment of foreigners in the 

multipurpose river valley 
schemes. 

Mal-administration and loop-
holes in the contract system. 

Working of the planning .. ad-
ministration and the manner 

. in which the plana are made 
out and executed. 3093-
3106. 

~ellaneous Departments and Ex-
penditure under the Ministry of 
Irrigation and Power-

Motion to reduce the Demand-

~ Economy. 3093-3106. 
tipurpose Biver Itilem.-

KotloD to reduce the Demad-
AdminJstratloo aDd worldnl of 

different multipurpose. river 
acb8DeS. 

Corruption, nepotism, flnancial 
irregularities, delays, wastage 
and unco-ordinated planning 
in Hirakud Project. 

Growing employment of foreign 
experts and also the growth 
of foreigners in these 
schemes. 

Inefftcient and haphazard plan-
ning of multipurpose projects 
and the wastage, corruption 
and neP,OUsm in the execution 
thereof. 

Investigation of Gandikota and 
Nandi Konda Projects on 
river Xistna. 
Nepotism and favouritism in 

the Central Water and 
Power Commission. 3093-
1108. 

NANDA, SHRI-contd. 

Demand(s) for Grant(s), 1953-54.-
contd; 

/1dultipurpose River Schemes-
contd. 
Motion to reduce the Demand-

contd. 
Sixth report of Public 

Accounts Committee, 1952-
53 (Hirakud Project). 3045-
46, 3093-3106. 

Slow progress of multipurpose 
river schemes. 

Urgency of fully developing 
the Ghataprabha Project 
and Koyana to irrigate the 
scarcity and famine areas 
of Bijapur, Belgaurn, Shola-
pur, Satara and other areas 
of Maharashtra. 

Wastage and corruption in the 
execution of multipurpose 
river schemes. 3093-3106 . 

Progress report of Five Year Plan 
and report ot community projects 
administration-Laid on the Table_ 
6695. 

Report relating to the purcbase of 
sleepers for the Hiralrud Dam Pro-
ject-Laid on the Table. 3040. 

Statement cOntaining the decisiOlW 
of the Government of India on the 
recommendations made by the 
Public Accounts Committee in 
their sixth report on Hirakud Duat 
Project. 3045-46. 

NANDI KONDA PROJECT-
See "River Valley Project(s)" 

NAaASIMHAM. SHRI S. V. L.-
Air Corporations Bill-

Consideration of clauses. 602 •• 
8035, 6051-52. 

Indian Income-tax (Amendment) 
Bill-
Consideration of claules. 11109-10. 

Motion on Address by the President.. 
131. 

Orphanage Bill (by Shri M: L-
Dwivedi)-
Motion to consider and amend-

ment to refer to Select Com--
mittee. Ml58-58. 

Tea Bill-
t::onsideration ot cIaUHS. 12M. 
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.NARASIMHAN, SHRI C. R.-
Demand(s) for Grant(s), 1953-54-

Ministry of Finance. 3746-47. 
.General discussion on the Railwu 

Budget. 931-34. 
Kttadi and other Handloom Indus-

tries Development (Additional Ex-
cise Duty on cloth) &11-
Motion to consider and amend-

ments to circula'te and to refer 
to Select Committee. 3882-83. 

Vindhya Pradesh Legislative AIr 
sembly (Prevention of Disquali· 
fication) Bill-
Motion to consider. 6328. 6329. 

oNATESAN. SHRI-
Central Excise and Salt (Amend-

ment) Bill-
Motion to consider. 4303-07. 

Demand(s) for Grant(s). 1953-54-
Multipurpose River Schemee. 

3083-86. 
Other Capital outlay of the 

Ministry of Irrigation and 
Power-
Motion to reduce the Demand-

Extension of electric supply. 
3083-85. 

Finance Bill-
Motion to consider. 4803-07. 

General discussion of the General 
Budget. 1498-1503. 

HATHANI, SHRI H. a-
Motion on address by the Presldent. 

133. 

NATHWANI, SHRI N. P.-
Estate Duty Bill-

Motion to consider as repOrted by 
the Select Committee. 6697-
6703. 

fiATIONAL CADET CORPS-
Demand(s) for Grant(s), 1953-54-

.Defence Services, Effective-Air 
Force-
Motion to reduce the Demand-

Failure to organize sufftcient 
units at the Air WiDe ot the 
-. 2727-2802, 2810-42. 
2907-27. 

NATIONAL CADET CORPS-
contd. 

Demand(s) for Grant(s), 19$1-64-
contci. 

Defence Services, Effective-
Navy--
Motion to reduce the demand-

Failure to organise sufficient 
units of the Navy Wing of 
the - 2726, 2727 --2802, 
281G-42, 2907-27. 

Ml.n.istry of Defence-
Motion to reduce the demand -

Necessity of extending the -
in all schools, colleges and 
other institutions and expand-
ing its activities further. 
2722, 2727-2802, 2810---42, 
2907-27. 

NATIONAL FOOD AND AGRICUL-
TUtlB ORGANISATION LJAISOK 
COMMITTEE-
See "Committee(s)" 

NATIONAL SECURITY RULES-
See "Rule(s)" 

NATIONALISATION-
Demand'(s) fOr Grant(a), 1953-M-

A vill.Uon----. 
Motion to reduce the Demand-
._- Qf civil aviation. 3132. 

3133-3219. 

Ministry of Commerce and in-
dustry-
Motion to reluce' the Demand-
-- of banks and insurance 

companies, 3539, 3543--3617. 
3620-63. 

NAVAL DEFENCE-
Demand(s) for Granl(s), 1953-M-

Defence Services, EIIective-
-'. Navy-

Motion to reduce the demand- , 

Panure to ut.Ulse the aillk .. 
Gopalpur area for -- and 
boys tralning eBtabUabm_t. 
2'728, 272'7-2802, 281o-a, 
2901-27. 
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NAVAL REsERVE(S).!.... 

Demand(a) tor Grant(s), 1953-54-
Defence Services, Effective-

Navy-
Motion to reduce the demand-

Fallure to formulate leIisla-
tion for the Indian Navy, 
and for Naval volunteers 
reserves and auxiliaries. 
2726, 2727-2802, 2810--42, 
2907-27. 

Need f6r mobilisation and 
training of coastal sea 
fare for coastal industries 
and for coastal defence 
through appropriate naval 
reserves of auxiliaries'- 2726, 
2727-2802, 2810-42, 2907-
27. 

NAVAL UNIT(S)-
Demand(s) for Grant(s), 1953-54-

Defence 
Navy-

Services, Effective-

Motion to reduce the demand-
Failure to organise sufftclent 

units of the Navy Wing of 
the National Cadet Corps. 
2726, 2727-2802. 2810--42, 
2907-27. 

NAVY PERSONNEL-

Demand(s) for Grant(s), 1953-54-
Defence Services, Effective-

Navy-

Mouon to reduce the demand-
Hardships of the -- other 

ranks In respect at Etay. al-
lowances, food, medical-aid. 
clothing. leave and pen-
sions. 2725. 2727-2802, 
2810-42, 2907-27. 

Reinstatement of affected--
eonnected with the R.I.N. 
demonstrations of 1946. 
2726, 2727-2802, 2810--42, 
2907-27. . 

JiAVY SELECTION BOARD-
See "Selection Board". 

NAYAR, SHRI V. P.-

Demand(s) for Grant(s), 1953-54-
Currency-

Motion to reduce the Demand-
Failure to stop entry into 8DIl 

transmission out of the 
country of foreign capital 
and profit. 3714. 

Industries--

Motion to reduce the Demand-
Appointment. of the SecretalT 

to the Rubber Board. 3542, 
3556-61. 

Failure to develop cottage in-
dustries. 

Policy of industrial develop-
ment. 3556-61. 

Treatment towards cottage in-
dustries and the miserable 
conditions of tile handloom 
weavers. 3556-61. 

Ministry of Finance-

Motion to reduce the Demans-
Loan taken from a foreign. 

country and interest paid 
thereon. 37H. 

Territorial and Political Pen-
siens--
Motion to reduce the Demand-· 

Failure to provide for pen-
sions to political sufferers. 
3714. 

Union Excise Duties-
Motion to reduce the Demand-

Manner of collection and dis-
tribution to states. 3713. 

Demand(s) for Supplementary 
Grant(s), 1952-~3-

Miscellaneous Departments and 
Expenditure under the Minisb7 
of Commerce and Industry-
Motion to reduce the Demand-

Protection to automobnea. 
:551-53. 

General discussion on the Gener.t 
Budget. 1657. 1672-84, 1881. 

Half-an-hour discussion on imports 
of copra and coconut oil 310'1-11. 
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NAYAR, SHRl V. P.-contd. 

Half-an-hour discussion on national 
small savings scheme. 4308-12, 

4313, 4314, 4318. 

Indian Income-tax (Amendment) 
Bill-

Motion to consider as reported by 
tbe Select Committee. 4938-
44. 

Consideration of clauses. 5100, 
5102-04, 5105, 5107, 5112, 5113: 

Indian Lighthouse (Amendment) 
BUl-
Motion to consider. 5146-47. 

lthadi and other Handloom Indua-
tries Development (Additional 
Excise Duty on Cloth) Bill-
Conalderation of clauses. 4045-
48. 

Point of Privilege-
ExpWlction of remark. 1988-87, 

1988. 
Salaries and Allowances of otIIcers 

of Parliament Bill-
Consideration of clauses. 5309-

13. 
Vindhya Pradesb Leeislative AI#-

sembl,y (Prevention of Diaqualift-
cation) BUl-
Consideration at clauses. 85Of-

01. 

NEEMUCB-

Demand tor Grant, 19:53-54-"0-
ways-

Miscellaneous ExpendIture-
Motion to reduce the Demand-

Badi, Sadri and - 1181. 
1172-12:57. 

IOBRU, SHRI JAWAHARLAL-
Appropriation (No.3) BID-

Motion to consider. 3959---a. 

BuafDeQ ot the House. e:555. 

Hours ot ait&,. 8988, 19'70. 
Death of Kanbal Stalin. 1687-70. 

NEHRU, SHRl JAWAHARLAL 
~ontd. 
Deatha ot Sbri GopalaaWami 

AyyanJar, Shri NaliDi Ranjan 
Sarkar and Shri V. I. MuDisWami 
Piliai. 24-26. 

Demand(s) for Grant(s). 1953-54-
Defence Capital Outlay. 2907-27. 

Motion to reduce the Demand-
Delay in fanning the Air Re-

serves and the Auxiliary Air 
Forces and tormulatin& 
rules for them. 2907-2'7. 

Discontent amant Air men 
due to Wlsatisfactory treat-
ment meted out to other 
ranks. 2907-27. 

Failure to appreciate the vital 
role of air defence in 
modem warfare. 2907-27. 

Failure to organise sufficient 
~its of the Air Wing of the 
National Cadet Corps. 21107-
27. 

lIardships of the Air Forat 
personnel in respect of pay. 
allowances, food, medical-
aid, leave and pensions. 
2726. 

Utilisation of the defence ser-
vices in the economic re-
construction of the Coun-
try. 2907-27. 

External Mail'&--
Motion to reduce tbe Demand-

Ascertainment of facta reprdJnC" 
the aUe4(ed death 01 Subhu 
chandra Bose. 2229-47. 

Attitude 01 India towards 
M.E.D.O. 2228-47. 

Colonisin, tacllities 10r people-
from the scheduled caStes 
eomrDWlity. 2228-47. 

Composition of the Indian Dele-
Jlltion to the United NatioM. 
~.,. 

Corruption and bureaucratIc 
methods prevailln, in the 
emiJration establilllunenta 
"2229-47. 

Failure of Government to folloW' 
a conJistent peace policy. 
2229-47. -- .-------------------------
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SHRI JAW AH.ARLAJ:,...,. NEHRU, 
CO\'Ud. 

SHRI JAWAHARLAL-

Demand(s) for Grant(s), 1953-54-
eontd. 
External Atfai~ontd. 

Motion to reduce the Demand-
contd. 
Failure of Government to 

follow a steady, dynamic 
and positive neutral foreign 
policy. 2229--4.7. 

Failure of Government to 
safeguard interests of In-
dians in Ceylon. 2229-47. 

Failure to 5eeure facilities for 
Indians to re-enter South 
Africa. 2229-47. 

Leadership of India in Asia 
to propagate the message of 
peace to the Asian people. 
2229-47. 

Need and desirability of liqui-
dating the French and 
Portuguese pockets in 
India. 2229-47. 

Policy .• of appeasement to-
wards Pakistan. 2229-47. 

Policy of 
affairs. 

drift in 
2229-47. 

foreign 

Undemocratic character of 
Chandernagore administra-
tion. 2229-47. 

Urgen~eeessity of providing 
colon ising facilities for the 
people of Kerala in Bernee, 
Andamans etc. 2229-47. 

Withdrawal from the Com-
monwealth of Nations. 
2229-47. 

Defence Services, Effeetive--Army-
Motion to reduce the demaDd-

Building of defence industries 
and import of at'l1ls from 
abro:ld. 2907-27. 

Complete Indianisation of all 
command posts in the defence 
services. 2907-27. 

Corruption and wastage in the 
purcbase of stores and in the 
construction of works. 2907-
rI. 

NEHRU, 
contd. 
Demand(s) for Grant(s), 1953-K-

contd. 
Defence Services, Efl'ective--

Army--contd. 
Motion to reduce the Demand-

contd. 
Denial of trade union rights to ~ 

the civilian employees ot the 
defence establishment. 2907-
27. 

. Desirability of starting ord-
nance factories in Rayala-

seems and thus developing 
the industrial potential of that 
famine stricken area. 2907-
27. 

Discrimination shown in the 
grant of hill allowance to the 
workers of the Cordite Fac-
tory, Aravangadu, Nilgiris. 
2907--27. 

Failure to form suitable re-
serves and to expand tI;K! 
potential reserves. 2907-27. 

Failure to organize ordnance 
factories and other defence 
industries so as to mInlDll5e 
purchases from outside. 2907-
27. 

Failure to provide for the re-
habilitation of ex-service 
personnel in civil life. 2907-
27. 
Hardships of the other ranks 
respeet of allowances. hous-
ine. food, clothing, medical-
aid. leave and pensions. 2907-
27. 

Large scale . reversions of the 
havildar clerks. 2907-27. 

Low scales of pay of the other 
ranks of the Army. 2907-21. 

Maintenances of the ordnance 
factories and the condition of 
labour employed in them. 
2907-27. 

Need for a judicial,enquiry In-
to the cases of unsatisfactor,r 
treatm 'nt of trade union lea-
ders in the civil estab1fsh-
menu. 2907_21. 
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NEHRU, SHRl JAWAHARLAL--
contci 
Demand(s) for Grant(s), 1953-M-

contcL 
Defence Services, Etfective-Army-

contd .. 

ltJotion to reduce the Demand-
contd. ' 
Policy of building and 

taining an efficient 
29Q7-27. 

main-
army. 

Possibility of full production of 
acetone and acids in the Cor-
dite Factory, Aravangadu, to 
satisfy the country's need. in 
fulL 2907-27. 

Proposal for retrenchment of 
4.000 employees in the ord-
nance factories. technical de-
velopment establishments, 
depots and M.E.S. 2907-27. 

Reorganisation of the Defence 
services. 2907-27. 

To explore the possibilities of 
manufacturing civilian goods 
in ordnance and clothing fac-
tories for internal consump-
tion and to avert large scale 
retrenchment. 2907-27. 

Urgent need. to implement the 
agreed recommendations of 
the Kalyanwafa Committee 
report. 2907-27. 

Utilisation of the Defence ser-
vices in the economic re-con-
sttuction of the country. 
2907-27. 

Defence Services, Ul!ective-
Navy-
Motion to reduce the demand-

CcImplete Indianisation of all 
command posts in the Defence 
.services. 2907-27. 

Fallure to formulate leaislation 
tor the Indian Navy. and fuT 
naval volunteer reserves aad 
auxiliaries. 2907-27. 

Failure to organise sufficient 
units of the Navy Wing of 
the NatiODal Cadet Corps. 
2907-27. 

NEHRU, SHRI JAWAHA.RLAL--
contd. 
Demand(s) for Grant(s) , 1953-54-

contd. 
Defence Services, Effective--

Navy-contd. 
Motion to reduce the Demand-
contd. 

Failure to utilise the Chilka-
Gopalpur area for naval de-
fence and boys training esta-
blishment. 2907-27. 

Hardships of the ranks in res-
pect of pay, allowances, food. 
medical-aid, clothing, leav& 
and pensions. 2907-27. • 

Need for an immediate decisions 
for the establishment of a 
Boy's Training School at Visa-
khapatnam. 2907-27. 

Need. for mobilisation and train-
ing of coastal sea fares for 
coastal industries and for 
coastal defence through ap-
propriate naval reserves or 
auxiliaries. 2907-27. 

Reinstatement of aftected Navy 
personnel connected. with. the 
Rl.N. demonstrations of 1948. 
2907-27. 

Utilisation of the defence ser-
vices in the economic re-con-
struction of the country. 
2907-27. 

Defence Service9l\ Non-El!ecti'l. 
Charges-
Motion to reduce the demand-

Utilisatioa of the Defence su-
vices in the economic recon· 
struction of the countr)'. 
2907-27. 

Ministry of Defmce-
Motion to reduce the Demand-

Anti-South Indian bias of the 
Army, Navy and Air Force 
Selection Board. 2907-27 . 

Desirability of encouraging the 
scheduled tribes and backward 
Services. 2907-27. 

Failure to adopt modern trends 
of Defence Organisation so 88 
to ensure economy whlle in-
creamg eft\ciency. 2907-27. 

Failure to eliminate waste and 
,> extravaaances in Defence ex-

A penditure. 2907--2'7. 
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NEHRU, SHRI JAWAHARLAL-
contd. 
Demand(s) for Grant(s), 1953-54-

contd. --

Ministry of Defence--contd. 
Motion to reduce the Demand-

contd. 
Failure to make use ot the 

defence forces for produc-
tive purposes. 2907-27. 

Failure -to provide for H.e 
training of Defence person-
nel to help the nation's 
socio-economic development 
drive. 2907-27. 

Necessity far introducing mili-
tary training in schools end 
colleges. 2907-27. 

Necessity tor settinl{ UP a 
Parliamentary Committee 
to go into the ways anti 
means of effecting economy. 
2907-27. 

Necessity of building' un (';t:-
zen forces to form seco'ld 
iln~ of Defence for ~hc 
Army, Navy and _ljr For\.'e. 
2907-27. 

NeC'essity of extending the 
National Cadet Corps in ail 
schools, colleges and other 
institutions and expanding 
the activities further. 

Necessity of op:ning Army 
and Air Force training 
centres in Andbra state. 
2907-27. 

Policy. 2907-27. 
'l'he Anti-80uth Indian bias of 

the Army, Navy, and A:r 
Force Selection Board. 
21107-27. 

Top heavy cost of the 8et'1e-
tariat of the Ministry of 
Defence. 2907-27. 

mUlsatian of the army for 
the sodo-economic progr~'~~ 
of the country envisaged in 
the Five Year Plan. 29IJ7 
-no 

Miscellaneous Expenditure 
the MiDistry of Def8l!oCe. 
27. 

under 
2907-

NEHRU, SHRI JAWAHARLAL-
contd. 
Demand(s) for Grant(s), 1953-54--

contd. 
Miscellaneous Expenditure under 

the Ministry of External Affairs_ 
2229-47. 

Discussion re: situation in Jammu 
2871, 2894-2906. 

Labour dispute at the l"Iindustar. 
Shipyard, Visakhapatnam. 4981 
--82. 

Law Minister's Speech on Speaker'. 
certificate on Indian Income-tall 
t/t.mendlMnt) Bill. 5881-84. 
5885. 

Leave of Absence to Rt. Rev. John 
Richardson. 3968. 

Motion for adjournment re-
Eviction of some M.Ps. from 

Windsor Place. 1476, 1479. 

Lathi charge and tear gas on pub-
lic meetings in Bara Tuti 1588, 

1592. 
Retrenchment in ordnance depots. 

6688-89. 
Visit of U. S. Destroyers to Cal-

cutta. 1262, 1263-65. 
Motion on adress by the President. 

65,332-33,444-76. 

Motior. re: association of Mem-
bers of Council of States with 
Public Accounts Committee. 6402, 
6405-07, 6556-57, 6592-99. 

Personal explanation by Shri V. G. 
Deshpande. 1776. 

Point of order as to whether Vin-
dhya Pradesh Legislative Assem-
bly (Prevention of Disqualifica-
tion) Bm be taken into considera-
tion. 6283-84. 

Point of Privilege-
Expunction of remark. 1989. 

Statement on foreign affairs. 6890 
-94. 

Statement r_ 
-- formation of Aridhra state. 

2803-08. 
NEHRU, SHRIMATI UMA-

Demand(s) tor Grant(s), 1953-54-
Expenditure on Displaced Persons. 

2853-59. 



HOUSE OF THE PEOPI..J!: 

NEHRU, SHRlMATI UlIA--coRU, 
Demand(s) for GrantCs), 1953-54-

coned. 
Minlstr7 of RebabWtatiOD. 2853-

59. 
Mini.str7 of· Works, HousiDC and 

SuppJ:f-
Motion to reduce the Demand-

Corruption and nepotism 
3479-85. 

Inadequate measures in indus-
trial bousing. ~79-85. 

J!!ast Pakistan Refupe· Women'. 
Home at Chunar. nu, 41~-44. 

General discussion on the KlilwQ 
Budaet. 818-23. 

Orphan&&e Bill (by Sbri M. L. 
Dwivedi.)-

Motion to coDSider and amend-
ment to refer to Select Com· 
mittee. 5018-21. 

NELLORE-

Demand for Grant, 1953-54-Rall-

Construction of New Line:s-Cepj. 
tal and Depreciation Fund-
Motion to reduce 1he Demand·-

LIue between and 
Cuddapah. 1170,' 1172--
1257. 

NEPOl'lSM-

See "'Corruption". 
NESAIIONY, SHRI A.-

Leave of absence to --.. 2717. 

NEVATIA, S]lRl V.-
GeDeral discussion on the Ra1lway 

Budaet. 757-i30. 
Leave of absence to -. 2'71'1. 

NEW DELHI CAPITAL OUTLAY-

Demand(s) for GrantCe), le53-54. 
MM-35. 35111·17. 

Demand (B) for Grant(e), on 
Account. 1953-54. 1291. 

NOMINATION(S)-
- to Panel of Chairmen. 5151. 

NON-OOMMxSSioNm ··OFl'ICl:ll(8'-
DemaDd(s) for Gl'llnt(I), 1953-5t-

Defenee Serviees, Effective-AIr 
I'orce-
Motton to reduce the demand-' 

Oiscontent among Air Foree 
mea due to unsatlsfac:hl'7 
treatment meted out t" 
other r.mk&. 2726, 2727-
2802, 2810-42, 2907-27. 

[)6,jence Services, Effective-Army-

"vt100, to reduce the demand·-
Hardships of the other rana fit 

respect of allowances, hou. 
lng, food. clotbinar. mediC-l-
aid leave and peneione. 2724, 
2727-2802, 2816--42, 2907-
2'7. 

Large-scale reversions of the 
havildar clerks. 2724. 2727-

2802, 2810-42, 2907-27. 
Low Scalell of pay of the other 

ranks of the Anny. 27M,. 
2727-2802, 2810--f2, 2807-21. 

NORTH EASTEBN·RAILWAY-
See "Railway, North Eastern". 

NOTIFICATION(S)-

Central Excise - No. 8-

Laid on the Table. 415S. 

Minietry of Commerce and lIacIu. 
try - No. 18(4)-T.B./52, dated 
the 10th January, HID-Laid OIl 
the Table. 32. 

Ministry of Labour -- Laid _ 
Table. 4628. 

Ministry of Transport -- l:..Jd .. 
the Table. . 4628. 

-- amending Central J:xcta. 
Rules, 1944--Laid on the Table. 
8690. 

- amendinJ Coal Mines Reacue 
Rulell-Laid on the Table. 5312. 

-- amendinl Generlii 1t.eI!1lattMl 
of the Industrial Finance c:orpon. 
tion of India-Laid on tb_ Tabl .. 
81l94. 
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NOTIFICATION (S)-contd. 
-- issued under the Central ... 

cises and Salt Act 1944.-Laid 0'1 
the Table. 2718. 

-- issued under the Requisition-
ing and Acquisitioning of Immov-
able Property Act-1952-Laid on 
the Table. 1267-68. 

-- making amendments to CIne-
matograph (Censorship), &les, 
1951-Laid on the Table. 1267. 

-- re accidents in Champion Reef 
Gold Milnes, etc.-Laid on the 
Table. 6601-02. 

-- under section 11 of Salaries 
and Allowances ot Ministers Act, 
1952-Laid on the Table. 4714. 

o 
OBSERVATtON(S)-

During the course of discwsion on 
the motion tor adjournment re-
larding the detention of three 
l\4.Ps. the Deputy Speaker observ-
ed that the court is not an exec-
tive autMrity, directly responsi-
ble to the Government. Even the 
Government is only one of the 
suitors to a particular case. 
Under these circumstances even if 
there be any mistake or other-
Wise this Parliament has DO 
jurisdiction. 1984-85. 

ornCER(S)-

Demand (.,) for Grant(s), 19!13-54-
PEPSU-
District Administration-

Motion to reduce the Demand-
Failure to punish offtcers on 

whom charges of corrup-
tion and repression are 
brought forth. 5693, 5694-
5703. 

1!:iections for Legislatur_ 

Motion to reduce the Demand-
Disciplinary action against 
-- responsible for corrup-
tion and irregularities in 
general election. 566'1, 
5668-92, 569~703. 

OFFICER(S) -contd. 
Demand(s) for Grant(s}, 1953-54-

contd. 
PEPSU-

Elections for Legislatures-contd. 
Motion to reduce the Demand-

contd. 
Failure to take steps agains1. 
-- who are alleged to 
have interferred with pre-
viOUs elections. 5693, 5694-
5703. 

Dema'ld(s) for Grant(s), 1953.54-
RailwtlYll-
Railway Board-

Motion to reduce the Demand-
Abolition of category. of class 

n --. 1015, 1020-80. 
Reportr of the teams of omciala 

whlc}, visited scarcity affected 
area'> -Laid on the Table. 6694. 

On.,...:. 
Demand(s) for Grant(s), 1953-54-

Ministl')' of Commerce aDd 
Indultry-
Motl(n to reduce the Demand-· 

Seri,us thraat of fall in ~rice 
of coconuts and coco-
nut --. 3540, 3543-361'" 
3620-63. 

Ministry of Works, HowiDJt lIDO 
Supply-
Motion to reduce the Deman .... · 

Price policy Te. petroleum 
product$ particularly fm-
nace --. 3436, 3438-3511. 

Half an hour discussion on importl 
of copra and coconut --. 3107-
2u. 

OIL SEED(S)-
Election- to Indian Central 

Committee. 3535, .3970-71. 
ONGOLE-

Demand(s) for G.cIllt(S), 1953-M-
~nwayS-

Construction ~ New ~ 
Capital and Depreciation !'undo"-

Motion to reduce the Demand-
Line between - and CUmblU'. 

1170, 1172-1257. 
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ONION (S)-
Demand(s) for Grant(s) , 1953-54-

Ministry of Commerce and 
Industry-

Motion to reduce the Demand-
Favouritism shown in grant 

of license.; to certain mer-
chants of Tuticorin in res-
pect of export of --. 
3540, 3543-3617, 3620--63. 

OOREGAM GOLD COMPANY-
Demand(s) for Grant(s), 1953-54-

Ministry of Labour-

Motion to reduce the Demand-
Serious threat of retrench-

ment in -- in Kolar Gold 
Fields. 2495, 2499-2580. 

OPEN LINE WORKS-ADDITIONS-
Demand for Grant, 1953-54-

Railways. 1257, 1259. 

OPEN LINE WOHKS-DEVELOP-
MENT FUND-
Demand (5) for Grant (5). 1953-54-

Railways- . 
Motion to reduce the Demand-

Bringing of Kakinada on 
main line. ll71, 1172-
1257. 

'Go - as - you - pleue' tickets. 
1171, 1172-1257. 

Overbridge near Godhra sta-
tton. 1171, Il'n-1257. 

Statiens for Tambaram sana-
torium. 1171, 1172-1257. 

Tanjore-Na~e train service. 
1171, 1172--l257. 

OPEN' LINE WORKS (R.EyENUE)-
LABOUR WELFARE--

Demand(s) for Grant(.;), 1953-54-
Railways. 1257. 1259. 

OPEN LINE woRKs (REVENUE)-
OTHER THAN LABOUR WEI..-
FARE-

Demand(s) for Grant(.), 1953-54-
Bllilwva. 1257, 1259. 

OPEN LINE WORKS-llEPLAC~ 
ME'fl'S-
Demaod(s) tor Grant(s). 1953-b-t-

Railways. 1257, l259-1O. 

OPIUM-
Demant\(s) for Grant(s), 1953-M-

3706-~7. 3717--94, 3795-38~ 
8869. 

Demand(s) for Grant(s) OIl AccoUDt. 
1953-54. 1273. 

ORDINARY WORKING EXPENSES--
AD'4INISTRATION-

Demand(s) for Grant(s). 1953-Sf.-
Railways. 1010-80. 

'4otion to reduce the Demand-
Bad conditions of flewly built 

railway quartet" In If.&. 
Rly. 1018, 1020--60. 

Corruption in adminutratiQD. 
1018, 1020-80. 

Corruption in railway aclm1nia-
tratiOn. 1018, 1020-80. 

Corruption in the administra-
tion. 1019, 1020-80. 

Discrimination reo ~t-free 
quarters of S.M & A.S.M. 
in Southern Railway. Ull., 
1020-80. 

Economy of expeJ1Ses in 
administration. 1017-11. 
1020-80. 

EfIlclency. 1017-18, 1020--80. 
Fall in income from railwal'L 

1019, 10~-80. 
Future set-up of RaUwq 

Clearing Accounts OfIloe. 
10i7, 1020-80. 

Inabillty to prevent begon 
in running tralna. 1018. 
1020-80. 

mereale of basic pay w 
stationmaster etc. 1011. 
1020-80. 

Indian RaUwa,. Conferenf'e 
AllociaUQn. 1018. 1020--18. 

Indiscriminate tran3fer of 
staft. 1017, 1020---lIl1. 

Labour Pollq. 1017. 10?Cl-
80. 
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ORDINARY WORKING EXPENSES-
ADMINlSTRATION--contd. 
Demand(s) for Grant(s), 1953-54-

contd. 
Motion to reduce the Demand-

contd. 
Non-recognition of All India 

Ministerial Staff Associa-
tion. 1016, 102~. 

Non-recognition of All India 
Railway Inspectors' Assocla-
tion. 1016, 1020-80. 

Pay structure at Station-
masters and assistant 
Stationmasters. 1018, 1020-
80. 

Recovery of arrears of salary 
etc. by Railway employee •. 
1018, 102(}-80. 

Refusal of supplies. 1017-11, 
1020-80. 

Reinstatement of discharged 
or suspended workers. 
1017, 102(}-80. 

Two scheduled caste membenl 
on Railway Service Com-
mission. 1017, 1020-60. 

Victimisation of worken 
under carriage Foreman, 
Howrlih. 1017, 1020-60. 

Demand(s) for Supplementary 
Grant(. .. ), 1952 - 53-Railways. 
1293, 1340. 

4lU)INARY WORKING EXPENSES-
LABOUR WELFARE-
Oemand(s) for Grant(s), 1953-54-

BaUw.,--
Motion to reduce the Demand-

Canteens in the Golden Rock 
Workshops. 1168, 1172-1257. 

Curtailment ot medical facili-
ties. 1168, 1172-1257_ 

Declaring of staff medically un-
fit. 1168, 1172-1257. 

Hostel at Bittragunta. 1169, 
1172-1257. 

Inadequacy ot health and Wel-
tare services schemes. 1169, 
1172-1257. 

Inadequate amenities. 1168, 
1172-1257. 

ORDINARY WORKING EXPENSES-
LABOUR WELFARE-contd. 
Demand(s) for Grant(s), 1953-54-

Railways--contd. 
Motion to reduce the Demand-

contd. 
Medical facilities tor railWQ' 

employees. 1168, 1172-
1257. 

Medical treatment of f8Illil7 
members of railway ser-
vants. 1168, 1172-1257. 

Railway school at Bittra-
eunta. 1169, 1172-1257. 

alchools for employees child-
~. 1168, 1172-1257. 

Demanals, for Supplementa17 
Grant(s), 1953-54-Railwaya. 
1293-94, 1300, 1316-40. 

Kotion to reduce the Demand-
Heed of ~tter facilities to raU-

wayrnel. "l"egarding grant at 
pass etc. 1300. 1339. 

ORDINARY WORKING EXPENSES-
MISCELLANEOUS EXP£NSES--" 
'Oemand(s) for Grant(s), 1953...54-

Bailways-
Motion to reduce the Demand-

Bad condition of labour in the 
railways. 1168, 1172-1257. 

Gratuities to discharged staff. 
1167, 1172--1257. 

Inadequacy of passenger &me-
- nities. 1167, 1172--1257. 

Increase in railway accidents. 
1167, 1172--1257. 

Reduction of rice ration. 1167, 
1172-1257. 

Reduction of rice ration. 1167, 
ties. 1167, 1172-125'1. 

ORDINARY WORKING EXPENSES-
OPERATING STAFF-

Demand(s) for Grant(s), 1953-54-
Railways-

Motion to reduce the Demand-

Disabilities of railway staff. 
1019-80. 
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ORDINARY WORKING EJCP1;NBS-
OPERA.l'ION (FUEL)-

Demana(s) for Grant (s). 1953-54-
Bailwan-

Motion to reduce the Demand-
Low wages of shift chargemeJl. 

1167, 1172-1257. 
State Railway Collieries. 

1167. 117"-1257. 
Demand(s) 

Grant(J). 
1293. 1340. 

for Supplementary 
1952· 53-Railwa;ys. 

ORDINARY WORKING EXPENSES-
OPERATION OTHER THAN STAFF 
AND FUEL-

Demand(s) for Grant(s). 1953-54-
Railways. 1257. 1258. 

ORDINARY WORKING EXPENSES-
aEPAIRS AND lIlAINTENANCE--
Dlm!and(s) for Grant(s). 1953·54-

Railways. 125'7. 
Demand(s) for Supplementary 

Grant(s). 1952· 53--Rallwan. 
,1293, lite. 

ORDNANCE DEPOT-
Motion for adjourmnent ". 

Retrenchment in (Dis. 
allowed). 8687-89. 

ORDN~CE FACTORY-
See "Factory (ies) ". 

ORGANISATION (S)-

Demand(s) for Grant(s), 1953.54-
Emplo)'lllent Exchanges and Re-

settlement-
Motion to redl,lce the Demand-

Closm. down of Gorakbpm 
Labour --. 2498. 2499-
2580. 

~(a) ..fDr Grant(s)-PEPSU-
Pollee-

Motion to reduce the Demand-
Ilepre3ston against peasants' 

IIDd people's --. 5693. 
994-5703. 

Jtlecnon to Natlooal )'ood and Agrl. 
cultural - IJ.a.i.son Committee. 
JUl. a8'11. 

ORISSA 

Demand(s) for Grant(s), 1953·54-
Cabinet-

Motion to reduce the Demand-
Transfer of the contiguOtll 

Oriya ·:;peaking tracts cir 
Madras to 3229, 
3234-3318. 

Capital Outlay of the Ministry of 
Commerce and Industry-
Motion to reduce the Demand-

Delay in setting up' the Jl'OIl 
and steel factory in --. 
3542. 3543-3617. 3626-63. 

Indian Posts and Telegraphs De-
partment (Including Working 
Expenses)-
Motion to r~uce the Demand-

Village post oftlces in--
and telephone and telegraph 
offices in district and sub-
divisional headquarten. 
3127, 3133-3219. 

ORPHANAGEBnL (BY SHRI M. L. 
DWIVEDl)-
See "Bill (8) ". 

OTHER CAPITAL OUTLAY OF THE 
MINISTRY OF COMMUNICA-
TIONS-
Demand (5) tor Grant (,). 1953-5«. 
• 3126. 3221. 
Demand(s) tor Grant(s) on Aceouat, 

1953-54. 128'1. . 

OTHER CAPITAL OUTLAY OJ' THE 
MINISrRY OF FINANCE-

Demand(S} for Grant(s), 19~M-

3710. 3717-94, 37~5--3868, 3812. 

Motion to reduce the DemaDd-

Grant to community profecta 
aDd Colombo Plan and pollc1' 
underlying therein. 37141, 
3868. 

Demand{s} for Grant(a) OD Account, 
1953-54. 1288. 

Demand(s) for Supplemen<ta1'7 
GrantC.), for 1953·114. ~_ ._ 
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OTHER CAPITAL OUTLAY OF THE 
MINISTRY OF FOOD AND AGRI-
CULTURE-

Demand(s) for Grant(s), 1953-54. 
2257, 2261-2344, 2348-88, 2389. 

Motion to reduce the Demand-
Redistribution of land to remove 

economic inequality. 2261, 
2388. 

Demand(s) tor Grant(s) on Account, 
1953-54. 1289. 

OTHER. CAPITAL OUTLAY OF THE 
MINISTRY OF IRRIGATION AND 
POWER-

Demand(s) for Grant(s), 1953-50& 
3042, 3045, 3046-3106, 3107. 

Motion to reduce the Demand-
Extension of electric supp!7. 

3045, 3108. 

Demand(3) for Grant(s) on ACCOunt, 
1953-54. 1289-90. 

OTHER CAPITAL OUTLAY OF THE 
MINISTRY OF NATURAL RE-
SOURCES AND SCIENTIFIC RE-
SEARCH-

Demand(s) for Grant(s), 1953-54. 
3868. 3878. 

Demand(s) for Grant(s) on Account, 
1953-54. 1290. 

Demand(s) for Supplementary 
Grant(s), 1953-54. 564. 

OTHER CAPITAL OUTLAY OF THJ: 
MINISTRY OF TRANSPORT-

Demand(s) for Grant(s), 1953-54. 
3868. 3879. 

Demand(s) for Grant(s) on Account. 
1953-54. 1291. 

OTHER CAPITAL OUTLAY OF THE 
MINISTRY OF WORKS, HOUSING 
AND SUPPLY-

Demand(s) for Grant(s), 1953-54. 
3435, 3517. 

Demand(s) for Grant(s) on Account, 
1953-54. 1291-92. 

OTHER CIVIL WORKS-
llemand(s) for Grant(s), 1953-54. 

3434. 3437, 3438-3515, 3516. 
Motion to reduce the Demand-

Corruption, bribery- and ne~ 
tism. 3437, 3438-3515. 
Failure to absorb all work· 

charged temporary em-
ployee.;. 3437, 3438-3515. 

Demand(i) for Grant(s) on Account, 
1953-54. 1285. 

OTHER ORGANISATIONS UNDER 
THE MINISTRY OF PRODUC· 
TION-
Demand(s) for Grant(s), 1953-54. 

3868, 3878. 
Demand(s) for Grant(s) on Account, 

1953-54. 1282. 
OTHER RANKS-

See "Non-Commissioned Officers". 
OTHER SCIENTInC DEPART-

MENT-

Demand(s) for Grant(s), 1953-54. 
2391-92, 2491. 

Demand(s) for Grant(s) on Account, 
1953-54. 1272. 

OTHER TAXES AND DUTIEs-
Demand(s) for Grant (s); 1953-54-

PEPSU. 5633-34, 4845-66, 56611-
92, 5694-5703, 5704. 

Demand(s) for Grant(s) on Account, 
1953-54-PEPSU. 2972-73, 2983-

. 3023, 3024. 
Demand(s) for Supplementary 

Grant!s), 1953-54--PEPSU. 2930, 
2936-64, 2965. 

OVERSEAS COMMUNICATIONS 
SERVICFr-
Demand(s) for Grant(s). 1953-54. 

3125. 3220. 
Demand(s) for Grant(s) on Account, 

1953-54. 1270. 

• _. 
PAXISTAN-

Demand(s) tor Grant(s), 1953-54-
External Affairs-

Motion to reduce the Demand-
Policy of lIPpellsement t~ 
wards-. 2146, 21~52. 
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PAKISTAN-eontd. 
Demand(s) for Grant(s). 1953-54-

ccmtd. 
IIin1stry of F1nanee-

Motion to reduce the Demand-
Exchan&e of -- securities 

and shares held by Indian 
nationals. 3711, 3717-i14. 
3795-3868. 

Problems of displaced banks 
frum West --. 3'lll, 
3717-94, 3795-3868. 

llinistrv of Rehabilitation-. 
Motion to reduCe the Demand-. 

Compensation to the displaced. 
persons to West -_. 2585, 
2586-2714. 

The rebabUltation of East 
Bengal refugees. 2585, 
258&-2'114.. 

Pre-partition Paymentlr-
Motion to reduce the Demand-

Problem of recoveries of fun'ds 
belonging to displaced 
banks from West Pakistan. 
3715, 3'117-i14, 3795-3888. 

Half an hour Dlacus31on-
East PaldBtaD, Refugee Women'. 

Home at Chunar. 413'1-53. 

PAKUTHY-
Demand(s} for Grant(s), 1953·M-

Ministry of Communicatioos-
Motion to reduce the Demand-

Necessity of accepting a Kant 
as a village in Travancore-
Cochin and not a --. 
3127, 3133--3219. 

PANCHAYAT(S)-
Demand(s) for Grant(s), 1953·M-

PEPSU-
Miscellaneous-

Motion to reduce the Demand-
Panchayets. 5694-5703. 

PANDE, SHRI C. D.-
Air Corporations BiD-

Presentation of Report of Select 
Committee. 5406. 

Central Excbes and Salt (Ameud· 
ment)Bill-
Motion to conalder. G'11-'14.. 

PANDE, SBRI C. D.~ontd. 
Estate DutyJ!lill-

Motion to consider as reported by 
Select Oo-_itiAa. 6817. 

Finance Bill-
Motion to consider. 42'7-'74-

Union Duties of Excise (Distribu. 
tion) Bill-
Motion to consider. 1349. 1350. 

1360. 

PANDEY, DR. NATABAR-
Demand(s) for Grant(s}, 1953·M-

Aviation-

Moti~Q to reduce the 'Oemand-
Grievances of lower grade em-

ployees and management of 
omeers. staff etc. 3132. 

Indian Posts and Telegraphs 
Department (Includ1q 
working Expenses)-

lIotion to reduce the Demand-

Censoring of letters and tele-
grams. 312'1. 

Village post oft\ces in Orilla. 
and telephone and telegraph 
omces in district and sub-
divisional headquarters. 
312'7. 

Demarld(s) for GranUa) , 1953-54-
Railways-
Construction of New lin_ 

Capital and Depreciation Fund-
Motion to reduce the Demand-

Line3 from Talcber to SambaL 
pur etc. 1171, 1251-53. 

Uiscellaneous Expenditure-
Motion to reduce the Demancl-

New lines from BarabU to 
Sambalpur etc. 1188, 
1251-53. 

OrdJllar" Working ExpeaIee-
Labour Welfare-
Motion to reduCe the Demand-

Inadequacy of health: aDd 
welfare services scheme. 
1189, 1251-53. 

Medical facilitiea to ran...,. 
employees. 1251-B1. 



INDEX TO DEBATES, PART no THIRD SESSION, 1953 215 

PAPERS LAID ON THE TABLE-
A.dmlnistratlon of Evacuee Propert;y 

(AmeDdmea.t) Bill. 1082. 
Agreement betweeD Rajpramukh of 
.. Hyderabad and Reserve Bank of 

India. 4714. 
AgreemeDt betweeD the Rajpramukh 

of Mysore and the Reserve Bank 
of India. 217. 

A,creements in respect of the Pro-
prietary Rights over Atomic Mine-
rals. 3331. 

Ancient and Historical MonumeDts 
IIDd Archaeological Sites and Re-
mains (Declaration of National 
Importance) AmeDdment Bill, 1953 
as amended by the Counell of 
States. 4713-14. 

Annual Report and the Audited 
Account3 and ReVised Budget 
Estimates of the Employees' State 
InllUrance Corporation. 6318. 

Annual Report of Damodar Valley 
Corporation. 2809. 

Appropriation Accounts ete. of the 
Defence Services. 6401. 

Appropriation Accounts of the 
Defence Services for the year 
1949-50. 3970. 

Audit Report, Defence Services, 
1951. 3970. 

Audit Report, Defence Services. 
1952. 6401. 

Bllaspur Motor Vehicles Rules. 
1378. 

Budget StatemeDt of Deihl State 
Electricity Board. 5406. 

Calcutta High Court (Extension of 
Jurisdiction) Bill as l)aSSed by the 
Council of States. 5233. 

ClIDtonments (Amendment) Bill. 
112. 

.central Excise Notification No. 8. 
4155. 

Commercial Appendix to the Appro-
pnaUon AccountJ of the Defence 
Services for the ~r 1949-50. 
8970. 

PAPERS LAID ON THE TABLE-
ccmtd. 
Commercial Appendix to the Appro-

priation Accounts of the Defence 
SerVices for the year 1950-51 and 
the Audit Report thereon. 6401. 

Damodar Valley Corporation Budget 
Estimates for 1953-54. 2347. 

Delhi Road Transport Authority 
(AmeDciment) Bill-as passed by 
the Council of States. 6601. 

Development Councils Pl'OC!edCral 
Rules. 2808-09. 

Evidence 1'e Industries (Develop"" 
ment and Regulation) Amend-
ment Bill. 5735. 

EvldeDce tendered before the Select 
Committee on the Estate Duty 
BilL 6050. 

FinanCe Commission's Report. 31. 
Hyderabad Coinage and Paper Cur-

rency (Miscellaneous Provi:;ions) 
Bill--as passed by the Council of 
States. 3222. 

Livestock I~portatton (Amendment) 
.Bill. 612. 

Message from the Council of States 
forwarding the Scheduled Area 
(Assimilation of Laws) Bill. 1953 
as passed by them. 4153-54. 

Message from the Council of States 
forwarding the Travancore-
Cochin IDgh Court (Amendment) 
Bill as passed by them. ,U53-54-

Ministry of Commerce and Industry 
Notification No. l8(4)-T.B./5Z, 
dated the loth January, 1953. 
32. 

Ministry of Commerce IIDd IndustTy 
Order No. s.ao. 744, dated the 
2nd April, 1.53. MD. 

- -Ministry of Commerce aDd Industr7 
Resolution No. 3-T/(l)/52. dated 
the 22nd December, 1952. 31 • 

1Iinistry of Commerce and Industry 
Be8olUUOD No. 18(4)-T.B./52, 

dated the lOth January, 1953. 
32. 

'Ministry of Labour NoWlcaUOD&. 
4628. 
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PAPERS LAID ON THE TAB!.&-
Conte!. 
Ministry of Transport Notifications. 

4628. 
Notification amending Coal Mlnea 

Rescue RuleJ. 5512. 
Notification amending General ReIU-

lations of the Industrial FInance 
Corporation of India. 6894. 

Notification issued under the Re· 
quisitioninl and AequlaltlODlq ~ 

• Immovable Property Act, 1952.. 
1287-18. 

Jilot.iJication ma.kinC amendmimts to 
Cinematograph (Censorship) Rules. 
1951. 1287. 

Notification re accidents in Cham-
pion Reef Gold Mines, etc. 8601· 
02. 

Notifications amending Central 
ktises Rules, 1944. 6696. 

Notifications issued under the 
Central Excises aDd Salt Act, 1944. 
2718. 

Notifications Under section 11 ot 
Salaries and Allowances of Minis· 
ters Act, 1952. 4714. 

Pre3ident's Address. 1-23. 
President's assent to BiDs. 30·31. 
Pmcresa report of Five Year Plan 

and report of CommUDity Projects 
Admiiristration. 6695. 

lCepealing and Amending Bill, 1953 
as amended by the Council of 
States. '113-14. 

\ 
Report of a survey of PIlbUc Ad-

ministration in India. 6401. 
Beport of Expert Committee. 5151. 

52. 
Report ot Mr. J~ee Wancboo OD 

formation of Andbra State. 2808· 
09. 

Report of the Tariff Cominission on 
.tbe Ball Bearings and Steel Balls 
Industry, 1952. 31-32. 

:Report of the Tariff CommWlon OD 
the fair price3 ot Superphosphate 
for the period from 1st J8Duary 
to 15th AuiUSt. 31. 

PAPERS LAID ON THE TABLE-
contd. 
Report reiatine to the purcbale of 

sleepers for the HirakUd Dam PIo-
jed. 3040. 

Reports of the 
which visited 
areas. 8694. 

Reserve and Auxiliary Air fora. 
Act Rules. 5325. 

Scheduled Areas (AssimUatioo 01 
Laws) Bill, as passed by the 
Council of states. 4254. 

Statement containing lnfonnatiOD 
regarding voluntary surrender of 
salaries. 6695. 

Statement correcting the I"ePI7 
given to supplementar)' to S.Q. 
No. 1266. dated 27th June. 1952 
regarding rolling stock from 
Japan. 6696. 

Statement Ttl ftring in Kolar Gold 
Fields. 3121-22. 

Statement re recommendatioas of 
Dearness Allowance Committee. 
2253-55. 

Statement Ttl SupplementarT 
Demands for grants excluding 
Railways. 1952·53. 313. 

Statement showing action taken by 
Government on assurances, pro-
mises etc. given during variou. 

sessions. 6695-98. 
Statement showing extent of scarclt7 

conditions. 6602. 
Statements3howing the action takeD 

by the Government on assUran~ 
prQJn1ses and undertaking. liven. 
6317-18. 

Statement under proViso to sectioll 
16(2) of the Tariff Commission 

Act. 1951. 31-32. 

Tariff Commissions' Report on flax 
goods industry. 6050. 

Tarit! Commissions' Report on the 
conversion charges for bars and 
rods etc. 8049-50. 

"l'aritf Commi.as1on Report ,. ....... 
Aminophenot and Government 
resolution thereon. 2808-09. 
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PAPERS LAID ON THE TABLE-
eontd. 
Travancore-Cochin High Court 

(Amendment) Bill, as passed by 
the Council of States. 4254. 

PARIKH, SHRI S. G.-

Leave of Absence to --. 729. 

PARLIAMENT-

Demand(s) for Grant(s), 1953-54. 
3868, 3877 .. 

Demand(s) for Grant(s) on Account, 
1953-54. 1285. 

Motion for AdjOurnment re arreIt 
of three Members-(DisaUowed). 
1577-81. 

PARLIAMENT, MEMBER(S) OF-

Case against Shri Banarsi Pra3ad 
Sinha. M.P. 2346-47. 

Demand(s) for Grant(s), 1953-54-
Delhi-

Motion to reduce the Demand-
Irregularities in connection 

with the detention of 
three -. 32%9, 3234-3318. 

Eviction of some M.Ps. from Wind· 
sor Place. 1448-49. 

Motion for Adjournment re-
Detention of three----(DisaJlow-

ed). 1979-85. 

Eviction of some M.Ps. from Wind-
sor Plac~(Ta1ked out). 14'71-
81. 

Interference with rights of three 
Members-(Disallowed). 1583-
84. 

Motion re detention of three Mem-
bers and others. 2842-48. 

Point of PriVilege Te DeteDtkm of 
three --. 1985-88. 

Question of Privilege Te Arrest of • 
Member (Dr. S. P. Mookerjee). 
8478-111, 6423-25. 

PARLIAMENTARY COMMI~ 
Demand(s) for Grant(3), 1953-54.-

Ministry of Defence-
Motion to reduce the Demand--

Necessity for setting up a --
to go into the ways and 
means of effecting economy. 
2720, 2727-2802, 2811l-42. 
2907-27. 

PASSPORT-
Demand(s) for Grant(s), 1953-54-

Ministry of Rehabilitation-
Motion to reduce the Demand--

Unsatisfactory ·treatment of 
displaced persons migratin& 
before the----system. 2585 .. 
2586-2714. 

PATASKAR, SHRI-
Demand(s) for GN.nt(s). 1953-54-

External Affairs-
Motion to reduce the Demand-

Failure of Government to 
follow a consistent peace-
policy. 

Failure of Government to· 
follow a steady, dynamic 
and positive neutral foreign. 
policy. 

Failure of Government to-
safeguard interests of 
Indians in Ceylon. 

Failure to secure facilities for-
Indians to re-enter South, 
Africa. 

Need and desirability of IiQW-
datjDg the French anet 
Portuguese pockets' in India 

POlicy of appeasement to-
wards Pakistan. 2152-56. 

Hycierabad Coinage aDd . Paper 
Currency (Miscellaneous Provi.· 
sions) Bin-
Motion to consider as passed b). 

the Council of States. 3229, 30. 
Motion on Address by the President. 

345-52. 
Muslim Wakfs Bill (By Sbri SM 

Mohammed Ahmed Kazml)-

Motion to refer to Select Com 
mtttee. 2057-'80. 
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PATASKAR, SHRI-Contcl. 
Nomination of -- to the panel of 

Chairmen. 5151. 
Patiala and East Punjab States 

Union Legislature (Deleptiona of 
Powers) Bill-
Consideration of clauses. 5492-

94. 
Motion to pass as amended. 550~ 

07. 
.flATEr., SHRIMATI MANIBEN-

Air Corporations BIll-
Motion to refer to select Com-

mittee. 4762-67_ 
:Demand{s) for Grant (s), 1953-54-

JIinJstry of State-
Motion to reduce the Demand-

Abolition of Part C States. 
Policy of discrimination bet-

ween Parts A, B and C 
States. 

Privy purses and allowances 
of Indian rulers. 3401-07. 

Problem of integration of 
Part "c" States into their 
adjoining Part "A" or Part 
uB" States. 3401~7. 

-General discussion on the General 
Budget. 1782-89. 

.ATERIA, SHRI SUSHIL KUMAR-
Leave of abaence from the House. 

117. 
:PATIALA-

. Demand(s) for Supplementu'7 
Grant(e), 1953-54~SU-
Industries and SuppUe.-

Motion to reduce the Demand-
Heavy amount spent fO!" the 

industrial exhibition at 
-. 2945-64. 

:PATIALA AND EAST PUNJAB 
STATES UNION-

Demand(s) for Grant(I), 1953-54-
PEPSU-
Home Department-

Motion to reduce the Demand-
Integration of with 

PwlJab. 1i4S8'7, 5688. 6'703. 

PATIALA AND EAST PUNJAB 
STATES UNION-contd. 
Demand(s) for Grant(a), 1953-54-

conte!. 
Police-

Motion to reduce the Demand-
Repression against peasanfa' 

and peoples' organisations. 
5693. 5694-5703. 

Motion for Adjoununent f"e ~ 
sion of the Constitution in-. 
(Disallowed). 1481. 

Proclamation "e-laid on the 
Table. 1481-M. 

Besolution Te President's Proclama-
tion on-(Adopted as amend-
ed). 188,9-1978. 

PATIALA AND EAST PUNJAB 
STATES UNION APPROPRIATION 
BILIr-
Se. '"Bill(s)". 

PATIALA AND EAST PUNJAB 
STATES UNION APPROPRIATION 
(No.2) BILL-

See "Bill(s)". 

PATIALA AND EAST PUNJAB 
STJl.TES UNION APPROPRIATION 
(VOTE ON ACCOUNT) BILL-
See '"Bill(a)". 

PATIALA AND EAST PUNJAB 
STATES UNION, BUDGET-

See "Budget, P.E.P.S.U." 
PATIALA AND EAST PUNJAB 

STATE'S UNION LEGISLATURE 
(DELEGATION 01' POWERS) 
BILL-
See '"Bill (a)". 

PATIL, SHRI KANAVADl!i-
Demand{a) tor Grant(s). 19~3-54-

Other Capital Outlay of the, 
Ministry of Finance- , 
Motion to reduce the Demand-

Qrant to community projects 
and Colombo Plan and 
policy underl7iDl tberelJl. 
3751-M. 
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PATIL, SHRI SHANKARGAUDA-
Demand(s) for Grant(s), 1953.54-

Ir1inistTy of Home Affairs-
Motion to reduce the Demand-

Efficiency and economy in 
administration. 

EffIciency in geaeral adminis-
tration. 

Handling of the PrevenUVe 
Detention Act. 

Reorganisation of the Civil 
. Services. 
Training of Central Secre-

tariat Officers. 3282-86. 

PATNAIK, SHRI U. C.-
Demand(l) for Grant(s), 1953-54-

Defence Services, Effective-Air 
Force-
MoUon to reduce the Demand-

Delay in forming the Air 
Reserves and the Auxiliary 
Air Force and formulating 
rules for them. 

Failure to appreciate the vital 
role of air defence in 
modern warfare. 

Failure to organise sufficient 
units of the Air Wing ·of 
the National Cadet Corps. 
2727-33. 

Defence Services, Effective-
Arrny-

Motion to reduce the Demand-
Corruption and wastage in 

the purchase of stores and 
In the construction of 
workll.. 2724, 2727-33. 

rallure to form suitable re-
serves and to expand the 
potential reserves. 2724, 
2727-33. 

"allure to organize ordnance 
. factories and other defence 

industries 80 as to minimise 
purchases from outside. 
2724, 2727-33. 

Failure to provide for the re-
habilitation of ex·service 
personnel in civil lite. 
2'125, 2727-33. 

PATNAIK, SHRI U. C.~ontd. 

Demand(s) for Grant(s), 1953-54-
cantil. 

o.fence Services, Effective-
ltavY-

Motion to reduce the Demand-

rallure to formulate legisla. 
tion for the Indian NavY, 
and for Naval volunteer 
reserves aDd auxiliaries. 
2726, 2727-33. 

rallure to OI"gani;e sufliclent 
units of the Navy Wing of 
the National Cadet Corps. 
%726, 2727-33. 

I'allure to utilise the Chilka-
Gopalpur area for naval 
defence and boys training 
establishment 2726. 2727-
33. 

Reed for mobilization and 
training of coastal sea 
fares for coastal industries 
and for coastal defence 
through appropriate naval 
reserves or auxiliaries. 
2721, 2727-33. 

Ministry of Defence-

Motion to reduce the DemBDd-

Failure to adopt modem 
trends of Defence OrganIsa-
tion so au to ensure 
economY while increasing 
efficiency. 2721, 2727-33. 

Failure to provide for the 
training of defence person-
nel to belp the nation'. 
socia-economic develOpmeDt 
drive. 2721, 2727-33. 

Necessity of building up 
citizen forces to form 
second line of defmce for 
the Army, NavY and Air 
Force. 272l,t'l27-33. 



BOUSE OF TBB PaOPL&. 

PATNAIK SHRI U. C.-coMd. 
Demand(s) for Grant(s). 1953-54-

ConId. 
,?~tiPUrpose River Scheme.-

Motion to reduce the DemaDd-
Inefficient and baphazard 

planning of multipurpose 
prbjects and the wastage, 
corruption and nepotism in 
the execution thereof. 3044. 

Motion on Address by the President. 
53-54. 240-46. 

PAWAR, SHRI V. P.--l2eetlon of -- to Indian Central 
on Seeds COmmittee. 3970·71. 

PAY-

:lemand(s) for Grant{l.;), 1953-54-
Defenee Services, Effectlv~ 

Anny-

Motion to reduce the Demand-
Low seales of -- of the 

other ranks of the Ann7. 
2724, 2'n7-2802, 2810-42, 
2907-27. 

Demand(s) for Grant(s), 1953-54-
Railways-

Ordinary Working Expenses-
Administration-

Motion to reduce the Demand-
Increase of baSic -- for 

station masten etc. 1017, 
1020-80. 

-- structure of station 
mast.?rs and Assistant Sta· 
tion mariteTs. 1018, 1020-
80. 

Recovery of arrears of salary 
etc. by Railway emploYee8. 
1018, 102~0. 

Railway Board-
Motion to reduce the Demand-

Economy of pay of officers. 
1016, 1020-80. 

lteductlon of -- of high. paid 
amclau. lOIS, UI20--80. 

S .. Idao "SalBr7". 

PAYMENTS TO INDIAN STATIlS 
AND COMPANIES-

• 
DemandCa) for GranUs} , 1953-54-

Bailways-

Motion to reduce the Demand-
Policy of subsidy etc. 1169. 

1l'n-1257. 

PAYJD:NTS TO OTHER GOVERN-
1dIn'S. DEPARTMENTS !'I'C.-

Demand(s) for Grant(s) on 
Account, 1953-54. 1274.· 

PAYJlENTS TO OTHER GOVERN-
MJ:NTS. DEPARTMENTS, ETC. ON 
ACCOUNT OF THE ADM~­
TION OF AGENCY SUBJECTS AND 
MANAGEMENT OF ~ 

Demand(s) for Grant(s), 1953-54.. 
3707, 3717-94, 3795-3868, 3881. 

Demand(s) for Supplementary 
Grant (s), for 1952-53. 56%. 

PAYMENTS TO RETRENCHED PER-
SONNEL-

Demand(s) for Grant(s), 1953-54. 
3710, 3717-94, 379&-3868, 387%_ 
Motion to reduce the Demand-

Inadequate provision tor pen-
sion to retrenched persons 
specially ministerial staff and 
labour. 3716, 371'--94, 3795-
3868. 

Demand(s) for Grant(s) on Account. 
1953·54. t288. 

PEACE-
Demarul(s) for Grant(s). 1953-54-

_ External Aftairs-
Motion to reduce the Demand-

l'allure of Government to 
follow a consistent--
polley. 2147, 2148-2252. 

PJ:ACE, M1!SSAGE 0"-

DemanG.\s) for Grant(s). 1953·54-
&xwmal Affairs-

Motion to reduce the Demand-
Leaderships of India in AsIa 

to propagate the -- to 
the Asian people. 21411, 
2148-2252. ---------------_.-
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I'EASANT(S)-

~d(s) for Grant(s), 1953-54-
~culture-

Motion to reduce the Demand-
Failure to provide lands to 

the landless agricultural 
population. 2261-2344, 
2348-88. 

Protection to poor -- and 
aericultural labourers. 2260, 
2261-2344, 2348-88. 

See also "Farmer(s)". 

I'ENSION(S)-
Demand(s) for Grant(s), 1953-54-

Commuted Value of Pensions-
Motion to reduce the Demand-

Policy of further payment of 
commuted value of--
specially in England. 3718, 
3717--64, 3795-3868. 

Defence Services, Effective-Air 
Force-

Motion to reduce the Demand-
Hardships of the Air Force 

personnel in respect of pay, 
allowances, food, medical 
aid, leave and --. 2728, 
2727-2802, 2810-42, 2907-
27. 

Defence Services, Effective-
Army-

Motion to reduce the Demand-
Hardships of the other ranka 

in respect of allowances, 
housing, food, clothing, 
medical aid, leave and --. 
2724, 2727-2802. 2810-42, 
2907-27. 

Defence Services, Effective-
Navy-

Motion to reduce the Dernand-

Hardships of the Navy per. 
sonnel other ranks in ~s­
pect of pay, allowances, 
food, medical aid, clothing, 
\eave and. pensions. 2725, 
1727-2802, 2810-42, 2907-
17. . 

PENSION (S)-contd. 
Demand (s) for Grant(s), 1953-54-

contd. 
Ministry of Works, Housing and 

Supply-
Motion to reduce the Demand-

Need to extend Provident 
Fl!Pd-Rules and gratuity 
facilities to permanent and 
temporary work.; charged 
staff. 3436, 3438-3515. 

Payments to Retrenched Person· 
nel-
Motion to reduce the Demand-

Inadequate provision for --
to retrenched persons 
wedally ministerial' staff 
and labour. 3716, 3717-94, 
3795-3868. 

SUDerllnnuation Allowances and 
Pensions-
Motion to reduce the Demand-

Necessity of discontinuing 
forthwith payment of super-
annuation allowances and 
nensions in England. 3714, 
3717-94, 3795--3868. 

Territorial and Political Pensions-
Motion to reduce the Demand-

Failure to provide for --
~ political .,ufferers. 3714, 
3717-94. 3795-3868. 

Steps to tax -- payable to 
Rulers of fanner India 
stateS. 3714, 3717-94, 
.1795--3868. 

Demand(s) for Supplemen,tary 
Grant(s), for 1952.53- . 
Commuted value of --. 563. 
Superannuation Allowances and-. 

564--66. 

PETITIONS COMMITTEE ON-
"See Committee on Petitions" .. 

PE'l1iOLEUM-
. Demand(s) for Grant(s), 1953-54-

Ministry of Works, Housing and. 
Supply-
Motion to reduce the Demand-

Price policy re- products 
partieul~ly furnace on. 
3436, 3438-3515. 

--------~------------



BOUD 01' 'l'BB Pi:OPLJ: 

PILLAI, SHRI THANU-
I'lDaQce Bill-

Motion to pass is amended. 
4592--95. 

Salaries and Allowances or Oftlcers 
of Parliament Bill- . 
Motion to consider. 5204-07. 

PILLAI, SHRI V. T. MUNISWAMI-
Death of Sbri Gopalaswami Ayyan. 

,ar, Sbri Nalini. Ranjan Sarkar 
and --. 24-28. 

PLAN (S)-
Demand(s) for Grantes), 1953-54-

Ministry of Irrigation and Power. 
Motion to reduce the Demanci-

Woridng of the planning ad-
ministration and the man· 
ner in which the -- are 
made out and executed. 
3042. 

Multipurpose River Schemes-
Motion to reduce the Demand'-

Corruption. nepotism, ftnancial 
irregularities. delays, wast-
age and unco-ordinated 
planniDg in Hirakud Pr0-
ject. 3044. 

Ineftl.cient and haphazard 
planning of multipurpose 
projects and the wast8Ie, 
eorruption and nepotism in . 
the execution· thereof. 
3044. 

PLANTATION LABC>Ull Ac:t-
See "Aet(s)". 

POCKER SAHEB, SHRI-
Air Corporations Bill-

Motion to pus as amended. 81D-
ae. 

Appropriation (No.3) BiU-

Kotion to c:aaaider.'924, _.' 
POJ:T(S)-

Demand(s) for Grant(s), 19U-M-
IDdJan Posta and 'l'eleeraPu De-

partment including Worltin, 
I!xpenses)-
Motion to reduce tbe Demand-

Absenee of emU of any South 
Indian --, saint or --
•• fnt on postage stamps. 
• 129, 113S--I219. 

PoINT OF ORDER-
Whether durin.l the lenera! ~ 

lion on Pepsu Budiet extraJle.. 
ous matters, i.e. matters relatin8 
to Rajasthan Assembly and the 
Rajasthan people could be dJa-
cussed. 

Ruled that the referenee is 
absolutely irrelevant. 5557-58. 

POINT OF PRIVILEGE-
Detention of three M'ps. 1985· ... 
Expunction of remark. 11188-t11. 

PO;.ICE-
Demand(s) for Grant(s), It53.5+-

Delhi-
Motion to reduce the Demand-

Irregularities in conneetioD 
with the detention of three 
M'ps. 

-- excises and represaicm 
in Delhi. 32211, 3234--3318. 

Poli~ 

Motion to reduce the Demand-
Emciency and discipline iD the-

--administration. 
Lack of proviJion of spedal 
--for Rajasthan. 

Low seales of pay of --
ata1!. 3335-3429. 

Demand(s) for Grant(s) on AecouDt. 
11153·14. 1277. 

Demand(s) for GrantC~) on Account. 
If153-54-PEPSU. 2977-78, 21113-
3023, 302'1. 

Demand(s) for Grant(s), 11153-54-
PEPSU. 5838, 5845-88, 5H'f. 
5688--92, 5893, 56114-5703, 5'108. 
Motion torecluce the Demand-

Repression b)" apiut 
people. 5687,5668-92. 5CIH-
5703. 

Repression apinat peasants' and 
people's orpuiaationa. 181S. 
15894--5703. 

Demand (I) tor SuPP'lemeDtal7 
Grant(s) for 1952-53. 5811--78. 

lIotlon for Adjoumment re LatbI 
Charle by - iD Delbi-rot.-
allowed). 8417 . 
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POLICE FIRING-
Motion for Adjournment 1'e ~ 

on Kolar Gold Field Workers. 
803. 

Motion for Adjournment 1'e 
firing on refugees at Yole 
camp-(Disallowed) .1573-76. 

Motion for Adjournment re 
--in Hubli-(Disallowed). 
4625-26. 

Statement re firing in Kolar Go14 
Fields-Laid on the Table. 
3121-22. 

flOUCY (IES)-
Demand(s) for Grant(s), 1953-M-

Agriculture-

Motioo to reduce the Demand-
Jute--. 2260, 2261-2344, 

2348-88. • 
Aviation- .. 

Motion to reduce the Demand--
Labour -- depriving r~­

nition to Civil Aviation Em-
ployees Union. 3132, 3133:"-
3219. 

-- of subsidisation of avia-
tion companies. 3132, 
3133-3219. 

Capital Outlay of the Ministl'7 of 
Commerce and Industl'7-

Motion to reduce the Demand-

Vacillating -- regarding I.;et-
una up of the iron and steel 
factory. 3542, 3543-3617, 
J820-a. 

Commuted Value of PenaloIw-

Motipn to -reduce the Demand-
-- of further payment of 

commuted' value of pension 
specially in England. 3718, 
3717--'14, 3795-3868. 

J)efeme Services, Effective-

'i Army-

Motion to reduce the Demand-,. 
-of building and maintaining 

an efficient Army. 2722, 2727-
2802, 2810--42, 290!1-27. 

POLICY (IES)-contd. 

Demand(s) for Grant(s), 1953-Mo 
-contd. 
Education-

Motion to reduce the Demand-· 
-- in regard to education of" 

the scheduled tribes and. 
distribution of stipends and' 
scholarships. 2455-56. 

External Affairs-
Motion to reduce the Demand-

Fafiure of Government to· 
follow a consistent peace: 
- 2147, 2148-2252. 

Failure of Government to-
follow a steady, dynamic 
and positive neutral foreign· 
--. 2146, 2148-2252. 

-- of appeasement towardl 
Pakistan. 2146, 2148-225~L 

-- of drift in foreign affairs .. 
2145, 2148-2252. 

Indian Posts and Telegraphs· 
Department (Including Working~ 
Expenses)-
Motion to reduce the Demand--

Fiscal --. 3130, 3193-3219 .. 

Industries--
Motion to reduce the Oemand-· 
-- of Government in over-

coming the crisis in the tea. 
industry. 3541, 3543-3617 .. 
3620-63. 

-- of industrial development 
3542, 3543-3617, 3620-63_ 

-- regarding sericulture in-
dustry. 3540, 3543-3617,_ 
3620-63. 

-- regarding the develop. 
ment of industl'7 in the Five-
Year Plan. 3541, 3543-
3617, 3620-63. 

Loans and Advances by the-
Central Government-

Motion to reduce the Demand-

under~g advan~ 
loam to irrigation purposes.. 
3716, 3717-94, 3795--386tl 
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.POLICY (IES)-Contd. 

Demand(s) tor Grant(s), 1953-54-. 
contci 

lIlnistry of Commerce and Indus-
try- . 

Motion to reduce the Demand-
Export and imPOrt -. 3539, 

3543-3617. 3620---63. 

Failure to alter the character 
of foreign trade· specially 
import --. 3540. 3543-
3617. 362()--63. 

Import and export --. 3537, 
3540, 3543-3617, 362G---63. 

-- in regard to the control 
of foreign trade. 3538. 
3543-3617. 362G---63. 

-- of sending trade Com-
missions abroad. 3540, 
3543-3617. 362G-63. 

-- towards the rubber in-
dustry. 3538. 3543--3611. 
362G-63. 

-.«iDiatry of Defence--

Motion to reduce the Demand-
Policy. 2720.2721,2727-2802, 

2810---42, 2907-27. 

:Ministry of Food and Agrieulture-
Motion to reduce the Demand-

General -- relating to agri-
culture and food. 2258, 
2261-2344, 234r88. 

Policy. 2258, 2261-2344. 
2348-88. 

. .Minlstry of Labour-

Motion to reduce the Demand-
Lack of -.- for protectiDI 

Industrial workers from re-
trenchment. 2494, 2499-
2580. 

!.ack of unlfonn -- in 
according recognition to 
trade unions of employees 
of various Ministries of 
Central Government. 2496, 
2580, 2499-2580. 

POLICY (IES)-contd. 
Demand(s) for Grant(s). UJU-M-

contd. 
Ministry of Labour-contd. 

Motion to reudce the Demand-
contci. 
Lack of uniform -- towards 

recognition of trade unions 
of employees of various 
Ministries of the Govern-
ment of India. 2494, 2499-
2580. 

Ministrt of Works, Housing aDd 
Supply-
Motion to reduce the Demand-

Price -- Te petroleum pr0-
ducts particularly furnace 
oil 3436. 3438-3515. 

Other Capital Outlay of the Minis-
try of Finance-

• Motion to reduce the Demand-
Grant to community projects 

and Colombo Plan and -
underlying therein. 3718, 
3717-94, 3795-3188. 

J)emand(s) for Grant(s), 1953·54--
Railways-
Ordinary Working Expensea-

Administration-
Motion to reduce the Demand-

Labour - .. 1017, H)20-80. 
Railway Board-

Motion to reduce the Demahd-
- of administration of rail-

ways. 1015, 1020-80. 
-- of retrenchment in the 

officers' cadre. t015, 1020-
80. 

POLITICAL SUFFERER(S)-
Demand(s) for Grant(s); 19$3-M-

Territorial and PolWCa1 Pen-
sions-
Motlon to reduce the Demand-

Failure to provide· for pen-
sions to --. 3714, 3717:"" 
94, 3795-3868. ., 

fIORTS AND PILOTAGE-
Demand(s) for Grant(s), 1953-54. 

3168. 3878. 
Demaud(s) for Grant(s) Oft ~ 

19S3·M. 1284. 
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fORTUGUIIlSE POSSESSION IISI· . 

See "Foreign Poueuion (. , . 

POSTMASTI!:RISl-
Demand(s) tor Grant(s), 1953-54-

Indian Posts and Telegraphs De· 
partment (Including Working 
Expenses)-

Motion to reduce· the Demand-

Position of extra·departmental 
telegraphist and sub- --. 
3130, 3133-3219. 

Ministry of Communications-

Motion to reduce the Demand-
Living wage to non-depart-

mental and extra-depart-
mental --. 3126 3133-
3219. . 

Necessity of absorbing all the 
non·departmental -- as 
postmen, it they are not 
qualified to be appointed 
otherwise. 3126, 3133-3219. 

fiOST OI"P'ICE(S}-
Demand(s) tor Grant(s), 1953-54-

Indian Posts and Telegraphs 
Department (Including Workinl 
Expenses)-
Motion to reduce the Demand-

Distribution ot dak in village; 
from nearest --. 3132, 
3133-3219. 

Failure to implement "-- tor 
every villace" scheme in 
Travancore - Cochin. 3127, 
3133-3219. 

Need of mobile -- in all 
important towns and vil-
Jages. 3129, 3133-3219. 

. System of split duty work in 
G.P.O. and other -- in 
Calcutta. 3131, 3133-3219. 

VlllaJe -- in Orissa and 
telephone and telegraph 
oIIIces in district and sub: 
divisional ht",sdquarten. 
3127, 3133-32111.' 

2ft L.8.D.-

POST OFFICE, GENERAL--
Demand{s) for Grant(s), 1953.M-

Indian ·Posts and Telecrapbs 
Department (Indudinl Workinl 
Expenses)-
Motion to reduce the Demand-

Accommodation in -- Delhi. 
3131, 3133-3219. 

System of split duty work In 
-- and other post oMcel 
in Calcutta. 3131, 3133-
3219. 

POSTAGE STAMP(S)-
Demand(s} for Grant(s}, 1953-54-

Indian Posts and Telegraphs 
Department (Including Workinl 
Expenses)-
Motion to reduce the Demand-

Absence of efftgy of any South 
Indian poet, saint or poet. 
saint on --. 3129, 3133-
3219. 

Need to introduCe stamps with 
effigies of statesmen, na-
tional heroes, scientists, 
social reformers etc. in-
cluding such of them in 
South India. 3129, 3133-
3219. 

POSTAL EMPLOYEE(S)-
Demand(s) for Gunt(s), 1953-54-

Aviation-
Motion to reduce the Demand-

Grievances of lower grade 
employees and management 
of officers, staff etc. 3132, 
3133-3219. 

Indian Posts and Telegraphs 
Department (Including workin, 
Expenses)-
Motion to reduce the Demand-

Application of aafeguardine 
of National Security Rules, 
1949 against Posts and Tele-
graphs Department emplo-
yees. 

Confirmation of --. 3111, 
3133--3219. 

Grievances of lower-grade 
employees. 3130,3133--3211. 
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POSTAL HOLIDAY{S)- POSTAL STAFF-
Demand(s) for Grant(s), 19113-54-

Indian Posts and Telegraphs 
Department (Including Working 
Expenses)-
Motion to reduce the Demand-
-- on Sunday and incon-

verlience to public. 3129, 
3~219. 

POSTAL RATECS)-
Demand(s) for Grant(s), 1953-54-

Indian Posts and Te1egrapha 
Department (Including Working 
Expenses)-
Motion to reduce the Demand-

Increase of rates for regis-
tration, insurance and book-
posts. 3129, 3133-3219. 

Increase of rates for registra-
tion. insurance etc. 3128, 
3133-3219. 

Mode of accounting and con-
sequent reduction of--
3127, 3133-3219. 

-- of post cards and 
envelopes. 3130, 3133-3219. 

Rates of postage. 3128, 3133-
3219. 

POSTAL SERVICE(S)-
Demand(a) far Grant(.), 1963-54-

Capital Outlay on Posts and Tete-
IHPhs (Not met from 

,Revenue)-
Motion to reduce the Demand-

Diaunitormity in departmental 
and extra-departmental 
services. 3133-3219. 

Eztra-departmental.taff and 
policy of extension of -. 
3128, 3133--3219. 

Representation to 8Chedulecl 
castes in service. 3131, 
3133-3219. 

Kinistry of Communications-
Motion to reduce the Demand-

Anti-Communbt c:asnpaf8n 
permitted by - on poItal 
coven leD' from Calcutta. 
IIZ8, 3IU--I!I •. 

Demand(s) far Grant(.), 1953-M-
Indian Posts and Telegraplaa 

Department (Inclucling Wor~ 
E:a:;penaes) -
Motion to reduce the Demand.-

J:xtra-departmental staff and 
policy of extension of postal 
services, 3128, 3133-321', 

Repatriation of a~ 
staff on deputation ba 
Hyderabad. 3130, 31U-
3219. 

Upgrading of pay scales of 
head-clerks of circle ofBc:5. 
3127-28, 3133--3219. 

POSTMAN: (EN)-
Demand(s) for Grant(a), 1953-54-

Ministry of Communications-
Motion to reduce the Demand-

Neceaity of absorbing aD 
non-departmental post-
masters as - if they &rf~ 
not quallfied to be appoint-
ed otherwise. 3126, 3131-
3219. 

POSTS AND TELEGRAPHS-

Demand(a) for Grant(a>, 1953-54-
Indian Posts and TelegrapIW 

Department-
Motion to reduce the Deman~ 

Village post 01llcea In ~ 
and telephone and teJe-
graphll oftlces in d1strI.d 
and lub-divisional head-
quarten. 3127, 3133-3211. 

Indian Posts and TelegrapIW 
Department (Includin, W~ 
hpenseII)-
Motion to reduce the Demand-

Appllcatlon ot aafelUardiq 01' 
NaUonal Security Rules 1.-
against--- department em-_/ 
empIo:yees. 3131, :113;S-' 
3%UI. 

Fallure to make arr~emal(" 
for POStal seal and ...... 
ID HIndi and t.eleIr1Ima lit 
H1ndJ, 2130, 3133-1211. 
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AND ~~H(S)-

" Demand(s) for Grant(s), 1953-54-
ccmtd. 
Motion to reduce the Demand-

ccmtd, 
Postal and telegraph facilities to 
Lacadive Islands. 3129. 3133-

3219. 
Demand(s) for SUJlplementary 

Grant{s), for 1952-53-
Capital Outlay on Indian --

(Not met from Revenue). 563. 
Motion for Adjournment re strike of 

mail van workers of the --
Transport Service, Caicutta-

(Talked out). 727-29. . 

POWER HOUSE-
Demand(s) for Grant(s), 1953-54-

Supplies-
Motion to reduce the Demand-

Failure to improve -- in 
Agartala. 3436, 343&-3515. 

PRABHAKAR. SHRI N.-

Dernand(s) for Grant(s), 1953-54-
Education-

Motion to reduce the Demand-
tnadequate financial help to 
~cheduled caste students. 
242&-34. 

Priorities in Basic and Social 
. Education. 242&-34. 

Ministry of Education-
Motion to reduce the Demand-

Free and compulsory educa-
tion to children of scheduled 
castes and scheduled tribes. 
242&-34. 

Free and compulsory primary. 
education. 242&-34. 

Demand' for Grants, 1953-54-Rail-
ways--
Construction of New Lines-

Capital and Depreciation Fund-

Motlmt to reduce the Demand-

Policy re construction of new 
lines. 1208-10. .. 

PRABHAKAR, SHRI N.-comd. 

Demand(s) for Grant(e), l'53·M-
Railways-ccmtd. 
Miscellaneow Expenditure-

Motion to reduce the Demand-
Construction of. ExtensIaa 

Works and overbridge.. 
1206-10. 

Ordinary Working Expensell-
LaboUr We1far-

Motion to reduce the Demand-
Inadequate amenities. 1206-010. 

Orphanage Bill by Shri M. L. 
Dwivedi)-
Motion to consider and amendmeDt 

to refer to Select Committee. 
5003-117. 

PRE·P ARTITION PAYMENTS--

Demand(s) for Grant(s), 1953":54-
3709, 3717-94, 3795--3868, 3871. 
Motion to reduce the Demand-

Problem of recoveries of funds 
belonging to displaced banb 
from West Pakistan. 3715, 
3717-94, 3795--3868. 

Demand(s) for Grant(~) OIl Account, 
1953-54. 1275. 

PRESIDENT'S ADDRESS-'-
-- Laid on the Table. 1-23. 
Motion on Address by the PresldeDt. 

32-116, 122--216, 217--312, 313--
444. 

PRFSIDENT OF INDIA-
Message from the --. 729. 
Motion on addren by the --. 

444-502. 
President's anent to Bills-Laid _ 

the Table. 30-31. 
Resolution re President'. Proclama-

tion on PEPSU-(Adopted as 
amended). 1889-1978. 

PRESS-
Demand(s) for Grant(s), 1153-54-

StaUonery 8Jld Printina-
Motion to reduce the DemaDd--

Grievances of Central Govem-
ment -- employees. ta" 
3438-35111. 



:u8 HOUSE OF THE PBOPLE. 

PUVENTIVE D:&TENTlON -ACT-
Sft NAd(I)-, 

PBlCE(8}-
Demand(s) for Grant(s), 1953·54-

IIlnlstry of Commerce and Indus-
tr7-
Motion to reduce the Demand-

Serious threat of fall in --
of coconuts and coconut oil 
3540, 3543-3617, 3620---63. 

IIinistry of Food and Agricultu~ 
Motion to redllce the Demand-

Abolishing 'subsidyto reduce 
the --L of fOodgrains. 
2258, 2261~ 2348--88. 
2258, 2261- ·2344, 2348--88. 

Importing of bad food-stuffs at 
uneconomic --. 2259, 
2261---2344, 2348-88. 

Ministry of Works, Housing and 
SUpply-
Motion to reduce the Demand-

-- policy re petroleum pr0-
ducts particularly furnace 
oil. 3436, 3438-3515. 

l'lUNTING-
Demand(s) for Grant(s), 1953-54-

Stationery and PrinUn&-
Motion to reduce the Demand-

Delays in -- of proceedings 
of Hou.e of the People. 
3437, 3438-3515. 

PlUVATE MEMBERS' LEGISLA-
TiON-
See ''I,egialatien". 

P~E(S)-

)(otion Te detention of three Kem-
bers and others. 2842-84. 

PRIVILEGE, QUESTION OF-
ArTest of a Member. 6423-25. 
Arrest of a Member (Dr. S. P. 

IIooILerjee). 6478-81 

l'.RIVY P\.JBSES AND ALI.J:)WANCES 
OJ' INDIAN RULER&-
Demand(s) for Grant(s). 1953·54. 

3226, 3Z34-3318, 3335-3430. 

PRIVY PURSES AND ALLOW-
ANCES OF INDIAN RULERS-
contd. 
Demand(s) for Grant(s) on Account, 

1953·54. 1283. 
Demand(s) for Grant(.) on Account, 

1953-54-PEPSU. 2980, 2983-
3023, 3030. 

Demand(s) for Grant(.), 1953-54-
PEPSU. 5641, 5645--66, 5668-12, 
5694-5703, 5710. 
Motion to reduce the Demand-

Allowances given to relatives of 
Rulers. 5~2, 58M-S'10I. 

Allowances to relatives of 
Rulers. 5694-5703. 

Refusal of Supplies. 5668--92, 
5694--5703. 

PROCESSION (8)-
Motion tor Adjournment Te Ban 08 

in Delhi-(Disallowed). 
1581-83. 

PROCLAMATION (8)-
-- re PEPSU-Laid on the Table. 

1481-84. 

PRODUCTION-
Demand(.) for Grant(s), 1953-54-

Defence Services, Effective-
Anny-

Motion to reduce the Demand-
Possibility otful1 -- of 

acetone and acids in tbe 
cordite factory, AruvaDPdu 
to satiafy the countrY. need 
In tun. 2723, 2727-2802, 
2810--42, 2907-21. 

MInistry of Defence-
Motion to reduce the Demand-

Failure to make uSe of the 
defence torcea for produc-
tive purpoaes. 2721, 2m-
2802, 2810-42, 2907-21. 

Minish y of Food and Agriculture-
Motion to reduce the I)(omancS-

Food -- in Rayala:Jeema b,. 
providing irriga"'tlonal r.cm-
tiea. 2258, 2281-2344, 
2348-88. 

------------------
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~:-;or Grant(s), 1953-54-

Capital outlay on Multi-purpose 
River Scheme-Bhakra Nanga! 
Project-
Motion to reduce the Demand-

Corruption and inefftciency in 
Bhakra Nangal -. 5868-
92, 5694-5703. 

Sixth Report of Public Accounts 
Committ~Prellented. 2808. 

PROPAGANDA-
Demand(s) for Grant(s), 1953-54-

Industries-
Motion to reduce the Demand-· 

Waste and inefficiency in the-
machinery. 3541, 3543-
3617, 362~3. 

PROPERTY (IES)-
Resolution re investigation into 

wealth and--()f Government offi-
cers-(Ne"atived). 4056-4106, 

PROPRmI'ORY RIGHTS-
Agreements in respect of the---

over atomic minerus--Lala on the 
Table. 3331. 

PROTECTION-
Demand(s) for Grant (a) , i953-54-

Ministry of Commerce and Indus-
try-

Motion to reduee the Demand-

Encouragement and~to cot-
tage and small scale indus-
tries. 3539, 3543-3617, 
362~. 

Failure to protect the national 
Industries. 3540, 3543-3617, 
3620---63. 

IDdiacriminate tariff-given 
to the foreign firms in 
India. 3539, 3543-3617, 
362()--63. 

--to cottage illdustry. 3538, 
354S--3617, 3620--63. 

PROVIDENT l'UNI)-

Demand('3) for Grant(s), 1953-54-
Ministry of Works, HousiDI 8IlCl 

Supply-
Motion to reduce the DemaDd-

Need to extend -- Penaioo 
Rules and gratuity facilities 
to permanent and temporary 
works charged staff. 3436, 
3438-3:515. 

PUBLIC-
Demand(!) for Grant(s), 1953-54-

PEPSU-
Police--

Motion to reduce the Demand-
Repression by Police againat 

people. 5667, 5668--92, 
5694-5703. 

PUBLIC ACCOUNTS COMMITTE&-
Report of the-(PTesented). 612-11_ 

Statement containing the deciaioDs 
of the Government of India on tbe 
recommendations made by the --
in their sixth report on Hirakud 
DIIUl Project. 3045-48. 

PUBLIC ADMINISrRATION-
Report of a ~urvey on -- In India-

Laid on the Table. 6401. 

PUBLIC HEALTH-
Demand(s) for Grant(!), 1953-54. 

3868, 3873. 
Demand(s) for Grant(s) on Account, 

1953-54. 1276. 
Demand(s) for Grant(s) on 

Account-PEPSU. 2978, 2983-
3023, 3028. 

Demand(s} for GfWlt(s)-PEPSU. 
5839, 5645--66, 56"68-92, 5694-
5703, 5708-09. 

Medical-
Motion to reduce the Demnnd-

ic"unds for --. 5693, ~ 
5703. 

Demanals) for Suppiemenlar7 
Grant(s), 1953·M-PEPSU. 2932, 
2931'-64,. 2987, 



~30 ~OUSE OF THE PEOPLB. 

PUBLIC MEETING(S)- PUNNOOSE, SHRI-conte!. 
Motion for Adjournment re Lath! 

charge and tear gas on -- 1D 
Bara Tuti-(DimUotDed). 15M-
n. 

PUNJAB-
Demand(s) for Grant(s>, 19!13-~ 

Home Department-
Motion to reduce the Demand-

Integration ot PEPSU with 
--. 5667, 5703. 

PUNJABI DEPARTMENT-
Demand(s) tor Grant(s) on Account, 

1953-54-PEPSU. 2979 2983-
3023, 3029. . , 

Demand(s) for Grant (s}--PEPSU. 
5640, 564~, 5668--92, 5694-
5703, 5710. 

PUNNOOSE, SHRI-
Air Corporation Bill-

Motion to refer to Select Com-
mittee. .716. 

Consideration of clauses. 6060. 
Cinematograph (Amendment) BiD-

MotiOn to consider. 5122, 5129-30. 
Demand(s) for Grant(s), 1953-54-

External Mairs-
Motion to reduce the Demand-

Failure of Government to 
follow a consistent peace 
pOlicy. 2lf7. 

KiDistry of Home Main-
Motion to reduce the Demand-

UpUfiment of harijans ache-
duled cutes etc. 3407-09. 

IIln.I,stry of Sta~ 

Motiou to .,nuce the Demand-
Abolltion l t Part C States. 
DUintegratlon Cit Hyderabad 

into its linguiltic components 
and the formation ot Kama-
tak, Maharashtra and Visal 
Andhra State. 

Dmnterration of H7derabad 
.eate into three liquUt1c 
parts. 

Demand (s) for Grant (s), 1953-54-
coote!. 
Miniatry of States-comd. 

Motion to reduce the Demand-
conte!. 

Polley ot discrimination bet-
ween Part A. Band C States. 

Problem ot integration of Part 
"C" States into tbel.. adjoin-
ing Part "A" or Part "B" 
States. 3407-09, 3412. 

Mlacellaneous Expenditure under 
the Ministry ot External Main. 
21.1-45. 
p~ 

Motion to reduce the Demand-
Emciency and discipline in the 

police admlnistrat:OD. 3253. 
RepJ'e.:1sion by police again8t 

people. 5667, 5681-85. 
Relations with States-

Motion to reduce the Demand-
Disciplinary action agaioat 

officers responsible for cor-
ruption and irregularities in 
General Election. 5667, 
5681-85. 

Need to make the states auto· 
nomous than at present. 
3407-09. 

Demand(s) for GranHs) , 1953-54-

PEPSU-

Elections for Legtslaturet-
Motion to reduce the Demand-

DiscfpUnarr action against 
oft'lcers responsible for cor-
ruption and Irregularities ill 
general e1ecti(JD. 5887, 
5t81-85. 

Land Revenue-
Motion to reduce the Demand-

AJrarian reforms to give land 
and permanent ownership to 
tbetiUer. 51167, 5681-81. 

.Bates of land revenue in 
PIlPSU. M6T, 5811-85. 
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PUNNOOSE, SHRI--eontd. 
Demand(s) for GrantCs), 1953-54-

PEPSU-c01l.td. 

Privy purses and allowances of 
Indian Ruler&--

Motion to reduce the Demand-
Allowances given to relatives 

of Rulers. 5668, 5681-8~. 
Demand(s) for Grant(s), 1953-54-

Railways-
Construction of new llnes-Capltal 

and Depreciation Fund-
Motion to reduce the Demand-

New Lines in South India. 
Policy re construction Of new 

lines on Quilon-Emakulam 
Railway. 1172-75. 

Demand(s) for Supplementary 
Grant(s), 1952-53-PEPSU-
Agriculture-

Motion to reduce the Demand-
Huge sums spent for lOcust 

control measures. 2945, 
2948-50. 

Elections for legislature_ 
Motion to reduce the Demand-

The low salaries paid to 
twenty - four temporary 
clerks. 2945, 2948-50. 

Industries and Supplies-
Motion to reduce the Demand-

Heavy amount supplied for the 
industrial exhibition at 
Patiala. 2945, 2948-50. 

Discussion on coir industry. 5954-
68, 5961. 

Discussion on renewed International 
Wheat Agreement. 52~2. 

Discussion re restrictions on trade 
with China. 6043·44. 

EvIction of some M'ps. from Windsor 
Place. 1448·49. 

General discussion on the P.E'p.S.U 
Budget. ~606-09, 5610, 5628. 

Half an hour discussion on imports 
of, copra and coconut oiL 3U3·14. 

Balf an hour discussion on NatiODal 
Small Savings Scheme. 4312. 

PUNNOOSE, SHRI--e01l.td. 
Indian Lighthouse (Amendment) 

!illl-
Motion to consider. 5141, 5145-48. 

Khadi and other Handloom Indus-
tries Development (Additional-
Excise Duty on Cloth) Bill-

Motion to consider and amend-
ments to circulate and to refer 
to Select Committee. 3688-93. 

Consideration of clauses. 4043, 
4045. 

Patiala and East Punjab States 
Union Appropriation (No.2) Bill-
Motion to consider. 5713-14. 

Patiala and East Punjab states 
Union Legislature (Delegation of 
Powers) Bill-
Jolotion to consider. 5433, 5452, 

5455-62. 
Consideration of clauses. 5485. 

Point of order as to whether Vmdhya 
Pradesh Legislative Assembly 
(Prevention of Disqualiftcation) 
Bill be taken into consideration 
dlllin& the current session. 6281, 
8282, 6284. 

Point of Privilege-

Expunction of Remark. 1988, 1990. 

Resolution re investigation into 
wealth and property of Govern-
ment officers. 4067-70. 

Salaries and Allowances of Offtcers 
of Parliament Bill-
Motion to consider. 5171-72, 5173, 

5175-80, 5181, 5182, 5183, 5187. 
Consideration of clauses. 5306-

09, 5313. 
Tea Blll-

Consideration of clauses. 6167-
73,6174-75,6198-99,6223.24,6233, 
6238, 6247, 6251-52, 6260, 6261. 

Motion to palII as amended. 
8273-75. 

Vlndhya Pradesh Lqls1atJve AsIem-
bly (prevention of DisquallAca. 
tion) BUl-

Motion to consider. 8281. 
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PURCHASE(S)-

Demand(s) for Grant (s), 1953-54-
Supplies-

Motion to reduce the Demand-
Corruption and waste store 
-- of stores. 3436, 3438-
8515. 

Report relating· to the - of 
aleepers tor the Hirakud Dam Pro-
iect-Lald on the Table. 3040. 

PURCHASE OF FOODGRAINS-
Demand(s) for Grant(s). 1953-54 

2257,2389. 

QUESTION (S)-
statement co~ the rep17 

given to supplementary to s.Q. 
No. 1266 dated 27-6-52 reprclInC 
roWna stock from Japan-Laid on 
the Table. 8698. 

QUESTION OF PRIVILEGE-
Arrest of a MembeI--(Dr S. P. 

Mookerjee). 64'78--81. 

QUILON-
Demand for Grant, 1953-54-Rail-
..,~ 

eoDstrUctiOD of New Line8 C'" 
tal and Depreciation hDd-
Motion to reduce the Dernand-

Quilon-Emakulam Railway. 
1189, 1172-1257. 

B 

R.I.N. STR~, 1946-
See "Strike(.)". 

RACHIAH, SHRI-
General discussion on the General 

Bu*t. 1627-32. 

IlADHA RAMAN, SHRI-
Delhi Road Transport Authority 

(Amendment) Bill-
Motion to conaider. 6735-40. 

RADHA RAKAN, SBRI-.<orud.-----

Demand(s) for Grant(s}, 1953-81-
Ministry ot State-

Motion to reduce the Demand-
Intervention by State MiDia-

try in tbe internal affaift 
of the Part B States. 

Polic)' of discrimination bet-
ween Part A, B and C 
States. 

Problem of integration of 
Part "C" States into tbeir 
adjoining Part "A" or Part 
"B" States. 3379-86. 

Police. 3379-86. 
Privy Purses and allowances of 

Indian Rulers_ 3379-86. 
Discussion on renewed IntemaUOllal 

wbeat Agreement.. 5212, 5215-U. 
MoUon on address by the Presideat. 

146--53. 

ftAGHAVA~, ~­

AIr Corporation. Bill-
Motion to refer to Select Com-· .... 

mittee. 476~. 
Cinematography (Amendment) BW-

Motion to consider. 5122. 
Comptroller and Auditor-General 

(Conditjons of Service) Blll-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 536S-69. 

Demand(.) for Grant (s), 1953.54-
Indu~ 

Motion to reduce the DemaDci-
Policy of industrial develop-

ment. 
Suffering of the hancDoom 

weavers in Madras State. 
3634-31. 

Ministry of Commerce and Indus-
try-

Motion to reduce the DemaDd-
Encouragement and protec-

tion to cottage and 1DI8l1 
scale industries. 38:1'-37. 

General discuaa.ton on the .... 1 
Bud,cet. 1425-30. -------------------- ._-_._-- .-...... -
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MGRA VACHARl. SHRI--contd. 
Indian Income-tax (Amendment) 

Bill-
Motion to consider as reported by 

Sefect Committee. 4953-56. 
Indian Liihtbouse (Amendment) 

Bill-
Point of order objecting to the 

consideration of the Bill. 5139, 
5140. 

Kbadi and other Handioom Indus-
trlf'$ Development (Additional Ex-
cise Duty on Cloth) Bill-
Consideration of clauses. 4050. 

405l. 
Motion on Address by the Presi-

dent. 31-
Motion rc association of Members of 

Council ot States with Public 
Accounts Committee. 6578-80. 

Motion rc detention of three Mem-
bers and others. 2850-52. 

Patiala and Etlst Punjab States 
• Union Legislature (Delegation of 

Powers) Bill- . 
Motion to consider. 5471-73. 

Salaries and Allowances of oftlcers 
of Parliament BilI-
Motion to pass. 5319-20. 

Vindbya Pradesh Legislative As-
sembly (Prevention of Disquali-
fication) Blll-
Motion to consider. 62~8, 6311, 
633~3. 

Motion to pass. 6518-19. 

aAGHAVAIAH. SHRI-
Jlelhi Road Transport Authority 

(Amendment) Bill-
Motion to consider 67411--42. 

Demand(s) for Grant(s), 1953-54-
KiDistry of Works, Housing and 

Supply-
Motion to reduce the Demand-

Corruption and nepotism. 
3438---45. 

Inadequate measures in In-
dustrial bou.I~. 3438-«5. 

aetrenchment of C.P.W D. 
workers. 3438--45. 

-
RAGHA VAIAH, SHRI--contd. 

Demand(s) for Grant(s}, 1953-54-
contd. 
Ministry of Works, Housing and 

Supply--contd. 
Motion to reduce the Demand-

contd. 
Steps to confirm all temporary 

stat! and to stop contract 
labour. 3438---45. 

Other Civil Works-
Motion to reduce the Demand-

Failure to absorb all work-
charged temporary em-
ployees. 3437, 3438--45. 

Stationery and Printing. M38-
45. 

Demand(s) for Grant(s), 1953-54-
Railways. 
Miscellaneous Expenditure-

. Motion to reduce the Demand-
Construction of Ex~ 

Works and Overbri~es. 
1167, 1172--1257 . 

Open Line Works-Development 
Fund. 1196--98. 

Ordinary Working Expenses--
Labour Welfare-

Motion to reduce the Demand--
Inadequate Amenities. 1196-
98. 

Ordinary Working Expenses--
Miscellaneous Expenses-
Motion to redu,:e the Demand--

Bad condition of labour in 
the Railways. 1196---98. 

Ordinary Working Expenses--
Operation (Fuel)-
Motien to reduce the Demand-

State Railway Collieries. 
1196:-98. 

Discussion re Bidi Industry. 6681-
82. 

Half an hour discussion on officials 
of trade unions. 6550. 

Kha.di and other Handloom Indu.-
tries Development (Additional 
Excise Duty on cloth) Bill-
Motion to consIder and ameDCI-

menta to circulate. and to refer 
to Select Committee. 3895-3903. 

Consideration of clauses. 4034, 
4036, 4037, 4040, 4043, 4048, 4049. 
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Motion to consider .. reported by 
the Select Committee. 8681-
68. 

JDaadi and otber Handloom Indua-
tries Development (Additional 
Excise Duty OIl clOth) Bill-

Motion to consider and amend-
ments to circulate and to refer 
to select Committee. 3883-87. 

Orphanage Bill <b7 Shri II. L. 
Dwivedi)-

lIotion to CODBider. JO'l~" 
4988-99. 

Amendment to refer to Select 
Committee. 4988--iH1. 

aAGHUNATH SINGH, SHRI- . 

Demand(s) for Grant(s) on 
Account-PEPSU-

Education. 

Kiscellaneoua. 

Punjabi Department. 3019-21. 

Demand(s) for Grant(s), PEPSU-
Education. 

Punjabi Department. 5654-59. 

General di.scuuion on the RaIlway 
Budget. 777-84. 

Motion for adjournment re-

Arrest of three Members. 1578. 

Muslim Wakfs Bill' (by Shri Syed 
Mohammad Ahmad .Kazmi)-

:Motion to refer to Select Com-
mittee. ~. 

Resolution re Safeguarcting of Na-
tional Security Rules. 4107., 

RAGHURAMAIAH, ~I KO'lHA-

Air Corpora,!1on Bill-

Motion to 1'efer to Select Com-
mittee. 4741-48. 

RAGHU~ SHRI JtOTBA-
contd. . 
Demand(s) for Grant(s), 1953-U:-

External Affain-- ,. 
Motion to reduce the Demand-

Ascertainment of facts re-
garding the alleged death of 
Subhas Chandra Bole. , 

Attitude of India towardI 
M.E.D.O. 

Fallure of Government .. 
follow. consistent peace 
policy. 

Failure of Government to 
follow 1\ steady, d,ynamie 
and pOSitive neutral foreip 
policy. 

FaUure of Government to 
safeguard lnterests of 
Indians in Ceylon. 2201-

05. 
Election of - to Indian Central 

Tobacco Committee. 540~. 
Indian Income-tax (Amendment) 

Bill-
MotiOn to 'consider u reported b7 

Select Committee. 4970-75. 
Motion on Address by the Prai-

dent. 43-45, 46--49. . 
Orphanage Bill (by Shri M. L Dwi-

vedi)-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 4999-5001. 

Union' DutIes of Excise· (Distribu-
tion) BIll-
Motion to pass. 1375--77. 

RAHMAN. SHRI M. H.-
Muslim Wakfs Bill (by Sbri Syed 

Mohammed Ahmad Kazmi)-
Motion to refer to Select C0m-

mittee. 2035--41. 

aAICHUR-
Demand(s) for Orant(s), 1953-64-

itinbrtry of Labour-
Motion to reduce the Demaod-

Serious .hortqe of boualnc 
accommodation at Hatti 
Gold Fields, • H7det'a-
bad State. 249'7. M98-
2580. 
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&AlLWAY ACCIDENT(S)-
Demand(s) for Grant(s), 1953-54-

Railways--
OrdInary Working ~ 

:Miscellaneous Expenses-
Motion to reduce the Demand-

Increase in railway accidents. 
1167. 1172-1257. 

Motion for Adjournment re-
Accident to Gaya-Moghal Sara! 

Passenger-(Disallowed). 1081. 
Statement Te accident to Naini Tal 

Express. 5631-32. 
aAlLWAY ADMINlSTRATlON-

Demand(s) for Grant(s). 1953-54-
Railw~ 

Ordinary Working Expenses-
Adrninistration-
Motion to reduce the Demand-

Corruption In --. 1018. 
102D-80. 

Corruption in the Adminis-
tration. 1019. 1020--80. 

Economy of Expenses in Ad-
ministration. 1017-18. 1020-
80. 

Bailway Board-
Motion to reduce the Demand-

Attitude of -- towards South 
India. 1016. 102D-80. 
Failure to administer proper 

financial control leading to 
wastage etc. 1015, 1020-
80. 

Policy of Administration of 
Railways. 1015, 1020--80. 

ILAILWAY BOARD-
D<>.mand(s) for Grant(s). 1953-54-

Railways-
Railway Board-

Motion to reduce the Demand-
Abolition of Category of 
"Class II Officers". 1015. 
1021l-Oil. 

''v Attitude of Railway admlnis-
I trllLio.l \'oWIa(W, So>lth 

India. 1018. 102D-;-80. 
Confinnation of temporay 

employees of more than one 
Year's Service. 1013. 1020-
. 80. 

RAn.WAY BO~cmtd. 
Demand(s) for· Grant-(.), 1953-54-

Railways-ccmtci. 
Railway Board-<cmtci. 

Motion to reduce the Demand-
eontd. 
Distribution of cultivable rail-

way waste lands. 1015, 
1020-80. 

Economy. 1014, 102D-80. 
Economy of pay of otficen. 

1016, 102D-80. 
Failure to administer proper 

financial control leading to 
, wastages etc. lOIS, 1020-

80. 
Grant of compensatory house-

rent ailowance to railway 
employees. 1016. 102D-8o. 

High fares OIl Meter-Gauge 
lines. 1010, 102D-80. 

Inadequate representation of 
the Scheduled Castes and 
Tribes in the railway ser-
vices. 1014, lOIS, 102D-80. 

Non~confirmation of Railway 
Board Staff. 1013. 102()' 
80. 

Overlooking of seniority n' 
l'I1Jl1ling staff by grattlnJf 
outsiders. 1014-15, 1020-
80. 

Policy of administration of 
Railways. IOU, 102D-80. 

Policy of retrenchment in the 
Officers cadre. 1015. 1020-
80. 

Proper financial control, con-
dition of third-class travel 
and living condition of rail-
wayman. 1014, 1020-80. 

Railway contracts to the 
Scheduled Castes. 1015-1, 
1020-80. 

Railway scholarships fund for 
Scheduled Caste and 
Scheduled Trib.e students. 
1014, 1020-80. 

Recognition of trade union. 
1014, 102D-80. 

Reduction of pay at hiib paid 
oftlcials, 1015, 1020-86 . 



BOUSE OF THE PEOPLE 
--_._---------

RAILWAY BO~ontd. 
Oemand(s} for Grant(s), 1953-54-

Railways-contd. 
Railway Boar~ontd. 

Motion to reduce the Demand-
contd. 
Refusal of supplies. 1015, 

1020-80. 
Representation of Scheduled 

Caste in Railwa.ys. lOllS. 
102~0. 

Serious short supply of 
wagons. 1013-14, 1020-80. 

&uthon Railway Labour 
Union. 1014. 1020-B0. 

Training facilities to the 
prospectives Scheduled 
Caste and Scheduled Tribe 
employees in Railway Ser-
vices. 1014. 1020-a0. 

Work of the Railway Board. 
1014. 102~0. 

Wrong calculaUon of fares. 
1016, 1020-80. 

RAILWAY BRIDGE(S)-

Demand(s) for Grant(s). 1953-54-
Railways--
Miscellaneous Expenditure-

Motion to re6uce the Demand-
Construction of ExterudaD 

Works and Overbridgu. 
1167. 1172-1257. 

Open Line Works-Development 
Fund-
Motion to reduce the Demand-

Overbridge near Godhra Sta-
tion. 1171, 1172-1257. 

IlA!LWAY BUDGET-
See "Budget Railway". 

&AILWAY CI..&A.B.ING ACCOUlfTS 
OFFICE-

Demand(s) for Grant(.). 1953-M-
RallWIl)'I-

Ordinary Working Expenses-
Administration-
Motion to reduce the Demand-

Future set up of --. 1017, 
,020-8<1. 

RAILWAY COLLIERIES--
Demand for Grant, 1953-54--Be1l-

WlII)'l-

Ordinary Worklni J:xpensas-
Operation (Fuel)-

1II0tion to reduce the Demand.-
State -. 1167, 1172-125'1 

RAILWAY CONlJ'RUCTION&-
D~mand for Grant, 1953-54-

Mi.soeUaneous Expenditure-
Motion to reduce the demand-

Construction of lines already 
surveyed. 1165, 1172-1211. 

RAILWAY CONTRACT(S)-
DemancHI) for Grant(!), 1953-54-

RaDways-
Railway Board-

Motion to reduce the Demand--
- to the Scheduled Cutee. 

1016. 1020-80. 

RAILWAY EMPLOYEE(S)-
Demand(s) for Grant (s), 1953-54-

Railways-
Ordinary Working Expenses-

Administration-
Motion to reduce the Demand-

Increase of hasic pay for 
stationmasters etc. 10lT, 
1020-80. 

Indiscriminate transfer of 
s~. 1017, 1020--V0. 

Recovery of arrears of salary 
etc. by -. 1018, 10~. 

Reinstatement of d.ischarJed 
or .upended Workers. lOn, 
102O-BO. 

Victimiaation of Workers un-
der Carriage Foreman 
Howrah. 1017. 1020-80. 

Ordinary Working Expenses-
Labour Welfare-

Motion to reduce the Demand-

Ctlrtailment of medical fllCi-
Utiett 1167. 1172-1257. 

Declaring of staff medicall1 
unfit. 1188. 1172-1257. 
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BAn.WA Y EMPLOYEE (S)-contd. 

Demand(s) for Grant8(II) 1953-54-
Railways-contd. 

Ordianry Working Expenses-
Labour Welfare-<ontd. 
Motion to reduce the Demand-

ccmtd. 
Inadequacy of health and wel-

fare services scheme. 1169, 
1172-1257. 

Inadequate Amenities. 1168, 
1172-1257. 

Medical facilities for Railway 
employees. 1168, 1172-
1257. 

Medical treatment of ·family 
members of Railway ser-
vants. 1168, 1l72-U57. 

Schools for employees' 
children. 1168, 1172-1257. 

Ordianry Working Expenses-
Miscellaneous Expenses-

Motion to reduce the Demand-
Gratuities to discharged staff. 

1167, 1172-1257. 
Ordinary Working Expenses- Ope-"' 

ration (Fuel)-
Motion to reduce the Demand-

Low wages of shift charge-
lDen. 1167, 1172-1257. 

Ordianry Working Expenses-
Operating Statt. 
Motion to reduce the Demand-

Disabilities of Railway Staff. 
1019, 1020--80. 

Railway Board-
Motion to reduce the Demand-

Abolition of category of class 
II officers. 1015, 102D-80. 

Confirmation of temporary em-
ployees of lDore than one 
year's service. 1013, 1020-80. 

Grant of compensatory house-
rent allowance to --. 1016, 
102~0. 

Non ConftrlDatlon of Railway 
Board Staff. 1013, 1020-80. 

Overlooking of seniority of--
by grafting outsiders. 1014, 
1020-80. 

RAILWAY EMPLOYEE {S}-ccmU. 
Demand (s) for Grant (s), 1953-54-

• Railways-contd. 

Railway Board-ccmtd. 
Motion to reduce the Demand-

contd. 
Proper Financial Control, Con-

dition of third class- travel, 
and living condition of rail-
waymen. 1014, 1020-80. 

Reduction of pay of high paid 
officials. lOIS, 1020-80. 

Training facilities to the pros-
pective scheduled caste and 
scheduled tribe--in Railway 
services. 1014, 1020-80. 

IlAILWAY EXHIBITION-
Demand(s) for Supplementuy 

Grant(s), 1952-53-Railways-
Miscellaneous Expenditure-

Motion to reduce the Dernand-
EJ@enditure on ExhlblUon. 

1300, 1315. 
Necessity of limiting wastage in 

the Railway Cenetary Exhi-
bition. 1299-1315. 

RAILWAY FARE(S)-

Demand(s) tor Grant(s), 1953-54-
Railways-
Railway Board-

Motion to reduce the Demand-
High -- on Metre-Gaute 

lines. 1016, 102D-80. 
Wrong calculations of fares. 

1016, 102G-80. 
RAILWAY GRAINSHOP-

Demand for Grant, 1953-54-Rall-
ways-

Ordinary Working Expenll5-
Miscellaneow Expenses-

Motion to reduce the Demand-
Restoration of -- facilities. 

1167, 1172-1257. 
RAILWAY HEALTH SCHEME-

Demand for Grant. 1953-54-Rall· 
ways-
Ordinary Working Expenses-

Labour Welfare--
Motion to reduce the Demand-

Inadequacy of health and 
welfare services scheme. 
1169, 1172-1257. 



BOUSB OJ' TID: PJ:OPLJ, 

=--:------------------------ ---
aAILWAY INCOME-

Demand(s) for Grant(s), 1953-M-
Railw~ 

Ordlnary Workinl Expen •• 
Administration-
Motion to reduce the DemaDd-

Fall in income from Rail-
ways. 1019_ 

IlAILWAY LABOUR-

Demand fOT Grant, 1953-M-aau.:. 
ways-
Ordinary Working Expenses-Mis-

cellaneous Expenses-
Motion to reduce the Demand-

Bad condition of labour in the 
Railways. 1168, 1172-1257. 

BAILWAY LABOUR WELFARE-
Demand(s) for Grant(s),1953-M-

Railwaylr-
Ordinary Working Expensett-

Labour Welfare. 
Motion to reduce the Demand-

Canteens in the Golden Rock 
Workshops. 1168, 1172-1257. 

Curtailment of medical facI· 
lities. 

Hostel at Bittragunta. 1169, 
1172-1257. 

Inadequacy of health and 
welfare services sc:h~. 
1169, 1172-1257. 

Inadequate amenities. 1188. 
1172-1257. 

Medical facllitlet for railwa,y 
employees. 1168. 1172-
1257. 

14edical treatment 01 family 
members of Railway ser-
vant. 1168, 1172-1257. 

Railway School at Bittrqunta. 
1189, 1172-1257. 

Schools 1M employees ehil-
dren. 1168, 11'12-125'1. 

Ordinary Wo~ Expenaee-Ml.s-
cellaneous Expenaes-
Motion to reduce the Demand-

RestoratiOD of crainahop fadll-
ties. 1187, 11'12-1257. 

aAILWAY LAND(S)-

Demand for Grant, 1953-5. BelL 
ways--

Miscellaneous Expenditure-

Motion to reduce the Dem&D4-
Auctioninl of land. 11'" 

1172-1257. 

Railway Boercl-
Motion to reduce the ~ 

Distribution of cultivable rail-
way waste lands. lOll, 
10:ID-80. 

RAILWAY LINE(S)-
Demand for Grant, 1953-M-BaD-

ways--
Construction of New Lines--Capt-

tal and Depreciation Fund-
Motion to reduce the Demand--

Line between Chittorgadl 
and Kotah. 1171, 1172--
1257. 

Line between Kavali and' 
Guntakal. 1170, 1172-1257 ..... 

Line between Nellore and 
Cuddapab. 1170, 1172-125'. 

Line between Ongole and 
Cumbar. 1170, 1172-121'. 

Line between Renigunta IlD4 
Secunderabad. 1170, 1172--
12117. 

Line linking Ariyalur aDd 
. Sankaridrug. 11'10, 1l'1S-

1257. 

Line linking Kumbaltonua 
and Virdhacbalam. 11ft, 
1172-1257. 

Lfnelinkinl TelUcltery and 
JiIyaore. 1171, 11'12-121'f. 

Linea from Talclter to Sam-
balpur etc. 1171, 1172-1257. 

New line from CUdivada. 1181,.,r 
1172-1257. ' 

New lines in Karwar etc. t 1'1. 
1172-1257. 

New lines in South India. 118, 
1172-1217. 



INDEX '1\) DEBATES, PART n. THIRD SESSION. 11151 ~39 

RAILWAY LINE(S}-ccmtd. 
'J'Demand for Grant, 1953-54-Rail-

ways-contd. 
. Construction of new lines-Capital 

and Depreciation Fund-
contd. 

Motion to reduce the Demand-
contd. 
Policy re construction of new 

lines. 1170, 1173-1257. 
Quilon-Ernakulam Railway. 

1169, 1172-1257. 
Restoration of Kakinada-Ko-

tipalli line. 1169, 1172--1257. 
MisceIlar.aous Expenditure-

Motion to reduce the Demand-
Construction of lines aIread1 

surveyed. 1165, 1172-1257. 
New lines between Hospet to 

Harihar. 1166, 1172--1257. 
New lines from Barabil to Sam-

balpur etc. 1166, 1172--1257. 
Open Line Works-Development 

Fund-
Motion to reduce the Demand-
Bringing of Kakinada on main 

line. 1171, 1172-1257. 
Survey of Dohad-Indore line. 

1166, 1172--1257. 
Survey of line between Karwar 

and Raichur. 1166, 1172--1257. 
Survey of new line to Aram-

bagh. 1166, 1172-1257. 
IIallway Board-

Motion to reduce the Demand-
HiRh fare on Metre-Gaute 

lines. 1016, 1026-80. 
RAILWAY, NORTH EASTERN-

Demand(s) for Grant(s), 1953-54-
Railways-
Ordinary Wor~ Expense&-

Administration-
Motion to reduce the Demand-

Bad conditions of newly bunt 
Railway Quarters in --, 
1018, 1020--80, 

RAILWAY OFFICER(S)-
Demand(s) for Grant(s), 1953-54--

:aanway&-
Rallway Board-

lIlotion to reduce the Demand-
Economy of pay of omcen. 

lOUI. 1020--80. 

POlicy of retrenchment in the 
cJ.dre. 1015, 1026-80. 

8ee also "Railways Employee(s)·, 

RAD..WAY PASSENGER(S) AMEHI-
TIES- . 

Demand 'for Grant, 1953--54--RQ 
W87-

Ordinary Working Expenses--llis-
celIaneous Expen~ 
Motion to reduce the Demand-

Inadequacy of passenger 
amenities. 1167, 1172-
1257. 

RAD..WAY POLICY-
Demand for Gran1, 1953-54-Rail-

ways-
Payments to Indian States and 

Companles-
Motion to reduce the Demand-

Policy of subsidy etc. lI6t, 
1172-1257. 

IlAILWAY QUARTERS-

Demand(s) for Grant(s" 195~­
Rallway~-

Ordinary Workir.g ExpeIl5e5-
Administration-

Motion to reduce the Demand--
Bad conditions of newly built 
-- in N. E. Railway. 
1018. 1020-80, 

Discrimination re rent tree 
quarters ot S.M. and AS.I(. 
in Southern Railway. 1018, 
1020-80. 

RAn..WAY ROLLING STOClt{S)-
Statement correcting the reply giveD. 

to supplementary to S.Q. No. 28G 
dated 27-6-52 regarding Rolllnc 
stock from Japan-Laid on Ute 
Table. 6696. 

RAn..WAY SCHOLARSHIP(S)-

Demand(s) tor Grant(s), It5S-M--
Railw.,--

Railw~ Board-

Motion to reduce the Demaad.-
-Fund tor Scheduled 

Castes and Schedl.lled Tribes 
Students. 1014, 1020-80. 



~ ... 
----------------.---------------------------ItAILWAY SCHOOL(S)--; 

Demand for Grant, 1953-'U-Ra\l.-
WIQ'II-

Ordinary Working Expenses-
Labour Welfare-
Motion to reduce the Demand-
-- at Bittragunta. 1189, 

1172-1257. 
Schools for Employees' Child-

ren. 1168, 1172-1257. 
RAn.WAY SERVICES-

Demand(s) tor Grant(s), 1953-14·-
Railways-
Railway Board-

Motion to reduce the Demane!-
Inadequate representation of 

the Scheduled Castes and 
Tribes in the --. 1011, 
1015, 102D-80. 

Representation of Scheduled 
Castes in Railways. 1016, 
10~. 

Traininl facilities to the pros- . 
pective Scheduled Castes 
and Scheduled Tribe em-
ployees in --. 1014, 1020-
80 •. 

RAILWAY SERVICE COMMISSION-
Demand(s) for Grant(s), 1953-51-

Railways-
Ordinary Working ExpeIlRS-

Administration-
Motion to reduce the Demand-

Two Scheduled Caste mem-
bers on --. 1017 1020-
80. ' 

ILAILWAY SOUTHERN-
Demand(s) tor Grant(s), 1953-54-

HallwaYs-
Ordinary Working ~ 

AdminIstraUOll-
Motion to reduce the Demand-

Discrimination re rent free 
Quarters of S.M. and A.S.M. 
in -. 1018, 1020-80. 

aanwa7 Board-
Motion to reduce the demand-
-- labour union. 1014, 1020, 

10. 

RAILWAY STAFF-
Demand (I) for Supplementaq 

Grant(s), 1952-53-Railwlr.,_ 
Ordinary Workinl Expenses-

Labour Welfare-
Motion to reduce the Demand-

Need of better facIlities to 
Railwaymen rela.rc1lDl 
grant of pass etc. 1300, 
1316-40. 

RAILWAY STATION-
Demand for Grant, 1953-54-Ball-

ways-
Open Line Works-DevelopmeDt 

Fund-
Motion to reduce the Demand-

Stations for Tambaram Sa:oa· 
toriurn. 1171, 1172-1257. 

RAILWAY SURVEY-
Demand(s) tor Grant(s), 1953-5f-

Miscellaneous Expendltu~ 
Motion to reduce the Demand-

Ganga Barrqe Scheme sur. 
vey. 1166, 1172-1257. 

Survey of lines between 
Kewar and Raichur. 1186, 
1172-1257. 

RAILWAY TICKET(S)-
Demand tor Grant, 1953-S4-Ball. 

way_ 
Open Line Works-Developme\'lt 

Fund-
Motion to reduce the Demand-

'Go-as-you-please' ticket •. 
11'11, 1112-1257. 

RAILWAY TRAIN(S)-
Demand for Grant, 1953-S4-Bail 
wa~ 

Open LIne Works-Development 
Fund-
Motion to reduce the Demand-

TanJore-Nagore Train Service. 
11'1, 1172-1257. 

Ordinary Working Expenses-Ad-
ministration-
Motion to reduce the Demand-

Inability to prevent beggars 
in runnine trains. lOlli, 
1020-80. 

Motion for adjournment re-accl-
dent to Gaya Moghul Sara! 
Paasenger-(disallowed). lOll. 

Statement "e accident to Nalnl Tal 
Ezpreas. 5631-32 • 

.,--- ----- -------------_ ..... - -_._.- ------
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BAILWAY TRAVEL-
Demand(s) for Grmt(s), 1953-54-

Railway.-
Railway Board-

Motion to reduce the Demand-
Proper ftnanclal control, condi-

tion of third class travel 
and living condition of rail-
waymen. 1014, 1020---80. 

&AlLWAY WAGON(S)-
Demand(s) for Grant(s), 1953-54-

Railways--
Railway B08rd-

Motion to reduce the Demand-
Serious short supply of --. 

1013-14, 1020-80. 

RAILWAY WORKS-
Demand for Grant, 1953-54-Rail-

ways--
Miscellaneous Expenditure-

Motion to reduce the Demand-
Construction of Extension 

and Overbridges. 
1167, 1172-1257. 

RAILWAY WORKSHOP(S)-
Demand for Grant, 1953-M--Aai1-

ways--
Ordinary Working Expenses-

Labour Welfare-
Motion to reduce the Demand-

Canteens in the Golden Rock 
Workshops. 1168, 1172-
1257. 

RAJ BAHADUR, SHRI-
Air Corpontions BlU-

Motion to refer to Select Com-
mittee. 4646, 4669, 4787. 

Motion to consider as reported by 
Select Committee. 5920, 5923, 
5930-31, 5932, 5938, 5993--6000, 
6010. 

"r Consideration of clauses. 6031, 
6036, 6066--71, 6076-77, 6078, 
6082, 6083, 6084, 6085, 6090, 11091, 
6094. 

Finance BiIl-
Consideration of clauses. 4570--

72. 

279 L.S.D.-

RA.JABHOJ, SHRI P. N.-

Administration of Evacuee ~ 
(Amendment) BiU-

Consideration of elauaes. 70'1-
09. 

Demand(s) fer Grant(s), 1953-54-
Agriculture-

Motion to reduce the Demand-
Loans for construction of tube 

wells in Maharashtra. 
2260. 

ArcbaeololY-

Motion to reduce the DemllDd-
Preservation of old historicIIl 

monuments and ports in 
Maharashtra. 2454. 

Defence Services, Effective-Navy--
Motion to reduce the Demand-

Complete Indianisatlon of all 
command posts in the Defence 
Services. 2725. 

Education-

Motion to reduce the Demand-
Inadequate scholarships to 

scheduled caste students &0-
ing abroad for foreign educa-
tion plight of teachers. 2455, 
2490. 

Employment Exchanges and Be-
setUement-

Motion to reduce the Demand-
Enlarging and re-organisina 

Employment Exchanges tot 
reservation of vacancies to 
scheduled castes and other 
backward classes. 2498. 

External Affairs-

Motion to reduce the Demand-
Appointment of Ambassadors 

and High Commissioners ~ 
longing to the Scheduled 
Castes Community. 

Colonising facilitieS for people 
from the Scheduled Castes 
Community. 2147. 



BOUSE OF THE PEOPLB 

JtA.1ABHOJ, SHRI P. N.-..<omcL 

Pemand (s) for Grot(s). 1953-54-
contd. 

Irrigation (including Working Ex-
penses) Navigation Embankment, 
and Drainage Works (met froID. 
Revenue). 

Motion to reduce the Demand-
Necessity of starting small 

irrigation' works in perma-
nently famine-affected 
areas especially in Sholapur 
and other Districts in Maha-
rashtra. 1043. 

IIinistry of Defence-

Motion to reduce the Demand-
Anti-South Indian bias of the 

Army. Navy and Air Force 
Selection Board. 2720. 

Necessity for introducing mi-
litary training in schools 
and colleges. 2720. 

Necessity for setting up a Par-
liamen~ Committee to 10 
into the ways od means of 
effecting economy. 2721. 

Policy. 2720. 

Ministry of Education-
Motion to reduce the Demand-

Free and compulsory primary 
education. ~453, 2490. 

IID1iatr'7 of Financ:e-
Motion to reduce the Demand-

Additional aid to improve ec0-
nomic conditions of Scbedule4 
Castes. 3711. 

Ministry of Food and AIrlculture-
Motion to reduce the Demand-

General policy relating to agri-
culture and food. 2258. 

Waste cultivable land for land-
less Scheduled Castes. 2269. 

MinistrY of Labour. 2562-66. 

Ministry of Rehabilit8tio&-

Motion to reduce the Demand-
The rehabilitation of Jammu 

and Kashmir. 2585, 2895-
2700. 

RAJABHOJ. SHRl P. N.~ontd. 
Demand(s) for Grant(s), 1953-54-

~~rpose River SclIem_ 
~:~on to reduce the Demand-

Urgency of fully developiug the 
Ghataprabha Project and 
Koyana to irrigate the scanit1 
and famine areas of Bi'.pur, 
Belgaum, Sholapur, Satar. 
and other areas of M~ 
tra. 3043. 

Demand(s) for Grant(s), Pepsu-
Elections for Legislatures-

Motion to reduce the Demand-
Election to the Legislature. 

5667. 5672-80. 
Home Department-

!lotion to reduce the Demand-
Representation of Scheduled 
. Castes in Government ser-

vice. 5667, 567~1. 
Land Revenue-

Motion to reduce the Demand-
Abolition of Zamindari. 5666. 
58'7~1. 

Miscellaneous--
Motion to reduce the Demand-· 

Industrial labour. 5667, 5672-
81. 

rmance Bill-
Motion to pass. as amended. 459t-

460%. 
General discussion on the General 

Bud&et. 1663-72. 
Industries (Development and Regula-

tion)Amendment Bill-
Motion to refer to select Com· 

mittee. 4874-78. 
Motion on Addren by the Presideat. 

131-33, 476. 
Orphanage Bill (by Shrl 14. L. 

Dwivedi)-
Motion to consider and amend-

ment to refer to Select C0m-
mittee. 5007-13. 

Resolution reo Legislation on Un· 
touchabiUty. 4471-76, 4477-TI. 

Salaries and Allowances of oalcen 
of Parliament BilJ-
Motion to consider. 11290-t11. 

RAJASTHAN-
Discussion on food scarcity In-

5068-80. 
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1lAJPRAMU,XH-
Acreement between -- of Hyden-

bad and Reserve Bank of India-
Laid on the Table. 4714. 

Apeement between the -- of 
Mysore and tbe Reserve Bank or 
Inllia-Laid on "the Table. 217. 

Demand(s) for Grant(s) Pepsu-
Education-- • 

Motion to reduce the Demand-
Failure to introduce compul-

sory education as promised 
in --'5 Address. 5693, 
5694-3703. 

aAM DAB, SHRl-
Demand(s) for Grant(s), 1953-54--

ItalIways-
Construction of New Linelt-Capl. 

tal and Depreciation Fund-
Motion to reduce the Demand-

Policy re construction of new 
lines. 1244-51. 

Ordinary Working Expenses-Mis-
cellaneous Expense&-
Motion to reduce the Demand-

Inadequacy of passenger 
amenities. 1244-51. 

BAM NARAYAN SINGH, BABU-
Air Corporations Bill-

Motion to refer to Select C0m-
mittee. 4683-87. 

Oemand(s) for Supplemeata!7 
Grant(s), for 1952-53-
Police. 573-74. 

G-'.neral discussion on the Geaenl 
Bud&et. 1511-12, 1313-21. 

Indian Merchant Shipping (Amend-
ment) BilI-
Motion to consider. 5165. 

Salaries and Allowances of OfBcen 
of Parliament Bill-
Motion to consider. 5197-5202. 

RAM SARAN, PROF.-
Election of -- to National Food 

and Agriculture Organisation 
Liaison Committee. 4155. 

General discussion or) the General 
Budget. 1803-()9. 

RAM SUBHAG SINGH. DR.-
Demand(s) for GrantCs). 1953-11-

Aariculture-
Motion to reduce the ~ 

Failure to solve tbe food pr0b-
lem. 2289--94. 

Protection to poor peasanb 
and agricultural labourerl 
2289--94. 

Industries. 3579-8l. 
Ministry of Commerce and Indus-

try-
Motion to reduce the Demaud-

Encouragement and protection to 
cottage and small scale indas-

tries. 3579-81. 

Unfair discrimination in foreign 
owned firms in Inllia against 
their Indian employees. 35'19-
81. 

Ministry of Food and Agriculture-

General policy relating to agricul-
ture and food. 2289--94. 

Demand(s}. for Grant(s), 1953-54-
Railway~ 

Railway Board-
Motion to reduce the Demand-

High fares on Metre-gauge 
lines. 

Policy of Administration or 
Railways. 

Proper financial control, con-
ditions of third cl'llls travel 
and living co:u:iitions of 
railwaymen. 1026-!.29. 

Law Ministers' speech re speakers· 
certificate on Indian Income-Tu 
(Amendment) Bill. 5551. 

RAMANAND sHAsTRI, SW AMI-

Demand(s) for Grant(s). 1953-54-
Railways-

Ordinary Working Expensea-
Administrati\:o-

Motion to reduce the Demand-
Corruption in the Railway 

Administration. 1108-13. 
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BAKANAND SHASTRI, SWAlIl-
Contd. 
Demand(s) for Grant(s), IHS-M-

eorltd. 
Railway Board-

Motion to reduce the Demand-
Distribution of cultivable 

Railway Waste land. 1108-
13. 

Recognition of Trade Union. 
1108-13. 

Orphanage Bill (by Sbri II. L. 
Dwivedi)-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 5023-27. 

Resolution re Legislation OIl Un-
touchability. 4489--93. 

UKANAND TlRTHA, SWAMI-
Demand(s) for Grant(s), 1953·54-

Kln1.st:ry of Stau-
Motion to reduce the Demand-

Abolition of Part C States. 
Disintegration of Hyderabad 

Into its lInguiBtic compo-
nents and the formation. of 
Karnataka, Maharashtra and 
Vishal Andhra State. 

Disintegration of Hyderabad 
State Into three linguistic 
Parts. 

Implementation of July Agree-
ment between the Govern-
ment of India and Kasbmir. 

Policy of discrimination bet-
ween Part A, B and C 
States. 

Poliey with regard to the tor-
mation of linguistic State. 

Problem of Integration of 
Part "C" States into their 
adjoining Part "A" or Part 
"B" States. 

Redrawing the administrative 
map of India on the 
basi$ of linguistic economic 
and administrative conside-
ration. 3255-59. 

Hyderabad COInage 'and Paper Cur-
rency (Miscellaneous Provisions) 
Bill-
Motion to consider as passed by 

the Council of, States. 3323. 

RAMASWAMI, SBlU II. D.-

Geoeral ~on on RaDwq 
.Budpt. 955-67. 

General d.IIcuIsion OIl the GeDenl 
Buqet. 1824-27. 

RAMASWAMY, SHRI S. V.-

Central Excises and Salt (Amead.-
ment) BUl-

Motion to consider. 4324-30. 

Demand(s) for Grant(s), 1953-54-

Capital Outlay on Multipurpose 
River Schemes-

Motion to reduce the DemaDCi--
The construction of a new 

canal to divert the River 
Caver,. for irrigation from 
Mohawoor. 3046-51. 

1'tfinistry of Irrigation and Power-

M.otion to reduce the Demand-
Worklni of the planning 

administration and the 
manner in which the plaDI 

, are made out and executed. 
3046-51. 

FInance Blll-

Motion to consider. 4324-30. 

Half an hour discussion on national 
small savin,s scheme. 4317. 

Khadi and other Handloom Indus-
tries Development (Additlooal-
Excise Duty on Cloth) Bill-

Motion to consider and amend-
ments to cIrculate and to refer 
to Select Committee. 3670-75. 

Consideration of claulles. 40350 
4036, 4037-38, 4041, 4042, 4052. 

Union Duties of Excise (Distrihu-
tion) Bill-

Motion to consider. 1353-54. 1373 
Motion to pass. 1374. 

Vindhya Pradesh Legislative N-
sembly (Prevention of Dlsqultli-
fieation) Bill-

Motion to conslder. tI4!14-~n. 
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RANBm SINGH, CB.-
AdmInistration of Evacuee Property 

(AmeDdment) BIll-
Motion to consider as reported by 

Select Committee. 673-79. 
Demand(s) for Grant(s) on 

Account-PEPSU-
mucation-
Elections and Legislatures, 
Punjabi Department. ~7. 

l'iDance Bill-
Consideration of clauses. 4565-66. 

Orphanage Bill (by Shrl M. L. 
Dwivedi)-
Motion to consider and amend-

ment to refer to Select QIm-
mlttee. 504D---44. 

llANDAMAN SINGH, SHRI-

Central Excises and Salt (Amend-
ment) Bill-
Motion to consider. 4335--42. 

J'inance Bill-
Motion to consider. 4335-42. 

JlANJIT SINGH, SHRI-
Demand (5) for Grant(s), 1953-54-

Ministl'y of Warks, Housing and 
Supply. 3501-02. 

General discussion on the P.EP.S.U. 
Budget. 554D---43. 

Patiala and East Punjab Sta~ 
Union Legislature (Delegation of 
Powers) Bill-
Motion to consider. 5469. 

Resolution re President's Proclama-
tion in PEPSU. 1957-60. 

ltA.O, Dr. RAJ4A-
Demand(s) tor Grant(s), 1953-54-

Railwan-
Construction of New I..iD8-

Capital and Depteciation Fund-
Motion to reduce the Demand-

Restoration ot KakiDada-Koti-
palli line. 1171 

Open Line Works-Development 
Pund-
Motion to reduce the Demand-

Bringing of Kaltinada on main 
line. 1171. 

]. MO, DR. RAMA-ccmtd. 
Demand(5) tor Grant(s), 1953-54-

Railway-ccmtd. 
Open line Works-Development 
Fund-contd. 

Motion to reduce Ule Demand-
ccmtd. 

Stations for Tambaram Sana-
torium. 1171. 

Demand (5) for Supplementaz,y 
Grant(s), 1952-53-Railwaya-
Ordinary working Expensee-

Labour WelfllJ'e-
Motion to reduce the Den-.and-

Need of better facilities to 
Railwaymen regarding grant 
of pa5.3 etc. 1336-37. 

Leave of Absence to --. 6690. 

Motion on address by the President. 
54-55, 204-09. 

MO, SHRI B. SHIV A-

Demand(s) for Grant(s), 1953-54-
External Affairs-

Miscellaneous Expenditure UDder 
the Ministry of Extemal 
Affairs. 2106-13. 

Extraordinary Payments. 3747-
51. 

Other Capital Outlay of the 
MinIstry ot Finance-

Motion to reduce the Demand-
Grant to commUDity pr0jec:t8 

and Colombo Plan and 
policy underl~ therein. 
3747-51. 

Discussion re situation in Jammu. 
2878-83. 

MO, SllRI GOPALA-

Demand(s) for Grant(s), 1953.54-
Defence Services, Effective-Air 

Force--

Motion to reduce the DemaDd-

Discontend amooe AirmeD 
due to unsatiafactol:7 treat-
ment meted out to Other 
Ranks. 2762-68. 211'1. 

J 
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RAO, SHRI GOPALA--eontd. 
Demand'(a) for Grant(.>, 1955-54-

ccmtd. 
Defence Services, Effective-

Army-
Motion to reduce the Demand-

Bulldinl of defence industries 
and import of anna from 
abroad. 2723. 

Failure to organize ordnance 
factories and other defence 
itldustries SO as to minim1ae 
purchase from outside. 

Low scales of pay of the 
Other RankS in the Arm7. 
2762--68. 

Maintenance of the OrdDB1}ce 
Factories and the condition 
of labour employed in them. 
2723. 

Ministry of Defence-
Motion to reduce the DemaDd-

Reorganisation of the Defence 
Forces. 2762-68. 

Top heavy cost of the Secre-
tariat of the Ministry of 
Defence. 2721. 

General discussion on the General 
Budget. 1843-46. 

RAO, SHRI JAMULAPUR JCisAv A-
Death of -. 3533. 

BAD, SHRI K. 8.-
lJemand(s) for Grant(.), 1953..54-

Itducation-
Motion to reduce the Demand-

Compulsory primary education 
throughout India. 2399-
2402. 

Priorities in Basic and Social 
Education. 2399-2402. 

Ministry of Education-
Motion to reduce the Demand-

I'l-ee and compw.ory educa-
tion to children of llehe-
duled castes and scheduled 
tribes. 2399-2402. 

Uniform and increased pay 
IleUes for teachers. 24M 

RAO, SHRI P. R.-
Demand(s) for Grant(s), 1953-~ 

Ministry of Labour. 2557-ft. 
RAO, SHRI P. SUBBA--

Demand(a) fur Grant(.). 1953:M-
Bilaspur-

Motion to reduce the Demand-
Integration of Bilaspur witll 

Himachal Pradesh. 3231. 
Grants-tn-aid to States-

Motion to reduce the Demand-
Economy Merger of Himacbal 

Pradeah, Vindhya Pradesh, 
Ajmer and Bhopal with 
Punjab, Madhya Bharat. 
Rajasthan and Madhya 
Bharat respectively. 3714. 

Indian Posts and Telegraphs De-
partment (Including WorkiDI 
~)-

Motion to reduce the Demancl-
Mode of accounting and COD-

sequent reduction of postal 
rates. 3127. 

Relations with Statea--
Motion to reduce the Demand-

Economy-Policy with retard 
to Kashmir. 3234. -Union Excise Duties-

Motion to reduce the Demand-
Abolition of excise dut,. OIl 

tobeceo grown and CODdl-
tioned in Koraput diatriet of 
Orissa. 3713. 

DemllDd(l) for Grant (I) , 1853-54-
Bailwa,...... 
Ordinary WorkJn, Ilxpeases-

Administration-
MoUon to reduce the Demand-

Inability to prevent beUart 
in ~ train.l. 

Labour Policy. 1019, 1018-
'10. 

Ballway Board-
Motion to reduce the Demand-

High farea OD Metre-Gaup 
lines. 

Wron, calculations of farea. 
1016, loes--70. 

Motion on Addreee by the. President. 
52. 
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llAO, SHRI SESHAGIRI-
Air Corporations Bill-

Petition presented. 5631. 
Demand (s') for Grant(s), 1953-54--

External Affairs-
Miscellaneou3 Expenditure under 

the Ministry of External 
Affairs. 2134-37. 

Demand(s) for Grant(s), 1953·54-
Railways-
Ordinary Working ExpenIes-

Administration-
Motion to reduce the Demand-

Fall in income from Railwan 
1019. 

BAO, SHRI T. B. vrrr~ 
Air Corporations Bill-

Motion to refer to Select Com· 
mlttee. 4785-87. 

Demand(s) for Grant(s), 1953~54-
Chief Inspector of Mines-

Motion to reduce the Demand-
Refusal of supplies. 2498. 

Employment Exchanges and Re-
settlement-
Motion to reduce the Demand-

Closing down of Gorakhpur 
Labour Organiiation. 2498, 
2502~7. 

lDcHan posts and telegraphs Depart-
ment (including Working Ex-
penses)-
Motion to reduce the Demand-

Accommodation in G.P.O. 
Delhi. 3131. 

Confirmation of temporary em-
ployees. 3131. 

Contract to Hyderabad State 
Road Transport Depart-
ment for carrying mails in 
preferences to private con-
tracts. 3131. 

I'1scal policy. 3130. 
ltepatriatlon of supervisory 

staft' on deputation in 
Hyderabad. 3130. 

Separate circle for Hyderabad. 
3131. 

RAO, SHRI T. B. VITTAL--contd.· 
Demand(s) for Grant(s)-1968-54-

-cant<!. 

IIJDlstry of Finance-

Motion to reduce the Demand-
Failure to provide employees 

of Mint and Security Press, 
Hyderabad Government with 
suitable alternate jobs conse-
quent upon demoneti3ation 
of Hali Sicca currency. 
3712. 

JlinistryofLabour-
Motion to reduce the Demand-

Abolition of Labour Appellate 
Tribunal. 2495, 2502~7. 

Amending Coal Mines Bonus 
Rules so that period of leave 
with pay be treated as 
attendance for purpose of 

computing qualifyine 
period. 2495. 

Apoointment of Canadian ex· 
perts to enquire into fre-
quent rock-bursts at Kolar 
Gold Fields. 2497. 

Failure in not printing impor-
tant labour legislation in 
Indian Languages. 2495. 

Failure to enforce Employees' 
State Insurance Act in cities 
and States other than Kan. 
pur and Delhi. 2496, 2502-
07. 

Failure to enforce Plantation 
Labour Act. 2497, 2502-..(1'1. 

Housing problem confrontiDa 
the labour. 2502~7. 

Inefftcient functioning of Em· 
ployees' State Insurance 
Corporation. 2498. 

Lack of equity in granting 
annual leave with pay to 
dift'erent categorie.;; of 
workers workirig under-
ground.. 2494, 2502-07. 

Low wages paid to workers of 
coal flelds.2497, 2502-07 
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BAD, SBRl T. B. VITTAL-c:oRtcl. 
Deawad(s) for Grant(s)-le3-M-

ecmtd. 
Ministry of Labour-ccmtd. 

Motion to reduce the Dem.anci-
cont<L 
Neeessity of reduclq the 

number of boW'S of work 
for miners and other' work-
ing undeI'JP'Ouud from eiJht 
to six hoW'S per day. 2494, 
2502--G7. 

Question to declaring Tuber-
culosis as an industrial 
disease for coa1-6elds. 
2495, 2502-07. 

Refusal of payment of dear-
ness allowanCe as per award 
to 1400 employees by United 
Bank of India, Calcutta. 
2497, 2502--07. 

Refusal of supplies. 2493. 
Retrenchment and unsatia-

factory treatment of em-
ployees of All India General 
Insurance Co. Bombay. 
24117, 2502--01. 

Serious shortage of houses for 
workers of coal mines at 
SIngareoi Collleries, Kotha-
gu(lium and Bellampalli. 
24M, 2502-4'1. 

Serious shortage of houlri:'ll 
~ommodatioo at Hatti 
Gold Pields, Ra1chur, 
Hyderabad State. 2497. 

Treatment accorded to patient! 
at 8inaareni Collleries Com-
pany Hospital, Kot.h-.u-
cUum. 2497, 2502-07. 

M1!lC'eDaneous Departments and 
I!xpead.iture under the M1n1stry 

~ 01. Labour-

Motion to reduce the Demand-
Delay in constitution of Mines 

Board of Health at Kotha-
IUcUum and BeUampalll .coal 
mines. 2418. 

Stationery and PrintinJ--
Delays in priJrtinc of proceedin&s 

of Houle of the People. 3437. 

RAO, SHRI T. B. VITTAL--CotUd. 
Demand(s) for Grant(s), 1153-M-

contd. 
Suppli_ 

Motion to reduce the Demand- ' 
Inordinate delay in obtainiD& 

spal'e parts of buses and 
lorries for Road Transport 
Department, Hyderabad 
Staw. 3438. 

Demand(s) for Grant (.a) , 1953-54-
RallW'QS-
Railway Board-

Motion to reduce the Demand-
Attitude ot Railway Adminb-

tration towards South IncUa. 
Confirmation of temporar,-

employees ot more than ODe 
year's service. 1013, 1020-
23, 10U-25. 

PoliCY of administration. 1013. 
1020-23, 1024-25. 

Recognition of Trade UnioD. 
1020-23, 1024-25. 

SeriOUs short supply ~ 
wagons. 1013, 1020-21. 
lOU-25. 

Miscellaneous ExpencUture-
Motion to reduce the Demand-

Expenditure on ExhibitiQD.. 
1310-12, 1314-15. 

,Heceuit,. of, l1m1Uqwutqe 
in the Rallway Centenary 
Exhibition. 1310-12, 131.-
15. 

H7derabad Coinale aDd Paper Cur-
reDCY (MJ.;ceUueoua Proviaiaaa) 
Bl11-
Motion to consider as passed bT 

tile COUDcll of States. '. 3325-27. 
RATION-

Demand for Grant, 11152-53-
Rallwa,._ 

Ordinary Workinl Itltpeallls Ilk-
eel1aneoua ~ 

Motion to reduce the nemand-
BaducUon of ~ ration. 

1187, 1172--1257. 
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RA YALASEEMA-

r 

Demand(s) for Grant(s), 1953-54-
Defence Services, Effective-

Army-

Motion to reduce the Demand-
Desirability of startir.1! 

ordnance factories in --
and thus developing the in· 
dustrial potential of that 
famine ,otriken area. 2725, 
2727, 2802, 2810--42, 2907-
2'1. 

Ministry of Food and Agricul-
ture-' 
Motion to reduce the Demand-

Food production in -- by 
providing irrigationa! facili-
ties. 2258, 22111-2344, 
2348-88. 

BBCOMMENDATION(S)-
Demand(s) tor Grant(s), 1953-54-

MInistry of Communications-
Motion to reduce the Demand-

Failure to implement -'- of 
expert committee. 3126, 
3133-3219. 

Statement containing the decisions 
of the Government of India on 
the -- made· by the Public 
Accounts Committee in their sixth 
report OIl Hirakud Dam Project. 
3045·46. 

Statement 1'e -- of Dearness 
Allowance Committee-Laid on the 
Table. 2253-55. 

BECO'VERY (IES)-
Demand(s) for Grant(s), 1953-54-

Pre-partltion PaymentJ-
MotiOll to reduce the Demand-

Problem of -- of funds be-
longing to displaced banlui 
from West Pakistan. 3715 
3717--94, 3795-3868. 

BEDDI, SHRl MADHAo-
Demand(.s) for Grant(s), 11153-54-

Ministry of Home Affairs-
Motion to reduce the Demand-

Grievances of the Central m. 
Handling of tbe Preventlvt! 

Detention Act. 
Reorganisation of the Civil 

Servicel. 3328, 

REDDY, SHRI MADHA~ontd. 
Demand(s) tor Grant(s), 1953-~· 

Contd. 
Ministry of Home A1!ai.rs.--contd.. 

Motion to reduce the Demand-· 
c()ft.td. 
Grievances of the Central 

Government III division 
clerks. 

Upliftment of Harijans, Sche-· 
duled Castes etc. 3262~8_ 

Ministry of States-
Motion to reduce the Demand-

Intervention by State lIIinistry· 
in the international affairs' 
of the Part B States. 

Pulicy of discrimination bet-· 
ween Part A. B and C States .. 

Policy with regard to U. for-
mation of linguistic state. 
3231, 3262~8. 

Vindhya Pradesh Legislative Assem-. 
bly (Prevention of Disqualifica-· 
tiOllS) Bill-
Consideration of clauses. 6483. 

REDDI. SHRI RAMACHANDRA-
Central Exci.;es and Salt (Ameod. 

ment) Bill-
Motion to consider. 4291-94. 

Demand for Grant, 1953-54-
Audit. 3804---07. 
Education-

Motion to reduce the Demand-
Policy in regard to educatioo. 

of the scheduled tribes and: 
distribution of stipends and. 
scholarships. 2455-56. 

External Affaire--
Motion to reduce tile Demand--

Failure of Government to safe-
guard interest.~ of Indians iat 
Ceylon. 

Failure to secure facilities lor 
Indians to re-enter South 
Africa. 

Need and de~irabillty of liqui. 
dating the French and 
Portuguese pockets' in India. 

Policy of apPeasement towards 
Pakistan. 2157--60. 
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EEDDI, SHRI RAMACHANDRA-
Contd. 
Demands tor Grants--<:ontd. 

Ministry of Finance-
Motion to redllce the Demand-

Economy in administration. 
LeV)' of excise duty on tobacco 

on standing crops. 
Planned expenditure for main· 

taining full emplOYment and 
social security. 3804-07. 

.Ministry of Food and Agriculture-
Motion to reduce the Demand-

Policy. 2258. 
Multipurpose River Scheme-

Motion to reduce the Demand-
Slow progress of multipurpose 

river schemes. 3043. 
Poli~ 

Motion to reduce the Demand-
Elliciency and discipUne In tbe 
, Police Adminwtratian. 3229. 

Estate Duty Bill-
Motion to consider as reported-by 

the Select Committee. 6536. 
Finance Bill-

Motion to consider. 4291-94. 
Conaideration of clauses. 4520. 

4541. 
Motion for adjournment T<! deten-

tion of three MoPs. 1979-80. 
BEDDY, SHRI B. Y.-

Leave of absence to --. M82. 
:REDDY. SHRI ESW ARA-

Demand(s) for GranHi). 1953-54-
Agriculture. 2328-32. 
Ministry of Food and Agriculture-

Motion to reduce the Oemano-
Failure to carry out the Grow 

More Food Scheme. 2321J--
32. 

Food produetion In 1laya1&-
seema by providinc Imp· 
tional facilities. 

General policy relating to acn· 
culture and food. 2328-az. 

Help to scarcity and famtne-
stricken areas. 2328-3%. 

KUce1laneous Expenditure unaer 
the Ministry ',f Food and A,p'I. 
eulture-
Motion to reduce the DemIlDO-

GlftJ 1"eCe1ved from ~ 
2281. 

REDDY, SHRI K. C.-
Appropriation (No.3) BUl-

Motion to consider. 3953-57, 3951. 
Central Excises and Salt (Amend-

ment) Bill-
Motion to consider. 4386-91. 

Demand for Grant, 1953-54-
,RaUways-
Ordinary Working Expenses-

Operation (Fuel)-
Motion to reduce the Demand-

State Railway Collieries. 
1220-24. 

Finance Bill-
Motion to consider. 4386-91. 

REDDY, SHRI K. JANARDHAN-
Election of -- to National Food 

and Agriculture Organisation 
Liaison Committee. 4155. 

REDDY, SHRI VISW ANATH-
Demand(s) for Grant(s), 1953-54-

Industries-
Motion to reduce the Demand-

Policy of iDdustrial develOp-
ment. 3561-64. 

Ministry of Commerce and Indus-
try-
Motion to reduce the Demand-

Export and import policy. 
Fallure to encouTBle the band· 

loom iDdustry. 
Fallure to protect ~ National 

lndustrie3. 
Import and export policy. 

3561-e4. 
General discussion on the Railway 

Jlud,et. 928-31. 

'REFORMS-
Demand(s) tor Grant(s)-PEPSU-

Land Revenue-
Motion to reduce the Demmd-
~arian - viz. abolition of 

Biswadaries with minimum 
compensation aa recommend. 
ed by PEPSU Assembly by 
an unanimous resolution ill 
May, ·1952. 5892, 5694-
5'708. 
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BEP'UGEE-
See ''Displaced Person(s)". 

BBGISTRATION-
Demand(s) for Grant(s) 011 

Account-PEPSU'. 2973, 2983-
3024. 

Demand(s) for Grant(s), PEPSU 
5633, 5645-66, 5668-92, 5694-
5703, 5704-

BEGULATION(S)-
Notification amending General --

of the Industrial Finance Corpora-
tion of India-Laid on the Table. 
6694. 

REHABILITATION-
Demand(s) for Grant(s), 1953·54-

Ministry of --. 
Motion to reduce the Demand-
-- of East Bengal refugees. 

,2585, 2586-2714 . 
. -- of Jammu and Kashmir. 

2585, 2586-2714. 
-- of refugees in Tripura. 

2586-2714. 
Resettlement of refugees in 

land in Tripura and West 
Bengal. 2586-2714. 

REHABILITATION DEPARTMENT-
Demand (5) for Grant(s) OD 

Account-PEPSU. 2976, 2983-
3023. 3026. 

Demand(s) for Grant(s)-PEPSU. 
5636, 5645-66, 5668-92. 5U94-
5703, 5707. 

IlELATION8 WITH STATES-
Demand(s) for Grant(s), 1953·54-

Relation3 with 8tat_ 
3227, 3234--3318, 3S3~428, 
3431. . 
Motion to reduce the Demand-

Economy-Policy with regard 
to Kashmir. 

Interference of the Centre with 
the various states. 

Need to malte the states auto· 
. nomous than at present. 

Ocnnand(s) for Grant(s) on Account, 
1953·54. 1283. 

Demand(s) for Supplementary 
Grant(s). for 1952·53. 601-07. 

RELIEF-
Demand(s) for Grant(s), 1953-54-

Ministry of Food and Agriculture-
Motion to reduce the Demand-

-- to the cyclone.affected 
districts of Tanjore and 
TrichinopoIy. 2259. 2261-
2344. 2348--88. 

RENIGUNTA-
Demand for Grant. 1953·54-

Railways-

Construction of New Lin_ 
Capital and Depreciation Fund-
MotioD to reduce the Demand-

Line between and 
Secunderabad. 1170. 1172-
1257. 

REORGANISATION-

Demand (3) for Grant(s), 1953·54-
Defence Services, Effecti~ 

Army-

Motion to reduce the Demand-
-- of the Defence Services. 

2722, 2727-2802, 2810-42, 
2907-27. 

REPATRIATION-

De!nand(s) for Grant(s), 1953·54-
Indian Posts and Telegraphs 

Department (Including Working 
Expenses)-

Motion to reduce the Demand-
-- of superviSory staff on 

deputation in Hyderabad. 
3130. '3133-3219. 

REPEALING AND AMENDING BILL. 
1953-

See "Bill (s)". 

REPORT (S)-
./-

Annual and (he Audited 
Accounts and Revised Budget Esti· 
mates of the Employees' State 
Insurance Corporation-Laid on 
the Table. 6318. --_._-------- '-------
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REPORT(S) ~Ofttd. 
Almual -- of Damoclar Valley 

CorporaUon-Laid on the Table. 
2809. 

Audit -- Defence Services, 1951-
Laid on the Table. 3970. 

Demand(s) for Grant(s)-
Defence Services; Et'fective-

Army-

Motion to reduce the Demand-
Urgent need to implement the 

agreed recommendations of 
the Kalyanwala Committee', 

2723, 2727-2802, 
281().---.42, 2907-27. 

Multipurpose River Schemes-
Motion to reduce the Demand-

Sixth - of the Public 
Accounts Committee 1952-53 
(Hirakud Project). 3044. 

Finance Commission's 
Laid on the Table. 31. 

Progresa-of Five Year Plan 
md -- of Community Projects 
administration-Laid on the Table. 
8895. 

--of a Survey on Public Ad-
ministration in India-Laid on the 
Table. 6401. 

-- of Expert Committee-Laid on 
the Table. 5151-52. 

-- of Mr. Justice Wanchoo on for-
mation of Andhra State-Laid OIl 
the Table. 2808·09. 

- of the Public AeeouIda Com-
mittee-Presented. 612-13, 6694. 

-- of the teams of otftcials wblcb 
Yllited :;carcity aftected area_ 
Laid on the Table. 8694. 

-- of the TarUf Commission on 
the Ball Bearinp and Steel Balls 
JDdustry, 1952-Lald on the Table. 
D. 

- of the Tariff CommialOD on tbe 
fair prices of Superphosphate for 
the 'period from 1st January to 
15th A~-Laid on the Table. 
II. 

- relatiDl to the purchase of 
Ileepen for the Hirakud Dam Pro.. 
,.,. 1.14 em the Table. sotO, 

REPORT (S)-Contd. 
Sixth -- of Public Accounts Com· 

mitt_Presented. 2108. 
Statement containing the decisions Of 

, the Government of India on the 
recommendations made by the 
Public Account.> Committee in thelr 
sixth -- on HirBkud Dam Pr0-
ject. 3045-48. 

Tariff Commisslon's--on 
Flex Goods Industry -laid .. 
the Table. 600 .. 

Tariff Commission's Report on the 
conversion charges for bars· aDd' 
rods etc.-Laid on the Table. 
6049-50. 

Tariff Commission -- re Meta-
Aminophenol and Government 
Resolution thereon-Laid on the 
Table. 2808·09. 

REPRESENTATlON-

Demand(s) for Grant(s)-PEPSU-
lIome Department-

Motion to reduce the Demand-
-- of Scheduled Castes ill 

Government Service. 5867. 
5688-f2, 5694-5703. 

Indian Posts and Telep-aplw 
Department (lncludinl WorkI.DC 
ExPeoses)-
Motion to reduce the Dernand-
-- to scheduled cutes iD 

terVices. 3131, 3133-321D. 

Demand(s) for Grant(s), 1953-M-
BailwaJ"8-

Railway Board-

Motion to reduce the Demand-
Inadequate - of the sche-

duled castes &lid tribes in 
the Railway services. 1014. 
1015, 1020-80. 

- of Scbeduled Cutes ID 
Bailways. 1018, 1020-10. 

REPRESENTATION OF THE PEOPLE 
(AMENDMENT) BILlr-
See "Bill (I) ... 
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BKPRESSION-
I)emand(J) for Grant(s)-PEPSU-
~ 

MoUon to reduce the Demand-
-- apinst peasants' and 

people's o1'lanisations. 5693, 
5194-5703. 

by police against 
people. 5667, 5668-92. 
5694-5703. 

REQUISITIONING AND ACQUISI-
TIONING OF IMMOVABLE PRO-
PERTY ACT-

See "Act(s)". 
RESERVE AND AUXILIARY AIR 

FORCES ACT-
Reserve and Auxiliary Air Forces 

Act RuleJ-Laid on the Table. 
5325. 

RESERVE BANK OF INDIA-
Agreement between Rajpramukh of 

Hyderabad and-Laid on the 
Table. 4714. 

Agreement between the Rajpramukh 
of MysoTe and the --

Laid on the Table. 217. 

BESETTLEMENT-
Demand (5) tor Grant(s)-

Defence Services, Effective-
Anny-
Motion to reduce the Demand-

Failure to provide for the re-
habilitation of ex-service 
~rsonnel in civil life. 2725, 
2727-2802. 2816--42, 2907-
27. 

See also "Rehabilitation". 

RESOLUTION(S)-
Demand(s) for Grant(s), 1953-54-

PEPSU-

Land Revenue-

Motion to reduce the Demand-
Agrarian reforms viz. aboli-

tion of Biswadaries with 
minimum compensation as 
recommended by PEPSU 
A5sembly by an unanimous 
resolution in May. 19'\2. 
56\12. 5694-5703. 

RESOLUTION (S)-Cmucl. 

Ministry of Commerce and Indus-
try - No. 3-T/(l)/52, dated 
the 22nd December, 1952--Lald 
on the Table. 31. 

Ministry of Commerce and Indus-
tury - No. 18/W/T.B./52 
dated the 10th January 1953-
Laid on the Table. 31-32. 

-- re Investigation into wealth ana 
property of Government officers-
(Negatived). 4056-4106. 

-- re Legislation on Untouch-
ability-(Adopted). 4459-4504. 

-- re President's Proclamation OIl 
PEPSU-(Adopted as amended). 
1889--1978. 

-- re Safeguarding of National 
Security . Rules - (Negatived). 
4105-37, 4419--59. 

Tariff Commission Report re Meta-
Aminophenol and Government --
thereon-Laid on the Table. 2808-
09. 

RETRENCHMENT-
Demand (5) for Grant (5), 1953-54-

neience Services, Effectiv_ 
Army-

Uotion to reduce the Demand-
Proposal for -- of 4,000 em-

ployees in the Ordnance 
Factories, Technical Develop-
ment Establishments, Depots 
and the M.E.S. 2723, 2727-
2802, 2816--42, 2907-27. 

To explore the possibilities of 
manufacturing civilian goods 
in Ordnance and clothing 
factories for internal con-
sumption and to avert' large 
sca]e --. 2723, 2727-
2802. 2810-42. 2907-27. 

Ministry of Commerce and indus-
try-

Motion to reduce the Demand-
Large scale -- brought in the 

. Textile Commissioner's 
Office in Bombay. 3539, 
3543-3617. 3620--63. 

-------.--:-- .- _. "._- .. 
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RETRENCHKENT-Ccmtd. 
Demand(s) for Grant(s), 19!it·M-

Ccmtd. 
Ministry of Labour-

Motion to reduce the Demand-
Lack of policy for protecting 

industrial workers from-
2494, 2499-2580. 

Non-exbtence of swtable 
machinery to prevent 
periodical -- in industrial 
labour. 2496, 2m-2580. 
2580. 

-- and unsatisfactory treat-
ment of All India General 
Insurance Co.. Bombay. 
2497, 2499-2580. 

Serioua threat of -- in ()Or'e-
lam Gold Company in Kolar 
Gold Fields. 2495, 2499-
2580. 

Ministry of Works, Housm. and 
Supply-

Hotion to reduce the Demand-
-- of C.P.W.D. workers. 

3436. 3438-3515. 

Payment to Retrenched PetSOn-
uel-

Motion to reduce the Demand--
Inadequate provision for pen-

Gon to retrenched persona 
specially Ministerial staff 
and Labour. 3718. 3717--94, 
3795-3868. 

Demand(s) for Grant(.). 1953-54-
Railways-

Ordinary Working· Expeor18a-
Administration-

Motion to reduce the Demand- . 
Be·instatement of discharled 

or suspended workers. 
1017, 1020-80. 

Or4inary Working Expenser -Mia. 
cellaneous Expenses-

Motion to reduce the· DP.mand-
Gratuities to discharged staff. 

1187, 1172-1257. 

RETRENCHMENT~cmtd. 

Demand(s) for Grant(s). 1953-14-
Railways-ccmtd. 

Railway Board-
Motion to reduce the Demand-

Policy of -- in the ol!lcer 
cadre. lOIS, 1020--&0: 

Motion for Adjournment re -- iD 
Ordnance Depots-(DUalloweci). 
6687-89. 

REVENUE DEPARTMENT-
DemandCs) for GrantCs) on Ac-

count-PEPSU. 2975. 2t1l3--lOZ3. 
30211. 

Demand(s) for Grant (s)-PEPSU. 
5635. 5645-66. 5668-92, 5694-
5703, 5706. 

Demand(s) for Supplement&r7 
Grant(s)-PEPSU. 2930-31. 2931-
64, 2966. 

RICE-
Demand tor Grant. 1953·54-

Railway.-
Ordinaiy Working Expenses-Mla-

cellaneous Expensea-
Motion to reduce the Demand-

Reduction of rice ration 116'1. 
11 '12-125'1. 

RICHARDSON, RT. REV. JOHN-
Leave of Absence to --. :S987 -81. 

RIGHT (S)-
Motion for Adjournment re Inter-

ference with -- of three Mem-
ber __ sallowed). 1583·84. 

RISBANG KEISHING. SHRI-
Demand(s) for OrantCs). 1953·M-

Manlpur-
Motion to reduce the Demand-

Immediate democratisation at 
the State of Manlpur. 3111. 

IIInbtry of Home Affairs-
Motion to reduce the Demand-

Etficiency and economy in 
administration. 3286--90. 

Eftlciency In pneral admJ:n15-
tration. 3286--90. 
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lUSHANG KEISHING, SHRI-ccmte!. 
Demand(s) for Grant(s), 1953-54-

conte!. 

Ministry of States-
Motion to reduce the Demand-

Abolition of Part C States. 
Problem of Integration of Part 

"c" States into their adjoin-
ing Part "A" or Part "B" 
States. 8286-90. 

Motion on Address by the President. 
n 

RIVER, KAUWERI-
Demand(s) for Grant(s)-

Agriculture-
Motion to reduce the Demand-

Irrigation canal to utilise the 
water of --,' 2260, 2261-
2344, 234a-aa. 

RIVER VALLEY PROJECT(S)-
Demand(s) for Grant(s), 1953-54-· 

Capital Outlay on Multipurpose 
River Schemes-
Motion to reduce the Demand-

Growing expenditure on River 
Schemes already taken in 
hand. 3044. 

Ministry of Irrigation and Power-
Motion to reduce the Demand-

Employment of foreigners in 
the multipurpose river val-
ley schemes. 3043. 

Multipurpose River Schemes-
lIotion to reduce the Demand-

Administration and working 
of different multipurpose 
river scbemes. 3043. 

Clrowing employment of 
f<ln!ign experts and also the 
I1"Owth of foreigners in these 
schemes. 3044. 

Inefficient and haphazard plan. 
ning of multipurpose pro· 
Jects and the wastage. cor-
ruption and nepotism in the 
execution thereof. 3044. 

InVestigation of Gandikota and 
Nandi Konda Prl)jeets on 
river Kistna. 3043. 

RIVER VALLEY PROJECT~ontcL 
Demand (5) for Grant(s), 1953-54--

conte!. 
Multipurpose River Schemes--

conte!. 
Motion to reduce the Demand-

conte!. 
Slow progres3 of muw.purpo.&e' 

river schemes. 3043. 
Urgency of fully developing 

the Ghataprabha Project 
and Koyana to irrigate the 
scarcity and famine areas of 
Bijapur, Belgaum. Sholapur, 
Satara and other areas of' 
Maharashtra. 3043. 

Wastage and corruption in the-
execution of multipurpose-
river schemes. 3043. 

ROAD TRANSPORT-

Demand (5) for Grant(s). 1953-54-· 
Supplies-

Motion to reduce the Demand-
Inordinate delay in obta.ining'; 

spare parts of buses and' 
lorries for -- Department. 
Hyderabad State. 3438, 
3438-3515. 

ROY,DR. SATYABAN-

Leave of Absence to --. 2M'1 ... 
5405. 

ROY. SHRI B. N.-

General discwsion of the General! 
Budget. 1554-57. 

RUBBER-

Demand(s) for Grant(s), 1953-54-
Industries-

Motion to reduce the Demand-
Appointment of the secretary 

to the -- Board. 3542~ 
3543--3617, 3620--63. 

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand-
Policy towards the -- indus. 

try. 3538, 3543-3617 .. 
3620-63. 



&ULE(S)-
BUupur Motor Veh1clee-Lald on' 

the Table. 1319. 
Demand(s) tor Grant(s), 1953-54-

MinIstry of Labow-
Motion to reduce the Demand-

Amending coal mines bonus 
-- 80 that period of leave 
with pay be treated as 
attendance for purpose of 
computing qual~ period. 
2495, 2499-2580. ' 

1:)eftlopment Councils Procedural 
-- Laid on the Table. 2808-09. 

:N~tiODS amen~ Central 
EKcises --- 1944-&id on the 
Table. 8696. 

Notifications amendin& coal mines 
Resc:ue-Laid on the Table. 5512. 

Notification making amendments to 
Cinematograph (Censor~hip). -
1151-Laid on the Table. 1267. 

Resoilltion ' reo Safeguarding of 
National Security ~(Negatived). 
4419-59. 

:JWLJ!R(S), JNDIAN-
Demand(s) for Grant(s)-PEPSU-

ltriVY Purses and AlloWaDees of 
In41an Rmer-
Motion to reduce the Demand-

Allowances given to relatives 
. of --. 5668-92, 5694-

5703. 
l'erritorial and Political Pens10Da-

Motion to reduce the Demand-
Steps to tax pensioJUI payable 

to Rulers of former lDc:llan 
States. 3714, 3717-94, 
379~386B. 

:RUNN1NG STAFF-
See also "Railway EmployeeCs)". 
RUP NARAlN, SHRI-
Demand( .• ) for Grant(s), 1953-~ 

1IIInlstr)' of Labour-
lIIotlon to reduce the DemaDd-

Failure to secure living wages 
and reasonable and better 
conditions of work to agri-
cultural labour. 2533-n. 

1!laat Pakistan Refugee Women's 
Home at Clwnar. 4148-48. 

• 
S.R.O.-

"millry of Commerce and bdQ8tl)' 
Order No. S.B.O. 744 dated tile 
Z2nd April, leD-Laid OIl the 
Table. 6483. 

SADAIl BAZAR (DELHI)-
Motion for at!Joununent-

Lathl c:harp and tear ... .. 
public meetings in Bara TuU--
(DisallbWed). 1584-83. 

Statement reo incident at .:sua 
Tooti,-. 1885--38. 

SABA, SHRI MEGHNAl>-

Air Corporations BUl-
Mo.tion to consider as reported b.1 

Select Committee. 8008-08. 

Dema:ld(s) for Grant(s), 1953-M-
Capital Outlay on lIult1~ 

River Sc:~ 

Motilon to reduce the Demud-
Gr()W'jq eoq:aacUture on 

Rivett Schemes alJIaad,J' 
taken ill baDd. 3CM4. 

Defence Services, Uec:tive-
Army-
Motion to wduc:e the Demand-

Failure to orpnize Ordnance 
Factories and other de-
fence industries 80 as to 
minimise Purc:hales 'from' 
outside. 2918. 

Ministry of Intgatlo:1 and Power-
Motion 1Q reduce the Demand-

Employment of fOldperl in 
the multilJUtPO*e rivw 
valley schemel. 30151-''7. 

Working of the planning ad-
ministration and the man-
ner m which the plans are 
made out and executed. 
3042, 3051-57. 

Mult1p\1l'J>Ole River Schemel-
Motion to reduce the DemaJul-

Administration and w~ 
of dlfterent !Dult1~ 
river Ichemes. 3Oa. 
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SARA, SHRI ~HNAD-contd. 
Multipurpose River Schemes---eontd. 

Motion to reduce the Demand-
Growin, employment of 

foreign experts and also the 
growth of foreigners in 
these scheme~. 3044, 3051--
57. 

Finance Bill-
Motron to consider. 4191-99. 

General discussion on the Railway 
Budget. 823-%8. 

SAHAYA, SHRI SYAMNANDAN-
Ai'r Corporation Bill-

Motion to refer to Select Com-
mittee. 4767-73. 

AppropPlation (No.3) Bill-
Motion to consider. 3926. 

Finance Bill-
Consideration of clauses. 4531, 

4533--35. 
General discussion on the general 

Budget. 1643-50. 
J.\o1otion on address by the Presi-

dent. 174-79. 

SAHU, SHRI RAMESHWAR-
Election of -- to Indian Central 

Tobacco Committee. 5405-06. 

SAIGAL, SARDAR A. S.-

Central Excises and Salt (Amend-
ment) Bill-
Motion to consider. 4358-65. 

Finance Bill-
Motion to consider. 4358-65. 

General discussion on the Railway 
Budget. 957~63. 

Hyderabad Coinage and Paper 
Currency (Miscellaneous Pro-
visions) Bill-

Motion to consider as passed by 
the Council of States. 3329-30. 

SAKSENA, SHRI MOHAN LAL-
Demand(s) for Grant(s), 1953-54-

Ministry of Works, Housing and 
Supply. 3445-53. 

279 L.S.D.-

SALARIES AND ALLOWANCES OF 
MINISTERS ACT-
See "Act". 

SALARIES AND ALLOWANCES OF 
OFFICERS OF PA.RLIAMENT 
BILL-

See "Bill (s)". 

SALARY (IES)-

Demand(s) for Grant(s), 1953-54-

Indian Posts and Telegraphs De-
partment (including working 
Expenses)-
Motion to reduce the Demand-

Better communications to vil-
lages imd inadequate Pll1' 
and allowances of village 
workers. 3127, 3133--3219. 

Communications to villages 
and inallequate pay and 
allowances of village work-

ers. 3130, 3133--3219. 

Up-grading of pay scales of 
head-clerks of Circle Offices. 
3127-28, 3133--3219. 

Ministry of Communications-
Motion to reduce the Demand-

Living wage to non-depart-
mental and extra-depart-
mental postmasters 3128,. 
3133--3219. 

Ministry of Education-
Motion to reduce the Demand-

Uniform and increased pay 
scales for teachers. 2454.. 

Demand(s) for Grant(s)-PEPSU-
Ministers and Adviser-

Motion to reduce the Demand-
Adviser's -. 5692, 5694-

5703. 
Demands for Supplementary Grants, 

1952-53-PEPSU-
Elections for Legislatures-

Motion to reduee the Demand-
The low-paid to twenty four 

temporary clerks. 2945-
64-

Statement containing information 
regarding voluntary surrender of 
-- Laid on. the Table. 6695. 
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SALT-
Demand for Grant, 1953-M, 3888, 

1875-
Uem.and(s) for Gl'ant(s) on 

Account, 1953:'M. 1282. 
Demand(s) for Supplement&r7 

Grant (5) for 1952-53. 583. 

SAMANTA, SHRl S. C.-
CinematocraPhy (Amendment) 

Bill-
Kotion to pass as amended. 5137. 

Demand(s) for Grant(s), 1953-M-
Indian Posts and Teleeraphs De-

partment (Including WorJtm. 
lCzpenses)-

, 
Kotian to reduce the Demand-

Fiscal Policy. 
Mode of accounting and COIl-

aequent reduction of PosW • 
rates. 31~7. 

Demand(s) for SupplemenbD 
GraDt (.) for 1952-111-
AndamlD lind Nieobar Islands. 

576-77. 
Discussion ,.e. Bidi Industry. MH. 
Discussion on price of jute. 352l. 
Indian Lichthouse (Amendment) 

Bill-
Motko to consider_ 5145. 

Tea Bill-
ConsideratiOft of clauaes. 8208. 

6228. 

KotiOft to pass as amended 
8277-78. 

SAMBALPUR-
Demand for Grant, 1953-54-Rail-

wa711--

CoMtructiOll of New Lines-<:api· 
tal IDd Depreciation Fund-

Motion to reduce the Demand-
Lines ftoom Talcber to----

etc. 1171, 1172-1257. 

Miscellaneous Expenditure-

IlDUon to reduce the Demand-
JICew lb!s from Barabn to 

- etc. 11M, 1172-1251. 

SANKARAPANDIANS, smu-
Demand(s) tor Gra~t(I), 1953-54-

Acric:ulture. 2308-10. 
Ministry of Food and ACl'lcul-

ture--
Motion to reduce the Demand-

General Policy relatizl& to 
Agriculture and Food. 
2308-10. 

6ANKARIDRUc:r-
Demand for- Grant, 1953-54-BaII· 

waYII--
Construction ot New Unes-Capi-

tal aDd Depreciation J'und-
~ to reduce the DemlDd-

Line linking Ari7alur and 
----. 1170, 1172--1257. 

SARKAR, SHRI NALINI RAN'JAN-
Death ot Shri GopaIaswami An'aD-

,ar, -- cd Shri V. 1. Mum.-
wamf PiUal. 2'4-28. 

SARMAB, SBRI -
Air Corporatilona Blll-

Consideration of c:laUHll. 6101, 
8102. 

Businetlll of the Bouse. 5984, 
5965. 

Dema."1d(s) for Grant(s), 1953-54-
Indian Posts and TelecraPba De-

partment (lncludlna WorkIDI 
E%penses)-
Motion to reduce the Dema!ad-

J'i'scal Pollcy . 
Grievances of lower erade em~ 

ployeea. 
Rates of POItap. 3163-70. 

General diSCUDion on the Rdw.,. 
Budget. 9M-H. 

Tea Bill--
Motion to c:o:lsider as reported by, 

!llelect Committee. 6154-11. 
CmuideratioD of c:lauses. 8211. 

6228·29. 

Union Duties of Exdle (Dlstrlbu. 
tiIon) BIU-

MOUOD to consider. 1313-47. 
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SATARA-

Demand(s) for Grant(s), 1953-54-

Multipurpose River Schemes-

Motion to reduce the Demand-

Urgency of fully devel'Oping 
the Ghataprabha Project 
and Koyana to ilrrigate the 
scarcity and famine areas of 
Bijapur, Belgaum, Sho1a-
pur, -- IL"ld other areas 
of Maharashtra. 3043. 

SATHlANATHAN, SHRI N.-

Leave of Absence to -- from the: 
House. 4626-27. 

SATYAWADI, DR.-

Demand(s) for Supplementary 
Grant(s), 1952-53-Railways-

Construction of New Lines-

Mot!on to reduce the Demand-
Eco!lomy. 1331-34. 

Dividend Payable to GeIleral 
Revenues. 1331-34. 

Ordinary Working Expenses-
Admlnistration. 1331--34.. 

Ordinary Workbg 
Labour Welfare-

Motion to reduce the Demand-

Need of better facilities to 
Railwaymen regarding grant 
of pass etc. 1331-34. 

Ordinary Working Exptmses--Re-
pairs and Maintenance. 1331-
34. 

General discussion on the PEPSU 
Budget. 5532-39. 

Patiala and East Punjab State!; 
Union Legislature (Delegation ot 
fowers) Bill-

Motion to consider. 5482-8'1. 

SCARCITY AREA(S)-

Demand~s) for ,rant (5), 1953-54-
Ministry of Food and Acricul-

ture-

Motion to reduce the Demand-
Help to scarcity and famine 

stricken areas. 2258, 2261-
2344, 2348-88. 

Multipurpose River Schemes-· 

Motion to reduce the Demand-

Urgency of fully developing 
the Ghataprabha Projeet 
and Koyana to irrigate the 
scarcity and famine areas of 
Bijapur, Belgaum, Sholapur, 
Sawa and other areas of 
Maharashtra. 3043. 

Reports of the teams of omcials 
which visite.d scarcity affected 
areas -- Laid on the Table. 
6694.. 

SCARCITY CONDITION(S)-

Statement showing extent of 
Laid on the Table. 6602. 

SCHEDULED AREAS (ASSIMILA-
TION OF LAWS) BILL, 1953--

See "Bill(s)" 

SCHEDULED CASTE(S)-

Demand(s) for Grant(!), 1953-54-
Education-

Motion to reduce the Demand-
--- Educational policy and inade-

quate stipends to the --
and Scheduled' Tribe stu-
dents going abroad for 
foreign education. 2456. 

Inadequate financial help to 
. -students. 2455. 

Inadequate provision f"r 
V scholarships for --, Sche-

duled Tribes and ether 
backward classes. 2456. 

Inadequate Scholarships to 
-- students going abroad 

for foreign education. 2454.. 
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SCHEDULED CASTE (S)--Ccmtd. 
IlaM'IInd(s) for Grant(s). 1953-54-

~~td. • 
Employment Excbanges and Re.'1et-

tlement- . 
~ Motion to reduce the Demand-

Enlargmg and re-orpnis.ing 
Employment Exchanges for 
reservation of vacancies to 
-- and other . backward 
classes. 2498. 

External Affairs-
Motion to reduce the Demand-
~ Appointment of Ambassa-

dors and High Commis-
sioners belonging to the 

-
ComDll.mity. 2147, 

2148-2252. 
Appo.intment of High Com-

missioner and Ambassadors 
belonging to the --. 2147, 
2148-2252. 

Colonising facili~ for people 
""""'" from the -- Community. 

2147, 2148-225~ 
Indian Posts and Telegraphs Df'-

partJnent (Including WorLng 
Expenses)-
Motion to reduce the Demand-

Representation to -- in 
services. 3131, 3133-3219. 

Ministry of Defence-
~on to reduce the Demand-

Desirability of encOUl'aging 
the - and backward 
classes to join the de-
fence services. 2722, 2727-
2802, 281~ 2907~27.· 

Kinistry of Educatlon-
~tion to reduce the Demand·-

Free and com~ory educa-
tion to children of -- aDd 
Scbeduled . Tribes. 2454. 

t Ministnr of Finance-
\,;" M~ to reduce the Demand·-

Additional aid to improve 
t!COQomic conditions ot --
37n, 3717-14, 3795--38611. 

• JjiIfi.stry of Food and Agricul-
V ture-

Motion to reduce the Demsnd-
waste eu1tivable land for 

landless --. 2259, 2261-
2M4, 2148-88. 

SCHEDULED CASTE<S)--Contd. 
Demand(s) for Grant(s), 1953·54-

'-"""'PEPSU-
Home Department~ 

Monon to reduce the Dema."ld-
Representation of -- in 

Government Service. 5667. 
5868--93, 5694-5703. 

Demand(s) for Grant(s), 19~3-54-

Rallways-
Ordinary Working Expenses-Ad. 

ministration-
Motion to reduce the Dema':ld-

Two -- Members cn RIIIl· 
way Service Commis&:OD 
1017, 1020-80. 

Railway Board-
Motion to reduce the Demand-

Inadequate nlPresentatio:l of 
the -- and Tribes in the 
Railway Services. 1914. 
1026-80. 

RaIlway contracts to the --. 
1016, 10%0-80. 

Railway Scholarship Fund for 
-- and Scheduled Tribes 
Stude:lts. 1014, 102~80. 

Representation of -- In 
Railways. 10t8, 1020-80. 

Training facilities to the pros-
pective -- and Schedu:~ 
Tribe Employees in Railway 
Serv~es .. 1014, 1020-80. 

SCHEDULED TRIBE(S)-
~ma."ld(s) for Grant(s), 1953.54-

EducaUon-

Motion to reduce the Demand-
Education policy and inade-
quate stipends to the Sche. 
duled Castes and -- stu-
dents loin! abroad fOl 
foreign education. 2456. 

Inadequate provbknl for s~ho. 
larshlps for Schedu'ed 
Castes, -- and other back. 
ward classes. 2458. 

Poliey in reprd to education 
of the -- and diltribution 
of stipends a:1d Icholarshlpt. 
2tS5·58. 
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SCHEDULED TRIBE (S)-contd. 
Demand(s) for Grant(s) 11153-54-

contd. 

Mbi'Stry of Defence-
~on to reduce the Demand-

Desirability of encout1lgiDg 
tile Scheduled Castes, --
IIlld bacKward Classes to 
jOin the defence serViCes. 

2722, 2727-2802, ~81G--J.2, 

2'907-27. 

Mbistry of Education-

..lih>tion to reduce the Demand-
V 'Free and compulsory educa· 

~ion to chilldren of Sche-
dul~d Castes and --. 
2454. 

Demand(s) for Grant(s), 1953-54-

Railways-

Ra:lway Board-
~otion to reduce the Dernand-r lnadequate representation of 

the Scheduled Castes and 
- b Railway Services. 
1015, 1029-80. 

Railway Scholars!lip Fund 
for Scheduled Castes and 
-- Students. 1014, 1020-
SO. 

Training faciIllties to the pros· 
pective Scheduled Cc:ste a:ld 
-- empl!Jyees in Railway 
Services. 1014, 1020--80. 

SC~S)-' 

Ilemand(s) fer Grant(s), 1953·54-
Indian Posts and Telegraphs De-

partment (l!1cluding Workinl 
t:X'lOOses)- ' 

Motion to reduce the Demand-
Failure to implement "Post 

Office for every village" 
__ in Travancore-Cochin. 

t 3127, 31aa--3219. 

Ministry of Food and Agriculture·-· 
Motien to reduce the Demand--

Fa!lure to carry out the Grow 
More Food %259, 
2261-2344, 2348-88. 

SCHOLARSHlP(S)-
\ Uemand(s) for Grant(s), 1955-K-
I Educatron--

Motion to reduce the Demana-
Inadequate provision lor --

for Scheduied castes, SCne. 
duled Tribes and 01;her bacs-
WlIrd classes. 2456. 

Inadequate -- to Scneau~e:a 
Caste Students .,1:li abruaa 
for fOrelgn ea.ucauon. ~. 

Policy iOn regard to education 
of the SchedUled Tr:oes and 
distribution of stipe..,ds and 

2455-56. 

SCHOOL(S)-

Demand(s) for Grant(s), 1:}53-54-
Ministry of Defence-

Motion to reduce the Demand-

Necessity lkIr i.!ltroduclng 
military tr~ in--
and colleges. 2720, 2727-
2802, 2810--42, 2907--27. 

Necessity of extenwD,it the 
Nationlll Cadet Corps i.."l 
all schools, colleges and 
ot'ber institutions and ex-
panding its activ:ti.es fur· 
ther. 2722, 2727--2802, 
2810--42, 2D07--2~. 

Tripu.ra-

Motio:!. to reduce the Demand-
Adequat.e help to the non-

Government-

Demands for Primary and 
Secondary -- Teachers. 3232 
-3318, 333r-3481. 

SCIENTIFIC ~ RESEARCH-

Demand for Grant, 1953-54. 3868, 
3875. 

Demand(s) for Grant(s) on Ac· 
count, 1953-54. 128,1. 

SEA CUSTOMS~ (AMENDMEN'l') 
BILL-
See "Bill (5)". 
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SECRETARIAT OF THE VICE.PRE-
SlDENT-
Demand for Gl"&:1t, 1953-54. 3888, 

38'l'1. 
Demand(s) for Grant(s) OIl N!-

count, 1953-54. 1286. 
Demand (5) for Supplementary 

Grant(s) for 1952-53. 1563. 

SECUNDERABAD-
Denand for Grant. 1953-54-Rail-

WIl7lI-

CaDstruction of New Lin_ 
Capital aDd Depreciation Fu:ld-
Motion to reduce. the Demand-

Line between Reniaunta and 
-. 1170, 11'12-1257. 

SECURITY lIES)-

Demand(s) for GranUs), lHa-M-
JIinistry of Finance-

Motioo to reduce the Demand--
Exchange of Pakistan-

and shares held by Indian 
:lBt!onals. 3711, 371;--94, 
379~3868. 

SELECTION BOARD(S)-

Demand(s) for Grant(s), 1953-54-
Ministry of Defenre-

Motion to reduce the Demand-
The anti-South fodian bias 

of the Army, Navy, and 
Air Force --. 2720, 2727-
2802, 2810-42, 280'1-27. 

SEN, SHRl P. G.-

Demand(s) for Grant(s) 1953·54-
Indian Posts and Telegraphs De-

partme:1t (Including Wo!:kinl 
J:xpenaes)-

"etion to redu~ the Demand-
Poaltion of extra-departmental 

telell"aphist sub-past-mas-
ters. 3172-78. 

IIlnlJtry of CommunicatiO:lS. 
tt'7J-'JI. 

SEN, SHRlMATI SUSHAMA-

Air Corporations Bill-

Motion to consider as reported 
by Select Committee. 5924-25. 

Demand(s) for Grant(s), 1953-54-
Ministry of Works, HoUSinl and 

Supply-

Motion to reduce the Demand-
Inadequate measures in in· 

dustrial housing. 3471-79. 

General discussio:\ on the leneral 
Budlet. 1731-34. 

SERICULTURE-

Demand(s) for Grant(s), 1953.54-
I:l.dustrilel-

Motion to reduce the Demand-
Policy r8larc:ling -- Indua-

try. ,3540, 3~3-3617, 

3620-63. 

SETALVAD, SHRt M. C. (The Attor-
ney General)-

Vindh)ra Pradesh LelislaUve Assem-
bly (Prevention of Disqualifica-
tion) Bill-

Motion to conllider. 83~, 
8309, 8310, 6311, 8312-11, 
8314, 8315-16. 

SHAH, PROF. K. T.-

Death of --. 1'l'11. 

SHAH, SHR1 C. C.-

Estate Duty BiU-
Motion to ~ider as reported by 

the Select Committee. 8709-1{' 

Kotion 00 address by the PreIS· 
dent. 27~". 

V1ndhya Pradesh Lecislatlve ADem· 
bly (Prevention of D:WQualiftea. 
Uons) Bm-
Motion to coruider. 8383-78. 
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SHAH, SURI M. C.-
Centnll Excise Notification No. 8-

Laid on the Table. 4155. 
Byderabad Coinage and Paper Cur-

rency (Miscelhl:leous Provisions) 
BJU-

Motion to consider (as passed by 
the Council of States). 331~ 
20, 3322, 3329, 3332-34. Motion 
to pass. 3334, 3335. 

Statement cO:ltaming information re-
carding voluntary surrender ot 
salaries-Laid on the Table. 6695. 

SHAH, SHRIMATI KAMLENDU-
MATI-

Demand(s) for Grant(s), 1953-54:-
Ministry of Irri/ilatiO:l and Power. 

3088-89. 
Multipurpose River Schemes. 

3()8()-811. 

SHARFS-
Demand(s) 1br Grant(s), 15153-54-

Minish.,. of Finance-
Motiro to reduce the Demand-

Exchange of Pakistan securi-
ties and -- held by Indian 
natiO:lals. 3711. 3717--94, 
379~3888. 

SHARMA, PANDIT BALKRISHNA-

.... w Minister's Speech Te. Speaker's 
Certificate on Indian Income-tax 
(Ame..'1~ent) Bill. 5545, !i!)S3. 

Vindhya Pradesh Legislative AB-
sembly (Prevention of Dis-qua-
liftcation) Bill-
Kotion to consider. 8356-4. 

SHARMA, PANDIT K. C.-
Administratio:l Evacuee Property 

(Amendment) BiIl-
Consideration of clauses. 716. 

7M. 
General diScussion 0:1 the PEPSU 

Budget. 5557. 
Indian Income-tax (Amendment) 

Bill-

Motion to consider as reportea by 
Select Comittee. 4966-70. 

s~, PANDIT K. C.-contd. 
Industries (Development and Beau-

lation) Amendme:lt Bill-

Motiun to refer to Select Com-
mittee. 4852-57. 

Resolution Te. investigation into 
wealth and In"operty of Govern-
me..'lt officers. 4081-IJ4. 

Salaries and Allowances of Offtcen 
of Parliament Bill- ' 
Motion to consider. 5187--G9. 

Vindhya Pradesh Lerislative Assem-
bly (Prevention of DiIlquali!l\catio:l) 
Bill-
Motion'" to consider. 0418-17, 

6437-42. 

SHARMA, PROF. D. C.-
Demand(s) for Grant(s), 1953-54--

Education. 2401J-14. 
Ministry of EducatiU::l-

Motion to reduce the Demand-
Uniform and increased pay 

scales for an teachet'a. 
2409-14. 

Ministry of Works, Housi:lC and 
Supply. ::I498-350l. 

Stationery and Printbg." " 3498-
350l. 

Demand(s) for Grant(s) eo 
Account--

PEPSU-
Home Department. 
Punjabi Department. 2988, 301~ 

17. 
Estate Duty Bill-

Motion to consider as reported 
by Select CommIttee. 8618-17. 

General discussion on the PEPSU 
Budget. 5587-90. 

Industries (Development and "Rqu-
lation) Amendment Bill-
MotiO::l to consider as reporled 117 

Select CornnUttee. 5782-86. 
Motion on address by the President. 

113-18. 
Salart'es and" Allowances of Otftcera 

of Parliament Bill-
Motion to co:lsider. 5247-52. 
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SHARMA, SHRI NAND LAL-

Arrest of ThTee Member.-

i. Shri S. p. Mookerjee. 
2. Shri N. C. Cbatter:lee. 
3. -.15'11-73. 

Demand(s) for Grant(s), 1953-54-
Expenditure on Displaced PerIlODS. 

2688-95. 

Ministry of Rehabilitation. 2888-
95. 

Motion to reduCe the Demand-

Compensation to the displaced 
persons from West PaJdS:· 
tan: 2688--95. 

Discussion on food scarcity hI 
RlQasthan. 5072. 

Estate Duty B.'i1-

Matkin to consider as reported by 
the Select Committee. 6650-58. 

Ge:teral discussion on tbe Railway 
Budiet. 1135--40. 

Indian Penal Code and the Code of 
Criminal Procedure (Amendment) 
Bll (by Pandit Thakur Das . 
Bbarpva)-

Motion to consider and a:nend· 
ment to ci'reulate. 2014. 

Motion till address by the Pres!· 
de:1t. 133, 208-16. 

SHASrB.I, SHRI ALGU RAI-

Ce:ltral ~.JeII snd Salt (Amend· 
.ment) Bill-

Motion to consider. 4247-58. 

I'Ina:lce BOl-

Motion to consider. 1247-51. 

lJIdU&tries ~opment and Regula. 
Uo:!) Amendment-Bill-

Motion to refer tQ Select Com. 
mtttee. 4844-82. 

Ilotlon on addren by the Preetdent. 
JM-e. 

SHASTRI, SHru ALGU RAI-contd. 
.lI4usCJn w lUttS Bill (by Sbri 57ed 

Mohammed Ahmed Kazmi)-

Motion to refer to Select Com· 
mittee. 2047. 

PaHala and East Pu:ljab States 
UMn Legislature (Delegation of 
Powers) Bill-

Motion to consider. 5440-44, 
5469·70. 

Crosicieration of clauses. MD1-S2, 
5497 ·98, 5508. 

Resolution -re. safelUarding of 
National Security Rules. 4124-31. 

SHASTRI, SHRI B. D.-
Demand(s) 1\)r Grant(s), 1953·54-
Educat~ton-

Motion to reduce the Dema.,d-
Compulsory primary educat·on 

throughout India. 2446-53. 
Priorities in Basic aDd Social 

Education. 2448-53. 
Ministry of EducaUon. 2446-53. 

Ge:leral d.~usslon on ra:tway Bud· 
get. 972-979. 

SHASTRI, SHRI H. N.-
Central Excises and Salt (Amend· 

ment) Bill-
Consideration of cla~. tal3-14. 

Demand(s) for Gra."lt(s), 1953-54-
lWnistry of Labour-

Motion to reduce the Demand-
Unsatisfactory way of hand· 

ling the problem of Labour. 
2499-2502. 

Evide:J.Ce tendered befex-e the Select 
Committee on the Esta~ Duty 
Bill-

Laitl on the Table. 6050. 
Finance Bill-

Motion to consider. 
4167-68. 

418~8, 

Motion 0:1 address by the President. 
232-40. 

Tea Bm-
Motion to pau as amended. 818~ 

I'l. 
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SHASTRI, SHRI H. N.-contd. 
Demand(s) for Grant(s), 1953-54-

Railways-
Ordinary Workbg Expenses-Ad· 

min.'Stration-
Motion ,to reduce the Demand--

Bad conditio!lsof newly built 
railway Quarters in N. E, 
Railway. 1125-30. 

Corruption in Administration. 
1125-30. 

Corruption in Railway Ad 
ministration, 1125-30. 

Corruption in the Adminis-
tration.' 1125-30. 

Discrimination re., rent-free 
quarters of S, M. 8. A. S, M. 
in Southern Railway. 1125-
30. 

Eco::lOmy of expenses i'n Ad· 
ministration. 1125-30. 

Efficiency. 1125-30. 
Fall in mcome from Railways, 

1125-30. 
Future set-up of Railway 

Clearing Accounts Office. 
1125-30. 

Inability to ~vent beggars 
in running trains. 1125-30, 

Increase of basic pay for 
station masters etc. 1125-
30. 

(ndian Railway Conference 
Association. 1125-30. 

Iodiscriminatitn transfer of 
staff. 1125-30. 

Labour Policy. 1125-30. 
Non-recognition of All India 

Ministerial sta1f Association. 
1125-30. 

Non-recognition of All India 
Railway Inspectors' Asso-
ciation. 1125-30. 

Pay structure of Station-mas-
ters and assistant Station-
masters: 1125-30, 

Recovery of arrears of salary 
etc. by Railway employees. 
1125--30. 

Refusal of supplies. 1125-30. 

.sHASTRI, SHRI L. B.-
Appropriat:on (Railways) S:!J1-

Motion to consider. 1268. 
Motion to pass. 1268. 

Appropriatio:l (Railways) No. 2 
Bill-
Motion for leave to introduce 

1341. 
Motion to consider. 134l. 
Motioo to pass. 1342. 

Budget, Railway 1953-54-
Presentation of the Budget. 502-

23. 
Reinstatement of discharged 

or suspended workers. 
1125-30. 

Two Scheduled Caste members 
on Railway Service Commia-
sian. 1125-30, 

Victimisation of workers 
under carriage Foreman, 
Howrah. 1125-30. 

Demands for Grants, 1953-54-Rail-
ways--
Ordinary Working Expenses--

Operating staff-
Motio:l to reduce the Demand-

Disabilities of Railway Staff: 
1125-30. 

Railway Board-
Motion to reduce the Demand-

Abolitioo of CategIJry of 
"Class n Officers". 1125-30. 

Attitude of Railway adminis-
tration towards South 
India. 1125--30. 

Confirmation of temporary 
employees of more than th. 
one Year Service. 1125-30, 

Distribution of cultivable 
railway wastelands. 1125-
30. 

Economy. 1125-30. 
Economy of pay of officers, 
, 1125-30. 
Failure to admin'ster propel' 

financial control leading to 
wastages etc. 1125-30. 

Grant of compensatory hou~e 
rent allowance to railwa)' 
employees. 1125-30. 

High fares on Metre-Gau«e 
LInes. 1125-30. 
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SHASTRI. SHRI L. B.~Ofttd. 
Demand(s) for Grant(s). 11153-54-
Railway~ontd. 

Railway Board~onUi. 
Motion to reduce the Demand-

contd. 

Inadequate represe:ltati'OD 01 
the Scheduled Castes aDC 
Tribes in the Railway Ser 
vices. 1125-30. 

Non.confirmation of rallw8) 
Board Staff. 1125--30. 

Overlooking of seniority of 
ruD:linc statf by grattlDg 

outsiders. 1125--30. 

Policy of Administration 01 
Railways. 1125-30. 

Policy of retrenchment in the 
Officers cadre. 1125--30. 

Proper fina:lcial control, con· 
dition of third·class trave, 
and Uvini condition of 
railwaymen. 112!'.-30. 

Railway co:ttracta to the Sche 
du1ed Castes. 112!'.-30. 

Railway !lCbolarshlps fund for 
Scheduled Cute and Sche· 
duled Tribe students. 1125-
30. 

Recognition of Trade Union. 
1125-30. 

Reduct!on of pay of hlgh paid 
oftlcials. 1125-30. 

Refusal of supplies. 1125---30. 

Representation of Scheduled 
Castes in Railways. 1125-
30. 

Serious short supply of 
Wagons. 1125-30. 

Southem Railway Labour 
Union. 112S--40. 

TraIning facilities to the pros-
peeUves Scheduled Caste 
and Scheduled Tribe em-
ployees 1:1 Railway 8er. 
VJeeS. 1125-30. 

SHASTRI, SBRI L. B.~cmtd. 
Demand(a) for Grant(s), 11153-54-

Railwaya-contd. 
Railway Board--cofttd. 

Motion to reduce the Demand.-. 
conUi. 
Work of the RaIlway Board. 

1125-30. 
Wrong calculatibo of tara. 

1125-30. 
Demand(s) for Supplementary 

Grant(s) tor 1952-53-Railway 
presented. 803-Of. 

General Discussion on the Railway 
Budget. 987-1000. 
Statement reo accident to Naini 

Tal Express. 5631-32. 

SHOBHA RAM, SHRI-
Demand(s) for Grant (8) , 11153·54-

Grants·in·aid to Statea-

Motion to reduce the Dema:ld-
Economy Merger of Hima· 

chal Pradesh, Vlndbya Pre· 
desh, Ajmer aoli Bhopal 
with Punjab, Madhya Bba-
rat, Rajasthan and Madhyi 
Bharat respectivelY. 37.%-
87. 

Ministry ot Vina.lee-

Motion to reduce the Demand-
Levy of Exdse duty 011 

tobacco on standing cro~ 
3782-87. 

Demand(s) tor Grll-d(I' 1853-54-

PZPSU-
Land Revenue-

Motion to reduce tbe DemaDd-
Abolition of Zamlndari. 5818-

72. 

Agrarian reforms tn give land • 
and permanent ownenh4 < 
to the tiller. 5888-'12. . . l 

Rates of land revenue h. 
PEPStT. 5688-72. 

Tenancy leclaletltm. 1818-
72. 
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SHOLAPUR-
Demand (s) for Grant(s) , 

Irrigation (including 
Expenses, Navigation, 
ment and Drainage 
met from Revenue)-

1953-54-
Workini 

Embank-
Works 

Motion to reduce the Demand-
Necessity of starting small 

irrigation works in perma-
nentlf famine affected areas 
especially in _nd other 
Districts in Maharashtra. 

·3043. 

Multipurpose River Schemes--
Motion to reduce the Demand-

Urgency of fully devel\lping 
the Ghataprabha Project 
and Koyana to irrigate the 
scarcity and famine areu 

of Bijapur, Belgaum, --, 
Satara and other areas of 
Maharashtra. 3043. 

SHUKLA, PANDI'l' B.-

Demand(s) for Grant(s) 1953-54-
Indian Posts and Telegraphs De-

partment (Including Workint 
Expenses). 3170-72. 

SIDDANANJAPPA, SHRI-
Finance Bill-

Motion to consider. 421:i-1I.1 

SINGARENI-
Demand(s) for Grant(s), 1953-54-

Mmistry of Labour-
Motion to reduce the Demand-

Serious shortage of houses fOr 
workers of coal mines at--
collieries, Kottagudium and 
Bellampali. 2494, 2499-2580. 

Treatment accorded to patients 
at -- collieries company, 
Hospital, Kotagudium. 
2497, 2499-2580. 

SINGH, SHRI D. N.-
Dcmand(s) for Grant(s). 19'i3·f(-

External Affairs-

Miscellaneous Expendilture under 
the Ministry of External Affairs. 

.2113-15. 

SINGH, SHRI G. S.-
Air Corporations Bill-

Consideration of clauses. 60111-
6100. 

Demand(s) for G=t(s), 1953-~ 
Defence Ser~es, Effective-Air 

Force--
Motion to reduce the D'=l!1llIld-

Delay in forming the Air 
Reserves and the • \ llxil:al')' 
Air Force and !ormulaUllM 
rules for them. 2742-47. 

Defe!l.ce Services, 
Army-

Effl'Ctive-

Motion to reduce the Demand--
Corruption and wastage in tbe 

purchase of stores and ill 
the construction of .... oru. 

Failure to provide fer the 
rehabilitation of Ex-Ser-
personnel in civil life. 
2742-47. 

Ministry of Defence-

Motibn to reduce the Demand-· 
Necessity for introdUcing mili. 

tary trai:ling' in schoola 
and colleges. 

Necessity of extending the 
National Cadet eorps in all 
Schools, Colleges and other 
Institutions and expandin, 
the activities further. 

Policy. 2742-47. 

SINGH, SHRI H. P.-

Demand for Grant, 1953-54-
Opium. 3830-32. 

. Other Capital Outlay of the 
Ministry I)f Finance--' 
Motion to reduce the ~!!Oa::ld--

Grant to Community Projecle 
and Colombo Plan r.n4 
policy unde~ therem. 
3830-32. 

SINGH. SHRI M. N.-

General discussion on the RaUWQ 
Budget. 862~. 
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SINGH,SHRI R. N.-
Demand(s) for Grant(s), 1953-54-

Ministry of FODd and A&licu1ture-
Motion to reduce the Demand-

General policy relawl tt. 
acftculture and food. 2371-
77. 

Ministry of Works. Housq 8J'l 
Supply-

Motion to reduce tbeDemand-
Qorruptioo .md nepotism 

3435-36. 

Union Excille Duties-
Motion to reduce the Demand-

Manner of collection and dis-
tribution to States. 3795-
3803. 

Demand(s) for Grant(a), 19S3-54-
Railway&-
Ordinary Working Expenses-Ad-

ministration-
Motion to reduce tile f·emL-ui-

Bad conditions of newq built 
railway quar'.ers in N. E. 
~wair. 

Corruption in AdmInistration 
EmcienC)' . .1018, 1058-f4. 
14. 

SINGH, SHRI T. N"':-
Demand(s) for Grani(s). 1953-54-

'4iaistI7 of Irricalion aJd Power·-
Motion to reduce the Demand-

Employment of foreigners in 
the Multipurpose River 
Valley Scheme.. 3062-68 • .. 

Multipurpose River Scbemea-

Motion to reduce the Demand-
Ineftlcient . and haphazard 

pla:uuq of multipurpose 
projeCts and the wastage, 
corruption and nepotism in 

• the execution thereof. 3062-
88.· 

GePeral dHcussion of the General 
Budpt. 14go......ga. 

SINGH, SHRI R. N.--ccmtd. 
Indian Income-tax (AmendmeJl.t) 

BiU-

MGtion to consider 11111 reOOtted by 
Select Committee. 4975-80. 

Consideration of clauseS. 5103, 
151M, 5118. 

ludustries (DeveloPment and Be-
gutation) Amendment Bill-
)lotion to consider u ri:p-')rteci . by 

Select Committee. 5'17.4-78. 
Report of Public Accou::ttl Com· 

mittee-presented. 88M. 
SINGHAL, SHRI S. C.-

Estate Duty Bill-
14otion to consider as reported by 

t~e Select Committee. 8714-21. 

SINHA, DR. S. N.-
Air Corporation BiU-

Motion to refer tG S!lect Com-
mittee. 4853-58, 4880. 

Demand(a) for GrantCa), 1"53-54-
Ministry of Defence--

Motion to reduce the Demand-
Policy. 3747-54. 

Orpba~age Bill (by Sbri ~. l •. 
Dwivedi)-
Motion to consider and amend-

ment to refer to Select Com-
mit~. 5063-66. 

SINHA, SBRI ANlBtmlL\-
General discuuion on RaUway 

Budaet. '172-77. 
SINHA, SHBI B. P.-

Case aplnst Sbrl 
2348-47. 

-, M. P 

Ge:leral d,laCUSIIOll on. UleBenenJ 
Bu~et. 1800-14. 

SINHA,·smu G. P.-

Demand for Grant-

CurrenQ--

Motion to ftldace tile DetrUtlle!-
FaUuft to stop entry bto 

aDd trananisalo!l out of the 
country of !(preipcapibl 
aDd proJlt. I'lSD-a. 
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SINHA, SHRI G. P.-contd. 
Demand for Grant-contd. 

Loans and advances by the Cen-
tral Govemment-
Motion to reduce the DemL'ld-

Inadequate advances made fur 
cultivators and other nation 
building purposes. 

Necessity of co-ordination and 
integrated development pIa!! 
before granting loans to 
States. 

Policy underlying advanclrg 
loans 1Ior irrigation purposes. 
3759-62. 

SINTlA, SHRI N. P.-
Demand (5) for Grant(s), 1953-54-

M..'nistry of Home Affairs-
Motion to reduce the Demand-

Efflciency and eco:lorny In ad-
mini'stration. .. 

Efficiency in general adminis-
tration. 3268-'12. 

Resolution re. investigation into 
wealth and property of .Govern-
ment officers. 4097. 

SINHA, SHRI SATYA NARAYAN-
Administratron of Evacuee Property 

(Amendment) Bill-
Motion to consider as reported by 

Select CUmm:ttee. 696. 
Election to Estimates Commi'ttee. 

6318-20. 
Election to Public Accounts Com-

mittee. 6318-20.' 
Point of order as to wbether Vindhya 

Pradesh LegislatiVe Assembly 
(Prevention of Disqualiftcati'O!t) 
Bill be taken into consideration. 
6284_ 

Statement showi.'1g action taken by 
Government on assurances, pro-
mises etc. given during variotJ 
Sessio:ls-Laid on the Tablt!. 6695-
96. 

~tatemellts showing the action taken 
by the Government on assurances. 
promises and U:ldertaklngs given-
La'd on the Table. 6317-18. 

Y'lndhya Pradesh Legislative Assem-
blY (Prevention of Dfosquallftcs-
tion) Bill-
Motion to consider. 6461. 

SINHA, SHRI SATYENDRA 
NARAYAN-
Motion O!! address by the President. 

91-95. 

SINHA, SHRIMATI TARKESH-
WARI-

Air Corporations Bill-
Motion to consider as reported by 

Select Committee. 599P, 6000-
05 

Oemand(s) for Grant(s), 1953-54-
External Affairs-

Motion to reduce the Demand-
Failure of Government to 

follow a consistent peace 
policy. 2167-74. 

Failure of Govecment to 
tollow a steady, dynamic 
and positive neutral foreign 
policy. 2167-74. 

Failure of Government to safe-
guard interests of Indians in 
Ceylon. 2167-74-

Leaderships of India in Asia 
to propagate the message uf 
peace to the Asian people. 
2167-74-

Policy of appeasement towards 
Pakistan. 2167-74-

. PoIrey of drift b. foreign 
affairs. 2167-74. 

,'inanee ~i~l-
Motion ·to consider. 4187-91-

SINHASAN SINGH, SHRI-
IUr Corporations Bill-

Motion to refer to Select Com· 
mittee. 4687-95. 

..;omptroller and Auditor-General 
(Conditio:ls of Service) B!ll-
Motion to consider and Amend-

ment to refer tu Select Com-
mittee. 53&9-76. 

Demand(s) for Grant(s), 1953·54-
Railways-
Construction of New Llnes--Capi-

tal and Depredation Fund-
Motion to reduce the Demand-

Policy Te constructiOB of' DeW 
li:les.. 1233-39. 

----------~~--------------
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8lN1I.AS.Ur SINGH, SHRI-Ccm1d. 

Demand(s) for Grant(s), 1953-54-
Railway.-contd. 
Ordinary Workin, Expenses La-

bour Welfare-

Mot~n to reduce the Demand-
Inadequate amenities. 1233-

31. 
Ordinary Wodtlnl Expe:Jsea-Mi •. 

cellaneuos Expen.see.-

Motion to reduce the Demand-
Bad cDndition of labour in 
the Railways. 1233-39. 

8LEEPER(S)-

Report relatbg to the purchase of 
- for the Hirakud Dam Projeet 
-Laid OIl the Table. 3040. 

SNATAK, SIfflI-
Demand(s) for Grant(s), 1953-54-

Education. 2402~. 

Ministry of Education-

Motion to reduce the Demand-

Free and compuI.ory education 
to cluldrea at acheduled 
cutes IC1d 8Cheduled tribes. 
2402~. 

SOCIAL ECONOMY-
Demand(s) tor Grant(s), 1953-54-

M1n:str! of Defence-

Motion to reduce the Demand-
Failure to provide tor the 

training of defence person-
nel to help the nation's 
lOCio-economic development 
drive. 2721, 2727---2802 
281()-42, 2907-27. ' 

SOCIAL SERVICES-

SOCIO-ECONOMIC PROGRAJOR-
Oemand(s) for Grant(s). 1953.54-

Ministry of Defen~ 
Mot:on to reduce tbe Demand-

Utillsation of the anny tIor the 
- of the country envisaged 
in the Five Year Plan, 
2720, 2727-2802, 2810...-.0. 
2907-2'1. 

SODHIA, SHRI K. C.-
Air Corporations Bill-

Motion to refer to Select Com-
mittet!-. 4727-30. 

Appropriation (No.3) Bill-
Motion to consider. 3958-39511. 

Business of the House. "18. 
Comptroller and Auditor-General 

(Conditions of Service) Bill-
Motion to consider. 5326, 5318-

40. 
Amendment to refer to Select 

Committee. 5338-40. 
FInance Blll-

Consideration of clauses. -en. 
Industries (Development and R.eiu:-

lation) Amendment BiD-

Motion to consider as reported br 
Select Committee. 5741-45. 

Consideration of clauses. 5807, 
5808, 5809, 5826-27, 5832, 5833 

Khadi and other Handloom Indus-
trie. Development (Additional ~. 
cise Duty on Cloth) Blll--

Consideration of clauses. 4028, 
4028, 4032-33. 

Resltlution Te. ~ 01. 
National Security Rules. 4UNO. 

Salaries and Allowances of nmee .. 
ot Parliament BU1-
Motion to consider .. 5110-11. 

Tea Bill-
Consideration of clauus. als, Demand(a) for GranUa), 1953-54-

. Tribal Areaa- 6226, 6230-31. -< 
Motion to reduce the Demand-

Disproportion between sums 
spent for -- and for other 
purpoaes. 2145, 2148-ru~. 

SOFt, MOHD. AKBAR-
Dernand(s) tor Grant(s), 1953-54-

Open Line Worb-Additlou. 
1175-82. -_._--------!.. ---------_. 

1 
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BOMANA, SHRI N.- SOMANI, SHRI G. D.-contd. 

Air Corporations Bill-
Motion to consider as reported L, 

Select Committee. 5925-29. 
~tIaD of c:1aUIeL 8011· 

II. 
General diacussion on the General 
Bu~et. 1846-48. 

SOMANI. SHRI G. D.-
Demand(s) for Grant(s), 1953-54-

Commercial Intelli4ence and 
Stati.st.\c&-
Motion to reduce the Demand-

Prop-essive develoPI!lellt of 
State Tradini.. 3641-45. 

Grants-in-aid to Sta~ 
Motion to reduce the Demand-

Improper distribution of 
erants. 3811-18. 

Industries. 3M1-45. 
Motion to reduce the Demand-

Policy of industrial develop-
ment. 3641-45. 

Loans and advances by the Cen-
tral Government-

Motion to reduce the Demand-
Necessity of co-ordination 

and integrated development 
plan before granting loans 
to States. 3811-18. 

Ministry of Commerce and Indus-
try-
Motion to reduce the Demand-

Import arid export policy. 
3841-45. 

Union Excise Duties-
Motion to reduce the Demand-

Kanner of collection· and dis-
tribution to States. 3811-
18. 

Zatate Duty Bill-
Motion to consider as reported b)' 

the Select Committee. 67~. 
Finance BilI-

Consideration of clauses. 4548-
10 • .ul-lI2, 45117, 4558. 4562-
a. ee'l. 4568. 

--------_. -~-----. 

General discussion on the General 
Bud&eL 1759-64. 

General discussion on the Railway 
Bud6et. 914-18. 

Half an hour discussion on food 
scarcity in Rajasthan. 5068-70. 

Industries (Development and RelU-
lation) Amendment Bill-
Consideration of clauses. 5821-

24-

Khadi and other Handloom Indus-
tries Development (Additional-
Excise Duty on Cloth) Bill-

Motion to consider and amend-
ments to circulate and to refer 
to Select Committee. 3697-
3702, 3899. 

Motion OIl address by the President. 
1~ 

SOREN, SHRI-

Central Excises and Salt (Amend-
ment) Bill-
Motion to consider. 4300--03. 

Finance Bill-
MotiOD to consider. 43(1()........()3. 

SOUTH INDIA-
Demand(a) for Grant(s). 1953-~ 

Ministry of Defence-
Motion to reduce the Demand-

The anti-South Indian bias of 
the Army. Navy, and Air 
Force Selection Board. 
2720, 2727-2802. 281~ 
29O'l-27. 

Demand for Grant, 1953-54-Rail-
ways-

Construction of New Lin~api­
tal and Depreciation Fund-
Motion to reduce the Demand-

New Lines in -. 1169, 1172 
-1257. 

Railway Board-
Motion to reduce the Demand-

Attitude of Railway Adminis-
tration towards -. 1018, 
1020-80. 



SPEAKER'S CERTIFICATE- STATE (S)-

Law llinister's Speeeh ,.. - on 
Indian Income-tax (Amendment) 
Bill. 5543-56. 

SPEAKER, MR. (SHRI G. V. MA VA-
LANKAR)-

Business of the House-amendment 
by tbfo -: "15-19. 

Leave of IIbsence from the House. 
21-30-

Private Members' Bill&-

Soon after the orphanage Bill was 
taken up for consideration cer-
tain Members represented that 
the Private Members' Bills be 
allowed to be introduced tint. 
'l'be soeaker explained the posi-
tion under Rules on the subject 
and further stated that he will 
give due consideration to the 
subject. The Rules Committee 
is, however,. now considering 
the question. 482-86. 

STALIN, KARSHAlr-

Death of --. 1567-70. 

STAMPS--

Demand(s) for Grant(s), 1953-54-

3707, 3717-94, 3795-3868, 3869. 

Demand(s) fot Grant(a) , on Ae-
eount, 1953-54, 1273. 

Demand(s) for Grant (B) , on Ac-
count-PEPSU. 2973, 2983-3023. 

Demand(s) for Grant(s), PEPSU 
5633, 5645-66, 5668-92, 56M-
5703, 5104. 

STANDARD OF LIVING-

Dernand(s) for Grant(I), 1953-M-· 
Ministry at Labour-

Motion to reduce the Demand-
Low - at labourers and 

failure to enforce the Mini-
mum Wages Act. 2494, 
~2580. 

~and(s) for Grant(B), 1951-16-
Extraordinary Payments-

Motion to reduce the Demand-
Serious famine situation in 

districts of Ramnad, Coim-
batore South and North 
Arcots,Malabar and Tanjore 
of Madras -- and need to 
grant aid from Centre. 
3715. 3717-94, 3195-3868. 

Grants-in-aid to States-
Motion to reduce the Demand-

Economy Merger of Himachal 
Pradesh, Vindhya Pradesh, 
Ajmer and Bhopal with 
Punjab, Madhya Bharat, 
Rajasthan and Madhya Bha-
rat respectively. 3714, 
3717-94, 3795-3868. 

Loans and Advances by the Cen-
tral Government-
Motion to reduce the Demand-

Necessity of eo-ordinated 
and integrated development 
plan before granting loans 
to -. 8716, 3717-94, 
3795-3868. 

Ministry of Labour-
Motion to reduce the Demand-

Failure to enforce EmployeH 
State Insurance Act in clUes 
and - other than Kanpur 
and Delhi. 2496, 2499-2580. 

Ministry of States-
Motion to reduce the Demand-

Abolition of Part C-
Disintegration of Hyderabad 

into its linguistic c0mpo-
nents and the formation at 
Karnataka, Maharashtra 
and Visa] Andhra-. 
3226-3318. 

DisintegraUon at Hyderabad 
- into three linguist1c 
parts. 3226-3318. 

Formation at. Xerala-
after the formation at. 
Aru:lhra. 3228-1318.. 

Intervention by-¥lnlstry 
in the internal affairs ot the 
Part B -. ~318. 
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STATE ( S) -contd. 
Demand(s) for Grant(s), 1953-54-
contd. ", 

Ministry of States-contii. 
Motion to reduce the Demand-

contd. ,. 

Policy of dilIcrimination bet-
ween Parts A, Band C -. 
322~318. 

Policy with regard to the for-
mation of linguistic--. 
3226-3318. 

Problem of Integration of 
Part ''C''--into their ad-

. joining Part "A" or Part 
"B"-. 3226-3318. I 

Relations with States- . I 
Motion to reduce the Demand-

Interference of the Centre I 
with the various-. 

Need to make the --auto-
nomous than at present. i 

Union 3::::3~ties- I 
Motion to reduce the Demand- . 

Manner of collection and dis-
tribution to States. 3713, I 
3717-94, 379~868. 

Demand(s) tor Grant(s), PEPSU-
Home Department-

Motion to re~uce the Demand-
Integration of PEPSU with 

Punjab. 5667, 5703. 
Privy Purses and Allowances of 

Indian Rulers-
Motion to reduce the Demand-

Allowances given to relatives 
of Rulers. 5668-92, 5694-
5703. 

DeiDand(s) fer Supplementary 
Grant(s) for 1952-53-
Grant-in-aid to --. 566. 
Relations with --. 601-07. 

STATE EXCISE DUTIES-
Demand(s) for Grant(s) , PEPSU-

5632, 5645~6, 5668-92, 5694-
5703, 5703~4. 
Motion to reduce the Demand-

Excessive Consumption of 
Liquor and other drugs. 5692, 
5694-5703. 

Demand(s) tor Grant(s) , on Ac-
count-PEPSU. 2972-73, 2981-
:ro23. 

I 

I 
I 
I 
I 
i I, 
I 

I 
I 

I 
\ 

i 

STATE INSURANCE CORPORA-
TION-
Annual Report and the Audited AI:-

counts and Revised 'Budget EstI-
mates of the Employees' --Laic! 
on the Table. 6318. 

Demand(s) for Grant(s), 1953-54-
Ministry of Labour-

Motion to reduce the Deuumd-
Inefficient functioning of-. 

2497, 2499-2580. 
STATE LEGISLATIVE ASSEMBLY-

Demand(s) for Grant(s), on Ae-
count-PEPSU. 2974, 2983-3023, 
3024. 

Demand(s) for Grant (a)-PEPSU. 
5634, 564~6, 5668-92, 

5694-5703, 5705. 
STATES, MINISTRY OF-

Demand(s) for Supplementary 
Grant(s), 1952-53-
Capital Outlay of the --. 5&1. 
Miscellaneous Expenditure under 

the --. 601~7. 
STATEMENT (S)- • -- by Dr. N. B. Khare. 5967. 

containing 
regaqiing voluntary 
salaries-Laid on 
6695. 

informatiOil 
surrender of 
the Table. 

-- containing the decisions 
of the Government of India on the 
recommendations made by the 
Public Accounts Committee lD 
their sixth report on Hirakud Dam 
Project. 3045-46. 

..-- correcting the reply given to 
supplementary to S.Q. No. 1268 
dated 27-6-52 regarding ro~ 
stock from Japan-Laid on the 
Table. 6696. 

---on foreign aftairs. 6690-94-
--reo accident to Naini Tal Ex-

press. 5631-32. 
-reo firing in Kolar Gold Fields 
--Laid on the Table. 3121-22. 

-- reo formation of Andhra State. 
2076-77, 2803-08. 

--reo incident at Bara Toot!, 
Sadar Bazar. 1685-88. 

_e. Labour dispute at the 
Hindustan Shipyard, Visakhapat-
nam. 4981-82. 
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STATEMENT(S)--cofttd. STIPEND(S)-

----reo 'Law JIinister's Speech OD Demancl<s) for Grant{a) , 1963-54-
Speaker's Certificate on Indian EducaUon-
Income-Tax (Ameadment) Bill. Motion to reduce the Demand-
5885. Polley in regard to education 

-- 7'e. recommendations of Dear-
ness Allowance Committee-Laid 
on the Table. 2253-55. 

-- showing action taken by Gcw-
emment on assurances, promtses 
etc. given during various Sessioos 

--Laid on the Table. 6317-18, 6695-
96. 

-- showing extent of scarcity con-
ditions-Laid on the Table. 6602. 

STATION MASTER(S)-
Demand(s} for Grant(s), 1953-54-

Railways-

• 

Ordinary Working Expenses-
Administration-
Motion to reduce the Demand-

Discrimination reo rent free 
quarters of -- amf A.S.M. 
in Southern Railway. 1018, 
1020--80. • Increase of basit pay for --
etc. 1017, 1020-80. 

Pay structure of -- and 
Assistant -. "1018, 1020-
BO. 

STATIONERY AND PRINTING-
Demand(s) for Grant(s). 1953-54-

34M. 3438-3515. 3516. 
Motion to reduce the Demand-

Delays in printing of proceed-
ings of House of the People. 
3437, 3438-3515. 

. Grievances of Central 'Govem-
ment Press employees. 343'1, 
3438-3515. 

Dem.and(s) for Grant(a), on Ac-. 
(?ount, 1953-54. 1285. 

Demands for Grants en ACCllunt-
PEPSU. 2980-81, 29a~23, 3030. 

DemandCs) for Grant(s),-PEPSU-
564-1, 5645, S703, 571l. 

Demands for Supplementary Grants 
. " , -:-PEPSU. 2934, 2936--64, 2968. 
STEAMER COMMUNICATIONS-

See "Communication (s)". 

of the scheduled tribes and 
distribution of - and 
scholarships. Mt\5-56. 

STORES-

Demand(s) for Grant(s)-
Defence service Declive-

Army-
\lotion to reduce the Demand-

Corruption and wastage in 
the purchase of -- and 
in the construction of 
works. 2724, 2727-2802, 
2810--42, 2907-27. 

::;upplies-
.Motion to reduce the Demand-

Corruption and waste· _ 
purchase of lW36, 
3438--J1515. 

Reduction of expenditure on 
Indian Department 
London. 3437, 3438----3515. 

Scrutiny . of --indents of 
various departments before 
actual indent is pJaced in 
foreign countries. 3437, 3438 
-3515. 

STRIKE (S)-

DemandCs) for Grant(s), 1953-5,;,-
Defence Services, Effective-

Navy-
Motion to reduce the Demand-

Reinstatement of affected 
Navy personnel connected 
with the R.LN. demonstra-
tions of 1946. 2725, 2727-
2802, 2810-42. 2907-27. 

Motion for Adjournment re- ! 
---at the Hlndustan Shipyard,. 

Visakapatnam (Disallowed) ~ 
4893-98. 

--of mailvan workers of cbe 
P and T Transport Service, 
CaJcuttli -- talked out. 727-
29. ------_ .. _---_ .. _ ....... _._-._._-_ .• _--'----_. __ . _ ... -.-... -.. _ ... -... _-_. 
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SUBRAHMANY AM. SmtI K.-
Demand torG~t, 1953-54-Rail-

ways-
Dividend Payable to General 

.Revenues-
Motion to reduce the Demand-

Refusal of Supplies. 1171. 
Railway Board-

Motion to reduce the Dcmand-
Economy. 1014. 
Overlooking of Seniority of 

running 6UUf by grafting 
outsiders. 1014-15. 

Motion on Address by iDe Presi-
dent. 125-26. 

SUBRAHMANY AM, SHRI TEKUR-
Demand(s) for Grant(s). 1953-54-

Ministry of Works. Housm, and 
Supp1y-
Motion to reduce the Demand--

Corruption and nepotism. 
3490-93. 

Inedaqute measures in indus-
trial housing. 3400-93. 

Retrenchment of C.P.W D. 
workers. 3400-93. 

Election of -- to National Food 
and Agriculture Organisation 
Liaison Committee. 4155. 

Leave of absence of -- from the 
House. 5880. 

Motion on address by the President. 
182-88. 

SUB9lDY(IES)-
Demand(s) for Grant(s), 1953-54-

Aviation-
Motion to reduce the Demand-

Policy of subsidisatioo of 
lI'Viation companies. 3132, 
3133-3219. 

Ministry of Finance-
Motion to reduce the Demand-

Necessity for continuing food 
-- to Travancore-Cochin. 
3711. 3717-94, 3795-3868. 

Ministry of Food and Agricul-
ture- -, 
Motion to reduce the Demand-

Abolishing -- to reduce 
price of foodgrain 2258, 
2261-2344, 2348-88. 

SUBSIDY (IES)-'Contd. 
Demand(s) for Grant(s). 1953-54-

Railways-

Payments to Indian States and 
Companles- " 

Motion to redwce the Dem8'Dd-
Policy of-etc. 1169, 1172-

1257. 

SUNDARAM, DR. LANKA-
Air Corporations BiU-

Coniideration of clauses. 6056-
58, 6087. 

Appropriation (No.3) Bill-

Motion to consider. '3922. 3924. 
. 3937-41, 3952, 3953. 

Business of the House. eM5-56. 

Demand(s) for Grant(s), 1953-54-
Defence Services. Effective-Navy 

Motion to reduce the Demand-

Need for an immediate deci-
sion for the establishment 
of a Boy's Training School 
at Visakhapatnam. 2725. 

:External Affairs-
Motion to reduce the Demand-

J'ailure of Government to 
follow a steady, dynamic 
and positive neutral foreign 
policy. 2174-81. 

Policy of drift in foreign af-
fairs. 2145, 2174-81. 

:Ministry of Finan~ 

Motion to reduce the Demand-

Problem of displaced banb 
from West Pakistan. 3711, 
3754-59. 

:Ministry of Food and Agricul-
ture-

Motion to reduce the Demand-

Chartering of ships for food-
grains. 2258. 

"-----._-----.. ---------
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SUNDARAM, DR. LANKA~oot~ 
Demand(s} for Grant(s}, 1953-54-

COftt~) 

llinistry of Home Affairs-
Motion to' reduce the Demand..:. 

Grievances of the Central 
Government m division 
clerks. 3386--82. 

Handling of the Preventive 
Detention Act. 336a-92. 

Scheduled Castes economic 
condition in Rajasthan and 
Madhya Bharat. 3886-92. 

Scheduled Castes in Central 
Services. 3386--82. 

Upliftment of Harijans, 
scheduled castes etc. 3386-
92. 

Miniatry of Labour-

Motion to reduce the Demand-

Lack of uniform policy to-
wards recognition of trade 
unions of employees of 
various Ministries of the' 
Government of India. 2494. 

Ministry of States-

Motion to reduce the Demand-

-Disintegration of Hyderabad 
state into three Unguistic 
parts. 3386-92. 

Prepartition Paymentr-

Kotion to reduce the Demand-
.Problem of recoveries of 

funds belonging to displac-
ed banks from West Pakis-
tan. 3715, ;n54-5t. 

DemandCs) for Grant(s) , 1953-54-

Railways-

Ordinary Working Expenses-

Motion to reduce the Demand-

Non recognition of All India 
Ministerial Staff Associa-
tion. 1029-34. 

Ordinary Working Expenses 
Administration-

I . SUNDARAM, DR. LANKA~01ltd. 
Denumd(s) tor Grant(s), 1951-54-

f Railways-cmttd. 
, Motion to reduce the Demand-
I Non recognition of .AIl India I Ministerial stafI Association. 

\ 
1016. 

I 
Non-recognition of All-India 

Railway Inspectol'l' As-
sociation. 1016_ 

I Railway BoarcI-

I, MotiOJ!. to reduce the Demand-

,i Nail-Confirmation of Railway 
Board Staff. 1011. 

I Policy of Administration 01. 
Railways. 1029-34. 

Recognition of Trade Unions.. 
1029-34. 

Finance Bill-
Motion to consider. 4168-71. 

General discussion on the General 
Budget. 1~10. 

General discussion on Railway 
Budget. 869-75. 

Indian Tariff (Amendment) Bill-
Motion to consider. lU2--55. 

Motion on Address by the President. 
50, 282-88. ' 

Motion reo association of Members of 
Council of Statei with Public 
AccoWlts Committee. 6402, 6516, 
6557-68. 

Resolution reo President's Proclama-
tion in Pepsu. 1902. 

Resolution re. safeguarding of 
National Security Rules. 412O-M. 
4135, 4136. 

Statement. re recommendations of 
Dearness AllO'WBnce Committee 
-Laid on the Table. 2255. 

SUNDAY (S)-
Demand(s) tor Grant(s), 1953-M-

Indian Posts and Telegraphs De-
partment (Ineludin&' workm. 
Expenses)-

Motion to reduce tbe Demand-
Postal holiday on - and In-

convenience to public. 3t211, 
3133-32111. 
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SUPERANNUATION ALLOWANCES 
AND PENSIONS-

Demand(s) for Grant(s) 1953-54. 
3708, 3717-94, 3795-3868, 3870. 
Motion to l'educe the Demand-

Necessity of discontinuing forth-
with payment of-in Eng-
land. 

Demand(s) for Grant(s), on 
Account, 1953-54. 1274. 

Demands for Grants on Account-
PEPSU. 2980, 2983-3023, 3030. 

Demand(s) for Grant (s)-PEPSU. 
5641, 5645-66, 5703, 5710. 

Demand(s) tor SupplementarY 
Grant(s) for 1952-53. 564-66. 

Demands for Supplementary Grants 
-PEPSU. 2933, 2938--64, 2968. 

SUPPLY (IES)-

Demand(~} tor Grant(s}-
Agriculture-

Motion to reduce the Demanj"':" 
Refusal of --. 2260, 2261-

2344, 2348-88. 
Chief Inspector of Min9-

Motion to reduce the Demand-
Refusal of -. 2498, 24119-
2580. 

Ministry of Education-

Motion to reduce the Demand-
Refusal of -. 2453. 

Ministry of Food and Agricul-
ture-

Motion to reduce the Demand-
Refusal of _. 2257, 2261-

2344, 2348-88. 
Ministry of Labour-

Motion to reduce the Demand-
Refusal of -. 2493, 2499-

2580. 
Other Capital Outlay of the Ilinis-

try of Irrigation and Power-
Motion to reduce the Demand-

Extension of electric 
304.15. 

SUPPLIES-«mtd. 
Demand(s) for Grant(s), 1953-54:-

'.:ontd. 

Supplies. 3433, 3515, 3516. 
Motion to reduce the Demand-

Corruption in waste' stores 
and purchase of Stores. 
3436, 3438-3515. 

Economy in expenditure on 
India Supply Mission in 
U.S.A. 3437, 3438-3515. 

Failure to improve 
housing in Agartala. 
3438-3515. 

power 
3436, 

Inordinate delay in obtaining 
spare parts of buses and 
lorries for Road Transport 
Department, Hyderabad 
State. 3436, 3438-3515. 

Reduction of expenditure on 
India Stores Department. 
London. 3437, 3438-3515. 

Scrutiny of stores indents of 
various departments before 
actual indent is placed in 
foreign countries. 3437, 3438 
-3515. 

Demand(s) for Grant (5). on 
Account, 1953-54. 1285. 

Demand(s) for Grant(s)-PEPSU-
Privy Purses and Allowances of 

Indian Rulers-
Motion to reduce the Demand-

Relusal of -. 5868-92, 
5694-5703. 

nemand for Grant. 1953-~Rail­
ways-
Dividend Payable to General 

Revenues-
Motion to reduce the Demand-

.Refusal of -. 1171, 11'12-
1257. 

Ordinary Working Experis9-Ad-
ministration-
Motion to reduce the Demand-

Refusal of -. 1017-18, 
1020-30. 

Railway Board-
Motion to reduce the Demand-

Refusal of -. 1015; 1020-80. 
Serious short -- of wagOll. 

W13-14, 1020-80.· 
--------~---------------------------------------------
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BURESH CHANDRA. DR.-

Dealand(s) tor Grant(s)-li53-M--· 
External Affairs-

Motion to reduce the Demand-
Appointment of Ambassadors 

and High Commissiont'rs. 
221S-20. 

Colonising facilities for people 
from the Scheduled Castell 
commUnity. 2213--20. 

Composition of the Indian 
Delegation to the United 
Nations. 2a13-2O. 

Failure of Government to 
follow a consistent. peace 
pollcy. 2213-2~: 

Failure of Government to fol-
Iowa steady, dynamic and 
positive neutral fo.reien 
policy. 2213--20. 

Leaqerships of India in Asia 
to propagate the meuage of 
peace to the Asian people. 
2213--20. 

Urgent necessity of providinJ 
colonising facilities for the 
people of Kerala in Borneo, 
Andamans etc. 221J-20. 

Miscellaneous Expenditure under 
the Ministry of External Affairs. 
2213-20. 

Byderabad Coinage and Pa~ cur-
rency (Miscellaneous PrQviaions) 
Bill-
Motion to Consider 81 paaaed by 

the Council of States. 3320-21. 

SURlY A PRASHAD, SBRl-
Demand(s) for Supplementary 

Grant(a) , 1952--53-Railwaya-· 

Construction of New Lin_ 

Motion to reduce the Demand-
Economy. 13~. 

Dividend Payable to ~eral 
Revenues. 1322-25. 

Ordinary WorkinC JI:Jr:penses-
Administration. 1122-21. 

SUJUXA PRASHAD, SRRt-contd. 
Demand(s) for Supplementary 

Grant(s), 1952-53-Railways-
c:cmtcJ. . 

0rdJDary Workin, Expenses-
Labour Welfa...-
KoUon to reduce the Demanci-N_ at better facilities t. 

Railwaymen reaarding ,rant 
of paIS etc. 1322-25. 

Orcli:nary Work1n~ Expenses-
Operation (Fuel). 1322-25. 

Ordinary Working Expenses-Re-
pairs and Maintenance. J 322-
25. 

SURVEY-
~d(s) for Grant(s), 1953-54--

Miscellaneous E~diture. 
Motion to reduce the Demand-
-- of new lines to Aram-

bagh. 1166, 1173-1257. 

SURVEY OF INDIA-
Demand for Grant, 18A-M-

3888, 3874. 
Oemand(s) tor Grbnt(l, on Account. 

ll~53-M. 1280. 
SW AMI, SHRI. SlV AMURTHl-

Central Exci.' aud Salt (Amend-
~) B1ll-
Motion to consider. 4279-88. 

Demand(s) tor Grant(s), 1953-M-
Defence Services Effective AIr 

Force- ' 
Motion to reduce the Demand--

Utilisation of t~e defence ser-
vices in the economic re-
construction of the country. 
2126. 

Defence Services Ractive-
Army-
Motion to reduce the Demand-

UtUiaation of the defence Mr-
vices in the economic recon-
struction of the country. 
2722. 

Defence Service.. Effective-
Navy-
Motion to reduce the Demand-

Utiliaation of the defence ser-
vices in the economic ~­
struction of the countIT. 
2'725. 

-' '\ 
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SWAMI, SHRI SIVAMURTHI-contd. 
Demand(s) for Grant (5), 1953-54-

ccmtd. 
Defence Services, Non-Effective 

charla---- "-
Motion to red\lce the Demand-

Utilisation of the defence ser-
Vices in the economic recon-
sti'uction of the country. 
272'1. 

Indian Posts and Telegrapu De-
partment (Including Workin, 
axpenses)- ' 

Motion to reduce the Demand-
Better communications to vil-

lages· and . inadequate pay 
aDd allowllllce8 of villa,e 
workers. 3127. 

Industries-
Moti6n to reduce the Demand-

Treatment towards cottage in-
dustries and the miserable 
conditions of the handloom 
weavers. 3MI. 

lofinistry of Comerce and Indus-
try-
Motion to reduce the Demand-

Competition between the 
handloom and cottage in-
dustries and the large scale 
industries. 3537. 

Ministry of Defence-

Motion to reduce the Dernand-

Utilisation of the army for the 
socio-econo~c program-
me of the country envisag-
ed in the Five Year Plan. 
2720. 

Ministry of Home Affairs-

Motion to reduce the Demand-

Upliftment of Harijans, Sche-
duled Cashes etc. 3328. 

Ministry of Irrigation and Power-
Motion to reduce the Demand-

Mal-administration and loop-
holes in the contract BYS-
tern. 3042. 

SWAMI, SHRI SIV AMURTHI-Contd. 
Deniarid(s) for Grant(s), 1953-54-. 

contd. 

¥inistry of States-

M()tion to reduce the Demand-

Disintegration of Byclerabad 
nate .into three 1inJuisUc 
parts. 3230. 

Miscellaneous Departments and 
Expenditure under the Ministry 
of Commerce and IndllStr7-
Moti()n to reduce the Demanc!-

The real problem of the hanc!-
loom industry. 3542; 

MiscellaneOUS Departmettt5 and 
EXpenditure under the IIin.isizy at 
Inigation and Power-

Motion to reduce the Demanli-
Economy. 3044. 

Demand for Grant, 1953-~ 
ways-
Construction of New Lines-Capi-

tal and Depreciation Fund-
Motion to reduce the Demand-

New lines in Karwar etc. 
1171. 

¥iscellaneous Expenditw'e-

Motion to reduce the Demand-
New lines between Hospei to 

Harihar. 1166. 

Survey of line between Kar-
war and Raichur. 1166. 

Ordinary Working Expenses-Ad-
ministration-

Motion to reduce the Demand-
Corruption in the Adminis-
tration. 1019. 

Ordinary Working ~Mis­
cellaneoU!l Expenses-

Motion to reduce the Demand-
Bad condition of labour in 

the Railways. 1168. 

Railway Board-

Motion to reduce the Demand-
Eco:lODly of pay of officeI'l. 

1016. 
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SWAMI, 
contd. 

SHRI SIV AMURTHl-

Demand(s) for Supplementary 
Grant(s), 19~2-53-Railways-
Miscellaneous Expenditure-

Motion to reduCe the Demand-
Economy. 1299, 1306-10. 
Expenditure on Exhibition. 

1306-10. 

Necessity of limiting wastage 
in the 'Railway Centenary 
Exhibition. lS08--10. 

Finance Bill-
Motion to consider. 4.279-86. 

Hyderabad Coinage and Paper Cur-
rency (Jdisce11aneous Provisions) 
Bill as passed by the Council of" 
States)-
Motion to consider. 3328-29. 

Motion on Address by the Preai-
dent. 126, 127, 274-82. 

SWAMINADHAN, SHRI14ATI 
AlOW-
General diecussion on the Railwa;y 

Budget. 918-24. 
J[hadi and other Handloom Indui-

tries Development (Additional 
J:zcise Duty on cloth) Bill-
Motion to consider and amend-

ments to circulate and to refer 
to Select Committee. 3893-415. 

Motion on address by the President. 
252. 

Nomination of - to the panel at 
chairmen. 5151. 

SWAMY, SHRI N. R. M.-
"Air Corporations Bill-

Motion to refer to Select Com-
mittee. 475~. 

Demand(s) for Grant(a), 1953-54-
Industries. 3581-85. 

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand-
Failure to encourage the 

handloom industry. 3581-
SS. 

Import and export pollcy. 
3581-.85. 

SWAMY, SHRI N. R. M.-contd. 
Demand(s) for Grant(s), 1953-54-

contd. 

MisceJlaneous Departments and 
Exl!enditure W1der the Minist17 
of Commerce and Industry-
Motion" to reduce the Demand-
• Working of the Tariff Com-

mssion. 3581-85. 

Demand(s) for Grant(s), 1953-54-
Rallways-

Ormnary Working Expenses-Ad-
ministration-
Motion to reduce the Demand-

Discrimination reprciing rent-
free quarters of S.M. and 
A.S.M. in Southern Railway 

Pay structure of Station-
masters and Assistant Sta-
tion Kasten. 1018. " 

General discussion of the general 
Budcet. IMt-80. 

Motion on Address by the l"rni-
dent. 130. 

SW ARAN SINGH, SARDAR-

Demand(s) for Grant(s), 1951-M-
Ministry of Works, Ho~ aD. 

SuppIy-

Motion to reduce the Demand-
Corruption and nepotism. 3503 

-15. 

Economy and efficiency jn 
administration. 3503-15. 

Inadequate measures in in-
dustrial bousinl. 3503-15. 

Need to extend Provident 
FW1d Pension Rules and 
l1'atwt;J facilities to perma-
nent and temporary works 
char,ed std. 3&03-15. 

Price policy re petroleum 
products particularly fur-
nace oil. 3503-15. 

Retrenchment of C.P.W.D. 
workers. 3503-UI. 

Steps to con1lrm all temp0r-
ary staff and to atop COIl-
tract labour. 1501-15. 

\ 
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SW ARAN SINGH, SARDAR-contd. 
Demand (s) for Grant(s}, 1953-54-

contd. 
Other Civil Works--

Mation to reduce the Demand-

Corruption, 
nepotism. 

bribery and 

Failure to absorb all work-
charged temporary em-
ployees. 350~15. 

stationery and Printing-
Motion to reduce the Demand-

Delays in printing of proceed-
ings of Houses of the Peo-
ple. . 

Grievances of Central Govern-
ment Press employees. 3503 
-HI. 

Supplies-
Motion to reduce the Demand-

Corruption and waste stores 
prices of stores. 35~15. 

Economy in expenditure on 
India Supply Mission in 
U.S.A. 350~15. 

Failure to improve Power 
House in Agartala. 350~15. 

Inordinate delay in obtaining 
spare parts of buses and 
lorries for Road Transport 
Department, Hyderabad 
State. 35~15. 

Reduction of expenditure on 
India stores Departments, 
London. 350~15. 

Scrutiny of stores indents of 
various departments before 
actual indent is placed in 
foreign countries. 350~15. 

Government premises (Eviction) 
Amendment Bill-

Motion for leave to introduce. 
2255. 

Notification issued under the Requi-
sitioninl and Acquisiti~ of 
Immovable Property Act, 1952-
Laid on the Table. 1267-68. 

SYED MARMUD, DR.-
Demand(s} for Grant(s). 1953-54-

External Affairs-
Motion to reduce the Demand-

Attitude of India towards. 
M.E.D.O. 2181-B7. 

Failure of Government to· 
follow a consistent peace 
policy. 2181--97. 

Failure of Government to fol-
low a steady, dynamic and 
positive neutral fo~ 

policy. 2181-97. 

Failure to secure facilities :Cae 
Indians to re-enter Soutll 
Africa. 2181-B7. 

Leadership of India in Asia to 
propagate the messaae at 
Portuguese pockets in India .. 
2181-97. 

Need and desirability of liqui-
dating the French an4 
Portugese pockets' in htdiL 
2181-97. 

Policy of drift in fore~ 
affairs. 2181-97. 

Urgent necessity of providin6 
colonising facilities for ~ 
people of Kerala in Bomeot 
Andamans, etc. 2181-9'1. 

General discussion on the General 
Budget. 1720-31. 

Muslim Wakfs Bill (by Shri Sy~ 
Mohammed Ahmed Kazmi)-

Motion to refer to Select eo.. 
mittee. 2043, 2053-55. 

Question of Privilege-
Arrest of a Member. 6481.. 

T 
TALCHAR-

Demand(s} for Grant (s}, 1953-54-
Railways--
Construction of New Lines--

Capital and Depriciation Fund-
Motion to reduce the Demand-

Lines from....o....- to Sambal-
pur etc. 1171, 1172-1257. 
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'TAMBARAM SANATOlUUll.-
Demand(s) for Grant(s), 1953·54-

Bailways-
Open Line Works-Development 

I'und-
Motion to reduce the Demand-
~tiODB 'far '-. 1171, 

1172-1257. 

'"I'ANDON, SHRI-
Air Corporation Bill--

Motion to refer to Select Com· 
mittee. 4718·19, 

General discussion on the General 
1ludget. 1819-31. 

GeDei'al discussion on the Railway 
Budget. 890-99. 

1lU3limWakfs Bill (by Shri Syed 
Mnb;.....a Ahmed Kazmi)-
IIotioa to refer to Select Corn· 

mittee. 2055-57, 

"TANJORE-
Demand (8) for Grant(s), 1953·54-

Iofinistry of Food and ~­
ture-
Motion to reduce the Demand-

Relief to the cyclone-affected 
districts of and 
Tiichinopoly. 2259, 2261-
2344, 2348-88. 

1)emand(s) for Grant(s). '1953·54-
RaHways-

()pen LIne Works-Development 
Pund-

Motion to reduce the Demand-
__ Nagore Train Service. 

1171, 1172-1257. 

'TARIFF-

Demand(s) for Grant(s), 1953-54-
Minlstry of Commerce and Indus· 

try-
Motion to reduce the Demand-

Indiscriminate - Protection 
given to the foreign ftrms 
In lDdla. 3539,3543-3817, 
3tI2O-a. 

---,--._,----
TARIFF COMMISSION-

Demand(s)' tof Grant(8), 1953-54-
1Ibcellaneou3 Departmenti'" and 

Expenditure under the lWDistr7 
of Commerce and IndU8tl'1"-
Motion to reduce the Demand-

WOl'k1DC of the '-' '-'. 3541, 
354ll-3617. 3820--63. 

Report of the -- on the Ball-
BearlPgs and Steel Balls Indua-
try, 1952-Laid on the Table 
:n. 

Report of the -- on the fair-
prices of Superphospbatetor U. 
period from 1st Jall1l81T to 15tll 
Auf\l8t-Laid on Ute Table. 3' 

Statement under proviso to 8ection 
16(2) of the - Act, 19S1-Laid 
on the Table. 31-32-

-Report on ftax loocU industry-
Laid on the Tab1e.6050. 

-Report on the conversion char,. 
for bars and rods etc.-Laid 011 
the Table. tOft-SO. ~ 

-- Report re Meta-Aminopbenol 
and Government Resolution tbere-
on-Laid on the Table. %808-09. 

TAX (ES)-
Dernand(s) for Grallt(s), 1953-54-

CUlitorns-
Motion to reduce the Demand-

Necessity of reducing -- em 
consumption. 3713, 371 '1-
M, 379~3868. 

Ministry of Finanee-
Motion to reduce the Demand-

Low purchasing power of in. 
dustrial WOl'ker and tiller 01. 
the soil due to high taxation 
system of the Govemmeot. 
3712, 3717--94, 3'195--388& 

Taxes on Income including Corpo· 
ration tax-
Motion to reduce the Demand-

Working of Income Tax 
Department and evasion of 
taxes specially by Britilh 
concerna. 8713, 3717---94, 
3'105-38t& 
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~lAX (ES) -contd . 
. Demand(s) for Grant(s), 1953-54-

Contd. 
Territorial and PolitIcal Pensions-

Motion to redUCe the Demand-
Steps to tax pensions payable 

to Rulers of former Indian 
States. 3714, 3717~, 

3795-3868. 
TAXATION ENQUIRY COMMIT-

TEE-
Dlmand(s) for Grant(s), 1953·54-

IlinistrY of Finance-
Motion tG reduce the Demand-

Undesirability of inviting two 
foreign financial experts tG 
be on the --. 3712. 
3717-94, 3795-3868. 

l'AXES ON INCOME INCLUDING 
CORPORATION TAX-
Demand(s) for Grant(s), }953·54. 

3706, 3717--94, 3795-3868, 3869. 
1I0tion to reduce the Demand-

Neces~ity of computing allow· 
ances to managing agents on 
personal basis and not on 
company basis. 

Working of Income Tax De-
partment and evasion of taxes 
specially by British concerns. 
3713, 3717-94, 379&-3868. 

Demand(s) for Grant(s) on Account, 
1953·54. 1.273. 

TEA-
Demand(s) for Grant(s), 1953-54-

Industries-
Motion to reduce the Demand-

Crisis confronting the-- and 
coffee industries. 3541, 
3543-3617, 3620---63. 

Policy of Government in over· 
coming the crisis in the 
-- industry. 3541, 3543-
3617. 382~3. 

~nistry of Commerce and Indus· 
try-
Motion to reduce the Demand-

Present crisis in the --
Industry. 3538, 3543-
361'1, 362O--Q. 

rEA BILL-
See "Bills (s) ". 

TEACHER (S)-
Demand(s) for "rant(s), 1953-54-

Educatlon-
1II0tion to reduce the Demand-

Plight of --. 2455. 
lIofini3try of Education-

Motion to reduce the Demand-
Uniform and increased pa7 

lCales for --. 2454. 
TEAR GAS-

Motion for Adjournment re LatId 
charge and -- on public meet-
ings in Bara Tuti-(Disallowed). 
1584--93. 

TEK CHAND. SHRI-
Demand(s) for Grant (s). 1953-54-

Expenditure on Displaced Persona. 
2659-62. 

Ministry of Irrigation and Power. 
3089--93. 

Ministry of Rehabilitation. 265t-
62. 
Motion to reduce the Demand-

Lands to the displaced agrt-
/,..:;ltural labourers. 2659-

.,M~~t!purpose River Schemes. 
3089--93. 

Demand (5) for Grant(s), 1953·54-
Railways-
Construction of New Lina.-

Capital and Depreciation Fund-
Motion to reduce the Demand-

Policy re construction of new 
lines. 1192--96. 

Miscellaneous Expenditure. 1 U12-'-
96. 

Open lAne Works, other than 
staff and Fuel. 1192-98. 

Ordinary Working Expenses-1IIis-
cellaneous Expenses-
Motion to reduce the Demand-

Increase in railway accidents. 
1192-96. 

Estate Duty Bill-
Motion to consider as reported by 

the Select Committee. 6643-
50. 

Motion on .Addresa by the President. 
265-70. 
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TELEGRAM (S)-

Demand (5) for Grant(5), 1953·54-
Indian Post.. and Telegraphs 

Department (Including Working 
Expenses)-

Motion to reduce the Demand-
Censoring of letters and --. 

3127, 3133-3219. 

."t'ELEPHONE(S)-

Demand (5) for Grant (S), 1953·54-
Indian Posts and Telegraph. 

Department (Including Working 
Expenses)-

Motion to reduce the Demand-
Village post oft\ces in Orissa 

and - and telegraphs 
offtCes in district and sub· 
divisional headquarters. 
3127, 3133-3219. 

TELEPHONE OPERATOR(S)-
Demand{S,) for Gr~nt(.). 1953-54-

Indian Posts and' Telegraphs 
Department (Including Working 
Expenaes)-

Motion to reduce the Demand-
Reabsorption of retrenched 

- in Calcutta consequent 
on introduction of auto-
matic system. 3128, 3133-
3219. 

I'ELKIKAll. SHRI-

IncU.an Penal Code and the Code of 
Criminal Procedure (Amendment) 
Bill (by PancHt Thakur Da. 
Bhargava)-

Motion to consider· and amend· 
ment to circulate. 2024. 

Motion f'e detention oftbree Kem-
ben Ii.nd otbers. 2844. 

Orpbanage Bill (by Shri M. L. 
. Dwive(1)-

Motion to consider and amend· 
...t 10 refer to Select Com-
mittee. 503&-3&. 

---~.---.-

TELLICHERY-
Demand(s) for Grant(s). 1953·54-

Railway5-
CQDstruction of New Linetl-
Capital and Depreciation Fund-

Motion to reduce the Demand-
Line linking -- and Mysore. 

1170, 1172-1257. 

l'ENANT(S)-
Demand(s) for Grant(s), 1903-M-

Ministry of Food and Agricul-. 
ture-
Motion to reduce tlle Demand-

Making the tillers of the s. 
the owners at it. 2259,. 
2261-2344, 2348-88. 

Demand(s) for Grant (s). 19a3·M-
PEPSU-
Land Revenue-

Motion to reduce the DemaDCl--
Tenancy Legislation. 5117;. 

5668-92, 5694-5703. ' 
TJ:RRITORIAL AND POLITICAL. 

PENSIONS-
Dernand(s) for Grant (s). 1953·54. 

3714, 3717-94, 3795-3868 .. 
Territorial and Political Pen3iOM-

Motion to reduce the Demand-
I'.ailure to provide for pen-

sions to political sufferers. 
3714, 3717--94, 3796-.3888: 

Steps to tax pensions payable-
to Rulers of former Ind1aa· 
States. 3714, . 3717-94,. 
879&-3868. 

Demand(a) for Grant(e) on AccoUDt,. 
1953·54. 1274. 

Demand(s) for Grant(t), 1953-54-
Railways-
Railway Board-

Motion to reduce the Demand-
Polley of Administration 01' 

Railway. 111i-24. 
TEXT BOOK SCANDAL-

Demand(s) for Grant{s), 1953·M-
PEPSU-
!'.ducatton-

Motloo to !'educe the Demand.-
I:nqul". qalDat 'Text Book 

8caDdal'. Mt3, 5e9t-a7Ol. 
---------------~---.-' ... ---- ._------
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Demand(s) for Grant(s) 1953-54-

Ministry ot Commerce 'and Indus-
try-

Motion to reduce the Demand-
Discriminatory treatment 

meted out to the staff of the 
-- " Office in Bombay etc. 
3540, 3543-2617, 362~3. 

Large scale retrenchment 
brought in the -- 's'Olftce 
In Bombay. 3539. 3543-
3617, 3620-63. 

l'HIMMAIAH, SHRI-
Central Excises and Salt (Amend-

ment) Bill-
Motion to consider .. 4384-86. 

Demand(s) for Grant(s), 1953-54-
Indian Posts and Telegraphs 

Department (Including Working 
Expenses). 3203--65. 

Ministry of Communications. 
3203-05. 

Mitlistry of Labour~ 

Conditions in Kolar Gold Field3_ 
.l'aHure to secure living wages 

_reasonable-better condi-
tions of work to agricultural 
labour. 2555-57. 

Demand(s) for Grant(s), 1953-54-
Rallways-
Railway Board-

Motion to reduce the Demand-
Attitude of Railway Adminis· 

tration towards South India. 
1050-53. 

Inadequate reprelentation of 
the Scheduled Castes and 
Tribes in the Railway 
services. 105D-53. 

Finance Bill-
Motion ·to consider. 4384---86. 

rHIRUV ARAMBUR FIRKA-
"Demand(s) for Grant(s), 1953-54-
Agricultu~ 

Motion to reduce the Demand-
A Community Project in 

Kolathur Taluq or --. 

THOMAS, SHRI A. 1'4.-

Air Corporation Bill-

Motion to refer to Select C0m-
mittee. 4730-34, 4777-

Demand(s) for Grant(s), 1953-54-

Industri~ 

Motion to reduce the Demand-

Crisis confronting the tea and 
coffee industries. 3620-25. 

Policy of Government in over-
coming the crisis in the tea . 
industry. 3620-25. 

Suffering of the handloom 
weavers in Madr&5 State. 
3620-25. 

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand-
Export and Import Policy. 

Present crisis in the tea in-
dustry. 3620-25. 

Policy towards rubber indus-
try. 3620-25. 

".R'inistry of Irrigation and Power. 
3070-74. 

Motion to reduce the Demand-
Employment of toreigners in 

the multipurpose river valley 
schemes. 3070-74. 

Working of the planning 
administration . and the 
manner in which the plans 
are made out and. executed. 
3070-'14. 

Miscellaneous Departments and 
Expenditure under the Ministry 
of Commerce and Industry-

Motion to reduce the Demand-
The real problem of the band-

loom industry. 362G--25. 

MultipurpoSe 
3070-74 .. 

River Schemes. 
2260, 2261--2344, 2348--88. 

------~---------------------------._---_.-----:--



BOUSE OF THE PEOPLE 

THOMAS SHRI A K-contcL 
Demand(s) for Grant(s), 1953-54-

contd. 

Other Capital 0ut1~ of the :MiDi8-
try of Irrigation and Powel'-
Motion to reduce the Demand-

Extension of electric supply. 
3070--74. 

Discussion on coir industry. 5958-59. 
Discussion re bidi industry. 6680. 
General discussion on Railway 

. Budget. 834-39. 
Half an hour discussion on imports 

of copra and coconut oil. 3112. 
Tea Bill-

Consideration 01 clauses. 6181-
83, 6184-90, 6197-98, 6222-23. 

THOMAS, SHRI A. V.-
General discussion on the Railway 

Budget. 949-55. 
Tea Bill-

Motion to consider as reported by 
Select Committee. 5730--34. 
5862-70. 

Consideration of clauses. 6202, 
6205, 6209, 6212, 6213, 6214-
6215-16, 6230, 6233, 6235, 6236-
37. 

Motion to pass as amended. 
6275-77. 

TII.LER(S)-=-
Demand(s) for Grant(s), 1953-54-

PEPSU-

Land Revenue-
Motion to reduce the Demand-

Agrarian reforms to give land 
atld pennanent ownership 
to the --. 5667 5668-92 
56f4--5703. ' , 

TIW ARl, SHRI R. S.-

Demand(!) for Grant(s), 1953·M-

Ministry of Food and Agricultu~ 
Motion to reduce the Demand-

General pOliCy relating to 
agriculture and food. 2378-
81. 

TIWARI SHRI R. s.-ccmtd. 
Demand(s) for Grant(s), 19U-M-

llailW8)'8-
Ordinary Working Expenaea-

Administration-
Motion to reduce the Demand-

Corruption in the RallwQ' 
AdministratiOn. 1124·25. 

TN ARY, PANDIT D. N.-
General discussion of the General 

Budget. 1559-66. 
Salaries and Allowances of Offtcers 

of Parliament Bill-
Motion to consider. 5267-70. 

TOBACCO:-
Demand(s) for Grant(s), 1953·54-

Ministry of Finance-
• Motion to reduce the Demand-

Levy of excise duty on --
on standing crops. 3712. 
3717-94. 3795-3868. 

Ministry ot Food and ~ricul­
ture-
Motion to reduce the Demand-
-- crops in the hands or 

monopoly business mag-
nates of Britain and other 
CO\Dltries. 2259, 2261-2344, 
2348-38. 

Union EJtcise Duties-
Motion to reduce the Demand-

Abolition of excise duty on 
grown and condi-

tioned in Koraput district or 
Orissa. 3713. 3717-94, 3795 
-3868. 

Difficulties of small growers at 
backward classes by levy at 
ef:cise dutiell on -- on 
standing crops. 3713, 3717-
94, 371H1-3868. 

Discussion re bidi industry. 6675-
16. 

TOWN(S)-
Demand(s) for Grant(s), 1953·54-

Indian Posta and Telegrapla 
Department (Including Wotkin, 
Expenses)-
Motion to reduce the Demand-

Need of mobile post oII!ces in 
all Important and 
vllla,e.1. 3129, 3133-3219. 
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l'RADE(S)-
Demand(s) for Grant(s), 1953-54-

Commercial Intelligence and Statis-
tics-
Motion to reduce the Demand-

Progressive development of 
State Trading. 3542 3543-
3617, 3620-63. ' 

Ministry ot Commerce and Indus-
try-
. Motion to reduce the Demand~ 

Failure to alter the character 
of foreign - specially im-
port policy. 3540, 3543-
3617, 362()...-.Q. 

Policy in regard to the control 
of foreign -.. 3536, 3543- . 
3~17, 3620-63. 

Ministry of Food and Agriculture-
Motion to reduce the Demand-

Tobacco crops in the hands of 
monopoly business magnates 
of Britain and other coun-
tries. 2259, 2261-2344, 
2348-88. 

Half an hour discussion re restric-
tions on -- with China. 6037-
38. 

fRADE COMMISSION (S)-
Demalld(s) for Grant(s), 1953-54-

Ministry of Commerce and Indus-
try-

Motion to reduce the Demand--
Policy of sending -- abroad. 

3540, 3543--3617, 3620--63. 

TRADE UNION(S)-

, 

Demand(s) for Grant(s), 1953-54-
Defence Services, Effective--

Army-
Motion to reduce the Demand-

Denial of -- rights to the 
civilian employees of the 
defence establishments. 
2723, 2727-2802, 2810---42, 
2907-27. 

Need for a judicial enquiry 
into the cases of unsati;;-
factory treatment of--
leaderS in the civil estab-
Ushments. 2724, 2727-2802, 
2810-42, 2907-27. 

____ 0 __ • ___ ~----' 

TRADE UNIONS-contd. 
Demand(s) for Grant(s) 1953-M-

Ministry of Communications-
Motion to reduce the Demand.--· 

Anti-labour methods. in deal· 
ing with worken.. 
3126, 3133--3219. 

IIiDistry of Labour-
ilotion to reduce the Demand--

Absence of any procedure in 
recognising -- by em-
ployers-Government or 
private. 2495, 2499-2580. 

Lack of uniform policy in 
according recognition to 
-- of employees of various 
Ministries of Central Gov-
ernment. 2496, 2499-2580. 

\ 
Lack of uniform policy to-

wards recognition of -- of 
employees of various Minis-
tries of the Government of 
India. 2494. 2499-2580. 

Recognition to all-- in 'Gov-
ernment or private owned· 
industries and in case of· 
dispute ballot to be taken 10 
detennine the representa-
tative character. 2495,. 
2499-2580. 

)emand(s) for Grant(s). 1953-54-
Bailways- ' 

t)rdinary Working Expenses-
Administration-
Motion to reduce the Demand-

Non-recognition of All India 
Ministerial Staff Associa-
tion. 1016, 1020-80. 

Non~ecognition of All India 
Railway Inspectors' AS30cia-
tion. 1016, 1020-80. 

Railway Board-

Motion to reduce the Demand-
Recognition of --. 1014, 

1020-80. 
Southern Railway Labour' 

lJnion. 1014, 1020--80. 

Half an hoUl' discussion on otftcid 
of --. 6545-54. 



HOUSE OF THE PJ:OPI.J: 

'TRAINING-
Demand(s) for Grant(s}. 1953-54-

Railways-

Railway Board-
Motion to reduce the Demand-
-- facilities to the prospec-

tive Scheduled Castes and 
Scbeduled Tribe eml>lo7ees 
in Railway services. 1014, 
1020-80. 

'TRAINING AND EMPLOYMEN'I 
BILL-
See ''SillCs)''. 

TRAINING CENTRE{S)-
Demand(s) for Grant(3), }g53-54-

Ministry of Defence-
Motion to reduce the Demand-

Necessity of openi.q,g Ann)' 
and Air Force -- in 
Andhra State. 2722, 2'l2'1-
2802, 2810-42, 2t07-27. 

""t'RANSCRIPTION-
Demand(s) for Grant (s), 1953-54-

Education-
Motion to reduce the Demand-

Inadequate - provision for 
transcribing books in 
Bharati Braille. 2454. 

'TRANSFER (S)-
Demand(s)' for Grant(a), 1953-54-

Railways.-
Ordinary Workin, Expenses-

Administration-
Motion to reduce the Demand-

Ind.i.scriminate - of staft. 
1017, l02o-aO. 

ntANSPORT-
Demand(s) for Grant(.J), 1953-54-

Indian Posts and Telegrapha 
" Department (Including Worldnl 

Expemes)-

Motion to reduce the Demand-
Contract to Hyderabad state 

Road - Department for 
carrying mails in prefereDee 
to private contracta. 3111. 
3133-3219. 

TBANSPOR'!', MINISTRY OF-
- Notifications-Laid on the 
Table. 4628. 

TRA V ANCORE-COCHIN-
Demand(s) for Grant(s). 1953-54-

Indian Posts and Telegraphs 
Department (Including Working 
Expenses)-
Motion to reduce the Demand--

Failure to implement "Post 
ot'ft~e for every willale" 
scheme in--. 3127. 3133-
3219. 

Ministry of Communications-
Motion to reduce the Demand-

Necessity of accepUnC a Kara 
as a village lD-- and nat 
a Pakuthy. 3127, 3133-3219. 
3219. 

Ministry of Finance-
Motion to redUce the Demand-

Necessity for continuing food 
subsidy to ---. 3711, 
3717-94, 3791>-3868. 

Necesaity for granting addi-
tiona) aid to --. 3711. 
371'1-94. 3791>-3868. 

TRA V ANCORE - COCHIN HIGB 
COURT (AMENDMENT) BILL-
See "Bill (a)". 

TRIBAL AREA(Sl-
Demand(s) for Grant(s). 1953-54--:-

2078-2251. 

Motion to reduce the Demand--
Disproportion between sums 

spent for social services .. 
for other purposes. 2145, 
21~51. 

Demand(s) for Grant(s) on -Ac-
count. 1953-S.. 1272. 

TRIBUNAL (S)-

DemandCs) for Grant(s). 1953-54-
Mini,try of Labour-
Motion to _reduce the Demand-

Inordinate dtlay in disposal 
of cues before Labour --. 
2fD4, 2499-2580. --,,-.... -_ .. _-_ ... _---- -.-.-.. -.-------------'---
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"l'RICHlNOPOLY- ---·---/nIPURA'-:Ontd. 
Demand(s) for Grant(s), 1953-54- Demand(s) for Grant(s). 1953-M 

Ministry of Food and Agricnl- Contd.-
tuN- Tripura-Contd. 
Motion to reduce the Demand-

Relief to the cyclone affected 
districts of Tanjore and--. 
2259, 2261-2344, 2348-88. 

TRIPARTITE CONFERENCE-· 
See "Conference(s}". 

TRIPATHI, SHRI K. P.-
General discussion on the General 

Budget. 1542-46. 
Leave of Absence to --. 3619. 

TRIPURA-
Demand(s) for Grant(s), 1953-54-

Indian Posts and Telegraphs De-
partments (Including Working 
Expenses)-
Motion to reduce the Demand-

Absence' ot daily dak sYstem 
in -_. 3132. 3133-3219. 

Ministry of RehabilItation-
Motion to reduce the Demand-

Rehabilitation of refugeel 
in --. 2586-2714. 

Resettlement of refugees in 
land in -- and West 
Bengal. 2586-2714. 

Tripura. 3226-27, 3233-3318. 
333!l-3431. 
Motion to reduce the Demand-

A fire brigade in the town of 
Agartala. 3232-3318, 3335 
-3431. 

Adequate help to the non-
government schools. 32321-
3318, 3335-3431. 

Anti-Malaria mobile unit 
in -. 3232-3318, 3335-
3431_ 

Commercial road linking --
with the rest of India. 3232 
-3318, 3335-3431. 

Compensatory allowance to 
the State employees in --. 
3232-3318, 3335-3431. 

Demands tor Primary and 
Secondary School Teachers. 
3232-3318, 3335-3431. 

a79 -LSD 

Motion to reduce the Demand-
Contd. 

Drinking water in towns and 
villages. 3232-3318, 333l5-
3431. 

Economy·-Abolition at the 
post of District Magistrate. 
3232-3318, 3335-3431 

Failure to resettle refugees fa 
3232--3318, 3335-3431 

Fare charges ot Airways. 
3332-3318, 3335-3431. 

Labour Exchange in --. 
3232--3318, 3335-3431. 

Legal position of the people 
relation to Courts. 3232-
3318, 3335-3431. 

LegislatiVe Assembly in th'e 
State. 3232-3318, 333l5-
3431. 

Municipal Laws for the Agar-
tala Municipality and to 
introduce new municipalitT • 
in -. 3232--3318, 3335-
3431. 

Permanent Judicial Commis-
sion for --. 3232-3318, 
3335-3431. 

Requisitioning of the peasanta 
land for refugee. 3233. 

Tea Industry in --. 3233. 
Training Centres for NIll'SS 

and Midwives. 3232-3318, 
3335-.-3431. 

Demand(s) for Grant(s) on Ac-
count, 1953-54. 1283. 

TRIVEDI, SHRI U. M.-
Demand(s) for Grant(s), 11153-5t-

Andaman and Nicobar-

Motion to reduce the Demand-
Fall in Land Revenue. 3221. 
Receipts under the head 

forests. 3229. 
Bilaspur-

Motion to reduce the Demand-
Integration of the State wi. 

any "A" State. 3231. . 



HOUSE OF THE PEOPLE 

TRIVEDI, SHRI U. lI.-contd.. 

:Qemand(s> for Grant(.>. 111~-54-
Ccmtd. 
Indian Post.$ and Telegraphs 

Department-

Motion to reduce the Demand-
Censoring of letters and tele-

grams. 815'1-60. 
Confirmation of temporary 

employees. 3157-60. 

Failure to make arrangements 
for postal seals and stamps 
in Hindi and telegrams in 
Hindi. 3157-80. 

Fiscal Policy. 315'1-80. 
Mode of acccnmting and con-

sequent reduction of postal 
rates. 3157-80. 

Kutch-
Motion to reduce the Demand-

bnmediate abolition of the 
State 01 Kutch, 3231. 

Kanipur-
¥oqQn W red"ce the Demand-

CoI1'f!d na~e of autonomy 
and its inteeration with 
AIsam. 3232-

I4inistry of Home Mairs-
Kation to reduce the Demand-

Training of Central Secre-
tariat. 3328. 

~ of States-

Motion to reduce the I>emand-
Use of the Central Reserved 
.. Police d~, the agitation 

in Kashmir and Jammu. 
3230. 

Miscellaneous Departments and 
Expenditures under the Mtnw-
~ at B4Une Mai3-
Motion to reduce the Pelqand-

Carelesa administration of the 
Indian Partner.rup Act, 
11132. 3229. 

Po~ 

Motion to reduce the Demand-
Leek of provIsion of epeclal 
. PoUce of s..,juthaD. 822'7. 

TRIVEDI, SHRI U. M.-c~ 

~d(s) for Grant(s) GD 

Account-PEPSU-
Chief Minister's Adviser's Secre-

Wriat. 2984, 3007-08. 
Electicma for Legislatures. 28M. 

3007-08. 

Ministers and Adviser. 28M. 
3007-08. 

Sta'te Legislative Assembly. 29M. 
3007-08. 

Demand(s) for Grarit(s), 11163-54-
Railways-

Miscellaneous Expenci+tur~ 
Motion to reduce the Demand-

Baw Sadri and Neemucb. 
11(16. 

SIlrvey of Dohad-Indore Line 
1166. 

Open line Works-Develop-
ment 

Fund-
Motion to reduce the Demand-. . 

Over.bridge near Godhara 
Station. 1171. 

Demand(s) for Supplemental7 
Grant(s). for 1982-53-

Rel_tions with States. 801..02-
Detention of --. 46D-24. 
General discussion on the RailwaT 

Budset. 7~5. 

Motion for Adjournment re In .... 
ference with rights of three IIeID-
beI'8. 1584. 

Motion re det4mt.ion of three Ileal-
bers and ()tbea. UU. 

Question of Privilqe-
Arrut at a Member. NIl. 

Tea Bill-
Consideration of clauses. 61.".-

79, 6257-58. 

VtDqbya Pra4eeh Le,islative .AsIeal-
bly (Prevention of DisqualUlca-
tion) !liU-
Motion to consider. 8397-NJ1l. 

6408--14. 
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TUBERCULOSIS-
Demand(s) for Grant(s) , 1953-54-

Ministry of Labour-
Motion to reduce the Demand-

Question of declaring -- as 
an industrial disease for 
coalfields. 2495, 2499-2580. 

'l'UBEWELL(S)-
Demand(s) for Grant(s), 1953-54-

Alriculture-

Motion to reduce the Demand-
Loans tor construction of --

in Mahara~htra. 2260, 
2261-2~, 2348-88. 

'l'UDU, SHRI B. L.-

Central Excise and Salt (Amend-
ment) Bill-
Motion to consider. 4330-3S. 

Finance Bill-
Motion to consider. 433~ ·33. 

'I'ULSIDAS, SHRI-

Air Corporations Bill-
Motion to refer to Sele<'t CfJm-

mittee. 4734, 4735-42. 
Consideration of clauses. &192, 

6100-01, IUDS, 6104-05, 6116-17. 
Motion to pass as amended. 
6131~3. 

Demand(s) for Grant(s), 1953-54-
Indt·.~~.~ies-

Motion to reduce the Demand-
Policy of industrial develop-

ment. 3542, 3543-51. 
llinistry at Commerce and lndus-

U7-
Motion to reduce the Df.mand-
~tition betw~n the 

handloom and cottage in-
dustries and the large St'ale 
industries. 3643-61. 

Export and import policy. 
3643-51. 

Failure to alter the ('haracter 
at foreign trade gpeciaUy 
import policy. 3643-51. 

Failure to protect the National 
Iildustries, 3M1-51. 

TULSIDAS, SHRI-contd. 

Demand(s) for Grant(s}, 1953-54-
Contd. 

Ministry at Commerce and In-
dustry-Contd. 

Motion to reduce the Demand-
Contd. 
Import and export policy. 

3540, 3543-51, 3643-51. 

Indiscriminate Tariff protec-
tion given to the foreiio 
firms in India. 3643-51. 

Policy in regard to the cont-
rol of foreign trade. 3643-
51. 

Policy of sending Trade Com-
missions abroad: 3540, 
3543-51. 

·Predominance of the British 
Monopoly Agency system in 
Commerce and Industry in 
India. 3643--51. 

Unfair discrimination ill 
foreign owned firms ill 
India against their Indian 
employees. 3643-51. 

Miscellaneous Departments and 
Expenditure under the Ministry 
at Commerce and Industry-

Motion to reduce the Demand-
Working of the Tariff Com-

mission. 3542, 3543---51. 

Finance Bill-

Consideration of clauses .. 4511. 
4514, 4521-24, 4540, 4~ 4545--
48, 4552, 4553. 

General discussion on the Gene-
ral Budget. 159!-1600. 

Indian Income-tax (Amendment) 
BiU-

Consideration of clauses. 5114, 
5115-18. 

Industries (Development and 
Regulation) Amendment Bill-
MQtion to refer to Select Com-

mittee. ~&31~7. 
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TUTICORIN-
. Demand(s) for Grant(s), 1953-54-

Ministry of Commerce and In-
dustry- . 

Motion to reduce the Demand-
Favouritism shown in grant 

of Ut'ellSeS to certain mer-
chants of - in respect of 

:r~361~~ 3~. 3548, 

TYAGI, SBRI-
Administration of Evacuee Property 

(Amendment) Bill-
Motion to eonsider as reported by 

the Select Committee. 619. 

Appropriation (No.3) BW-
Motion to consider. 3950-53. 

Demand{s) fot Grant(s), 1953-54-
Defence Capital Outlay. 2812-

23. 
Defence Ser~1ces, mecti~Alr 

I'oree-
Kotian .to reduce the Demand-

Dela7 in formin, the Air 
Beserves 8Dd the Auzi-
liary Air Foree and formu-
lating rules for them. 2812-
23. 

Piscontent amon, Air men 
due to unsatisfactory treat. 
J1)ent meted out to other 

Jlanks. 2812-23. 

Failure to appreciate the vital 
role of air defence in modem 
warfare. 2812-23. 

, I'allure toot,aniae suIIIclent 
units of the Air Win, of 
the National Cadet. Corps. 
2812-23. . 

Hardships of Air Force per-
sonnel in respect of pay. 
anowances. food, medical 
aid, leave and pensions. 
J812-23. 

Utilisation of tbe defence 
tel"Vfces In the econom1c re-
constructton ot the country. 
281.2-23. 

TYAGI, SHRI-contd. 
Demand(s) for Grant(s), 1953-54-

Contd. 
Defence Services, Effective-

A:rmy-

Motion to reduce the Demand-
Building of defenee indUstrIal 

and import of arms from 
abroad. 2812-21. 

Complete Indlanlsation of aU 
command posts· In the 
dtifence services. 281S--21. 

Corruption and wastage ID 
the purt'hase of stues aDd 
in the constrllction of work&. 
2I12-D. 

Denial of trade unloD right. 
to the civilian emplo)'ee8 err 
the defence establishment. 
2812-21. 

DesirabUlty of startIDI 
ordnance fa<'tories lD 
Rayalaseema and ~ 
developing the industrial 
potential of that 'amiDe 
striken area. 2812-23. 

Dlacrimination shown In tile 
l1'ant of hill allowance to 
the workers of the CordIte 
Fa!!tory, Aravangadu-Nll-
gris. 2812-23. 

Failure l" f~rm !'NitabIe 
reserves and to eli.paDd the 
potential resenes. 281t-
23. 

Failure to o~gaaize ordnance 
1actories and other defence 
indust.ries 10 as to mJnimile 
pun:haIes from outaide. 
2812-23. 

Fallure to provide for the re-
habUi:tation of ez-service 
peraonnel in civil life. 2812 
-23. 

HardJhips of the Other Ranka 
In respect of allowaneel, 
houlinl. food. c1othfnl. 
medical aid, ·leave and pen-
Ilona. 281z.,....a. 

Large scale reversions of the 
HavUdar Clerk&. 2811-11. 

t.6w scales of pay ef tM 
Other Ranks of the ArDlT. 
2812-21. 
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TYAGI, SBRI-contd. 

Demand(s) for Grant(s), 1958-56-· 
Cfmtd. 

~ . _. 

f-

. . . 

Defence Services, Effective- . 
Army-Contd. 
Motion to reduce the Demand-

Contd. 
Maintenance of thf' Ordnance 

Factories and tt-.e condition 
of labour employed in them. 
2812-23.,,-. 

Need for a judicial enquiry 
into the cases of unsaUs-
factory treatment of trade 
union leaders in the civil 
establishments. 2812-23 • ..-

Policy of building and main-
taining an efticient Army. 
2813-23. --

Possibility of full productiou 
of acetone IlIld acids in the 
Cordite Factory, Aruvan-
gadu, to satlsfy the coun-
try's need in full. 2812-23. 

Proposal for retrenchment of 
4,000 employees In the 
Ordnance Factories, Techni-
cal Development Establish-
ments Depots and M.E.S. 
J812-23. --

Reorganisation of the Defence 
services. 2812-23. '" 

To explore the possibilities of 
manufacturing civilian goods 
In Ordnance and clothing 
factorie;; for internal COD-
sumption. and to avert large 
scale retrenchment. 2812-, 
23. 

Ur,ent need to imRlement the 
acreed recommendations of 
the KaIYanwala Committee's 
'Report. 2812-23. • 

Utilisation of the defence 
services in the economic re-
construction ~ the country. 
2812-23. 

DlifeDce Services, Effective-
!faY)"-
Motion to reduce the Demand-

Complete IDd1anisation of aD· 
command posts in the 
Deface ServiceL zaU-al. I 

TYAGI, SHRI--contd. 
Demand(s) for Grant(s), 

--contd. 
19D-M 

Defence Services, Effective-Navy-
Contd. 

Motion to reduce the Demand-
Contd. 
Failure to formub te legisla-

tion for the Indian Navy, 
and for Naval Volunteer 
reserves and auxiliaries. 
2812-23. , 

Failure to organise sufficient 
units of the Navy Wing ot 
the National Cadet Corps. 
2812-23 .• 

Failure to utilise the ChiIka-
Gopalpur area for naval 
defence and boy's training 
establishment. 2812-23. r 

, Hardships of the Navy per-
sonnel Other Ranks in res-
pect of pay. allowances, food 
medical aid. clothing, leav~ 
and pensions. 2812-23. ,.... 

'Need for an immediate deci-
sion for the establishmeut 
of a Boys' Training School 
at Visakhapatnam. 2812-21. __ 

Need for mobilization and 
training of coa.;tal sea faree 
fC1l: coastal industries and 
for coastal defence through 
appropriate naval reserves 
or awdliaries. 2812-23._ 

Reinstatement of affected Navy 
personnel connected with 
the R.I.N. demonstrations 
ot 1946. 2812-23 •. ~. 

Utilisation of the defence 
services in tbe economic reo 
construction of the countr7. 
2812-28 •. 

Defence· Services, 
Charges-

Non-Mecttve 

Motion to reduce the Demand--
Utilisation of the defence 

services in the economic re-
construction of the collOUT. 
2812-23 . ../ 



TYAGI, SHRl-cotl.td. 
Demand(s) for Grant(s), 185a·M-

:Ministry of Detence--
Motion to reduce the Demand-

Anti~South Indian bias of the 
Army, Navy and Air Force 
Selection Board. 281~. 

Desirability of encouraging 
scbeduled castes. scheduled 
tribes and backward classes 
to join the defence ser~ 

vices. 2812-23. 

Failure to adopt modem 
trends of Defence Organisa-
tion so as to ensure ecooOm) 
while increasing efticiency. 
28~. 

Failure to eliminate waste and 
extravagance in defence 
expenditure. 281~23. 

Failure to make use of the 
clefeoce forces for proc1uc. 
tift purposes. 281s--%s. 

Failure to provide for the 
training of defence person~ 
nel to belp the nation's 
socio-economic develop-
ment driv:e. 2812-33. 

Necessity for introducing mili-
tary training in schools and 
eoJleges. 281z.-.a. 

Necessity for setting up a 
Parliamentary Committee 
to go into the 'ways and 
means ot effecting ec~omy. 
2812-23. 

. Necessity of building up 
citizen forces to form second 
line ot defence for the 
Army. Navy and Air Force. 
2812-23. 

Necessity of extend,tng the 
National Cadet ,Corps In aU 
schools. colleges and other 
1nBtitUtlons and expandina 
the aetlvJUer' tarther. 1812 
.....;z:t. 

TYAGI, SBRI-comCl. 
Demand(s) for Grant(s), li63-M-

contd. 

Ministry of Defenee-coMd. 

Motion to rec1uce the Demancl-
contd. 

Necessity of opening Arrn7 
and Air J'orce tralDSDC 
centres in Andhra State. 
281Z-33. 

Polley. 2812-23. 

The Anti-South Indian bias of 
the Army. Navy. and Air 
Force Selection Board. 2812 
--28. 

Top beavy casto! the Seere~ 
tariat of the Ml.tWtry of 
Defence. 2812-21. 

Utilisation of the army for 
the socio·economic progrtu 

. of the country envisaged in 
the Five Year Plan. 2812-
23. 

Miscellaneous Expenditure under 
the Ministry of Defence. 2812-
23. 

Demand(s) for $upplemental'1 
Grant(i) tor lID-A-
Ministry of Commerce and Indus-

try. 630. 

Miscellaneous Expenditure under 
the Ministry of States. 803. 
604. 

General di~ussion qD the General 
Budaet. 1538, 1«27. 1'46. 1148. 
1727·28.- " 

Union Duties of Exdse· (Dls\rlbu-
tlon) . Bill-

Motion for leave to introduce. 
1082. 

Voluntary Surrender of Salar1. 
(1!:xem-ption from Taxation) 
Amendment Sill-

. Motion for 1eaW \0 Introduce. 
u". 

------.-------.:.--..!..-------~-----~ 
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u 
IJNlON(S)-

Demand(s) for Grant(s), 1953 .. 64-
MI.ni8try ot Commerce and Indus-

tr7-
Motion to reduce the Demand-

Non-recognition of the All 
India Coffee Board Emp-
loyees Union. 3539, 3543-
3617, 3620--63. 

Union Duties of Excise (Distribu-
tion) Bill-

Bee "Bill(s)" 

ONION EXCISE DUTIES-
Demand(s) for Grant(s). 3706, 3717 

-94, 3795--3868, 3869. 

Union Excise Duties-

Motion to reduce the Demand-
Abolition of excise dutJr CIa 

tobacco grown and condi-
tioned in Koraput district of 
Orissa. 3713, 3717-94, 3795 
-3868. . 

Difficulties of small grow-
ers of backward classes by 
levy of excise duties on to-
bacco on standing crops. 
3713, 3717-94, 3795--3868. 

Manner of collection and dis-
tribution to States. 3713, 
3717~ 3795--3868. 

Demand(s) for Grant(s) on Account, 
1953-54. 1273. 

UNITED BANK OF INDIA-
See "Bank(s)U 

DNITED KINGDOM-
Demand(s) for Grant(s), 1953-54-

Commuted Value of PensioD8-
Motion to reduce the Demand-

Poliey of further payment ot 
commuted value of pension 
specially in England. 3716, 
3717-94, 3795--886a 

~ernal Affairs-
Motlon to reduce the Demand-

ComposItion of the India 
Delegation to the _.-. 2146, 
21~2. 

UNITED STATES OF AMZlUCA-
See "America, United States 01" 

UNTOUCHABILITY-

Resolution re legislation on--
(Adopted). 4459-4504-

UPADHYAYA, SHRI SHIV DAYAL-
Demand(s) for Grant(s), 1953-54-

Indian Posts and Telegraphs 
Department (Including Work-
ing Expenses) 8147-51. 

Ministry of Communications. 3141 
-51. 

UTTAR PRlADESH-

Demand(s) for Grant(s) , 1953-54-
Expenditure on Displaced PI!l"8OZl&-

Motion to reduce the Demand-
Govindapur Colony in --. 

2586-2714-

Houses in Govindapur Colony 
in --. 2586-2714. 

v 
VAISHNAV, SImI H. G.-

General discussion on Railway 
Budget. 875-79. 

VALI4TH.ARAS, SHRI-

Air Corporations Bill-

Motion to consider as reported 
by Select Committee. 5892. 

Appropriation (No.3) Bill-

Motion to consider. 3932-87. 
3957-58. 

Comptroller ilnd Audi1or-Genel'al 
(Conditions of Service) BUl-

Motion to consider. 5322, 5323-
24, 5326-37. 

Amendment to refer 
Committee. 5322, 
5326-37. 

to Select 
5328-24. 

Consideration of clauses. S3IO-
91. 5392-93, 5395. 



HOUSE OF THE PEOPLI!: 

VALLATHARAB, SHRI--contd. 
~and(8) for ~t(8), 1953-~1-­

Acriculture-
Motion to reduce the Demand-

A Community Project iII 
Kalatbur Taluq or Thiru-
varamburftrka. 2260. 

Irrigation canal to utiUIie 
water of Kauweri RivE'r 
2260. 

Refusal of Supplies. 2260. 
Ministry of Food and Agricul-

ture. 
Motion to reduce the Demand-

Refusal of supplies. 2257. 

Demand(s) for Grant(s), 1953-54-
Railways--.,. 
Ordinary Working Expenses-

. Administration-
Motion to reduce the Demand-

Corruption in Railway Ad-
ministration. 111S-19. 

Economy of expenses in Ad-
ministration. 1017-18, 
IllS-Ii. 

Indian Railway Conference 
Association. 1018. 

RlecGVery of arrears of salary 
etc. by Railway employees, 
1018. 

Refusal of supplies. 1017-18. 
Railway Board-

Motion to reduce the Demand-
Attitude ot Rafiway AdmiD-

istration towards South 
India. 1015. 

Policy of administration of 
railways. 1015. 

Proper financial control, c..~­
dition of third-clau travel 
and living condition of rall-
way-men. IllS-Ii. 

Refusal of supplies. 1015. 

Discusaion on famine and drought 
conditions in Madras. 6750--54. 

J!'.etate Duty Bill-
Motion to cona1der as reported bl 

the Select Committee. 6587-'5. 

V ALLATHARAS, SHRI-contd. 
Finance Bill-

Motion to consider. 4282--40. 
Khadi and other Handloom Indus-

tries Development (Additional 
Excise Duty on Cloth) BUl-
C.ons1deration of clauses. coae. 

4037. 
Motion for Adjournment-

Arrest of three Member_fDa.-
allowed). 1581. 

Detention of three M.Ps. 1981. 
Lathi charge and tear gas on pub.-

lic meetings in Bars Tuti. lIi88. 
1593. 

Motion t'e detention of three JIIem,. 
ben and others. 2858. 

Resolution re President's ProcIIlJD&o. 
Hon in PEPSU. 1902, 1903. 

Salaries and allowances of Oftkers. 
of Parliament Bill-
Motion to consider. 5293-85. 

Statement re Law Minister's speeclt 
on Speaker's certificate on IndiaD. 
Income-tax (Amendment) BlIL. 
5886-87 

Vindhya Pradesh Legislative ~ 
ly (Prevention of Disqualiflcatioll) 
Bill-
ConsJderation of clauses. 6481,. 

6484-99. 

VARMA, SBRl B. Jt,-
Demand(s) for Grant(s), 19D-H-· 

Indian Posts and TeleI~ 
Departmerat-
Motion to reduce the Demud-

Failure to make arrangeiJWidll. 
for poetal seals and ~ 
in Hiridi and teleeram- -
Hindi. 816G-8S. 

Position of. extra-ciepartmeldal 
teletraPhin .tJb..pod-
mutera. 8160-88. 

Repreeentation to IICheduIeIt 
can. in services. 8180-11. 

Orphanage BUl (by Shri II. L. 
Dwivedl)-
Motioll to consider and amaad-

ment to refer to Select C0m-
mittee. M&6-«). 
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'YBERASWAMY, SBRI-
Demand(s) for Grant(s). 1953-~ 

Agriculture-
Motion to reduce the Demand-

Failure to solve the food 
problem. 2260. 

Sufferings of the agricultural 
labourers. 2260. 
Education-

Motion to reduce the Demand-
Compulsory primary educa-

tion throughout India. 2455. 
'tI:Iadequate financial help to 
sen~ .. d caste students. 
2455. 

Plight of tjle teachers. 2455. 

Indian Posts and Telegraphs 
Department (Including Work-
ing Expenses)-

Motion to reduce the Demand-
Grievances of lower grade 

servants. 3128. 

Rates of postage. 3128. 
Industries-

Motion to reduce the Demand-
Failure to develop cottage 

industries. 3541. 
Suftering of the handloom 

weavers in Madras State. 
sm. 

Ministry of Commerce and In· 
dustry-

Motion to reduce the Demand-
Failure to encourage the 

handloom industry. 3538. 

Protection to cottage industry. 
3538. 

IIJDI.strY of Labour-
Motion to reduce the Demand-

Low standard of living of 
labourers and faUure to 
enforce the Minimum Wats 
Act. 2494,~. 

~ 

JIotJon to reduce the Demand-
Low seales of pay of pollee 
.... am. 

V ALLATHAVAS. SHRI-contd. 

Demand(s) for Grant(s). 1951-54--
Railways-

Railway Board-

Motion to reduce the Demand-

Representation of Scheduled 
Castes in Railways. 1011. 

General discussion on RailWBJ 
Budget. 784-90. 

Motion on Address by the President. 
130-31. 

Orphanage Bill (by Shri If. L. 
Dwivedi)-

Motion to consider and amend. 
ment to refer to SeII"Ct Com-
mittee. 5066-63. 

Resolution re legislation on 
untouchability. 4495-98. 

VELAYUDHAN, SHRI-

Air Corporations Bill-

Motion to refer to Select Com· 
mittee. 4701-05. 

Demaad(s) for Grant(s), 1953-54-

External Affairs-

Motion to reduce the Demand-
Failure of Government te 

follow a consistent peace 
policy. 2226-29. 

Failure of Government to 
follow a steady, dynamic 
and positive neutral foreign 
policy. 2226-29. 

Failure of Government to 
safeguard interests of 
Indians in Ceylon ml-•• 

Polley of drift in foreip 
affairs. 2~29. 

Industries-

Motion to reduce the Demand-
Policy of industrial develop-

ment. 382~ • 
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ViLAiAUOBAN, SBRI-ccmtli. 
ilemand(s) for Gioant(a), J953-:U-
ccmtli. 

Ministry of Commerce and In-
duatry-
Motion to reduce the Uemand-

Failure to aiter the character 
of fOreign trade specially 

. ' impart JM)lic7. S826-I8. 

Need for the revival of the 
bandloom and eoir indus-
tries. 8825--Z8. 

Setting up a Coir Board and 
a Coit Marketing and 1Ib-
provement Trusl 3~. 

Demand(a) for Grant(a), 1913-H-

RailWay&-

Construction of New I.Jnes-
capital aDd Depreciation ~d-

Motion to reduce the Demand-
New Unes in Sou1h IncUa. 
1184-86. 

Policy u eonstruction of new 
lines. 1184-86. 

Quilon-Emakulam BailWB)' 
line. 1184-86. 

Xiscellaneous Expenditure-
Motion to reduce the Demand-

Ccmstn1ction of lii1ea a1read.J 
sUrveyed. llM-81. 

Half an hour cliBcusaion on National 
Small SaviDga Scheme. 4814-

lOuidi ant! other HandloomIndua-
triea Development (Additional 
Excise DUty on Cloth) BUl-
Consideration of clauaea. . 4019, 

4040. 

Motion OIl Addreaa by tile Prest_t. 
435-42. 

Salaries .and Allow8Jlc:ea of omeen 
of Parliament Bill-

Motion to COI'ISider. NOJ..--G4. 
Viadh¥aPradeah Lecklatlve 

AaMmbl, (Preveatloa of DIs-
quaUflcatlou) B1ll-;. 

1Irotion1o. COGIIder. fI9O.-...8I. 

VENlCATARAiiAN, SHat~ 
Deriland(s) for ,Grant(I>, 1_-1f-

IDdlan Posta and ~ 
~ ...... 
Motion to reduce 1he DeJD8lld-

Better eommum.catioDa • 
villages and iDadequaie ,., 
and allowances of viUate' 
workers. 31U-t'l . 

- Cbmmuhietltions In Madras 
bU!. 8147.--4'7. 

FUcal Polley. 31D-l'7. 

Grievances of lower IJ'&de 
.... lel"Vaata. 31a.-..4'7. 

Mode of accountiDe and aaDo 
sequent reduction of postal 
ntes. 8132-4'7. 

Ministry of C.ommunication&-

Motion to reduce the l)emencL. 
Grievancet of lawet cradl 

emplOyees and IIl8.II8geIDeII 
of ofIlcen. sta1l etc. Sla-
.'7. 

Demandea) for Grant(a). 19li1-M-
Railways-

Railway Board-
Motion to reduce the Demand-

Recognition of Trade Ua-
l0U-38. 

Southern RaUwa, Labour 
UDlona. lou.:-aa. 

Estate DUty Bill-
Motion to consider .. reported by 

the Select Ccnnmittee. 68n-11 
General disc:ualiorJ on the Rail..., 

Budget. al1~UI. 

Indian Tariff (Amendinent) BIll-
Motion to COIIIider. 1 •• 

IndUltriea (Developmeat ad 
Replation) .Amea.dmeDt Bill-
Consideration of cla\.llt!l. SU'7-4I. 

5869-&0. 
IChcIIU and either Raadloem indus-

tries Development (AcIdWonel 
Excise Duty on Cloth) B1U-
Coniideration ot clause;.· fOSl-62. 

ReaolutloD ,.. . Mf.,,*,dfnJ cd. 
NatioftalSecurity Rule.. ~Il-ft 
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VELA YUDHAN, SHRt-contci. 

Demand(s) for Grant(s), 1953-54-
contci. 

Tea Bill-
Consideration of clauaes. _ 

6235-36, 6248, 6252, 6256-5~ 
6262, 6263. 

Ul1\on ,Duties of Excise (Distribu-
tion) Bill-

Motion to pass. 1374. 

VERMA, SHRI RAMJI-

Demand(s) for Grant(s), 1953-54-
Aviation-

Motion to reduce the Demand-
NatioDalisation of civil avia-

tion. 3178-83. 

Necessity of connecting 
Gorakhpur with a scheduled 
air route. 3133. 

Indian Posts and Telegraphs 
Department (Including Work-
jog Expenses)-

Motion to reduce the Demand-
Communications to villages 

and inadequate' pay and 
allowances of villap 
worker. 3130. 

Failure to make arrange-
ments for 1]Ostal seals and 
stamps in Hindi and tele-
grams in Hindi. 3130, 
3178-83. 

Grievances of lower grade 
employees. 3130. 

Grievances of lower grade 
.ervants. 31'18-83. 

Position of extra-depart-
mental telegraphist sub-
post-masters. 3130. 

Postal rates of post cards 
and envelopes. 3130,31'18-
83. 

Ministry of CommimicaUons. 
1118-83. 

VERMA, SHRI RAMJI-contd. 
Demand(s) for Grant(s), 1953-M-

Railways-contd. 
Coastruction of New u..-

capital and Depreclaticm. hnd-
Motion to reduce the Demand-' 

Policy re Construction of New 
Li1les: 1224-29. 

Open Line Works-Development 
Fund. 1224-29. 

Ordinary Working Expend.-
Administration-

Motion to reduce the Demand-
Future set uJl of RailWQ 

Clearing Accounts ' office. 
1017. 

Victimisation of Worken 
under Carriage Foreman. 
Howrah. 1017. 

Ordinary Working Expenses-
Labour Welfare. 1124-29. 

VETERINARY-

Demands for Grants on Acc:ouut-, 
PEPSU; 2978, 29~032, 3028. 

Demand(s) for Grant(s)-PEPSU. 
5639, 5645--66, 5668-92, 5694-
5703, 5709. 

Demand(s) for Supplem'.l.".ltary 
Grant(s)-PEPSU. 2932, 2936-64,: 
2967. ' 

VICE-PRESIDENT-

Demand(s) for SupplementarJ' 
Grant(s) for 1952-53- : 
Secretariat of the --. 563. 

VIDY ALANKAR, SHRI A. N,-

Demand(s) for Grant(s). 1953-54-

Ministry of Labour-

Motion to reduce the Demand-
Recognition to all tr.d~ 

unions in Govermnent _ 
private owned industr1e~' 
and in case of disPute bello 
to be taken to deterada ' 
the representative c:haraetIr 
251'_" 



BOUSE OF THE PEOPLJ: 

VIDYALANKAB, SHRI A. N.-
l'iaance Bill-

Motion to consider, 4223-32. 
General discussion on the GeDenl 

Buciget. 1141-49. 
General discussion on the PEPSU. 

Budget. 5574---79. 
Vindhya Pradesh Legislative 

Assembly (Prevention of DIs-
qualification) Bill-
Motion to consider. M42-S1. 
• VIJAYALAKSHMI, SHRIMATI-

Motion on Address by the President. 
211-24. 

. VlLLAGE(S)-

Demand(s) for Grant(s), 1953·54-
Indian Posta and Te1egrQha 

Department (IncludinJ Work-
ing Expenses)-
Motion to reduce the Demand-

Better Communications to -
and inadequate pay and 
allowances of - worbrL 
3127, 3133--3119. 

Communications to - and 
inadequate pay and allow-
ances of - WOrlcp.f. 3130, 
3133--3219. 

DJstn"bution of dak in -
:from nearest post oIlce. 
3132, 3133--3219. 

Need of mobile pos~ ofJic1!S in 
an towns and .-. 31219, 
8133--3219. 

- post oftIces in OrIssa 
and telephone aDd telell'aph 
oftlces in distrlct and .ub-
divisioDal ·headquu1en. 
3127, 3133-1219. 

llinistry of Comm1lDlcatiou-
Motion to reduce the Demand-

Neceuity of aeceptin, 8 ltIIra 
as a - in Travancore-
CodUn and DOt • Pakuthy. 
3117, 3133-1211. 

INDHYA PRADESH L1IGJSLA'l'IVZ 
. ASSDIBLY (PUVD1TION 01' 
'DlSQUALD'ICATlON) BILL-
; See "JWl(I)" 

VIRDBACHALAM:-
Demand(s) for GranUa) J953-M-o 

Railways-
Construction of New Lin_ 

Capital and Depric:iation Fund-
Motion to reduce the Demand-

Line lixiking Kumbakonam 
and -. 1111, 1172-1251. 

VISAKHAPATNAM-
Demand (s). for Grant(s) 1953·54-

Defence Services, Et!ecUv.-
Navy-
Motion to reduce the Demand-

Need for an immediate deci-
sion for the eatablishmen~ 
of a Boys' Training Sebool 
at -. 2725, 2727-2802, 
2810--42, 290'1-27. 

Motion for Adjournment f'e-· 
Strike at the Bindustan Shipyard. 

- (Dis411owed). 4893-98. 
Statement re labour dispute at the 

Bindustan Shipyard, ViIakba-
patnam. 4981-82. 

VISIT-
Motion for adjournment f'e- • 

- of U.S. destroyerS to Cal-
cutta. 1281-81. 

VOLUNTARY SURR.J:NDER OP 
SALARIES (EXEMPTION J'.ROII 
TAXATION) AMENDMENT BILL-
See "Bill(s)" 

VYAS, smu RADBELAL-
Demand(s) for Grant(I), 1951-54-

Education. 2418-28. 
DiIIeuIsioD f'e situation In .111JD111Q. 

2864-2888. 
GeDeral diacuuIon on the a.....a 

Dudlet. 17_. 
Khadi and other BandJoom lDdus-

tries Development (AddltbId 
Bxclae Duty Oft Cloth) BIn-
CmudderatJoD til clauH8. ... 

tOtO,4012.. 
MualIiD WaJcfJ Blll (by Sbr1 SyfIII 

:Mobammed A.bmad Kuml)-
KotioIl to refe to Select C0m-

mittee. 200-18 . 
. --------------------~---------------------". 
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w 
WAGE (S)-

Demand(s) for Grant(s), 19~-54-
Ministry of Labour-

Motion to reduce the Demand_ 
Failure to secure living _ 

and reasonable and better 
conditions of work to agri-
cultural labour. 2497, 2499-
2580. 

Lack of interest in agricul-
tural labour and enforce-
ment of Minimum -- Act 
for agricultural labour. 2496, 
2499-2580. 

Low standard of living 
of labourers and failure to 
enforce the Minimum _ 
Act. 2494, 2499-2580. 

Low -- paid to workers of 
coal-fields. 2497, 2499-2580. 

Non-enforcement of tIw 
Minimum -- Act in cer. 
tain category of industries. 
2496, 2499-2580. 

Demand (5) for Grant(s). 1953-54-
Railways-

Ordinary Working Expenses-
Operation (Fuel)-

Motion to reduce the Demand-
Low -- of shift chargemen. 

1167, 1172-1257. 

Motion for Adjournment rf!-

Minimum -- structure in West 
Bengal- (Disallowed). 609-12. 

WAGHMARE, SHRI-

Demand(s) for Grant(s), 1953-54-
Railways-

Ordinary Working Expenses--
Jdiscellaneous Expenses-

)lotion to reduce the Demand-
Inadequacy of passenger 

amenities. 1239-44. 

WAGON (S)-

See Railway Wagon(s) 

W ANCHOO, MR. JUSTICE-
Report of -- on formation or 

Andhra Sta~Laid OIl the Tabl .. 
2808-09. 

WASTAGE (S)-
Demand(s) for Grant(s), 1953-56--

Railways-
Railway Board-

Motion to reduce the Demand-
Failure to administer propel' 

financial control leading te 
-- etc. 1015, 1020-80. 

WEAVER (S)-
Demand(s) for Grant(s}, 1953-56--

Industries-
Motion to reduce the Demand-

Suffering of the handloom --
in Madras State. 3541, 3543-
3617, 3620--63. 

Treatment towards cottage 
industries and the miserable 
conditions of the bandloom 

3541, 3543-3617. 
362~. 

WELFARE-
Demand(s) for Grant(s), 1953-54-

Extraordinary payments-
Motion to reduce the Demand-

Inadequate funds provided for 
-- of backward classes. 
3715, 3717-94, 3795-3868. 

WELFARE ORGANISATION(S)-
Demand(s) for Grant(s), 1953-54-

PEPSU-
Miscellaneous Departments-

Motion to reduce the Demand- ' 
Finance for -- and recom-

mendations of Tripartite 
Conference. 5693, 5694-
5703. 

WEST BENGAL-
Demand(s) for Grant(s), 1953-54-

Ministry of Rehabilitation--
Motion to reduce the Demand-

Resettlement of refugees .. 
land in Tripura and---. 
2586-2714. 

Motion for Adjournment re- i 
Minimum wage structure in _ ' 

609-12. . 



HOUSE OJ' THE PEOPLE 

~~~~------~--------~----
Motion for Adjournment re-' 

Hardship to the COCODut ~ 
of the - of IncHa (Dis-
Allowed). ~. 

WlJEt\T-
Discussion on reaewed InterDatiaDal 

- Agreement. 5211-32-
WINDSOR PLACE-
Ev~tiOJl of some M.Ps. from -. 

1 .... ; 
1I0tioa for Adjoumment t'e-

Eviction of some M.Ps . .frQJD -. 
(Talked out). 14'11-11. 

WORK-CHARGED STAFF-
Demand(s) for Grant(s), li03-M-

Kinistry of Works, HQ\lSing and 
Supply-
Motion tozeduce the J)emand--

Need to n:teDd ProvideDt 
Fund. Pea.io~ Rules and 
gratuity facllitieJ to per-
maneqt aDd temporar)'.-, 
3436, 3431-3515. 

WORXER(S)-
$e. '~ur" 

WORKING ROUR(S)-
DemaDd(s) for Graat(s), 1953-M-

AviatioD-
Motion to reduce the Demand-

Rea\')' hOUftl of duty 4f an-
ployees and servictt c:oDdJ-
tions. 3132, 813S-a21'.·· 

. KilUstry of Labour-
Motion to reduce the De=aad-

Necessity of reducJna the 
DUJDber 01 houn oL work 
for miDen and other work-
ing undergrouud .frQJD e1Ibt 
to six hours -per day. ... 
2f99.-258O. 

WORltS. CONSTRUCTION 01'-
Demad(.) for Grant(.)-

Defence Servicea, E«ective-
Arm"1-
IIot1on to reduce the Demand--

Corruption aDd ...... m the 
purcbue of atores and ttl 
.. -. 2'f24. 2'12'1 __ 2, 
2810 -42. 290'7-2'1. 

YelLE CAKP-

Moticm fOr ~OUI'DIQellt re-
Firing on refugees at - (Dia-
"'~d). 1571-78. 

z 

ZAIDI, COL.-

Administration of Ev!lcuee Propert;y 
(Amendment) Bill-

1IoU0Il to cOllli4er u reported 
b7 Select Committee. ~ 
~tioD. of claUIIeL _ 

'f~, 72.f. . 
Demand(s) for Grant(s), It151-M-

Agric:ulture. 2315-20. 

MQIistry of Food and AIrica1-
ture-

Motion to reduce the DemaD4-
Failure to carry out the Grcnr 

More Food Sc:heQIe. 2111-
20. 

General policy relaijQJ to 
agriculture and food. Dl1-
10. 

General diacussiob on the GeDeral 
Budtet. 1'105-11. 

ZAMlNDARI-

Demand(s) tor Gnnt(.), 19_,,54-
PBPSU- . 

Land Revenue-

Motion to reduce the Demtpd..-

AboUtioD ot. _ ..... _ 
92, &8K-OTOI. 

rLOGICAL StJRWY-
DImaDd(s) tor Onat(.}, 19U-M-

8888,38'1" 
Demand(.) ·for Graru(.) GIll 

Account, 191i3-M. 1280. 
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CON TBN rs 
Vol= I-nth February to 6th March, 19'~ 

Wednesday, nth Febnwy, 1953-

Mem~Sworn o. 0, ., 0 • ° f I/_ .. 
Papers laid on the Tab1e-Presldent s Address • • . • • -.! _ 1-23(. 
Deaths of Slui Goparuwami Ayyanpr, Slui Nalini Ranjan Sarkar and " 

Shri V. I. Muni9WalDi Pi11ai • • • • • • • 24-28 > 

Pr.klay. 13th February, 19S3-
Leave of Absence • 
Papers laid on the Table-

President's Assent to Bills • • • • • • .' • 
Finance Commission's Report together with an Explanatory Memorandum 

showing the action taken thereon .'. . • • • 
Report of the Taritr Commission on the fair prices of Superphosphate for 

the period from 1St January to 15th August, 1952 . . . 
Ministry of Commerce and Industry Resolution No. 3-T/(1)52, dated 

22nd December, 1952 . . . • • • • • 
Statement under proviso to section 16(2) of the Tariff Commiaaion Act, 

1951 . . . . . . . • . • • 
Report of the Tariff Commission on the Ball Bearing. and Steel Balls 

Industry, 1952 . • . •. .,. 
Ministry of Commerce and IndUltty )loti.fication No. 18(4)-T.B./53, 

dated the 10th January, 1953. .. •.. 
Ministry of Conunerce and Industry Resolution No. 18(4)-T.B./S2, 

dated the 10th January 1953 
Motion on Addren by the Presidcnt-Not concluded 

Saturday, 14th February, 1953-

30-31 

31 

31 

31 

33 
32-116 

Leave of absence • • . . . • • • • • 117 
Khadi and other Handloom Industria (Deftlopment) Cess BiIl-Withdrawn 117-18 
Khadi and other Handloom IndUJtriea-Deve1opment (Additional Excise 

Duty on Cloth) BiIl-Introduced • . . • • • 118--19 
VoluntarY Surrender of Salaries (Exemption from Taxation) Amendment 

Bill-Introduced 119 
Food Adulteration Bill--

Presentation of Report of Select Committee • 119 
Tea Bill-

Presentation of Report of Select Committee • 119 

Estate DDt}' Bill-
Extension of time for presentation of Report of Se1ect Committee 

Business of rqe House • . 
Motion on Address by the Preaident_ 

Discussion on motion-Not c:oncluded 

AIoDday, 16th February, 1953-
Paper Laid on the Table-

Agr=nent between the Rajpramulth of Mysnre and the R.eserve Bank of 
India . . . . . . . 

Motion on Address by the President-Not concluded 

Tnesday, 17th February, 1953-
Papers Laid on the Table-

Statement r. Supplementary Demands for Gmots for 19~2-53 
Motion on Address by the President-

Discussion on motion-Not concluded 
279 L.S.D.-

217 
217-312 

313 

313-442 
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Wednesday, 18th February, 1953-

Motioa for Adjoummcnt- . 
Sudden cIosurr: of lDIUlIaDeIC minea in MYIOZC 

Leave of Absence • • • . • 
Motion on Address by the Pn:sident-Adopllld 
Railway Budget for 1953-54 . • . 
TraiDiDg and Employment Bill-Wuhdrawn 
Qilldren', Protection Bill-Withdrawn • 

1'lnmday, 19th February. 1953-
Demands for S~lementaryGrants for 19SZ-S3 
Appropriation Bill-Passed. • • . 

Pliday,· ~ February. 1953-
~ for AdjOUDllllCIl!-

Minimum Wqes Structure in Welt Benpl 
MnAFt from the Coanc:il of States 
Papcn laid on the Table-

(I) Cantonments (Ammdmmt) Bill. . 
(0) Live Stock lmponatIgn (Ameudraenc) Bill 

Reports of the Public Accounts Committee • 
Iadian Tariff (Amendment:) Bill-IllU'Oduced • • • • • 
Administration of Evacuee Property (Am:ndment) BiD-Put04 at aamlded 

Monday, 2314 February, 1953-
Motion,for Adjonnuncot-

Strite of mail van worken of the P. and T. Traaaport ScrvI.ce, Cal-
cutta • • 

Message from the Praidmt 
Leave of Absence . • . • • • 
Railway Budget-GeDcral DiIc:uIaion-Not cxmcIndcd 

Tuaday,24th February, 1953-
MotioD for Adjoumment-

Firing 00 Kolar Gold Fldd wortas •• . . . • 
Prac:ntation of the DemandI for Supplcmcnrvy GaDla [fOr 19"53-

RailwlIya • • • • • • 
Railway Budpt-Gcocnl Dianlakca-Not concluded 

WcdDesday, 25th .PebrIIarJ, 1m-
Messages from the CowJcil of Stata • • • 
Railway Budget-Geoenl DMcuuioD-Not coac:tI4Id 

PIIdaJ.27tb February, 1953-'-
Motion for Adjoumment-

Accident to Gaya-Mo,hulutai Pu.mpr •.•••• 
Meaaae from the Couudl of StalCI • • • • • • • 
Administration of Evacuoc Property (ArocndmMt) BiB-1Aid 00 the Table 

at retUr1Ied by the Co\mcI1 of SUItCI .tda _ ttneodment 
UDion Duties of E.sciae (DiI1ribaIioa) BiB-

IDtroduccd . . • • • • 
Hyderabu1 Paper Cwreocy Repealing BiU-

Introduced . .• •• 
RaiIwly Budaet-DanaadI for Granra. • • 

Demand No. I-Railway Board • 
Demand No. ,,-ordiDaty Workihg BxpeDlel-

Adminisnatioo. • • 
Demaad No. 6--Ordi 1U'J Yod:iDI £xpcDaet-
()peratiJla Staff • 

443 
443-44 
444-502 
502-23 
52)-44 
524 

609-12 
612 

612 
612 
612-13 
613 
613-736 

Jollt 
108I-1a 

Job 

lob 

r083 
1083-1136 
J083-U35 

x0ll3-u36 

lo8l-nJ6 
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Friday, 27th Feb\1lary. 19S3-contd. 
Presentation of the General Budget for 1953-.14 
Finance Bill-Introduced. ~ • . 

Monday, 2nd March, 1953-
Railway Budget-Demands for Grants. . 

Demand NO.3-Miscellaneous Expenditure 
Demand No. S-Ordinary Working Expenses-

Repairs and MaintellllIlCe . . • • • • 
Demand No. 7-Ordinary Working Expenses-Operation (Fuel) 
Demand No. 8-Ordinary Working Expenses-Operation other than 

Staff and Fuel . 
Demand No. 9-Ordinary Workini ExPens~~ 'Ez-

penses • • • • • • • • • • 
Demand No. 9A-Ordinary Working Expenses-Labour Welfare 
Demand No. Io-Payments to Indian States and Companies • 
Demand No. II-Appropriation to Depreciation Reserve Fund • 
Demand No. 12A-Open Line Works (Revenuer-Labour Welfare 
Demand No. I2B--Open Line Works (Revcnue)-Other than Labour 

Welfare . • • • • • . • 
Demand No. 13-Appropriation to Development Fund • • 
Demand No. 15~nstruction ef New Lines-CapitaI and Depm:iation 

Fund . . • • • • • 
Demand No. l6-Opcn Linc Works-Additions • 
Demand No. J7-Open Line Works-Replaocments • 
Demand No. J8-Open Line Works-Development Fund 
Demand No. 19-CapitDl Outlay on Vi2appatam Port 
Demand No. zo-Dividend payable to General Revenues 

Appropriati:>n (Railw~ys) Bill-Introduced 

Tuesday, 3rd March, 1953-

Motion f,'r Ad;ournment-
Visit of U.S. Destroyers to Calcutta. • • • • • • 

Papers laid on the Table-
Notifications making amendments to Cinematograph (Censorship) Rules, 

1951 . . . . . . . . . . . 
NotificatIons issued under the Requisitioning and Acquhition of Immov-

able Property Act, 1952 . 
Appropriation (Railways) Bill-Passed 
General Budget, 1953-5 ...... 

Demands for Grants on Account . . . 
Appropliation (Vote on Account) Bi1!-Intrcduocd . 
Appropriation ("Vote on Account) Bill-Passed '.' 
Demauds for Supplementary Grants for 1952-53-Railways 
Appropriation (Railways) NO.2 B!I'-Introduced. . 
Appropriation (Rai~ays) ~o'.? Bip-P8;Ssed. . 
Union Duties of EXCIse (DIstnbunon) Bil'-Passed 
Business of the House 

WedDCSday, 4th March, 1953-
Papers Laid on the Tab!e- . 

Notifications re Bilaspur Motor Vehicles Rules, 1951 
General Budget-General Discussicn-Not concluded 
Indian Tariff (Amendment) Bill-Passed as amended 

Eviction of some M.P.s from Windsor Plaoc 

'I1mnday, 5th March, 1953-
MotiOt's fOT AdjourT'mrnt- . 

Eviction of some M.P.s from Windsor Plaoc 
Suspension of the Constitution in PEPSU I 

Papers laid on the Table-
Proclamation re PBPSU. • . . • . 

Representation of the People (Amendment) Bill-IntrOduced 
Minimum WaRes (Amendment) Bil'-Tntroduced. . 
General Budget-General Discussior.-Not concluded 

f!riday, 6th March, 1953-
Death of Manhal StaliIl 

Coltmms. 

II37-62 
U62 

n63:-'n60 
1164-1257 

1247 
II64-12S8 

12S8 

1164-1258 
n64-1258 
n6S-12s8 
12S8 
12S9 

12S9 
1259 

II6S-1259 
1259 
12S9-60 . 
n65-1260-
1260 
n65-12lio 
1260 

1267 

1267-68 
1z68 

1268--92 
1292 
1292 
1293-1341 
1341 
1341-42 
1342-77 
1377-78 

1379 
1379-1433 
1433-48, 
1449-70 
1448-49 

J411-11 
1481 

1481-84 
1484 
1485 
1485-1566 
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CONTENTS 

Volume II--9th March to 2.8th Mar:h, '953 

Monday, 9th March, 1953-

Amm Jf three Members 
Mxilns for Adjournment-

Piring on Refugees at Yole Camp . ., 
Arrest of three Members . . 
Ban of processions in Delhi . . . 
Interference with rights of three Members . • • 
Lathi chlrge and tear gaas on public meeting in Bara Tuti 

D~th of Shri N.C. Chunder. . . . . • 
M!s;age from the CounCIl of States . . . . 
G~neral B<1dg~t-G.:neral Discussion-NQt concluded 

Taesday, 10m Marcl1, 1953-

Statement r. incicknt at Bara Tooti, Sadar Bazar . 
General Budget-General DilCUSSion-Not concluded 

Wcdnadar, nth Marcl1, 1953-

D~th of Professor K.T. Shah 
Menage from the Co~ of States . . . . . 
Personal Explanation by Sbri V. G. Deshpande . . . 
Sllaries and Allowances of Officers Qf Par6amem: BiD-introduced 
a"neral B~get-General Discussion-Not concluded 

Thunday, 12th March, 1953-

McnWn for Adjournment-
Arrest of certain penons • • • • • • • • 

General B~get-General Discussion-<XlllCluded . . . . 
Resolution T, President's Proclamation on PEPSU-Adopted as amended 

Pridar, 13th March, 1953-

Motion for Adjournment-

Colunuu 

1571-73 

1573-76 
1511-11'1 
1581-83 
1583-8. 
1$84-93 
1593 
IS94 . 

1594-16S4 

1771 
1771-72 
1773-77 
1777 

1777-1873 

1873-78 
1878-89 

1889-;-1978 

Detention of three M.P.' 1979-:""85 
Point of Privilege-

Detention of three M.P.! . . . . . . . . . 1985-86 
ExpWlCtion of a remark . . . . . . . . . 1986-91 

Indian Penal Code and the Code of Criminal Procedure (Amendment) Bill-
Motion to consider--Negatived 1992.-202.9 

Business of the House 2.030-33 
Muslim Wills Bill-

Referred to Select Committee 2.033--65 
Orphange Bill- . 

Discussion on motion to conSIder-Not concluded 2066-74 

Monday, 16th March, 1953-

Arrest of a Member' . . . 
Statement r' formation of Andhta State 
General Budget-Demands for Grants 

Demand No. 2.2.-Tribal Areal . 
Demand No. 2.3-Extcrnal Affairs 
Demand No. 24-ChandernagDI'C . . . . 
Demand NQ. 25-Miscdlaneoul &pcnditure under 

lemal Affain 

207S-76 
2.076-77 

2.077-:zr60 
2078-2160 
2078-216 

. . . . 2078-2160 
the MiDisrry of Ex-
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fauday, 17th Mardl. 1953-
Demands for Gram.-. . 

DemaGd Nu. u-Tribal Ana, . 
Demand No. 23-Extemal Allain 
Demand No. 24-Cbandcrnasore . . . . . . . . 
Demand No. 2s-Miscell'neous Expenditure under the MiDiau:J of &-

tema.t Allain . • . . . . . . . . 

Wednesday, IBth MarCh, 19S3-
Papers Laid 011 the Table-

Statement r. recommendations of Dearness AlJowaDI:e Q>mmjttce 
Statement,.. recommendations of Dcamea Allowance Q>mminec 
Govemment Premises (Eviction) ~t BW-lntrocIuced 

Demands for GrantS- . 
Demand No. 43-Miniatty of Food and Aaria&lnue 
Demand No. 44-Forat . . . . . . . • 
DemaDd No. 4S-AariaJlture . . . . • . . 
Demand No. 46-Civil VeteriJw:y Scrvic:eI. . • • . 
Demand No. 47-Mi.acdlane0Ul Department and Ezpeoctinue UDder the 

Ministry of Food and Aariadture. . . . . . . 
Demand No. 123--Capital Outlay on Forests • . • . . 
Demand No. 124-Purchases,offoodaraiDl. • . . . . 
Demand No. uS-other c.pital Outlay of the Ministry of Food and Api-

culnue • , -
-~-:::'-" Tbanday, 19th March, I9S3- --).-,-

Motion for Adjournment-
Hardships to the Coconut growers of the Wettem Coat cllndia 

Case against Shri Banani Pruad Sinha, M.P. . 
Leave of AbIencc •.•.••• 
Papers I)lid on the Table-

Damodar Valley Corporation Budcet Batimata for 1"3-" 
General Budget-Demands for GtauD-

Demand No. 43-Miniatry cl Food and Aariadnue • 
Demand No. 44-Forcst . . . 
Demand No. 4S-~ . . 
Demand No. 46-Cavil Veterinary Services. . . . . . 
Demand No. 47-Miscellaneous Depanments and Elrpenditure under the 

MinisJry of Food and Agriculture. • . . • • . 
Demand No. I23-CapitaJ Outlay on Foresu . . . . . 
Demand No. 124-Purchaaes of Food8raiDt. . . . . . 
Demand No. 12!--Other Capital Oudi., of the -MiDlauy of Food and Ald-

• culture • . . •• . 
Demand No. 17-Minisay of HducItion 
Demand No. IB-ArchacolosY . . • " 
Demand No. 19---0thtr Scientific Dcpan:mana 
Demand No. 2O-Education : . . . . • _ • 
Demand No. %t-Misc:e1laneOUl Deparuneuts and Expenditure under the 

MinistrY of E ~tjO:l. • • • • • • 
D>!IlUnd .'io. I LS-CJpiual O.Jtlay of the Ministry of Education 

JIdIIaJ, 20th March, 1953-
I ,emands for Gnats-

Demand No. 17-Ministry of Education 
Demand No. IS-Archaeology . • . 
Demand No. 19-Other Sclcutific Departments 

2161-%2,a 
2161-2251 
2161-2252 
2161-22sa 

:nISI-22S2 

22'3 
US3'-'S 
US, 

2356-2344 
2256-2344 
uS6-2344 
uS6-2344 
2257-2344 
22,57-2344 
2257-2344 

2257-2344 

2345-46 
2346-4' 
2347 

2341 

2~U 
2348-81 
2W!-89 
2 34&--89 

2348-89 
234B-89 
234B---8e 

2348---90 
2391-.156 
2391-24" 
2391-24~6 
2393-24" 
%]92-24,6 
239%-24S6 

Demand No. :zo-Educatioa • . • • • • • • 
Demand No. 21-MisceUancou. Departmenta and &pendltun: \Indcr the 

Mini.Iay ofBducatioa. . . . . . • • • '2457~ 
Demand No. IlS-capital Outlay of the MiDistry of Bducatioo • • 3457-9a 
Demand No. 6,5--Mini1try of Labour. • . • . • . 3492-251' 
Demand No. 66-Chief IupcctOr of MiDIS. • • • • . 34~a51t 
Demand No. 67-MilcetJaneou.t Departme.asa aDd I!.&peDdiauc uDder the 

Minittry of Labour . • • . . . 2.493-2S81 
Demand No. 68-Employment Eyche'll" aDd Raemcmem 3493-aSlr 
Demand No. ~Yil Dcff:nce. • . . • 2493-2sb 
Demand No. 131---capital Outlay of dIe.MiDhtrJ of Labour ~-a,b 

BaIiDaI of rhe HollIe. - - '" aJh 



Saturday, 211t MIl.h, 19jJ -
Air Corporations BiIl-lnuoduced 
Demands for G,ants. . . . . . 

Demand No. 8s-Ministry of Rehabilitation . 
Demand No. 86-Bxpenditure on Displaced Persons. . . . 
Demand No. 87-Miscc:UaDcous Expenditure under the Millistry of Re-

habilitation . . . . . . . • . • . 
Demand No. 134-<:apital Outla1 of the MinIStry of Rehabilitation 

Tuesday, 24th March, 1953-
LHve of Ab!IC~ • • 

Papers Laid on the Table-
Notifications issued under the Central Excises and Salt Ac:t. 1944 

Genera'l Budgct-Demar.ds for Grarts. • • . . 
Demand No. u-Ministry of Defence . . 
Demand No. la-Defence Services, Effective-Army 
Demand No. 13-Dcfcm:c Services, Bffective-Navy 
Demand No. 14-Defcnc:e Se"ices, BlfectiVll-AiI Force • 
Demand No. IS-Defence Se~, Non-EffectIve Cha!Ft. 
Demand No. 16-Miscellaneous Ezpcndiwre under thc'Ministry of 

Defence . . . . . . . . . 
Demand No. I 14-Defcnce Capital Outlay 

Wednesday, 2~th March, 1953 
Statement,.. Formation of Andhra State 
S~ Report of Public Accounts Committee. • • • • • 
Pt:pcrs Laid on the Table-

keport of MI. Jusili:e Wmchoo on formation of Andhra State • . 
(i) Development Council. Procedural Rulel ; (ia) Tariff Commission 

Report rc. Meta-Aminophenol and Government Resolution there-
on .•. . . . . . 

Annual Report of Damodar Valley Corporation . . 
Presentlltion of PBPSU Budget for 1953-54· . . . 
Supplementary DemRllds for Grants for I95Z-53-PEPSU 
Suppltmcntary Demand. for Grants for 19S2-53 
Demands for Granu-. . . . . . 

Demand No. u-Mim'ltry ofDcfeDcc . . 
Demand No. l2-Dd'ence Services, E1fective-Army . 
Demand No. 13-Defcnce Services, Effective-Navy . 
Demand No. I4-Defcnce Se~s. Effective-Air F"lce • • 
Demand No. IS-Defence Se"lces, Non-Effective Chp.lges. • 
Demand No. 16-Misccllaneous Expenditure undcr the Ministry (If De-

fenee ..••.. 
Demand No. 1 14-Dlfence Capital Outlay 

Motion,.. detention of three Members and Othen 
Di&CllSlion ,.. siIUation in Jammu . • . ." 

~unday, 26th March, 1953 

Coir Industry Bill-Introduced 
Dl:mands for Grantf- . • • 

Demand No. I I-Ministry of Defence . • 
Demand No. la-Defence Services, EJfectIVc-Army 
Demand No. I3-Defence Services, Efrtct!v_N~vy. • • 
Demand No. t4-Defcnce ~ices, Effectl~r Force . • 
Demand No. Is-Defence Services, Non-Effectlvc Char8C~. . 
Demand No. I6-Misccllaneoul Expenditure under the MiDistry of 

• 

Dderce • • • " • • • • • 
Demand No. I I4-Defence Capital Outlay . • • • 

'SupplementarY Demands for Grrnta-PEPSU • . • 
Plliala and East Punjab States Union Appropriation Bil1-PaSlCd 
Demands for Grants on Acc;ourt-PBPSU. . . . " 
PatiIIa IDd But Punjab SUlCI UDioo Appropriation (Vote 011 Aa:ouat) 
sm-~' .... 

AppropriIdDD (NO.2) Bill-Puled . • • • • • . 
,MiniDistration of Bvacuee Propcttf (Amendment) BiU-Amendmcnt made 

ltv tbe Council of SMtes iD the Blll qrced • . . • . . 

2S83 
2583-2716 
25&4-2711 
2584-2715 

2584-271' 
25B4-27U~ 

2717 

2718 
2718-280& 
2718-21102 
2718-211oa 
2719-2802 
2719-2802 
27I9-2Bft 

2719-2802 
2719-G80Z 

28011-09 
2 809 
2309-10 
2810 
2810 
2810-42 
28I~ 
281C>--4Z 
28100-4% 
~lo-.42 
28Io--.p 

281<>--42 
28100-4% 
2842--64 
2864~906 

29D7 
2907-29 
2907-28 
2907-28 
2901-:28 
2~28 
2907-21 

29D7-2I 
2907-29 
2929-70 
2970-72 
2972-3DJa 

3D~3 
3033-15 

3035-31 
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Friday, 2.7th March, 19S3-

Leave of Absence ........ . 
Pa~ Laid on the Tabk-

Keport relating to the purchase of sleepers for the Hiraltud Dam Project 
Statement containmg tbe decisions of the GoverrmeJlt of India on the 

recommendations made by the: Public AccountS Committee in their 
Sixth Report on Hiraltud Dam Project 

Demands for Grants . . . • . • • . . 
Demand No. 38-Miscellaoeous Depanments and Expenditure under the 

Ministry of Finance . • • • • • • • . 
Demand No. 61-Mjpistry of Irri(Zlltion and Pawn . . . . 

~d No. 62-Irri88. tlon (including Workirg Expenses), Naviption, 
bankment and DninlIge Work~ (met from Rcvcr.ae) .. . . 

maud No. 63-Multipurpote River Schemes. . . . . 

~and No. 64-M!!IOi;Uaneous Departmems and Expenditure under 
he Ministry of Irngation and Power . • • . . . 

No. 129-Capital 0Ud.ay aD Multipurpoee JUver Sc:bemeI . 
Demand No. lJO-Otber Capital Outlay of the Mini,try of Irription ard 

Po_r . . . 
. Imports of copra and coconut oll 

Saturdaj'. aBtb March, 1953-

Prper laid on the Tabk-
Statement re firing in Kolar Gold Fields. . 

Hyderabad Papc:r Currency kpeaJ.ing Bil~Witbdn;wn 
Demand. for Grants. • • . • • • • • . 

Demand No: S-Miniltry of Commuricationa . . . . . 
Demmd No.6-Indian Posts and Te\qJl'llpha Department (u:cJvdJTg 

Wortmg BspenIlCS) " • • • • • . • . 
Demand No. i-MeteOro1ogy. • . . 
Demaad No. S--Oveneas Communication. Service . • 
Demand No.9-Aviation • • • • • • • • 
Demand No. Ic-Miscellmeous J)epanmeml and ExpenQitult' urdu 

the MinistlY of ComlJlllcic:ations. . . . • . 
Demand NO.1 I l-Capiul Out.ayon Indie PostS and Telegraphs (lliot 

met from R.evenllt') • • • • • • • . • 
Demand No. n;-Capital Outlay on Civil Aviation. . . . 
Demand No. 113-otber Capital 0trtIay. ohhe Miniuty of Cr;mmul'lica-. 

tions ..•. 
J,Lssages florn the Council of S18tu . . . . • . 
Jlyderabad Coinqe and Peper Currency ( MiKdlancmu Provisioll') Bill-

Laid on the Table as paned by Council of States . . . 

3045 
3040-3107 
3041-3106 
3041-3106 

3041-3106 
3041-3'07 

3042-3107 
3042-3IC1 

30~3I07 
3107-20 

3U I-U 
3123- 2.4 
31204-JUI 
312.4-3219> 

312..4-3230 
312.4-~ 
3US-p30 
3IZS-plO 

31%5-3UO 

3125-3221. 
3125-32.21: 

31~322. 
3221-2.2 

3222. 
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CON'J'JiIITS 

VOlulD' III-30th March, to :nst April, 195! 

Monday, 30th March, 1953 

Demimd. for Grants. • . . . 
Demard No. S2-Minist~ of Home Affairs 
Deml\J!d No. 53-Cabinet . . . 
Demard No. 54-Delhi • 
Demand No. 55-Police 
Demand No. S6-Census . . . . . . . . 
Demand No. 57-MlscelJ8lleOU$ Depanments and Expenditure under the 

Ministry of Home Affairs . .' . . . . . . 
Demand No. 58-Andaman and Nicobar Islards . . 
Demand No. I2']-Capital Outlay of the Minisny of Home Affairs 
Demand No. 88-Ministry of States. . . . . 
Demand No. 89-Privy Purses and Allowances of Indian Rulers 
Demand No. 9O-Kutch . 
Demand No. 91-Bilaspur 
Demand No. 9~ur . . 
Demand No, 93-Tripura . . 
Demand No. 94-Relaoons with Statn ...,. 
Demand No. 95-Mi~lIaneoul Expenditure undC'r the Ministry of Stalet 
Demand No. 135-Capital Outlay of the Ministry of States. . . 

Hyderabad Coina(re and Paper Currency (Miscellaneous Provisions) Bill-
Discussion on motion to consider al passed by the Council of States-:tot 
concluded 

TUelday, 3m March, '953-

• Pipers Laid on the Tabk-
Agreements in respect of the proprietary rights over atomic minerals 

Estate Duty Bill-Repon of Select Commmfe pre8CIlted ' . 
Hyderabad Coinage and Paper Currency (Miscellaneous ProvisiOl:s) Bill-

Pused. . . " 
Dcml\J!ds for Grants. . . . . 

Demand No. 52-Ministry of Home Affairs 
Demand No. S3-Cabinet 
Demand No. 54-Delhi . 
Demand No. 5!-Police. . 
Demand No. 5~-censU$ . . . . . . . . 
Demand No. 51-Miscellaneous Depanmenrs and Expenditure -urcer t!-e 

MInistry of Home Affaus. . . . . . . . 
Demand No. sE-.'\ndaman and Nlcobar Islands . . . . 
Demand No. 127-Capital Outlay of the Ministry of Home Affairs 
Demand No. 8~-MinistrY of States. . . . . . 
Demand No. 89-Privy Purses and Allowances of Incian Rukrs 
Drmand No. 9C)-Kutch 
Demar.d No. 91-BiJaspur 
Demand No. 92-Manipur 
Demand No. 93-Tripura . . 
Demand No. 94-Rdations with States... . ' .'. . . 
Demand No. 95-Misccllaneous Expenaltu~e .under the Mnmtry of States 
Demand No. 1 33-Copital Outlay of the MlfuS£TY of States . . 

Wednesday, 1St April, 1953-

Demonds for Grar.t8. . . . . . . . . 
Demand No. lo:;.-MinistIy cfWOIkr, HOUHI~g &I'd Supply. 
Demand No. 103-5upplies . . 
Demand No. 104-0ther Civil Works 
Demand No. lOs-Stationery and Prindng 

3~23-331g. 
3224-3318: 
3224-3318: 
3224-33 I S. 
3225-33111 
3225-3318-

3225-3318-
3~:Z5-3;118. 
3225-3311t. 
3226-3318-
3226-33111 
3226-3318-
3226-331S. 
3226-3318 
3226-3318-
3227-3318-
3227-3318 
3227-331 8-

333 1 
3331 

3331-35 
"3335-343%= 
333S-342S. 
3335-3429 
3335-3429-
:;:t3~-3!Z9-
3335-)42~ 

3335-)429-
3335-3429-
3335-3430 
3335-3430 
3335-3430 
333S-3·~30 
3335-3430 
3335-3430 
3335-3431 
3335-3431 
3335-343% 
3335-3432 

3433-l 517 
3433--"3516-
:.433-3516-
3414-3516-
3434-3516-



(ii) 

Wedneaday, 1St April, 19S3-co11td. 
D~mlnd No. l06-'Mio;ccllaneous Departments and ExpeDdhurc Iln;\er 

the MinIStry of Worb, HouslIlg tDd SUPl'ly . 
Demand No. 139-New Delhi Capital Outlay . 
D~mand N,). 14C-ClpilSI Outlay on Buildings. . . . . 
Demal'd No. 141-Other Cipital Outlay of the MinistrY oC Works, Hous-

ing and Supply 
Prices of Jute 

T.hllnday, 2nd April, 1953 
Death of Shri Asaf Ali . . 
Dea'h· C Shri Jamulapur Kcsava Rao 
FIIWICe IliI'-

Petition received • . • • • • . . 
Vindhya Pradesh Legislative A5SCDlbly (Prevention of Disqualification) 

Bill-Introduced . . • • • • • • • 
Blection to Committees-

(a) National Food and Agricultural Orpnisation Liaison CoauniUee 
(ia) Indian Central Oilseed Committee 
(iii) Indian Central Coconut Committee 

Demands for G!'IDts. . . . • . • 
Demand No. t-MiDiatry of Commen:r: and IDduatry • 
Demand NO.2-Industries. . . . . . 
Demand No. 3-CDmmen:ial Intelligoence and Statistics . • . 
Demand No. 4-MiJce11ancous Departments and &pendfblre wader the 

Ministry of Commerce and InduStry '. . • • • • 
Demand No. uo-Capital Outlay of the MiDittry of Commerce aDd • 

Industry 
-$aturday, 4th April, 19~3-

Leave oC Absence . 
Demands for GtlDts. • . • • • 

Demand No. I-Ministry of Commerce and Industry 

g:~~: ~ In~ aDd sUtistics· : : .: 
Demand No. 4-Miscellaneoos Departments and ExpeDditure UDder the 

Ministry of Cammerce mel Industry. .•. . • • 
Demand No. uo-Capital Outlay of the ~ of Comme:n:c aDd 

Industry 

Khadi and other HaDdJoom Industries Devdopmc:nt (AdditionaJ..-.. 
. Duty OIl Cloth) BiIl-DiIc:uaion on motion to amdidcr_Not COG-
eluded • 

4MoiDcIay, 6th April, 19S3-
PatWa and Past Punjab States UDioc I,qitJature ~tiao of Powen) 

Bill-Introduced . • . . . • • • • • 
Demands for GnntI. . • • 

Demand No. z6-MiDistry of PiDIDce 
Demand No. 27-Cu1tomi . • 
Danand No. 28-UDion EsdIe Duda • • • . 
Demand No. 29-TUell on Inc.ome iDcludiDa Corpoation Tax 
Demand No. 3O-Opium ••••••• 
Demad No. 31-8tamp1 • . . • . • • • 
Demmd No. 32-PaymenU to other Governments, DepanmcDta, etc. 011 

account of the MminiJtratlon of A3mc'1 Subjec:tl aDd M ........ of 
Treasuriell. . . . . . . . • •.• 

Demand No. 33-Audit . 
Demand Nfl. 34--curreocy • • • • 
Demand No. 3S-Mint • • • • • 
Demand No. 36-Territorial and Politial Peusioat • 
Demand No. 37-8uperannuationADowanc:es lind PCIIIianI 
Demand No. 39---G!'IDta-iIHid to Sta1a. • • • • 
Demand No. 4O-Mivel}ancoom Adj\lltrnmts between the UDion IDd 

Suu Govcmmems . . . • 
Demand No. 41-EstnordfDary Payments 
DcmInd No • .p-Pre-partitioD Payments - • • • • 
Danand No. J I6-CapiW Outlay on the IDdia Seeurity Pm. 
DeaYmd No. IJ7-CaPital Outlay on CurraIcy. • • 

3434-35 16 
3434-3517 
?43~-3517 

3435-35 T7 
351;-3518 

3529-33 
35.13 . 

3533 

3534 

3534 
3S35 
3535 
3536-3618 
3536-3618/ 
3536-3618 
3537-3618 

3531-3618 

3537-3618 

3619 
361~ 
362~3 
)6»-63 
3620-64 
36»-64 
3fzo-454 



(ill) 

Mooda)', 6th April, I953-<m1td. 
Demand No. I IS-Capital Outlay on Mints 
Demand No. 119-Commuled Value of Pensions . . . 
Demand No. 120-Payments to Retrenched Personnel . . 
Demand No. 12 I-Other Capital Outlay of the Ministry of Finance . 
Demand No. 122-Loans and.Advances by the Central Government . 
Demand No. 38-MiscellaneoUl Departments and expenditure under the 

Ministry of Finance 

Tuesday, 7th April. 1953-

Finance Bill-Presentation of Report of Select Committee 
Demands for Grant. . . . . 

Demand No. 26-MinislIy of Finance . 
Demand No. 27-Cusroms. . 
D:mand No. 28-Union Excise Duties . . . . 
Derr .. al1d 1--:0. 29-Taxes on Income including Corporation Tax 
n'r'~r(\ No. 3C'--Cp:\'m . . . . . . 
Demand No. 31-Stsmps ....... . 
Demand No. 32-Payment~ to other Governments, Departments, etc. on 

account of the Administration of Agency Subjects and Management of 
Treasuries. . 

Demand No. 33-Audit . . 
Demand No. 34-Currency . 
Demend No. 35-Mint . . . . 
Demand No. 36-Terrltorial and Political Pensions . 
Demand No. 37-SuperannuBlion Allowances and Pensions . . . 
Demand No. 38-Miscellaneoul Departments and EXpenditure under the 

Ministry of Finance . . . 
Demand No. 39-Grants-in.aid to States . . • . . 
Demand No. 40-Miscellaneous Adjustments between the Union and States 

Governments. .. 
Demand NO.4 I-ExtraordiDBIY Payments . . . 
Demand No. 42-Pre-partition Payments . . . 
Demand No. Il6-Capital Outlay on the India Security Prtss 
Demand No. I17-Capital Outlay on Currency 
Demand No. J IS--Capital Outlay on Mints. . 
Demand No. lI~ornmuted Value of Pensions . 
Demand No. 120-Payment8 to ~etrenched Personnel . • 
Demand No. 12 I-Other Capital Outlay of the Ministry of Finance 
Demand No. 122-10ans and Advances by the Central Government 
Demand No. 48-Ministry of Heahh 
Demand No. 49-Medical Services . . 
Demand No. 50-Public Health. . . . . . • . 
Demand No. 51-Miscellaneous Expenditure under the ~nistrY of Health 
Demand No. 59-Ministry of Information and BroadcastlDg 
Dell'!and No. 6o-Broadcasting. . . . . 
Demand No. 7o-Ministry of Law . 
Demand No. 7 I-Administration of Justice. . . . . 
Demand No. 72-Ministry of Natural Resources and Scientific RCSearch 
Demand No. 73-Survey of India . . • . . . 
Demand No. 74-Botanical Survey 
Dc:tnand No. 75-Zoological Survey 
Demand No. 76-Geological Survey 
Demand No. 77-Minet . . 
Demand No. 78-Scientific Research . . • . . . . 
Demand No. 79-Miscellaneoul Departments and Expenditure under the 

Ministry of Natural Resources and Scientific Research . . . 
Demand No. 8o-Department of Parliamentary A1!airs 
Demand No. 8 I-Ministry oC Production . . 
Demand No. 82--Salt ....... . 
Demand No. 83-0ther Organisations under the Ministry ,!f Produc:tion . 
Demand No. 84-Miscellaneous Departments and Expenditure under the 

Ministry of Production . . . . . • . • 
Demand No. 96-Ministry of Transport 
Demand No. 97-Ports and Pilotage.. . 
Demand No. 98-Lighthouses ~d Lightships 
Demand No' 99-Central Road Fund. . . . . 
Demand No. loo-:CommuniCations (including National Highways) 

Columns 

3709--94 
37 1Cl--94 
371Q--94 
37 1<>-94 

37ICl--94 

3710-94 

3795 
3795-3879 
3795-3868 
3795-3868 
3795-3869 
3795-3869 
3795-3869 
3795-3869 

3795-3869 
3795-3870 
3795-3870 
3795-3870 
3795-3870 
3795-3870 

3795-3870 
3795-3871 

3795-387 1 
3795-3871 
3795-387 1 
3795~3871 
3795-3871 
3795-3872 
3795-3117% 
a795-387'z 
3795-387% 
3795-3872 
3868,3872 
3868,3873 
3868,3873 
3868,3873 
3868,3873 
3868,3873 
3868,3873 
3868,3874 
3868,3874 
3868, 3874 
3868,3874 
3868,3814 
3868,3874 
3868,3875 
3868,387S 

3868.3875 
3668, 387S 
3868,387S 
3868, 387~ 
3868.3876 

3868,3876 
38611, 3~76 
3868,3876 
3868,387' 
3868,3876 
3f.68.3877 



(iv) 

TlIaday. 7th April, 1953~ 
Demand No. lOl-Miscellaneous EXpenjiture under the Mioistry of Trana-

port ••• 
Demand No. l07-ParUament . • . . . . . • 
Demand No. 108-Mlsc:ellaneou. Bspenditure under the Parlilll1ent Secre-

tariat .••.•.• 
Demand No. l09--Seaetariat of the Vice-President . 
Demand No. U6-CapitaI Outlay of the Ministry of Health 
Demand No. I28-Capital Outlay on Broadcasting . • . . 
Demand No. 132-<)ther Capital Outlay of the Ministry of Natural Re-

sources and Scientific Research . . . • . . . 
Demand No. 133-Q1pital Outlay of the Ministry of Produaion 
Demand No. 136-Capitai Outlay on Ports. . • . . 
Demaud No. 137-Capltal Outlay on Roads •• • . 
Demand No. 138-Orher gapital Outlay of the Ministry of Transport 

Appropriation (NO.3) Bill-Introduced. • • . . . 

Wednesday. 8th April. 1953-
Khadi anj other H.1.111aJID Industries D..-vc1OPlDetlt (Additioul Bltcisc: Duty 

. on Ooth) BiU-DilClmion on motion to contider-Not cODcIuded • 
Appropriation (No.,3) BiU-Paswed 

Tbunday.9th April. 1953-

Business of the House-Houri of smina 3967. 3968-10 
J..eave of Absence . • . • • • • •. 3867-68 
Papers laid on the Table- . . • • • . . . 

Appropriation Account. of the DeCeace Services for the yar IM9-50 3970 
CommerciaJ Appendix to the Appropriuion A.ccoums of the Defenee Ser-

vieet for the year 1949-~0 and the Audit Repon thereon. • 3970 
Audit Report. Defence Servic:eI. I" 1 3970 
Election to Committees . . 3970-'11 

Indian Central Oil Secch Committee . . . • • . • 3910-'71 
National Food and A&ric:ulture Orpoisatioo Liai.on Cotmnittee . . 3971 

Khadi and other Handloom Industries De'teloplDent (Additional Excise Duty 
on Ooth) BfB-Pased . 3911-40S4 

Friday. loth April, 1953-
Election to Commitree-Indian Centr1IJ Cocomu Committee . • • 

IDdustries (Development and ResuJation) Amendment BiD, 19$2-With-
drawn . • . . . . .'. • . 

Industries (Deyelopment and Regularioo) Amendment BiD-Introduced 
Resolution ,.-

Investigation into Wealth and Property of Gmernment Ofticen-Nep-. 
tived Safquarding of National Secutlty RuJes-DilCUssion 1101 conc:Iuded • 

£an Pakinan Refugee Wotnen'. Home at CInmar . . . • . 
Musaac from the Council of Statet. . . . . . . . 
ScheduJed Areas (Astimilation of l aWl) Bill and Tra_Cochin Hith 

Coun (Amendment) Bill, as paped by the Council of States-Laid OD the 
Table 

Tuesday, 14th April, 19'3-
Paper laid on the Table -

Central &cise Notification No.8, dated 211t February, 1953 
Elecrion to Conu:nittee-

National Food and Agriculmre Orpnilation Liaison Committee 
Sea Customs (Amendment) Bill - Introduced . . • 
Finance BiU-DilClnsion on motion to comider-Not concluded • 
Central Excites and Salt (Amendment) Bill-Introduced 

lVedDeIday, ISth Aprlt.195)-

40,6-4106 
4 10'-37 
4J37-S3 
4 IS3-S4 

MCIIAgC from the Council of Statea • . • . ., 4241 
ComptrOller and Auditor-General (ConditiODJ of Service) BiU-Jntroduced .. 241-4142 
Finance BiD and Central Excises and Salt (Amendment) BiU-Discuaeion 

on motiOD!l to consider-Notconc:1uded 4242-4-308 
Nttioaal §mall Savings Sc:heme 4308-18 



bunciar. 16J:b April. 1'53-

Death ofSbri T.S. Sanbra Ai181' • • • • . . • • 
FIDIIDCe Bill IUd Central &ciIes and Salt (Ameadment) BiD-Motiaa, to 

c:onsidcr-Adopred 

t'ridllJ. 17th April. 1'53-
BuIlD ... of the HouR • 
MeslqC frorn the CounQI of Statel 
RaoIutioD rw-

Saf'e!Pl8rdilll of National- Security Rulea-Nqatived 
Lqillation on UDtoucbabillty- Adopted, .. amaaded 

S8l1Uday, 18th April. IPS3-

Pinanc:c Bill-Palled, atlUJleDded. • • 
Central &cises and Salt (AlDeDdment) Bill-Paned 
Detention of two Mernbers 

Moaday, 20th April, I9S3-

Motion for Adjoununent-
Police firing in Hubli 

Leave of Absence . . . 
Pa~. Laid on the Table-. . 

Ministry of Labour Noti1icatioDi 
Ministry of Transport Noti1icatiooa 

EJection to Committee-
Indian Central Tobacco Committee . . • . • • 

Air Corporations Bill- . 
DitauaioD OD motion to refer to Select Committee--Not CXlncludcd • 

e. ay, 21st April, 19S3-

Messa. from the Council of States . . . . . . . . 
Ancient and HiStorical Monuments and ArchaeoJosicaI Sites and Remaina 

(Declaration of National ImJ?Ol!8!la:) Amendment Bill-Laid on the 
Table a. palled by the Council of States . . . . . . 

R.epealiDa and Amendinl Bill-Laid on the Table at paned by the OounciJ 
of StalCI. • ., . . . . . • • . • 

Papers Laid on the Table -

~ent between Rajprlmukh of Hyderabad and ~ Bank of 
India . . • . . . . • • . • 

Notification. under section II of Salaries and Allowances of Minilten 
Act, 1952 • • • • 

Air Corporations Bill-Petition praentcd. . 
Air CorporationI Bill-Referred to SeJect Committee 

4415-1, 
441, 

4419-5' 
4459-4J04 

450S-4610 
4610--28 
462z-~ 

¢25-~ 
4636 ...... ' 

462' 
4621 

462~ 

4629-471a 

47IS 

4711-14 

471'-14 

4714 

4714 
4714 

471S-4804 
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CONTENTS 
Volume IV-z2nd April to nth May, 1953 

Wcdneeday, und April, 1953-

Leave of Absence. . . . . . . . . . . 4805-06 
Indusaies (Development and Regulation) Amendment Bill-Refetted to Se-

lect Committee. . . . . . . . . . . 4806-92 

Thunday, 23rd April, 1953-

Motion for Adjournment-
Strike at the Hindustan Shipyard, Visakhapatnam. . . • . 4893-98 

Indian, Income-tax (Amendment) Bill-Motion to consider as reported by 
Select Committee-not concluded . 4898-4980 

Priday, 14th April, 1953-

Statement r. Labour Dispute at the Hindustan Shipyard, Visakhapatnam 
Orphanage Bill-Diacussion on motion to ooDsider-Not concluded . 
Message from the Council of States . ' . 
Allotment of time for Private Members' Legislation 
Pood Scarcity in Rajasthan 

~ 

Saturday, 25th April, 1953-

Indian Income-tax (Amendment) Bill ~Pa8Sed as amended 
Cinematograph (Amendment) Bill-Passed as amended 
Scheduled Areas (Assimilation of Laws) Bill-Passed . 
Indian Lighthouse (Amendment) Bill-Passed 

AIoDday, 27th April, 1953-

Panel of Chairmen 

Papers Laid on the Table-
Report of Expert Committee (Excise) 

Motion for Adjournment . . 
Business of the House. . . . . . . . 
Indian Merchant Shipping (Amendment) Bill-Passed as amended . . 
Salaries and Allowances of Officers of Parliament Bill-Discussion on motion 

4981-82 
4982-5066 

5066-61 
5067-68 

5068-5080 

5081-5120 
5120-38 
5138-39 
5139-49 

5151 

SIS I 
SIS2 

SISZ-53 
51S3--69 

to consider-Not concluded. . . . . " SI69-S2II 
Renewed'International Wheat Agreenxent--Discussion concluded . S2rI-S232 

Juesday, 28th April, 1953--

Message from the Council of States . . . . . .. 5233 
Calcutta High Court (Extension of Jurisdiction) Bill--Laid on the Table, 

as ~sscd by the Council of States . . . . 5233 
Salaries and Allowances of Officers of Parliament Bill-Passed . . 5233-5320 
Comptroller and Auditor-General (Conditions of Service) Bill-Discussion 

on motion to consider-Not concluded 5~o-24 

Wednesday, 29th April, 1953-

Air Corporations Bill-

Report of Committee on Petitions presented 5~S 

Paper Laid on the Table-
Reserve and Auxiliary Air Forces Act Rules. . . . .. S~S 

Industries (Development and Regulation) Amendment Bill-Report of.Select 
Committee presented . . . . . . . •. S~5 

Comptroller and Auditor-General (Conditions of Service) Bifi-Passed as 
amended. . . . . . . . . '. . . 5325-91 

patiala and East Punjab States Union Legislature CDcJccatiou ot Po .... ers' Bill 
-MotiOil to ~onsider-Not ;oncillded . 5399-54OC 



Thunda,.. 30th April, 1953-

Lene of Absence • 

(Ii) 

,J3IIM;tiaO. to Committee • • • • • 
Paper Laid on the Table- _ 

Budget Statement of Delhi Swe Elec:trici.ty Board 
Air Corporations Bill-

Plesentatioo of Report of Select Committee • • • • • 
PatiaJa and But Punjab Stata Union T " s1ature (Ddcption of Powen) 

BilI-Passed as amended 

Priday. lit May, 1953-

Mcsage from the Council of States 
MOIion for Adjournmem . . • • • 
Papen Laid on the Table-

Notification amending Coal Mine& Rescue Rules • 
PAP.S.U. Budset--General Dilcu$sion-Not concluded 

Law Mioiste:n Speech r, Speaker's Certificate on IDdlaD Income-till 
(Amendment) Bill • 

Satmda1.:mel May, 1953-

PBPSU Budget-General Ditcuasion-CoDcuded 
Penaaal esplaDation by Sardar Lal Singh 
Air Corporatioas BIB-Petitions presented 
Statement ,. accident to Naini Tal &press 
Demands for Granu-P.E.P.S.U. • • • . • 
PaliaIa and Bast Punjab States Union Appropriation (NO.2) Bill-

Passed. . . . . . . • . . • . 
Ta Bill-DUcutaioo on motion to c:oaaider, as reported by Sekct Committee 

-Not CXIIIcludcd ••••••••• 

Monday. 4th May, 1953-
Papers Laid on the Table-

~videoce r. IndWltl:'iea (Development and Rqu1ation) Amendment BW • 
IDdnsaics ~ and Regulation) Amendment Bill-Dilcuaai01l 

on motIOD to CODSider, as lq)Oned by the Select CO'lmdnee Coaclud-
ed • • • . • 

Meaqea from the Council of States 

Tuesday, 5th May, 19S3-
IDdlUtrieI (Development and ReauJation) AmendmeQt BiI1-PUICd 

as amended. • . • . . • • • 
Tea BlB-DiIcussion on motion to consider-Not concluded ' 

Wednesday, 6th May. 19S3-
Death of Sbri ShaOJUllkbam Cbetty 
Leave of Absence • . • • ., ., 
MasIgI: from the Council of States . . . . . . . 
Statement re Law Minister's Soeech r. Speaker's CertHk:lte on IIIdian 

Income-tax (Amendment) Bitt . • . . . . 
Air Corporations Blll-Di&cussion on motion to contider, as reported by 

Sdcc:t Committee-Not concluded 
Disc;uaion OQ Coir Industry 
BuIiDeP of the House 

Tlmnday, 7th May, I9S3-

Statanmt by Dr. N. B.1OJate . 
Air r-tions Bill-
~ of dauael-Not c:oacluded 

Air Corporations Bill-
Report of Committee OD Petitions-Presented . 
~D reprding te8tr:ic:tioDl on TI1Ide with China 

5511 
5111-'0 

5SD 
S513-43. 
S556--S610 

5543-" 

57!5 

SI?9 = 5881-17 
,887-5914 
S9~ 596 
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CORRIGENDA 
to 

the ParIiIlmentaty Debates (Pan II-Proceedings other than Questions and Answers), 4th 
SeseIon of the House of the People. 
In Volume VI;"" 

I. No. l, dated yd August, 19S3. 
(i) pqe (lID, Col. t, line 3,for the word • Monon', rrad' Mobcn'. 
(it) Paac (V), Col. n, line 39,Jor the word' Jingam' nad' Lingam'. 
(m) Paac (VI), Col. 32., line 16, for the word' Mishra' rlad' Misra'. 
(ill) Pqe (Vnn, Col. I, line 36, for the word' wes' read' west'. 
(tJ) pqe 00, Col. 1, line 44./or the word' hirani' rud' Thirani'. 

2. No. 2., dated 4th August, 1953. 
(i) Col. 17, line S2,/or the word' tribuna' rrad' Tribunal'. 
(ia) Col. 18, line 21,Jor the word' Rejec' read' Reject'. 
(m) Col. 21, line S}, Jor the word' etition' rlad' Petition'. 
(ill) 1f11T ,\0, fii1Rf V, J1 ' fl" I ~ ~ q"t: , 'lW ' q-fcrf I 
<fI) 1WI' '\ t ctfiB ':(\ ~ '~ , i ~ ~ , ~ , ~ , 
(w) Col. 72, line 37, Jor the word' preented' rlad' prevented'. 
(viii) Col. 81, line SI,for the word' this' read' ohms'. 
(iJ{) Col. 8I,line S2.dar the word' limit' read' time limit'. 
(x) Col. 81, line 52,/or the word' ecttOD' rllJll' the election'. 
(XI) Col. 81, line 54, before 'the' read' whether' 
(=) 1f11I' C'.:!, ctfiB t, ' ~ , ~ ~ q"t: , ~'"' '~ , 

(xiii) 1f11I' c:", ctfiRr ~\3,' ~ I i qm I tR: q-~ ~ \U ~ , q-~ , 

(%'iv) 1f11I' "~, qf.m- H, '.,. ). ~ ~If ~ '_' m. , 
(XtI) Col. 103. line 6, far the word' IrreguIaritie' rlad • irregularities'. 
(lnII) Col. 103, line 8,/or the word ' whi' rtad' which'. 

3. NO.3, dated Sth August, 19S3. 
(.) Col, 154, line 33. after 'othc:rwi1e' rIad ' by'. 
(it) 1f11I' t'\t, q'fiB 11'\ 't' Ii ~ q"t: 'aT t ~ I 

No. 4t dated 6th August, 1953· 
(I) Col. 272, last but one line for 'respected' rlad ' respect'. 

NO.5. dated 7th August, 1953. 
(i) CoL )66, line 40, after, ' purpose' resd ' r. 

NO.7, dated 11th August, 1953. 
(.) Col. 539. line 15, add 'be' after' Dote'. 
(D) Col. 600, line 28, fl1/" the word • suppose' rIad ' Purpose'. 

No.8, dated nth August, 1953. 
(.) Col. 626. line 4, rlad • Pat.sItar' for the word' Patasnar'. 
(it) Col. 674, line " for theword • Use' recul' Usc:al'. 

)lo. 10, dated 14th August, 1953· 
(I) CoI.80r, line 19./or the word' admini' read' administration'. 
(u) Col. SOl, line 20 after' the' add' super', 
(iii) Col. SOl, liM 2t,/or tbe word' mana' r.ad' tnaIIlIFDlCDt'· 

No. 11, dated 17th Auptt, 1953· 
(I) Col. 932. line 29, ff4bsmuu 'which is very common in Coastal ares.'. 
(ii) Col. 932, line 31,/or the word' Gabgadhata' rt(U/' Gaftpdhara', 

No. IS. dated :bud Auauat. 1953· 
(I) CoL 1304.1iDe 47,far the word' Ohuebr' rlad' OhuJebr'. 



CORRIGENDA 
To 

the Par1iamcntary Debates (part II-Proccedinp other than QllCItiona~and Anawcn), 4th 
Session of the House of tM People. 
In Volume VII-

No. 16, dated 24th August, 1953. 
(I) CoL 131', line 12,for the word 'the' T"d 'arc'. 
(ii) Col. 1392, line 15.Jur the word !aJ.oqucnt' r/Kld 'eloquent'. 
(m) Col. 1404, line 29, fur the word 'Constitution'read 'Constituting'. 

No. 18, !lilted 26th August, 1953. 
(I) Col. 1575, line 9,fur the word 'board' ~d 'broad'. 
(u) Col. J599, line I9,for the letter 'G' read 'B'. 
CiU) Col. 1599, liM 2I,for the leIter -S'read 'G', 
(iv) Under Column Not. line 3 afler the letter 'D' put the letter 'P', 

" , line 13, fur the word 'Gulam' rMJd 'GhuJam' • 
• line 34. afur 'Lila' put 'dhar'. 

t,.. • line 5:z.,for the word 'chanda' read 'Chandra'. 
(v) Col. 1601, line I8.for the word 'Susham' rMJd 'Sashama'. 
(oj) Cot. 1600, line 41,fur the word 'PatllSka' ~ 'Patasker' • 

.. • line 53, fur the word 'Run' read 'Ram'. 
No. 20, dated 28th August, 1953. 

(i) Col. 1780,for line II,suNlitlll, 'Town a Muslim wab a gift and uT. 
No. 2.2, dIlted U1d September, 1953. 

(.) Cot. 2063. line :z.:z., pul '.not' afler the word 'why'. 
No. 25, !lilted 5th September 1953. 
(0 Col. 2433, line 12, fur the words 'States n.nion Occupancy Tenants'TetId 'States' Union 

Abolition of Ala'. • 
(D) Col. 2453, line 9, fur the word 'Setcoin' read 'Section'. 
(iiO Col. 2502, last line,Jur the word 'edopted' ~ 'nagatived'. 

No. 26,!lIlted 7th September, 1953. 
(i) CoL 26Sa. line II,fur 'Sinhansan Sinha' read 'SinhasaD Singh'. 
(u) CoL 2699, fur line 13, SJlf!l/'j-"~e 'was plea,ed to say that it was irrc-'. 

No. 27, !lilted 8th September, 1953. 
(I') Col. 28)6. line 10, fur 'many agriculturist' ~ 'difIk:ultics for the'. 

No. 30. dated 11th September, 1953· 
Col. 3311', line 25. put 'Varvide' after the word 'of. 



CORRIGBNIltf 
to 

the ParMmenbry Debates (Part II-proceedinp other tban Questions aod AneWl:tS) • 
... Seaion of the HOUle of the People. 
In Volume VIII-

NO.3), dated 14th September 19S3. 
(i) Col. 3471, line t~)Jft1r ~18' r. '81' 

(ii) Col. 3SS7, line 14 is deleted. 
No. 33, dated 16th September, 1953. 

'ItfII' ,~i\, IffiRr " '~ql\"Y .r ~ 1ft ~ CJ~ I 

1rA' ~~V, ~ t\, ,~.r (IIII'A' -n 'ofif",4N' ~ I 
No. 34, dated 17th September, 19S3· 

(i) Col. 41z6, lines 24th and 2Sth are deleted. 
(ii) Col. 4tz6, liac 26, tUUu the word 'speak', 
(iii} Col. 4163. line 16,for the word 'ncptiYed' rNlll'II1opIed'. 



INDEX 
TO THE 

PARLIAMENTARY DEBATES 

Volumes VI, VII and VIII-]rd August to 18th September, 1953 

A 
ABSENCE, LEAVE OF-

See "Leave of Absence". 

ACHAL SINGH, SETH-
Estlrte Duty Bill-

Consideration of clauses. 3m;93. 

ACHINT RAM, LALA-
Beiolution f"e President's proclama-

tion on PEPSU. 3893-99. 

ACHUTHAN, SHRI-
Andhra State Bill-

Motion to cotlsider and amencl-
ment to refer to Select Com-
mittee. 1125-26. 

Discussion on research and develop-
ment of fishing industry. 3922-25. 

Estate Duty Bill-
Motion to consider as reported by 

Select Committee. 660-86. 
Consideration of clauses. 2577-78, 

3597-99. 
Orphanages Bill (by Shri M. L. 

Dwivedi)-
Motion to consider. 878-81. 

ACT(S)-
NotificatiOllS under Central ExciBes 

and Salt -- Laid on the Table. 
1265. 

Notifications under Delhi Road 
Transport Authority -- Laid 
on the Table. 607-08, 902. 

Notification under Insurance--
Laid on the Table. 114-15. 

Notifications under Mines and 
Minerals (Regulation and Develol>' 
ment) -- Laid on the Table. 
3231-34. 

Notification under Requisitiolline 
¥d Acquisition of Immovable 
Property -'- Laid on the Table. 
1367. 

90 L.s.D. 

ACT(S)-con.td. 
Notification under Salaries and Al-

lowances of Ministers -- Laid 
on the Table. 114-15. 

Patiala and East Punjab Stales 
Unions Occupancy,. Tenants (Vest-
ing ot Proprietry' Rilhts)-
Laid on the Table. 2433. 

Patiala and East Punjab States 
Uni~ Occupancy Tenants Mal-
kiyat Rights -- Laid on the 
Table. 2933. 

Patiala and East PuDje .... 
Union Police (Incitement to Dis-
atl'ection) -- Laid on the Table. 
1362. 

ADJOURNMENT. MOTION(S) FOR-
See "Motion(s) for Adjournment.'~ 

AFRICA, SOUTH-
Motion 'f'e international situation. 

4003-4165. 

AGARWAL. PROF.-
Andhra State Bill-

Motion to pass as amended. 1 no-
13. 

Demand(s) for 9upplement817 
Grant(s)-1953-54-
Ministry of Information and 

Broadcasting-
Motion to reduce the Demand-
~omy~ supp~mEnUuy 

provision is P.XCessive. 
Efticiency and mode of pro-
paganda envisaged.. 3769-71. 

NecessJty of having an in-
tegrated publicity prolJ'amme 
of the Five Year Plan. 3769-
71. 

Necessity of substantially n-
duclng the 6-"<penditure on 
the integrated publicity pro.. 
rramme by limiting the ex-
pansion scheme to the -



2 BOUSE OJ' THE PBOPLE 

AGUWAL, PBOI'.--eantcl. 
I'ilms DlvIslOD aDd tbe 
Publ1eatioDa DlviaioD. 37~· 
Tl. 

The need or otberwile of tbe 
additional provildon b-
publicity of the I'Ive Ye. 
Plm. 3789-71. 

Bstate Dub' BW-
Motion to pass as amended. *2-

lML 
ae.olution" campoUlsory mOl'" 

traiDiDC of studellt-. 377-'11. 

AGARWAL. SIDU B. L.-
Est2te Duty BIU-

CoJJslodenu.. of cla11ies. 1119, 
2400, 2402, 2113. 

AGRAWAL, 8BlU M. L.-
Code of Crimlnal Proc:eclI3e (Amend-

. lQeDt) Bill.(~PNl of Sectioas 268, 
. 217 etc.~7 SJui $. V. Raina-
SWIBllJ")-
Motion to consider IIIi4 amend· 

ment to circulate. 1818-23. 
MotIon '" lntel'rurtional situatioa. 
. 4OM. 

AGRDMENT(S)-
- ,.., oil reflneries in Iadia-

Laid on the Table. 1 '1'72. 
Finandal - betwaea Govemmentl 

of lDdia and U.K.-Laid an the 
Table. 11'·15. 

AQlUCULTURE-
Demand(s) for Supplemetar7 

Graat(s)-1953-M. 3872. 3675. 
3723-81. 
Motion to reduce the Demand-

Dlleieaey of admlDistel1D,c COD· 
trol over ceriain matters re-
lating to supr indwItry. 

Qualit7 control of "II IIMIPC&ti. 
llbee. 
T~ of q\l8lity control of 
11Cl~. 3875, 3'723·81. 

AJIT SlKGH, SHlU-

Be.olutlon re PNst4ent's proclama. 
tioa on PEPsu. 3852-80. 

ALAGBSAN. SHlU-
Indlan ltallW81B (Amendment) Blll-

Motion for leave to lIm-oduce. 
"'-45. 

Introcluetion of PrIvate lIIemben' 
Bills. 835. 838.37. 

Notiftcatioo under Delbi Boad 
Transport Autborib' Act-Laid on 
the Table. 902. 

ALL INDIA COUNCIL 1'01\ TECHNI· 
CAL EDUC.\TION- . 
See "Committee(S)". 

ALLOWANC&(S}-
Notillcation under SaJ;adea anet 

- of MlnIatera.Ad-Lald· OIl 
the Table. 114-15. 

ALTEKAR. sHiu-
Code of CrlmiDal ·ProceduN 

(AJneDdmeDt) Bill (Repeal Of a.c-
lions 286, 287 etc.-b7 Sbri s. V • 
Ramaswamy)-
Motion to consider and ~ 

meat to c:ircul.te. 1830-33. 
P.tate Duty BiJi-

Motion to consider as repor1ecl b1 ... 
Select Committee. "'-97 . 

Con&lderatioD of c1aWle$, 2111.16, 
2808-09, 2848·50, 2888, 28'l7-84, 
2938·39, 3040.41,1385. 

ReIIolution re compulsozy milltar)' 
tralnlnl of students. 1313-18. 

ALVA, SHKl JOACHIM-
Andhra State Blll-

Consideration Of c1aUlllll. 1202, 
1283. 

MoUon to pass as amended. 1 '117;. 
i1. 

conecUcm of Statistics BUl-
Motion to CODIdder. 253-58. 

Dlsc:ussionon caUin, of troops in 
Caleutta. 436. 

DIscussion on deteDUon and . death 
Of Dr. S. P. Mookerjee. 4254-58. 

Discuss10n on Project f~ a oew Steel 
Plarlt. 3708·10. 

DIaCuIIIOn On reIUrCh and 
development ot ftsbinI . iDclUiItry. 
392'1-30. 

BesoluUoQ,.e clompulsor)' mlUtal7 
tralninl of students. 1819·21. 



INDEX TO DEBATES, PABT n. 4TH SJmSION, 1953 

AlIOUT KAUB, RAJKUMAlU-
Introduction of .Priv&rte Members' 

Bills. 835·36. 
Jleport of Indian Delqation to 

sixth World Healtii Asaembly-
Laid on tbe Table. 902. 

ANDHRA STATE BILL-
See "Bill(s)". 

ANGLO-AMEIUCAN BLOCK-
Motion re ib'ternationalsitulltion. 

4004·4180. 
&NTHONY, SHRI FRANK-

Ancibra State Bill-
KotiOll to pass a.s amended. 1676· 

77, 1687-92. 
Business of the House-

Discussion on Preventive Detention 
Act. 1971. 

Demand(s) for Supplementary 
Graut(s)-1953-54-
Agriculture-

Motion to reduce the Demand-
TflhtaUnc of quality control 

of 11aMlJ)CZti. 3675. 3734·36, 
3761. 

Ministry of Information and 
Broadcasting--
Motion to reduce the Demand-

Economy-as supplemeiltary 
provisions is excessive. 
3686. 3665·69, 3786, 3788. 

Discussion on detention and death 
of Dr. S. P. Mookerjee. 4239-42. 

Election of -- to CentnU Advisory 
Board of Education. 1856. 

Motion for Adjournment re fto.xL; in 
Godavari. 1362, 1365-66. 

Motion re international sftl • .'ation. 
4003, 4063-71. 

Resolutiab re unemployment. 2277, 
2278-79, 2281, 2336-47. 

APPROPaIATION ACCOUNTS-
-- (Posts and Telegraphs) and 

Audit Report-Larld on the Table. 
3427. 

~BOPRIATrON ACCOUNTS OF 
aAU..WAYS 'IN INDIA-
- for 19M-52. 

Part II-Detailed A,pptwriatiOll 
Account-Laid on the Table. 
39'14. 

APPROPRIATION NO. (4) BILL-
See "Bill(s)". 

ASsEMBLY-
Report of Indian Delegation to sixth 

World Health-Laid on the Table, 
tJ02. 

ASIA-
Motion re intemal situation. 4002-

4164. 

AUDIT-
Appropriation Accounts (Posts and 

Telegraphs) and the - Report-
t.id on tbe Table. 3427. 

AUDIT REPORT, RAn..WAYS-
- 1952 (Part II}-Laid on the 

Table. 3974. 

AUTOMOBILE INDUSTRY-
See "Industry(ies)". 

AZA.D, SHRI BHAGWAT JHA-
Resolution rl/ compulsory military 

training of students. 386-91. 

B 

BALANCE SHEETS OF INDIAN 
GOVERNMENT RAILWAYS-
Block Accounts (iriCluding c!JPital 

statement comprising the Loan 
Aeeounts) , Balance Sheets and 
Proftt and Loss Aeeounts of 
Indian Government Railwaya. 
1950.51-Laid on the Table. 3974. 

BALANCE SHEETS OF RAILWAY 
COLLIERIES-
-- and Statements of All-ln-eost 

of coal, etc. for 1950-51-Laid on 
the Table. 3974. 

BANERJEE, SHRI-
Estate Duty Bru-

Consideration of clauses. 2397, 
2665, 2667, 3213, 3214, 3215-11. 

BANSAL, SHRI-
Discussion on future of automobUe 

industry. 2530-33. 
Estate Duty Bill"-

ConsideratiOln of clauses. 1761-83. 
2562, 2830-31. 

Resolu·tion 1'tI unemployment. 2283, 
2310-15. _._-- _. -",-_ .. _ .. _- -------------------



BABMAN, SHRI-
Bstate Duty Bill-

Motlon to eorudder as. reported b7 
the Select Committee. 534. 

ConsideratioD Of clauses. 1181, 
1792, 1794, 1974, 1981, 2003, 2018, 
2116-18, 2216-1'7, 2219, 2SiI9-4I2, 
2377, 2489, 2490, 2836-37, 2811, 
266'l, 2763, 2785, 278'1, 2835-38, 
2854--55, 2857. 

BASAP.PA, SBRI-
Andhra State Bill-

Moti«*! to consider aDd amead-
ment to refer to' Select C0m-
mittee. 1048-54, 1188. 

ConsideratUm of clauses. 1192, 
1432, 1461, 1488, 4296·98, 1604· 
05, 1808. 

BASU. SFIRI A.K.-
Leave of abaence to -. 211. 

BASU, SBBl It. It.-
BusineJa of the House-

DiscuBsion OIl PrenDttve Deten-
tion Act. 1970, 1973. 

D:laeussion on future of automobfle 
industry. 2533. 

J'.Itate :out;, Bill-
Consideration Of c'lauaeII. I'7J9.tO, 

1791-92, 2083-85, 2188-89, 2398, 
2462-64, 2545-48, 2590-91, 2812-18, 
2837, 2688, 2870, 2'750, 2823-27, 
303~I, 3045. 3072-73, 3097-98, 
31:K1, 3131, 3134, 3140-43, 3430-
35, 3465. 3502, 3Hl~3. 3614. 

J4otiOib to pass as amended. 3Mf-
52-

Half en hour d1SCW11lion on Jlebabfll. 
tation Finance Ad!miDistratiOn. 
2052. 

Resolution 're Preslderlt'. proelama. 
tion on PZPSU. 3819. 3828. 

BATTKRY JNDUSTRY-
Bile, "IndustnOes)". 

BHAGAT, SHRI B. R.-
Estate Duty BiU-

Collllideration ot clauses, 1'773, 
:KI97. 

Re&olution t'e unemployment. 2117 -
21. 

BHAIIGAVA, PANDIT THAKUR 
DA&-
A.ndhra State BOl-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 1l()3..13. 

Presentation of report of commlt-
tee on pet:H1ons. 1382. 

Consideration of clauses. 1396. 
1397-1~, 14'10-13, 1475-78. 
1484. 

Buainess of the House-
Introduction of Private Members' 

Bills. 1799-1800. 
Code Of Criminal Procedure 

(Amendment) Bill (AmeDdmeDt of 
Sections 498 and 497 by -)-
Motion for leave to introduce. 

1798-99. 
Collection of Statistics Bru-

Motion to consider. 226-43, 273, 
274, 278. 

Consideration of clauau. 281.84, 
~6, 291, 293, 294, 219. 

EItate Duty BIll-
Consideration of clauses. 178J. 

84, 1790. 1795, 1796, 1797, 1991, 
2004-06, 2879-82, 2945, 3008-09 
3059, 3079-83, 3161-86, :U6T, 
3168, 3171·72, 3177-78, 3193-99, 
320~. 3~~ 3249, 32~ 
3345-46, 3347, 3351·52, 3377-81, 
3435-41. 3456, 3457, 3458, 3463, 
3466, 3487-88, 3506, 3511, 3512, 
3515-40, 3541-47. 

Representation ot the People 
(Amendment) B'Jl-
Motion to refer to Select Commit-

tee. 29-30. 
BHATl', SHIU-

DowrY' Restraint Bill (by Sbrimatl 
Uma Nehru)-
Motion to consider 8Dd amebd-

menta to circulate and to refer' 
to Select Commlttee. 3300. 

BILL(S)-
ADdhra State-

Introch.ced. 448. 
Preaentation of petitioDs. 705. 

1167. 
Motion to consider. 705-800, 8Q3.-

33. 904·84. 989·1074, 1015.1166. 
1167-88. 

MoUcm to con.lider (adopted). 
1188. 

Amendment to refer to Select 



INDEX TO DEBATES, PART U. 4TH SESSION, 1953 , 
BILL(S)-contd. 

Andhra Sta~ntd. 
Committee. 728-800, 803-33, 
904·84. 989.1074, 1015·1166, 
1167-88. 

Presentation of report of Commit· 
tee on Petitions. 902, 1382. 

Consideration of clauses. 1188-
1262. 1267·1300, 1370.1464, 1465-
1564, 1570-1657. 

Motion to pass as amended. 1658-
74, 1676-1732. 

(Passed 8'S amended). 1732. 
Message from the Counell of 

States agreeing without amend· 
ment to the Bill as p8Sled by 
the House. 3540. 

Appropriation (No. 4)-
Introduced. 3798. 
Motion to consider. 3798--99. 
Consideration of clauses. 3799-

3800. 
Motion to pass. 3800. 
(Passed) 3800. 

Central Silk Board (Amendment)-
Motion to cO)DS:der. 115-76. 
Consideration Of .t1a1...ses. 176-95. 
Motion to pass as amended. 195. 
(passed as amended). 195. 
Mesaa.re from the Council ot states 

aJreeinc without amendment to 
the Bill as pusedi by the Bouse. 
771. 

Child Marriale Restraint (Amend-
ment) -

Amendment of sections 2 and 4-by 
Pandit Thakur DaBS Bbarpva)-

Motion for leave to introduce not 
proposed to the Bouse by the 
Chair. 1800. 

Children's Protection - (by Sbri-
mati Sushama Sen) 
Introduced. 893-94. 

Code of Criminal Procedure 
(Amendment)-

(Omission of Sections 268 ete.-by 
Sbri K. C. SIodb1aU-

Introduced. 845. 
Code of CrJmlIlal Procedure 

(Amendment) - (AmendmeDt 
of Sectlona 4116 aad 497-by Pan-
dtt Thakur Dass Bbarpva)-
Introdu*, 1798-99. 

BILL(S)-coft.td. 
Code of Crlminal Procedure 

(Amendment( -- (Repeal of 
Sections 266, 267 etc. by Shri S. V. 
Bamaswamy)-
Motion to consider. 1801-51. 
Amdndment to circulate. 1812-51. 
(Circulated). 185l. 

Coir Industry-
Motion to consider. 306-41. 
Amendment to refer to Select C0m-

mittee. 311-4l. 
Collection of Statistics-

Motion to eonsider. 196-202, 211-
77. 

Consideration of cI.auaes. 277.300. 
Motion to pas as amended. 3~ 

04. 
(passed as amended). 304. 
Message from the Council of States 

agreeing without amendment to 
the Bill· 88 passed by the Bouse. 
771-72. 

Companies-
Introduced. 1974. 

Constitution (Second Amendment)-
Assented to by the President. 9. 

Displaced Persons (Debts Adjust-
ment) Amendment - (by 8hri 
NamdharU-
Introduced. 849. 

Dowry Restraint -- (By Sbrimati 
Uma Nehru)-
Motion to consider. 1852-54, 3271-

3338. 
Amendment to drcu1ate. 3270-

3338. 
Amendment • to refer to Select 

Committee. 3282-3338. 
Essential SuppUes (Temporary 

Powers) (Amendment) - -
(Amendment of section 7 and ~ 
stituUon ot seetlon 9-by Pandit 
Thakur Daaa Bha1'Iaft)-
Motion for leave to introduce not 
~ to tile Bau8e b7 .. 
~1799·1800. 

Estate Duty-
Motion to c«DaldeJo as reported 117 

Select Committee. 449-524, Ufo 
6OG, 808-7tM. 

ConaiderlltiOD ofciau.ses. 1'132-70, 
1772-97. 1856-1910, 10'4-200. 
2017-2234, 2231-88. 234'1-M32. 
2434-2518. 25t2:.f4, UIH1H, 
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BlLL(S)--CoIMd. 
Estate Duty-cOftkL 

2'1545-2852, 2853-3041, 3050-3230, 
3235-71, 3338-3U6. 3.30-3608. 

Motion to pass 8$ amended 3608-
24, 3625-83. 

(Passed as amended). 3863. 
Estate Duty Rates-

Introduced.. 1368-70. 
Wl.thdrawn by leaVe of the 

House. 3683. 
Government of Part C States 

(Amendment) - (by Sbri Biren 
Dutt)-
Motion for leave ·to introduce-

Dot proposed to the House by 
the Cbair. 14'1. 

Handloom Jndustr)' (Improvement 
and Protection) - (by Shri S. 
V. Bamaswamy)-
Not introdUced. 846-U 

Iuds Livestock Improvement -
(by Sbri Jbulan Slnha)-
Introduced. 843-44. 

Indian Patents and DesiJns (Amend· 
ment)-
Introduced. l2.. 

lDdian Penal Code (Amendment)-
(Insertion of new section 2MB. 
(bJ' Sbri Nepshwar Pruaa 

81nb.a)-
J:ntrodueed. 845. 

l:adiaD Railways (Amendment) -
(by Sbri K. Anandao NambSar) ~ 

MotiOn for leave to introduce--Dot 
moved.. 844. 

Indian Railways (Amendment)-
(Paued by the Council of States\-
Masale from the Council (If 

States forw~ a COPJ' at the 
JIll) as p8II8C1. 2_. 

-Laid on the Table. 208'1. 
lIldiaReeJstration (AIIII!fIdmeut-

-(InIertiOn of new seeUon 20A by 
ShriS.'C.~)-
1NI'odueed. MS. 

'tudhfn tigtstr&tion(Ammdment) 
-(Amendment of section 21 by 
Shri 8. v. Ramaswamt>-
lnttpduced..a. 

lncUan Taritr (SecoDd Amend-
DleDt)-
'Introduced. uao.' 

'Iatrodt,t.ctioa of, PrtYMt Member'. 
--.., 83148. 

BILL(S)-ccmtd. 
Milltazy Pensions - (by Dr. N. B. 

Kbare)-
Introduced. 84M3. 

Muslim Walds -
Extension of time for presentation 

of report of Select ComIIlittee. 
W01-03. 

Orphanaaes - (b;y Sbri M. L. 
Dwivecti)-
Motion to consider. 849-S2. 
WlthdraWn by leave of the House. 

892. 
Parliament Librllr)' - (by Prof. 

D. C. Sharma)-
Introduced. 841-42. 

Prevention ot Cow Sla\llb.ter -
(by Sh.ri Nand Lal Sbirnna)-
Introduced. MS. 

Private Members'-
GeDeral diacusaion on introduc-

tion of Private Members'-
833·39. 

Prohibition Of Manufacture and Sale 
ot VClnlllPC1ti-(by Shri JhUlan 
Sinba)-
Motion for leave to introduce--

not proposed to the House by 
the Chair. 842. 

Representation ot the People 
(Amtfndment) -
MotiOn to refer to Select Commit-

1Iee. 12-1Of. 
(Reierred to Select Committee) 

lOlHl6. 
Extension of time for presertta-

tion of report of Select Commit-
tee. 1266·6'1. 

Restraint of Dowry - (by Sh.ri-
mati Reou Chakravartty)-
Introduced. 844. 

Special Marriate, 1952-
Meuace from the Counc:Il of State. 

requestin, CODeurNDCe of U. 
Houae of tM People in their 
recommendation to joln the 
Joint Committee of tile Housel. 
3972-"'. 

Statement 8bowIDI - pUled ill 
the 'llUrd Seu1on-Lald OD the 
Table. 9. 

lupptelliGD of In:unonl Tfaftlc: abel 
BrothelI - (by SbrimailManl-
ben Patel)-
Introdu~. NO. 
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BlLLS-conteJ. 
Titles and' Gifts from ForeiCn State. 

(penalty for Acceptance-.:...b7 8bri 
C. R. Narasimhan)-
Motion for leave to introduce DOt 
. pl-oposed to the House b7 UIe 

Chair. 843. 
Trainin&' and Employment --

(by Prot. D. C. Shanna)-
Motion for leave to introduce 

not proposed to the House by 
the Chalr. 840. 

University (Extension at JuriBdictioD 
to other State or States) --
(by Shri Sivamurtbl Swami)-
Motion for leave to introduce not 

proposed to the House by the 
Chair. 893. 

Women's and Children's InstitutiODll 
Licenain, - (by ShrimaU Mant· 
ben Patel)-
Introduced. 839. 

BIREN DUTr, SHRI-
Government of Part C States 

(Amendment) Bill (by -)-
Motion for leave to introduce not 

proposed to the House by the 
Chair. 847. 

BISWAS, SHRI-
Business of the House-

Introduction of Private Members' 
Bills. 1799, 1800. 

Central Silk Board (Amendment) 
Bill-

Conalderation of clauses. 187. 

Code of Criminal Procedure (Amend-
ment) Bill (Repeal of sections. 266, 
267 etc,-by Shri S. V. Rarna-
swamy)-
Motion to consider and amend-

ment to circulate, 1848-51. 
.DeUmitaUOIl ComrnJssion final order 

No. I-Laid on the Table. 981 
Ilstate Duty Bill-

Consideration of clauses. 2750. 
2805-10, 2889, 2952-60, 2961, 
2962, 2968, 2964-65, 2988 . 

Bandloom Industry (Improvement 
, and ProteCtion) :an~ 
Motion fOr leave to iDtroduee. ~ 

.'1. 
IlJI,troductiqD of Private Members' 

Bills. 839. 

BILLS-contd. 
Muslim Wakfs Bill-

Extension of time for preaentatiaD 
01 report of Select Committee. 
801-03. 

Representwon of the People 
(Amendment) Bill-
Motion to refer to Select Commit-

tee. 12-24, 27~28, 35-40, 77~78, 
lOS. 

Extension of time for presentation 
of report of Select Committee. 
1266. 

BLOCK ACCOUN'm (INCLUDING 
CAPITAL STATEMENT COM-
PRISING THE LOAN ACCOUNTS)-
--, Balance Sheets and Profit and 

Loss Acem.nts of Indian Govern-
ment Railways. 1950·51.-Laid en 
the Table. 3974. 

BOARD(S}-
See "Committee(s)". 

BOOVARAGHASAMY, ~­
Andhra State Bill-

Consideration of clauses. 1380-81, 
1384-85. 

BUDGET, GENERAL-
Demand(s) for 

Grant(s), 1953~. 

98. 

Supplementary 
3663~O, 3723-

BUSINESS OF THE HOUSE-
Business of the House. 1263-64. 

3049, 3963-70. 

Debate on Foreiln Affairs. 1969· 
74. 

Discussion on Preventive Deten-
tion Act. 1969-74 . 

Discussion on ScbecJuled Castes and 
Scheduled Tribes. 1989.74:. 

Introduction of Privlrte Menbets' 
Bills. 1799-1801. 

Motion 1'f! an enquiry into the 
causes of the death of Dr. SYama 

,Prasad Mookerjee. 1989--'14. 
Kuling on point of onIer re main-

tenance of order in the Bouse 
or relUJation of busi:Dels etc. 
~ the House. 447,,*,. 

, ". -' ----
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CALCUTTA-
Dlseussidn on eall1ng of troops in 
-. 399-438. 

CAPITAL OUTLAY J'OR THE MINIS-
TRY OF PRODUCTION-
Demand(s) for Supplementary 

Grant(l) 1953-54. 3789-98. 

CENTRAL ADVISORY BOARD OF 
EDUCATION-
See "Committee(s)". 

CDI"TRAL EXCISE AND SALT ACT-
See "Act(s)". 

CESS-
Demand(s) for Supplemeatary 

Grmt(s). 1953-64-
MiBceUaneous Expeuditure under 

the Ministry of Food and Agri-
culture-
Motion to reduce tbe.Deznand-

Commitment of the .Govern· 
ment to the aupr factory 
owners and the supr-. 
3678-82, 37~1. 

CHACKO, SHlU P. T.-
1le8ignation of -. 7. 

CHAIRMAN, MR. (PANDIT 'l'HAKUB. 
DAB BBARGAVA.)-
On a point of order whether the 

term "Non·sense' used b,. a Mem-
ber, durinI dJScuasion on Andbra 
BDl, - ruled that ftrstl7 it was 
Aid that IIOIIIe speecbsl1Jenl full of 
sense and then that other speecbeS 
were full of lIlon-seDSe. 'Non-
tIeIlIe' bad DOt been ueed otber'lrWe 
than in contradlstindion to ..... '. 
Therefore it W8I not unparlia-
mentary in that coatext. 1130. 

CHAKRAVAR'I'TY. SHIUMATI 
JlSNU-
ADdhra State 1IDl-

Prese!nIUrtioI1 Of report or com-
mittee on peUttCIDI. 902. 

DiIcwraion on BebabWtation J'lD. 
ance AdmlDlstrattoD. 2050. 

Dowr,. Bestraint BW-(b7 Sbrtmati 
Uma !febru)-
Motion to eool1dc III'Jd amend-

ments to dtCulate and to refer to 
Select Comrai«ee. 3_14, 

CHAKRAVARTTY. SBlUMA.TI RENU 
-i:0'I&td. 
Motion for Adjournment f'e lllAlller 

strike by President of Techn1cal 
lnJtitute Workers Union. I'arida-
bad. 1965. 

Resolution Te Preaident's -proclama-
tion on PEPSU. 3959. 3967. 

Restraint of Dowry BUl (b.1 -)-
Motion for leave to introduce. 844. 

CHANDAK, SHRl-
Estate Duty Bill-

Consideration of clauses. 2860. 
3506, 3507, 3512. 

CHATTERJEE, SHRI N. C.-
Andhra State Bill-

Motion to consider and amead-
ment to refer to Select Com-
mittee. 950-57. 

Business of the House-
Motion re enquiry into the causes 

of the death of Dr. Syam. 
Prasad Mookerjee. 1971 

Code of Criminal Procedure (Amend-
ment) DW-(Bepeal of sections 288. 
267 etc.-by Sbri S. V. B.ama-
Iwamy)-
Motion to consider and amend-

ment to circulate. 1834-38. 
Collection of Statistics Bnl-

Motion to consider. 198-202, 212-
15. 

DiscwIslon on call1nI of troops in 
ca1elitta. 403-08. 

Discussion on detention and death 
of Dr. S. P. Mookerjee. 4171-a. 

Estate Duty Bill-
Motion to consider as reported by 

Select Committee. 538.82. 
Consideration of elau.ee. 173'1-11, 

1743. 17~. 1777-81, 1819-80. 
1863, 19'T8. 1977. 1982, 2006-0'f, 
2021, 2071-13, 2088-89, 2135. 
2147-48, 2151-53, 2218-19. IUN'J. 
2396. 2400, 2403. 24M-H. WI, 
2493-95, 2497-88, IK9f-UOO. 
2872-73, 2884-8&. 2898. ztOO.OI, 
2961-63, 2971, 3060, 3016, 30'15-'18. 
3214-15, 32111~21, 322241, a24J.., 
4f, 3246, 1247-48, WI, J_ 
3251. 3348-49, .53-&1. 3381.0. 
3384-87. 38H. 3421.23. 

KoUoD to pus .. ameDded. HU· 
81. 

MoUon Te death of Dr. a. p. 
Mooiterjee. 158'1-70. 
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CHATTOPADHYAYA. SHRI-

Andhra State Bill-
Motion to consider and amend-

ment to refer to Select Commit-
tee. 1011-17. 

CHAUDHARY, SHRI G. L.-
Estate Duty Bill-

Consideration of clauses. 3126, 
3127-29. 

CHAUDHURI. SHRI R. K..-
Collection of Statistics Bill-
Motion to pass as amended. 300-01. 
Discussion on detention and death 

of Dr. S. P. Mookerjee. 4258-63. 
Dowry Restraint Bill (By Sbrimati 
Uma Nehru)-

Motion to consider and amend-
ments to circulate and to refer 
to Select Committee. 3296, 3336-
38. 

Estate Duty Bill-
Motion to consider as reported 

by Select Committee. 467-69. 
Consideration of clauses. 1792, 

1793, 1796, 1864, 1873-77, 2211, 
2369-70, 2621-24, 2640-42, 2650, 
2656, 2657, 2672, 2696, 2738-45, 
2749, 2895-97, 3134-38, 3357-59, 
3372, 3373-75. 

Motion Fe international aituattoo. 
4125, 4131. 

Orphanages Bill (by Sbri K. L. 
Dwivedi)-
Motion to cooslder. 883-84, 892. 

Representation of the People 
(Amendment) BW-
Motion to refer to Select Com-

mittee. 17, 78, 95·102. 
Resolution re compulsory military 

trainl.nl of atudents. 383-8C1, 397. 

CBAUDHURI, SHRI T. K.-
Central Silk Board (AmeDClment) 

Blll-
Motion to consider. 118-22. 
Consideration of clauses. 176, 178, 

179, 180, 181, 182, 183. 
Oemand(s) for Supplementary 

Grant(s), 1953-54-
other CapItal Outlay Of the MinlI-

tr7 of Food and Arrfcul~ 
Motion to reduee the Demand-

8upr imports polley of the 
Govemmeot and their fall-
ure to reduce the price of 
aqar 101.4 by dealen to tile 
eamm.on C!OJlIWDer. 3614. 

CBAUDHURI, SHRI T. K..-contd. 
Bill-
Motion "e international situation. 
4005-06. 

Resolution re unemployment. 2290-
92. 

CIDTTIAR, SHRI T. S. A.-
Andhra State Bill-

Motion to consider and amend· 
ment to refer to SeleCt Commit-
tee. 1017-24. 

Consideration of clauses. 1584-87. 
Central Silk Board (Amendment) 

Bill-
Motion to consider_ 142-45. 

Estate Duty BiU-
Motion to consider as reported by 

Select Committee. 480-87. 
Consideration of clauses. 1785-87, 

1794-95, 2008, 2167·2170, 2401, 
2449-54, 2704-09, 2793-94, 2982-
83, 2984-85, 3011, 3023-24, 3042, 
3349-50, 3383. 

CHLLD(REN)-
See "Women's and - Institution 

Licensini Bill-(by Sbrimati 
Maniban Patel)" under "BD!(s);. 

CHILDREN BILL-
Point of Order-

Introduction of. - in Council at 
States. 3971·72. 

(:HINARIA, SHRI-
Resolution "e President's proclama-

tion on PEPSU. 3864-'13. 

CHOWDARY, SHRI C. R.-
Andhra State Bill-

Motion to consider and amend-
ment to refer to Select Commit-
tee. 990-96. 

Consideration of clauIes. 1112, 
1193. 

CHOWDHURY, SHRI N. B.-
Demand(s) for Supp1efnantarJ' 

Grant(s), 1953-54-
Agriculture-

Motion to reduce the De!maDd-
Emcieney of adm10istetinl 
control over certain matters 
relaUn( to suear lDdustl'1. 
Quality control of VanupaU 
Gbee. 3675. 

-====== _._------------------
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CHO:woHUBY, SBBI N. B.- c:cmtci. 
Demand(s) for Supplementary 

Graat(s), 18S36C CORUl. 

Minisb7 of lnfozmaUon ..s 
Broadc:uUne-
MotioD to zeduce the Demand-

J:IIlc:ieocy and mode 01 prope-
pnda enviaqed. Hl7. 
3'178-79. 

Miscellaneous Expenditure UDder 
the Ministr7 of J'ood md ~ 
culu.u--

Motion to reduce the Demanet--
Commitment of tile Govera-

ment to the suaar factor7 
owners and the sugar celIS. 
3681.82. 

Other Capital Out,lQ of tile Mlnia-
U7 of J'ood and AFiculture-
Motion to zeduce the Demand-

Met.hod of d1st.rlJ,uUq Jm-
ported SQPr and supr 
prices. 3884. 

COAL-
Balance Sheets of llaU • .,. ColUerieII 

and Statements 01 All-in<oIt of 
- etc. for 1950-51-Laid on the 
Table. 3974. 

COCHIN PORT-

See "Port". 

CODE OF' CBlMINAL PBOCJ:DUU 
BILL-(BY SURI K. C. SODHlA)-
See "Bill(s)". 

CODE OF CRlMlNAL PBOCIiDURIl 
(AMENDMENT) BILL (!\EPI'.AL OF' 

SECrlOlfS268,287 • .-rC. BY 8HlU 
S. V. RAMASWAMYr-
See "Bill(s}". 

com INDUSTRY BILL-
See ''Bill.{s)''. 

COLi:.EcnON or STATISTlCS BILL-
See ·'Bill(s)". 

COMlII:RCB AND lNDUsTBY, 
MINIS1.'!IlY CJr-

- lloWlcatkm No. S.B. 11'112. dated 
,~ 30th JulF. IBla-Laid on the 
7 .... 525. 

COMMERCE ANDIND~'tBY. 141· 
NISTRY OF --com4. 
- NotiAcatioD No. 8(3)-T.B.lN. 

dated the 15th AUiUSt 1153-La14 
on the Table. 167S·76. 

- Order No. S ••. O. 987, dated the 
26th May. 1953-Laid on the Table. 
11. 

- Order No. s.ao. 1478, dated 
24tb July-Laid on the Table. 
525. 

- Resolutions aDd Noti.llcaUGDll-· 
Laid on tbe Table. 9-11. 

- BeaoluUon No. 8(3)-TJI./53. 
dated the lith AuiUSt, 1968-
Laid OD the Table. 1675-76. 

COM¥ISSION(S)-
DeIJm1Urtion - Final Order No.1. 

-Laid on the Table. 985. 
Report of Election - Laid on the 

T*e. 11. 
COMMlTTEE(S)-

Commodity Controls -
.report and Government resolution 

tbereon-Laid on the Table. 
2853. 

Election to All India Council for 
TecbIlical Education. 985-86, 1851. 

Election to Central Mvia0r7 Board 
of EdlUcation, 986-89, 1856. 
Election to Employees' State In· 

surance Corporation. 902-03. 
1265. 

See al.so "Publlc Accounts Commit-
tee". 

OOMMODlTY CONTBOLa ~ 
TEE--
See "COmmittee(I)". 

COMPANIEB BILL-
See "BUI(I)". 

COMPENSATION(S)-
Demaocl(I) for Supplement.&r7 

Oraai(s), 1953.54-
MbIcellaneous Expenditure under 

tJ», ~t.fY at Food ~ ~ 
a.1ture- . 
Motion to tec:bIce the l)emanet--
-to~~" wa-

neceaaary. aou.3fiO. 3723·01. 
- to sup.r~. 
PQn~t of - to lUlU tao-
~. ~"'3I8O.I'lJH1. 
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COMPU:t.aOBY UILrl'AaY TBAJN.-

ING-
See "Military TraininC". 

, CONFERENCE(S)-
Report of Ind.1aD Government Dele-

o cation to International Labour-
3049-50. 

See "BW(s)". 

CONTRQL(S}-

Commodity -- Cominittee report 
and government resolution there-
on-Laid on the Table. 2853. 

Demand(s) for SupplemeDtarw 
Grant(s), 1953-54-
Agriculture-

Motion to reduce the Demand-
Efticiency of administrIDg -

over certain matters relatina: 
" to sugar imiustry. 3275-3723. 

61. 

CONVENTION (S)-
Deaths ot Dr. S. P. Mookerjee. Pandh 

L. K. Maitra and Shri A. H. Ghuz-
nair-Adjournment of the HOUSe. 
1-6. 

CORPORATlON-
.see ''Committee(s)''. 

COUNCIL-
See "Commlttee(s)". 

COUNCIL OF INDIAN INST1'1'UTZ 
OJ' SCIENCE-
J:lect1on to --, BancaloJe. 3804. 

cot:1'HClLOl' STATES-

PoiDt of order-
IntroduetioD of CbiIdnD Bill in 

• -_ .• 3971-'12. 
See alsO "'MeIII8Ie(s)n~ 

C'(:l1'CH-
o~.) for. SUpplenWDtar:7 

r .~ .......... 

D 
DABHI, SHRI-

DowrY Restraint Bill (by Shrimati 
UmaNehru)-
Motion to consider and amend-

ments to circulate and to refer 
to Select Committee. 3300,3314-
19. 

Estate Duty Bill-
Consideration of clauses. 2888, 

3010-11, 3109, 3110-13. 3U8. 
3123. 

Representation of the People 
(Amendment) Bill-
Motion to refer to Select Com-

mittee. 60-67. 

DAMOPARAN, SHlU G. R.-

Election ot -- to Council of Indian 
Institute of Science. Bangalore. 
3804. 

DAMODARAN, SHRI NP.-

Andhra State Bill-
Consideration of clauses. 1258-

58. 
Central S'llk Board (Amendment) 

Bill-
Motion to consider. 128-34. 
Consideration of clauses. 17'1, 

179. 183, lauO, 100., 193. 
Discussion On calling of troops in 

Calcutta. 416. 
Estate Duty Bill-

Consideration of clauses. 1857 . 
Resolution 1't! unemployment. 2276. 

DAS, SHRI B.-

Andhra State Sill-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 996-1001. 

Consideration ot clauses. 1482-
84. 

Discussion on project for a new Steel 
Plant. 3705-06. 

Report of the Public Accounts C0m-
mittee-Presented to the House. 9. 

DAS, SHlU B. K.-': 
Half lUi hour cUscussion;oo Bebabll1. 

tatiDo J"inaDc:e AciminlStratlon. 
2OiWa. 
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DAS, SHBI S. N.-

DoWl"1 Bestraint BiU-{by Shrimati 
Ulna Nehru)-
Motion to consider and amend-

ments to circulate and to refer to 
Select Committee. 328U8. 

Resolution re unemployment. 2329-
36. 

DA9, SHRI SARANGADHAR-

Andbra State Bill-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 1099-1102. 

Considenltion of clauses. 119.2, 
1233. 

Collect:on of Statistics BUl-
Motion to consider. 239, 263-8'7, 

2'10, m 
Discussion on sugar and suprcane 

prices. 1941-43. 
Estate Duty Bill-

Consideration of claWle$. 36U-23. 
Bepresentation of the People 

(Amendment) Bill-
Motion to refer to Select C0m-

mittee. 102·10&. 
Resolution re President's proclamIt-

tion on PEPSU. 3890·93. 

DASARATHA DEB, SBBI-

Leave ot Abser:Iee to -. 895. 

DATAB, SHRI-

Andhra State BiD-
Motion tD conaider and IIIDeDd-

ment tD refer to Select Conlmft.-
tee. 91J-83. 

Colllideratioll of claUMI. 1229, 
1232, 1252, 1281·82, 1m, 1211, 
1280, 1281, It96, 1809, 1611, 
1112, 

Patiala and But Punjab States 
Union Police (Ineitement to »lit-
affection) Act 1953-Laid on ~ 
Table. 1362. 

DEATH(S)-
- of Dr. 8. P. MooIuI:r1ee, PUIdlt 

L. K. Maltra aDd. Shri A. H. 
GbumaVl. I.e. 

DiecuIIian aD deteatlon. aad -
. 01 Dr. S. P. MooIterjee. 417G-42'10. 
JIotiGD ,.. - of Dr. 8. P. MooIIerjee. 

1587-70. 

DJ:lI'BNCE SBVICI'S,J:FRC'l'lvlt-
ARMY-
Demaod(s) fot Supplemeptuy 

Grant(a), 1953·54. 38f16..'11. 

DELEGATION-
Report of Indian De1e,atkm tD sb:th 

world Health Assembly-Laid on 
the Table. 902. 

Keport of Indian Government-
~ to ·.lnternational Labour C0n-

ference-Laid on the Table. 
3049-50. 

DELHI ROAD TRANSPORT AUTHO-
RITY ACT-
See "Act(s,". 

DELIMITATION COMMJSSION-
See "Commission". 

DEMAND(S) FOR SUPPLltMEN. 
TARY GRANT(S). 195.'·54-
Agriculture- 3672, 3675. 312::1·61. 

Motion to reduce the Demand 
Etftc1ency of a~ coo-

trol over certain matters re-
lat1nt to s4lar indusry. 

Quailty control of Vanaspetl 
Gbee. 

Tilhten1ng of Quality cODtrol of 
vanaspatl. 3675, 3723-61. 

Capttal Outlay of the NlD1stry of 
Product.ion. 3789-98. 

Cutch. 3889. 
Defence Services, Effective-Anal'. 

36C16-71. 
M:inistry of Information IIOd Broad-

c:&It1Dc-
MDUon to reduce the Demand-
~ aupplemeatar7 pro-

vilions J.a excessive. 3685-8'1. 
3'185-19. 

zmctenq aDd mode of ~ 
IUda envJlapd. 3813-87. 
3'1611·89. 

Neceuity of havm. an mtqrat-
eel pubUctb' PJ'OIl'UQme of the 
J'lve Year PlD. .. .. '1. 
1'1a..u. 

Necealty ot IlUbIWluany reauc-
inc the expenditure on tile 
tntelfated pu.bliclty ~ 
jI'amme by llmltlDa the ezp-.. 
lion IICbeme to tile I'llmI 
Dtvialoft dd the Pub1IedoaI 
DtriIton........," . ..,...,. 

') 
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DEMAND(S) FOR SUPPLEMENTARY 

GllANT(S), 1953.~. 
MINISTRY, OF INJ'ORMATION A.NI> 

BBOA.I>CAS'I'INC- contd. 
MonON TO REDUCE THE DElVtAND 

-contd. 
Divlsioo and the Publications 

Division. 3685-87, 3'185-89. 
The need or otherwise of the 

additional provision for pl.."bli-
city of the Five Year Plan. 
3685-87. 3765-39. 

Miscellaneous Expenditure under 
the Ministry of Food and Agricul-
ture-3672. 3680.82, 3723-62. 
Motion to reduce the DemImd-

Commitment of the Government 
to the supr factory owners 
and the sugar cess. 3681-82, 
3723-f11. 

Compensation to sugar factory 
is unnecessary. 3681. 3723-61. 

Compensation to sugar industry. 
3681. 3723-61. 

Feasibility of withholding the 
payment of' Sl.."bsidy to sugar 
factories. 3680. 3723-61. 

Payment of compensation to 
sugll'r factories. 3681. 3761. 

Other Capital Outlay of the Minis-
try of FOOd and Agriculture-3672, 
3882·84. 3723-3760, 3763-65. 
Motion to reduce the Demand-

AdvIsability of resorting to 
supr Imports. 3683, 3723-60. 
3763. 

Import of one lub tons of sugar. 
3682. 3723-60. 3763. 

Import policy of sugar. 3683. 
3723-60. 3763. 

Necessity to import sl..pr. 3683. 
3723-60. 3763. 

Method of distributing imported 
suear and sugar prices. 3684, 
3723-60, 3763. 

Necessity of and the pollCY 
underlyinJ the import of 
sugar. 3684. 3723-80, 3764. 

Policy relating to the Import of 
sugar. 3683, 3723-60, 3764. 

Refusal of supplies. 3882, 3'123-
50, 3764. 

Rise in price at sugaT. 3683, 
3'123-60, 3764. 

Sugar Imports policy of. the Gov-
emment and their faUure .to 
redt.'ce the price at suaar Bold 
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DEMAND(S) FOR SUPPLEMENTARY 

GRANTS(S), 1953-54-GmC1d. 
MOTION TO REDUCE THE DEMAND 

-contll. 
by dealers to the comuioD 
consumer. 3684. 3723-60. 
37M. 

The import of sugar ill U11l1eCiea-
SaTy and against the spirit of 
31Da4e,hi. 3684. 3723-60, 
3764. 

Statement showinC-for expenditure 
of the Central Government (ex· 
c.luding Railways) for the year 
1953-54-LB'id on the Table. 3234-
85. 

DEO. SHRI R. N. S.-
Andhra State Bill-

Motion to consider and amend-
ment to refer to Select C0m-
mittee. 1068-73. 

Consideration of clauses. 1189-90. 
1192, 1193, 1194-97, 1198-1200. 

DEOGAM. SHRI-
Central Silk Board (Amendment) 

Bill-
Motion to consider. 153-55. 

DEPUTY -sPEAKER, Mll (SHRI M. A. 
AYYANGAR)-
Rulings-

A point of order arises in respect 
to a matter which is current til 
the House and not over thinlS 
which are either over or yet to be 
taken up. 107-08, 109-14. 

A point of order is an extra ordi-
nary process which, when raised 
has the effect of suspension of 

proceeding before the house. 
As reeards scope of rule 2!J1 any 

Member can raise any point of 
order at any time on any mat-
ter. then under disCUssion but 
not after that business is over. 
447-48. 

As regards any matter relating to 
the maintenance of order in the 
House 01' regulation of business 
or of its order before the House, 
a point of order can he raised 
at any time immediately the 
matter arises for· consideration 
whether any proceedings are 
IOing on then' in the House or 
during an interval between the 
termination of one item in the 
agenda and the commencement 
of another. 448. 



DI'BAI, 8HBl 
KMAN.JI-
Ilec:tlon to Employees State Insur· 

ance Corporation. 1215; 

DI'.SHMUKH, DR. P. S.-
Demarld(s) for Supplementary 

Grant(iI), 195:i--54-
A8riaUture-

Motion to redUCe the Demand-
QI..alit, control of Vmupati 

GIMIe. 3753-M. 
TichteBina of qWlli\)r coDtrol 

of vanupati. 3763-K. 
Discussion OIl research and devel0p-

ment of ftshinl indLUtry. 3936-38. 

DISHMUKH, smu C. D.-

Andhra State Bill-
Motion to consider and amend-

ment to refer to Select Commit-
tee. ~14, 918. 

Consideration of clauses. 1450-51, 
1457, 1461, 1462, 146:HJ4, 14U-
66, It67, 1551..f1O, 1635-38. 

Appropriation Accounts (Posts and 
Telegraphs) and the Audit .. 
port-Laid on the Table. 3427. 

Appropriation (No.4) Bill-
Motion for leave to introduce 

3Ti8. 
Motion to consider. 3798-99. 
Motion to pass 3800. 

Companies BDJ-

Motion for leII'Ve to introduce. 
1974, 1998, 2008-10. 2011, 2014, 
2015, 2022. 

Estate Duty BilI-
Motion to consider as reported by 

Select Committee. 877.'104, 

Conr.deration of clauses. 1734-36, 
1738. 1743, 1744-47, 1748, 1153, 
1755, 1768-70, 1772, 1775, 177&.77, 
1787.90,1792,1793, 18&1.85,1875, 
1878. 1975·78, 1977, 1978, 1979, 
1989,1990,2128.39,2151,2156.58, 
2160,2191-95, 2205·06 2219, 2242-
43. 2250,2253, 2371.78. 2393.95, 
2401, 2441-42,2466.78, 2542-43, 
2546-47, 2550.51,2552, 2553.54, 
2555-57, 2562,2564, 256ll, 2568, 
21111, 2580,2581.83, 2586, 2591, 
2824-20, _,3838,2851, 28M.I5, 
2657.aO, 2865, 2675-78, 279-72. 

DESHMutal, SH,aI C. D~ 
~DutyBiU~ 

Consideration fit clapi_ cO'/Udl. 
2'1I4-8Ii, 2'l88, mv, 2'191, '2"" 
2802, 2808-09, 2&12-13, 2821, 
282%, 284.9-45, 2846, JUO;.51, 
2811, JlSS, 2861, 28&'1, ' ZJl'r3-71, 
2~. -4, 29811, 2973, 3004-
11, 301S.11J, 302t, 3025, 3030, 
303&.37, 3044-46. 3Ot8, 3047 ... 8, 
3053, 30115-57, 3058, 3062-63, 
a08e.87, 3071. 3074, 310~ 3Ua.. 
23, 3125, 31SQ..52, 31'13, 31'1&'77, 
1181-83. 31811, 320CHt2, U03-04, 
3205, 3206, 3210, 3211, 3244, 
3248, 3249-51, 3252, 325~5, 
3256, 3257, 3258, 32i5-t6., 3268, 
3269,3339, 3341, 3843,3345, 3347-
48, 3349, 3351, 33S2, 3355, 337G-
'II, 3372-73, 3375, 3316. 337HO, 
3382·83, 3398.99, 3"'1·05, 3407. 
14, 3423-25, 3445·46, 3455-64, 
3472, 348l).86. 3U~5, 34.99, 
1003-04. Si18, 3575, 3589-91, 3599-
U06, 3601: 

MetiOn to pus as amended.386&-, 
83. 

Estate Dut.) .. tea Bill-
Motion 1w leave to introduce. 

1368-~. 
Motion for leave te withdraw, 

3863. 
Pinaneial AJreemeDt betweeh Gov· 

ernments of India *ad U. K.-
Laid on the Table. 1111-15. 

N(Jti1Ication UDder ln8urance Act 
-Laid 011 the Table. 114-15. 

Notification under Salariel ADd 
Allowanoes of M1nlstcs Act 
-Laid ob the Table. 114·U. 

Iteport and statement of Rehabi1iia. 
tlon Finance Admtntsb'aUon-Laid 
on the Table. 109. 

.Iteport of CommiSsioner for Sette-
dtJed Castes and Tribes-Laid on 
the Table. 114-15. 

BI8olutiou t'e UDemployment. 22'f1J-
ao. 2284. 

SUrtemeni. IIho'Vina Demaud(s) for 
Supplementary Gnnt(a) , 1853·54-
Laid on the Table. 

J)IlSHMUKH, SHRI K. a.-
Leave of IIb1ence to -. 2006. --_. __ ... _------_._--,_._,. __ ., ............. _. __ .. _ .. _--



fNDEX TO DEBA'l'U, PAllT U, tm SESSION. 1953 IS 
DEsHPANDE, SHJU G. H.-

ADdhra State Bill-
Motion to consider and amend-

ment to refer to Seleci. Commit-
tee. 1130. 1163--68. 

Discussion on calling of tn)ops in 
Calcutta. 417-18. 

Dowry Restraint Bill (by 9hrimati 
Uma Nehru)-
Motion to consider and amend-

ment to circulate and to refer to 
Select Committee. 3325-29. 

Estare Duty Bill-
Consideration of dauses. 2749, 

3815-16. 

DESHPANDE, SHRI V. G.-
Andhra State BUl-

Consideration of clauses. 1192, 
1230. 

Discussion on detention and death 
of Dr. S. P. Mookerjee. 4245-51. 

~te Duty Bill-
Consideration of clauses. 1785, 

1857-58. 1866-73, 2838-40. 
Motion re international situation. 

4107-15. 
Representation of the People 

(Amendment) Bill-
Motion to refer to Select Com-

mittee. 44-$. 

DETEN'l'ION-
-- of a Member. 1566-67. 
Dileussion on -- and death of Dr. 

S. P. Mookerjee. 4176-4270. 

DEVELOPMENT-
Demand(s) for Supplementary 

Grant(s), 1953-M--
Kinlstry of Information and 

Broadcaatint-
Motion to reduce the Demand-

Necessity of substantially re-
ducln, the expenditure on 
the inte-"ated publicity pro-
cramme by limitin, the ex-
pansion scheme to the Films 
Division and the publica-
tions Division. 3686, 3765-
88. 

DIscussion on rese&reh and deVel~ 
ment of ftshm. industry, 3905-36. 

DHULEKAR. SHRI--
Dowry Restraint Bill (b;y Sbtimatl 

Ums Nehru)-
Motion to consider and amend-

ment to circulate and to refer to 
Select Committee. 3318. 

Estate Duty Bill-
Consideration of clauses. 1757-61, 

1773-75, 1777, 1785, 1'194, 1797. 
1880.-89, 2003-04, 2464, 2475. 2477, 
3068-69. 

DISCUSSION-
-- on calling of troops in Calcutta. 

399-438. 
-- on research and developrDent of 

fishing iDdustry. 3905-38. 
DISPLACED PERSoNS (DEBTS AD-

JUSTMENT) AMENDMENT BILL 
(BY SHRI NAMDHAlU)-

See "Bill (ll)" . 

DlSTRIBUTION-
Dernand(s) for Supplementary 

Grant(s). 1953-54-
other Capital Outlay of thI: Minis--

try of Food and Agriculture-
Motion to reduce the Demand-

Method of distributing import-
ed supr and SUlar prices. 
3684, 3723-60. 3764, 

DIVISION-
Andhrllr State Bill-

Consideratidn of clauses. 1597-
1602. 

Estate Duty Bill-
Consideration of clauses. 2143-46. 

DOWRY RESTRAINT BILL (BY SBRI-
MATI UMA NEHRU)-
See "Bill(s)". 

DOSE, SHRI MULCHA,ND-
Estate Duty BiU-

Motion to consider as reported by 
Select Committee. 520-24. 

Consideration of clauses. 1733. 
2148. 2199.2382, 2388-90, 2395, 
2396, 2397, 2398, 2588, 2637, 2650-
51, 2674. 282z.23, 3209, 321'_ 
3255, 3506, 350'1, 350!l-lO, 3511, 
3513. 

Resolution .,-e unemployment. 2315-
16. ---------_ .. _---_ .. _------------------------_.-._--
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DUBE. SHRI U. 8.-
Estate Duty BiU-

CODSlderation of clauses. 2872, 
28M. 2883. 3154. 3244-45. 

DUTT,SHllI A. K.-
Collection of Statlstlcs Btll-

Motion to consider. 282-63. 
~OD cal1ing of troops in 

Cala.tta. 413-U. 
DWIVEDI. smu M. L.-

Orphana,es BiD (by -}-
Motion to consider. BlW2. 

Ii 
J!CONOMY-

Demand(s) !or Supplementary 
Gnmt(B), 1953-M-
M.inistry of lDfmmIIuon and 

Btoadcast.ing-
Motion to reduce the Demand-

- as supplementary provi-
sions is exeenive. ..... 
3'165-88. 

EDUCATION-
Election to All India COUDI;il far 

Tecbn1cal-, 9M-86, 1856. 
Election to Central Advisory Board 

at -. H6-88. 18. 
BLI!CTION (8)-

- to All India Council for Tech-
nical Education. 985·88, 1856, 

- to Central Advisory Board at 
Education. 988-89, 1856. 

- to Council of IrutiaD Institute 
of Science, Bangalon. 38M. 

- to Employees' State Insurance 
Corporation. 902-oa. 1285. 

ELECTION COMMISSION-
See "CommilBJon", 

J:MPLOYEE (8)-

El:ect1on to -, State fnsuraDee 
Corporation. 1285. 

J3dPL0YEES STATE INstJRANCE 
CORPORATION-
See "Committee(B)", 

ESTATE DUTY BILL-
See "BW(.)", 

ZSTATE DUTY RATES BILL-
See "BUl(s)". 

EXCISES AND SALT Ar:'t. CEN .. 
TRAL-
See "Act(s)", 

EXPANSlON-
See "Development", 

EXPENDITURE-
Demand(s) for Supplementary 

Grant (s)-1958-54-
Ministry of Information and 

Broadcasting-
Motion to reduce the Demand-

Necessity of substantially re-
ducing the - on the :inte-
grated publicity proerlllDDle 
by limitiDg the expansicG 
seheme to the Filma Divi-
sion and the Publications 
Division. 3688, 3'165-88. 

P 

FACTORY(IES)-
Demand(s) tor Supp1ementa17 

Grant(s). 1953·K-
Miscellaneous hpelditure UDder 

the Ministry of Food and Aari-
culture-
Motion to reduce the Demand-

Compensation to sugar - is 
unnecessary. 3881, 3723-61. 

Feasibility of Withholding the 
payment of subsidy to supr 
-. 3680, 3'123-62, 

Payment of compensaticm to 
sugar -. 3681, 3723-82-

FILMS DIVISION-
Demand(s) for Supplementary 

(;rant(s)--1953-54--
Ministry of Information and 

Broadcasting-
Motion to reduce the Demand-

Neeeasity of subBtantially i-e., 
duclng the ezpenditure on 
the integrated publicity 
programme by limiting the 
eXpaJUion scheme to the· 
- and the Publications 
Division, 1886, 3785-88. 

FISHING INDUSTRy ..... 
See "Industry (le$) ". 
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t'IVE YEAR PLAN-
Demand(s) for Supplementary 

Granl(s), 1953·54-
Ministry of Information and 

Broadcasting-
Motion to reduce the Demand-

.Necessity of having an inte-
grated publicity programme 
of the --. 3786, 3765-88. 

·The need or otherwise of the 
additional proVIsIOn for 
publicity of the --. 3686, 
3'165-88. 

;·PLOOD(S)-
Motion for Adjournment r~ 

Damage by Kosi -.-. 1565-66. 
- in Godavari. 1362-67. 

SOREIGN AFFAIRS--
Sta~ent by the Prime Minister on 
-. 895-902. 

·70REIGN POUCY-
Motion re international situation. 

4001-4164. 

, FOREIGN SET'l'LEMENT(S)-
:Motion re international situation. 

4001-4185. 

.. FOTEDAR. PANDIT-
Motion re internlltionaI situation. 

4101·07. 

G 
GADGn.., SBRI-

Andhra State Bill-
Motion to consider and amend-

ment to refer to Sel~t Com-
~ mittee. 1005-11. 

:Estates Duty Bill-
Motion to considex' as reported by 

select Committee. 542, 552-67. 
.consideration of Clauses.· 1753, 

1776, 1785, 1786, 1889-94, 2007-

GADILINGANA GOWD, SHRI-
Andhra State Bill-

Motion to consider and amendment 
to refer to Select Committee. 
1159-61. 

Consideration of clauses. 1193. 
1492~95. 

-- Sworn.!. 
GANDID, SHRI V. B.-

DiscWlSion on sugar and sugar_ 
cane prices. 1950-52. 

~te Duty Bill-
Consideration of clauses. 239'1. 

2400, 2419.25, 2tI'14, 2734-38. 
2785-86, 2813-14, 2820-21, ~ 
2931-35, 3449, 3452-54. 

,GENERAL BUDGET-
See "Budget, General". 

GHOSH, SHRl A.-
Discussion on calling of trooPB iD 

Calcutta. 421-25. 

GHUZNA VI, SHRI A. H.-
Deaths of Dr. S. P. Mookerjee., 

Pandit L. K. Maitra and --. 1-6. 
GIDWANI, SHRI-

Estate Duty Bill-
Consideration of clauses. 3051. 

Half-an-hour discussion on Rehabi-
litation Finance administration. 
2052, 205'2. 

GIRl, SHRI V. V.-
Election of -- to Employees' State 

Insurance Corporation. 902-03. 
Introduction of Private Membertt 

Bills. 836. 
Report of Indian Goverllll'leDt Dele-

gation to International Labour 
Conference--LBid on the 
TabJe. 3049-50. 

·GODA V ARI, RIVER--
Motion for Adjournment re fto!)ds in 
--. 1362-67. 

08, 2019.20. 2105-11, 2215, 2402· GOHAIN, SHRI CHOWKHAMOON-
03 2444-49, 2578, 2579. 2609-10. Leave of absence to .. __ .. 2066-86-
2658. 2727-28, 2879, 2917-20, 
3064. 3116, 3212, 3345, 3353. GOPALAN, SHm A. K.-
3380, 3395-96, 3486-87, 3488, Andhra StateBiU-
3505, 3616-19. Motion to pass as amended. 1661-

Resolution re cj)mpulsory miUtary 7.2. . 
training of studeJlts. 359-62. BusinesS ~f ttieHouse. 3049 ... 

• 

-----------~--------so LSD 
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OOPALAN, SHRI A. K.-c:0nt4. 
Andhra State ~td. 
Discussion on calling of troopa in 

Calcutta. 379-403. 
Motion for Adjournment H Sbri 

Kami Heddi's hunger strite. 208-
09. 

Representation of the People 
(Amendment) Bill-
Motion to refer to Select Com-

mittee. 80. 
Resolution H-

Compulsory military trllillblg or 
studen1l. 348. 

Unemplo1ft\8Dt. 13~M), 2288-78. 

OOUNDER, SBlU It. P.-

• tate Duty Bill-
Caaslderation of clautea. 281'7 .... 

M84, 2H8,3OM-I5, 3341. 

OOVDNMENT-
Demand(s) for Supplementary 

(lrant(s)-1958-54--
Other Capital Outlay of the 1Iinis-

try of Food and Agriculture-
Motion to reduce the Demand-

Sugar imports policy of the • 
- and their failure to 
reduce the price of IUPI' 
sold by dealers to the com-
mon consumer. 3684., 3'123-
6O,37M. 

Tariff Comm1asion Report on reten-
tion prices of Tata Steel and -
resolution thereon-Laid on 1M 
Table. 211. 

GOVDNMENT ASSUIlANCB(S)-
Statement Ibowing aetion tabla ~ 

<lovemment on uaurances etc.-
La1d on the Table. 44I-t7, 1J8'I. 
4169-'10. 

Statement showinC action taken bJ 
(lovemment on various 1IIIUl'-
ances etc.-Laid on the 'rUt.. 
2585-86. 

GOVI:ItNMENT OF PART C STAT1:8 
(AMENDMENT) BtI,L.(BY 8HIU 
BIBEN DUTT)-
See "BlU(s)". 

GOVIND DAS, SIlTB-
Aodhra State Bill-

Motion to pus u &IMftdecI. 1-. 
8'1. 

GOVIND DAB, SETH- ccmtd. 
Andhra State Bill~onui. 
Discussion on project for a ne. 

Steel Plant. 3700.03, 3704. 
Motion .,.. international situ.~ 

4050-57. 
Orphanaces Blll-(by Shri M. L. 

Dwivedi)-
Motion to consider. IM-"l1. 

GURA, SHRI A. C.-

Half-an-hour discussion on RehaW-
litation Finance AdtninistratioQ.. 
J05S-64. 

NoWlcations under Central '£xci.-
and Salt Act-Laid on the Table. 
tW . 

GUBUPADASWAMY, SHBJ JI. S.-
Andhra State BUI-

Mation to consider and amead-
meat to refer to Select Coal-
mittee. 1129-34.. 

Consideration of clauset. 11n. 
1216-17, 1231-32, 1251, 1_ 
1253-54, 1486-67. 

. Central Silk Board (Amendmeat) 
BiU-- . 
Motion to consider. 122-28. 

Demand(s) for SupplemeuiarJI 
(lrant(.)~1953-s.--
MiJcellaneous Expenditure 11DdW 

the Ministry of Food and Acrl-
culture--
Motion to reduce the DernMd--

CotnpenSation to .upr inc:Iu-
try. 3881, 36V0, 3'123-2'7. 

Other Capital Outlay of the KiDtIf. 
tl"7 of Food and Acriculture-
Motion to reduce the De.maad-

Import policy of supr ... 
1?D-27. 

Dilculaion on future of automobile 
industry. 2121-80. 

&state Duty Bm-
Motkm to conalder .. repoa1acI lip 

Select Committ.. 4Tf-80. 
CobIfderatiOD of clawIeI. scnJ-l, 

2181, 2721-27, 1001-02. 
Motion ,.. interaatiozlal aituatil& 

4002-01, 4001. 
Point of Prinl.... ...... 
l\epreeentatiOD of the ~ 

(Amendment) .Bill-
Motion for ezteDaion 01 tim4t fait 

presentation of report of lWIct 
Committee. 1288. 
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R 
IIALF AN HOUR DISCUSSION-

-- on Rehabilitation Finance Ad-
ministration. 2043-64. 

BANDLOOM INDUSTRY (IMPROVE-
KENT AND PROTECTION) BD...I-
8ft "Bill(s)". 

JIIWA, SHRI-
Aodhra State Bill-

Motion to consider and amead-
ment to refer to Select Com-
mittee. 1113-17. 

Consideration of clauses.' 1487. 
Demand for Supplementary Grant--

1153-54-
~ture-

Motion to reduce the Demand-
Eftlciency of AdmiDisteriDg 

control over certain matten 
relating to sugar iDdus1:rT. 
3650-53. 

-.tate Duty Bill-
Consideration of clauses. 25'19-

J SO. 2803-05. 
Besolution Te unemployment. 2284-

15. 

'JIDltU)4 SINGH, SARDAR-

Andhra State Bill-
Motion to consider and ameod-

ment to refer to Select Com-
mittee. 1134-40 .• 

DiseuJsion on detention and death. 
of Dr. S. P. Mookerjee. 4211-11. ' 

-.tate Duty BiU-
Ccmsideration of claUleS. %746-48, .' 

2819-22. 
lleprelentation of the People 

(Amendment) Bill-
Motion to refer to Select C0m-

mittee. 26-28.-
~tfon ,. President's proclama-

tiOn OIl PZPSU. 3813, 3US.J4. 
3832.fS. 3172. 

*JuNGER STRIK£-
... "Strike". 

III"DBR HUSEIN, CH.-

~te Duty Bill-
Caaaidersticm of clauau. usa. 

I 

IMMOVABLE PROPERTY ACT-
See "Act (s)". 

IMMORAL TRAFFIC-
See "Suppresaion of - and 

Brothels Bill (By Shrimati Mani· 
Ben Patel) under "Bill(s)". 

lMPORT(S)-
Demand(s) for Supplementary 

Grant (s)-1953-54--
Other Capital Outlay of the 

Ministry of Food and Agricul-
ture-
Motion to reduce the Demaad-

Advisability of resorting to 
sugar -. -. 3683, 3723-80. 
3764. 

- of one lakh tons of 
sugar. 3682, 3723-60. 3763. 

- policy of sugar. 3683, 
3723-60, 3764. 

Method of distributing im-
ported sugar and sugar 
prices. 36M, 3723-60. 3764-

Necessity of and the policy 
underlying the -- of 
sugar. 3684, 3723-60, 3763. 

Necessity to - sugar. 3683. 
Policy relating to the -- of 

sugar. 3683, 3723-60. 3764. 
Sugar - policy of the Gov-

ernment and their failure 
to reduce the price of sugar 
sold by dealers to the com-
mon consumer. 3684. 3'123-
60, 3764. 

The - of sugar is unneces-
sary and against the spirit 
of S1oadc,hi. 3684, 3723.80, 
3764. 

dmlAN(S)-
Motion fOe internatioDal lituaticm. 

400S-4165. 

INDIAN GOVERNMENT DELEGA-
TION-
See "Delegation" . 

INDIAN REGIS1'RA.TION (A.JDND-
MENT) BILL (BY SHBI S. V. 
RAJlASWAMY)-
See "Bm(s)". 



INDIAN REGISTRATION (AMEND-
1I4ENT) BILL (BY SHRI S. C. 
SAMANTA)-

See "Bi1l(s)". 

INDIAN PATENTS ANDDJi:SlGNS 
(AMENJ)MENT) BILL-
See "BUI(s)". 

lNDIAN Al:NAL CODE (AMEND-
MENT) BILL-CBY SHRI NAGESH-
WAR PRASA,D SINBA)-
See "Bill(s)". 

INDIAN RAILWAYS (AJ4END.. 
MDT) BIl..L- . 
See "Bill (s) ". 

1NDIA.N T.umT (SECOND AMEND-
Ml!:NT)BILL- . 
See "Bill(t)". 

INDUSTRY (IES)-
Demand(s) for Supplementar,y 

Graat(s)--195S-iI--
Miscellaneous Bxpeaditure under 

the Ministry of Food and Acri-
eulture-
Motion to reduce the Demand-

Compeosation 110 sugar --. 
3681. 3690. 3'723-61. 

Discussion on future of automobUe 
-. U.16-42. 

Discussion on research and develop-
ment of fishing -. 3905-36. 

• ~of Tu~ ~~~ ~ 
Continuance of protecti~ to dry 

battery -- and Government 
resolutions etc.-Laid 011. the 
Table. J875-76. 

INFORMATION &: BROADCASTING, 
YINISTRY OF-
Demand for Supplementary Grant-

1953·/)4-
Motion to reduce the Dem.nei-

Economy-as suppleinftltary 
.prWis1onis excessive. 3685-
87, 3765-89. 

Efficiency and mode of propa-
•. ganda envisaged. ·3685~87, 

3765.811. 
Necessity of naving an integrat-

ed pubUcity programme of 
the TlV'e Year Plan, 3685-87, 
J'ffS..89. 

Necessity of lIubstantiaDy reduc-
ing the expenditure on the 

INFORMATION & BROADCASTING. 
MINISTRY OF - cont4. 
Demand for Supplementary GraDt-

1953-54-co7Jtd. 
integrated pubUcity pro- , 
gramme by limiting the eK-
pension scheme to the .J'iJma 
DiVision and the PubUeata. 
Divisl,on. 3685.8'l, 31 ..... 

The De4ed or othtiJ'wife .r .. ~ tile 
additional provisi~ for . pubJt., 
city.ofthe Five "'fdr Pia. ....87. 3165-81 . .. , . .:. . 

INSTITUTE (S)-
.1IotQ). for adjournment ft hun .... 

. strike by President of 'l'eMrriat1 
-- Workers Union. hitftba4-
(Disallowed). 1965-18. 

INSURANCE-
Eledion to Employee's State -

Corporation.902-8S. U85. 
tNSURANCEACT-

See "Acl(s)". 
INTERNATIONAL LABOUR COM-

FERENCE- .." 
See ''Conference''. 

IYUNNI, SHRI C. R ..... 
Estate Duty Bill-

Motion to. CObSider .. l'e~ ., 
Select Committee. 524. 5.32. 

Consideration of claUJlell,., 2580. 
2820-21, 2822. 2662-83, 2811e-5'7 • 

J 
JAIN. SURI A. 1'.---

Motion for Adjournment "' hUDC8l' 
strike by President 01 Tecbnical 
Institute Workers U.Qion, Farid-
abad. 1966-6'1. . 

JAIN, SHRl N. 5.-
- !'staff! Duty BiH-

Considerlit.!onof: ctauses. . 2403. 
. . ~ 

,JAlPAL $INGH, amu-
Andhra State Bill-' , 

Motion to consider and amend-
ment to .refel" 10 Sellict Coat-
mittee. 1001-05. 

JAISOORYA, DR.-
Andhra State Bill....,. 

Motion to consider and attumd-
ment to refer to s.J~ Com-

;,. mlUee, ~a:",12. 
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JAISOORYA, DB. - contd. 
Consideration of clauses. 1219-20, 

1277-18, 1285, 1386-87. 1414-18, 
1581-83. 

Discussion on detention and death of 
Dr. S. P. Mookerjee. 4242-45. 

Diacuasion on project for a new 
.. {ilteel Plant.. 8715,3720.21. 

Resolution re President's proclama-
tion on PEPSU. 3877·82. 

JAMMU AND .XASlDIJR--
Motion re international situation. 

4001·4164. 
statement ,re Kashmir situation. 

09 .... 
.JANGDE, SHRI-

Centnl Silk Board (Amendment) 
Bill--
Motion to consider. 155 .... 

JAPANESE CLOTH-
Fourth repo~.of .ttJe Public .Accounts 

Committee on the import u.d sale 
of-Laid on the. Table. 525. 

.JAYASHRI, SHRIMATI-

JOSHI, SHRI N. L.-
Estate Duty Bill-

Consideration of clauses. 3338-
39,3340. 

Motion re international situatioD. 
4004. 

J08m, SHRIMATI SUBHADRA-
Dowry Restraint Bill (by Shrimati. 

Uma Nehru)-
Motion to consider and amend-

ments to circulate and to refer to. 
Select Committee. 3389-99. 

J[ 

KAKKAN. SHRI-
Andhra State Bill-

l4otioa to coasider andamencl .. 
ment to refer to Se1act 'Com-
mittee. lD87-1NJ. 

KARMARKAR, SHRI-
Central si1k Board (Amendment) 
, Bill-
Motion to consider. US-IS, 121 • 

167-76. . 
. Demand(s) for Supplementary 

. .- Grant(sl-1953-54--
Consideration of clauses. 176·77, 

178, 179, 180-81, 182, 188, IN. 
194-95. Ministry of Infonnation and 

Broadcasting. 3779-80. 
Dowry Restraint Bill (by Sbrimati 

Uma Nehru)-
Motion to consider and amend-

ments to circulate and to refer 
to Select Committee. 3320-22. 

BBtate Duty Bill-
Motion to consider as reported by 

Select Committee. 56'7 ·69. 
Consideration of clauses. 1857, 

2403, 2418-19, 2860. 2912-14. 
nruNJHUNWALA. SRRI-

Central Silk Board (Amezu:lment) 
lUll-
Motion to consider. 150-53. 

Discussion on sugar and. suprcane 
priees, 1128-33. 

.... I>uty Bill-
.. Ccinlideratloll of clauses. 1858, 

. 2487~8, 2686, 2860, 2904-07, 
3454-55, 3513-14, 3570-72. 

')Oem, SHRI KRISHNACHARYA-
Andhra State Bill-

Motion to consider and amend-
ment to refer to Select .Com-
mittee. 1149-54. 

Consideration of ctauses. 110. 

Motion to pass as amended. 191. 
Coir Industry Bill-

Motion to consider. 30~1l. 
Collection of StatistiCS Bill-

Motion to consider. 196-98. m .. 
267-77. 

Consideration of clauses. H8. 
2'19, 280, 281, 289, 290. 292, 297, 
299. 

Motion to pus as amended. _ 
302-04. 

1tASBMIR-
See "Jammu and K.shmi .... 

EAT.JU •. DR.-
ADdhra . State Bill-

Motion for leave to mtrochlce. f4L 
Motion to consider and amencf- . 

ment to refer to Select C0m-
mittee. 705-27, 808, 11116, 118'1-
87. 

Consideration of clauses. 12OI, 
1202, 1203, 1207-o&, Ul1, 1221-
27. 1274-79, l284, 128'1-91, 1291, 
1298-99, 1372,1377-78. 138'1-88. 
1419-27, It8O-82, lj84, It88~ 
1487-92, 1497, 1590-", 1803-Of. 
1838-39. 
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ItATJU, DR.~td. 
Motion to pass as ameDded. iI58-

81. 17Z1-!1. 
Business of the House. liM. 
Code of CrimiDal Procedure 

(Amendment) Bill (Ameftcbnent 
01 sectiOllS 496 and 497-by Pandit 
Thakur Du Bbargava)-
Motion for leave to introduce. 

1'11J8-t9. 
Code of Criminal Proeedure 

(Amendment) Bill (Repeal 01. 
.teetions 266, 287 etc.-b7 Shr1 S. 
V. Bamasw8D\1')-
Motion to COIlIider and uDead-

ment to cireu1ate. 18JO, 1_. 
1834-S5, IBS9-48. 

Dilc:uBon OIl nlliDI of tnIopI bl 
cakIatiL GI-Sa. 

Dlleu&sion on detention and death 
of Dr: S. P. lIookerjee. 4117-
UlO, 4117, 4281"', 4270. 

Dowry Restnint BiD (by S~ 
Uma Nebru)-
Motion to CODSider and IdIII8Dd-

meat to cireulate and to refer to 
Seleet Committee. 338:z. 

lDtroduc:tion of Private Membera' 
Bills. 815. 

Patiala and East Pun,ab States 
Union Qccupancy Tenants <VestlnI 
of Proprietary Rights) Ac&-Laid 
011 the Table. 2433. 

Patiala and East Pwljab Staw. 
UnioD Occupancy Tenants MaDdYa" 
Riebtl Act--Laid on the Table. 
J433. 

JlesoluUon re President's proclama· 
tion on PEPSU. 3804·15, 3817·18, 
3821, 3827, 3828, 3850, 3a38·58. 

KAZMI, SBlU-
Introduction of Private Membel'l' 

Billa. 83'1. 

DLAPPAN, SHRI-
Andhra State Bill-

Motion to consider. 817-20. 
Demand for Supplementary Grmt-

1953-54-
Other Capital Outlay of the 

Jtfinistry of Food and Agricul-
ture-
Kotic:m to reduce the Demand-

PoUcy relatiDt to the import 
til mpr. 1883. 

KELAPPAN, SHRI - COfttd. 
Dilcuss.ion on detention and deat1t.. 

of Dr. S. P. Mookerjee. f2U. 
Elltate Duty BUl-

Consi'deration of claWlfJli. IUS--
86, 3594-97. 

Resolution re unemploJment. _. 
89. 

KESHA VAIENGAR. SHlU-

Andhra State Bill-
Coosideration of clauaes. IH8-41. 

J385-86, 1393-94, 145'1-1t. 

1tI:81tAB, DR.-

Demand 101' SupplemeDw, Oral. 
19"-M-
MiDiItIy of InformatioG ... 

BroadcutiDl-
Motion to reduce the !)emend-

BcoDoiD7..... 8UpplemeDtaL, 
provisions" ex.c:essm.. 
3780-88. 

BfDcieacy and mode ol ~ 
Canda eDVIIaaed. 3'180-81. ~ 

Neeeuity of baving an iDW-
grated publicity Pl'OII'8JIIIDI 
of the Five Year Plan. S'l8O. 
88. 

N'ecesalty of substantiall,. re-
ducing the expenditure aD 
the integrated pubUcitJ' 
programme by limitiJJg tile 
expansion scheme to .tbe 
FilDlli Division aJld the 
Publications Divisloo. 3'188. 
88. 

The need or otherwise of tbe 
additional provision :fGr 
publicity of the Five Year 
Plan. 3780-88. 

KHAN, SHRI SHAHNAWAZ-
Statement showing action takeu b1' 

Government on assurances etc.-
Laid on the Table. 4188-'0. 

KHARDEKAR, SHRl- t 

Estate Duty Bill-
Motion to consider as reported by 

Select Committee. 4'10-74. 
:Resolution t'll compullor7 mWta17 

trainJDg of ltudeota. a'l-'" 
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ItlIARE. DR. N. B.-
Andhra State Bill-

MotJon to pass as amended. 1681-
84. 

Discussion on detention and death 
of Dr. S. P. Mookerjee. 4230-31. 

Estate Duty Bill-
Motion to consider as reported by 

Select Committee. 532-36. 
lntroduction of Private M'eiiibers' 

Bills. 834. 
Military Pensions Bill (by -- )-

Motion for leave to introduce. 142-
43. 

Motion Te international situation. 
3988. 3993. 3999. 

KBONGMEN, SHRIMATI B.-
Leave at absence to --, ll1C18-e9, 

IDIUDA BAKSH, SBRI 14.-
DiJcussion on calling of 1roops in 

Calcutta. 418-19. 
Estate Duty Bill-

Conaicleration of clau.see. 2IM-I'l. 
.i 
IKIDWAl, SHRI-

0\ 

• 

Demand(s) lor Supplementary 
Grant(s)-1953-54--
Agriculture-

Motion to reduce the Demand-
Efficiency of Administering 

control over certain matters 
relating to sugar industry. 
3754-60. 

14isc:eUaneous Expenditure under 
the l\4inistry of Food and Agri-
culture-
Motion to reduce the Demand-

Commitment of the Govern-
ment to the sugar factory 
owners and the sugar ceSS. 
3754·60. 

Compensation to sugar factory 
is unnecessary. 3754·60. 

'Compensation to sugar mdus-
try. 3754-60. 

Ft'8sibility of withholding the 
payment of subsidy to sugar 
factories. 3754·60. 

P8'YlTlent of compensation to 
sugar factories. 3754-60. 

Other Capital Outlay of the 
Ministry of Food and Apicul-
~ 0 ___ .I_ 

KIOWAI, SHRI - eonU!. 
Advisability of resorting to 

sugar imports. 3754-60. 
Import of one lakh tons of 

sugar. 3754-00. 
Import policy of sugar. 
Necessity to import lUlU-

3754-60. 
Method of distributing :im-

ported sugar and sugar 
prices. 3754-00. 
Necessity of and the po~ 

underlying the import or 
sugar. 3754·60. 

Policy relating to the .import 
of sugar. • 

Refusal of supplieB. 3754-00. 
Sugar imports policy or the 

Government and tbeJr 
failure to reduce the price 
of sugar sold by dealen to 
the common consumer. 3'l64-
eo. 

The import of sugar is __ 
necessary and agaiDst tile 
spirit of S1DGde,hi. 31M-
10. 

Discussion OIl sugar md 8U~ 
prices. 1952-M. 

ltOREA-
Motion re international situatiaIL 

4001-4164. 

KOSI,RIVER-
Motion for Adjournment t'e damaae 

by Kosi floods. 1565-66. 

KRIPALA.NI, ACHARYA J. B.-
Andhra State Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 914-22, i095, 1102. 

Discussion on detention and death 
of Dr. S. P. Mookerjee. 4264. 4281.. 

Motion(s) 7"e-
Death of Dr. S. P. Mookerjee. 1570.. 
International situation. 4006-15-

Resolution t'e unemployment. !300-
10. 

KRIPALANI. SHRIMATI SUCHETA-
Demand(s) for Supplementat'J' 

Grant(s)-1953-54--
Ministry of Information aDd 

Broadcasting-
Motion to reduce the Demand-

Necessity of ha .... ·ing ,an inte-llation to reduce the De..-.....-
--~~------------------------
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lOUPA,LANI, SBlUMATISUCHETA 
- contd. 

erated publicity programme 
of the Five Year Plan. 3686. 

Miscellaneous Expend.iture under 
the Ministry of Food and Agri-
culture-
Motion to reduce the Demand-

Payment of compensation to 
sugar factories. 3681, 3'131-
34-

Qt,ber Capital Outlay of the 
Ki.nistry of Food and Agricul-
ture-
MotioD to reduce the Demand-

Necessity of and the poliey 
underlyiq the impOrt of 
sugar. 3684.. 

~ion on calling of treops in 
,Calcutta. 425-29. 

1l¥c:uasion on detention and death 
01. Dr. S. P. l\(ookerjee. 4219-30, 
4U7. 

~te Duty BiU-
Consideration of clauses. 1863. 

HAdf.an-hour discussion OIl Rehabi· 
litation Finance Administration. 
2!)5O-51, 2064. 

Motion for adjou:rnmem re Shri 
Kami Reddy's hunger strike. 207. 

DISHNA, SHRI M.R.-
Andhra State Bill-

Motion to consider and amen~ 
meDt to refer to Select Com-
mittee. 1126-29. 

ItRISBNA CHANDRA. SRRI-
EBtate Duty Bill-

Consideration of c1aasea. 2459..e2, 
%589. 2592-93, 26G3-84. 288'1, 
2855-58, 3109, 3113-14, 3130, 
3131, 3133, 3510, 3511, U'18-8O. 

JOUSHNAMACBABI, SHlU T. T_ 
Andbta State Bill-

MotIon to consicler and amend-
ment to refer to Select Com-
mJ1;tee. 761. 

ConsIderation of clauses. 1%t2-M, 
180'7. _ 

Busineu of the House. 398B, 3188. 
Centnl S1Ik Board (Amendment) 

Bill-
Kotlonto conaI4er. 120. 

KRISHNAMACHARI. SImI T. T.-
COlltd. 

Consideration of clauses. 184-85, 
186.87, 189-90, 191. 192, 193. 

Collection of Statistics Bill-
Consideration of clauses. 284-86. 

289, 294, 298. 
Commodity Control COmmittee report 

and Government resolution there-
on-Laid on the Table. 2853. 

Discussion on future of autmnobi1e-
industry. 2533·'2.. 

I:Itate Duty Bill-
Consideration of daIlIeS. ~ 

48, 2971. 
Indian Patents and Des.igu: 

(Amendment) Bill-
Motion for leave to introduce. 12-

Indian Tariff (Second AmendmeDt) 
Bill-
Motion for leave to introduce. 

3430. 
Ministry of Commerce and Industrp 

Notification No. 8 (3) -T.B./53. 
dated the 15th August 1953--Laid 
on the Table. 1675-76. 

Ministry of Commerce and Industry 
order No. S.R.O. 987, dated the 
26th May. 1953-Laid on the 
Table. 11. 

Minilltty of Commerce and Indusb:y 
Resolution No. 5(Z)-T.B./53, elated 
1.he 15th August, 19!i3--Laid OD.: 

the Table. 1675-78. 
Ministry of Commerce and IndusbT 

Besolutioll No. 8(3) -T:B./53, dat.d 
the 15th August 1953-LaicS 08' 
the Table. 1875-78. 

Kibistry of Commerc:e aDd ltutIJst:rr 
retOlutions and notUlcatlon.-
Laid on the Table. 9-11. 

Deports of Tarift CommiaIioD-Laid' 
on the Table. V--ll. 

Report of TarUf COmmlsMD b-
continuance of protection· to drT 
battery industry and Govemmeat-
resolutions etc.-Laid on the-
Table. 1875-76. 

Report of the Tar1ft' Commission OIl-
the continuance of protection to 
the Hydroqulnine Industry (19.~). 
1875-76. 

Reaolution ,.. unemployment. 2280 ... -
81. 
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lOUSHNAMACHARl, SHRI T. T.-
contd. 

Statement explaining the reasons 
wh3 copies of reports of -Tariff 
Commission on the continuance of 
protection to (i) dry battery indus. 
try and (ti) Hydroquinine Indus-
try and Government resolution etc. 
could not be laid within the 
prescribed period.-Laid on the 
Table. 1675-76. 

Statement showing Bills paned 
during third session-Laid on the 
Table. 9-11. 

Taritl Commission's letter No. Tel 
IDlE-78, dated the 26th128th May 

. 1153-Laid on the Table. 1815-
78. 

Tariff Commission's report on reten· 
tion of prices of Tata Steel and 
Government resolution thereon-
Laid on the Table. 211. 

KRISHNASWAMl, DR.-
Andhra State Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 957.:05. 

Consideration 01 clauses. 1375· 
76, 1408-10. 

Discussion on future of automobile 
industry. 2516-23. 

Estates Duty Bill-
Motion to consider as reported by 

Select Committee. 578-91. 
Consideration of clauses. 2396-

97, 2398. 2401-02, 2419, 2635-
2636, 2637. 2643-46, 2668-69, 
2786, 2833-36. 

Motion re international situation. 
4138-43. 

L 
LABOUR-

Motion for adjournment re latbl 
cbar8e and firing on workers at 
Coehin Par1-(Dlsallowed). 3801-
OS. 

LABOUR CONFERENCE-
See "Conference". 

J..,AltSHMAYYA, SBRI-
Ancihra State Bill-

Motion to consider and amend· 
ment to refer to Select Com-
mittee, 938-4B, 1088. 

LAKSHMA YY A, SHRI - cantd. 
Consideration of clauses. 1253. 

1390-91. 1436. 1437. 1438-40. 
1485-87, 1489, 1495, 1587-90. 

LAL SINGH, SARDAR-
Demand for Supplementary Grant 

1953-54-
Other Capital Outlay of th. 

Ministry of Food and Agrieul-· 
ture--
Motion to reduce the Demand-

Imports of one !akh tons at 
sugar. 

Policy relating to the import· 
of sugar. 3727--31_ 

Discussion on sugar and sugarc:aae! 
prices. 1910-19, 1954, 191i5.. 

LANKA SUNDARAM, DR.-
Andhra State Bill-

Motion to consider and amend- -
ment to refer to Select Com-. 
mittee. 728-47, 811, 1180, 1187. 
1098, 1180, 1187. 

Consideration of clauses. 1191. 
1192, 1193, 1200-01, 1204, 1211-
15, 1230-31, 1232, 1235, 1246-48. 
1267, 1282, 1287, 1289, 1290-91. 
1294, 1295, 1296, 1370, 1378-80. 
1381-84. 1391-93, 1445-50, 1460-
61, 1465, 1484-85, 1497, 1498. 
1502-11, 1534-35. 1618, 1646-48. 

Motion to pass as amended. Ij194-
98. 

Business of the House. 1263-64.. 
Debate on Foreign Affairs. 1973. 
Estate Duty Bill-

Motion to consider as reported '1))- . 
Select Committee. 449-69. 

Consideration of clauses. 211i3-M. 
Motion for adjournment,.. Sbr.i. 

Kaml Reddi's hunger strike. 203· 
04, 206. 

Motion 'f'e death of Dr. S. P. 
Mookerjee. 1570. 

Motion 'f'e international situation. 
4001-02, 4057-63, 4158. 

Point of Order-
Introduction of Children Bill in 

Council of States. 3971-72-

LATH! CHARGE-
MoUon for adjournment re -- and . 

ftrilll on workers at Cochin Port--
(Disallowed). 3801-03. 
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.LEAVE OF ABSENCE-
-- to Mr. Speaker ,~ G. V. 

Mavalankar). 1-8. ., 
-- to Shri A. K. Baa.. 211. 
-- to Shri B. Shiva &0. 1968. 
-- to Shri ChowkhamooaGohaiD. 

2065-66. :, 
-- to Shri Dasaratha Deb. 895. 
-- to Sbri K. G. Deshmukh. 2086. 
-- to Shri Muchaki Kosa. fl8e. 
-- to Shri Murli Manobar. 1855-

56. 
--- to Sbri N. Baehaiah. 27~. 
· - to Shri N. Sathianatban. 2211-

·16. 
· -- to Sbri Nevatia. a. 
· -- to Shri Sushil Kumar. Pateria. 

1284-86. 
._- 10 Sbri U. Srinivua Malliah. 

410'1. 
· -- 10 Shrimati B. lChonpwD 

1 ..... 

':LlBBARY-

See "Parliamel1t - Bfll" UDder 
"BIll(sr. 

uvs Sl'OClt-
See ''Indian - Improvement BUI". 

under "BlU(s)". 

M 
'KABODAYA, SHBl-

Motion ,.e international situatioD. 
4004. 

MAITRA. PANDIT, L. It.-
Deaths of Dr. S. P. l\4ookerjee, --

and Shri A. H. Gbumavi. 1-8. 

liIALAVIYA, PANDIT C. N.-

Estate Duty Bill-
Consideration of clauses. 1'148, 

1'164-67, 2122-28, 2390-92, 2398, 
2552, 3346, 3347. 

lofALAVlYA, SHRI x.. D.-
Election to All India Council for 

Technical Education. 985-86. 
Election to Central AdvIsory Board 

of Education. 986-89. 
Notifications under Mines aod 

Minerals (Regulation and Deve-
lopment) Aet-Laid on the Table. 
ml44. 

MALAVIYA, SHRI K. D. - eontd. 
Orphanages Bill (by Sbri II. L. 

Dwivedi)-
Motion to consider. 881-85. 

Parliament Library Bill-
Motion for leave to introduoe. 

84.1,842. 
Resolution t'e-

Compulsory military trai~ at 
students. 1338-12-

MASCARENE, KUMAR! ANNIE-
Andhra StIlte Blll-

Motion to consider and ameDd-
ment to refer, to Select ea.-
mittee. 1063-68. 

DUcu.ion OIl detentioD. aod ... 
at Dr. S. P. Mookerj~. 4230. 

Motion re iDiematioMl m~ 
40'75. fl%2-31. 

Beeolution r&-
Campulaoly military train1q cd 

student&. 381-D. 
Uuemployment. 2282. 

MASOUDI, KAt1LANA-
Kotlcm t"e intematicmal atuau.. 

40'15-81. 

ICATBEW. PROP.-
Resolution Te compulsory rollifar»' 

tl'aining of atudents. 386-'10. 

MA'ITHEN, SHRI-
Andbra State BW-

Motion to consider and aJDeDd,. 
ment to refer to Select C0m-
mittee. 1082-87. 

Election of - to AU India COUDCil 
tor Technical Education. 1858. 

MEHTA, SHRI J. R.-
Andhra State BiU-

Motion to consider and amend-
ment to refer to Select C0m-
mittee. 1155-68. 

MEMBER(S) OF PA.RLI.AlO:NT-
Detention of • Member. 15664'1. 

MEMBER SWORN-

Shri Y. Gadilingana Gowd. 1. 

MENON, SHm DAMODARA-

Andhra State BiU-
Motion to consider and 8QleISd-

meat to refer to Se1eot C0m-
mittee. lOSJ-a. '. 
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AlENON, 9HRI DAMODARA-contd. 
Coil Industry Bll,-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 334-38. 

Demaml(s) tor Supplementary 
Grant (5)-1953-54-
J4inistry of Information and 

Broadcastin&--

Motion to reduce the Demand-
Necessity of substantially re-

dllCing the expenditure on 
the integrated publicity 
programme by limiting the 
~ scheme to the 
Filma Division and the 
Publicationa Division. 3688, 
3171-74-

The need or otherwise of the 
additional proVWOD for 
publicity of the Five Year 
Plan. 37'11-74-

-other Capital Outlay of the 
Ministry of Food and Agricul-
ture-
Motion to reduce the Demand-

Advisability of resortiDI 10 
sugar imports. 3681. 

.. tate Duty Bill-
Consideration of clause.. 1980-

81. 1990-93. 286l. 
Orphanages Bill-(b7 Sbri M. L. 

Dwivedi)-
Motion to consider. 875-78. 

~AGE(S)-

- from the Council of States 
agreeing without amendment to 
the Andhra state Bill as passed 
by the House. 3540. 

-- from the Council of States 
agreeing without amendment to 
the Central Silk Board (Ameno-
ment) Bill as passed by the House. 
1771. 

__ from the Council of 8ta te& 
agreeing without amendment to 
the Collection of Statistics Bill 
as passed by the House. 1771-72. 

_ from the Council of States 
torwardi-Dl a COP7 of the Indian 
R1lilWa:78 :(Amendment ) Bill as 
passed. 2OCI6. 

.. 

MESSAGE(S) - contd. 
- from the Council of State. 

requesting concurrence of the-
House of tlle People in tbeir 
recommendation to join tbe 
Joint Committee of the HOWIeS_ 
3972-74. 

MILITARY-
Discussion on calling of troops iD. 

Calcutta. 399-438. 

MILITARY PENSIONS Bn..L--(BY 
DR. N. B. KHARE)-
See "Bill (s) .... 

MILITARY TRAINING-
Reaolution re compulsory al 

students. 341-98, 1300-41. 
MINE (8)-

Notifications under .... 
Minerals (Reaulation and Deve-
lopment) Ad-Laid on the Table. 
3231-34-

MINERAL (8)-
Notifications under Kines aocl --

(Regulation and Developmeqt) 
Act-Laid on the Table. 3231-36. 

MINES A,ND MINERALS (REGULA-
TION AND DEVELOPMENT) Ac:F-
See "Act(s)". 

MINISTRY OF COMMERCE AND 
INDUSTRY-
See "Commerce and IndusflY. 

Ministry of". 
MINISTRY OF INFORMATION AND 

BROADCASTING-
See "Information and Broadcasting. 

Ministry of'-
MINISTRY OF WO~ HOUSING 

AND SUPPLY-
See "Works, Housing and Suppl)'. 

Ministry or'-
MISCELLANEOUS EXPENDITUBK 

UNDER THE MINISTRY OF FOOD 
AND AGRICULTURE-
Demand for Supplementary Grant-

1953-54-3672, 36110-82, 3723-tl2. 
Motion to reduce the Deman4-

Commitment of the Govern-
ment to the sugar facfm7 
owners aud the sugar cess. 
3681-82, 3723-61. 



liOUSE OF THE PIEOPLE 

JDSCELLANEOUS pcPENDlTURE 
UNDER THE MINISTRY OF FOOD 
AND ·AGRlCULTURE-eontd. 

Compensation to sugar factory 
is unnecessary. 3681, 3723-61. 

Compensation to sugar indus-
try. 3681, 3723-61. 

Feasibility of withholdillg the 
payment of subsidy to sugar 
faetories. 3680, 3723-8l. 

Payment of eompeusatioD ~ 
sugar faetoris. 3681, 3890. 
3'123-61. 

~, PAlnllT, ~ C~ 
ADdhra State BiU-

Motion to pass as amended. 1613-
'14, 16'1'1-81. 

J:state Duty BDl-
. Motion to consider as reported lu' 

Select Committee. 497-502. 
Consideration· of clauses. 2693-95. 

2815-lt, 28119-90, 3368, 3808-07, 
3512, 3514,3550..;56, 3819:"21. 

Motion re international situatiOn. 
4006. 

IIISHRA, Prof. S. N.-

Besolution H-
Compulsory military training of 

students. 1812. 
Unemployment. 22'1'l, 2292-99. 

IIISBRA,SHRI BlBHUTI-
Demand for Supplementary Grant, 

1953-M-
Agriculture-

Motion to reduce the Demand-
EtftcieDC7 c-A. adminfBtII::IDa 

conUoI over certain matten 
relating . to su,gar industry. 
37(1-41. 

Discussion on sugar and 8UI£CIID8 
prices. 1959, 1962. 

Dowry Restraint BDl-('by SbrlmaU 
Vms Nebru)-
)lotion to consider and amend-

ments to circulate and to refer 
to Select Committee. 3300. 

IIISKRA, SHRI L Nr-
Discussion on project for a new 

Steel Plant. 3'110-12. 
JlIIcaaton on .euaar and suprcane 

prices. 1959. 

MISBRA, SBRI LOKENATH-
Estate Duty Bill-

CoO$ideration of clauses. »a. 
2385-88, 2396, 2983. 

MISBRA, SHRI R. D.-

Estate Duty BUt-
Consideration of clauses. 288t. 

3505, 3517, 3580-89, 3582. 
Resolution Te unemployment. 228'1-

88. 

MISRA, PANDIT LINGABAJ-
Discussion on project for a Dee 

Steel Plant. . 3'1OfJ; 

MOHAMMAD AKBAR, SQPI.;.,.. 
Detention 01 a Mem~. 15H-8T •. 

MOHIUDDIN, SBRI-

Estate Duty BiU-
Motion to consider. 591-95. 
Consideration of clauses. 1907-Oa~ 

2462, 3043,3CK6. 

MOOKERJEE, DR. S. P'-r. 
Deaths of --, Pandit L. K. Maitr& 

and Shri A. H. Ghumavi. 1.6. 
Discussion on detention aod deaUa 

ot --. 4170-4270. 
Motion re death of --. 156'1-70. 

MORARKA, SBRl-
Estate Duty BUl-

Motion to consider as reported bT 
Select Committee. 135-42. 

Consideration of clauaes. 3501p 

3509, 3563-70. 
Motioa re international .ttuatiGL 

4004. 

MORE. SHRI ~ S.-
Andhra State Bill-

Motion to pan as amendtod. 1888-
1703, 1731. 

Code of Criminal Procedure 
(Amendment) Bill (Repeal of 
sections 266, 261 etc.-~ SbriS. 
V. Ramaswamy}-
Motion to consider and ameDd-

meut to cireulate. ~823-l8, 1_-
~. 
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MORE,SHRI S. S.-ccmtd. 
Collection of Statistl':<1 Bill-

Motion to consider. 216-22, 238, 
239, 241. 

~Dut,.Bm-
Motion to consider as reported by 

Select Committee. 598-606, 60B-
18.6'15. 

'" CoPJideratlbn: of clauses. 1738-38 
1742, 1743,:'1776, 1861, 1878, 
1977, .1978. 1979, 1980, 1982-90, 
1995, 1999, 2002-03, 2014, 
~OI8, 2020, 2085-87, 2111-12, 2148, 
2161 ... 63, 2182-84, 2189-90, 2195, 
'2204, 2218, 2267, 2353-59, 2380, 
2381, 2383-84, 2390, 2395, 
2396,2397, 2429, 2448-49. 2479. 
2486. 2M&-41. 2561-62, 2571-77, 
2625, 2597-2603, 2610, 2655, 2671-
'12, 2695. 2696, 2697-99, 2768, 
2792-93. 2794-96, 2868-70, 2876, 
2878-79, 2891. 2965-66, 2973, 
2977, 2991, 3026, 3038, 3039, 3048-
47, S064-65, 3078-79. 3092, 3131-
'32. 3180-81, 3223-24, 3248, 3263, 
3264-65, 3341, 3845, 3350-51, 
'3353, 3365-69, 3399,3400, 3401, 
'3441-44, 3460, 3464-65, 3485, 
'3486, 3505, 3508-09, 3576, 3591. 

Motion to pass as amended. 3638-
. : oM. 

Estate Duty Rates Bill-
Motion for leave to introduce. 

1368-69. 
Muslim WalW BiU-

Extension of time for presentation 
of report of Select Committee. 
802. 

Point of order- , 
Introduction of Ghildren Bill in 

Council of States. 3972. 
Representation of' the People 

(Amendment) Bill'- , 
Motion to refer to Selel!t Com-

, mittee. '17; 25-26. 28-29. 39-40. 
:~,ResOJut,ion Teunemployment, 2281-

" ,82. 
)40TION(S)-

_ re death of Dr. S. P. Mookerjee. 
1567-70. 

MOTION FOR ADJOURNMENT-
__ re damage by Kosi tloods-

(Disallowed). " 1565-66. • . 
,L:--- 1'fI"iIoods in GQdavan-(Dis-
, allowed). 1362-67. -------

MOTION FOR ADJOURNMENT ...... 
contd. . 
-- re bw;tger strike by PresideDi 

of Technical Institute Works. 
Union, Faridabad-(Disallowed,). 
1965-68. 

-- re lathi charge and firing aD 
WGl'kers 01 Ccchin Port-(Dis-
allowed). 3801-03. 

-' - r€ Shri Kami Reddi's hunger 
Strike-(Disallowed). 203-00. 

MUCHAKI KOSA, SHRI-
, Leave of absenCe to --. 418. 
MUDALIAR, SBlU C • .R.-, 

Estate Duty Bill-
Consideration pf clauses. ~ 

3011. 
MUKERJEE, SHRI H. N.-

Bhsines5 of the House. 3963-6tf. 
Collection of Statistics Bill-

Motion to conSider, 243-49. 
Discussion on calling of troops Da. 

Calcutta. 414-2l. 
Discussion on detention and ~ 

of Dr. S. P. Mookerjee.4215-19.. 
Discussion on future of automobile 

industry. 2524-28. 
Discussion on project for a DeW' 

Steel Plant. :«191, 3697-3700. 
3719·22 . 

Discussion on S\UIIll" and sugarcaDlt 
prices. 1923-29. 

Estate Duty Bill-
Motion to consider as reported b7 

Select Committee. 650-60. 
Consideration of clauses. 2!KG. 

2948, 2960, ,2974-76. 
Motion re international situatiOD. 

4003, 4015-30, 4052, 4156, 4159. 
Resolution re President's proclama-

tion on PEPSU.' 382(','3957-59. 
MUNISWAMY, SHRI-

Andhra State Bill- " 
Motion io consider ,and 8IIlend-

ment to refer to Select Coql-
mittee. 1029-35. 

'Consideration of clauses. 1193. 
1.228-29. 

Dowry Restraint Bill-(by Sbrimatl 
Ums Nehru) - ," 
Motion to, consider and ameiuir 

ments to' cirCulate and to'Met-
to SeleetCommittee. 3334-36. 

Resolution re unetnploym~'nt. 22s:s-
84. 



II 
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IIURLI JIANOBAR,SBRI-
Leave of absence to -. 1855,58. 

1IUk'1'BY. SBRI B. S.-
Andbra State Bill-

Motion to ccmaider. 120-33, 1185, 
1217. 

AmenclrDent to refer to Seleel 
CcImm1ttee. 1185, 1217. 

ConsideI'aUOIl of dallIeS. 12'10-n. 
1_ 1410-12, 1457, 1571-81. 
11510. 

Motion tnr acijourmneDt 7'e SIll'! 
lCami Reddi's hUDIW strib. ... 

lteao1ution N UDeJDploymeot. .JIIO, 

.usLDI WAD'S BILL-
Sft "Bill{s)", 

" JlAJDU, SHRl K. It.-
ADdbra State BDl-

. CoaIidention or clauses. 1210. 
IlAMBI4R, SHRI-

Dernand(l) far Supplementar7 
Grant(s). 190.54-
MiDIstJy of Infonnation and 
~ 

Motion to reduce the Demand-
The need or othenrile of the 

additJ.w proylsiOlll ,. 
pubUdty of the Five Year 
Pla. 3_. 

ou.r Capital Outlay or the MlDi-.. 
. try of Food and AIricUlture-
Motioo to nduce tbe Demand-

Rise in price or .. ,ar. 3113. 
- Bate Duty Bill-

ConsIderatlon of elauae.. 1083, 
1113, 11N, 1200. 1_",. 1221. 
1235, 1252. 12u.ee. 121Z-13, 
1214-15. 2857. 

IatIoduet1cm of Private Jhaaber:I" ........... -... 
·~SHRI-

DiIplIICed PenoDs (DeIbts AcIJuIt.-
1DIIft) Amendment JIiD..{bJ' -)-
·1Ioticm tor leave to lDt.nMIuee. .. 

8eIaIutiGJi f'I'-

~ mDlt&r7 t1"aiIliDc oJ 
.tudenta.JG.45. .......,t·. prodamation on PepIu.. 

II'l3-n. 

_ •.... _ •. _._-._-------
IlANADAS. SHRI--

ADdbn State BiU-
c:onslder.tiOD of elaules. 11'" 

122Q..21. 1240, 1241-4S. 1 __ .,.. 
1280, 1500, 1541-45, 1100-07, lilt. 
1613-lT. 

Collection of Statilties BtU-
IIottoD to CODSiclW. UN2. 

Coulclerat:lon or elaWll!l. ._ 
211-83, 2M-9s. 

NA.ltASDIHAM, SHRI S. V. L.-
Andhra State Bill-

Motion to l'Onaider aDd ........ 
feat to refer to Select an n 

..... 1055-61 • 
Cou1deratioa 01 cla-. lllL 

1281 .... 1179,1 ... 

Estate Out,' 8lD-
Motion to CODSider .. reportecl '" 

Select Committee. 588-70. 
Colutderatioa of dausea. H'll. 

JlARASDmAN, SHlU C. lL-
Andhra State 8lD-

Motion to eolUider IIDd ~ 
ment to .efer to Selec:t C0mmIt-
tee. 1081-83. 

Constderation 01. clauses. Ift'l, _. 
Titles and gifts from I'oreIID S .... 

(Penalty and Aceeptaraee) BIll. 
(by -)-
Motion for lea.. to IntrorJuae,;. 

843. 
NATESAN, SBBJ-
Andbra State BUl-

MotioD to consider ... ...... 
men, to Nt .. to 8e&ed COftIaIB. 

tee. 741,aoe-n. 
Batate Duty BIU-

ConItderation of ~. M4t. 
NATHWANI, 8HIU N. P.-

Jratate 1latJ' am-
ConslderaUoD or aau.. 17tHr. 

1'111, 17M, 1'lJ5. 17M. ....... 
2257..st, 2400. 2 .... , .... 

NAYAll. 8KRI V. P.-
CoirIndUitry BlU-

Motion to eonaider .-ad ...... 
ment to ref ... to Select co... 
mittee. 311-11. 

COUecttoa of 8&atUItb. Bm- . 
~tiCIQtJtI. __ , ..... 

JIO. --- -... --------- .,...,--------------
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JlfAYAR, SHRI V. P.-contd. 
Discussion on future of automobile 

industry. 2533. 
Discussion on research and develop-

ment of ftshln, industry. 3906-18, 
3921, 3925, 3931. 

Estate Duty BilI-
CQIJ81deration of clauses. 1751-52. 

2148, 2165-66, 21114-88, 2191, 
2588, 2618-20. 2713-16, 3098-3100. 

Half an hour discuaaion on Rehabili-
tation Fin~ce AdmiUtration. 
2043-49, 2050, 2057, 2064. 

Motion for adjournment f'e tl~er 
strike by President at Technical 
Institute Workers Union. Farida-
bad. 1967. 1988. 

Resolution 1'e President's proclama-
tion on PEPSU. 3963. 

DHaU. SHRI JAWAHARLAL- I 
Buslness at the HoUle-

Debate on Foreill1 Mairs. I 
Discussion on Preventive Deten· I 

tion Act. I' Diacusston on Scheduled Castes 
and Scheduled Tribes. I' 

Motion f'e enquiry Into the 
causes of the death at Dr 
Syama Prasad Mookerjee. 1971: 
74. 

Deaths 01 Dr. 9. P. Mookerjee, 
Pandlt L. K. Maltta and Shri 
A. H. Chumavi. 1-3. 

Demand for Supplementary Grant, 
1953·54-
Defence Services, Effective-

AnDy. 3688-71. 
.Diseussion on detention and death 

of Dr. S .P. Mooiterjee. 4212-13. 
Motion for adJOUI'DlDeJit re Sbri 

ICami Reddr. Jnmaer strike. 204-
08. 

:Motion re international situation. 
3974-4000, 4143-62. 

etatement by the Prime Minister on 
Foreilll Mairs. 895-902. 

Statement 1'e Kashmir situation. 
439-41. 

IIIHIW, SHRIMA"Tl UMA-
~ Restraint ·Blll (by-l-

Motion to consider. 32'72-7D. 
3180-11. 

Amendment to circulate. 31110-81. 
Ile5olutfon ~ eompuJIIQr)' IiIilltary 

trainfnr ot students. ~, ... 

NEsWI, SHRI-
Andhra State Bill-

Motion to consider and amenti-
ment to refer to Select Com-
mittee. 1161-83. 

NEV ATJA. SHRI-
Leave of absence to --. •. 

NIJALINGAPPA SHRI-
Andbra State 'Bill-

Motion to consider and amend-
ment to refer to Select Com. 
mittee. 780-18 11118 

NOTIFICATION(Sr--: • 
Ministry of CoIDIJJerCe and IJ1Clurt.. . 

try - No. SAO. 1512, dated.! 
the 30th July, 1953-Laid on tile-
Table. 525. 

Ministry of Commerce and Indus-
try -- No.8 (3rTA/53, cIIdecb 
the 15th August, 1953-Laid on tile-
Table. 18'78. 

Ministry of Commerce acnd Incfwt.. 
try resolution and -- Laid _ 
the Table. 9-11. 

Ministry of Works, Housing mel 
Supply -- Laid on the Table. 11. 

-- under Central Excises aDd, 
Salt Act-Laid on the Table. 1285. 

- under Delhi Road Transport 
Authority Act-Laid on the Table. 
607-68, 902. 

- under Insurance Act-Laid (ID,. 

the Table. 114-15. 
-- under Mines and MfneraJa; 

(Regulation and Development) Act: 
-Laid on the Table. 3231-34. 

- under Requisitioning and Ac-
quisition of Immovable Prupea:tJ· 
Act-Laid On the Table. 1367. 

- under Salaries and Allowancel. 
at Ministers Act-Laid on ... · 
Table. 114-15. 

o 
OIL REFINEaY(Ii:s)-

Agreementsre - in India-Lalli· 
on the Table. 1772. 

ORDER(S)-
Ministry of Commerar and ~ 

try-No. aa.o. 987 dated taB·· 
26th May, 1953-LaId OIl a.. 
Table. 11. 

lIONISTRY OJ' .. COMMERCE AND IN. 
DUSTRY - No. S.a. o. 1418.. 
dated the 24th July. 1953-La1cl Ga,· 
tbe Table. 525. 



HOUSE orrin: .l'tEQPU: 

ORPHANA,GIB BII.L,(BY SHIll M. L. 
DWIVEDl}-
See "BiU(s)". 

. OTHER CAPITAL OUTLAY OF THE 
MINISTRY OF FOOD .t\ND AGRI-
CUL'fURE-
Demam:i(s) for Supplementary 

Grant(s), Il153.54. 3672, 3d112.I4, 
3723-60, 37113-65. 
Notion to reduce the Demand-

Advisability of ~ to 
sucar imports. 3683, 3'123-10, 
3m. 

Import of one lakh 10as of 
$Ugar. 3082, 3'723-eO, 3'163. 

Import policy of sqar. 3883, 
3723-60, 3763. 

Method of distributing imported 
svpr and supr prices. 36M, 
3723-60, 3183. 

Necessity ~ and the policy 
undtirn-inf the import of 
sugar. 368". 31ZJ..fiO, a'164. 

Necessity to im.Port sugar. 
3683, 372lHl6. 3'183. 

Policy relatiQg to the import of 
supr. 3883, 3723.-4JD, 37M. 

Betusal of supplies. 3882. 3723-
80, 3784. 

RJse in price of sugar. 3883, 
3723-80, 3764. 

SUgar imports policy of the 
Government and their failure 
to reduce the price of SUI8'I' 
sold by dealers to the common 
consumer. 3m, 3723-60. 
3784. 

The import ot sugar is unneces-
sary and against the sPirit of 
Swaduhf. 3684, 3723·60, 
3764. 

p 

.f>AKISTAN-
Motion 1'f! international &ituaUon. 

4001-4164. 
PANDE, BHRl C. Dr-

Estate Duty Bil}.,.....· 

,. 

Motion to consider .. reported 
by Seleet Committee. 459 .. 6tl. 

Contildei-ation of elausee. 1752· 
53, 2U&.22. 2267-68, 2347-49. 
24$8, 2460, 2579, 2593, Z837, 
2667, . 2668,. 2665, 2671, 2699, 2104 
2786, 2907-00. 

--;-.. _""'----

PAPERS LAID 0" THE TABLE-
Agreements re oil refineries in India. 

1772 . 
Appropriation Accounts (Posta aDd 

Telegraphs) and the Audit .Jleport. 
:HZ'i. 

Appropriation A.ceounts of Rail • .,.. 
in India for 1151·52. Part U-
Detailed Appropriation Accounta 
--Laid on the Table. 3974. 

AloICiit Report, Rallw4U's. 1962 (part 
m. 3974. 

BIllanee Sheets of Railway CoUieriea 
.and Statements of All-ifl-cost of 
coal, etc. for 195!J-51. mt. 

Blatit ACt.'OUntl, (including capital 
statement comprising the LoaD 
At'counu)., Ba.1aDce Sbeetaaud 
ProHt and Loss Accounts of 
Indian Government Rail..,.. 
1950.51. 3914. 

Commodity Control CommiUee re-
port and covernmeot resolutiaa 
thereon. 283.5. 

Delimitation Commlsaion final order 
No.1. 985 . 

.Financial aereement befween Goy-
ernmenta of India auel. U. Jt. 
114-15. 

Fourth Report of the Public Ac-
counts Commitiet" on .tbe I.mpart 
and Sale of J apraoese Cloth. 525-

Indian Railways (Amendment) BU1. 
2067. 

Ministry of Commerce and lndU8tr7 
notifications No.· S.R.O. 1512, dated 
the 30th July. 1853. 525. 

Ministry of Cornmeme and Indusb7 
NoUticationNo. 8(3)-T.B./ 53, dated 
the J5th August, 1953. .''16. 

Mtnistry of Commeroe and IlldustJy 
order No. S.n.O, No. 987 d2ted 
the 26th Ma)'", 1953. 11.' 

Ministry 01 Comnwr('e a.nd Industl7 
order No. S.R.O, 1418, dated lHtb. 
July 1953; 525; 

Ministry of Commerce and lnduStr;F 
Resolutions and Notlflcationa. t-
Il. 

Ministry of Commerce and Inc1us-o 
try Resolution No. 5(2). T .B./53. 
d'ate<! the 15th August, 1953. 161L 

Minlatry of Commeroe eo IndU11U7 
Resolution No. 8(3)-T .s./53; da'te4 
the lIIth AulWlt.· 1953.1615-76. 
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PAPERS LAID ON THE TABLE-

contd, 
Ministry of W. H. & S. Notificatiollll. 

II. 
Notification under Central Excises 

and Salt Act. 1265. 
Notification under DeIhl Road 

TraDSJlOl't Authority Act. 607-08, 
902. 

NotifiC'.ation under Insurance Act. 
114-15. 

Notiftcation under MInes and 
Minerals (Regulation and DevelOJ)-
ment) Act. 3231-3234. 

Notification under Requisitilonina 
and Acquisition of IlDmovable 
Property Act. 1367. 

Notification umier s8Iaries and 
Allowances of Ministers Act. 114-
15. 

Patiala and East Punjab States 
Union Occupanry Tenants Malld-
yat Rights Act. 2433. 

Patiala and East Punjab States 
Union Occupancy Tenants (Vesting 
of Proprietary Rights) Act. 2433. 

PaUala and East Punjab States 
Union Pollce (Incitement to dis-
aftection) Act, 1933. 1362. 

Report and Statements ot Rehabi-
litations Finance Administration. 
109. 

Re,lort of Commissioner for Sche-
duled Castes and Scheduled 
Tribes. 114-15. 

Report of Election Commission. 11. 
Report of Indian Delqation to sixth 

World Health Assembly. 902. 
Report of Indian Government Dele-

gation to International Labour 
Conte~ce. 3049-50. 

Report of Tariff Commission on cob-
tlnuance of protection to dry 
batterl' industry and Govern-
ment ~luUons etc. 1675-76. 

Report of the Tariff C6inmi~on on 
the continuance of protection to 
the Hydroquinine industry. 
(1953). 1676. . 

RePOrts of Tariff Commission on 
continuance of protection to wood 
screw industry and to plywood 
and teachest indlJstry. 3427-28. 

90 LSD 

PAPERS LAID ON THE TABLE-
contd, 
Statement explaining the reasons 

why copies of reports of Tari1f 
Commission on the continu8nee of 
protection to (i) dry battery in-
dustry ami (U) Hydroquini1le in-
dustry and Government resolu-
tions etc. could not be laid! wi thin 
the prescribed period. 1675. 

stlrtements showing action taken by 
government on assurances etc. 
446-47. 

Statement showing action taken by 
government on various assurances 
etc. 1367, 2585-86, 4169-70. 

Statement showing .Bills passed 
during third session. 9-11. 

Statement showing Demands for 
Supplementary Grants for ex-
pendi ture of the Central Govern-
ment (excluding Railway) for the 
year 1953-54. 3234-35. 

Tariff Commission's letter No. TCI 
ID/E-78, dated the 26th/28 May, 
1953. 1676. 

Tariff Commission's report on re· 
tention prices of Tata Steel and 
·Government resolution thereon. 
211. 

PARIKH. SHRI S. G. 
Estate Duty Bill-

Consideration of clauses. 3312, 
3414-15, 3470. 

PARLIAMENT LIBRARY BILL-

(BY PROF. D. C. SHARMA)-
See "Bill(s)". 

PARLIAMENT, MEMBER(S) OF-
See "Member(s) of Parliament". 

PARLIAMENTARY EXPRESSION(S)-

On a point of order whether the term 
'Non-sense' used by a Member, 
during discussion on Andhra 

Bill, the Speaker ruled th.atiil'Stly 
it was said that some speeches 
were full of sense and then that 
other speeches were full of non-
sense. 'Non-sense' had not been 
used otherwise than in contradis-
tinction to 'sense'. Therefore it 
was not unparliamentary in that 
context. 11S0. 



HOUSE OJ' THE PEOPLE 

PATASKAK. SHRl-
Business of the House-

Introduction of Private M.emberS' 
Bills. 1800. 

Estate Duty Bill-
Motkm to COD.Sider as reported by 

Select Committee. 
CoDlideration of clauaes. HlI-82, 

2982, 2984, 2986-92. 3010, 3011. 
3075, 3083-92. 3146-48, 3211)..11, 
3239-42, 3253, 334:0, 3366-11, 338'1, 
3385. 3387-92, 3444, 3t48--50, 
3465, 3471, 3473-84, 3495. 

PATEL SHRIMATI MANJBEN-
Suppression of Immoral Trame and 

Brothels Bll1.(by -}-
Motion for leave to Introduce. 

840. 
Women's and Children's IDstttution 

LiC1!lUling Bill-(by -}-
Motion for leave to Introduce. 839. 

PATERIA, SHRJ SUSHIL 1tUMAR-
Leave of Absence to-. 1264-65. 

PATIALA AND EAST PUNJAB 
STATES UNION-
Resolution re-

President's Proclamation on -
(Adopted). 3804·3905, 3936· 

3963. 
PATIALA AND EAST PUNJAB 

STATES UNION OCCUPANCY 
TENANTS (V1!'8rING OJ' PRO· 
PRIETARY RIGHTS) ACt-
See "Act(s)". 

PATIALA AND EAST PUNJAB 
STATES UNJON OCCUPANCY 
TENANTS MALKIYAT RIGHTS 
ACT-
See "Act(s)". 
Plrtiala and East Punjab States 

Union PoJice(Inc:iternent to Die-
atlection) Act. 
See .. Act(s)". 

PATn., SHRl KANAVADE-
E8tate Duty BiU-

CAmslderation of clauses. 2788, 
2816-19. 

Resolution re compulJlory miUtar1 
trainin, of students. 1331·33. 

PA'l'NAIK SHRI U.C.-
Besolutloll re-

Compulsory m1lttary tralninl of 
students. 3470055. 

Unemployment. 2289·90. 

POINT(S) OF ORDm-
A - ar1sea in teepect to a matter 

wblch is current In tbe House and 
not over tblnI8 whicb are either 
over or yet to be taken up. 107...08, T 
109-14. 

A - Is an extraordinary process 
which, when raised has the. effect 
of suapenaion of proceecllOI before 
the Houae. As reaards scope of 
rule 291 any Member can raise an.y 
polut of order at any time on IIOY 
matter then under di8cUSsion 
but not after that businea is over. 
447·48. 

As reprds any matter relaUn, to 
the maintenance of order in the 
House or refUlation of business 
or of its order before the House. 
a -- can be raised at any time 
immediately the matter ariaes tor 
colUll.deration whether any pr0-
ceedings are going on tben In tbe 
HoUle or durinc an iDtenral 
between the term1nation of one 
item in the agenda and the com- . ~ 
mencement of another. ..... 

See also uRulinl". 
I 

POINT OF PRIVILEGE-

PoInt of Privilerre. 305-06. 
POUCE-

PaHala andEaat Punjab States 
Union -- (Incitement to w.. 
a1fection) Act 19S3-Laid on 
the Table. 1382. 

POLlCE FIRING-
Motion for adjournment .,. lathl 

eharte and ftring on worker's. of 
Cocbln Port- (DiSlrllOWi!d). 3801. 
03. 

POLICY-
Demand(.) for ~ppH:mentary 

Grant(.), 1953-54-

Other Capital Outlay at the Mlm.-
try of FOOd and Asrieulture-
Motion to reduce the Demand-, 

Import -- of sugar. 3e8S.· 
3723--60, 376'. 

Necessity of and the--
underlYiq the import of 
supr. 3684, 3'123-80. 3763. 

- relatin, to the. import of 
augar. 3683. ,----_._----_."._------
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:S! 
Su,ar imports - of the 

Govel!Dment and jheir 
failure to redllCe the price 
of su,ar sold b7 deaJen to 
the commODCOJUNJDer. 
3884, 3723-80., 3764. 

J'ORT{S)-
Motioa for adjoUl1lplent re laW 

char.. and liriiie au workers of 
Cocbin - (Disallowed). 3801-
03. 

POSTS AND TELEGRAPHs-
Appropriation Accounts (-) and 
. the Audit Report-Laid on the 

Table. 3427. 

P'Ill!SIDENT'S A.SSENT-

-- to the ConsUtution (Second 
Amendment) Bill. 9. 

PBEsIDElIo"r'S .PBOCLAMATION-
Resolution re - on PEPSU. 3804-

3905, 3936-63. 

PREVENTION OJ/' COW-SLAUGHTER 
BILL (BY 9BlU NAND LAL 
SHARMA,)-

See "Bill(s)". 

PRICE(S)-
Demand for SuJjplementary Grant, 

1953-54-
Other Capital Outlay of the 

Ministry of Food and Alricul-
ture-
Motion to reduce the Demand-

Method of distributing im-
ported sugar and sugar 
-. 3684. 3723-80, 3764. 

Rise in - of sugar 3683, 
3723-60. 3763. 

Suaar imports poliey of the 
Government and their fail-
ure to reduce the - of 
sUlIlr sold by dealers to the 
common consumer. 3684, 
3723-60, 3'164. 

Discullllon on wear and sugarcane 
-. 1910-64. 

Tariff Commission report on reten-
tion-of Tate Steel and Govern-
ment resolution thereon-Laid on 
the Table.2ll. 

PRIVATE MEMBERs' BILLS-
Introduetlon of -. 833-39. 

PROCLAMATION(S)-

8ee "President's ProclamatiODS". 

PRQFlT AND LOSS ACCOUNTS 
OJ/' INDIAN GOVERNMENT ~ 
WAYS-
Block Accounts (including capital 

statement comprising the LoaD 
Accounts). Balance Sheets and. 
--, 195().11. 

PJlOHIBmON OJ/' MANUFAC'l'UB'B 
AND SALE OF VANASPATI BILL-
(BY SHRI JHULAN 9INHA)-

See "Bill(s)". 

PROJECT(S)-
Discussion on - for a new Steel 

Plant. 3891-3723. 
StataDent re -- for a Steel. PlaDt. 

135~61. 

PROPAGANDA-

Demand for Supplementary Grant. 
1953-54-
Ministry of Information aDd 

Broadcasting-
Motion to reduce the Demand-

EfI'leieJiey and mode of --
envisaged. 368'1. 

PUBLIC ACCOUNTS COMMlTTD-
Fourth report of the - on the 

import and sale of Japanese cloth 
-Laid on the Table. ·525. 

Report of the - presented to the 
House. 9. 

PUBLICATIONS DIVISION-

.Demand(s) for Supplementary 
Grmt(s), 1953-54-
Ministry of Information aud 

Broadcasting-
Motion to reduce the Demand-

Necessity of substantially re-
duc~ the expenditure on 
the integrated publicity pzo-
gramme by liniitlng the 
expansion scheme to the 
Films Division and the-. 
3686, 3765-088. 

---.. ---------.-------~------



. PUBLICl'n'-
Demand for Suppl~tary Grant, 

1953·M- , 
Ministry Of lDfonnatton and 

JkQadeastinl" 
Motion to reduce the Demand-

Necessity of havin, an ~ 
Jrated -- procramme of 

-the Five Year Plan. 3888, 
, .I.. 37tJ5..88. 

The need) or otherwiSe of the 
additional provision for 
-- of the Five Year Plan. 
3~, 3785-88. 

PUNNOOSE, SHlU-

Code of Criminal Procedure 
(Amendment) Bill (Repeal of leO-
tions 288, 287 etc.-by Shri S. V. 
Ramaswamy)-
Motion to consider and amend-

ment to circulate. 181 .. 15. 
. Coir Industry Bill-

Motion to consider and amend-
ment to refer to Select C0m-
mittee. 338-41. 

Discussion on research and develop-
ment of ftshinc iltdustry. 392J.-27. 

Election to Central AdviloryBoarci 
Of Education. 98S-89. 

Estate Duty BIll-
Consideration of clauses. 2243-47. 

Motion b)r adjoumment re lathl 
charge aDd ftrIng on workers of 
Cocbin Port 3801, 3802. 

Representation of the People 
(Amendment)-
Motion to refer to Select Com-

mittee. 67-n, 80. 
Resolution ,,_ 

President's proclamation on 
PEPSU. 3818-19,3822, 3948, 
3988..67. 

Unemplo.vment. 2284. 

R 
RACHAlAH, SlDU N.-

Andhra State Blli-
MotiOn to consider and amend· 

. ment to refer to Select Com· 
mtttee. 1117·2!. 

Consideration of clauses. 14'3-4B. 
CeIi.tralSilk Board (Amendment) 

Bul....,. 
Motion to cooslder. If1O.63. 

RACHAIAH, SHBl N .. - contd, 
Estate Duty Bill-

Motion to consider as reported by 
Select Cl)JIUlUttee. 668-'70-

~ye ot .Absence to --. 2755. 

RADHA RAMAN, SHlU-
Resolution f'e unemployment. 2283. 

RAGHA VACHARI, SHRI-

Andhra State Bill-
Motion to consider. 788-800. 
Consideration of clauses. 1255. 

1258 1288 12'71-73, 1279. 1402-
08, 1428. i433. 144~. 1456-5'1. 
1468 1469-70. 1478-82. 1498, 
1501' 1515-'2fI, 1612, 16%0, 1621-. . 
23. 

Motion to pass as amended. 1713-
15. 

Collection of StatiStics BiU-
Motion to pass as amended. 301-

02 . 
Discussion on detention and death of 

Dr. S. P. Mookerjee. 4268. 
Dowry Restraint Bill (by Shrimati 

Urna' Nehru)-
Motion to conIider and amend.-

mmt. to ~te and to refer 
to Select Committee. 3323-25. 

Estate Duty BiU- • 
Motion to consider as reported by 

Select Committee. 57t)..79. 
CollJlideration of clauses. 2041-43, 

2204, 2440-44, 2554. 2555. 2563. 
2565 2642-43, 2651-53. 2660-61, 
2700:97, 284~6. 287t)..71, 3028-30, 
3031-34 303~37. 3041,3058, 3063, 
30'15-76: 30SS-89. 3214, 3217. 3341, 
3382, 3397-99, 3466, 3489, 3547·50. 

RAGHAV AlAH. SHRI-
Andbra State Blli-

Consideration of clauses. 1230. 
1236, 1237. 1238-40. 1372, 1417-19. 
1618-21. 

Orphanages BUI (by StIr! M. L. 
Dw1vedl)- . 
Motion to cOllJlider. 855-64. 

RAGHUBIR SAHAI. SHRI-
Estate Duty Bill-

Consideration of cla'UlJeS. 2670. 
271 ()..13. 

Resolution t'e compuisory mil1tary 
ti'ainin, . of students. 355-59. 
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RAGHUNATH SINGH, SHRI-

Central SUk Board (Amendment) 
Bill-
Motion to consider. 163-66. 
Consideration of clauses. 194-95. 

Motion 'l'e international situation. 
4002. 

RAGHURAMAIAH, SHRI-
Andhra State B,ill-

Motion to cons,ider and amend-
ment to refer to Select Com-
mittee. 737, 762-'172, 1083. 

Consideration of clauses. 1193, 
1198, 1217-19, 1226, 1377, 1434-35, 
1497 1499, 1511-15, 1534, 1538, 
160s:.o9, 1610, 1611, 1612-13, 1630-
35. 

Motion to pa'SS as amended. 1709-
10. 

Estate Duty BUl-
Consideration of clauses. 2090-94, 

21SQ-Bl, 2416-18, 2567-68, 2670, 
2788..g2, 2800, 2886-87, 2966-68, 
2971, 3072, 307'3, 3173-74, 3178-79. 

MOUon 7e international situation. 
4030-95. 

ResOlution t'I! compulsory military 
trairnn, of students. 374-77. 

RAILWAY(S)-

Audit Report, 1952 (Part 
U)-Laid on the Table. 3974. 

Se. 'Indian RailwaYs (Amendment) 
Bill' "Billi(s)". 

l\AILWA Y COLLlElW(IES)-
Balance Sheets of -- and state· 

ments of All-in<OSt of coal, etc. 
fori 1950.51-Laid 00 ·the Table. 
8974. 

RA.JABHOJ. 9HRI P. N.-
Andbra State B1lJ-

Motton to pass as amended. 1715-
17. 

BusslneBa of the House. 
Discu8lion on Scheduled Castes 

and Scheduled Tribes. li72. 
1973. 

_tate Duty BiU-
~.tlOD of clauses. 1984. 

Motion,.. JnternatioDal altuatlon. 
400,5. 

RAJABHAJ, SHRi P.N. - contci: ' 
Resolution re-

Compulsory military training of 
students. 1327-30. 

President's proclamatlori on 
~. 3899·3905. 

Unemployment. 2299-2300. 

RAM SUBHAG SINGH, DR.'-
Compulsory military training of 

students. 1342·47. 
DiSCUssion on sugar and ~\li8l'cane 

prices. 19S7-41. 
Dowry Restraint Bill (by Shrimati 

Uma ~ehru)-
Motion to co:Wder Uld amend-

ments to circulate. and to refer 
to Select Committee. 3329-34. 

Motion re international situation. 
4004, 4071-75. 

Resolution re-
Compulsory military training of 
students. 342·46. 
Unemployment. 2285. 

RAMANANDA TIRTHA, SWAMI-

Andhra State Bill-
Motion to consider and ' amend-

ment to refer ,to Select Commit-
tee. 946-50. 

Motion re 'international situation. 
4131-34. 

RAMASWAMY, SHRI S. V.-
Andbra State BiU-

Consideration of clllUSeS. 1197, 
1237·38, 1261, 1292, 1473, 1492. 
1529-42. 

Central Silk Board (Amendmeni) 
Bill-
Consideration of clauses. 184 :. 

191, 192. • ' 
Code of Criminal Procedure (Amend-

ment) Bill (Repeal of sections 
266. 267 etc. by -)-
Motion to consider and amend-

ment to circulate. 1801-11, 1848. 
1851. 

CQ\leetion of Statisties BIll-
Conslderation of clauses. 277-79, 

211. 291, 293, 296-97. 298. 
Estate Duty BiU-

MotioD to conalder as l't!J)Cirted. by 
$eJect Committee; 1106-11. 
~ of cia... 1791. 

2016. 2021, ~~~15-1f. 23"-



HO'USE 01' THE P&OPLB 

. BAKASWAMY. 8HlU S. V.--con.td. 
50 Z396, 2398, 2399. 2401, 2403-oe: 2588, 2589. 2590. 2636, 2838-
39, 2660, 2671. 2812-73, 2728-33. 
2860, 3213, 3214. 

Handloom Industry (lmpI:ovement 
and Protec:tioD) Bill-(b7 -}-
Motion for leave to introduce. Me-

47. 

lDdlao Beaistn1lon (AmeIldmen~ 
Bill (b)'--}-
IIotioD tor leave to introduce. MB. 

.RAMNARAYAN SINGH, BABU-

Estate Duty Bill-
ConsideratiOll of clause&. 2392-93, 
~ 

lIepreaeDtation of the PeoPle 
(Amendment) Bill-
Motion to refer to Selec:t C0mmit-

tee. 90-85. 

RANBIR SINGH, CH.-

Resolution re President's proclama-
tiaD on PEPSU. 3882-89. 

BANJIT SINGH, SHlU-
BeaolutiaD f1! Presl&mt's proclama-

tion on PEPSU .3860·64. 

llAD, DIWAN BAGBAVENDBA-
Andb.ra State Bill-

Motion to consider and amend-
meat to refer to Select Commit-
tee. 1145-49. 

BAO, DR. RA1tlA--
Andbra state BUl-

. Motion to coos1der. 803-09. 
Consideration of clauses. 14111-1'7, 

1606, 1612. 1625, 1661. 
Central Silk Board (AmeDdment) 

Bill-
Motion to eonaider. 139-42. 

JlItate Dut1 BD1-
Motion to consider as reported by 
. Select Commlttee. 1S114O. 

Motion Te mtematkmlll situation. 
4006. 

BeIoluUou re Presldent's pr0clama-
tIOn G1 f!IIII8tJ. Ul'.17, 3828, 
2128.32,3951, _. 

RAO, SHRIB. SHIVA-
Leave ot absence to -. 196Wt. 

BAO, SHRI GOPALA-
Andbra State BW-

Motion to consider. 1'l~-779. 

Conaideration of clauaea. Hli-lt. 
1433, 1461, 148B. 1498, l~ 
1571-76, 1608, 1809, 1611. 1612. 

Demand(s) for Supplemental'7 
Grant(s). 1953-54-
Miscellaneous Expenditure UDder 

the Ministry of Food .and AIri-
culture-
MotiOll to reduce the Demand-

Compenaation to aupr indus-
try. 3748·50. 

Feasibillt7 of witbhold1Da the 
payment ot subsidy to IU,. 
factories. 3680, 3146-;;0. 

Other Capital Outlay of the Muu.. 
try of Food and AIr1culture-
Motion to reduce the Demand-

Necessity to import aupr. 
3683. 

Refualll ot suppUea. 3682, 
3148-50. 

SuIAr Imports policy t4 the 
Government aDd their fail-
ure to reduce 1:be price or 
suaar .old' by dea:len to the 
common coDsumer. 3748-
00, 

BAO. SHRl K. 5.-
Andbra State Bill-

Consider2Uon of clauae8. 1$21-28. 
MO, SHRI MOHANA-

Andbra State BIll-
ConsIderation of clauses. 1193. 

1234-35. 
BAO. SHRI P. lL-

ADdbra State BUl-
Consi_ation of clausea. 11~2. 

MO, SHRl RAJAGOPALA-
Andbra State BUl-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 1042-48. 

ConsideraUoa ~ claUlf!ll. Un, 
1193, 

BAO. SHIU, SESHAGUU-
Andbra State SW-

Motion to canstdel' ·'nd ameJUI.. 
ment to rt!f~ to SeIeet ~ 
\te. 922-•• 
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RAO, SHRl VITTAL-
Demand(s) for Supplementary 

Grant(s) - 1953·54-
Capital Outlay of the Ministry of 

Production. 3789-91. 
Other Capital Outlay (.f the Minis-

try of FOOd and AlJiculture-
Motion to reduce the Demand-

Import of one lakh tons of 
sular. 3682. 

Resolution Te unemployment. 2292. 

REDDY, SHRI ESWARA-· 

Andhra State Bill-
Motion to consider and amend-

ment to refer to Select. Commit-
tee. 1121-25. 

Consideration of clauses. 1501-02. 

REDDY, SHRI K. C.-

Demand(s) for Supplementary 
Grant(sr-1953·54-
Capitlrl Outlay of the Ministry of 

Production. 3794-97. 
Discussion on ProjecT for a new 

Steel Plant. 3702, 3712-23. 
Statement re project for a steel 

plant. 1359-61. 

REDDY, SHRI RAMACHANDRA-

Andhra State Bill-
Motion to consider 729, 755-62. 
Consideration of clauses. 1375, 

13H-96. 

Motion to pass as amended. 
1692-94.. 

Estate Duty BiU-

Consideration of clauses. 2398, 
UOO, 2786, 2856. 2857. 3134, 3145-... 

Resolution f"e unemployment. 2325· 
29. 

REDDY. SHRI VISWA NATHA-

Andhra State Blll-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 1934-38. 

Consideration of clauses. 1285-86, 
1389, 1'128, 1434, 1482, 1468, 
1501·02. 

REHABILITATION FINANCE AD-
MINISTRATION-
Discussion on -- . 2043-64. 
Report and sfatlm1eht of--

Laid on the Table. 107. 

REPORT(Sr-

Andhra State Bill-
Presentation of - of committee 

on petitions. 902, 1362-
Appropriation Accounts (posts and 

Telegraph) and Audit -- Laid 
on the Table. 3427. 

Commodity Controls Committee --
and Government resolution-Laid 
on the Table. 2853. 

Fourth -- of the Public Accounts 
Committee on the import and sale 
of Japanese cloili-Lafd on tbe 
Table. 525. 

-- and statements of Rehabilita-
tion Finance administration-
Laid on the Table. 109. 

-- of Commissioner for SchedUled 
Castes IrDd ScbedWed Tribe_ 
Laid on the Table. 114·15. 

- of Election Commission-Laid 
on tbe Table. 11. 

-- of Indian delegation to sixth 
World Health Assembly-Laid cn 
the Table. 902. 

-- of Indian Government delega· 
tion to International Labour Can· 
ference-Laid on the Table. 3049-
50. 
- of Tariff Commission-Laid on 
the Table. 9-11. 

- of Tari1f Commission on can· 
tinuance of protection-Laid on 
the Table. 1675-76. 

-- of Tarift Commission on conti-
nuance of protection to Wood 

. Screw Industry and to Plywood 
and Teachset Industry-LZd on 
the Table. 3427·28. 

-- of the Publir !.;:counts Com-
mit~Presented to the House. 9. 

-- of the Tarift Commission on the 
continuance of protection to the 
Hy&-oquinlne Industry (1953)-
Laid on the Table. 1675"76. 

Tariff Commission -- on retention 
prices of Tata Steel and Govern· 
ment ~olution thereon-Laid on 
the Table. 211. 



lIDtJSE OF 1'm: PI!'.OPLE' 
-----.. --.. -----~--:---------~ 

BEPRESENTATION OF THE PEOPLE 
(A1I4ENDMENT) BILL-
S.e "BiD(s)". 

BESEARCH-
Discussio.n on - and develop. 

. ment of fiahinc in(lU8U'7 •• 3905-36. 
JU:SENTMENT .OF DOWRY BILL (BY 

SHRIMATI BENu CBAKllA· 
VAIrrY>-

See "81U(s)". 
ftESIGNATION(S~ 

- of Shri P. T. ChaCko. '1. 
RJr8OLUTION(~ 

Commodity Controls COmmittee re-
ports and Govei'Dment - there 
-Laid on the Table. 2853 
-t"e Com'pulaory. military 1rain· 
iDa of studelta-(witbdrawn). 
341-98, 1300-48. 

Ministry of ComMerce and Industry I 
- No. 5(2) T/53, dated the Ii 
15th August, 1953-LaJd on the 
Table. 1675-78. I 

MINISTRY OF COliMERCB AND IN- I 
DUSTRY-No. ~(B)- T. B./53, dated t 
the 15th A,ueust 195,... I 

Laid on the Table. 16'15-'le. 
.Ministry of C~ &lid IDdustr7 I' 

- and liot1ftcatlone-Lald on 
the Table. 9-11. 
-. President's proclamation on 

PEPSU-(Adopted). 380t·3905, 
3936·3963. I 
TarUr CommiiSion's report on reo ; 
tention prices of Tata Steel and f 
Government - thertoD-Lalcl on I 
the Table. 211. 

- t'e unemplo)'lDellt. 1348-58, ! 
22~2347. I 

BOY, SHRI BISWA NATB- , 
Dlscusslon on suaar and ..... cane 

prices. '1943-48. " 
Rules of procadu.re and ClODducI\ of 

business iii the i:buIe .", tile 
People-

Point of order. it', pneral 1iln18· 
C!fIIICe and ~ of rule 29 ill 
relati,oD thereto. 

PaiDt of order Fe mamtelt'Ce of 
order In .aouaeot l'tIP'etfcm 
of. ~ -. befCIIre t1Ie 
HouR. 447 ...... 

.,-uR'G(8)-
Ii 'pIIiDt'Of' -order ..... III ,...,. 

to • malUr wIitda .. '· ...... 111 tile 

"-

RULING(S)~td. 

House. and not over tblDpwbleb 
are either over 'or yet to be taken 
up; l01..oB. 109-14. 

A point of order is an extraordi. ~ 
nary process which. when raised 
has tbe eftect of suspension of 
PtoeeedinI before the HoWIe. As 
re,ards scope of rule 291 8Ill' 
Member can raise any point of 
order at any time on any matter, 
then under d.iBeuasion but not 
after that business ia over. ...1-
.a. 

As reprd.s aD1' matter relatina to 
the maintenance of order in the 
House or rqulation of business or 
of its order before the House, a 
point of order can be raised at any 
time immediately the matter ~ 
for colllideration whether any pro-
"",,Iup are IOblc on theD in the 
House or duriDI an IDterval be-
tween the tenninatioD of the 
item in the 'aaenda and the c0m-
mencement Of another. H8. 

Ou a point of orderwhetber the term ~. 
"Non-llenle"sbould be usedi by a 
Member, dUJ'inr ~salon on AD· 
dbra BtU the Chairman ruled tUt 
ftrstlY it was said that some 
speedles were full of... and 
then that otber speecbes were full 
of 1IOD..aeMe. ·Non ....... had Dot 
been used otherwise "0 in coa-
tradistinetlon to 'sense'. There· 
fore it was not unparUamentary 
in that context. 113(). 

S 
SABA. SHRI MlllGHNAD-

DlICUIIIlon on deteDtloD and deatIa 
of Dr. S. P. MoobrJee.., aSI"" 

SAHAYA. SRBIl SYAMNAlmAN-
DIIcuaJ.aa on wPr and Ifipreane 
~. lHWO. 

SAIGAL. SAB1)All, ..... a.-
central SIlk JIoUd (AllUDclJDenU 

BIll-
Motion to consider. IH-31. 

£ltate Dut)' BIll-
Cona1deratlon otclauses. 8821.12. 

Jntroduct1oa of Private Kedlben' BOlt.es,. '. 
IIotkm . f'\ hlterDatbullllltuatloA. 

toOl. 
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SAIGAL, SADLAR, A. S.-contd. 
Resolution re-

Compulsory military training of 
students. 1333-:i8. 

President's proclamation on 
PEPSU. 3936.38. 

ReroluUon re-
Unemployment. 2282-83. 1229:. 

SALARIES AND ALLOWANCES OJ' 
THE MINISTERS ACT-
See "Act(s)". 

SALT-
Notiftcations under Central Exci11e8 

and - Act-Lald on the Table. 
1265. 

SAMANTA. SHRI S. C.-
Central Silk Board (Amendment) 

BtU-
Motion to consider. 16~7. 

Estate Duty BiJl-
Consideration of clauses. 2653, 

2857-58, 3050-51, 3623-24-
Indian Registration (Amendmenu 

Bill (by -)-
Motion for leave to introduce. 

846. 

SARMAH, SHRJ 
Estate Duty BW-

Consideration of clauses. 2102-
04. 2147. 2175-76, 2221~, 2380. 
2381. 

SATHlANATHAN, SHRI N.-
Leave of absence to --. 2235·36. 

SATISH CHANDRA, SHlU-
Besolution ft compulsory military 

training of students. 394-98, 1300-
07. 

SCHEDULED CASTIS--
Report Of Commissioner for--

and Scheduled Tribes-Laid on 
the Table. 114-15. 

SCHEDl.1LED TRIBJ!'S-
Report of commilsloner for Sche· 

duled Castes and - Laid on the 
Table. 114·U. 

SCBEME(S)-
J)emaDdl(s) for Supplementary 

Gnmt(s)-19113·54-
MlCIfstr7 of IDformatloD and Broad-

cast1nI-

SCHEME(S)-contd. 
Motion to reduce the Demand-

Necessity of substantially re-
ducing the expenditure on 
the integrated publicit,y 
programme by limiting the 
expansion scheme to the 
Films Division and the 
Publications Div1si.on. 
3686, 3765-88. 

SECRlETARY-
statement showing .BillB passed 

during third session-Laid on the 
Table. 9. 

SEN. SHRIMATI SUSHAMA-
Children's Protection Bill (by Sbri 

Sivamurthi Swami)-
Motion for leave to introduce. 

893-94. 
Estate Duty Bill-

Consideration of clauses. 2099, 
2459, 2C88-89. 2400, 2636-37, 
2639-40, 2667, 2724: 2771. 3213, 
3214, 3216, 3255. 

Resolution re compulsory military 
training of students. 365-66. 

SHAH. SHRI C. C.-
Estate Duty Bill-

Consideration of clauses. 1741-42, 
1894-1904, 2018-19. 2029-36, 
2247-57, 2399. 2'500. 2501, 2551, 
2557-61, 2570-71. 

SHAH, SHR.I M. C.-
Business of the House. SiSa. 
Estate Duty BUl-

Consideration of claUSes. 2489. 
90, 2491-92, 2493, 2497, 
2499, 2501, 2504, 2513-15. 2564-
3003, 3129. 3133-34. 3208. 3209, 
3341, 3342. 3576. 

SHAH, SBBlMATI KAMLENDU· 
MATI-
Estate Duty Sill-

Motion to CODlIidfl!l' as reported b" 
Select Committee. 595-98. 

SHARMA, PANDIT E. c.-
l\Ddhra State BiD-

Motion to COD8lder and &meDII 
menl to mer to ge1eetCommlt. 
tee. 731. 



HOUSE 01' '1'BB I1IIlOPLZ 

SHABMA. PANDIT K. C.--coatcI. 
Discussion on SUlIir and sucarcane 

prices. 1962, 1968. 
Dowry Restraint BIll (by Sb:rimati 

Uma Nehru)-
Motion to CODSlder aDd amend-

ments to drculate and to refer 
to Select Committee. 3296. 

Estate Duty Bill-
Coaaidel'aUoD of cla\llleS. 1109.10, 

3CI67-68, 3178, 3199·3200. 3450· 
52. 

Motion to pass as amende«L 3811-
14. 

Resolution f'e unemployment. 228'f. 

SHARMA, PROF. D. C.-
Business of the Bouse-

Introduction of Private Members' 
BtU. 1801. 

Dowry Restraint BIll (by Sbrimatl 
Uma Nebru)-
Motion to eonsider and Amend· 

ments to caculate and to refer: 
10 Select CGmmlttee. 327f.12. 

In1roductlon of Private MemberS" 
BWs. 831. 

Millta'7 Pension(s) Bill (by Dr. N. 
B. Kbare)-
Motion for leave to introduce. 

842-43. 
Orpbaoaaes Bill (by Sbri M. 1.. 

Dwi'vedi)-
Motion to consider. 871-'15. 

Resolution re compullory milltatT 
trainin. 01 students. 1316-19. 

TraininB ~d Emplo7ment Bi11-
Motion for leave 10 introduce DOt 

proposed to the House by the 
Chair. 840. 

SHARMA, SHBl K. Il-
Motion Te lnt.ematJonal aituaUoo. 

4005. 
SHAllMA, SHRI NAND LAL-

DiSCllUion OD detention and death 
.01 Dr. S. P. Mooiterjee. 423141. 

DOwry Restraint BtU (by SbrImatl 
Uma Nehru)-
J40tioa to coosider and 8IQI!Dd-

meats to cUcu1ate and to refer 
to 8e1aIttCommlttee. 3299, 
33ot.· ... 

BHAllMA, SHRI NAND LAL- COBtd. 

Estate Duty Bill-
Consl~raUon of clauses. 2547·3G. 
Prevention of Cow.slau,hter am 
(by -)-
Motion tor leave to introduce. 

849. 

SHASTRI, SHRI ALGU RAI-
Representation ot the People 

(Amendment) BUl-
Motion to refer to Select Commit.-

tee. 83-90. 

SElASTRl, SHRI H. N.-
Collection of Stat1Btics BiD-

Motion to consider. 21S-16. 

BHASTRI. SHRl L. B.-
Motion for adjournment 1'e lathi 

charaes and firinJ on workers of 
Cochln Port. 3801-04. 

SHIVANANJAPPA, SHRl-

AIldhra State Bill-
Consideration of clauses. 142&-

29, 1430-32, 1468. 

SHOBHA RAM, SHRI-

Estate Duty Bll1-
Consideration of clauses. 2588. 

2617-18, 2798, 2831-33, 2858-59. 
3573-78. 

SINGH, SHRI T. N.-

DeID8Dd(a) for Supplementary 
Grant(II), 1953-M-
Ministry of Informatiorl and 
Broadcasti~ 
Motion to reduce the Demand-

The need or othenr1ee of the 
additional provis1on for 
publicity of the !'ive Year 
Plan. 37'14-'16. 

Other CaPital Outlay of the WnII-
try of Food and Aaa'iCulture-
Motion to reduce the Demand-

AdviSabiUty of resortin. to 
wear bnporta. 3736·41. 

Method ot dlstrlbuUnl 1m- , 
ported wlar and .~ 'I' 
prJees. 3'138·41. 

Nec:esstty of and tile poUe:)' 
underl7inl· the import of 
lu,lIt. 3736-41. 
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SINGH, SHRI T. N. - comd. 
Necessity to import 5\lizr. 

3738·41. 
PoHcy relatin& to the import 

of sqar. 3738·41. 
Sugar imports policy of the 

Government and their fail-
ure to reduce the price of 
sugar sold by dealers to the 
common consumer. 3736-41. 

Discussion on Project for a new Steel 
~ant. 3701.02, 3714, 3715, 3716. 

DIscussion on SUJar and suaarcane 
prices. 1960, 1961. 

Estate Duty Bill-
Consiciemtion of clauses. 1861. 

2099-2102, 2401, 2909-12. 2944-
45, 2948-49. 2965. 

SINGHAL. SHRI S. C.-
EsUrte Duty BUl-

Consideration of clauses. 2398. 
2399. 2407-11, 2858. 

Resolution Te unemployment. 2287· 
SINHA, DR. S. N.-

Motion re international situaUoD. 
4117-22. 

Orphana,es Bill (by Shri M. L. 
Dwivedi)-
Motion to coosider. 850-55. 

Resolution Te compulsory military 
training of students. 379-81. 

SINHA, SHRI B. P.-
Demand (5) for Supplementary 

Grant(s},1953.54-
Miscellaneous Expenditure under 

the Ministry of Food and ~­
culture-
Motion to reduce the· Demand-

Compensation to sUi&r fac-
tories is unnecessary. 3681. 
372U1. 

Other Capital OuUay of the MiniS-
try of Food and Agriculture-
Motion to reduce the Demand-

The import of su,a is un-
necessary and against tile 
apirit of S1D!lCk'hi. 3884. 

Estate Duty BlU-
Consideration of clauaes. 1'783·64, 

1'58, 1904·07, 2148, 2199.2204, 
2266, 28'11, H84-92, 2859, 2860. 
2\114·17, 2984, 3011, 3609·11. 

SINHA, SHRI JHULAN-

Estate Duty Bill-
Consideration of clauses. 1859. 

2589. 
Indian Livestock Improvement BiD 

(by -)-
Motion for leave to introduce. 843-

«. 
Prohibition of Manufacture and Sale 

of Vanaspati BiU- (by --)-
Motion for leave to introduce. 

842. 
Resolution Te unemployment. 2288. 

SINHA, SHRl NAGESHWAR PRA-
SAD-
Indian Penal Code (Amendment) 

Bill (by-)-
Motion for leave to introduce. 

945. 

SINHA., SH!U SATYA NARAYAN-

Collection of Statistics Bill-
Motion to consider. 267. 

Estate Duty Bill-
Motion to pass as amended. 3658. 

Statement showing action taken by 
Government On assurances etc.-
Laid on the Table. 446-47, 1367, 
2585-86. 

SINHA. SHRlMATI TARKESHWARI-

Estate Duty Bill-
Motion to consider as reported b7 

Select Committee. 643-50. 

SINHA, THAKUR JUGA!. KISHORE-
Discussion on Project for a new 

Steel Plant. 3707·08. 

Discussion on sugar and sugaeane 
prices. 1919-23, 1958. 

SINHASAN SINGH, SHRI-
Discussion on Project for a new Steel 

Plant. 3703-04. 3717. 
Estate Duty Bill-

Consideration of clauses. 2087-90, 
2289, 2400, 2589, 2688, 2720-22, 
2723-24, 3058, 3251. 

SIVA, DR. GANGADHARA-
Andhrll State BiU-

Motion to co~r and amend-
ment to refer to Select C0m-
mittee. 929-34. 

-------------------------_. 



HOUSE OF 11m 'AE6PLE 

SODHIA, SHRI K. C.-
Central SUk Board (Amendment) 

Bill-
1II0tion to consider. 136-39. 
Consideration of clauses. 188, 

187, I9()"91 , 192. 
Code of Crimina) .Procedure (Amend-

ment) Bill (by -)-
Motion for leave to introduce. 

845. 
Collection of Statistics BiU-

Consideration of clauses. 280-81. 
SOFl. SHRI MOHAMMED AiKBAR-

Detention of a Member. 1588-67. 

SOMAlliA, @ffiI N.-
Andhra State Bill-

Consideration of clauses. 1459-60. 
Code of Criminal Procedure (Amend-

ment) Bill (Repeal of aeetions 266, 
267 etc. -by Sbri S. V. Bama-
swamy)-
Motion to consider and amend-

ment to circulate. 1820-30. 
Estate Duty BiU-

Consideration of clauses 2350-53, 
2377, 2481'.., 2636, 2flS'/, 2848-49, 

2798-99, 3059, 3593-94. 

SOMANI, 8HRI G. D.-
Estate Duty Bill-

Consideration of clauses. 2399. 
2438-40, 2551, 2552-53, 2587-88. 
2591-92, 2635, 2637, 2666, 2669, 
2671)-71, 2717-20, 3340, 3342-43. 
3384, 3406. 

SPEAKER, MR. (SHRI G. V. MAYA-
LANKAR)-

Leave of abeea£e to -. 7-8. 
SUalao "Deput,r Speaker 1&. (Sbrl 

M. A. A17anpr)" and "Cbairman, 
Mr. (PaDdlt Thakur Dea BhIIr· 

, .. va)". 

STAn: INSURANCE CORPORA· 
TION-
S" "Committee(I}", 

fnATBMENT(S)-

&port Imd - Of BebablUtatIoD 
l"lnance.Ac1min1straUoD- OD 
&. Table. 109. 

- by the . PrirDe Mbdater _ 
~ AffattI, UMOJ. 

STATEMENT(S) - contd, 
- re Kashmir situation. 439-46. 
- re project tor a steel plant. 

13!i9~fH. 
- showing a(:t1on taken by Gov-

ernment on assurance etc.-L2ld 
on the Table. 446-47, 1367, ~ 
86, 4169-70. 

- showing Bills passed duriDI the 
third session-Laid on the Table. 
9-11. 

STEEL PLANT-
Discussion on Project for a new 
-. 3691-3723. 

statement f't 'f)rOjeet fOr a-, 
135S-tH. 

STRIKE-
Motion for adjoumment re hUD,le1' 
-by President of Teehn1cal 
Institute Workers Union, Parida-
bad. 1965-68. 

STUDENT(S)-
Resolution.,.e compulsory mUitary 

traininJ of -. 341-98, 1300·48. 

SUBB.AHMANY AM, SHRI K.-
Andhra State Bill-

Motion to consider and amen~ 
meat to refer to Select C0m-
mittEe. 1141-45, 1180. 

Consideration of clauses. 1371-72, 
13'74-75, 1376, UIll, 1648-41. 

Motion for adJournment r. Sbrl 
Kami Reddi's h\lPPl' strike, 2fM. 

SlJBRAH]llANYAM, SHIU T.-
. .Andhra state BiU-
. Motlnn to consider and amend-

ment to refer to Select C0m-
mittee. 102f-U. 

Constderation of clauses. 1482-8S. 
Motion N international situation. 

tOO3, 4134-38. 

suasIDV(IJSS)-
D.Dand for SuppJallent8r1' Otani, 
ap.u-
II1Icel1I1DeOU8 ~ under 

the Mmlatr7 of Fo04 .... AIri- ' 
cul~ 
Motion ~ recI&w.e. the DemaD4-

J'eulbWt¥ of wtthhowlDi the 
~ of-to supr 
1actorleI. aeeo. 3'l28.'1. 
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SUGAR-
Demand(s) lor Supplementary 

Grant(s), 1953-54-
ArriCulture-

Motion to reduce the Demand-
Efficiency of administering 

control over certain matters 
relating to -- industry. 
3675, 3723-61. 

Miscellaneous Expenditure under 
the Ministry of FOOd and Agri-
cultur_ 
MotiOJ) to reduce the Demand-

Commitment of the Govern-
ment to the - factory 
owners and the -- cess. 

Compensation to - factory 
is unnecessary. 3680-82, 
3690, 3723-61. 

Compensation to -- industry. 
3680·82, 3690, 3723·81. 

FeaSibility of withholding the 
payment of subsidy to --
factories. 3680.82, 3eQO, 
3723-61. 

Payment of compensation to 
( -- factories. 3680-82, 3690 

3723-61. 
Other Capital Outlay of the Minis-

try at FOOd anli Agriculture-
Motion to reduce the Demand-

Advisability of resorting to 
- imports. 3683, 3723-60, 
3764. 

Import of one lakh tons of 
. 3682. 3723-60, 3783. 

Import policy of -- 3683, 
3723-60, 3763. 

Method of distributing im-
ported -- and -- prices_ 
3884, 3723-60, 3764_ 

Necessity at and the policy 
underlying the import of 
-. 3684, 3723-60, 3763. 

Necessity to import --. 
3683, 3723-60, 3764. 

Policy relating to the import 
at -. 3683 3723-60, 3764. 

Rise in price of -. 3683, 
3723-60, 3763. 

Other Capital Outlay oftbe Minis· 
try of Food and Agriculture-
contd. 
Motion· to reduce the Demand-

- coned. 
- imports policy of the 

Government and their fail-

SUGAR-contd. 
ure to reduce the price of 
- sold by dealers to the 
common conSUm<elt. 3664, 

3723-60, 3764. 
Demand(s) for Supplementary 

Grant(s), 1953-54-contd. 

The import of -- is unneces-
sary and against the spirit 
of Swadeshi. 3684, 3723 ·80, 
3764. 

Discussion on -- and sugarcane 
Prices. 1910-64. 

SUGARCANE-
Discussion on sugar and -- prices. 

1910-64. 

SL~DARAM,DR.LANKA­
See "Lanka Sundaram, Dr." 

SUPPLY (IES)-
Demand for Supplementary Grant. 

1953-54-
Other Capital Outlay of the Minis-

try of Food and Agricul.tUr_ 
Motion to reduce the Demand-

Refusal of --. 3682, 3728-60. 
3763. 

SUPRESSION OF IMMORAL TRAF-
FIC AND BROTHELS BILL (BY 
SHRIMATI MANIBEN PATEL)-

See "Bill(s)". 

SURESH CHANDRA, DR.-
Resolution Te compulsory military 

training of students. 1324-2'1. 
SWAMI, SHRI SIflVAMURTl-

Andhra State BiIl-
Presentation of petitions. 705. 
Motion to consider and amend-

ment to refer to Select Commit-
tee. 1073-74, 1076-82. . 

Consideration of clll'USes. 1191, 
1203, 1204-08, 1233-34. 

University (Extension of Jurisdiction 
to other state or States) Bill (by 
-)-
Motion for leave to introduce. 

893, 1894. 

SWAMINADHAN, SHRIMATI 
AMMU-
Motion Te lnternationliJ situation. 

4115-17. 



SWAMY, SHRI N. R. M.- TECHNICAL EDUCATION-
Andbra State Bill-

Motion 10 COD8lder and amend-
ment to refer to Select Commit-
tee. 1095-98. 

Estate Dut,y BiU-
Condderatioo at ciaUlel. 2388, 

N!'1-32, 3871-72. 

SW A&\N SDl'GB, SABDAll-
MiDlstri of W. H. & S. NotUJcaUona 

-Latd on the Table. 11. 
NoWication under BequilttioD1Dl aDd 

Aequisltion of Immovable Pro· 
perty Act-La1d' on the Table. 
1381. 

SYED MAHMUD, DR.-
Motion f'e international situation. 

4036-50. 

T 
TANDON, SHRI-

Andbn State BiU-
Motion to pas as amended. 1703-

08. 

RepreJeDtation of the People 
(AlneDdmeI1t) Bill-

Motion to refer to Select Com-
mittee. 31-34, 41-43. 

TARIFF COMMI59l0N-
Report. of - Laid on the Table. 

9-11. 
Aeports of - on continuance of 

protection to dry battery inciustrY 
and IOvernment reeolutionl etc.-
Laid on the Table. 167t.-76. 

Report at the - on the continu-
ance of protection to the Hydro-
quinone Industry (l9~3)-Laid on 
the Table. 1678. 
-'s letter No. TC/ID/E-78, dated 

the 26th/28 May, l8li3-Laid on 
the Table. 1676. 

--'8 report on retention prices of 
Tata Steel and Governmeat reeolu. 
Uon thereon-Laid on the Table. 
211. 

TATA STEJCL-
TarUr Commiuion', report on reo 

teaUon prices of - and Govern· 
I1M!J1t resolutwn thereon-Lald on 
the Table. 211. 

See "Education". 

TECHNICAL INSTITUTE-
S .. .. lMtJ.tute". 

TECHNICAL INSTITUTE WORKERS 
UNION-
See, "Trade Union". 

TEK CHAND, SHRI-
Collection of Statistics BIll-

Motion to consider. 249-53. 
Estate Dut,y Bill-

Coaalderation of clauses. 1140, 
1756-67, 1877-80, 2036-40, 2211-
15, 2218 2382-64. 2382-83. 231M-
as, 2395: 2397, 2399. 2400, Hll· 
18, 2864, 2923-30, 2992-95. 3010. 
3028-27, 3093-87, 3152, 3190-83, 
32Q5..Oa, 3209-10, 3211, 3224-28, 
3281-88, 3371-'72. 3392-95, 3400-01. 

TELKIKAIl, SHRI-
Estate Duty 8Dl-

Consideration of clauses. 1133. 
1147, 1998-99, 2398, 2590, 2653-54, 
2618. 2668. 

TBNANT(S}-

Patiata and East Punjab Statel 
Union Occupancy - M&1kb'at 
IliIhts Act-Laid on the Table. 
2433. 

Patiala and East PunjabStateJ 
Union Occupancy - (Vesting at 
proprietary rilhts) Act-Laid on 
the Table. 2411. 

,jnJOMAS, SHRI A. M.-
Code of Criminal Proc:edure (Aznend.. 

ment) Bill".(Repeal of sect10D8 268, 
267 etc.4y &bri 8. V. llama. 
lJWamy}-
Motion to consider and amend-

ment to circulate. 1811-16. 
Colr Industry BiU-

Motion to CO'iislder aDd amew:l. 
ment to l'8fer to Select Commit-
tee, 31848. 

DilCllSsion on BehabiUtation J'irumce , 
Adm.lnistratton. 20110. 4 

DilCUUion on research and d&Velop-
ment of flabinglndustry,. 391a..22. 

Eetate Duty Bill-
ConaideraUon of clau.... 1W, 

2067·70, 2236-42, 2897...gg, 3382, 
3398-91. 3411-20. 3430, 3SSW!. 



INDEX TO DEBATBS, PART n, 4TH SESSION, 1953 47 
THOMAS. SHRI A. M.-ccmtd. 

Motion for adjournment re latbl 
charp and firing on workers of 
Cochin port. 3802-03. 

Resolution re President's proclama-
tion on PEPSU. 3967. 

Titles and Gifts from Foreicn 
States (Penalty for Acceptances) 
Bm_ (by Sbrl C. R. Narasimhan) 
- See "Bill(s)". 

.. ~ ..... -- .... 
TIWARI, SHRI R. S.-

Estate Duty Bill-
CcDIlderation of clauses. 1859, 

2147. 

TRADE UNION(S)-
Motion for Adjournment"e hunKer 

strike by President of Tecbnical 
Institute Workers --, Faridabad. 
1965·69. 

TRAINING AND EMPLOYMENT 
BILL-(BY PROF. D. C. SHARMA)-

See "Bill(s)" 

TRMfSPORT-
Notification under Delhi Road --

Authority Act-Laid on the Tllble. 
507-608. 

TRIPATHI, SHRI K. P. 
Central Silk Board (Amendment) 

Bill-
Motion to consider. 145-50. 

Demand(s) for Supplementar7 
Grant(s), 1953·54-
Capital Outlay for the Ministry of 

Production. 3791-94. 
Resolutlon re unemployment-. 2285. 

87. 
TRIVEDI, SHRI U. M.-

Collection of Statistics BiU-
Consideration of clauses. 2091. 

2097. 
Discusaion on detention and death 

of Dr. S. P. Mookerjee. 4188-96, 
4207, 4209. 

EstIrte Duty Bill-
Motion to consider as reported by 

Select Committee. 618. 67(J,.77. 
Consideration of clauses 1784-85, 
214~55. 2208-11, 2218, 2367-70, 
2434-37, 2475. 2491. 2554. 2569-70. 
2588, 2589-90, 2593-97, 2666. 
2668, 2674, 2751-54, 2754-69, 2920-
23. 3021-23. 3117-18, 3143-45. 
3235-39. 3405-06. 3426-21,. 3499-
3.500. 

TROOPS-
See "Military". 

TULSIDAS, SHRI-
Collection of Statistics Bm-

Motion to consider. 222-28. 
Discussion on sugar and supreane 

prices. 1934·3'1. 
Estate Duty Bill-

Motion to consider as reported by 
Select Committee. 619-26. 

Consideration of clauses 1736-3'1. 
1993, 1998. 2011-13, 2016-18, 
2020. 2024-29. 2413, 2503-13 2569 
2571, 2580-81, 2616-12, '267i 
2787.2828-30, 2859, 293~6 2983-
84, 298~6, 3012-13, 3043-44. 
3052, 3053, 3054-55. 3059-80. 
3075, 3101-02, 3110, 3114-16, 
3124-25, 3126-27, 3134, 3138-40, 
3155, 3207-08, 3213, 3215, 3255. 
3256, 3257-59, 3344-45, 3412, 
341~17, 3463, 3470. 3471. 34M-
98. . 

Motion to pass as amended. 3631-
38. 

Representation of the People 
(Amendment) Bill-
Motion to refer to Select Commit-

tee. 34.35. 80-83. 

TYAGI, SHRI-
Discussion on calling of troops in 

Calcutta. 408-11, 428. 

U 
UNEMPLOYMENT-

Financial Agreement between Gov-
ernments of India and U.K.-
Laid on the Table. 114-15. 

Resolution "e --. 1348-58 2268-
234'1. ' 

UNITED NATIONS ORGANISATION-
Motion Te internatiorurl situation. 

4001-4164. 
UNIVERSITY (EXTENSION OF JU-

RISDICTION TO OTHER STATE OR 
STATES) BILL (BY SHRI SIVA-
MURTHI SWAM 1)-

See "Bill(s)" 

V 
VAISHNAV, SHRI H. G.-

Estate Duty Bill-
Consideration of clauses. 1999-

2002, 2010, 2398. 2474, 2589. 
--------------------------~~----



BQUSE OF TBE ~PL1l 

VAISHNAV, SHRI H. G. - BSTA'.1':I 
DUTY BILI.r-

2605-08. 266'1-68, 26'11. 2982, 
2983. 299s-3001 , 3011. 3355. 
3359-64. 

VANABPATl-
Demand for Supplementary Grant, 

1953-M-
Aariculture-

·Motion to reduce the Demand-
Quality control of - gbee. 
Tlghteninl of qualIt»' control 

of -. 3675, 3'123-61. 

VURASWAM'Y, SHRI-
Andbra StateBi11-

Consideration 01 clauses. 12'73-74. 
Estate Duty Bin-

Consideration of clauses. 2149-50. 
21'10-76. 

Motion 1'e international situation. 
4003. 

VELAYUDHAN, SHRI-
Andhra state Bill-

Motion to oon.sider and amend-
ment to refer to Select Com-
mittee. 1093. 

Consideration of clauses. 1254-
55. 

Coir Industry Bill-
Motion to conSider and amend-

ment to refer to Select Commit-
tee. 328-34. 

Estate Duty Bm-
Motion to consider as reported by 

Select Committee. 502-05. 
VJ:NKATARAMAN, SHlU-

Andhra State Bill-
Motion to con.rider and> amead-

ment refer to Select CommIt-
tee. 748-55. 

Consideration of claU5eS. 1201-02, 
1234. 1251, 1252. 1255, 1258. 
1260, 1283. 1286-87, 1378. 1462, --

VENKATABAMAN, SHlU--co\'I.1ICI. 
Andhra State Bil~ 

1493, 1498. lool, 1545051, 1598, 
1602-04. 1609-10. 1&12, 162'1-30. 

Motion to pass as amended. 1707-
09. 

Code of Criminal ProcedurtI 
(Amendment) Bill-(llepe81 of 
sections 266. 267 etc.-by Shrl 

S. V. Ramaswamy)-
Motion to consider and amend-

ment to circulate. 1812-13. 
1839. 

Estate Duty BiU-
Consideration of clauses. 1781-82, 

1784. 

VIDY.ALANK.AB, SBRI A. N.-
Resolution t'e President'll proclama-

tion on PEP9U. 31145-52. 

VUAY LAKSHMI, SHRlMATI-
Motion f'e International situation. 

400t-4162, 4186. 

w 
WOMEN'S AND CHILDREN'S INSTl· 

TUTIONS LICENSING BILL (BY 
SHRIMATl M.ANIBEN PATEL)-
See "Bm". 

W01UtER(S)-'U "Labout". 
WORKS HOUSING AND SUPPLy. 

MINUiTBYOF-
_ noUflcation-Laid on the Table. 

11. 
WORLD HEALTH ASSEMBLY-

See "A&aemblY"_ 

ZAIDI, COL.-
Motion.,e lntenurtionlt Sltuation. 

olO9'1-4101. 
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, CONTBNTS 

yolMtN YJ-Jrd .dI4Pu',1HJ iii aMtI....,. 1953. 
MaDAY, 3JlD AUGUST, 19S3-

Member Sworn • • • • • • 
Deaths of Dr. S.P. Mookerjec, Pmdit L.K. M8iua and Shri A.B. Ghumni 

TOWIDAY, 4TH AUGUST, 19S3-
JtesigDation of Shri P.T. Chacko 
Leave of absence . 
Report of the Public AccountJ Committee-Report presented 

Papers Laid on the Table-
Statement abowing Bills passed during Third Session 
ReportS of TariiI' ColllmilSion 
Ministry of Commerce and Indultry Resolutiooa and Notiflcatlou 

WIIDMUDAT. STH AUGlJIT. 19S3-
Point of Order 

Papen Laid on the Table-
Report and .tataneDtJ orRehabilitation Finance AI.tmlniItratio 
Notiflc:adon under InsuranCe Att 

~. 

I 
I~ 

, 
7-1 
9 

9 
Io--n 
Io--n 

1051 
114 
14 .' Financial Agreement between GovemmentJ of India ad U;IC. 

Report of Commissioner for Scheduled Cutes and Scheduled Tn1les 
Notification under Salaries and Allowances of Ministers Att 

II4 
1I4-IlS 
II~ 
I~~ 

Central Silk Board (Amendment) BilI-Passed as unended 
CoDoction of Smtiltic:a Bill-Motion to c:Onaider-Not CODcluded 

TlltJUDAY,6TH Auourr. 19S3-

MotiODa for AdjoummeJ1t-
Shri Kami Reddi', Hunser Strike 

Lean of Absence ' -

Paper laid on the Table-
TarUf Commission Report on retention prices of Tara ~teellDd GonnUDent 

3IOIution thereon. . . • • . ; . ' , , • an 
Collection of StatisdC8 BW-Pueed as amended aU-JQ4 

.PIIoAT. 7TH Auoun. 1953-
Point of Privilege . 

Coir IndulU'Y Bill-
DiscussloD on motion to consider-Not CIODcluded 

Jlcto)udon 1'# compulsory militll'y traiDiDi of ItUden~DitcuWon Not c0n-
cluded 

Dilc:union on c:alliD1 of aoopIlD CaicutDl 

MOMDt\T. 10111 AvOUST. 19S3-
, ~mte!JWlt r' Kuhmic Situation 439-.46 

Paper Laid on the Table-
Sta~tI showina action taken by Go~t 0Il~~ $ . 446--.47 

Point of Order 447-41 
ADdhn Smte BW-Inaoc!uced 44$ 
Ista~ BW-ModoD to coo.sic1er a. ~ b, ~ ~~ot449-Ja4 



(ii) 

'l'vJIDAT, 111'11 AUGUST, 1953-

PIipen lAdd on the Table • 5ZS 
~ Duty Bm-ModcJD to coaiider .. reportecS by Select ~Not 

cooc:lud.ed • • . • • .' • • • • • 5Z~ 
W'JII)MBSD&T. laTH AuGUST, 1953-

l.eaYe of absc:Dce • 
'Paper laid on the Table-

Notifications under Delhi Road Tzesport Authority Act • 607-01 
&tate Duty Bill-DiICUllioD on motion to CONider .. reported by Select ~ 
~dudecl •••••••••• ~ 

'1iItJRsDAT. 13TK Auovsr. 19S3-
Andhra SweBiU-Petitioospraented 
ADdbra Sta~ BiJ1-Motion to CXl!IlIider-Not amduded 

Pam&'P. 14TH AUGVST, 1953-
Muslim Wakfa Bill-Time for presentation ofR.eport of Sdect 

eneuded . 
Andhra State Bill-Motion to CODIider-Not concluded 
Introduction of Private Members' Billa 
Women's and Children's IDItitu~Uc:easinJ Bm-Jntroduced 
Suppresajon of Immoral TI8fIIc and Brothels BilI-IntrocIuced 
TniniDg and Employmeat BiD-Not iottoduoed 

MONDA", 17TH AOOIl'S1', 1953-
Lean of Abemce . • 
Statement by the Prime Minister on Poreign Afrain 
Andhft State Bill-

Report of Committee on Pedtiooa-PracD.m 
Papert Laid on the Table-

Report or IDdian Ddeption to SisIh World Health Allembly 
Noti8catian UDder Delhi Road Trmaport Authority Act 

B1ecdon to Commjttea-

CocPmittee 
801-03, 
803--33 
833-3V 
839 
840 
840-41 

Employees' Sta~ Imunm.ce CoJpcmation • ~ 
Aadbra State Bill-

DiIcutIioa on motion to conlider and to refer to Select Commbtee-Not 
COIlCIuded • '$Ii04-14-

T-..nAT. 18TH AvGosT, 1953-
Papa: Lai4 on the Table-

Delimitation Conmrinm PioaI Order No. I 
BIectioD to Qmmiueea-

AD hIdia Coancil for Tedmical Bducatiosa 
Ceatral AdYilory Boerd of ~ • 

ADdhn S~ BiD-Modon to contider-Not cond'IIded 
WIDNIIIOAT. t91'H AwuIT. 19S3-

AncIhra State BilI-Motion to coaeIder-Not c:oacIu6ed 
TSUlllDAY. :aom Awun. (95)-

AAdbnI State BIU-Peddoa ~ 
~ Stlite B1lI-CoGsidendo of cJaum Nor CODC:1udec! 



(ill) 

S4TUaDAT, 22HD AUGUST, 1953-
Bulines. of the House . 1363--64 
Lean of Absence 1264-65 

, Jtlection to Committee-
Employees' State Inauzance Cozpontion • 1:z65 

Paper Laid on the Table-
Notifications under Ccatral Bxc:Ues and Salt Act • I:z6S 

IUpremuation of the People (Amendment) Bill-Time for prese4tatlon of 
Report of Select Committee extended • • lz66--67 

Andhra State Bill-Consideration of clauses-Not concluded l:a6?-l300 
Resolution Til compulsory military tainina of ItUdCOD-WithdraWB • 1300-41 
R.eeolu1ion re Unemployment-Dilauaion not concluded • • 1341-58 
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c.""". 
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DeIeDtion of • M.cmber 
Motion re Death of Dr. S. P. Moob:rjee 

#' ADdhIa State Bill-Motion to pass IS amended-Not concluded 
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Papers laid on the Table--

• IS6S~ / 
• 1566-67 
• 1567-70 

· 1570-167 

Reports of Tariff Commission on continuance of protection to Dry Battery Indus-
try and Government RCIOlutiollll etc. . • • . • • • 1675-"16 

Andbra State Bill-Passed as amended . 1676-1732 
Estate Duty Bill-C.oDsidc:rI of clau __ Not conclw,icd • 1732-70 

hIDAy, :&81B AtJoust, 1953-
Mcaagea from the CouDcil of St8tea 
Paper laid on the Table--

AareementI re oil rdineries in India 
Eatate Duty BID-

Consideration of clauIeI-Not concluded 
Buaineaa of the House 

• 1771-72 

• 1772 

• 1772-97 
• 1797-98 

1799-1801 
Code of Criminal Procedure (Amendment) Bill (Amendment of Sections 496 and 
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MotioIl fox circulation of the Bill-Adopted • 1801-S1 
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TlJaDAy. UT SBP1tIIolBa, 19Sr 
• > Leave of Absence • 

, Election to Committeet--
(i) Ceouwl ~viIory Board of Education; (il) All Ind~. Council for Tecbnical 

EduI;arion. • • • • • • • • • 

1tIIate dDt)' ~lideratioo of daulee-Not concluded 
DiIcuItioD OIl S1lpr and S:upr-cane prlc:es 

• 18SS-S6 

• 1856 

1856-191• 
• 1910-64 



WmNDDAY,2ND SBPnIlJID. 1"3-
.MotioII fur AdjoummcDt-

Hunaer sniU by President ofTechnicallDltitute Wothn Urrion, Paridabld 
Leave of Absence 

BUliJlen of t he HoUle 
Companies BiIl-Imroduotd 
&tate Duty BiIl-Con.identioD or c:1au_Not ClD1ICluded 
Discuasion OIl Rehabilitation Finance A.cImiDUtrwIioI 

TlRtllsDAY, 3M) S~, 1953-
Leave of Absence: 
.Message from the CoUDCil of States 
Indian Railways (Amendment) Bill-- Laid OIl the Table 
&tate Duty Bm--ConsidetatiOD of clauaea-Not coududcd 

hmAY. 4TB 8EPTDu111R. 19S3-
Leave of Absence: .. 
Batate Duty BiD-ConsideratiOD of cla~Not coDduded 

RaolutioD re UnemploymeJJt-Diacusaioa DOt CODC1ude4 
!A'l'VRDAY. STH SII'1'EMJID, J9S3-

Papers laid OIl the Table-

1965~1 
, 1968-69 
• 1969-74 
• 1974 1 
• 1914-204' 
· 2043-64 

• 206S~ 
• 2066 
• 2067 
.2067-U 3 

, 2235-36 
. 22)6-68. 

2341-2432 
u68-2347 

(I) PatiaJa and East Punjab SlatCI Union Abolition of Ala.Malki,.at Jlicbu Ac;t; 
(2) Padala and Eatt Punjab State8 Union OcaaJIIIIICY Te.DIIIIb (VeItia& or 

PropriturJ Righn) Act • 2433 
&tate Duty BiJI..-Considemion of davtel-Not ClOncludod • 2434-2SI~,. 

2S42-i4 
Discuaion OIl MUle of Automobile lDdustry . 3$t6-.42 .. 

Mom>AY, 7TH ~,19S3 
Paper laid on the Table--

Statements showiDa aaioD tUm by GoYcmmcDt on yarioul UIIIIaDOtt etc. 
&me Duty Bill--Couaidera of c:lauJn-Not conchJded 
T~, 8m S1iP'reHWI, 1953 

lMve of AbIt:Dcc 
EIfa&c Duty B~idmatiOD or (:11111 C I Not c:oacluded 

YmXESf)AY, fJ1l SIPTDUIIJI. 19S3-
Paper laid OIl the Table--

CIlmmodity Comrola Committee Report ADd GovemmeDl Raohidon thaeoD 
Estate Duty BilJ-Con,icferadoa or clam Not coac:luded 

1'In1uDAY, 10th ~ 1953-
Busiueu of the HOllIe . 
Paper laid onthc Table-

• 3049 

Report or Indian Govanmcru Deleptioo to IDtcruatioW Labour CoIdtreDce • 3049-50 
Estate Duty B~c.oa.idetaioD of clauIet-Not ClOIIdodecS • 3QSo-32.30 

.~.n, 11m ~.1953-
Papen laid OIl the TtIbIe-

Notlficatiolll UDder M.iDe1 mel M.inmIh (RecuIadob and DcYdopmcat) Act 
DemmdI for SuppiemeDUry ~Praemed 
Estate Duty BiU--Comideration or clau.--Not COIlduded 

. 3231-H 
· 3234-"' 
· 3235-11, 
3338-,,-

Dowry Ratnint BUl-ModoDa to CIOIIIider , to cm:uJat. IDC1 to'" to Select 
CoIDainee-Not CODdudcd • • • • • • • • • ).J11-mt 
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10 
, , --1M P.dl.lllentaty~ (~Il-ProceedJncs \Jd'Iet tIim ?uCstiOH ari4~we'h 

Fifth SeaioI:I.. 19:53 of tllt Hoi!8~ <Sf the' f'Iloplc '" . 
, " -.----.,.' 

'bV6InIeIX-
t. No. t. cfmd.t6th NOYeIJ'lber. 1"3-

(')Pi, IF, (d), liDe 8dilr .. SwamiDathan" r~" Swambladhann • 

(it1 Col. ~ liDe IS,IM' "avan" na4 "CIf¥il"~. 
:. No. ::, dated 17th November, 19S3-- ' 

1tPI" tty. Iffjft ~<::, tq( ~ """ q"{ .. ,1ft' qffq « .. 
3- No·3. dIIIIed 18tb N0geIDber, 19j3-

Col 263. liJlCI 40. irIHn "Sbri" bejtwt "C. D .. •• 
.. No. S. dated 21St No~, 1953-

{I) CoL 423, line 39c,fcr "t<liOO" nail "100", 
(u) cm.460,Jor C!ltiJting line 3 read «hen • .Minister exaedy how he it ... 

S. No. 8. dau:d2sth Novcmbet. 1953-
(0 CoL 19B, IiDe 38, 'iIr "AltCrnau -,.ad "Alb:ftlative", 
(iI) Col. lI'Qs. line 8, filr "Chief" r-w "Cbair". 

6. No. to, .dilled 27th N09embt.-r, 1953-
Col. lcoo..JiIr ~ liM, 19 from boQom nad ~ t&ndu &,c. They do ,,~ 

many'". 
" No. u. dated Ut .~, 19S3-

(I) Col, !,X4&. 'Iinc:s 9 and 10 from botti:lm/or~' NQd "Pt~". 
(f;)Col. n63,1ine 6. (tllP~" i_~ .. 1IIJd thejwiU atmd UUlIfetml". 

•• No. 15. dated 4th ~, 19.53-
Col.IV~~.(rom ·bouom 1M "~ed"....c "~-,ftw'~ J'fqd. 



CORRIGENDA 

TO 

.he PadWm:ntary Debates (Pan II-Pr~(dings other than Questions aod Anawen), 

Fifth Session, 1953 of the House of the p"ople 

~\'oLX-

)., No. 17. dated 8th December, 1953-

Col. 16S6.1iDt 9. lor "not" read "only". 

2. No. 20, dated. 11th Deoembcr. 1953-

(i) 1I"f1T H~~. ;ff,f if q'f~ '-', "~,, t ~ '"" tl~ ~ m 

'l.cm" I'filtf I 

(it) 1ft1T ~oo,\, IffiRt ~o. ,~" t~ '"" '~iq" ~ 

3. No. 21. dated 14th December, 1953-

(J) Col. :UZ4, line 36, for "pfCferetial" read "PJeferential~'. 

(if) CtJ. 2146, line 3. f07 "diodixe" rftild "dioxide", 

4, No..22, dated 15th December, 1953-

Col, 223I,liDe 18, from bottom/or "periods" read "labour", 

5, No. 23, dated 161hDeCClllber, 1953-

CoL 2291, line 12,/01 "Subscribe to the view that" relld"appoin[8 Sc:1ec:tQlmmine", 

6. No. Z4. dated 17th De=nbeJ. 1953-

(0 Col. 3433, last line, IDr "MulclulnHl'dad "Mulcbanl:l". 

(iO Col. 2436, line 14, for "La" ,ead "LaIn. 

7. No. 29, datecl..23rd December, 1953-

CoL 2992, line 21, jDr "Counter" ,1UId "Country". 
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A ACT(S)--c:ontd. 

ABID ALI, SHRI-
Employees' Provident J!'uodS (Amend-

ment) Bill-
Motion to consider as passed by 

the Council of States. 1089-95, 
1105, 1115-18. 

Consideration of clauses. 1127, 
1l3~7, 1138-40. 

Motion re report on the working of 
the ,Preventi e Detention-
(Adopted amended). 2054, 2794-
, 2822 2 5-42, 2844-2940, 2949-64. 

Notification under Delhi Road Trans-
port Authority --, 1951-Laid 
on the Table. 1034-35. 

Notification.. under Indian Aircraft 
-- Laid on the Table. 109. Motion to pass. 1141, 1149-55, r 1156-59. 

.,' Industries Disputes (Amendment) 
Notifications under Mines -- Laid 

on the Table. 3062. 
Bill-
Motion for leave to introduce. 208. 

Report Te International Labour Con-
terent'e-La:d on the Table. 1634-
35. 

ACHAL SINGH, SETH-
Cantonments (Amendment) Bill--

Motion to consider. 1881-62. 
Salt Cess Bill-

Motion to consider. 2771-73. 

ACHINT RAM. LALA-
RehabilitaCon Finance Adznin1Itra-

tion . (Amendment) Bill-
Motion to pISS as amended. 111-

24. 

ACHUTHAN, SHRI-
Coir Industry Bill-

Motion to consider and amendment 
to ~fer to Select Committee. 
222-29. 

Travancore-Cochin. High Court 
., (Amendment) Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittff. 1702-07. 

ACT(s)-
'j AJnendment to Indian Tarl1f--Lald 

on the Table. 3". 

Notifications under Mines and 
Minerals (Regulation and Develop. 
ment) --, 1948-Laid on -the 
Table. 2947. 

Notification undet..B.eqUisitioning and 
Acquisition of bi:iinovable PropaJty 
--, 1952-Laid~, the Table. 
611.'-__ 

Notifications undler the Central Ex-
cises and Salt -- Laid on the 
Table. 1451-52. 

Patiala and East Punjab States 
Union General Clauses -- La14 
on the Table. 921-22. 

Patiala and East Punjab States 
Union Tenancy and Agricultural 
Lands -- Laid on the Table. 
921-22. 

Presidlent's -- for PEPSU-Laid 
on the Table. 4. 

Report on the working ot the Pre-
ventive Detention-Laitl on the 
Table. 2054. 

Statements under sub-llection (2) of 
section 16 of Tarill' CornmJ.as1Gll 
-- Laid on the Table. 1223-24. 

ADJOURNMENT, MOTION(S) J'OJl-
See "Motion(s) tor AdjOU1'lUll«!t' ------------------ .. --_ .. -



HOUSE OF THE PEOPLI 

ADMINISTRATION OF JUSTICE--' 
Demand for Supplementary Grant 

-1953-54. 2693. 

AGREEMENT(S)-
- between the Reserve Bank of 

India and· State Governments-
Laid on the Table. 12~2-53. 

AGIDCULTURE-
Demand' for Supplementary Grant 

-1953-54. 2686-89. 

AJIT SINGH, SHRI-
Ke.port of the Commissioner for 

Scheduled Castes and Scheduled 
Tribes. 26f)8..: 11. 

Besolution 1'(! unemployment. 1&09-
12. 

ALAGESAN, SHIU-
Notifieation under Delhi Road 

Transport Authority Act, 1950-
Laid OIl the Table. 1034-36. 

ALTEKAR, SHRI-
Ancient and Historical MaoumeDts 

and ArchaeolOlical Sites and Be-
mains (Declaration Of. NatiDDal 
Importance) AmeodmeDt BIll-

• Motion to consider. 1384. 19l. 
Dowry Beltraint Bill (by Shrl-

mati UmaNebru)-
MotioD to COIISider. 9J6.1001. 

Ilmployees'. Provident PuDds (Amend-
ment) BW-
Motion to pus. lle.7. 

Motion .,e ftrst Report of the C0m-
mittee on PrIvate l4emben BIllI. 
2037, 2038, 203tJ..tl. 

Reserve Bank of India (AmeDdnJent 
and MisI!ellaneous ProvUIlou.) 
Bill-
Mot:on to. conaldel'. 1&'1$-'18. 

ALVA. SBllI JOACHIM-

Banking Companies (Amcclme.Dt) 
Bill-
Motion to pass as ~ded. 1368, 

1367-70. 
Cantomnenu (Amend11lent) BW-

. Motion to consider. 1799. 1100. 
Ruerve Bank of India (Amendment 

lIDd' MixeUaneoua PrcwtsloDl) 
Bt11-
MotIon to eonalder. 18'14-11. 
~ to pw.aa~. 1&K-

U. 

ALVA, 5HRI JOACHIM-contc:t 
Resolution f'e appllcation Of Indus-

trial Disputes Act to journallsta. 
2543-48. 

Resolution 1'(! unemployment. 1581- r 
37. 

AMENDMENT(S)-
- to Indian Tariff Act-Laid OIl 

the Table. 304. 
ANCIENT AND ·HJSToSUCAL MONU-

MENTS AND ARCHAEOLOGICAL 
SITES AND REMAINS (DECLt\1lA-
TION OF NATIONAL ll'dPOllT-
ANCE) AMEND¥ENT Bn..L-
See "BUl(s)". 

ANDHRA STATE Bn.tr-
See "Bill(s)". 

ANTHONY, SHRl FRANK-
Motion for Adjournment "eo-

Admission in Anglo-Indian ICboOlII. 
2730. 

Closure of employment exc~ 
by Punjab Government. ~ 
206. 

Motion f'e RepOTt on the WorklDl of 
the Preventive DetenUon Act: 
2844-57, 2957. 

.port~ t~ ~m~on. -
Seheduled Castes and Scheduled 
Tribes. 2601-06. 

Special Maniqe Bill-
Motion tor COIJCU1T81Ce 1n U. 

recommendation oftbe CouDcI1 
of States to join the Joint Cam· 
roftMe of the Houses. 22D-tO. 

APPODn'MENT(&)-
Statement re - ot a cornmilaioD 

for tbe re-ortam&ation of tile 
.. tea. 2944. 

APPROPRIATION (NO.4) BILL--
See "BID (e)". 

APPROPRIATION (NO.5) BILL-
Se. "Bi11(sj". 

ARTICLES OF ASSOCIATION-
Memorandum anc:l - of lUnd .. 

tan Steel Limltedetc.-Laid OIl U. 
Table. 3063. 

AYYANGER. SHlUM.. A.- • 
PresentaUon of the nrst Rep&rt 'Of. 

Committee on Private Mem~ 
BU. naa. 

Report of Est1ma1es Committee-
Presentation ot Sixth Report. 

Uaw.a:atn' Gt J'GDd.AICd ~ 
culture. ue. . 

------------------------------------------_._-----------
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AZAD. MAULANA 
~~t.h of Shri H. N. Shastri. 2055-

Delivery of Books (Public Librarl ) 
Bill- es 

Motion for leave to introduce 
2166-67. . 

Special Marriage Bill-
Motion to jOin the Joint Comm:ttee 

01 the Houses. 2092 2093 2094 
2256. ••• 

AZAD, SHRl BHAGWAT JHA-
Ancient and Historical MonllIlltlllts 

snd Archaeological Sites and Re-
mains (Declaration of National 
Importance) Amendment Bill-
Motion to consider. 366-70. 
Considernt;on of clauses. 1413, 

1414. 
Moron to J:ass as amended. 

30. 
D~oties (Additiollal Excise 

BiU-
Motion to consider. 804. 
Motion to pass. 837-38. 

1426-

Duty) 

Indian Tariff (Third Amendment) 
BiIl-
Motion tc consider. 

Industrial Disputes 

2151-53. 

(Amendment) 
B:ll-
Consideration of clauses. 8'13, 

906-08. 919, 931. 1056-57. 1079. 
Resolution re unemployment. 494-

502. 
Special· Marriage Bill-

Motion for <.'Oncurrence in the 
recommendation of the Counell 
of States to join the Joint Com· 
mittee of the Houses. 2399· 
2405. 

B 
BAHADUR SINGH. SHRI-

Demand tor Grant-PEPBU-Edu. 
catlon-

Motion to reduce the Demand-
Enqui.ry against 'Text Book 

Scandal.' 
Failure to introduce compul-

sory educat:on as promised 
in Rajpralnukh's AddreSS. 
5690-92. 

BALAKRISHNAN, SERI S. C.-
Leave of absence to - from the 

House, 2734. 

BALMIKI. SHRI-
Report of the Commissioner tor ScIJe. 

duled Castes and Scheduled 
Tribes. 2443-44. 

BANERJEE, SHRI-
Leave of Absence to --. 1125. 

BANKING COMPANIES 
MENT) BILL-

See "Bil1(s)". 
BANSAL, SHRI-

{AMEND-

Cantonments (Amendment) Bill (M 
passed by the Council of States)-

Motion to consider. 178&'88, 
1790-94, 1877. 1878. 

Dhoties (Additional Excise Outy) 
Bil;-
Motion to consider. 765·69. 

Industr:al Disputes (Amendment) 
Bill-
Consideration of c!l/uses. 87ft 

879-81, 882, 914. 920, 931-32. 
1039-40. 1050-54, 1077, 10'19. 

Sea Customs (Amendment) Bill-
Motion to consider. 171-81. 

BARMAN, SHRI-
Report of the Commissioner '-

Seheduled Castes and Sch~ 
Tribes. 2487-91. 

BASAPPA. SHRI-
Coir Industry Bill-

Motion to consider and amendmeDt 
to refer to Select Committee. 
242-44. 

BASU, SHP.I K. K.-
Ancient and Histor:eaJ Monwneota 

and Archaeological Sites and Be-
mains (Declaration Of N~ 
Importance) Amendment Bill-

Consideration of clauses. 1411. 

.Banking Companies (Amenc:lrneoi' 
lJUl- " 
Motion to consider and artI8IJd. 

ment to refer to Select Co~," 
tee. 1215-22. 

Com:deration of clauses. 1~". 
1261, 1262, 1263-65, 1269, 12~ 
1276. 1277. 12.81, 1286, 1296. l29'l 
1312-13, 1356. 1357. • 

Calcutta High Court (Extension CJf 
Jurisdiction) Bill (~6 palled 
by .the Councll of S1a~ 
Motton to· consider. 1'IS&-08. 



HOUSE or 'l'BK PEOPLZ 

BASti, SHRl K. K.--ccmU. 
Demand(s) for Supplementary 

Grant(I), 1_-54. lUI. 
bpeod1ture on displaced perIOM. 

Z71o. 
Mlnistry of Commerce and Indue-

trT-
Motion to reduce the DemaDd-

l!'.conomy in variowl items of 
expenditure. 288L 

Miacel1aDeouI Departments and 
J!:xpenditure under the 'IIiDl8tr1' 
of Food aDd Agrlculture. 2890. 

MiscellaneOus Expenditure UDder 
the Ministry Of Communications. 
28'12. 

Indian Cattle Preservation Bill (B)' 
Seth Govind Das)-
MoUon to coos1der and amend· 

meat to refer to Select Commit-
tee. 2035. 

Iodian Tarift (Second Amendment) 
BOI-
Motion to coDSider. 2108-12, 2118. 

Indian Tarifl' (Third Amendment) 
BDl- I 
Motion to conaldel'. 215J.e8. I. 

1laniJ;Ur Court Fees (Amendtnent 
and Validation) Aalcmdment BUl- I 
Motion to consider. 144.2-43. I 

Motion re working of the Preventive ! 
DetentioD Act. 2952. 

Parliamentary control of public cor- I 
porations. IH2, 1975· 77. I 

PrevenCon of DlattWlftcatton 
<Parliament and Part C states ! 
Legislatures) 8j1l- ! 

.' Consideration of C1au.es. 31G, 11 

'. :41&t.6'1. 
BepeaJJn. and Amending ,BDl (As 

passed by file Council of States) - I 
Motion to COI15ider. 19te. I 

• Moton to p.... 1956-57. I 

Beserve Bank: of Ind:a (A.men&nent I 

. and MIscellaneous ProvulolMl) 
, illll-

Motion to consider. tMU'l'. 1617, 
1618. 

"Consideration ~ d8UJel. 183W7. 
&It Ceo BJl1-

Motion til coll$ider. 27e3-66. 
Spedal Karri8ie B111-
, ,. Motion for eoncurrenC!e In the 

recommendation oftbe Coundl 
of 8tatet' to join the Joint Com-

. mlftee of theBouMt. 12M. 

BASU, SHRI K. It.-ccmtd. 
Telegraph Wires (Unlawful PoN8-

&ion) Amendment BiU-
,Motion to f'onalder. 14", 1" 

69, 1472-74. 
BHAKTA DABSHAN, SBRI-

Cantonments (Amendment) Bill (As 
passed by the Council of States)-
Motion to conlider. 1889-75. 
ConatderaUon ot clauses. 1889-90, 

1891, 1892, 1893-94, 1891. 
BHARGAVA, PANDIT THAlCUll 

DAS-
Ancient aDd Historical Monumellt. 

. and Archaeolocical Sites and Be-
mains (Declantlon ot NaUoDal 
Importance) Amendment BBl-
Motion to consider. 1384., 1386. 

Bankin, Companies (Ameodmeot) 
Bill-
CO!lB:dention of clauses. 12M. 

1271. 1273, 1278. 1333-34. 1331-46. 
1354-55. 

Business ot the H~ 
Allotment ot time for the buIlD... \ 

817. 
Child Marriage Restraint (Amend-

ment) Bm (Amendment of aeet10ns 
2 and. by-)-
MQt.ionfor ~ave to introduce. '83. 

Demand for Supplementary Grant, 
1953-54-

Expenditure on Dlsl)laced Perecmt. 
2702-03. 

Dhotiel (AdcUUorial be:' Duty~ 
BUl-
Motion to consider. 681--'1'8. 

Essential SupPlies ffemporlll'7 
Powers) Amendment BID-
(by -)-
Motion for leave to introduce. ea. 

Motion'l"e-
J'trst Report of the Committee on 

Private Memben sml. 2052. 
lnteroat1onal IIituatfon. 3086. 

Papers reiatin, to the Bankina Com-pa.. (A2nendment) Blll-Lald 
OIl the Table. '708. t 

PnWentllonctDisqualUlcaUoIl 
(Parliament and Part C Staw. 
Leiielatures) Bm-
Motion to eonsIdet' as '~ by 

the Coundl ot $tates.' 31U. 
!127. 

~------.. , -- - ----~ - --_._._ .. ~--.--
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BHABGAVA;, PANDrr 
DAS--contcl. 

THAKUR 

Problb1tlon of Ma.'lufacture aDd Im-
port ot Hydrogenated Vecetable 
Oils Bil1-(by -). 
Motion tor leave to Introduce. 

1:63-64. 

Reh.biiltation F:nance Administra-
tion (Amendment) Bill-
Mot:on to cCJDSlder. 49-81, 133-35. 

Representation of the People 
(Amesaciment) Bill-
Presentation of the report of 

Select Committee. 1035. 
Sea Customs (Amendment) 001- ' 

Motion to pass as amended.. 201. 
Special Marriage Bill- ' 

Motion for concurrence in the 
recommendation of the Council 
of States to join the Joint Com-
mittee at the Houses, 2095. 

Telenaph Wires (Unlawful Posses-
sior.) Amendment Bill-
Motion to consider. 1478-83. 

• BHEEKA BHAl, SHBl-
, f Report of the Commissioner tor 

Scheduled Castes and SchedUled 
Tribes. 2444-41. 

Jm.L(S)-
ADcient and lI:storical Monuments 

and Archaeological Sites and Re-
mains (Declaration at National 
Importance) Amendment as pUS-
ed by the Council of States-. 
Motion t., consider. 839-406, 1371-

I41l1. 
Conaidleration Of clauses. 1401-19. 
Motion to pass as amended. 1419-

41. I 

(passed as amended). 1441. 
Message from the CouncU of States 

qreeinl to the amendments 
made by the House. 3057·81. 

ADdhra State -
Auented to by the President. 3·4. 

Appropriation (No.4) -
AAented to b,. the President. 3·4. 

Appropriation (No. II) -
Introduced. 2'115-18. 
Motion to consider. 2'718. 
Motion top ... • 2718. 
(Paaeci). ,2'118. 
MessaP tram the CouDC1l of 

States retumlnI ~ - with-
out J'CC,lUIIJIIMIlaUOD. 3057. 

BILL(S)-c0at4. 
BanklngCompanies (AmencjmenQ 

Introduced. 5-8. 
Motion to consider. 416-38, Illig.. 

1222, 1225--39. 
Amendment to refer to Select 
'Committee. 1171-1222, 1225-39. 
(Motion to consider Adopted.). 

1239, 
Cons:deration of clauses. 1239-

1328, 1331-58. 
Motion to pass as ameaded. 1358-

71. 
(passed/ as amended). 1371. 
Message from the Council Of States 

agreeinl without amendment to 
the Bill as passed by the House. 
2385. 

Papers relating to-Laid on ~ 
Table. 707-10. 

Calcutta High COurt (Extension of 
Jurisdiction) BiIl-(As passed by 
the Council of States)-
Motion to consider. 1736-114 . 
Mot:on to pass. 1764. 
(Passed). 1764. 

Cantonments (.A;mendment)-(M 
passed by the Council of States)-
Motion to consider. 1769-182'l. 

1830-82. 

Consideration of clauses. 1883-
1903. 

Motion to pass as amended. l903.. 
(Passed) as amended. 1903. 
Message from the Council ar 

States agreeing to the .ameDd· 
mentsmade by the .Hou8e. 
3057-58. 

Central Silk Board (Amendment)-
Assented to by the PNsident.3-4. 

Chartered Accountants· (AmeDd-
ment)-(By Sbrl C. R. NarasbB-
han)-
Introduced. 1983. 

Child Marriage Restraint (AmeacJ.-
ment)-(Amendment of sections 2 
and 4 by Pandit Thakur n.. 
Bhar,ava)-
Introduced. 913. 

Chfld Marrlaie· Restraint (AmaMt-
ment) -- (~entcrr -=-
tiona 2 aDd 3 by Sbri& " 
llamuw&m7r-
introcb:ed. !aM. 



6 
BILL(S}-<!OJmt. 

ODae Of Civil Procedure (Amend-
ment) - (By Shri Pataakar)-
Introduced. 969. 

Code ofCrimfDal Procedut'e (Amend-
ment) -. (By Shri Raahunath 
Singb)-
mtroduced. 9'18-79. 

Coir Industty - -
Motion to consider. 2.<85. 
Amerlltment to refer to Select 

Committee. 208-61. 
(M(ItiOll to consider Adapted). 
285. 

Consideration of clauses. 265-300, 
306-21. 

MotIon to pass III ameDded. 3:11-
39. 

(Pused u amended.) lilt. 
l4essqe from the Council of. States 

returning the Bill with amend-
ment_ 1330-31. 

Laid on the Table. 1331. 
Motion to consider the amend- I 

meat made by the Council 01. I 
states. 2096-97. I 

lorIotkIn to &Vee 10 the amend- 'It, ment. _,. 
(AIJ:eed to). 2091. 
CoUecUon of stat1stks - I, 

Aaented to by the PresIdent. 

Deli~ of Books (PubUc Libra. II! 

rJes)-
Introduced. 2168-87. 

Dhoties (Additional Excise I 
~W-- ! 
Introduced. 40&-4)9. I 
MotioD to r.ousIder. 64"''106, 'no. i 

805. ! 
Consideration of clauses. 801-00. 'I' Motion to pass. 809, 82G-11. 
(Passed). 8'11. I 
Message' from the Council of States I 

retlU'lliDl the Bill Without I 
n!C'OIIIDU!Ildation. 16!3. I 

Displaeed Persona (CIaIma) Supp»- I 
mentat'y -. ! 

lotrOdUced. 291ft i 
J)OWry Resttalnt-(B, Shrlmati ' 

Uma NebrU)- I 
Motion to COM1der. 910.78,"'''' ! 

1017. 
CWUlaclratm by lezve of the 

Uouse).1017. 
~ Pro\?i\lent I'Imcl (AZIlen4.. 

menU -(Is puled b7 the 

BILL(S)-contd. 
Council of States)-
Messqe . from the Councll of 

SUrtes forwarding the B11l as 
amended. 809·10. 

Laid on the Table. 810. 
Motion to consider. H189-111a 
Consideration or clauses. 1118-23. 

1126--41. 
Motion to pa&&. 1141-59. 
(Passed'). 1159. 

Essential ~es (Temporar;r 
Powers) .Amendment -- <S1 
Pmdit ThakUr Das Bhargava)-
Introduced. 963. 

l!:Itate Duty ---
Assented to by the I'resldent. 3·4. 

Forward Contracts <Becu1ation) 
Amendment - -(as passed by 
the Council ot States)-
Messaae from the Council of 

States forw8l'ding the Bill. 1830-
31. 

Laid on the Table. 1331. 
Motion to eontlder. 2177-85. 
Motion to pa&$. 2185-87. 
(pasaed). 2IS7. 

Government Of Part C Statee 
(Amendment) -
Introduced. 2168. 

Government of Part C Stat. 
(ArneDd:ment) - (By Shri 
Dasaratha Deb)--
Introduced. 1982. 

Bandloom Industry (Improvement 
and Protection) - (J!ly Sbri S. 

V. Bamaswamy)-
Introduced. 965-88. 

Indian Anns (Amendment)-
(By Shri 11. C. Patoalk)-
Introduced. 970. 

Indian c.ttle Preservation 
(By Setb Oovind Du)-
Motion to consider. 1017-28, 1983-

2036. 
Amerldment to refer to Select c... 

mlttee. 20*36. 
Indian Patents and DesJ.tna (Amend .. 

ment) -
Motion to consider. 1542-5'7. 
Consideration' ot claulJe8. lS57 .... 
Motion to Put a.~. UN. 
(passed u amended). 1m. 
MftS.,e fiiom the COuncU'of Stat. 

.;....-;.;...;......;-...;..;.'-'---------------.~-~----.-..... ;.~--.-

• 
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BILL(S)-contd. 

• 

agreeing without amendment to 
the Bill as passed by the House. 
2824. 

Indian Penal Code (Amendment)-
-(By Shri S. V. Ramaswamy)-
Introduced. 96,;. 

Indian Railways (AmeD'dment) --
-(By Shri Nambiar)-
Not introduced. 96S. 

Indian TarilJ (Second Amendment)-
Motion to consider. 2097-2123. 
Motion to pltS5. 2123. 
(Passed). 2123. 
Message from the Counell of states 

returning the Bill without 
recommendation. 2946. 

Indian TarilJ (Third Amen$lment)-
Introduced. 1830. . 

Motion to consider. 2123·60, 2168·'13. 
Consideration of claUBeS. 2173-'1'7. 
Motion to pass. 2177. 
(Passed). 21n. 
Message from the Counell of States 

returning the Bill without 
recommendation. 2946·4'1. 

Industrial Disputes (Amendment)---
Introduced. . 208. 
Motion to consider. 514-602. 
(Adopted). 602. 
Amendment to refer to Select 

Committee. 522-602. 
(Motion to consider Adopted). 602. 
Considerat:on of clauses. 871-920, 

922-61, 1035-86. 
Motion to pass as amended. 1086·89. 
<Passed ~s amended). 1089. 
Message from the Council of States 

qreeing witbout amendment to 
the Bill as passed by the House. 
2161. 

Llve-Stock Importation (Amendment) 
_ (As passed by the Council 

c.t States). 
Mot:on to consider. 1764-68. 
Motion to pass. 1768. 
(Passed). 1768. 

Manipur Court·Fees (Amendment 
and Validation) --
Motion to consider. 1441-44. 
Consideration of clauses. 144$. 
Motion to pass .. amended. 1445. 
(Passed III amended). 1445. 
Messace fron1 Ule Co1U'cll of States 

returning the Bill without 
recommendation. 2727-28. 

BILL (S}-ccmtd. 
Minimum Wages (Amendment) --

Motion to consider not concluded. 
21&7·2250. 

Muslim Wakfs --
Extension of time for presentation 

of report of Select Committee. 
819-20. 

Patents --. 
. Introduced. 1542. 

Patiala and East Punjab 8tatel 
Union Appropriation (No. 3)-
Introduced. 272~27. 
Motion to consider. 2727. 
Motion to pass. 2727. 
(passed). 2727. 
Message from the Counell of States 

returning the BUl withOut 
recommendation. 3057-58. 

Payment of Wages (Amendmeat)--
(By Dr. N. B. Khare)-
Introduced. 966. 

Press (Objectionable Matter) 
Amendment --. 
Introduced. 2168. 

Prevention of Disqualiftcation 
(Parliament and Part C· States 
Legislatures) -(As passed by 
the Council of States)-
Messace from the Council of States 

forwarding the Bill. 2469. 
Laid on the Table. 2469. 
Motion to consider as amended by 

the Council of States. 3108-62. 
Consideration of clauses. 3162-69. 
Motion to pass. 3169. 
(Pasaed). 3169. 

Prisoners (Attendance in Courts)-
Introduced. 2367-68. 

PrIvate Members --
Procedure for introduction. 9111-

62. 
First report presented. 1733. 
Motion to agree with the report. 

2037-54. 
Probfbltion of Manufacture and Im-

port of Hydrogenated Vegetable 
Oils -- (by Pandit Thakur' Das 
Bharagava). 
Introduced:. 963-64. 

ProhibUign of Manufac:tw-e and Sale 
of VanAlspatl - (B7 Sbrf 
JlmJaD SiAbtl). 
Introduced. 964. 
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BILL(S)-eor&tcl. 
BehabUitatfoa I'.IDaDee AdmIodma-

tIoD (AmendmeDt) -. 
MoUcm to eaaalder I-loa. 

AmeQdmeDt to refer to Select Com-mwee. 1 ... 102. 
(MoUon to consider Adopted). 102. 
CODslderation of clauses. 102-DI. 
IICltion to pass as amen.... 101. 

109-0.. 
(Passed as ameaded). 141. 
lleaace from the cOUDcIl of States 

qreeiDg without UIle!IdmeDt to 
the.Bill as passed by tile BowIe. 
1033-M. 

RepeaIiDg and Amendiu,r-(As pus. 
ed by the Coundl of Statel)-
Motion :0 t'ODSider. lNI-CM, llKJ-

55-
Considler'atiaD of clauses. 1_. 
Motion to pass. IH&-58. 
(Paued). 1958. 

Ilepreseatation of Ute Feop1e 
(AmendmeDt) -. 
Exteaslon of time for preIIIDtaUoD 

or :report of Select Caamiu.. 
305-06. 

Prelentatioo Of tile report of 
Select CommIttee. 1081. 

Bellerve Bank· of IDd!a (Amendment 
ad ~eou. Provi.IioDI) -
Motion to CODI1der. 1159-1624" 
ConaidentioD of clauIeI. llU-3J. 

1835-38. 
Motion to paa u ameadecI. 1138-

'1. 
(Puled uamended). 1881. 
V __ .. from the CouDcI1 of 

8t.atea ~ witbout 8mend-
ment to the BIB .. pMIIId b,- the 
Boule. 2'72'7-28. 

Salt Ceu-
IatradueecL 21.,. 
MoUGD to CCIIIIider. JUNI. 
CoD. "'atlon of ..... J7II. 

t4. 

MoUcID to,...L 2'IIN. 
~.2'7M. 

. ....... fftiID .. CeaDQD of 
..... NbttIiID. .. - .... 

oat,.] ......... 1UMt. 

BILL(S)--coIsCII 
Sea Customs (Amendment)-
. Motion to eoDI1der. 14J.80. 

CObIIideratioa of claWleS. 1....,. 
Kotion to pus .. amended. 1"- t 

204. 
(PUled .. amended). 2M. 
Meuap from tile CoImcIl of 

States ~ the BUl. wUb-
out recommendartloQ. 1038-34. 

Special Yam... BIU-
Kotion far concurreuee· in the .,.. 

commendation of the CouncIl 01 
States to ~ tbe Joint CommIt-
tee elf the Houses. 2080-95, 2W-
2332. 2368-2438. 

(AJreed to). 2438. 
Special Marti ... (Amendment) -

(By Sbri S. V. Bamuwamy)-
Iatroduced. HfI. 

Sri K.uhl Viswanatb Maudir-
(By Sbri Bapunatb 8mIb)-
Introduced.. 118. 

SupS-ilion . of Immoral TndIIe aDd 
Blotbe!s - (B7 Sbri B. ~ 
Motion far leave to introduce POt· ~. 

PUt to the Houae. 971. 
SUppression of Immoral Tratlie atId 

Brothels - (By BbrinIaU 'U'm8 
Nebru)-
Introduced. 868. 

Te1~aph Wires (Unlawful JloIIIH. 
aion) Amendmellt-
Motioo to consider. l~ 1 .... 

8'7. 
CorWderation of·clauIef. IM1. 
Motion ~ pass .. ameilcled. 1-' 
(Paaect as ameaded). lt11. 
Meuqe from tbe CouDcIl of State. 

qreein, wttbout ameudment to 
the Bill .. paaecl b7 tbe !louie. 
:C'l2'7·28. 

Titles and Gifts from I'oNIID 8tateI 
(P.w17 for Acocptud) - (B.r 
SIIri C. B. NaruiJnJlan)-
Iatrodueed. tel. 

TraIDf.nI and ~­
(8)" 8br1 D. c. SbarIDa)-
lnUodueed. 1_ 

TravatlcOre Cocbbl RIP Court 
Amendment) - (At! jIMied by 
theCounell Of StatIIII)-
Motion to~. lMl·l'Il'f • 
Amendment to Nfer to 8IIeet c... 

mitt-. 1"".17. 



INDEX TO DEBATES, PART Do J'IFTB SESSION, 1953 9 
BIlL (S)-contd. 

(Motion to consider Adopted). 1'127. 
Consideration of clauses. 1721·29. 
Motion to pass. 1730-32. 
(Passed). 1732. 

Unemployment Relief -- (By Shrl 
H. N. Mukerjee)-
Introduced. 969--70. 

Unemployment Relief -- (By Shri 
V. P. Nayar)-
Introduced. 1983. 

University (Extension of Jurisdiction 
to other state or states}-(By Shrl 
Sivamurthy Swam1)-
Introduced. 1981-82. 

Women's and Children's Institutions 
Licensing -- (By Shrimati UIllA 
Nehru)-
Introduced. 987. 

BISWAS, SHRl-
Ancient and Historical Monuments 

and Archaeological Sites and Re-
mains (Declaration of National 
Importance) Amendment Bill-
Motion to consider. 1378-79-81, 

1382-83, 1390. 
Banking Companies (Amendment) 

Bill-
Consideration of clauses. 1341. 

Calcutta High Court (Extension of 
Jurisdiction) Bill (As passed by 
the Council of States)-
Motion to considler. 1748-51. 

Cantonments (Amendment) Bill (As 
passed by the Council of 9tates)-
Motion to consider. 1797. 

Delimitation Com.mJssIon, Final Order 
No. 2-Lald 00 the Table. 207. 

Dowry Restraint BW (By Sbrimatl 
Uma NehrU}-
Motion to consider. 989-91. 

Final Order No.3 of the Del1mitation 
Commission-Laid on the Table. 

1128. 
Indian Cattle PrfterVation BID (By 

Seth Govmd Ou}-
Motion to consider and amendment 

to l1!fet to Select CommittAle. 
2038. 

Muslim Wa)ds Bill-
ExterurlOl'1 of tiJne for pteIfIDtation 

of report of s.,Ieet Committee. 
11t-2O - .. - --

------
BISWAS, SHRI-contd. 

Prevention of Disqualification 
(Parliament and' Part C States 
Legislatures) Bill (As passed by 
the Council of States)-
Motion to consider. 3108-21, 3125-

29, 3143-44, 3147, 3158-62. 
Consideration Of clauses. 3182. 

3163, 3164, 3168. 
Motion to pass. 3169. 

Repealing and Amending Bill (As 
passed by the Council of States)-
Motion to consider. 1903, 1944-45, 

1948-49, 1952-53. 1954. 
Motion to pass. 1956. 

RePOrt of the working of the Preven-
tive Detention Act-
Laid on the Table. 2054. 

Representation of the People 
(Amendment) Bill-
Extension of time for presentation 

of report of Select Committee. 
305. 

Special Marriage Bill-
Motion for concurrence In the 

recommendation of the Council 
of States to join the Joint Com· 
mittee of the Houses. 2060·61. 
2079-80, 2090, 2093, 2094, 24%1-
26. 

BOARD(S)-
Election to Central Silk -- 1133. 

2252. . 
Motion for Adjoumment-

Calcutta Dock Labour -- (Dis-
allowed). 2731.34, 2941-44. 

BOGAWAT. SHRl-
Reserve Bank of India (Amendment 

and Miscellaneous Provisions) 
Bill-
Motion to pass as amended. 18520-

54. 
BOSE, SHRl P. C.-

Minimum Wages (Amendment) Blll-
Motion to consider. 2242-44. 

BUDGET. GENER.AL-
Demand(s) for SuppJ.emen~ 

Grant(s). 1953-54. 2652-2'115. 

BUDGrI', PEPSU-
Demand(l) for Supplelnental7 

Grant(I). 1153-54. 271IJ-2728. 
Presentation of statement ". De-

mands tor Supplem.eat&r7 Grmta 
for 1953-54. (-) 21'SS. . 



BUStNFSS OF THE HOUSE-cont4. 
BU'RAGORAIN, SHRI S. N.-

Death of -' . 1-2. 
BUSINESS OF THE HOUSE-

Allotment of t1me for the Business. 
811-11'. 

Announce~t 1"e chance in ~es of 
discussion on Parl:amentary cen-
trol on Pub11c Corporations. 1828. 

BusiDess Of the HoUse. ro2-04. 921, 
1828, 2096. 2164-66, 2359-84. 2577-
82. 

Change in the Order Paper. 510·14. 
rime limit for Private lIIembert' 

Baolutiona. 14""54. 
C 

CALCIUM LACTATE-
Tarift Comm:ssioo.Report r.-

8Dd Government Resolution there-
ClD-Laid on the Table. 305. 

CALCUTl'A-
Motion for Adjourmnent--re - t 

Dock Labour Board-{D1sa1lowed). I 
2941-44. I 

CALCUTTA BlaB COURT (EXTDi-
SIaN OF JUlU$DICTlON) BILL- I 
See "IJW{s)". I 

CANTONMENTS (AMENDMENT) 
BI!...L-
See "Bill (a)". 

CENTRAL ADVISORY COMKlTl'El-
£ieetioo to - of N. C. C. 3061. 

CENTRAL IOXCISES AND SALT 
Am-
See "Ad(s)". 
Election to -. 1733--3$, 2252. 

CEN'l"BAL SILK BOARD (AlII:ND-
MElII"T) BILL-
See HBill(I)". 

CHAIRMAN, KR. (SHRlMATI RENU 
CHAKRA V ART'l'Y)-
Announcement by-r. cbanaeln 

time. of ~. OIl Parlla· 
mentary Qmtrol on. Publ1c Cor· 
poratlon. U128. 

CHAEaAVART'I'Y, a lUll MAT 1 
RJJlIrn-
:au.mes. of the House. tle&-4il. 

2a8Z. 2363, 2579. . 
CaotoDQumts (Amuniment) Bill-

JiIOl.Iob, to conaidar. 18H-:4J. 
Dem~~) . for ~ 

arant(l)-195$--H"-
.. ~ on ~ Per· 

. lOOQf-

CHJ\IK.RA V ARTTY, 
~ 
Demands fot SuPplementary Granta 

1953-$4--·eotltd. '. ' 
MoUon to reduce the demand-

ConstruotloDs ot mud buts for 
lndipnt displaced penona. 
2694. 2&9$.97. 2700. 2789. 

~iture on displaced per-
sons in Faddabad Township. 
2694, 2f)96--97, 2700, 2789. 

Expenditure on reUef to East 
Pakistan dlaplaced petao~. 
2694, 2695-97, 2700, 2'709. 

Reimbur8ements to states OD 
remJnion for housinl loana. 
2694, 269W7. 2700, 2701. 

MiaceU8Ileous Departments and Ea-
pend1ture under the Miniltry of 
Finance-
Motion to reduce tbedemaad-

Additional expenditure 00 
fOIlaIe, tttiecrams, etc. for 
the Community Projects Ad. 
mil:lirtcatlon. 28'1Hl. 

OpebUll' of centres. of tra1nlnl 
fQr eodal education. 2679-
81. 

Bettini up of a villace .centre 
.t the lDterDational Exhibi-
tiOn em Low Cost Houstu,. 
26'1Nl. 

Miscellaneous Departments and Ex-
penditure under the 14iniJtry of 
Food and Apiculture. 2689. 
2e9O. 2101. 

Mi8ceUaneous kpenditure under 
the .MJaiatt)r of Commua.lcatiOns. 
2870. 2671, at72. 2878. 26'7., 
26'11, 28'11. 

Emplo)'l!el' Provident I'uDd5 (AmeDd-
ment) BID-
IIIotfo6 to .... U*41. . till. 

1:115. 1151.11117. 
Industrial Dia~teI (Amendment) 
lIW-
eon.fderatfoo Of claU4et. 915, 911, 

10M. 1048. 
Motto~ H ftrst. JleI)ort oftbe Com--

tnltte. oil Pl1vate Uembers BUll. 
2041, 2043-44, 2048-51. 

MoUon"WGdda,fll.tbe.Prewla-
Uv,e Detentloo Act.2895-aU. 
~tk1D f'eappUcatkln at lnb 
, trial Dlapata Act to Joumalllt. 

2571, 2172, 24".. . 
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CHAK.RA V ARTTY, SHRIMA TI 
R£NU- comd. 

Special Marriage Blll--
Motion for concurrence in the 

recommendanon ot the Council 
of States to join the Joint Com-
mittee of the Houses. 2254, 
~56, 2257, 2270-73, 2283. 2301, 
231i-24J a4-i9.2&, 2429. 

CHARTERED ACCOUNTANTS 
(AMENDMENT) BILL-
See "Bill(s)". 

CHATTERJEA. SHRI TUSHAR-
Employees' Provident Funds (AmencJ.. 

ment) Bill-
Motioo to consider as passed by 

the Council of States. 1095-1109. 
Cons'deration of clauses. 1119-21. 

CHATTERJEE. DR. J. C.-
Death of --. 1329-30. 

CHATTERJEE. SHRl N. C.-
Business of the House. 2579. 
Calcutta High Court (Extension of 

Jurisdiction) BiIl-
Motion to consider. 1745-47,1759-62. 

. f Cantonments (Amendment) Bill 
(As passed by the Council of 

States)-
Motion to consider. 1882. 

Dhoties (Add:tional Excise Duty) 
BilI-
Motion to consider. 747-52_ 

Indian Patents and Designs (Amend-
ment) Bill-
Motion to consider. 1546-49, 1550. 

:Parliamentary Control of Public Cor-
porations 1971-75. . 

:Repealing and Amending Bill-
Mot:on to consider. 1953-54. 

Report of the Commissioner for Sche-
duled Castes and Scheduled Tribes. 
2S04-09. 
~ !lank of 10m. (Amendment 

and MIscellaneous ProvislODl) Bill-
Motion to consider. 1571-74. 

Special Marriage BiD- . th 
Motioo . for concurrence In ~ 

recommendation of the Council 
of States to join the Joint Com-

~ mlttee ot the Houses. 2080-92, 
Wi-6S, 2383-iU, 2419, 2429. 

Travancore-Cochin High Court 
(Amendment) Bill- d 
Motion to consider and C a:t-

ment to refer to· Select 0 -
tee. 1894-99, 1724. 

CHAUDHARY, SHRI G. L.-

RepOrt of the CommissiQoer for 
Scheduled Castes and Scheduled 
Tribes. 2451. 

CHAUDHURI, SHRI R. K.-
Ancient and Historical Monuments 

urd Archaeological Sites and Re-
mains (Declaration of National Im-
portance) Amendment Bill-
Motion to consider. 343-46, 341_ 
Motion to pass as amended. 1419-

20, 1421-22. 
Banking Companies (Amendment) 

Bill-
Motion to consider and amend-

ment to refer to Select Commit-
tee. 1191-98, 1233-37. 

Consideration of clauses. 1314, 
1317-19, 1320-21, 1333, 1341, 1342, 
1343, 1351-52. 

Co:r Industry Bill-
Motion to pass as amended. 330-

33. 
Dhoties (Additional Excise Duty) 

Bill-
Motion to consider. 743-47. 

Dowry Restraint Bill (By Shrimati 
Uma Nehru)-
Motion to consider. 970-78. 

Indian Cattle Preservation Bill 
(By Seth Gcvind Das)-
Motion to consider and amendment 

to refer to Select Committee. 
2036. 

Rehabilitation Finance Administra-
tion (Amendment) Bill-
Motion to consider. 35, 69-76. 
Motion to pass as amended. 135-

36. 
Telegraph Wires (Unlawful Posses-

sion) Amendment BiU-
MotiOn to consider. 1448, 1469, 

1471, 1474-78, 1480. 

CHAUDHURI, SHRI T. K. 
i\ncient and Historical Monuments 

and Archaeological Sites and Be-
1Il1$s (Declaration of National 
Importance) Amendment Bill-
Motion to consider. 394-95. 

Banking Companies {Amendment) 
BiU- . 
Motion to consider and amendment 

to refer to Se\ect .. Comtrdttee. 
1198-1206, 12311. 
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CBAUDBU'RI, SRIU T. K.--cofttd. 
B..,kina Companies (~) 

Blll---etmtd. 
CoDsideration of clauIa. lite. 

1248-50. 1251. 1256. 1281. lal..a2 
1283-85. 1292. 1305. 

Business of the House-
Allotment of time tor the ButineU. 

817. 
lIIotion for Adjournment,.. Cal· 

cutta Dock Labour BoarcL 2'1. 
33. 2943-44. 

Motion "e Intematlcmal Sltuat:l.OD. 
2994. 3098. 

Resolution reunemplO)'Dlent. m. 
CBE'l'TIAR. SHlU T. S. A.-

Dbotiea (AdditiQul Bzcge Dut;T) 
Bill-
Motion to eoDSlder. '141-43. 

CHILD MARRIAGE BI'S'l'RAlNT 
(AMENDMENT) BIlL (BY PAN. 
DIT THAKUR DAB BHABGAVA)-
See "Bru(s)". 

CHILD MARRIAGE HIS'I'RAlNT 
(AMENDMENT) BILL (BY 8B1U 
S. V. RAMASWAMY)-
Sq "Bill(s)". 

CHOWDHURY. SHRI N. 8.-
Calcutta Hilb Court (ktenIlaa of 

Jurisdiction) ,Bill-
Mot:on to eons.ider. 17sa-aB. 

Cantonments (Amendmeat) BUl 
(As paued by the Co\mCIl, of 

States)-
Motion to "Onside:. 1811-15, 1811. 
ConsIderation of $U8eII. 1 .... 

1891, 1892-93, 1887. 1888. 
UYHitock Importation (AmeDd-

ment) BlU (As Paued by the Coun. 
cil of States)-
Motion to eonsidel". 17,....,. 

Baerve Bank of Indla (AmeDdment 
aad KiscellaDeous ~1Ii11-
CoosideJ'aUon of $UHL 182'1-act, 

1831-32. 
Motion to paD as smeDded. 1_. 

TeJetrapb Wtres (UD1aw1ul ~ 
.lion) Amendment Bill-

MotJoD to('!ODlidillr. 1 .... 1O.14M-l'1. 
CIVIL WORKS-

DemaDd for SUpplementar1' Grant-
11U-M-PePlu. !'l11, J71I. 

CODE OF CIVIL PROaDu:u 
(AXBNDlI(ZNT) BILL (BY, SIIIU 
PAT~)-

_ ",1m(I)". _._,---

CODE OF CRIMINAL PlIOCmUD 
(AMENDMENT) BJLL' (BYSHIU 
RAGHUNATH SINGH>-
See "BUl(s)". 

COFFD-
Resolution ". export clut,. OIl-a 

-(Adopted). 80t-08. 8U ..... 

COIK IM)US'l'HY .u-
See "BUl(s)'". 

COLLECTION OFSTATISTIat 
BILJ.r-
See "'BID(t)". 

COLOMBO PLAN-
Sec<md Amlual Report of the c.. 

sultaUve Committee of the - . 
2162. 

COMMISSION(S)-
Statement n appointment of a -

for the re-DlSanlAtion Of toe: 
States. ' 2944. 

See also Delimitation Commission. 

COMMlTTD(S)-
- on Private Members' .BIl~-

First Report presented. '1773. ' ... 
Elect10n of Sbri G. R. DlmlOdaraa 

to Council ot the Indian Institute 
of Science. BaolaJ.ore.. 1211. 

ZlecUon to Central Advisory -- or 
the National Cadet Car'pI. 2"'"' 
trI. 

EleeCon to Ind1an Ceatral Coeol'Iut 
-. 2059-60. 2824. 

MoUon f'e !rst Report of tiIe-
on Private Members' Bilb. 203'1· 
H. 

Second Almual Report of \be CGD-
sultative - ot the Colombo 
PJan-Laid 011 tbe Table. 2lf2. 

COKMUNITY DZVELOPKINT pao..' 
JIlC'l'&-
'Demand tar ~tarJ' Gnat, 

1153-114--
1I!8eel1aDeou1 d~ DCl 

ezoenditure uDder the IIIDIata7 
of J'iDaDee.H'INI. 
Motion to redUce the demad-

AdcUtioIW ....... tun OIl 4" 
l*tUe. teleInlms. file. ,. 
the CommUDiU' ProJeda • 
miolstrat&ao. at'lNO.; 

DemancI(s) for ~ 
G"~1'~ It PlNv. 1'117, 
171 •• 
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CONFERENCJ:(S)-
RePOrt T'C International Labour -. 

Laid on the Table. 1834-35. 

CONSTITUTION-
Statement TI! ratification of instru-

ment for amendment of the --
of the LL.O.-Laid on the Table. 
707. 

CORPORATlON(S)--
Parliamentary control of public --. 

1904-42, 1958-81. 
CORRECTION(S)-

Statement TI! -- to answer to a 
starred question. 2823. 

COUNCIL(S)--
See "Committee{s)". 

COUNCIL OF STATES-
Message from -- agreeing to the 

amendments to the Ancient and 
Historical Monuments and Arch-
aeological Sites and Remains (De-
claration of National Import-
ance) Bill made by the House. 

<t' 3057-61. 
.... , Messqe from the -- returning 

the Appropriation (No.5) BIll 
without recommendation. 3057. 

..Message from the -- agreeing 
without amendment to the Bank-
ing Companies (Amendment) Bill, 
1953 as passed by the House. 2365. 

Message from -- agreeing to the 
amendments to the Cantonments 
(Amendment) Bill made by the 
House. 3057-58. 

Message from the -- returning the 
Coir Industry Bill with amend-
ments. 1330-31. 

Message from the -- returning the 
Dhoties (Add:tional Excise Duty) 
Bill w:thout recommendation. 1633. 

)(essllie from the -- forwarding 
the Employees' Provident Fund 
(Amendment) Bill passed with 
amendment-Laid on the Table. 
809-10. 

Message from the -- agreeing 
'. without amendment to the Indian 

Patents and Designs (Amendment) 
Bill as passed by the House. 3824. 

-Xessage from the -- returning the 
Indian TariJ'r (Second Amen~t) 
Blll without recommendatIon. 

COUNCIL OF STATES-cmr.td. 
Message from the -- returning the 

Ind1ans Taritl (Third Amend-
ment) Bill without recommenda· 
tion. 2946-47. 

Message from the -- agreeing 
without amendment to the Indus-
trial Disputes (Amendment) Bill 
as passed by the House. 2161. 

Message from the -- returning the 
Manlpur Court-Fees (Amendment 
and Validation) Bill without re-
commendation. 2727-28. 

Message from -- returning the 
Patiala and East Punjab States 
Union Approprill'tion (No.3) Bill 
without recommendation. 3057-58. 

Uessage from the -- forwarding 
the Prevention of ~squaliftcation 
(parliament and Part C states 
Legtslature) Bill. 2469. 

Message from the -- agreeing 
without amendment to the Re-
habilitation Finance Administra-
tion (Amendment) Bill, 1952 as 
passed by the House. 1033-34. 

Message from the -- agreeing 
without amendment to the Reserve 
Bank of Indla (Amendment and 
miscellaneous Provisions) Bill as 
passed by the House. 2727·28. 

Message from -- returning the Salt 
Cess Bill without recommendation. 
3183-84. 

Message from the -- returning the 
Sea Customs (Amendment) Bill 
without recommendation. 1033.84 

Message from the -- agreeing 
without amendment to the Tele-
graph Wires (Unlawful Possession) 
Amendment Bill as passed by the 
House. 2727 -28_ 

Motion ,.e Association of Members 
from -- with Public Accounts 
Committee-(Adopted). 3102-08. 

COUNCIL OF THE INDIAN INSTI-
TUTE OF SCIEN'CE. BANGALORE-
Election to --. 1734-35-

CUSTOMS-
Demand for SupplementaIy Grant 

-U~53-54. 2677·79, 
2946 ------------:----



IJOUSE OF TU PEOPIZ ------_ ... _- '0'·_· 
DABHI, SHRI-

Indian Cattle Preservation Bill (By 
Seth Govind DaS)-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 2029-32. 

Prevention of Disqualiftcation (par-
liament and Part C States Legis-
latures) BUl-
Consideration of clauses. 316'l-4S8. 

DAMODARAN, SERI G. R.-
J!lection of - to Council of the 

Indian Institute of Science, Banga-
lore. 2252. 

DAS, Dr. M. 1Il.-Ba::ng Companies (Ameodmeat) 

Motion to consider and amend- J 

ment to reter to Select Com-
mittee. 1171-7'1. 

['Iboties (Additional Ilxcise Du-) 
BilJ- ~ 
Motion to pass. 840-U.' 

Indian Tariff (Third Amendment) 
Bill---:-
Motion to cotlSicler. 2139, 2144-41, 

2173-75. 217'1. 
DAB, SHlU B.-

Banking Companies (Amanciment) 
Bill-
Motion to oonaldc aDd amend-

ment to mer to Select Com-
mittee. 11'1'1". 

Report of Public Aecounta Committee 
pc es.mted. a. 

Reserve Bank of India (A""dment 
andMlscellaneou.s ProvisioDa) BW-
Motion to consider 1565-71, 1817, 

una. 
SUPPression at Jrnmot'Ill Trame and 

Brothels Bill (By Sbrl B. DJt)-
Motion tor leave to introduce. 9'19. 

DAS. SHRl B. C.-
Special Ma~ Bill-

Motion to join the Joint Committee 
of the HO\lSe8. 2405-0&. 

DAS. SHRI B. K.-
Coir Industry Bill-

Motion to pus as amended. 321-22. 
n.m.nd for SuppJetmentary Grant, 

IP6i-5f-'.-
~n. 2687. 

Expenditure on Dfsplaeeci PerIOD8-
Motio'l to reduce the Demand-

Excetllive espendjture on ~atIda­
bad town.hlp. 2'700-el. 

DAB, smUB. K~~.----
Ministry of Commerce and IndUs-

tr7-
Motion to reduce the 1'emand-

Economy in various items.of ex-
})eIldlture. 2861-62. 

Misf-ellaneous Departments and Ex-
pen:titure ur.der the Ministry of 
Finan~ 
Motion to reduce the Demand-

Opening of centres of training tor 
Md.al education. 2681-82. 

Rehabilitation Finance Admln1stra-
tion (Amendment) Bill-
Conslderation of clauses 104. 105. 

106-07. 
DAS. SHRI RAM DHANI-

Report of the Commissioner for Scbe-
duled Castes and Seheduled TribeS. 
2442. 

DAS. SHRI S. N.-
Jl,eserve Bank of India (Amendment 

and Miscellaneous Provisions) BiU-
Motion to consider. 1591-1601. 

DAB.SHRISARANGADHAR-
Dhoties (AdditloDal Exc-Ise Du17)' 

BlU-
Motion to paBI. 849-51. 

Motion for adjournment f'e-
Supply of su,arcane to m111s. 

2945, 2946. 
Use of force at Kayakulam meet. 

ing. 508. 
Motion rr-

International situation. 2993 3098 
Working of the Preventive Deten~ 

1100 Act. 2923. 
Beport of the CommiIslonertor Sche-

duled Castes and Scheduled Trlbea. 
2509-11, 2583-81. 

Belerve Bank: of India (A,mencbMDt 
and Miscellaneous Prov:siOllll)BlIl-
Motion to pus as ameIItfecL 

1854-56. 
Special Marriale Bill-

Motion tor coocurrenoe .m the 
recommendation of the Council 
of States to join the J otnt· Com. 
mittee. m'l. 

DASARATHA DEB, SBJU-
Qovemment 01 Part CStates(.A;lftePcS. 

ment) Bill '(By -)-
Motion for leaVe to tntroduee. tll2. 

1lePort of the Commlu1oner tor ScU-
<iuled Castes and 8ebeduled Trtbel. 
2612-14, 241H-52. 



lNDEX TO ~~ P.4R',l'. U,.nr:m SESSION, 1953. IS 
DATAB, SHaI-

. Motion 1'fI WorkiDg of the Preventive 
Detention Act. 2887.,&5,J9.l8. 

PaUaJa aDd East Punjab States Union 
General Clauses Act-
Laid on the Table. 921-2'. 

Patiala and East Punjab States UOiOn 
Tenancy and Agricultural Lands 
Act-Laid on the Table. 921-22. 

Prisoner (Attendallce in Courts) 
Bill-
Motion for leave to introduce. 2367, 

2368. 
Report of Part B States (Special As-

sistance) £nquiry Committee and 
decision of Government thereon-
Laid on the Table. 3062. 

DEATH(S'r-
-- of Capt. Hira Singh. 1329-30. 
-of Dr. J. C. Chatterjee. 1329-30. 
- of Dr. T. S. S. Rajan. 1-2. 
-- of Sardar Kartar Singh. 1-2. 
- of Shri B. N. RAU. 1027-30. 
-- of Shri G. Ramachar. 1-2. 
- of Shri H. N. Shastri. 2055-58. 
- of Shri S. N. Buragobain. \-2. 

DI!lrEWCE ESTABLISBMENT(S)-
Half an hour diseussion on problem 

connected with - in IndiL ;1169-
83_ 

DELHI ROAD TRANSPORT AUTHO-
JUTY-
No1;iflcation . under -- Act, 1950-

Laid on the Table. 1034-35. 
DELIMITATION COMMISSION-

-Final Order No. 4-La1d on the 
Table. 2824. 

-- Final Order No. 3 of the --
Laid on the Table. 1128. 

- Final Order No. '2-Laid OIl the 
Table. WI. 

DELIVERY OF JIOOKS (PtlBLlC 
LIBRARIES) BIlL-

S" "Bfll(s)". 
OEMANDCS) TOR SUPPLEMENTARY 

GRANT(S), 1953-54-
Admlnlstration of Justice. 2693. 
Asriculture. 2888-89. 
Customs. 2677-2679. 
~xpendlture on Displaced: PersODS. 

2893-2711, 2712. 
'Motion w reduce the Demand-

Construction of mud b.uts for 
lndlpnt cSiSPl$c:ed perlIIIIDI. 

ExcesSIve expibdltute on Pari-
riabad township. 

~ .. ----.......... ----- . 

DEMAND(S) FOR SUPPLEMENTARY 
GRANT(S) , 1953-~on.td. 

kpenditure on displaCed . per. 
sons in Faridabll'd tOWDsbip. 

Expenditure on relief to E88$ 
Pakistan displaced per8OXll!. 

Reimbursements to sta~, OD 
rem,issi('n for bousing loans. 
2694-2711. 

Ministry of Commerce and Industry. 
2656-70. 
Motion to reduce the Demand-

Economy 1n various items of ex-
penditure. 2656-70. 

Miscellaneous Departments and Ex-
penditure under the ~inistrvof' 
Finance. 2679-85. 

Motion to reduce the demand-
Additional expenditure on post-

age telegrams, etc. for the-
Co~munity Projects AdminiI-
tration, 2679-80. 

Opening of Centres of trainiDg 
for social education. 287"""; 

Setting up of a· village centre at 
the internatiorurJ. exhibitian on 
low oost housing. 2679080. 

Miscellaneous Departments. and Ex-
penditure under the Ministry of 
Food and Agriculture. 2689·93. 

Miscellaneous Departments andEK-
penditure unda- the Ministry of 
Production. 2693. 

Miscellaneous Expenditure under the 
Ministry of . Communications. 3670-
76. 

Miscellaneous Expenditure under the. 
_ Ministry of States. 2711. 2712. 

Other Capital OuUay of the ~ 
of Food and Agriculture. 2711 .. 
2712. 

Other Capital OuUay oftbe Ministry 
of Transport. 2711. 2712. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS. 1953-54-PI:PSO;· 
CivUWorks. 2717.271'. 
Community Development Pro~ 

2117.2719. 
Election to l~. !'11-846-
Irription. 2717. 
Medical. 2117·,S'l18. 
MisceHaneous. 2717, raa. 
Misc:ellaneous DepartmeDta.I'11 'I .. 

HUt. 
Stationert' and'PainUOI. 2\'-1.", 271 .... 



·' ----------------------------~----------------------------DZO, smu CBANDIJCBSHWAR SBA 
BAM SINGH JU-

Leave of abIenee to - bom the 
Bouse. 2InG. 

DBO, SIDU R. N. 8.-
ADcient and BiBtoric:al Mozmmenta 

and Archaeoloaical Sites and Be-
maIDs (Deelaratloo of National Im-
portance) Amendment Bm-
Motion to c:onsi4er. 387-H,...,.,. 

DEPUTY-SPEAKER, {SHBl M. A. 
AYVANGAR>-
Private Members' BDl-

Procedure for iutroductkm. Hl-
62, 967. 

DESAI, SHRI K. IC.-
Industrial Dispute. (AmendmeDt) 

Bill-
Motion to t:OO.Bider and amepd.".,t 

to refer 10 Seleei Oiiaiinittee. 
564-88. 

Consideration of clauses, 871, 872. 
878-79, 914, 927, 10.'1-50. 

DESHMUKB. SHRI C. D.-
Ban1d~ ComP8Il1el (At:nelldznent) 

Bill-
Motlon for leave to introduce. H. 
Motion to cousider. 43%. 

Business of the House-
Cbanre in the Order Paper. 112·13. 

Parliamentary Control of ~blic Col"-
poratkma. 1007, 191~. Itez. 
1977·81. 

Rehabilitation Finance Admln'Cra-
tion (Amendment) 8W-
Motion to consider. 98. 

Besolut1on Te unemployment. .. , 
440-54, 459, 469. 

DESHPANDE. SHBI G. H.-
Cantonments (Amendment) BUI (As 

passed by the Councll of eta.). 
Motion to COMidel'. 1853-M. 

Dboties (Add1t1onal Exclle Dut7) 
Bill-
Motion to ~ider. 894-96,805. 

Motion f'e report on the -orkIDI of the 
Preventive Detention Act. D02-O'1. 

DF.SHPANDE, SHRI V. G.-
ADdent and Historical Monuments 

and ArciJaeologieal. Sites lind Be-
malta (Declaration of National. Im-
portance) ~ BID-
Motion to eons1d«. COI-01. 

C8ntoDmebt (Amendment) Bin (At 
paeaed by the Councu of Sfat4It). 
MOUOo to CODIider. 1"'. 

DDHPANDE, SBBI V. G......-coUI. 
Jnd1an Cattle Preservation BDl (a, 

Seth Govind Das). 
MotIon to CODI1der. ~ .... 
Amendment to refer to Select 

Committee. 2022-29. 
Motion ft-

IntematiODal aituat1on. 2881_ 
3Oe8-'13. 
Working of the Preventive De-

tention Act. 2857-81, 2862-44-
8peclal14arria1e BID-

Motion for eoncenence in the 
recommendBtlon of the CouD-
cil of States to join the JoiDt 
Committee of the Houaes. 
2255, 2301-08 2418, 2429. 

Travancore-Cocb1n HlJh court 
(Amendment) Blll (As paaed 
by the Council of States). 

Motion to pass. 1730. 
DHOTlES (ADDITIONAL EXCISE 

DUTY) BILIr-
Sec "BiJl(a)". 

DHULEKAR, SBRI-
ADdent and Hiatorleal Monume0t8 

IIDd Archaeological Sites and Be-
mllina (Declaration of National 
Importance) Amendment Bill-
Motion to conaldu. 13'l8, 13911-

1397. 
Dbotles (AddiUonal ExdBe Dut;y) 

BW-
Motion to pea 863-11. 

Resolution f'e-unemployment. 1489-
94. 

Telecraph Wins (Unlawful Posses· 
sIon) Amendment B1l1-
Motion to CODaider. IH6. 

DISPLACED PER8ON(S)-
Demand for SQPPlementary GfR'Ilt, 

1953·54-
Bspmdltute on D1sp~ Per-. 

IOD8-
.MoUon to reduce the Demand-

ConstrucUOlUl of mull but. fur 
ind!lent - 2694·2711,. 

,ExpencUture on - in J'arJd· 
abaci toWllllbip, 2694·2711. 

. JtspencUture on rweI to Edt 
Pakistan - 2694·2711. 

l\e1mbuteeJIJeD.ta to States on 
rem.tUton tor bOU$lN loans. 
2fi4..2711, 

-s 
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DISPLACED PERSONS (CLAIMS) 
SUPPLEMENT"AltY BILL-
See "Bill(s)". 

DIVlsrON-
Coir Industry Bill-

Amendment to refer to Select Com-
mittee. 263-64. 

Industrial Disputes (Amendment) 
Bill-
Consideration of clauses. 1077-80. 

Motion Tt Working of the Preven-
tive Detention Act. 
Amendment to. the motion. 2959-

64. 

Resolution re unemployment. 1529-
32. 

Special Marriage Bill-
Motion for conC'urrence in the 

recommenda1ion of the Council 
of Stat.es to join the Joint Com-
mit1ee of the Houses. 2433.,36. 

DOCKLABOURBO~ 
See "Board(s)·'. 

DOWRY RESTRAINT BILL (By 
r Shrimatl Urna Nehrul-

See '·BillIS)". 

DUBE, SHRI !\1ULCHAND-
Bnnking Companies (Amendment) 

BiU-
Consideration of dauses. 1314-15. 

Spedal Mnrriage Bill-
Molion to join the .Toint Committee 

of the Houses. 2427. 

DWIVEDI, SHRI M. L.-
Motion T(' international situation. 

30t.l4. 
R~solution re application of Indus-

trial Disputes Act to journalistS. 
255:~57, 2572. 

Speda! Marriage BilI--
Motion for ('()ncurrence In the 

recommendation 01 the Councll 
of States to join the Joint Com-
mittee of Houses. 2095. 

E 
'wnNOMY-
F~nd for Supplementary Grant, 

1953-54-
MiniStry of Commerce and Indu.-

try-- d 
Motion to l'f'duce the Deman --

_ In various items of 5-

pendlture. 2656-70. 

:iij-Lib---

ELAY APERUMAL, SHRI-
Report of the Commissioner for Scbe. 

duled Castes and Scheduled TribeS. 
2"3-64. 

ELECTION(Sl-
-- of Shri G. R. Damodaran to 

Council of the Indian' Institute of 
Science, Bangalore. 2252. 

-- of Shri N. Rachiah to Central 
Silk Board. 2252. 

-- to central Advisory Committee 
of N.C.C. 3061. 

-- to Central Advisory Committee 
of the National Cadet Corps. 2366-
fYI. 

-- to Central Silk Board. 1733-35. 
-- to Council of the Indian Insti-

tute of Science, Sangalore. 1734-
35. 

-- to Indian Centrai Coconut Com-
mittee. 2059-6'0', 2824. 

Motion for Adjournment re-
Use of force at Kayarnkulam meet-

ing-(Disallowed). 301-04. 
Statement on -- in PEPSU and 

Travancore-Cochln. 2162-64. 

ELECTIONS TO LEGISLATURES-
Demand for Grant on Account-

PEPSU. 2974, 2983-3023, 3025. 

Demand(s) for Supplementary 
Gr.ant(s), 1953-54-PEPSU. 2719-
26. 

EMPLOYEES' PROVIDENT FUNDS 
(AMENTMENT) BILL-
See "5ill(s)". 

EMFLQYEES' PROVIDENT FUNDS 
. SCHEME-

See "Provident Fund (s)". 

EMPLOYMENT EXCHANGE{S}--
Motion for Adjournment .Te--

Closure· of employment exchanges 
by Punjab Government'""-"(Das-
aIJowed). 205-06. 

ENQUIRY COMMITTEE-

Motionre Publication of the report 
of the Industrial Finance Corpora-
tion -- (Adopted). 2948. 

Report of Industrial Finance Corpo-
ration Enquiry Committee 
Laid on the Table. 2947-48. 



J8 HOUSE OF THE PEOPLE ---..-_._.,. 
ENQUIRY COMMl~ 

Report of Part B States (Speeial AB· 
sistance) Enquiry Commlttee -
and deeision of GoVemmeDt there-
on-Laid on the Table. 3062. 

Resolution r. report of Industrial 
Finance Corporation - Laid 00 
the Table. 2948. 

Views on Report of Industrial Fin-
ance Corporati::m -- Laid on the 
Table. 2948. 

ESSENTIAL SUPPLIES (TEMP0-
RARY POWERS) AMENDMENT 
BILL-{BY PANDIT THAKUR DAS 
BHARGAVA)-
See "Blll(s}". 

ESTATZ DUTY BILL-
See "Bin(s)". 

ESTATE DUTY (CON'l'ltOLLED COM-
PANI!'S) RULES-
See "Rule(s)". 

I'BI'IMATI'S COMMITTEE-
- Sixth Report on the MinIstrT 
of Food and Alriculture--preeent-
eel 118. 

DPENDlTURE ON DISPLACED PE&-
SO!&-
Demand tor 8u.pplementary Grant-

2883-2711, 2712. 
Motion to reduce the Demand- • 

Construction of mud huts for iD-
dicent displaced PerBoDs. 

Exeeaive expenditure OIl I'art-
dabad'township. 

Expenditure on c:Uspi.aced penoaa 
in Faridabad townahi,p. 

Expenditure on relief to East 
Paldstan displaced persons. 

Relmburllement to States on H-
mlIaIon for boUtIn, loans. 
26M,2711. 

ZXPOllT DUTY-
Bem1utIau "-

Export duty on cotrft (Adoptacl). 
804-41. 611-t6. 

II 
I'ABIDABAD-

.. 

DlmaDd(s) for SUpplementary 
Orant(s), 1953-54-
Expenditure 011 DiIPlaced Person&-

Motion to reduce the Dernat1d-
Exeeuive expenditure on -
~hlp. 2894·%711. 

Expenditure on di!lJ)taceil per. 
IIOItI in - towmh!p. 2894· 
27U. 

J'OOD AND AGlUCULTURE .JiIDIIS. 
TRY OF- ' 

See "Ministry of FOOd ancl Acrl-
culture". • 

I 
FOREIGN POSSESSlON(S)-

Motion "e international situation-
(Disallowed) 2964-3056, 3063-3101. 

FORW ABO CONTRAC'rS ('REGULA-
TION) AMENTMENT Bn.L-
See "BlU(s)". 

FOTEDAR, SHRI SHEO NARAYAN-
Election of - to Ceatral AdVisOr)" 

Committee of N.C.C. 30t51. 

G 
GADGIL, SHIU-

ADCient and Hlstorical MonumeDU 
and Arebaeololieal Sltes and Be-
mains (DeelaratloD. of NatlDnlll Im-
portance) Amendment BiU-

Motion to CO!I8lder, 357-62, 1111. 
1384-16, 1367-89. .,. 

CoosIderation of elauaes. 1401. 
Cantonment. (Amendment) BtU (Aa 

passed b7 ute' Counc:il of Stata)-
Motlon to COIISlder. 1173-80, 111t. 

1819. 
Dbot1es (AddiUOll8l Excise Dut)-) 

BlU-
Motion to consider. 638, 716-21. 

Motion re Report on the Worklnc of 
the Preventive Detention Act. 
2861, 2869-78. 

ParUamentary Control of Publlc C0r-
poration. 1986-71. 

Parliamentary propriety. 1033. 

Resolul.loo re unempl(JJ'meDt. 431, 
464-71. 

Special Marriale BUl-
MoUoa for concurrence in UIe 

recommendatlon of tb~ COUDdi 
of State. to join the Joblt Coat-
mittee. 2377, 2392-". ./. 

GANDHI, SHlU J'DOZE-
Ancient and HiItorlcal Monumen\I 

and Archaeol.al SIte. and Re-
mains (Deelal'atiOD of National Im-
portance.) Amendment 801-
Motion to COMider. 1400 . 
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GANDHI, SBRI V. B.-
Ancient and Historical Monuments 

and Archaeological Sites and Re-
mains (Declaration of National Im-
portance) Amendment B111-
Motion to consider. 383-87. 

Banking Companies (Amendment) 
BUl-
Motion to CODSider and amendment 

to refer to Select Committee. 
1208-14-

Con&ideration of !Clauses. 1247, 
1251, 1252, 1290, 1%94-96, 1300-
1301. 

Demand for Supplementary Grant 
1953-54-
Custom&. 2877-'lI. 

olndustrial Disputes (Ainendment) 
Bill-
Motion to consider and amendment 

to refer • Select Committee. 
571-81. 

Parliamentary ~trol vf public cor-
porations.--i92W3. 

t Beserve Bank of India (Amendment 
and MIscenaneous Provisions) 
BlU-
Motion to consider. 157U6. 

CollSiderationof clauses. 1828-
27. 

1le801utlon f'. export duty on colfee. 
636-38. 

"Sea Customs (Amendment) Bill-
Motion to coDlider. 184-71. 

GANPATI RAM, SHRI-
Report of the CommissiGDer for Sche-

duled Cutes and Scheduled TribeS. 
2486-87. 2497-2504, 2&49. 

GENERAL BUDGET-

Se. "Budlet. General". 
GIDWANI, SHRI-

Dbotles (Additional Excise Duty) 
BlU-
Mation to pIllS. 848. 

Dowry Restraint Bill-(By Shrlmati 
Uma Nehru)-
Motion to conslder. 1001-05. 

lnte1'im compensation to displaced 
persons. 2333-39. 

ttehabil1tation F1rianee Admltdstn-
tion (Amendment) BDl-
Motion to contlder. 14-23. ta, 99, 

le2. 

GIRl, SHlU V. V.-
Amendments to the Emp107ees' Pr0-

vident Funds Scheme 1952-Laid 
on the Table. 1034. ' 

Industrial Disputes (Amendment) 
Blli-
Motion to consider. 514-18, 593-

601. 
Amendment to refer to Select 

Committee. 593-60l. 
Consideration of clauses. 877, 903, 

910-14, 915, 929-31, 1044-46, 1058, 
1060-72. 

Motion to pass. 1086-89. 
Minimum Wages (Amendment) Bill- . 

Motion to consider. 2187-91, 2215. 
Motion for Adjournment f'e-

·Calcutta Dock Labour Board. 
2941-43, 2944. 

Dock Labour Board. 2733. 
Notifications Under Mines Act-LIrld 

on the Table. 3062. 
Resolution re application of IndustrUl 

Disputes Act to journalists. 2537, 
2585-70, 2574. 

Statement f'. ratificatlon of instru-
ment for amendment of the consti-
tution of the IL.O.-Laid on the 
7able. 707. 

GIRIDHARI BHAI, SHRI-
Report of the Com.missioner for Sche-

duled Cutes and Scheduled Tribes. 
2596-2801. 

OOPALAN, SHRI A. K.-
lndustrial Disputes (Amendment) 

BW-
Motion to pass. 1087-89. 

GOVERNMENT ASSURANCE(S)-
Statement showing action taken by 

Government on' assurances, promi-
ses and undertakings given during 
·tbe various sessions-Laid on the 
Table. 3062-83. 

Statement showing action taken by 
Government on promises and assur-
ances-Laid on the Table. 213f. 

Statement showing action taken b)' 
Government on various assuranCleS, 
promises and undertakings given 
during vanous sessions-Laid on 
the Table. 407-08, 1541-42. 

statement showing the action takeD 
by the Government on various as-
surances, promises and undertak-
lop-Laid on the Table. 401-08. 
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GOVERNMENT OF PART eSTATES 
('AMENDMENT) B~ 
See "Bi1l{s)". 

GOVIND nAS, SETH-

Ancient and Historical Monuments 
and Archaeological Sites and Re-
mains (Declaration of National Im-
portance) Amendment Bill-
Motion to consider. 341-43. 

Cantonments (Amendment) Bill (As 
passed by the Council of States)-
Motion to consider. 1830-36. 

Indian Cattle Preservation Bill-(By 
-)--
Motion to consider. 1017-26, 1983-

2022. 
Motion Te international situation. 

3050-S6. 

GUBA, SHRI A. C.-
Banking Companies (Amendment) 

Bill-
Motion to consider. 410--25, 427. 

429, 430, 1167-68, 1225-33, 1234-
38. 

Amendment to refer to Select 
Committee. 1225-33, 1234-38. 

Consideration of clauses. 1245-46. 
1252-53, 1254, 1255, 1256, 1258, 
1263, 1264, 1271-72. 1273, 1274, 
1275, 1277, 1278, 1279, 1280. 
1286, 1287, 1288, 1289, 1292. 
1294. 1297, 1298, 1300, 1303·04, 

. 1305, 1311, 1312. 1313, 1317, 
1318. 1323, 1324, 1326, 1327, 
1328, 1332, 1333, 1334. 1343, 
1352-53, 1354, 1355, 1356. 

Motion to pass as amended. 1358. 
Fifth annual Report of the Industrial 

Finance Corporation-Laid. on the 
Table. 2O'l..()8. 

Half·yearly Report of the Rehabilita-
tion Finance Administration-Laid 
on the Table. 208. 

Motion re publicationot the report of 
the Industrial Finance Corporation 
EnqUiry Committee. 2948. 

Notifications under tbe Central Ex-
ciseS and Salt Act-Laid on the 
Table; 14M-52. 

Rehabilitation Finance Administra-
tion {Amendment) Bill-
Motion to consider. 6-12, 32, 39, 

40, n, ~2-43, ~4~5, 93-101. 

GUHA, SHRI A. C.-contd. 
Rehabilitation Finance administra-

tion (Amendment) Bill.-ccmed. 
Consideration of clauses. 102~ 

105, 107. 
Motion to pass as amended. 

108, 138-42. 

Report of Industrial Finance Corpo-
ration Enquiry Committee-Laid os 
the Table. 2947-48. 

Reserve Bank of India (Amendmeat 
and Miscellaneous) Bill-
Motion to consider. 1559-65. 1568. 
Consideration of clauses. 1624-250, 

1637, 1638. 
Motion to pass as amended. 

1638-39, 1656--60. 
Resolution re report of Industrial Fin-

ance Corporation Enquhy C0m-
mittee-Laid on the Table. 2948. 

Sea Customs (Amendment) B1ll-
Motion to consider. 142-46. 147, 

155. 185-90, 192. 
Consideration of cl2Uses. 19Q, 191, 

193, 194, 195, 196. 
Motion to pass as amended. 197~~ 

98, 204. 
Views on report of Industrial Finance 

Corporation Enquiry Committee-
Laid on the Table. 294& 

GUPTA, SHRI SADHAN CHANDRA-

Motion re working of the Preventiv~ 
Detention Act. 2829-42 . 

Prevention of Disqualification (Par-
liament and Part eStates Le&i$la-
tura) :am-
Motion to consider as amended by 

the Council of states. 3130-33. 

GURUPADASWAMY, SHRI M. S.-

Ancient and Historical Monuments 
and Archaeological Sites and Re-
mains (Declaration of National Im-
portance) Amendment Bill-
MOtion to consider. 397-401. 

Banking Companies (Amendment) 
Bill-
Motion to consider. 425. 426. 432--" 

36. 
Business of the House. 2166. 
Coir Industry BW- . 

Consideration of clauses. 26~ 
285,288-89. 292, 293. 313-14, 1288-
98. 
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GURUPADASWAMY, SHRI M. S.-

conte. 
Demand for Supplementary Grant, 

1953·54-
Ministry of Commerce and Indus-

try-
Motion to reduce the Demand-

Economy in various items of ex-
penditure. 2656-59. 

Half an hour discussion on problem 
connected with Defence Establish-
ments in India. 3170-76, 3177. 
3179,3180. 

Indian Tariff (Second Amendment) 
Bill-
Motion to consider. 2104-06. 

Indian Tariff (Third Amendment) 
BiIl-
Motion to consider. 2126-31. 

Minimum Wages (Amendment) Bill-
Motion to consider. 2191-94. 

Motion re working of the Preventive 
Detention Act. 2806. 

f .Resolution re-
" Application of Industrial Disputes 

Act to journalists. 2548-52. 
Export duty on coffee. 631·35. 

Sea Customs (Amendment) Bill-
Motion to consider. 158-62-

Special Marriage Bill-
Motion for concurrence in the 

recommendation of the Council 
of States to join the Joint Com· 
mittee of the Houses. 243l. 

B 
HALF AN HOUR DISCUSSION-
-- Problem connected with Defence 

EstabUshment in India. 3169-83. 
HANDLOOM INDUSTRY (IMPROVE-

MENT AND PROTECTION) BILL 
(By SHRI S. v. RAMASWA'MY)-
See "Bill(s)". 

HATHI. SHRI-
Demand for Supplementary GrllOt, 

"1953·54-
Miscellaneous Departments and 

Expenditure under the Ministry 
,of Finance-
Motion to reduce the Demand-

Openine of centers of training 
for social education. 2682-
8.1. 

HEDA. SHRI-
Dhoties (Additional Excise Dut.J) 

Bill-
Motion to consider. 653-58. 

HINDUSTAN STEEL LIMITED-
Memorandum and Articles of A&&!;)-

dation of -_. etc.-Laid on the 
Table. 3063. 

HlRA SINGH, CAPT.-
Death of --. 1329-30. 

HIRAKUD DAM PROJEcT-
Memorandum on the Report of the 

Public Accounts Committee on-
Laid on the Table. 3081-62. 

HUKAM SINGH, SARDAR-
Demand for Supplementary Grant, 

1953-54-
Expenditure on Displaced per-

sons. 2702, 2709. 
Demand for Supplementary Grant. 

1953·54-PEPSU. 
Election to LeiU1atures. 2719-24, 

2725. 
Interim compensation to displaced 

persons. 2339-43 . ./ 
Prevention of Disqualification (par-

liament and Part C States Legisla-
tures) Bill-
Motion to consider as passed b7 

the Council of States. 31~. 
Rehabilitation Finance Administra-

tion (Amendment) Bill-
Motion to pass as amended. 124-./ 

30. 

Special Mll'ITiage Bill-
Motion for concurrence in the 

recommendation of the Councll 
of states to join the Joint Com-
mittee of the Houses. 2093-94, 
2200·92. Ii 

I 
INCOME-TAX INVESTIGATION COM-

MISSION-
Notification re extension of terms of 

appointment of --- Laid on the 
Table. 2058-59. 

INDIAN AIRCRAFT ACT-
See "Act(s)". 

INDIAN ARMS (AMENDMENT> BILL 
(BY SHRI U. c. PATNAIlC)-
See "Bill(s)". 
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INDIAN CATTLE PRESERVATION 
Bn.L (BY SETH GOVIND DAS)-
See "BIll(s)". 

INDIAN CENTRAL COCONUT COM-
MITTEE--
See "Committee(s)". 

INDIAN INSTITUTE OF SCIENCE-
Election of Sbri G. R. Damodaran to 

Council of the --, Bangalore. 
2252. 

INDIAN PATENTS AND DESIGNS 
(AMENDMENT) BILLr-
See "Bill(s)". 

INDIAN PENAL CODE (AMEND-
MENT) BILL (BY SHRI S. V. Rt\MA-
SWAMY)-
See "Bill(s)". 

INDIAN RAIT..WAYS (AMENDMENT) 
BILL (BY SHRI NAMBlAR)-
See "Bill(s)". 

INDIAN TARIFF ACT-
See "Act(s)". 

INDIAN TARIFF .(SECOND AMEND-
MENT) BILL-
See Bill{s)". 

INDIAN TARIFF (THIRD AMEND-
MENT) BILL-
See "Bill{s)". 

INDUSTRIAL DISPUTES ACT-
Resolution re application of -- to 

Journalists-(Negatived). 2533-75. 
INDUSTRIAL FINANCE CORPORA-

TION-
Fifth Annual Report of the -

-Laid on the Table. 207-08. 
Motion re Publication of the report 

of the - Enquiry Committee. 
(Adopted). 2948_ 

Report of --Enquiry Committee-
Laid on the Table. 2947-48. 

Resolution 'Te report of -- Enquiry 
Committee-Laid on the Table. 
2948. 

Views on report of -- Enquiry 
Committee-Laid on the Table. 
2948. 

INDUSTRIAL DISPUTES (AMEND-
MENT) BILL-
See "Bill(s)". 

INDUSTRY(lES)--
Reportsre 'I'itanium Dioxide Indus-

try-Laid on the Table. 1829. 

INTERNATIONAL EXHIBITION-
Demand for Supplementary Grant., 

1953-54-
Miscellaneous Departments and. 

Expenditure under tbe Min1itry 
of Finance. 26'19-85. 
Motion to reduce the Demand-

Setting up of a village centre 
• at the -- on Low Cost. 

Housing. 2679-80. . 

INTERNATIONAL LABOUR CONFER-
ENCE-
See "Conference(s)". 

INTERNATIONAL LABOUR ORGAN.-
ISATION-
Statement re ratification of instru-

ment for amendment of tbe con-
stitution of the-Laid on the 
Table. 707. 

INTERNATIONAL SITUATIO!f-
Motion re -- (Adopted as amend.-

ed). 2964-3056, 3063-3101. 

IRRIGATION- ~ 
Demand for Supplementary Grant. 

1953-54-PEPSU. 2717. 

IYYUNNI, SHRI C.R.-

Banking Companies (Amendment) 
Bill-
Consideration of clausel. 1296, 

1305-06. 
Coir Industry Bill-

Motion to consider and amendment 
to refer to Select Committee. 
240-42. 

Consideration of clauses. 265, 299. 
300. 

TravlI'Ocore·Cochin Higb Court 
(Amendment) Bill (As passed by 
the Council of States}--
Motion to consider. 1710-15. 
Motion to refer to Select Com-

mittee. 1710-15. 

J 
JAGJIVAN RAM SHRI-, '1 

Demand for Supplementary Grant. 
1953~54-

Miscellaneous Expenditure under 
the Ministry of Communications. 
2671, 2673. 2674. 2675.' 

Notification under Indian Aircraft 
Act-Laid On the Table. 109. 
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.JAIN, SHRI A. P.- JHUNJHUNWALA, SHRI-
Demand for Supplementary Grant Banking Companies (Amendment) 

1953-54- Bill-
Expenditure on Displaced Per- Motion to pass as amended. 1359-

IIOD.- 60. 
Motion to reduce the Demand- Dhoties (Additional Excise Duty) 

Construction of mud huts for Bill-
indigent displaced persoDS. Motion to consider. 756-61. 
2694, 2699, 2703-09_ Indian TIII'ill' (Second Amendment) 

E;(cessive expenditure on Bill-
Farida"bad township. 2694, Motion to consider. 2112-13. 
2699, 2703-09. JOSHI, SHRI JETHALAlr-

Expenditl1re on displaced per- Motion re International Situation. 
sons in Faridabad township. 2990-91, 3098. 
2694, 2690, 2703-09. JOSHI, SHRI M. D-

Expenditure on relief to East Coir Industry Bill-
Pakistan displaced persons. Motion to consider and amendment 
2694, 2699. 2703-09. to refer to Select Committee. 233-

Reimbursement to states on 38. 
remission for housing loans. Consideration of clauses. 268-69_ 
2694, 2699, 2703-09. JOSHI SHRIMATI SUBHADRA-

Displaced Persons (Claims) Supple- Indu~rial Disputes (Amendment) 
mentary Bm- Bill-
Motion for leave to introduce. Consideration of clauses. 922, 923-

2949. 
Ilnterim compensation to displaced 

persons. 2333, 2351-58. 
Rehabilitation Finance Administra-

tion (Amendment) BIll-
Motion to pass as amended. 138. 

.JAIPAL SINGH, SHRI- . 
Report of the Commissioner for 

Scheduled Castes and Scheduled 
Tribes. 2618-22 . 

.lAISOORYA, DR.-
Motion 'fe report on the working of 

the Preventive Detention Act. 2864-
89. 

.JA.JW ARE, SHRI-
Report of the Commissioner for Sche-

duled Castes and Scheduled Tribes. 
2444. 

.lANGUE, SHlU-
Dhoties (Additional Excise Duty) 

Bill-
Motion to pass. 834-37. 

JOURNALIST(S}-
Resolution 'fe ap;llication of Indua-

trial Disputes Act to -- (Nega-
tived). 2533-75. 

K 
KAJROLKAR, SHRI-

Business of the House. 2164 . 
Report of the Commissioner for Sche-

duled Castes and Scheduled TribeS. 
2449, 2464-68. 2470-76. 

J{AKKAN, SHRI-
Report of the Commissioner for Sche-

duled Castes and Scheduled TrIbeS. 
2446 . 

KALE, SHRIMATI A.-
Dhoties (Additional Excise 

Bill-
Motion to consider. 678-81. 
Dowry Restraint Bill (By 

mati Uma Nehru)-
Motion to consider. 982-85. 

Duty) 

Shri· 

. .rENA, sHRI K. C.-
KARMARKAR, SHRI-

Coir Industry Bill-
• RepOrt of the CommisSioner for Sche-

duled Castes and Scheduled Tribes. 
2463. 

JENA,SHRINIRANJAN-
Report of the Commissioner for Sche-

duled Castes and Scheduled Tribes. 
2448-49. 

Motion to consider and amendment 
to refer to Select Committee. 
248-59, 260, 261. 

Consideration of clauses. 265, 268, 
269, 279-80, 286, 289-90. 292, 293, 
295-96. 299. 300, 306. 307, 3lI. 
312, 31'-15, 320. 
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KARMARKAR, SHRI~contd. 
Coir Industry Bill-contd. 

Motion to pass as amended. 321. 
333-39. 

Motion to consider the amendment 
made by the Council of States. 
2096, 2097. 

Motion to acree to the amendment. 
2097. 

Demand for Supplementary Grant, 
1953-54. 2654. 
Ministry of Commerce and Indus-

try-
Motion to reduce the Demand-

Economy in various items of 
expenditure. 2662-69. 

Dhoties (Additional Excise Duty) 
Bill-
Motion for leave to introduce. 

408-00. 
Forward Contracts (Regulation) 

Amendment Bill (As passed by the 
Council of States)-

Motion to consider. 2177-79. 
Motion to pass. 2185. 

Indian Patents and DesiillS (Amend-
ment) Bill-
Motion to consider. 1542-46, 1549, 

1550, 1555-.58. 
Motion to pass as amended. 

1558. 

Indian Tariff (Second Amendment) 
BUI-
Motion to consider. 2097-2100. 

2113-23. 
Motion to pass. 2123. 

Indian Tariff (Third· Amendment) 
Bill-
Motion to consider. 2123-26, 212.9, 

2168-72. 
Motion to pass. 2177. 

Patents Bill-
. Motion for leave to introduce. 1542. 

KARNl SINGHJI, SHRI-
Resolution re unemployment. 482-8'1. 

KARTAR SINGH. SARDAR-
Death of --.1-2. 

KASHMIR-

.... 
Motion Te international situation-

(Disallowed). 2964-3056, 3068-3101. 

---------------------
KASLIW AL, SHRI-

BankinJ Companies (AmendmeD.t) 
Bill-
Consideration of clauses. 1341. 

Indian Tariff (Second Amendment) r 
Bill-
Motion to consider. 

Industrial Disputes 
Bill-

2101-03. 
(Amendment) 

Motion to consider and amendment 
to refer to Select Committee. 
572-73. 

Motion Te report on the working of 
the Preventive Detention Act. 2936-
39. 

Salt Cess Bill-
Motion to consider. 2766-67. 

Sea Customs (Amendment) Bill-
Motion to consider. 102-64. 

Special Marriage Bill-
Motion for concurrence in the re-

commendation of the Council of 
States to jOin the Joint Com-
mittee of the Houses. 2066, 2429. 

KATJU, DR.-
Allotment of time for the business .... 
8~ r 

Business of the House. 2577-75, 2579-
80, 2581-82. 

Calcutta High Court (Extension of 
Jurisdiction) Bill (As passed by 
the Council of States)-
Motion to consider. 1736, 1743, 

1763-64. 
Motion to pass. 1764. 

Demand for Supplementary Grant, 
1953-54-PEPSU. 
Election to LeJi$latures. 27M-26. 

Government of Part C states 
(Amendment) Bill-

Motion for leave to introduce. 2188. 
Manipur Court-Fees (Amendment 

and Validation) Amendment BW-
Motion to consider. 1441-42. 1«3. 

14«. 
Consideration of clauses. 1445. 
Motion 1n pass as amended. 1445. 

Motion for Adjournment 'l'e use of / 
force at Kayakulam meeting. 503-" 
06, 507, 508. 

Motion re working of the Preven-
tive Detention Act. 2794-2805, 
2807, 2811. 2885, 2949-58. 2939-40. 

President's Acts for Pepsu-Laid on 
the Table. 4 . 
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KATJU, DR.-contd. KHARDEKAR, SHRI-
Press (Objectionable Matters) Amend-

mentBill-
Motion for leave to introduce. 2168. 

Report of the Commissioner for Sche-
duled Castes and Scheduled Tribes. 
2435-41, 2582, 2636-48. 

Special Marriage Bill-
Motion for concurrence in the re-

commendation of the Council of 
SUrtes to jOin the Joint Commit· 
tee of the Houses. 2258, 2292-
98. 

Statement on Elections in PEPSU and 
Travancore-Cochin. 2162-63. 

'1'ravan('ore-C')chin High Court 
(Amendment) Bill (As passed by 

the Council of States)-

Motion to consider. 1661-66, 1717-
27. 

Motion to refer to Select Com-
mittee. 1717-27. 

Consideration of clauses. 1728-29. 
Motion to pass. 1730. 

KAYAMKULAM-
Motion for Adjournment 'Te use of 

force at--meeting (Disallowed). 
301-04, 503-09. 

KELAPPAN, SHRI-
Coir Industry Bill-

Motion to consider and amendment 
to refer to Select Committee. 
229-32. 

Demand for Supplementary Grant, 
1953-54-
Agriculture. 2686-87. 

Dhoties (Additional Excise Duty) 
BiU-
Motion to pass. 852-53. 

Repealing and Amending Bill (As 
passed by the Council of States)-

Motion to consider. 1949-52. 
Resolution re-

Export duty on coffee. 639-40. 

KESHAVAIENGAR, SHRI-
Industrial Disputes (Amendment) 

Bill-
Motion to consider and amendment 

to refer to Select Committee. 
691-93. 

Resolution re export duty on coffee. 
629-31. 

Dowry Restraint Bill (By Shrimati. 
Uma Nehru)-
Motion to consider. 993-95. 

KHARE, DR. N. B.-
Ancient anrl Historical Monuments 

and Ar('haeological Sites and Re-
mains (Declaration of National Im-
portance) Amendment Bill-
Motion to consider. 1371-74. 

Banking Companies Amendment 
Bill-
Motion to pass as amended. 1358. 

Cantonments (Amendment) Bill (As 
Passed by the Council of States)-
Motion to consider. 1862-66. 

Motion re-
International situation. 3035-41. 
Working of the Preventive Deten-

tion Act. 2876-80. 
Payment of Wages (Amendment) 

Bill (By - )-
Motion for leave to introduce. 966 

Salt Cess Bill-
Motion to consider. 2773. 

Special Marriage BiIl-
Motion for concurrence in tbe 

recommendation of the Council 
of States to jOin the Joint Com-
mittee of the Houses. 2079, 
2258, 2287, 2324-27. 

KHONGMEN, SHBIMATI-
Report of the Commissioner for Scbe-

duled Castes and Scheduled Tribes. 
2456-61. 

KHUDA BAKSH, SHRI M.-
Cantonments (Amendment) Bill (As 

passed by the Council of States)-
Motion to consider. 1815-21. 

Dbotles (A<1ditional Excise Duty) 
Bill- : . 
Motion to consider. 858-66. 

Speclal Marriage BW-
Motion to join the Joint Committee 

of tbe Houses. 2062-63. 

KIDW AI, SHRI-
Demand for Supplementary Grant, 

1953-54-
Miscellaneous Departments and Ex-

penditure under the Ministry of 
Food and Agriculture. 2690-91. 
2692. 
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KIDWAI, SHRI-contd. 
Indian Cattle Preservation Bill (By 

Seth Govind Das)-
Motion to consider. 2009, 2032--35. 
Amendment to refer to Select Com-

mittee. 2032-35. 
Motion for Adjournment ,.e supply 

of sugarcane to mills. 29~. 
KBlPALANI. ACHARYA-

Motion 7'e-
International situation. 3018-24-
Report on the working of the Pre-

ventive Detention Act. 2826-29. 
Working of the Preventive Deten-

tion Act. 2807-2820, 2822. 
KBlPALANI. SHRIMATI SUCHETA-

Cantonments (Amendment) Bill (As 
passed by the Council of States)-
Motion to consider. 1843-53. 

Interim compensation to displaced 
persons. 2332, 2343-50. 

Rehabilitation Finance Administra-
tion (Amendment) Bill-
Motion to consider. 61-69. 

Special Marriage Bill-
Motion tor concurrence in the re-

commendation of the Council of 
States to join the Joint Com-
mittee of the Houses. 2284-87. 

KlUSHNAMACHARI. SHRI T. T.-
Amendment to Indian Tari1! Act-

Laid on the Table. 304-
Business of the House. 603. 

Change in the Order Paper. 513, 
514. 

Time limit for Private Members' 
Resolutions. 1454. 

Coir Industry Bill-
Consideration of clauses. 271, 278, 
280, 281, 282, 284-85, 286, 290, 
291. 292, 293, 295, 297, 298, 
309, 310, 3UI, 3).7. 

Dhoties (Additional Excise Duty) 
Bill-
Motion to consider. 646-52, 682, 

683, 704, 706, 729, 734, 753, 782-
804. 

Consideration of clauses. 806, 807, 
808. 

Motion to pass. 809, 865-71. 
Election to Central Silk Board. 1733. 
Forward Contracts (Regulation) 

Amendment Bi:] (As passed by the 
Council of States)-
Motion to consider. 2181-84. 
Motion to pass. 2186-87. 

KRISHNAMACHARI, SHRI T. T.--. 
cantd. 
Indian Tariff (Third Amendment) 

Bill-
Motion for leave to introduce. 1830. 
Motion to consider. 2138, 2140, 

2148, 2175-77. 
Ministry of Commerce and IndusUY 

ResolUtion-Laid on the Table. 
610. 

Notifications by Ministry of Com-
merce and Industry-Laid on tb& 
Table. 1224-25. 

Notification No. S.R.O. 1856 dated the 
Ist October, 1953-Laid on the 
Table. 1224. 

Parliamentary propriety. 1036-31. 
1032. 

Rehabilitation Finance Administra-
tion (Amendment) Bill-
Motion to consider. 29-31. 

Report of the Taritl Commis8ion-
Laid on the Table. 610. 

Reports re Titanium Dioxide Indus-
try-Laid on the Table. 1829. 

Resolution re export duty on cotlee_ 
604-08, 611, 612, 613-14, 640-48. 

Sea Customs (Amendment) BiU-
Motion to consider. 146-47, 148-
Consideration of clauses. 192, 196. 
Motion to pass as amended. 203-

04. 
Statements under Su~on (2) of 

Sectioo 16 of Tariff CommissioD 
Act-Laid on the Table. 1223-24. 

Tariff Commission report ,.e Calcium 
Lactate an.d Government ResolutioD 
thereon-Laid on the Table. 305. 

KRISHNAPPA, SHRI M. V.-
Demand(s) for Supplementary 

Grant(s), 1953-54-
Agriculture. 2688. 
Miscellaneous Departments and 

Expenditure under the Ministry 
of Food and Agriculture. 2689. 

Election to In~entral Coconut 
Committee, 2059. 

Live-stock Importation (Amendment) 
Bill (As passed by the Council of 
States)-
Motion to consider. 1764-65, 1768. 

Motion to pass. 1768. 
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KRISHNASWAMI, DR.-

Dhoties (AdQltJ.onal Excise Duty) 
BUl-
Motion to consider. 696-702. 

Motion re-
Association from Council of-st'ates 

with Public Accounts Commit-
tee. 3104-08. 

Working of the Preventive Detention 
Act. 2880-87. 

Parliamentary control of public cor-
porations. 1958-66. 

Resolution re unemployment. 45~. 

Sea Customs (Amendment) Bill-
Motion to consider. 181-85. 

L. 
LABOUR-

Motion for Adjournment re--
Calcutta Dock -- Board (Disal-

lowed). 2941-44. 
Dock -- Board. 2732-33. 

LANKA SUNDARAM, DR.-
Ba~ Companies (Amendment) 

Bill-
Motion to consider. 427, 428, 431-

32. 
Business of the House. 23~1, 

2362, 2363. 2577. 2578-79. 2581, 
2582. 

Allotment of time for the business. 
816, 818. 

Changes in the order paper. 510, 
512, 513. 

Cantonments (Amendment) Bill-
Motion to consider. 1799. 

Dhoties (Additional Excise Duty) 
Bill-
Motion to consider. 657, 732-40. 

Industrial Disputes (Amendment) 
Bill-
Motion to consider and amendment 

to refer to Select Committee. 
519, 520, 526-30. 

Consideration of clauses. 933-37, 
1036. 

Motion re--
International situation. 2989, 3073-

79, 3093-94, 30n 
Working of the Preventive Detention 

Act. 2958. 
Papers relating to the Bankini Com-

panies (Amendment) Bill-Laid on 
the Table. 708, 709. 

Parliamentary control of Public Cor-
porations. 1904-19, 1925, 1926, 
1969. 

LANKA SUNDARAM, DR.--:-contd. 
Rehabilitation Finance Administra-

tion (Amendment) Bill-
Motion to consider. 13, 23. 24-29. 

Salt Cess Bill-
Motion to consider. 2756, 2757-63,. 

2776. 
Special Marriage Bill-

Motion for concurrence in the re-· 
commendation of the Councll at: 
States to join the Joint Commit-
tee of the Houses. 2063-65, 2068-
79, 2090, 2253-54, 2258, 2265 r 
2281-82, 2298, 2299, 2428, 2429. 

LEAVE OF ABSENCE-
-- to Rt. Rev. John Richardson. 

609. 
-- to Shri B. Shiva Rao. 3. 
-- to Shri Banerjee. 1125. 
-- to Shri Bharat Lal Tudu frolD' 

the House. 2251. 
-- to Shri Cb.andikeshwar &haran· 

Singh Ji Deo from the House. 2161-
62. 

-- to Shri D. D. Pant from the-
House. 1634. 

-- to Shri N. Sathianathan. 207. 
-- to Shri S. C. Balakrishnan froD). 

the House. 2734. 
-- to Shri Sibnarayan Singh Maha-

patra. 236~6. 

LEGAL PROCEEDING(S)-
Withdrawal of case against Shri B.. 

P. Sinha. 2. 
LINGAM, SHRI N. 1\1.-

Cantonment (Amendment) Bill (As 
passed by the Council of States)--
Motion to consider. 1805-11. 
Consideration of clauses. 1888-89; 

1891, 1895-96. 
Resolution re-

Export duty on coffee. 618-23. 
Unemployment. 1504-09. 

LIVE-STOCK IMPORTATION' 
(AMENDMENT) BILL-

See "Bill(s)", 
LOAN(S)--

Demand for Supplementary Grant, 
1953-54-
Expenditure on Displaced Per-

SOD&-
Motion to reduce the Demand-

Reimbursements to states on' 
remission for housing-
2694-2711. 
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.LOW COST HOUSING-
Dl'mand for Supplementary Grant, 

1953-54-
Miscellaneous Departments and Ex-

penditure Under the Ministry of 
Finance. 2679-85. 
Motion to reduce the Demand-

Setting up 01 a village centre 
at the international exhibi-
tion on --. 2679-80. 

M 

MADIAH GOWDA, SHRI-
Coir Industry Bill·-

Consideration of clauses. 282-84, 
290, 316, 317. 

UAHAPATRA, SHRI SIBNARAYAN 
SINGH-
Leave of absence to -- . 2365-66. 

MAJHI, SHR! R. C.-
Report of the Commissioner for Sche-

duled Castes and Scheduled 
Tribes. 2448. 

MAJITHIA, SARDAR-
Cantonments (Amendment) BiU-

Motion to consider. 1769-73, 1787, 
1789, 1797, 1875-82. 

Consideration of clauses. 1884, 
1890-91, 1896-97, 1902. 

Motion to pass. 1903 . 

.MALAVIYA, SHRI K. D.-

.Anclent and Historical Monuments 
and Archaeological Sites and Re-
mains (Declaration of National 
Importance) Amendment BID-
JJIotion to consider. 339-40, 346, 

374, 1377. 1381, 1390-91, 1393, 
1399 . 

• {;onsideration of clauses, 1402-05, 
1409, 1410. 

Motion to pass as amended. 1419, 
1435-36-37-40. 

'Election to Council of the Indian 
Institute of Science, Bangalore. 
1734. 

Notifications under Mines and 
Minerals (Regulation and Develop.. 
ment) Act, 1948-Laid on the 
Table. 2947. 

Statl'ment re correction to answer to 
a starred question. 2823. 

MALVIYA, PANDIT C. N.-
Industrial Disputes (Amendment) 

Bill-
Motion to consider and amend-

ment to refer to Select Commit-
tee. 584-9l. 

Consideration Of clauses .. 1086. 

MANIPUR COURT-FEES (~ 
MENT AND VALIDATION) 
AMENDMENT BILL-
See "Bill(s)". 

MAScARENE, KUMAR I ANNIE-
Coir Industry Bill-

Motion to consider and amend-
ment to refer to Select Commit-
tee. 213-18. 

Motion re international situation. 
3041-44. 

Reserve Bank of India (Amend-
ment and Miscellaneous Provi-
sions) Bill-
Motion to consider. 1604-09. 

Resolution re unemployment. 451. 
454. 

Salt Cess Bill-
Motion to consider. 2767-71. 2785-

Travancore-Cochin ~h Court 
(Amendment) BIU-
Motion to consider. 1674-75, 1691~ 

114. 
Motion to refer to Select Commit-

tee. 1674, 1691-94. 

MASOUDl, MAULANA-
Motion re international situation.. 

2992-93, 3069. 

MATTHEN, SHRI-

Travancore-Cochin High Court 
(Amendment) Bill (As passed by 
the Council of States)-
Motion to consider. 1666, 1668-'14-

1723, 1724. 
Motion to refer to Select Commit-

tee. 1666. 1668-74, 1723, 172., 
(Withdrawn by leave of the 

H-ouse). 1727. 

MAYDEO, SHRlMATI-
Special Marriage Bll1-

Motion for eoneurrenee in the re-
commendation of the Caunell of 
States to jOin the JOint Com-
mittee of the Houses. 2377-79 
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MEDICAL-

Demand for Supplementary Grant, 
1953-54-PllPst1. 271'1,2718_ 

MEETING(.S\-
Motion for Adjournment re use of 

force 'at Kayakulam -- (Dis-
allowed). 503.09. 

MEHTA, SHRI BALWAN'l' SINHA-
Dhoties (Additional Excise Duty) 

Bill-
Motion to pa:ss. 838-40. 

Report Of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2449-50. 

MEHTA, SHRI J. R-
Motion re Working of the Preventive 

Detention Act. 2924-28. 
~al Marriage Bill-

Moiion for concurrence in ~he re-
cOmmendation of the CoUncil ot 
States to join the Joint Commit-
tee of the Houses. 2408-11. 

MEMBER(S) OF PARLIAMENT.:.... 
See "Parliament, Member(s} of'. 

V' ' 
r MEMORANDUM-

-- and Articles of Association of 
Hindustan Steel Limited etc.-
Laid on the Table. 3063. 

-- on the Report of the Public 
Accounts Committee on Hirakud 
Dam Project-Laid on the Table. 
a062. 

MENON, SHRI DAMODRA-
Minimum Wages (Amendment) BIll-

Motion to consider. 2213-16, 2217, 
2515-17. 

Repealing and Amending Bill-
Motion to consider. 1954. 

Resolution re export duty on coffee. 
623-27. 

Travancore-Cochin F.figh 
(Amendment) Bill-

Court 

Motion to consider and ameild-
ment to refer to Select Com-
mittee. 170'7-10. 

. JrlESSAGE(S)-
~. _ from the Council of States 

IllIfI!eIng to the amendments to the 
Ancient and Historical Monuments 
and Archaeological Sites and' R&o 
mains (Declaration of National 
Importance) Bill made by the 
House. '305'1-81. 

from the Councll of States; 
retul.'Ding Appropriation (No. ,J>-
Bill without amendment. 3057. 

MES$AGE(S)-ccmtct, . 
-- frOm the Council ,Of States. 

agreeing without amendment to· 
the Banking Companies (Amend-
ment) Bill, 1953 as passed by the' 
House. 2365. 

-- from the Council Of States', 
qreeing to the amendments to. 
the Cantonments (Amen~ent) Bill 
made by the House. 3057-58. 

-- from the Council of States'· 
returning the Coir Industry Bill 
with amendments. 1330-31. 

-- from the Council of States-
returning the Dhoties (Additional; 
Excise Duty) Bill without recom-
mendation, '1633. 

-- from the Council of States' 
forwarding the Employees' Provi-
dent Fund (Amendment) Bill pass.. 
ed with amendment-Laid'on the-
Table. 809-10. 

-- from the Coupcil of States-
agreeing without amendment '.' the' 
Indian Patents and DesignS 
(Amendment) Bill as passed by 
the House. 2824. . 

-- from the Council of stateS" 
returnibg the Indian Tariff :(Second. 
Amendment) Bill without re'COm., 
mendlltion 2946. 

-- from the Council ot States·· 
returning the Indian T.aritf (Third: 
Amendment) Bill' without recom-
mendation, 2946-47, 

-- from the Council of States ': 
agreeing without amendment to-
the Industrial Disputes (Amend-· 
ment) Bill as passed by the House. 
2161. 

-- from the Council Of States 
returning the Manipur Court-fees·, 
(Amendment and Validation) BID 
without recommendaUon..Z727 -21. 

--' from the Council' of States: 
returning the Patiala and East. 
Punjab States Union Appropriation" 
(No.3) Bill without'recommenda. 
tion. 3057-58. 

-- from the Council of States, 
forwarding the Prevention or Dis-
quaJ,tfication (Parliament·· and Pan', 
C Sta~ Legisl.tures) Bill. :.t468. 

- from the Councllof StatAifl.' 
.agr,eeiDg without amendment to the-, 
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Reih.miJttation Finance Adminis-
tration (Amendment) Bill, 1952 as 
passed by the House. 10113-34. 

-- from the Council of States 
agreeing without amendment to 
the Reserve Bank of India 
(AnM!ndment and Miscellaneous 
Provisions) Bill as passed by the 
House. 2727 -28. 

.-- from the Council of States 
returning tbe Salt Cess Bill witb-
out recommendation. 3183-84. 

-- tram the Council of States 
returning the Sea Customs 
(Amendment) Bill without recom-
mendation. 1033-34. 

. -- from the Council of States 
agreeing without mnendment to 
the Telegraph Wires (Unlawful 
Possession) Amendment Bil!l as 
passed by the House. 2727-28. 

:MINES ACT-
See "Act(s)". 

:MINES AND MINERALS (REGULA-
TION AND DEVELOPMENT) ACf-
See "Act(s)". 

:KINIMUM WAGES (AMENDMENT) 
BILL--
See "Bill(s)". 

lIIUNISTRY OF COMMERCE AND 
lNDUSTKY- J 

Demand for Supplementary Grant-
1953-54. 2656-70. 
Motion to reduce the demand-

Economy in various items of 
expenditure. 2656-70. 

-- Resolution-Laid on the 
Table. 610. 

Notifications by -- Laid on the 
Table. 1224-25. 

VINISTRY OF FOOD AND AGRICUL-. TURE-

RellOrt of Esthnates CoJD.M!ttee-
Sixth Report on the -- present-

ed. 819. 
'MISCELLANEOUS-

Demand for Supplementary Grant-
1953-54-~u. 2717, 2718. 

lWSCELLANEOUS DEPARTMENTS-
Demand for Supplementlrry Grant-

1953-54-PEPsu. 2111, 2118. 

MISCELLANEOUS DEPARTMENTS 
AND .EXPENDITURE UNDER THE 
MINISTRY OF FINANCE-

Demand for Supplementary Grant-
1953-54. 2679-85, 2689-93. 

Motion to reduce the demand--
Additional expenditure on post-

age, telegrams, etc. for the 
Community Projects adminis-
tration. 2679-80. 

Opening of centres of traininl 
for sociaL education. 2679-80. 

Setting up of a village centre at 
the International Exhibitloo 
on Low Cost Housinl. 26'19-
SO • 

MISCELLANEOUS DEPARTMENTS 
AND EXPENDITURE UNDER TID: 
MINISTRY OF PRODUCTION-

Demand for Supplementary Grant-
1953-54. 2693. 

MISCELLANEOUS EXPENDITURa 
UNDER THE MINISTRY OF COII- , 
:MUNICATIONS-

Demand for St:ppJementary Grant-
1953-54. 2670-76. 

.MISCELLANEOUS EXPENDITUBI: 
UNDER THE MINISTRY OF 
STATES-

Demand for Supplementary Grant-
1953-54. 2711, 2712. 

MISHRA, PANDIT S. C.-

Minimum Wages (Amendment) BiIl-
Motion to consider. 2235-40. 

Resolution re unemployment. 439. 
1537-40, 2512-18. 

MlSHRA, SHRI R. D.-

Dhoties (Additional Excise Duty) 
Bili-

Motion to pass. 842-46. 

MISSIR, SHRI V.-

Industrial Disputes (AmendmenQ 
Bill-

Consideration of clauses. 874, 908-
09, 925. ----------------------------- ---------------
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Minimum 

Bill-
Wages 

Motion to consider. 
Reserve Bank of India 

and Miscellaneous 
Bill-

(Amendment) 

2240-42. 
(Amendment 

Provisions) 

Motion to consider. l~ 
Motion to pass as amended., 1111. 

MORE, SHRI S, S.-
Ancient and Historical Monuments 

. and Archaeological Sites and Be-
mains (DeClaration of National Im-
portance) Amendment Bill-
Motion to consider. 1391, 1397-98-

99. 
Banking 

BUl-
Companies (Amendment) . 

Motion to consider. 427 -28, oU9, 
430. 

Consideration of clauses. 123~, 

1245, 1270-71, 1275, 1279, 1280, 
1355-58., 

Business of the House. 882. 
Allotment of time for the busi-

ness. 814, 815. 
Change in the Order Paper. !l10-

11, 512, 513. 

Calcutta High Court (ExtenSion of 
Jurisdiction) BiTI-
Motion to consider. 1747-48, 1751. 

Cantonment (Amendment) Bill-
Motion to consider. 1789, 1794-97, 

180()"{)5. 
Consideration of clauses. 1886-88, 

1897. 1898-1902. 
Dowry Restraint Bill-(By ShrImati 

Uma Nehru)-
Motion for leave to withdraw. 

1016, 1017. 
Empo!yees' Provident Funds 

(Amendment) Blll-
Consideration of clauses. 1137-38. 

Indian Patents and Designs (Amend-
ment) Bill-
Motion to consider. 1554-55. 

Industrial Disputes (Amendment) 
Bill-
.Motion to consider and amend-

ment to refer to Select Commit-
tee 530-38. 519. 520. 

·Consideration of clauses. 872, 
873, 882, 883-88, 923, 924, 938, 
95~ 58" Ul37, 1946. 

MORE, SHRI S. B.-contd. 
Motion re association of Membed 

from Council of States with Public 
Accounts Committee. 3102-03. 

Motion re first report of the COIIIIDit-
tee on Private Memberl(' Bills, 
2037-38, 2041-42, 2043, 20.44, 2045-

Motion re Workin, of the Preventive 
Detention Act. 2862. 

Prevention Of DisqualiflcatloD 
(Parliament and Part C States 
Legislatures) Bill-
Motion to consider as passed b7 

the Council of States. 3118, 
3121-22, 3128, 3133-3B. 

Private Members' Bills-
Procedure for introduction. 1183. 

Reserve Bank 01 India (AmendmeDt 
and Miscellaneous Provisions) 
Bill-

Consideration of clauses. 11211, 
1831. 

Motion to pas, as amended. 18St-
44, 1858, leeO. 

Resolution re-
Appliclrtion of Industrial Dispu.w. 

Act to Journalists. 2571, 25'F3. 
Unemployment. 437, 481. 

Special Marriage Bill-
Motion to join the Joint Commit-

tee of the Houses. 2257, 2268-70, 
2276, 2278, 2294, 2296. 

Statement on elections in PEPw ap4 
Travancore-Cocbin. 2164. 

Telegraph Wire (Unlawful Possession) 
Amendment Bill-
Motion to consider. 1458-60. 

MOTION(S)-
--re Admission in Anelo-Indian 

Schools (Disallowed). 2729-30. 
-- re Association of Members from 

Council of States with Public 
Accounts Committee (Adopte<9. 
3102-08 

-- re First Report of the Commit-
tee on Private Members' Bills. 
2{)37-54. 

--- re international situation 
(Adr,pted as amended). 2964-3056, 
3063-3101. 

-- re publication of tl;le Report of 
the Industrial Finance Corporation 
Enquiry Committee (Adopted). 
2948. 
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MOTION (S)--ccmtd. 
-- 1e Working of the Preventive 

Detention Act (Adopted as amend-
ed). 2794-2822, 2825-42, 2844-2940, 
2949-64. 

MOTION FOR ADJOURNMENT-
Calcutta Dock Labour Board (Dis-

allowed). 2941-44. 
Closure of Employment Exchanges by 

Punjab Govemment (Disallowed). 
205-06. 

Dock Labour Board. 2731-34. 
OfIicials and others killed in North-

East Frontier Agency. 407. 
Supply of sugarcane to mills (Dis-

allowed). 2944-46. 
Transport strike in Travancore-

CoChin (Disallowed). 2730-31. 
Use ot force at Kayamkulam meeting 

(Disallowed). 301-04, 503-09. 

MUD HUTS-
Demand for Supplementary Grant-

1953-54-

Expenditure on Displaced Persons-
Motion to reduce the demand-

Construction of -- for indi-
gent displaced persons. 2694-
2711. 

KUKERJEE, SHRI H. N.-

Ancient and Historical Monuments 
and Archaeological Sites and Re-
mains (Declaration of National 
Importance) Amendment Bill-
Motion to c~ider. 347-57, 395, 

1393-95. 

Banking Companies (Amendment) 
Bill-
Motion to consider and amendment 

to refer to Select Committee. 
1160-64, 1186-66, 1167, 1168-70, 
1228. 

Coir Industry Bill-
Motion to consider and amendment 

to refer to Select Committee. 
261,262. 

Dhoties (Additional Excise Duty) 
BDl"'-
Motion to consider. 721-32. 

Motion for Adjournment re Use of 
force at KayaJrulam meeting. 305, 
50'1-08, 509. 

MUKERJEE, SHRI H. N .-contd. 
Motion Te international situatioD. 

2995, 3011. 
Parliamentary propriety. 1030, 1032. 
Rehabilitation Finance Administra-

tion (Amendment) BiIJ-
Motion to consider. 76-84. 

Resolution Te-
P,:ppliGatlon of Industrial Disputes 

. Act to joumalists. 2573-74. 
Unemployment. 437-38, 439, 1488-

89, 2518-31. 
Sea Customs (Amendment) Bill-

Consideration of clauses. 195. 
Motion to pass as amended. 198-

201. 
Special Marriage Bill-

Motion to join the Joint Commit-
tee 'tIf the Houses. 2430. 

Unemployment Relief Bill (By Shrl 
H. N. Mukerjee)-
Motion for leave to introduce. 969-

70. 
MURTHY, SHRI B. S.-

Business of the House- "-
Allotment of time for the businel\S. 

816, 817. 
Leave of absence to Shri Sibnarayan 

Singh Mahapatra. 2366. 
Minimum Wages (Amendment) BilI-

Motion to consider. 2207-10. 
Report of the Commissioner for Sche-

duled Castes and Scheduled Tribes. 
2442-43, 2492-97. 2649. 

MUSLIM WAKFS BILL-
See ''Bill(s)''. 

N. 
NAIR, SHRI C. K.-
Travancor~hin Eli&h Court 

(Amendment) Bill (As passed bY' 
the Council of States)-
Motion to consider and amendment 

to refer to Select Committee. 
1670. 

NAIR, SHRI N. SREEKANTAN-
Coir Industry Bill-

Motion to consider and amendment 
to refer to Select Committee. 208-
13. 

Consideration of clauses. 274J-71. 
273-75, 280, 311-12. 



INDEX TO DEBATES, PART II, FIFTH SESSION, 1953 33 
NAIR, SHRI N. SREEKANTAN-contd. 

Demand for Supplementary Grant, 
1953-54-
Ministry Of Commerce and Indus-

try"'-: 
Motion to reduce the demand-

Economy in various Heins of 
expenditure. 2659, 2669. 

Indian Tariff (Third Amendment) 
Bill-
Motion to consider. 2147-51. 

Industrial Disputes (Amendment) 
Bill-
Motion to consider and amendment 

to refer to Select Committee. 
522-26,601, 602. 

Consideration of clauses. 872, 878 
903-05. . ' 

Motion(s) for adtiournment re-
Transport strike in Travancore-

Cochin. 2731. 
Use of force at Kayakulam meeting. 

506, 507. 
Motion re :ntemationalsituation. 

• / 2994, 3098. 
Sea Customs (Amendment) Bill-

• Consideration of clauses. 195-96. 

NANADAS, SHRI-
Minimum Wages (Amendment) Bill-

Motion to consider. 2217-25. 
Report of the Commissioner for 

Scheduled Castes and Scheduled 
Tribes. 2452-53. 

Sea Customs (Amendment) Bill-
Motion to consider. 148-50. 
Considerat:on of clauses. 191, 193, 

194. 

NANDA, SHRI-
Memorandum on the Report of the 

Public Accounts Committee on 
Hirakud Dam Project-Laid on the 
Table. 3061-62. 

Resolution re-
Unemployment. 455, 481, 1513-28. 

N,ARASIMHAN, SHRI C. R.-
Chartered Accountants (Amendment) 

Bill (By -)-
Motion for leave to introduce. 1983. 

Dhoties (Additional Excise Duty) 
Bill-
MotiOn to consideJ:. 773-75. 

Titles and Gifts from Foreign States 
(Penalty for Acceptance) Bill (By 
-)-
Motion for leave to introduce. 969. 

NARAStMHAM, SHRI $~ V. L.-
Industrial Disputes (AmendUient) 

Bill- ' 
Consideration ot clauses. 981, 1057-

58. 
NATESAN. SHRI-

Indian Tariil' (Second Amendment) 
Bill-
Motion to consider. 2103-04. 

NATIONAL CADET COm.'$-
Election to Central Advisory Commit-

tee 01 the --. 2366-:87.3061. 

NAYAR, SHlU V. P.-
Coir Industry B.ill-

Motion to consider and amendment 
to refer to Select Committee. 
221, 228, 25S, 259-60. 

Consideration of clauses. 272, 275-
78, 285. 286, 287, 290-91, 294, 295, 
312, 318 319; 320. 

Motion to pass as amended. 322-30. 
Demands for Supplementary Grants. 

1953-54. 2654, 2655 . 
Expenditure on Displaced Per-

sons-
Motion to reduce the Demand-

Excessive expenditure on 
Faridabad township. 2694, 
2697-98, 2699, 2709. 2710. 
2711. 

Ministry of Commerce and Indu&-
try-
Motion ,to reduce the demand-
Economy in various items of 

~penditure. 2660-61, 2868. 
Miscellaneous Departments and 

Expenditure under the Minis-
try of Finance. 2683, 2684. 

Miscellaneous Expenditure under 
the Ministry Of Communications. 
2672, 2675, 2676. 

Hzlf' an hour discussion on problem 
connected with Defence Establish.-
ment in India. 3177.' ' 

Indian' Patents and: Designs (Amend-
ment) BilI-
Motion to consider. 1550-54, 1555. 

1556, 1557. 
Indian Tari1f (~ .Amendment) 

BilJ-
Motion to consider. 2131-42. 

Rehabilitation Finance A~a­
tion (Amendment) Bill--:-
Motion to consider. 31-32, ai, 85-

41, 42, 43, 44-49. 
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NAYAR, smu V. P.-eontL 
1lepeallng and Amending Bill (As 

passed by the Council of States)-
Motion to consider. 1945-46, 1941-

48, 1949, 1954-55. 
Unemployment Relief Bill (_ 
-)-
Motion for leave to introduce. 1983. 

NEHRU, SHRI JAWAHARLAL-

Business of the House. 2359-80, 2381, 
2362, 2363. 
Allotment of time tor the business. 

811-18. 
neath of Shri B. N. Rau. 1021-29. 
Motion(s) for adjoumment-

Closure of Employment Exchanges 
by Punjab Government. 206. 

Use of force at Kayamkulam 
meeting. 302, 304. 

Motion re international situation. 
2964-88, 3066-61, 3079-91. 

Parliamentary propriety. 1033. 
Special Marriage Bill-

Motion for concurrence in the 
recommendation of the Counell 
of States to join the Joint Com-
mittee of the Houses. 2254-55, 
2258, 2214-84, 2281. 

Statement Te appointment of a com-
mission for the re-organisation of 
the States. 2942-44. 

NEHR~~MATIUMA-

Dowry Restraint Bill (By --)-
Motion for leave to withdraw. 

1012-16. 
Special Marriage Bill-

Motion to jOin the Jo:nt Commi-
ttee of the Houses. 2372-16. 

Suppression of Immoral Traffte and 
Brothels Bill (By --)-
Motion for leave to introduce. 988. 

Women's and Children's Institutions 
~ing BUl (By--)-

Motion for leave to introduce. 961. 
NORTH-EAST FRONTIER AGENCY-

IIatlaD for Adjournment re oftIclals 
and others killed in --. 401. 

NOTE REFUND RULES-
Notification Te Reserve Bank of India 

, 1935--Laid on the Table. 
2059. 

NOTIFICATION(8)-
- by Ministry of Commerce an4 

Industry-Laid on the Tabl4l 
1224-25. 

- No. S.R.C. 1856 dated the 1st ' 
~ 

October, 1953-Laid on theTabl4l 
1224. 

-- re Income--tax Investtgattft 
Commission-Laid on the TalDl& 
2058-59. 

-- Reserve Bank of India Note 
Refund) Rules, 1935-Laid on till 
Table. 2059. 

-- under Delhi Road Transport 
AuthOrity Act, 1950-Laid on the 
Table. 1934-35. 

-- under Indian Aircraft Ad-Laid 
on the Table. 109. 

-- under Mines Act-Laid on the 
Table. 3062. 
-- under Mines and Mineral 

(Regulation and Development) A~ 
1948-Laid on the Table. 2941. 

-- under RequiSitioning and Aeo .... 
quisition of Immovable Propert1 
Act, 1952-Laid on the Table. 611. 

-- undler the CentTal Excises pnd 
Salt Act-Laid on the Ta'ble. 
1451-52. 

o 
OFFICER(S)-

Motion for Adjournment Te offtcialJ 
and others killed in North-Eas1 
Frontier Agency. 401. 

ORDER(S}-
Delimitation Commission Final --

No.2-Laid on the Table. 207 .... 

ORDINANCE(S}-
-- promulgated by the President-

Laid on the Table. 4-5. 

OTHER CAPITAL OUTLAY OF THl 
MINISTRY OF FOOD AND AGRI. 
CULTURE-

Demand for Supplementary Grant;( 
1953-54. 2711, 2712. 

OTHER CAPITAL OUTLAY OF THE 
MINISTRY OF TRANSPORT-

Demand for Supplementary Grant, 
1953-54. 2711, 2712. 
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PAKISTAN, EAST-
Demand for Supplementary Grant, 

1953-54-
Expenditure on Displaced Persons--

Motion to reduce the demand-
Expenditure on relief to--

displaced persons. 2694-2711. 

PANT, SHRI D. D.-
Leave of absence to -- from the 

House. H134. 

PAPERS LAID ON THE TABLE-
Action taken by Government on 

assurances, promises and! under-
takings given during the various 
sessions. 3062-63. 

Agreements between the Reserve 
Bank of India and State Govern-
ment. 2252-53. 

Amendment to Indian Tariff Act. 304. 
.Amendments to the Employees~vi­

dent Funds Scheme, 1952. 1034 . 
.coir Industry Bill as returned 

l by the Council of States wRh an 
amendment. 1331. 

Delimitation Commission, Final 
Order No. 4. 2B24. 

Delimitation Commission, Final 
Order No.2. 207. 

Employees' Provident Funds (Amend-
ment) Bill as passed by the Coun· 
cil Of Stat.es. 81G. 

Estate Duty (Controlled Companies) 
Rules. 1452. 

;Fifth Annual Report of the Indus· 
trial Finance Cm-poration. 207-
OB. 

Final Order No.. 3 of the Delimitation 
Commission. 1126. 

,. Forward Contracts (Regulation) 
Amendment Bill (As passed by 
the Council of States). 1331. 

Half-yearly report of the Rehabili-
tation Finanee Administration. 
20B. 

:Memorandum and Articles of Associa-
tion Of Hindustan Steel Limited 
etc. 3063. 

'Memorandum on the Report of the 
Public Accounts Committee on 
Hirakud Dam Project. 3061-62. 

Ministry of Commerce and Industry 
resolution. elO. 

PAPERS LAID ON THE TABLE-
contd. 
Notifications by Ministry of Com-

merce and Industry. 1224-25. 
Notification No. S.R.C. 1856 dated 

the 1st October, 1953. 1224. 
Notification re Income-tax Investiga-

tion Commission. 2058-59. 
Notification re Reserve Bank of India 

(Note Refund) Rules, 1935. 2059. 
Notification UJl.d'er Delhi Road Trans-

port Authority Act 1950. 1034-35. 
Notification under indian Aircraft 

Act. 109. 
Notifications under Mines Act. 3062. 
Notificat.:ons under Mines and 

Minerals (Regulation and Develop-
ment) Act, 1948. 2947. 

Notification under Requisitioning and 
Acquisition of Immovable Property 
Act. 1952. 611. 

Notifications under the Central Ex-
cises and Salt Act. 1451-52. 

Ordinances promulgated t>y the 
President. 4-5. 

Papers relating to the Banking Com-
panies (Amendment) Bill. 707-10. 

Patiala and East Punjab States /Union 
General Clauses Act. 921-22. 

Patiala and East Punjab States 
Union Tenancy and .Agricultural 
Lands Act. 921-22. 

President's Acts for PEPSU. 4. 
Prevention of Disqualification (parlia-

ment and Part C States Legisla-
tures) Bill (As passed by the 
Council of States. 2469. 

Report of Industrial Finance Corpora-
tion Enquiry Committee. 2947-48. 

Report of Part B States (Special 
Assistance) Enquiry Committee and 
decision of Government thereon. 
3062. 

Report on the Tariff Commission. 610. 
Report of the working of the Preven-

tive Detention Act. 2054, 
Report re International Labour Con-

ference. 1634-35. 
Reports re Titanium Dioxide Indus-

try. 1829. 
Resolution re report of Industrial 

Finance Cor.poration Enquir.J" 
Committee. 2948. 

Second Annual Report oftbe Consu),.. 
tative Committee of the Colombo 
Plan. 2162. 
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PAPERS LAID ON THE TABLE-
contd. 
Statement re ratification of instru-

ment for Amendment of the Consti-
tution of the I.L.O. 707. 

Statement showing action taken by 
Governrnent on promises and assur-
ances. 2734. 

Statements showing action taken by 
Government on various assurances, 
promises and undertllkings given 
during various sessions. 1541-42. 

Statement showing Bills assented to 
by the President. 3-4. 

Statements showing the action taken 
by the Government on various 
assurances, promises and under-
takings. 407-0B. 

Statements under Sub-section (2) 'Of 
Section 16 of Tariff Commission 
Act. 1223-24. 

Tariff Commission report re Calcium 
Lactate and Government Resolu-
tion thereon. 305. 

Views on report of Industrial Finance 
Corporation Enquiry Committee. 
2948. 

PARLIAMENT, MEMBER(S) OF-
Motion re association of Members 

from Council of States with Public 
Accounts Committee (Adopted). 
3102-08. 

PARLIAMENTARY CONTROL-
-- of Public Corporations. 1904-42, 

1958-66. 

PARLIAMENTARY PROPRIETY-
Parliamentaly propriety. 1030-33 •. 

PATASKAR, SHRI-c-
Calcutta High Court (Extension of 

Jurisdiction) Bill (As passed by 
the Council of States>-
Motion to consider. 173'1-43, 1744-

45, 1751-54. 
cantonments (Amendment) Bill (as 

passed by the Council of States)-
Motion to consider. 1854-61. 

Code of Civil Procedure (Amendment) 
Bill. (By -' -)-
Motion for leave to introduce. 969. 

PATEL, SHRlMATI MANIBEN-
Motion .re report on the Wi).ddng of 
. the Preventive Detention Act. 

2lI13-20. 

PATENTS BILL-
See "Bill (s)". 

PATIALA AND EAST PUNJAB 
STATES UNION-
Demand(s) for Supplementary 

Grant(s), 1953-54-
Civil Works. 2717, 2718. 
Community Development Projects. 

2717, 2719. 
IrQ.gation. 2717. 
Medical. 2717,2718. 
Miscellaneous. 2717, 2718. 
Miscellaneous Departments. 2717. 

2718. 
Stationery and Prll'lfing. 2717. 

2718. 
-- Genera-l Clauses Act-Laid on 

the Table. 921-22-
-- Tenancy and Agricultural Lands 

Act-Laid on the Table. 921-22. 
President's Acts for -- -':Laid on 

the Table. 4. . 

Statement on elections in -- aDd 
Travancere-cochin. 2162-64. ,( 

PATIALA AND EAST PUNJAB) 
STATES UNION APPROPRIATION 
(NO.3) BILL-
See "Bill(s)". 

PATIALA AND EAST PUNJAB 
STATES UNION, BUDGET-
See "Budget, PJ!lPSU". 

PATIL, SHRI KANAVADE-
Dhoties (Additional Excise Duty) 

BiJI-
Motion to consider. 770-72. 

PATNAIK, SHRI U. C.-
Indian Anns (Amendment) Bill<B7 
-)-

l\o7;otion for leave to introduce. 9'70_ 
Motion re :ntemational situation. 

2994-95. 

Parliamentary control of public '.ror-
porations. 1933-35. 

R(!!iolution re-Unemployment. 47~. 
81. 

PAYMENT OF WAG~ (AMEND-
MENT) BILL (By SM N. B. Khare). 
Sr,e. "sm(s)". 

PILLAI, SHRI TRANU,-- .' 
Motion re international.ai~tiOD, 

3045-49. . 
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POCKER SAllEB. SHRI-. 
Dhoties (Additional Excise Duty) 

Bill-
Motion to pass. 854-56. 

Dowry Restraint Bill (By $hrimati 
Urns Nehru)-
Motion to consider. 980-88. 

POLICE-
Motion for adjournment re Use of 

force at Kaypmkulam meeting (DiS-
allowed). 301-04, 503-09. 

t>OLICY-
Motion re international situation (DiS-

allowed). 2964-3056, 3061-3101. 
li'OSTAGE-

Demand for Supplementary Grant, 
1953-54-
Miscellaneous Departments and 

Expenditure under the Ministry 
of Finance. 2679-85. 
Motion to reduce the demand-

Additional expenditure on --, 
telegrams, etc., for the Com-

f munity Projects Administra-
tion. 2679-80. 

PRABHAKAR,SHRINAVAL-
Report of the Commissioner for Sche-

duled Castes and Scheduled Tribes. 
2451. 

PRESIDENT OF INDIA-
Ordinances promulgated' by the Presi-

dent-Laid on the Table. 4-5 
Presiderit's Acts for Pepsu-Laid 

on the Table. 4. 

PRESIDENT'S ASSENT-
Statement showing Bills assented to 

by the President-Laid on the 
Table. 3-:4. 

PRESS (OBJECTIONABLE MATTERS) 
AMENDMENT BILL-
See "Bill (s)". 

PREVENTION OF DISQUALIFICA-
TION (PARLIAMENT AND PART C 
STATES LEGISLATURES) BILL-

• -See "Bill (s)". 
PREVENTIVE DETENTION ACT-

See "Act(s)". 
. .JRISIONER (ATTENDANCE 

COURTS) BILL-
See "BILL(s)". 

IN 

PRIVATE MEMBERS' BILLS-
See "BiIl(s)". 

PLWHIBITION OF MANUFACTURE 
AND IMPORT OF HYDROGENAT-
ED VEGETABLE OILS BILL. 

(By Pandit Thakur Das Bhargava)-

See "Bill(s)". 

PROHIBITION . OF MANUFACTURE 
AND'SALE OFVANASPATI BILL-
(By Sbri Jhui~m Sinha)-
See "Bill{s)". 

PROPERTY (IES)-

Notification under Requisitioning and 
Acquisition of ·Immovable -- Act, 
1952-Laid on the Table. 611. 

PROVIDENT FUND(S)-
Amendments to the Employees' -

Scheme, 1952-Laid on the Table. 
1034. 

PUB~IC ACCOUNTS COMMITTEE-
Memorandum on the report of the 
-- on Hirakud Dam Project-
Laid on the Table. 3061-62. 

Motion re association of Members 
from Council of States 'With _. -
(Adopted). 3102-08. 

Report of -- Presented. 3. 
PUBLIC MEETING(S)-

Motion for Adjournment re use of 
force at Kayamku1am meeting (D~ 
allowed). 301-04. 

PUNJAB GOVERNMENT-
Motion for Adjournment re closure ot 

Employment Exchanges by 
(:misallowed) 20s,utt. 

PUNNOOSE, SHRI-. - , 
'I'1'avancore-Cochin lUgh Court 

(Amendment) Bill (As passed by 
the Council of stlrtes)-:-
Motion to consider. 1686-91. 
Motion to refer to Select. Commit· 

tee. 1686-91. 
Consideration of· clauses. 1727-21. 

1729. 
Q 

QUESTION (S)-
Statement .re correction to lIDIJWer 

to a starrea --: 2823. 
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R 
RACHlAH, SHRI N.-

Election of -- to Central Silk 
Board. 2252. 

Industrial Disputes (Amendment) 
Bill-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 581-84. 

Report af the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2450-51. 

Telegraph Wires (Unlawful Pos-
session) Amendment Bill-
Motion to consider. 1462-64. 

RAGHAVACHARI, SHRI-
Ancient and Historical Monuments 

and Archa!ological Sites and Re-
mains (Declaration af National 
Importance) Amendment Bill-
Consideration af clawes. 1402. 

Motion re--
First report af the committe,! on 

Private Members' Bills. 2054. 
Report on the working of the Pre-

ventive Detention Act. 2920.22. 
Prevention of Disqua1i1ication (Par-

liament and Part C States Legis-
latures) Bill-
Motion to consider as passed by 

the Council of States. 3151-54. 
Reserve Bank of India (Amendment 

and Miscellaneous Provisions) 
Bill-
Motion to consider. 1575. 

SPECIAL MARRIAGE BlUr-
Motion to concur in the 

recommendation of the Council 
of States to join \;be Joint Com· 
mittee of the Houses. 2287-89, 
2297. 2418. 2427. 2428. 

Telegraph Wires (Unlawful POI-
session) Amendment Bill-
Motion to consider. 1457-58, 

1466-67. 
RAGHA VAlAH, SBRI-

Business of the House. 23M. 
Live-Stock Importation (Amend-

ment) Bill (As passed by the 
Council of StateS). 
Motion to consider. 1765-66, 1768. 

:Minimum Wages (Amendment) 
Bill-
Motion to consider. 2230-11,2m-

50. 

RAGHUNATH SINGH, SBRI-
Code of Criminal Procet'hu1t 

(Amendment) BUl (By -)-
Motion for leave to introduce. 

978-79. 
Sri Kashl Viswanath Mandir Bill 

(By -)-
Motion for leave to introduce. 

978. 
RAGHURAMAIAH, SHRI-

Motion re international situation-
2989, 3024-28, 3097. 

Resolution re unemployment. 2531. 
RAJ BAHADUR, SHRI-

Parliamentary control of public cor-
poration. 1939. 

Telegraph Wires (Unlawful Pos-
session) Amendment Bill-
Motion to consider. 1445-47, 1448r 

1469. 1486. 
Motion to pass as amended. 1488. 

RAJABHOJ, SHRI P. N.-
Business of the House. 2165. 
Dhoties (Additional Excise Duty) ., 

Bill- J 
Motion to pass. 860-63. 

Election of -- to Central Advisory 
Committee of N.C.C. 3061. 

Motion re international situation. 
2990. 

Working of the Preventive Deten-
tion Act. 2807. 

Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2441-42, 2445-46, 2456, 
2461:"63. 2476-86, 2620, 2639, 2641. 

Resolution re--
Unemployment. 481, 487-94-

Special Marriage Bill-
Motion to concur in the 

recommendation of the Council 
of States to join the Joint Com-
mittee of the Houses. 2258-59. 
2800. 

RAJAN. DR. T. S. S.-
Death of -. 1-2. 

RAM DASS. SHRI-A 
Dowry Restraint Bill (By Sbrlmatl 

Uma Nehru)-
Motion to consider. 1005·08. 

Salt Cess Bill-
Consideration of clauses. 2'1811. 

2786. ----------------- - -_._-----"----
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RAM NARAYAN SINGH, BABU- RAMASWAMY, SHRI S. V.~ontd. 
Dhoties (Additional Excise Duty) Prevention of Disqualification (Par-

Bill- liament and Part C States Legis-
Motion to pass. 828-32. latures) Bill-

Telegraph Wires (Unlawful Pas- Motion to consider as passed by 
session) Amendment Bill- the Council of States. 3129. 
Motion to consider. 1483-86. Resolution 'l'e-

RAM SUB HAG SINGH, DR.,:"""" 
Export duty on coffee. 612-13, 

614, 615-18. 
Ancient and Historical Monuments 

and Archeological Sites and Re-
mains (Declaration of' National 
Importance) Amendment Bill-
Motion to consider. 370-75. 
Motion to pass as amended. 1422-

26. 
Motion 'l'e international 

2989, 2993, 3097, 3098. 
situation. 

RAMACHAR, SHRI G.-
Death of --. 1-2. 

RAMASWAMY, SHRI S. V.-

" 

Child Marriage Restraint (Amend-
ment) Bill (Amendment of Sec-
tions 2 and 3 by --)-
Motion for leave to introduce. 

964. 
Coir Industry Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 238-40. 

Dhoties (Additional Excise Duty) 
Bill-
Motion to consider. '102-06, '110-

13. 
Consideration of clauses. 805. 

Handloom Industry (Improvement 
and Protection) Bill (By -)-
Motion for leave to introduce. 

965-66. 
Indian Cattle Preservation Bill (By 

Seth Govind Das)-
Motion to consider. 2001. 

Indian Penal Code (Amendment) 
Bill (By -)-
Motion for leave to introduce. 985. 

Indian Tariff (Third Amendment) 
Bill-
Motion to consider. 2141-44. 

Motion 'l'e-
.. First report of the Committee on 

Private Members Bills. 2045-
4'1. 

International situation. 2990, 3064, 
3098. 

Parliamentary control of public 
corporations. 1904-05. 

Special Marriage Bill-
Motion to concur in the recom-

mendation of the Council' of 
States to join the Joint Com-
mittee of the Houses. 2067,2429. 

Special Marriage (Amendment) 
Bill(By-)-
Motion for leave to introduce. 965. 

RAO, DR. RAMA-
Ancient and Historical Monuments 

and Archeological Sites and Re-
mains (Declaration of National 
Importance) Amendment Bill-
Consideration of clauses. 1416. 

Dhoties (Additional Excise Duty) 
Bill-
Motion to pass. 85'1-60. 

Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2448. 

RAO, SHRI B. smv A-
Leave of Absence to --. 3. 

RAO, SHRI GOPALA.-
Dhoties (Additional Excise Duty) 

Bill-
Motion to consider. '179-82. 
Consideration of clause&. 805-08. 

807-08. 

RAO, SHRI P. R.-
Rehabilitation Finance Administra-

tion (Amendment) Bill-
Motion to consider. 60. 

RAO, SHRI P. SUBBA-
Report of the Commissioner far 

Scheduled Castes and Scheduled 
Tribes. 2446. 

RAO, SHRI VITl'AL-
Employees' Provident Funds 

(Amendment) Bill-
Motion to pass. 114'1-49. 
Consideration of Clauses. 1118, 

1119, 1129-31, 1139. 
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MO, SHRI VITTAL-contd.. 
IndustriJll Disputes (Amendment) 

Bill:.-' 
Motion to consider and amend-

ment to refer to Select Com-
mittee. 573-'1'1. 

Consideration of clauses. 872, 
8'13, 881, 900-02, 927-29, g58-61. 
1041-44, 1077, 1086. 

Minimum Wages (Amendment) 
Bill-
Motion to consider. 2197-2200. 

Telegraph Wires (UnlaWful Pos-
session) Amendment Bill-
Motion to consider. 145'1. 

RAU, SHRI B. N.-
Death of --. 1027-30. 

REDm, SHR! RAMACHANDRA-
Coir Industry Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 232-33. 

Resolution reprovision of facilities 
for promotion of rifle training. 
2575-76. 

Salt Cess Bill-
Motion to consider. 2749-57. 

Special Marriage Bill-
Motion to concur in the recom-

mendation of the Council of 
States to join the Joint Com-
mittee of the Houses. 248l. 

REDDY, SHRI K. C.-
Memorandum ,and Articles of 

Association of Hindustan Steel 
Limited etc.-Laid on the Table. 
3063. 

Parliamentary control of public cor-
porations. 1935-36, 19,61. 

Salt Cess Bill-
Motion for leave to introduce. 

216'1. 
Motion to co,nsider. 2735-43. 2751-

52, 2736, 2774-85. 
Consideration of clauses. 2786, 

2788-90, 2792<09&. 
Motion to pass. 2794. 

'.I 

BEHABIL1TATION FINANCE AD-
MINISTRATION-
Half yearly report of the -- Laid 

on the Table. 208, 
REHABILITATION FINANCE AD-

MINISTRATION (AMENDMENT) 
BILL-
8ft, ''1311)(1'1)'' 

RELIEF-
Demand for Supplementary Grant. 

'l853-54-
Expenditure on displaced per-

sonll-'-
Motion to reduce the demand-

Expenditure on -- to East 
Pakistan displaced persons. 
2694-2711. 

R~EALING AND AMENDING 
BIlL-
(As passed by the Council of 

Statesl--
See "Bill (s) ". 

REPORT(S)-

Fifth Annual -- of the Industrial 
Finance Corporation-Laid on the 
Table. 207-08. 

First -- of Committee on Private 
Members' Bills-President. 1733. 

Half-yearly -- of the Rehabilita-
tion Finance Administration-
Laid on ,the Table. 208. 

Memorandum on the -- of the 
Pl.\blic 'Accounts Committee on. 
Hirakud Dam Project-Laid on; 
the Table. 3061-62. 

Motion re-
First -'- of the Committee on 

Private Memebers' Bills. 2037-
54. 

Publication of the -- of the 
btdustrial Finance Corporation 
Enquiry Committee. (Adopt-
ed). 2948, 

- ,of Estimates Committee-
Sixth -- on the Ministry of 

'Fcod and Agricultunr-Present-
ed, 819. 

.---: tlf Industrial Finance Corpora-
tion Enquiry Cominittee-Laid on 
the Table. 2947"18, 

- of Part B States (Special 
Assistance) Enquiry Committee 
&ria 'd~Jsiim of Government 
·thereon--'-Laid on the Table. 3062. 

-- of Public ~ecoWlts Committee 
-presented. 3. 

-- of the Commissioner for t, 
'Scheduled Castes and Scheduled 
Tribes. 2435-68, 2470-2511. %582-
2652. 

-- of the Taril! Commts!ion-
Laid on the Table. ~10. 
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llEPORT (S)-;:ontd. 
-- of the working of the Pre-

ventive Detention Act-Laid on 
the Table. 2054. 

-- re IntematioDal Labour Con-
ference-Laid on the Table. 1634-
35. 

-- re Titanium Dioxide Industry-
Laid on the Table. 1829. 

Second Annual -- of the Consul-
tative Committee of the Colombo 
Plan-Laid on the Table. 2162. 

"Tariff Commission -- re Calclum 
Lactate. and Government Resolu-
tion thereon-Laid on the Table. 
305. 

Views on -- of Industrial Finance 
Corporation Enquiry Committee-
Laid on the Table. 2948. 

.REPRESENTATION OF THE PEOPLE 
(AMENDMENT) B~ 
See "Bill (s)". 

REQllSITIONING OR ACQUISI-
TION OF IMMOVABLE PRO-
PERTY ACT-
See "Act(s)". 

RESERVE BANK OF INDIA-
Agreements between the -- and 

State Govemm:!nts-Laid or. the 
Table. 2252-53. 

Notification re -- (Note Refund) 
Rules, 1935-Laid on the Table. 
2059. 

RESERVE BANK OF INDIA 
(AMENDMENT AND MISCELLA-
NEOUS PROVISIONS) Bill-
See "Bill(s)". 

BIlSOLUTION(S)-
Aipplication of Industrial Disputes 

Act to journalists. (Negatived) . 
2533-75. 

Business of the House-
Time limit f-or Private Members' 
_. 1452 ... 54-

. Ministry of Commerce and Indus-
try -- -Laidontbe Table. 610. 

re Export duty on coffee 
(Adopted) .604-08,611-46. 

-- 'Fe provision of facilities for 
promotion of rifle training (Not 
concluded). 2575-76. 

RESOLUTION(S)-contd. 
---re Report of Industrial Finance 

Corporation Enquiry Committee-
Laid on the Table. 2948. 

-- re Unemployment (Adopted as 
amended). 4a6·502, 1488-1540, 
2511-33. 

Tariff Commission report 'Fe Calcium 
Lactate and Government--
thereon-Laid on the Table. 305. 

RICHARDSON, RT. REV. JOHN-
Leave of Absence to --. 609. 
R~ TRAINING-

Resolution re provision of facilities 
for promotion of --. 2575-76. 

RULE(S)-
Estate Duty (Controlled Companies) 
-- -Laid on the Table. 1452 . 

S 
SARA, SHRlMEGHNAD-

Resolution re unemplqyment. 471-
75. 

SAHAI, SHRI RAGHUBIR-
Dowry Restraint Bill (By Shrimati 

Uma Nehru)-
Motion to consider. 979-112. 

MQtion re report on the working of 
the Preventive Detention Act. 
2927-30. 

Motion re working of the Preven-
tive Detention Act. 2806. 

Special Marriage Bill-
1\1otion to concur in the recom-

mendation of the Council of 
States to jOin the Joint Com-
mittee of the Houses. 2380-83. 

SAHAYA, SHRI SYAMNAND~ 
Sea .Customs (Amendment) Bill-

Motion to pass as amended. 201-
03. 

SAIGAL, SARPAR A. S.-
Rehabilitation Finance Administra· 

tion (Amendment) Bill-
.Motion to canside:. 101-02. 
Motion to pass as amended. 130-

32 . 
SALT-

Notifications under the Central Ex-
cises and -- Ach-Laid on the 
Table. 1451-52. .. 

SALT .CESS .B~ 
Srle "Bill (s)". 



42 HOUSE OF THE PEOPLE 
----

SAMANTA, SHRI S. C.- SATHJANATHAN, SHRI N.-
Ancient and Historical Monument. 

and Arcllleological Sites and Re-
mains (Declaration of National 
Importance) Bill-
Motion to pass as amended. 1430-

31, 1434-35. 
Calcutta High Court (Extension of 

Jurisdiction) Bill (As passed by 
the Council of States}-
Motion to COflSider. 1762-63. 

Coir Industry Bill-
Consideration of clauses. 280-81. 

Demand for Supplementary Grant, 
1953-54-
Agriculture. 2687-88. 

Dhoties (Additional Excise Duty) 
Bill-
Consideration of clauses. 807. 
Motion to pass. 846-48. 

Prevention of Di&quali1ication (Par-
liament and Part C States Legis-
latures) Bill (As passed by the 
Council of States)-
Motion to consider. 3123. 
Consideration of clauses. 3163-64. 

SANGANNA, SHRI-
Report of the Commissioner for 

Scheduled Castes and Scheduled 
Tribes. 2448_ 

SARMAH, SHRI-
Ancient and Historical Monuments 

and Arcllleological Sites and Re-
mains (Declaration of National 
Importance) Amendment Bill-
Consideration of claU'Ie8. 14111, 

1416. 
Banking Companies (Amendment) 

Bill-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 1186. 

Consideration of clauses. 12118, 
1265-68, 1269, 1272-73, 1273-'14, 
1350-51, 1352. 

Industrial Disputes (Amendment) 
Bill-
Consideration of clauses. 1044, 

1047, 1055-56. 
Minimum Wages (Amendment) 

Bill-
Motion to consider. 2225-30. 

Telegraph W"ll'es (Unlawful Posses-
sion) Amendment Bill-
Motion to consider. 1461-62. 

Leave of absence to -- from the 
House. 20'1. 

SATISH CHANDRA, SHRI-
Election to Central Advisory Com-

mittee of the National Cadet 
Corps. 2366. 

SATYAWADI, DR.-
Minimum Wages (Amendment) 

Bill-
Motion to consider. 2210-13. 

Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2450, 2453. 

SCHEDULED CASTES-
Report of the Commissioner for --

and Scheduled Tribes. 2435-68,. 
2470-2511, 2582-2652. 

SCHEDULED TRIBES-
Report of the Commissioner for 

Scheduled Castes and --. 2435-
68, 2470-2511, 2582-2652. 

SCHOOLS-
Motion for adjournment 1'e admis-

sion in Anllo-Indian -- (Dis· 
allowed). 2729·30. 

SEA CUSTOMS (AMENDMENT) 
BILL-
See ''Bill(s)". 

SEN, SHRIMATI SUSHAMA-
Dowry Restraint Bill (By Shrlmati 

Urna Nehru)-
Motion to consider. 991.-92. 

SESSION (S)-
Statements showing adian taken by 

Government on various assur-
ances, promises and undertakings 
given during various -- -Laid 
on the Table. 1541-42. 

SHAH, SHlU M. C.-
Agreements between the Reserve 

Bank of India and State Govern-
ments-Laid on the Table. 2252· 
53. 

Appropriation (No.5) Bill-
Motion for leave to introduce.. 

2715. 
Motion to consider. 2716. 
Motion to pass. 2716. 
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SHAH, SHRI M. C.--cont..l 
Demands for Supplementary Grants, 

1953-54-
Miscellaneous Departments and 

Expenditure under the Ministry 
of Finance-
Motion to reduce the Demand-

Opening of centres of train-
ing for social education. 
2682, 2683, 2684-85. 

Miscellaneous Departments and 
Expenditure under the Ministry 
of Food and Agriculture. 2689, 
2690. 

Estate Duty (Controlled Companies) 
Rules-Laid on the Table. 1452. 

Notification Te Income-tax Investi-
gation Commission-Laid on the 
Table. 205B-59. 

Notification re Reserve Bank of 
India (Note Refund) Rules, 1935-
Laid on the Table. 2059. 

Papers relating to the Banking 
Companies (Amendment) Bill-
Laid on the Table. 707-0B. 

Patiala and East Punjab States 
Union Appropriation (No.3) 
Bill-
Motion for leave to introduce. 

2726. 
Motion to consider. 2727. 
Motion to pass. 2727. 

Second Annual Report of the Con-
sultative Committee of the 
Colombo Plan-Laid on the Table. 
2162. 

Statement re Demands for Supple-
mentary Grants for 1953-54 
(PEPSU)-Presen.ted. 2253. 

Supplementary statement of ex-
penses for 1953-54-Presented. 
2253. 

SHARMA, PANDIT BALKRISHNA-
Special Marriage Bill-

Motion to join the Joint Com-' 
mittee of the Houses. 2062, 
2065, 2300, 2327-31. 

SHARMA, PANDIT K. C.-
DowrY Restraint Bill (By Sbrtmati 

lTma Nehru)-
Motion to consider. 995-96. 

Motion re international situation. 
2994, 3098. 

SHARMA, PANDIT K. C.-contd. 
Reserve Bank of India (Amendment: 

and Miscellaneous Provisions) 
Bill-
Motion to consider. 1602-04. 

Special Marriage Bill-
Motion to concur in the recom--

mendation of the Council of. 
States to join the Joint Commit-
tee of the Houses. 2325, 2326. 
2327-31. 

Telegraph Wires (Unlawful Posses-· 
sion) Amendment Bill-
Motion to consider. 1460-61. 

SHARMA, SHRI D. C.-
Ancient and Historical Monuments, 

and Arclueological Sites and Re-
mains (Declaration of National, 
Importance) Amendment Bill-
Motion to consider. 351, 376-82. 

Banking Companies (Amendment) 
Bill-
Consideration of clauses. 1282,. 

1285-86. 
Coir Industry Bill-

Consideration of clauses. 316,317--
lB. 

Dhoties (Additional Excise Duty), 
Bill-
Motion to pass. 832-34. 

Industrial Disputes (Amendment)· 
Bill-
Motion to consider. 519-20. 
Consideration of clauses. 872. 

Rehabilitation Finance Administra--
tion (Amendment) Bill-
Motion to consider. 85-90. 

. Resolution re-
Application of Industrial Dis-

putes Act to journalists. 2533--
42, 2574-

Unemployment. 479, 1494-99. 
Special Marriage Bill-

Motion to concur in the recom-
mendation of the Council or 
states to join the Joint COM--
mittee of the Houses. 2331-32-
2368-72. 

Training and Employment Bill- (by-
-)-
Motion for leave to introduce... 

1982. 

SHARMA, SHRY K. R.-
Motion re international situation.. 

2990, 2995. 
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$HARi.l~\. SHRI NAND LAL-
Interim compensation to displaced 

peAODS. 2851. 
Speeial Marriage Bill-'-

Motion to concur in the l'eCOm-
menda1ion of the Council of I 
States to j.oin the Joint Com· 
mittee of the Houses. 2308-16. ' 

.SHARMA, SHRI R. C.-
Motion re working of the Preven-

tive Detention Act. 2807. 
. SHASTRI. SHRI ALGURAI-

Dhoties (Additional Excise Duty) 
Bill-
Motion to consider. 686-94. 

.Interim compensation to displaced 
persons. 2350-51. 

Kotion re report on the Working of 
the Preventive Detention Act. 
2860. 

-SHASTRI, SHRI B. D.-
Prevelitionof Disqualification (Par-

liament and Part C States Legis-
latures) Bill-
Motion to consider as passed by 

the Council of States. 3154-58. 
SHASTRI, SItRI H. N.-

Death of -. 2055.,58. 
.SHAsTRI, SWAMI RAMANAND-

Report of t~e Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2453-55. 

SINGH, SImI G. S.-
Special Marriage BilI-

Motion to concur in the recolD-
menda'tion of the CounCil. of 
States to join the Joint Com-
mittee of the Houses. 2284. ' , 

'SJNGB,SBRI T. N.-
Deinands for Supplementary Grants, 

1953-54-
, Agioiculture. 268'7. 
,Miscellanous DeJ)artments and 

'ExpenditUre under thE! Minis-
try of Financ~ , 
Motion to reduce the Pemand-

Opening of Centres of training 
for social education. 2681. 

-Miscellaneous Departments and 
Expenditure under the Ministry 
of Food and AgriCulture. ,2691, 
2692. 

Resolution re ,application' of Indus., 
, trilal Disputes Act to journalia1ts. 

2558-80. 2571, 2512. 

SINHA. SHRI B. P;-
Industrial Disputes (Amendment) 

Bill-
Consideration of clauses. 928-24. 

Salt Cess Bill-
Consideration of' clauses. 2786. 

Withdrawal of case against --. 2. 
SINHA, SHRI JHULAN-

Prohibition of Manufacture and 
Sale of Vanaspati Bill (by 
-)-
Motion for leave to introduce. 984 . 

SINHA, SHRI SATYA NARAYAN-
Action taken by Government on 

assurances. promises and under-
takingS given during the various 
Sessions-Laid on the Table. 3062-
63. 

Business of the House. 209'6. 
Change in the Order Paper. 511. 512. 
Delimitation Commission Final 

Order No. 4-Laid on the Table. 
2824. 

Ordinances promulgated by the 
President-Laid on the Table. 4.,5. 

Prevention of Disqualification (Par-
li;unent and Part C States Legis-
latures) B,iU-
Motion to consider as passed' by 

the Council of States. 3124. 
Special Marriage BilI-

Motion to concur in the recommen-
dation of the Council of States 
to join'the Joint Committee of 
the Bouses. 2417, 2419, 2420, 
243'2. 

Statement showing action taken by 
Government on promises and 
-aasuranee_Laid on the Table. 
2714. 

Statements showing action taken by 
Government on various 'USUI'-
ances,promises and undedlikings 
given during various Se~zis­
Laid on the Table. 1541-42. 

Statements showing the aetioIi -
taken by the Government cOn 
v.arious ,assurances, promises and 
undertakings-Laid ,on the Table. 
407-08. 

SINHA, THAKUR JUGAL 
KISHORE-
Industrial Disputes.endment} 

Bill- ' 
Moti6n to consider and amend-

JIlfllt to refer to Select C0m-
mittee. 552-84. 
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SIj\jliASAN SINGH, SHRI- SOMANI, SHRI G. D.-

Dhoties (Additional Excise Duty) Dhoties (Additional Excise Duty) 
Bill- Bill-
Motion to consider. 752-56. Motion to consider. 681-86. 
Consideration of clauses. 806, 807. Industrial Disputes (Amendment). 

Industrial Disputes (Amendment) 
Bill-
Motion to consider and amend· 

ment to refer to Select Com-
mittee. 568-72. 

Consideration of clauses. 909-10, 
933, 1058-60. 

Prevention of Disqualification (Par-
liament and Part C States Legis-
latures) Bill-
Motion to consider as passed by 

the Council of States. 3124, 
3125. 

Resolution Te export duty on coffee. 
635-36. 

SOCIAL EDUCATION-
Demands for Supplementary Grants, 

1953-54-
Miscellaneous departments and 

expenditure under the Ministry 
of Finance. 2679-85. 
Motion to reduce the demand-

Operung of centres of training 
for --. 2679-80. 

SODHlA, SEma K C~ 
Dhoties (Additional Excise Duty) 

Bill-
Motion to consider. 765-66, 772-

73. 
Indian Tariff (Third Amendment) 

Bill-
Motion to consider. 2172. 

MinImum Wages (Amendment) 
JlliI-
Motion to consider. 2230, 2231-34. 

SOMANA, SHRI N.-
Motion Te international situation. 

2990, 3098. 
Salt Cess BilJ.-

Consideration of clauses. 2787, 
2788, 2790. 

Telegraph Wires (Unlawful Poases-
sion) Amendment Bill--
Motion to consider. 1464-65. 

Bill-
Motion tr;> consider and amend--

ment to refer to Select Com--
mittee. 546-52. 

Resolution Te unemployment. 1499-
1504. 

SOREN, SHRI-

Report of the Commissioner for-
Scheduled Castes and Scheduled, 
Tribes. 2443. 

SPEAKER, MR. (SHRI G. V. MAVA--
LANKAR)--
Business of the Hou5&-· 

Allotment of time for the busi--
ness. 811-13, 814, 815, 816-17 •. 
818-19. 

SPECIAL MARRIAGE BILL--
See "Bill (5)". 

SPECIAL MARRIAGE (AMEND--
MErIT) BILL (By Shri S. v. Rama-. 
swamy)-
See "Bill (5) ". 

SRI KASH! VISWANATH MANDIR 
BILL (By Shri Raghunath Singh)--
See "Bill (s) It. 

STATE(S)-
Agreements between the Reserve· 

Bank of India and -- Govern-
ment-Laid on the Table. 2252':' 
53. 

Demand for Supplementary Grant. 
1953-54-
Expenditure on Displaced Per--

sons--
Motion to reduce the demand-

Reimbursements to -- au·, 
remission for housing loans. 
2694-2711. 

Report of Part B -- (SpeI;ial 
Assistance) Enquiry Committee· 
and decision of ~verJUDeDt 
thereon-Laid on the Table. 3062.. 

Statement re appointment of a Com--
mission for the re-organisation of-
the --. 2944. 
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~STATEMENT(S)-
-- on elections in PEPSU and 

Travancore-Cochin. 2162-64. 
-- re appointment of Commis-

sion for the Reo-organisation of the 
States. 2942-44. 

. -- re correction to answer to a 
starred question. 2823. 

. _- re ratification of Instrument 
for amendment of the Constitu-
tion of the IL.O.-Laid on the 
Table. 70'7. 

--- showing action taken by Gov-
ernment on promises and assur-
ances-Laid on the Table. 2734. 

--- showing action taken by Gov-
ernment on various assurances, 
promises and undertakings given 
during various Sessions-Laid on 
the Table. 1541-42. 

--- showing action taken by the 
Government on various assur-
ances, promises and undertakings 
-Laid on the Table. 407-08. 

.-- showing Bills assented to by 
t.'Ie President-Laid on the Table. 
3-4. 

. -- under sub-section (2) of 
Section 16 of Tariff Commission 
Act-Laid on the Table. 1223-24. 

:sTATIONERY AND PRINTING-
Demand foe Supplementary Grant, 

1953-54--PEPSU. 2717, 2718. 

:sTRIKE (S)-
Motion for adjournment re trans-

POrt -- in Travancore-Cochin-
(Disallowed). 2730-31. 

:.suGAR CANE-
Motion for Adjournment re supply 

of -- to mills-(Dlsallowed). 
2944-46. 

:8UPPLEMENTARY STATEMENT OF 
EXPENDITURE FOR 1953-54--
-- Presented. 2253. 

:SUPPRESSION OF IMMORAL 
TRAFFIC AND BROTHELS BILL 
(By Shri B. Das)-
See "Bill(s)". 

SUPPRESSION OF IMMORAL 
TRAFFIC AND BROTHELS BILL 
(By Shrimati Uma Nehru)-
See "Bill (s) ". 

SURESH CHANDRA, DR.-
Cantonment (Amendment) BUl-

(As passed by the Council of 
States)-
Motion to consider. 1798. 

Prevention of Disqualification (Par-
liament and Part C States Legis-
latures) Bill-
Consideration of clauses. 3165 . 

SWAMI, SHRI SIVAMURTHI-
Motion re report on the working of 

the Preventive Detention Act. 
2930-36. 

Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2447. 

University (Extension of Jurisdic-
tion to other State or States) 
Bill (By->-
Motion for leave to introduce. 

1981-82. 
SW ARAN SINGH, SARDAR-

Notification under Requisitioning 
and Acquisition of Immovable 
Property Act, 1952-Laid on the 
Table. 611. 

SYED AHMED, SHRI-
Motion re international situation. 

2990, 3064, 3097. 
T 

TARIFF COMMISSION-
Report of the -- -Laid on the 

Table. 610. 
--report re Calcium Lactate and 

Government Resolution thereon-
Laid on the Table. 305. 

TARIFF COMMISSION ACT-
See "Act(s)". 

TEK CHAND, SHRI-
Banking Companies (Amendment) 

Bill-
Consideration of clauses. 12'74, 

1281, 1319-20, 1321, 1347-50. 
Cantonments (Amendment) Bill-

(As pasaed by the Council of 
States)-
Motion to consider. 1888-69. 
Consideration of clauses. 1883-84, 

1894-95. j 
Rehabilitation Finance AdmiDistra-

tion (Amendment) Bill-
Motion to pass as amended. 

136-38. 
Telegraph Wires (Unlawful Posses-

sion) Amendment Bill-
Motion to consider. 1465-68. 
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t'ELEGRAPH WIRES (UNLAWFUL 
POSSESSION) AMENDMENT BILL-
S.,. "BU1(a)-, 

l'ENANCY -ANn AGRICULTURAL 
LANDS ACT-
See "Act(s)". 

rHIMMAIAH, SHRI-
Report of the Commissioner for 

Scheduled C.astes and Scheduled 
Tribes. 2592-96. 

i'THOMAS, SHRI A. M.-
Coir Industry Bill-

Consideration of clauses. 272, 316, 
320. 

Parliamentary Control of Public 
Corporations. 1961. 

Salt Cess Bill-
Motion to consider. 2743-49. 

'Travancore Cochin High Court 
(Amendment) Bill (As passed 

by the Council of States)-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 1674, 1675-85. 

-~,~.,."" 

-r"HOMAS, SHRI A. V.-
Business of the House. 604. 
Coir Industry Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 245-47. 

Resolution re-
Export duty on coffee. 627-29, 

646. 

'I'ITANIUM DIOXIDE INDUSTRY-
See "Industry (ies) ". 

'TITLES AND GIFTS FROM FOREIGN 
STATES (PENALTY FOR AC-
CEPTANCE) BILL (By Shri C. 
Narasimhan)-
See "Bill (5)". 

'TIWARY, PANDIT D. N.-
Dhoties (Additional Excise Duty) 

BilI-
Motion to pass. 820-27. 

Dowry Restraint Bill (By Shrimati 'j' 
Uma Nehru) ...... 

Motion to consider. 1008-12. 

TIWARI, smu R. S.-
Prevention of Disquali1lcation (Par-

liament and Part C States Legis-
latures) Bill-
Motion to consider as passed by 

the Council of States. 3147-49. 

TRAINING AND EMPLOYMENT 
BILL--
See "Bill(s)". 

TRAINING CENTRE(S)-
Demand for Supplementary Grant, 

1953-54':"" 
Miscellaneous Departments and 

Expenditure under the Minis-
try of Finance, 2679·85. 
Motion to reduce the Demand-

Opening of Centres of train-
ing for social education. 
2679-80. 

TRANSPORT-
Motion for Adjournment re-
-- strike in Travancore-Cochio 
-(Disallowed). 2730-31. 

TRAV ANCORE-COCHIN-
Motion for Adjournment re Trans-

port strike in --. (Disallowed). 
2730-31. 

Statement on elections in PEPstJ 
and -. 2182-M. 

TRA VANCORE-COCHIN HIGH 
COURT (AMENDMENT) BILL (As 
passed by the Council of States)-
See "Bill(s)". 

TRIPATHI, SHRI K. P.-
Ancient and Historical Monuments 

and Archreological Sites and Re-
mains (Declaration of National 
Importance) Bill-
Motion to pass as amended. 144()" 

41. 
Coir Industry Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 218-21. 

Demand for Supplementary Gr2Ilt, 
1953-54-

Miscellaneous Departments and 
Expenditure under the Ministry 
of Food and Agriculture. 2692-

Employees' Provident Funds 
(Amendment) Bill (As passed by 
the Council of States)-

Motion to consider. 1110-15. 
Consideration of clAuses. 1132-3e, 

1138, 1139. 
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~RIPATHL ·SHlU K. P.-eol'ltd. 
Industrial Disputes (Amendment) 

Bill-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 536-46. 

Consideration of clauses. 871, 873, 
888-94. 915, 919, 924-25, 938-53, 
1038, 1077, 1079. 

Minimum Wages (Amendment) 
Bill-
)1otion to consider. 2200-07. 

Reserve Bank of India (Amend-
ment and Miscellaneous Provi-
$ions) Bill-
Motion to consider. 1609-14. 

RellOiJ,ltion re-
Unemployment. 1524. 

TRIVEDI, SHRI U. M.-
Ancient and Historical Monuments 

and Archleological Sites and Re-
mains (Declaration of National 
Importance) Amendment Bill-
Motion to consider. 362-66, 1393. 
Consideration of clauses. 1412-13. 

Banking Companies (Amendment) 
Bill-
Motion to cqnsider and amend-

ment to refer to Select Com-
mittee. 1186-91. 

Consideration of clauses. 1270, 
1321-23, 1324, 1325, 1343, 1344-
47. 

Calcutta High Court (Extension of 
Jurisdiction) Bill-
Motion to consider. 1754-55. 

Cantonment (Amendment) Bill-
Motion to consider. 1797, 1798, 

1822-27. ' 
Live-Stock Importation (Amend-

ment) Bill-
Motion to consider. 1767--68. 

Man!pur Court-Fees (Amendment 
and Validation) Amendment BilI-
Motion to consider. 1444. 

Motion re Report on the working of 
the Preventive Detention Act. 
2907-13. 

Rdlabilitation Finance Administra-
tion (Amendment) BllI-
Motion to consider. 43, 90-93. 

Salt Cess Bill-
Consideration of clauses. 2790-92, 

2793. 

TRIVEDI, SHRI U. M . ....-.con.td. 
Special Marriage Bill-

Motion to concur in the recom-
mendation of the Council of 
States to Join the Joint Com-
mittee of the Houses. 2273, 2411-
17. 

Telegraph Wires (Unlawful Posses-
sion) Amendment Bill-
Motion to consider. 1447. 

Travancore-Cochin High Court 
(Amendment) Bill-
Motion to consider. 1715-17, 17.26. 
Amendment to refer to Select 

Committee. 1715-17, 1726. 

TUDU, SHRI BHARAT ~ 
Leave of absence to -- from the 

House. 2251. 

TULSIDAS, SHRI-
Banking Companies (Amendment) 

Bill-
Motion to consider and amend-

ment to refer to Select Com-
mittee. 1234. 

Consideration of clauses. 1248, 1256' 
1258, 1259, 1260, 1261, 1262, 1277. 
1290-91, 1292, 1293-94, 1299. 
1300, 1302, 1303, 1304, 1308, 
1309-11, ]314, 1315':16, 1335. 
1336-37. 

Motion to pasll as amended. 1360-· 
65, 1366. 

Business of the House-
Cltange in the Order Paper. 514.. 

Forward Contracts (Regulation) 
Amendment Bill (As passed by 
the Council of States)-
Motion to consider. 2179-81. 

Parliamentary Control of Public: 
Corporations. 1936-42. 

TYAGI, SHRI-
Ancient and Historical Mom,mumts 

and ArchleOlogical Sites and Re-
mains (Declaration of National 
importance) Amendment Bill-
Motion to consider. 1396. 

Half an hour discussion on problem· 
conDec~ with Defence Establish-
ment in India. 3180. 

Motion for Adjournment re -
Closure of employment exchanges: 

by Punja" Government. 206. 
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U 
V,S.-PAKISTAN MlLI,;!:,ARV AIP 

PACT- ' 
Motion re international situation 

(Disallowanced). 2964-3056,3063-
3101.' ' 

VIKEY,8HRI-
Report '.of the Commissioner for 

Scheduled Castes 'and Scheduled 
Tribes. 2622-32-

UNEMPLOYMENT-
Resolution re -- (AdQpted). 1~8-

1540, 2511-~. 
UNEMPLOYMENT RELIEF BILL 

(By 8hri H. N. Mukherjee)-
See "Bill (5) ". 

UNEMPLOYMENT RELIF;F BILL 
(By 8hri V. P. Nl\yar)-
See "Bill(~)". 

UN1VERSITY (EXTENSION OP 
" JURISDICTION TO OTHER STA~ 

OR STATES) BILL--
See "BID(s)". 

UNIVERSITY (EXTENSION OF 
JURISDICTION TO OTHER STATE 
OR STATES) I;lILL (By Shri Slva-
murthl Swami)-
See "I;liU(s)". 

VAISHNAV, SHRI !. G:- ,J 
Dhoties (Additional Bxcise Duty) I' 

BUl-
Motion to consider. '11'-16. 

VAISHYA, SHRI M. B.-
Dhoties (Additional Excise Duty) 

Bill-
Motion to consider. 775-79. 

Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2585-91. 

VALLATHARAS, SHRI-
tCoir Industry Bill-

Motion to consider and amend-
ment to refer to Select Com-
mittee. 245, 247-48. 

Consideration of clauses. 269-70, 
308~10. 

Industrial ,Disputes ( Am('fidment) 
BilI-
CQru;idel'ulioll of clauses, 932-33. 

VEERASWAMY, SHRI-
Photies (Additional 'E:ltcise Duty ) 

Bill.,... 
Motion to pass. 856-57. 

Report of the Commissioner for 
Scheduled Castes and Schedule4 
Tribes. . 26~9. 

VELAYUDHAN, SHRI-
Demands for Supplementaly Grants 

1953-54-- • ' 
Expenditure on Displaced Per-sons- . 

Moiioll to reduce the demand-
Expenditure on displaced' ~. 
sons in Faridabad townShip. 
2701, 2702. 

Miscellaneous Departments and Ex. 
penditure \lJlder the Ministry Qf 
Finance-
Motion to reduce the Demand-

Opelling of centres of training 
for social education. 2681. 

Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes. 2442, 2614-17. 

Travancore-Cochin High Court 
(AmenQm~nt) Bill (As passed 
by the Council of States)-
Motion to consider. 1699-1701. 
MotiOn to refer to Select Com.-

mittee. 1699-1701. 

VENK.ATARAMAN, SHRI-
Motion re international situation. 

3028-35. 
Prevention of, Disqualification (Par-

liament and P:u-t C States Legis-
latures) Blll-
Motion to consider as passed by 

the Council of States. 3149-51. 
Resolution re application of Indus-

trial Dispute$ Act to journalists. 
2560-64. 

VIDYALANKAR. SHRI A. N.-
Industrial Disputes (Amendment) 

Bill-
Consideration of clauses. ' 871. 872, 

873, 874, 895-99, 920, 925-26, 
1077, 1079, 1085. 

Minimum Wages (Amendment) 
Bill-
Motion to consider. 2194-97. 
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VYAS, smu RAPHELAlt- VYAS, smu RADHELAL--c:ontd. 

Ancient ~ Histodoel YvlonUlQents 
~d Archeological Sites and Re-
m~ (l)eclarat:ion of Niltional 
~~) Am~t l3iU-

Motion to consider. 13'76-77_ 

J;lhotiea .(A~ ~~ :Q\Jty) 
Bill-

~Qtion to consider. 781.85. 

Forwal'd Contracts (Regulation) 
~dInent Sill (As pas~ bY, 
the Coun¢l of st .. t~)- ( 
MoUo~ tp ~Sll. ;:185-86. 

VIJAYA LA~~~I, 5HRIMATI-
Motion Te ~tematioruv. situation. 

3011-111. 
W 

WQt.flQN'~ ANP CHILDRIlN'S ~TI­
. TUTIONS LICENSINI1 BILL (By 

Shrimati Uma Nehru)-
'See ''Bill (a) ". 
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CONTENTS 

Volume I X-From 16th Nt1tJembR. 195J to .ph lkumber, 195J. 

MONDAY, 16m NoVI!MB!R, 1953-
Deaths of Shri S.N. Buragohain, Shri G. Ramachar, Sardar Kartar SiDgh and 

Dr. T.S.S. Rajan. . . . • . • • . • 
Withdrawal of case against Shri B.P. Sinha 
Leave of AbSence 
Report of Public Accounts Committee-Presented 
Papers Laid on the Table-

Statement showing Bills usented to by the President 
President's Acta of PEPSU . 
Ordinances promulgated by the President 

Banking Companies (Amendment) Bill-Introduced 
Motion for Adjournment . 
Rehabilitation Finance Administration (Am.endment) Bill-

Motion to pass, u amendcd--Not concluded 
TuBsDAY. 17TH NOVEMBER, 1953-

Paper laid on the Table-
Notification under Indian Aircraft Act 

Rehabilitation Finance Administration (Amendment) BiI1-P_d u amended 
Sea Customs (Amendment) Bill-Passed as amended 

WBnNESoAY. 18m NOVBMBBII. 1953-
Modon for Adjournment-

Closure of employment exchanges by Punjab Government 
Leave of Absence 
Papers Laid on the Table-

De1imitation Commisaion, Final Order No.2 
Fifth Annual Report of the Industrial Finance Corporation 
Half-yearly Report of the Rehabilitation Finance Administmtion 

Industrial Disputes (Amendment) Bill-Introduced 
Coir Industry Bill-

Consideration of clauses -Not concluded 
THtJRSnAY, 19TH NOVEMBI!R, 1953-

Motion for Adjournment-
Use of force at Kayamkulam meeting 

Papers laid on the Table-
Amendment to Indian Tariff Act 
Tariff Commisaion Report re Calcium Lactate andGovcmment Resolution 

thereon 
Representation of the People (Amendment) Bill-

Time for presentation of Report of Select Committee further extended 
Coir Industry BiIl-Pused a8 amended . 
Ancient and Historical Monuments and Archaeological Sites and Remains 

(Declaration of National Importance) Amendment Bill-Motion to 
consider-Not concluded • 

SATVRDAY, 21ST NOVEMBER, 1953-
Motion for Adjournment-

Officials and others killed in North-East Frontier Asenc'1 

1-2 
2 

3 
3 

3-4 
4 

4-5 
5-6 

6 

$--108 

207 
207-08 

208 
208 

30I--o.t 

304 

305 



(ii) 

Papers laid on the Table-
Statements showing the action taken by the Government on various UIUr-

ances, promises and undertakings 
Dhoties (Additional Excise Duty) Bill-Introduced 
Banking Companies (Amendment) Bill 
Resolution re Unemployment-Not concluded 

MONDAY, 23RD NOVEMBER, 1953-
Motion for Adjournment-

Use of force at Kayamkulam meeting 
. Business of the House 

Industrla! Disputes (Amendment) Bill-Motion to consider-Adoptcd 
Resolution fe export duty on Coffee- Dis<'ussion-Not concluded 

TUESDAY, 24TH NOVEMBER, 1953-
Leave of Absence 
Papers laid on the Table-

Report of the 'tariff Commission 
Ministry of Cc.rllmerce and Industry Resolution 
Notification ur.d~r requisitioning and Acquisition of Immovable property 

Act, 195z • 
Resolution re export duty on Coffee-Adopted 
Dhoties (Additional Excise Duty) Bill-Motion to consider-Not concluded 

WEDNESDAY', Z5TH NOVEMBI!R,J953-
Papers laid on the Table-

Statement re ratification of Instrument for amendment of the Constitution 
ofthe I. L.O. 

Papers relating to tl:e Banking Companies (Amendment) Bill • 
Dhoties (Additional Excise Duty) Bill-Motion to pass-Not concluded • 
Message from the Council of "States 
Employees' Provident Funds (Amendment) Bill-Laid on the 1: able as pasaed 

by the Council 

THURSDAY, z6TH NoVEMlll!l!, 1953-

Business of the House-
Allotment of time for the business 

Report of Estimates Committee-
Sixth Report on the Ministry of Food and Agriculture-Presented 

Muslim Wakfs Bill-
Time for presentation of Report of Select Committee extended. 

D~ties (Additional Excise Duty) Bill-Passed 
Industrial Disputes (Amendment) BiU-Consideration of clauteI-Not concluded 

hIDAY. z7IB Novm.IBER, 1953-

,Cor' __ 

407-08 
408..og 

409-36 
436-502 

503-<>9 
510-14. 

60Z-04 
514-602 
604-08 

609-10 

610 
610 

810 

Bll-19 

BI9 

Business of the House 9zt i, 
Fapers laid on the Tcblc-

(,) PEPSU GeneraI Clauaes Act; (ii) PEPSU Tenancy and Agricultural 
Lands Act • • • • • • • • • • gZl-u 

I..custrial Disputes (Amendment) Bill-Consideration of c1auscs -Not concluded 922-61 

privati! Munbcrs' BiJt.-
~for~ 



(iii) 

Essential Supplies (TempoI1iry Powers) Amendment Bill-Introduced 
Child Marriage Restraint (Amendment) Bill (Amendment of Sees. 2 and 4)-

Introduced • • . . • • • • . 
Prohihition of Manufacture and Import of Hydrogenated Vegetable Oils Bill_ 

Introduced. • • • • • • • • • • 
Prohibition of Manufacture and Sale of Vanaspati Bill-Introduced . 
Child Marriage Restraint (Amendment) Bill (Amendment of Sees. 2 and 3)-

Introduced. • . • • • • • • • • 
Special Marriage (Amendment) Bill-Introduced 
Indian Penal'Code (Amendment) Bill-Introduced 
Handloom Industry (Improvement and Protection) Bill-Introduced 
Payment of Wages (Amendment) Bill-Introduced 
Women's and Children's Institution Licensing Bill-Introduced 
Suppression of Immoral Traffic and Brothels Bill-Introduced 

.' 

Titles and Gifts from Foreign States (Penalty for Acceptance) Bill-Introduced 
Code of Civil Procedure (Amendment) Bill-Introduced 
Unemployment Relief Bill-Introduced 
Indian Arms (Amendment) Bill-Introduced 
Sri Kashi Viswanath Mandir Bill-Introduced 
Code of Criminal Procedure (Amendment) Bill-Introduced 
Dowry Restraint Bill-Withdrawn 

Indian Cattle Preservation BiII-
Motion for consideI1ltion moved -Not concluded 

MONDAY, 30TH NOVEMBER, 1953-
Death of Shri B.N. Rau 
Parliamentary propriety 
Messages from the Council of States 
Papers Laid on the Table-

Amendments to the Employees' Provident Funds Scheme, 1952 
Notification under the Delhi Road TI1Insport Authority Act, 1950 

Representation of the People (Amendment) BiII-
Report of Select Committee presented 

Industrial Disputes (Amendment) Bill-Passed, as amended 
Employees' Provident Funds (Amendment) Bill-

Consideration of clauses-Not concluded 
'TvEsnAl', 1ST DECEMBER, 1953-

Leave of abseuce 
Papcr Laid on the Table-

Final Order No. 3 of the Delimitation Commission, India 
Employees' Provident Funds (Amendment) Bill-Passed 
Banking Companies (Amendment) Bill-Motion to consider-Not concluded 

WI!DNESDAY, 2ND DI!CI!MBI!R, 1953-
Papers Laid on the Table-

Statements under Sub-section (z) of Section 16 of Tariff Commission 

Col..mtt$ 

963 

963-64 
964 

964 
965 
965 

~5-66 

966 
967 
968 
969 
969 

969-70 
970 

978 
978-79 
970-78 

979-1017 

1017-26 

1027-30 
1030-33 
1033-34 

1034 
1034-35 

1035 
1035-89 

Il2S 

lu6 
1I26-s9 

II 59-1222 

Act 1223-24 
Notification No. S.R.C. 1856, dated the 1st October, 1953 IZz4 
Notifications by Ministry of Commerce and Industry 1224-25 

Banking Companies (Amendment) Bill-ConsiclCI1ltion of c1auscs-Not concluded IU5-1328 



(tv) 

THURSDAY, 3RD DECBMBIIR, 1953-
Deaths of Capt. Him Singh and Dr. J.e. Chatterjee 
Messages from the Council of States • 
Coir Industty Bill-Laid on the Table as returned by the CouuciI with an 

amendment . . • . • . 
Forward Contracts (Regulation) Amendment Bill-Laid on the Table as passed 

by the Council 
Banking Companies (Amendment) BID-Passed, a8 amended 
Ancient and Historical Monuments and Archaeological Sites and Remains 

(Declaration of National Importance) Amendment Bill-Passed, 
as amended 

Manipur Court-Fees (Amendment and Validation) Bill-Paaaed, as amended 
Telegraph Wires (Unlawful Possession) Amendment Bill~tion to considcr-

Not concluded . 
PlaDAl'. 4TH DECI!MBI!R, 1953-

Papers Laid on the Table-
Notification. under the Central Excises and Salt Act 
Estate Duty (Controlled Companies) Rules 
Business of the House-
Time-limit for Private Members' Resolutions 

Telegraph Wires (Unlawful Possession) Amendment Blll-Passed, as amcaded 
Resolution Fe Unemployment-Not concluded 

1329-30 
1330-31 

'44S-$) 

1452-54 
1454-8' 

1488--1540'"' 1 
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MONDAY,7TH DECEMBER, 1953-
Papers laid on the Table-

CONTENTS 

Colu",," 

SUtements showing action taken by Government on various assurllIlI::eS, 
promises and undertakings given during various sessions. . 1541-42 

Patents Bill-Introduced 1542 
Indian Patents and Designs (Amendment) Bill-Passed, as amended. 1542-58 
Reserve Bank of India (Amendment and Miscellaneous Provisions) BiIl-

Consideration of clause&-Not concluded • 1559-1632 
TL'E.~DAY, 8TH DECF.MBER, 1953-

Mc:ssage from the Council of States 
Leave of ab,ence 
Papers laid on the Table-
\ ",Rc:ports re Inlenlational Labour Conference, . • .• . . 
Rucrve Bank of India (Amendment and Miscellaneous Provisions) Bill-Pused, 

as amended. 
Travancore-Cochin High COUlt (Amendment) Bill-Passed rWEDNESDAY, 9TH DECEMBER, 1953- . . • • • 
Commirtee on Private Members' BiIl&-First Report plesented 
Election to Committce-

(i) Central Silk Board 
(ii) Council of the Indian Institute of Science, Bangalorc 

Calcutta High Court (Extension of Jurisdiction) Bill-Passed . 
Vv .... Stock Importation (Amendment) Bill-Passed 
Cantonments (Amendment) Bill-Discussion on motion to consider-Not con-

cluded 
BusineSS of the House 

THURSDAY, JOTH DBeJ!MBI!R, 1953-
Papers lald on the Table-

Reports rt Titanium Dio~de Industry 
Indian Tariff (Thild Amendment) Bill-Introduced 
Cantonments (Amendment) Bill-PaS8ed, as amended 
Repealina and Amendln& Bill-

Motion to c0!lsidcr-Not concluded 
Parliamelltary Control of Public Corporations-Ditcuuion-Not concluded 

FRIDAY, lITH D!!C.EM8I!R, 1953-
Rcpealina and Amendin& Bi1I-P8sged 
Parliamentary Control of Public Corporations 

li. Universities (Enen1rion of Jurisdiction to other State or Slltea) Bill-Introduced 
". Government of Part C States (Amendment) Bill-Introduced 

Trainina and Employment Bill-Introduced 
Unemployment Relief BiD-Introduced 
Chartered Accountants (Amendment) BiU-Introduced 
Indian Cattle PrC5~rv&tion Bill-Di!ICUtlllion on motions to consider and to 

refer to Select (","l11lIIlittce-Nol concluded 

1635--61 
1661-17~ 

1733 

1733-34 
1734-35 
1736-64 
1764--6~ 

1769-1827 
18z8 

J829 
1830 
1830-1903 

J9H-SS 
1958-81 
1981-8:1: 
1982 
1982 
1983 
1983 



(U) 

MotiOll" FilM Re(101t oftbe Committee on Private Membeu' JUn-Dbcu8lion 
-Not Concluded . 2037-5-4 

Paper laid on the Tab1c-
Report on the WQtkinJ of the Plnentive Detentiwl Act, 1950 2054 

MONDAY, 14TH DECI!MlIER, 1953-
Death of Shri H. N. Shastri 20SS-SI 
Papers laid on the Table-

Notification re extension of term of appointment of InCODle-Tilt InveKip-
tion Commission . 20st-59 

Notification r, Re8e:rve ~ of India (Note Rd1!.nd) Rules 2059 
Blcction to Co~ 

Indian Central Coronut Commiuee 2059-60 
Special Marriage BiIl- Disculsion on motion u Joint Commiuee of tire HOUle&-

POItpODCd 2060-95 
Busme. of the House 2056 

Coif Induauy Bill-Motion u amendment by the Council of Stab:t in the Bill-
Adopted 

Indian Tuiff (Second Amendment) Bill-Patted . 
Indian Tuiff (Third Amendmc:nt) Bill-MotWn to contider-Not concluded 

TinlsDAV, lSTH DECEMIIIIIl, 1953-
Measage flom the Council of StaUlS 
Leave of Absence 
Paper laid 1>n the Table-

Second Annual ~rt of the Consultative Committee of the Colombo Plan 
Statement on Elections in Pepsu and Travancore-Cochin 
Business of the Haufe 
Deli vcry of Boob (Public Libraries) Bill-Introduced 
Salt Cc:s& Bill-Introduced . 
Preas (Objectionabi.: Matter) Amendment Bill-Innoduced 
Government of Part C States (Amendment) Bill-Introduced . 
Indian Tariff (Third Amendment) Bill-Pasacd 
Forward Contracts (Regulation) Amendment Bill-Pused 
Minimum Wages (Amendment) Bill-Motion to c:ontider-Not concluded 

WEDNESDAY, 16TH DECEMBER, 1953-
Leave of AblIence 
Election to Coa:mit~ 

(I) Central Silk Board (2~ Council of Indian Institute of Science 
Papers laid on the Tablc:- . 

. Alreemenu between the Reserve Bank of India and Swe Govemmenu 
Statements 1t Supplementary Demands for Grantt (pepsu) 

Supplc:mentary Statement of Expenditure for 1953-54 

Special Marriage Bill-DiSCtllSion on motion re joint Committee of the H~ 
Not conduded 

Interim 'Compenaation to Displaced' Per.un-DillCUssion on the 1Chcmc-Con-
eluded 

THURSDAY, 17TH DEC2!MB£R, 1953-
&ainess of the House 
Mc8Iege from tbe Council of States 
Leave of AbllCllCJe 

2096-97 
2097-U23 
2U3-60 

2161 
2161-62 

2162 
216z-6.4 
2164-66 
2166-67 
2167 
2168 
2168 
2168-77 
2177-87 
2187-2:&50 

2251 

2252 

2252-53 
2253 
22S3 

~53-:~332 

2332-58 

2359-6 
~36S' 
236S~66 ., 

~ 



(iii) 

'Election to Committee-
Central Advi80IY Comminee of the National Cadet Corp' 

PritloJ'lers (Attendance in Court.) Bill-Introduced 
Special Marri8le Bill-Motion u joint Committee of the Houles.-Adpoted 
Rep6tt of ConunilliiODer for Scheduled CaStel and Scheduled Tribea--Di .. 

CU8lion not c:onclud.ed • • 
jfllUDt. 't, 11TH DJ!CBMBIR. 1953-

M_se from the Council of States 
Prev.ntion of Disqualliication (Parliament and Part C States Legislatures) 

Bill-A~ passed by the Council of Stare-Laid on tbe Table . 
Report of the ComnUl8ioner for Scbedulecl Cutes and Scheduled Tribet-

DillCussion not concluded . 
lteeolution 'e Unemployment-Substitute Resolution adopted 

2366-61 
2367-68 
2368-2435 

1435-s& 

R~hltjon T' Application of Industrial Disputes Act to Journalists-Negatived 2533-75 
Resolution ra Provision of Facilities fOT promotion of Rifle TraiDing-Discus-

sion n:>t concludel 
:sATUKDAl', 19TH DJ!CI!Ml!EIt, 1953-

Business of the House 
Motion re Report of the Commissioner for Scheduled Castes and 

Tribell-Conlcuded . . . 
Demand for Supplementary Grants for 1953-54 . 

• Appropriation (No.5) Bill-Introduced and Passed 
Demands for Supplementary Grants in respect of PEPSU for 1953-54 
PEPSU Appropriation (No.3) Bill-Introduced and Passed 
Message from tbe Council of States 

_MONDA\', 21ST DECEMBER, 1953--
Motions for Adjournment-

Admission:in Anglo-Indian SC<hoola 
Transport strike in Travancore-Cochin. 
DocJc Labour Board . 

Leave of Absence 
Paper Laid on the Table- . 

Scheduled 

2S75-76 

3517-8z 

Z582-2652 

2652--2715 
27[5-16 
2716-26 
:1.726-37 

2729-30 

2730-3 1 

2731-34 
2734 

-Statement showing action taken by Government on promises and a"urances 2734 
Salt Cess Bill-Passed 2135 -94 
Motion re working of the Preventive D~tention Act --Discussion ·-Not concluded 2794-zi!22. 

"TUESDAY, 22ND DECEMBEIl, 1953-
Statement re correction to answer to a Starred Question 
Message from the Council of States 
Election to Committee--

Indian Central Coconut Committee 
Paper laid on the Table--

Delimitation Commission Final Order NO.4 
.Motion re Report on the Working of the Preventive Detention Act-Discus-

sion--·Not concluded 

'Statement r, Appointment of a Commission for the re-organisation of the States 

'WEIlNESOAY, 23RD DECEMBER, 1953-
Motions for Ad;ournment-

Calcutta Dock Labour Board 
Supply of sugarcane to,ml1ls 

:tl!i25-42. 
2844--l940 
2.842.-44 



Messages from the Council of States . 
Papers L~d on the Table-

(iv) 

Notifications uDder Mines and Minerals (Regulation and Development)' 
Act, J948 2947 

Report of Industrial Finance Corporation Enquiry Committee 2947-4S 
Views on Report of Industrial Finance Corporation Enquiry Com-

mittee 2948 
Resolution r, Report of Industrial Finance Corporation Enquiry Com-

mittee: 
Motion re Publication of the Report of the Industrial Finance Corporation 

Enquiry Committee-Adopted 
Displaced Persons (OaiJm) Supplementary Bill -Introduced . 
Motion re working of the Preventive Detention Act-Adopted as amended 
Motion Fe International Situation, Discussion-Not concluded. 

IHtl1lSDAT, 24TH DE~, 1953-
Messages from the Council of States . 
Eiection to Committee·-

Central Advi90ry Committee of N.C.C. 
Papers Laid on the Table-

Memorandum ontbe Report of the Public Accounts Committee on 
Hirakud Dam Project 

Report of Pan B States (Special Assistance) Enquiry Committee and 
decision of Government thereon 

Sotifications under Mines Act 
Action taken by Government on assurances, promige& and underlakirlgs 
given durin&: the various Sessions . . . . . . . 

Memorandum and Articles of Association of Hindustan Steel Limited 
etc. 

Motion re International Situation-Adopted, 88 amended 
Motion re Association of Members from Council of States with Public Accounts 

Cummjll~t:--Ad"pled . 
Prevention of Disqualification (parliament and Part C States Legis!aturca)-

Passed 
Problems connected with Defr-nce Establishments in India 
Message from the ~ciJ of States 

2948 
2949 
2949-64 
2964-30 56. 

3057 --61 

3061-62 

31011-69 
3169-83-
3183-84 
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	0036
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	0039
	0040
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	0044
	0045
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	0049
	0050
	0051
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	0053
	0054
	0055
	0056
	0057
	0058
	0059
	0060
	0061
	0062
	0063
	0064
	0065
	0066
	0067
	0068
	0069
	0070
	0071
	0072
	0073
	0074
	0075
	0076
	0077
	0078
	0079
	0080
	0081
	0082
	0083
	0084
	0085
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	0087
	0088
	0089
	0090
	0091
	0092
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	0096
	0097
	0098
	0099
	0100
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	0104
	0105
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	0107
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	0109
	0110
	0111
	0112
	0113
	0114
	0115
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	0118
	0119
	0120
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